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The PRUDENT FRAMEWORK

P - PROFESSIONALISM

Foster continuous learning, adaptability and a high standard of ethics and expertise.

R - RESPONSIVENESS & RESPONSIBILITY

Ensure timely, empathetic and transparent engagement with taxpayers.

U - UNDERSTANDING TRANSACTIONS & BUSINESES

Stay informed about legal frameworks, industry practices and economic
dynamics to make accurate assessments.

D - DUE DILIGENCE & DATA BASED DECISIONS

Emphasize data-driven, evidence-based decision-making grounded in
thorough analysis.

E- EFFECTIVE ENFORCEMENT WITH EMPATHY

Enforce laws firmly yet humanely, balancing authority with compassion.

N-NON-INTRUSIVE ADMINISTRATION

Promote voluntary compliance through minimal intervention and enhanced trust.

T - TECHNOLOGY-DRIVEN PROCESSES

Leverage digital tools to improve service delivery accuracy and transparency.
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Madhudhd

MADHUSY is a thoughtful blend of the words
"Madhu®{honey) and ¥ (tax), symbolizing the vital role taxation
plays in building and sustaining the nation-just as honey sustains the hive.
The bee (MADHUTT) is a powearful symbol of industriousness, community spirit,
and precision-qualities that align closely with the ideals of the Income Tax
Department. Bees are known for their systematic, collaborative and purposeful
work, which mirrars the Dapartment’s commitment to efficiant, technology-

driven services and transparent processes.
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GAZETTED HOLIDAYS

(For Government of India offices in Delhi/New Delhi)

GAZETTED HOLIDAYS 2026
B .

Magha 06

Republic Day

Holi

Eld-ul-Fitr

Ram Navami
Mahavir Jayanti
Good Friday

Budha Purnima
Eld-ul-Zuha (Bakrid)
Muharram
Independence Day
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November-24

December-25
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HOE LFPROACH TO TAX COLLECTIN
IMPRV THD. STSTEY OF TAL ADMINIETRITTON
FINMRCT NINISTFR'S PLEL

o b i g

Tha Flestos Minister, Barl 7.7, Drishoasschari, today
nalled For & bumen approach &8 thp uspOpular task of tax
sillsztion. [Hs vap sddresaing s conferengs of Comlaesioess
o Inemme-tar which 1a asw beltg Beld Bere.

T he Flasace Molgker safd that good public relatioma
was me of the primary reuisites of o eofficleot incoae
tar offiess. IF he wan palite pod kind gnd diowed a
williagess to be helphal, e assésgess wera sure to
realerdeats. For siamsle; he duggested that thefe could bp
i service agensy in every Etome-tar Offlse b6 Beln people
L3 fill-ep thelr foms and give correch peldsnes. Thia
wrld g5 & ling way in robafoing the prevtigs of Eis
Depariset sod drav nore people o come Porwsrd end pay
thelr fames. Hany people Bad t2ld his that tEey womld be
procd B2 be Gax papers but they dreaded harassment.

The Flastcs Maister sald that sr presst sethods
iﬂlﬂﬂluﬂmtﬂlﬂp@hnlﬁﬁmm
Toe salarint, of cowrie, pald thedF tades 16 Asll, bk
mamg othera, there was m large slpeent of the coseoedty
e 1= bhe lover fmeme groops 11k shopiiespars, pebty
boslnermmen ric., w3 ranaped payeent of the DEll bax.

Ha urged Dscome-tax offisers ©2 g0 rmnd Elffermi parin

&f thelr localiey and maks 53 the spet eoguiries o detect
thome whd eraded taves oF those who dld 2ot pay the coerect
asxet dus Irom thes, He winld eved be prepared to glve

MMIh!mﬁmlm

I% val sa0-
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"BR WA (L peak ints the past

- -

It was true, sald the Finanee Minister, that tax
eollecticos had gome up; but ther had net kept op a
preper relaticn to the isprovesent in the sgcaczy, The
lnw; as 1t stood; was, to some extent, c=j@els and,
topgether with the high rate of tamaticn, the srea of
pecple who did ot pay taxes had Tideaed. In this
emaproticon, the Fiosnoe Mioister sald that If the law
would be wrltten L6 easily enderstandible language 80
that everymoe understood it, he would eweh glve a prizs
for 1t. He asked the Oceslssioners to make suggestlong
raficelly to sleplify the wording of the law and to
improve the systes of the adaioistration, Tt was oot
rocugh to gay that the nusber of assessess bad been gedng
up ancmally by 50,000 to 1,00,000, Tt was sald thet many
big fishes wers still at large.

Oonaloding, the Finance Ministsr revinded the officers
that, in the final acalysis, the people wore thelr masters
end the Tngome-tax Officera shoold rodeavour to maintaln
the best relatiomes with thea.

.1

PER/EORNES
FRN
f{;f!

* X AMYelT - A compilation of press notes, circulars and orders issued over the decades, was
released by Sh. Ravi Agrawal, IRS Chairman, CBDT at the inaugural ceremony of the Taxpayers'
Lounge at the 44" India International Trade Fair - 2025, New Delhi.
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PREFACE

This year’s Administrative Handbook celebrates the achievements
of the Income Tax Department during 2025-26, a year marked by
significant reforms, administrative innovation, and strengthened
taxpayer engagement. These achievements find their most
compelling expression in the enactment of the Income-tax Act,
2025—a landmark reform anchored in clarity, consistency, and
ease of compliance. The reform journey began in July 2024
under the guidance of the Central Board of Direct Taxes (CBDT),
progressed with the introduction of the New Income-tax Bill in the
Lok Sabha on 13 February 2025, and culminated in its enactment on
21 August 2025, effective from 1 April 2026.

The New Income Tax Act, 2025 is the result of the dedicated
efforts of a distinguished team of officers of the Department who
undertook the formidable task of simplifying the current Act. Their
legal acumen, precision, and unwavering commitment to public
service have culminated in one of the most significant tax law
reforms in decades. By reducing the number of sections from 819
to 536, nearly halving the overall volume, eliminating redundancies,
consolidating overlapping provisions, and re-structuring complex
provisos into clearer and more coherent frameworks—while
carefully preserving the underlying tax policy—the Act marks a
decisive step toward a simpler, fairer, and more transparent tax
system. This landmark reform stands as a testament to India’s
continued commitment to efficient, taxpayer-friendly governance,
and we salute the outstanding contribution of its architects.

The Income Tax Department also undertook several important
initiatives during the year to strengthen administrative clarity and
procedural uniformity for its workforce. Among the most prominent
were the release of the Search and Seizure Manual, 2025, and
eighteen other departmental office procedure manuals. These were
complemented by the publication of the Handbook of Do’s and Don’ts
for Field Formations by the Directorate of Vigilance to reinforce
ethical conduct and accountability. The year also witnessed the
release of the booklet “Misuse of Income-tax Provisions by RUPPs,”
and the issuance of an Approach Paper at the 22nd All India TDS
Conference, 2025, aimed at enhancing the effectiveness of NUDGE
(Non-Intrusive Usage of Data to Guide and Enable). In this



context, it is noteworthy that the OECD’s 2024 report highlighted
and commended India’s NUDGE awareness campaign as a
successful example of leveraging global tax transparency data to
promote voluntary compliance. Together, these initiatives reflect
a calibrated shift toward non-intrusive, risk-based, and analytics-
driven compliance management.

Parallel to these efforts, the Directorate of Income-tax (Public
Relations, Publications & Publicity), CBDT, New Delhi, carried
out extensive Pan-India tax awareness outreach programmes
through Taxpayers’ hubs in Tier-2 and Tier-3 cities during 2025 —
from Siliguri, West Bengal & Sikkim region to Vadodara, Gujarat
region; Chandigarh, North West Region to Madurai, Tamil Nadu
and Puducherry region — ensuring comprehensive coverage
across the nation. Fifty brochures were published and released
on various topics including New Income-tax Act, 2025, TDS,
MSMEs, cooperatives as a step towards taxpayers’ education.
These were made available in English, Hindi, and a wide range
of regional languages, reflecting the Department’'s focused
commitment to providing clear, taxpayer-centric information in
citizens’ own vernaculars—thereby ensuring wider understanding
of tax law and fostering a culture of voluntary compliance. The
Directorate collaborated with CBSE and introduced popular Motu
and Patlu—based income tax comic books for school students to
create awareness about income tax in an engaging manner.

Alongside these administrative and policy initiatives, officers and
staff of the Income Tax Department continued to bring distinction
to the Department and the nation through their outstanding
achievements in sports at national and international levels. Their
accomplishments reflect discipline, dedication, and teamwork—
values that resonate deeply with the ethos of public service.

Against this backdrop of reform, innovation, and commitment, the
Administrative Handbook, 2026 is presented as a comprehensive
reference to support effective administration and informed
decision-making, reaffirming the enduring importance of a fair,
transparent, and well-administered revenue system.
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3 a9 Y FeTTA+Teh SSg@ av 2025-26 H STADR frqTT hl Suerfee
P1 R Rravor 8 | I8 af Hecaqul U, werfie TR SR
PRETATSI W AT T IET 21 §7 IUATEAT Dl TR THTGLITed!
sifreafes smaes sifufrr, 2025 B g8 st vowar, fFRewar
3R STTUTErT & FEAT IR ST T SRIgTRies o 21 U &6
IE ATAT TS 2024 H i Ul R 41S (CBDT) & Arfeei 5 o
g%, 13 WRERT 2025 BT AGEHT H Y STAPR RERIe Y 21 A= &
[TT T TS, 3R 21 SRR 2025 BT 39 AR &P AT GU—T
g3, ST 1 373¥eT 2026 3 T B

AT AR TR, 2025 frvmT & rftreTRAT 6 e ufafsa
T HEeaqUT SR fFaTI ITHT PILAT S&T, WEIHAT SR ATSA(+Ten
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SATAPR HTeT1 BT gogarT qRa®r &1 forraT sik 224 sifaer
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ST &t TRTET i TE 71 AHfEP U W, T ugel R-STADR],
SREH-3meTRe 3R frewor-senfera srure gees 6t IR &b
Tl &g ST &

3 T & GHMIGR, AR e (SFHUd, UareM 3R
TOR), WEEIE, 7 faeeit 3 2025 & SR feaR-2 31 fear-3 oreRt
H PRETAT Pal (Taxpayers’ Hubs) & TTEIT A TP TRTeT WRART
TR ST HRIPH AATS-RICTTST (Af3eT smer iR fafreT &)
H TIPR TSISNT (ORI &) T, FSNTG (STR TR &) | Adx
TR (APrETS SR TRT &) T&-Raey qR Q9T § e HeRer
@1 gt fear mam srarar Rram & fom § & we7 & wu
T IR Irfuftrr, 2025, LT, TITHATHS (MSMEs), T8dRT
aftfeat wfea it Ay o= 50 MeR yaTlR stk SRt R )
I 3ion, &Y SiR R &y vTeman & ofY Sueteer BRI T™IT, S
forg R ot S aRkragar @ gerfa &Ry 5 B Y e
TS YA 8 A 3R TAfe® SrUTer 6t FIHIT BT agTaT fretl
Fremer 7 FHICHE (CBSE) & AT WEART fFaT 3i1R wheit BT $Y
Rreres NP A IARISR P ey F FAFReepaT YT R & AB0R A
3R IeTe] IR JATETR STADBR PIfHeD JaT D BT il

& vt SR AR ggell & WA, AFHY v &
iRt SR w3 I iR SRSy ¥R ) Wl &
3T STHE IUATYRIT I ATETT A RV 3R 758 BT 91 T ARY
@ 3 SUATEAT LR, FHYUT 3R S AT TATAT BT F2Ifeir
A W 9o § O ANp-aT B ABTIR & AT TERTE | A @i Bl
YR, FATAR 3R afcragar o 59 g8y 3, a8 frvrita semafe
SSYH, 2026 TR B ST W& 81 IFE ¢ fF g v IR
SfrenRa fofa o9 3 Weraes 31 & AT aE Fegw e e,
uraeft iR Gemfie rorea somelt &Y wermaeT 3 oft werae fig @kt
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dcitosd3-rev@gov.in
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Ajanta Singh
DCIT(OSD)FT&TR-I(1)
Smriti Krishnia
US(FT&TR-IV)(1) &

Nikhil Prasanna Jayan
US(FT&TR-IV)(2) &

Prabodh Yadav
DCIT(OSD)(FT&TR-V)(1) #*8

Nidhi Barad
US(FT&TR-)-V &

Pooja Ranawat
US(APA)-I, FT&TR-I "*#
Priyanka Jain
US(APA)-II

Karthik Cheboli
DCIT(OSD), APA-| #*8

Anupam Singhal
US(A&PAC)-I **®

Jay Kant Prasad Chaudhary
ACIT(OSD) (A&PC)-II **®
Preetesh Raman Singh
DCIT(OSD) IT Budget

Rajendra Kumar Meena
US (IT Budget)

Dinesh Gharu
US(ITCC)

Harish Kumar Tanwar
DCIT (OSD)(ITJ)-1 V8

Dhruv Ashta
DCIT (OSD) ITJ-Il Y8

Kuldeep

US (V&L)-I

Malu Ram Meena
US (V&L)-II
Hardev Singh
DCIT(OSD) (ITA)-I

Dr. Castro Jayaprakash T
JCIT(OSD) (ITA.I)

Vedant Kanwar
US(Inv. 1)

Mohit Garg
US(Inv.11)

Niranjan Kumar
US (Inv. Iy °®

Ravi Verma
US(Inv.)-V P

Arun Sehrawat
DCIT (OSD) (Inv.l)

ajanta.singh@incometax.gov.in

usfttr4-1-rev@gov.in

usfttr-rev4.2@gov.in

dcit.osd-fttr5-1@gov.in

dcitosd-fttr5-rev@gov.in

usfttr-apa2@gov.in

dcit-apa-1@gov.in

usapac1@incometax.gov.in

usapac2@incometax.gov.in

jay.k.p.chaudhary@incometax.gov.in

rajendrameena.edu@nic.in

dinesh.gharu@nic.in

harish.k.tanwar@incometax.gov.in
usjudicial1.cbdt@incometax.gov.in

usjudicial2.cbdt@incometax.gov.in

usvnl1-cbdt@gov.in

mr.meena67@gov.in

usita1-cbdt@gov.in

usita2-cbdt@gov.in

usinv1-cbdt@nic.in

usinv2-cbdt@nic.in

usinv3-cbdt@gov.in

usinv5-cbdt@gov.in

dcit-invi@gov.in
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Singh Abhishek Pradeep Kr.
DCIT(OSD)(Inv.lI)

Mandeep Singh
DCIT(OSD) (INV.IV)

usinv2-cbdt@nic.in 011-24012247

mandeep.s@incometax.gov.in

Vipul Khanna
DCIT(OSD) (INV.1V)

Amandeep Dhanoa
DCIT(OSD)(Inv.VI) ’™
Mahadevan K
DCIT(OSD)-1 (DAC)
Vaibhav Pratap Jain
DCIT(OSD)-2(DAC)

Shalinder Kaur
ADIT (Pros.) °°

vipul.khanna@incometax.gov.in

dcit.osd.inv6.cbdt@incometax.gov.in

mahadevan.k@incometax.gov.in

vaibhav.p.jain@incometax.gov.in

ddit.prosecution.cbdt@incometax.gov.in

Ashwani Narwal
ACIT(OSD), Inv.llI

Surjit Singh Gautam

DCIT (OSD) (S&FS) surjit.s.gautam@incometax.gov.in

J. S. Malik ] _ o
US (Ad.VI) js.malik@nic.in

Nitin Premnath Mane o

US (Ad-VI-A) np.mane68@nic.in 011-24012217

Rakesh Kumar
US (DT-PERS.)

Ashok Kumar Singh
US(Consultant) (Ad-VII) **®

kumar.rakesh69@nic.in

ashok.ksingh@nic.in

Santosh Kumar
US (Ad. IX) &

Ritu Venkatesh ito.osd-fttr4d@gov.in
ACIT (FT&TR-IV)(1) #*& ritu.vankatesh@incometax.gov.in

shankumar.rgi@nic.in

Mamata Meena

SO (FT & TR) (1) #@ mamata.meena@gov.in 011-26199028
zuob(h:':lc‘i'rl]?{a-:])d(r:)'\'ﬁl‘gena subhashm.rgi@gov.in 011-26199028
glg?'f:_&MT'sF?"IT) (1) akshat.mishra@gov.in 011-26160595
;OCFFh'I?g?:-II) 2 lal.chhangte@gov.in 011-26160595
ggﬂ(";:;_?;:”) 2" s032eoi-dor@gov.in 011-26179277
ZST;?STUS.N) (1) softtr4-1rev@gov.in 011-26179276
Sgu(t;rrn&’\'?;jr\‘/e; (2)1* softtr-rev4.2@gov.in 011-26179276
28?:5:;;;3\?)9:35 softtr5-rev@gov.in 011-26183052
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Baldev Singh Saini
SO (Hq./Ad.VIII-DT)

Kirodi Mal Meena
SO (TPL)

Dinesh Kumar Meena
SO (TPL)

Ved Prakash
SO (V&L)-I
Indu Baliyan
SO (V&L)-I
Manoj Newa
ITO (V&L)-II

Anupam
ITO (V&L)-II

Narender Kumar
SO (Ad.-VIA)
Sagar Shipra
SO (Ad.-VI)
Manish Katariya
SO (Ad. VI)-2

Hanuman Prasad
SO (Ad.-VII) &

Naveen Kumar Verma
SO (Ad.-IX) "8
Sipendra Kumar

SO (Inv.l)

Brijesh Kumar Meena
SO (Inv.1l)

Mayank Sharma
SO (Inv.1il)

Pramod Kumar Meena
ITO (OSD) (Inv.I)

Pankaj Kumar Roy
ITO (OSD) (Inv.I)

Indu Bhushan Lal
SO (Inv.1l)

Anoop Rawat
ITO (OSD) (Inv.II)

Dinesh Yadav
ITO(OSD)(DAC) '™

Keisham Kheron Singh
ITO (OSD) (Inv.1V)

Subhash Kumar
ITO (OSD)(Inv. V)

Sunil Kumar
ITO (OSD)(Inv. VI) '™

Dheeraj Meena
SO(A&PAC)-I **®

baldev.saini66@nic.in

kirodi.meena@nic.in

dinesh.meena@nic.in

vp.dahinwal@gov.in

manoj.newa@nic.in

anupam.175566@nic.in

n.kumar88@nic.in

sagar.shipra@nic.in

manish.katariya@nic.in

hp.nishad@nic.in

naveen.verma84@nic.in

sipendra.kumar@gov.in

meena.brijesh@gov.in

mayank.sharma90@nic.in

itoinv1-cbdt@gov.in

itoinv1-cbdt@gov.in

ito.inv2.cbdt@gov.in
indubhusah.lal@nic.in

ito.inv2.cbdt@gov.ion

ito.osd.inv4.cbdt@incometax.gov.in

subhash.kumar4@incometax.gov.in

Ito.osd.inv6.cbdt@icometax.gov.in

meena.dheeraj@gov.in
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Vinit Kumar . L
SO(A&PAC)-II **® vinit.kumar@nic.in
UK Jha . .

SO (ITJ)™® uk.jha@nic.in

Mohit Kumar Meena . L
SO (ITJ)-1**® mohit.meena@nic.in
ggn;rlrsgvcv)ar Yadav diritcc-rev@nic.in
Chet Ram M

ng(ngg]) eena diritcc-rev@nic.in

Pronamika Baruah
ITO (OSD)-IV, (ITA)-I

Mahesh Chandra Tiwari
ITO (OSD)-1, (ITA-I)
Chander Mohan chander.mohan@incometax.gov.in
ITO (OSD)-II(ITA-IT) ito2-cbdt@gov.in

Naveen Kumar

ITO (OSD)-lI, (ITA-I1)
Yash Pal

ITO (OSD)-1(ITA-II)
Ritesh Kumar

ITO (OSD)-2(ITA-II)
Kulveer Singh

ITO, ITA Cell
Himanshu Pabri

SO (ITA-I)

Vacant

SO (ITA)-Il

Sahil Mangla

SO (IT-Budget)
Baldev Singh Saini
SO (Ad.VIII/DT)

Dushyant Kumar
SO (DT-Pers.)-1

ito4-osd@gov.in

ito1-cbdt@gov.in

ito3-osd@gov.in

ito-osd-1-ita-ii@gov.in

ito-osd-2-ita-ii@gov.in

ito5-osd@gov.in

pabrih.01@incometax.gov.in

soitaii-cbdt@gov.in

sahil.mangla@nic.in

baldev.saini66@nic.in

dushyant.kumar93@nic.in

SHC : Samrat Hotel, Chanakyapuri, New Delhi
HVB . Hudco Vishala Building, Bhikaji Cama Place, New Delhi
JED . ARA Centre, Ground Floor, Jhandewalan Extension, New Delhi
CCD : C Block, Dr. S.P. Mukherjee Civic Centre, Minto Road, New Delhi
JVB : 5Th Floor, Jeevan Vihar Building, 3, Parliament Street, New Delhi
JBB : 2nd Floor, Jeevan Bharati Building, Parliament street, New Delhi
JTB : 218, Jeewan Tara Bulding, Sansad Marg, New Delhi
DATA BASE CELL Kartavya Bhawan-1,
dbc.cbdt@incometax.gov.in New Delhi-110055 (STD : 011 )
Rohan Thakur dbc.cbdt@incometax.gov.in 011-23503256
JDIT(DBC) rohan.thakur@incometax.gov.in
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INCOME TAX OVERSEAS UNITS

Richa Gulati
First Secretary

Dr. Dinesh Antil
First Secretary
Ranjan Kumar Singh
First Secretary

Priya Goel

First Secretary
Sanyam Joshi

First Secretary

Vijit Patel

First Secretary

Shreyans Gupta
First Secretary

Subhash Jangala
First Secretary

Dr Dharm Singh Meena
First Secretary

Naveed Trumboo
First Secretary

Meghnad M. Gavit
First Secretary

13-15, Rue Alfred Dehodencq, 75016
Paris, France

Embassy of India, Tiergarten Strasse, 17, 10785 Berlin,

Germany

6th Floor, L.I.C Building, Pres John Kennedy Street,
P.O. Box 162, Port Louis Mauritius

Embassy of India, Buitenrustweg 2, 2517 KD, The
Hague, Netherland

31, Grange Road, Singapore-239702

Indian House, Alwych London WC2B 4NA, United
Kingdom

2017 Massachusetts Avenue, NW Washington, DC
20008 United States of America

High Commission of India, 3 Indira Gandhi Street,
Montparnasse Hill, Makedonitissa, Engomi 2413,
Nicosia, Cyprus

Office of First Secretary, Economic Affairs, Room no.

111, Diplomatic Area, Embassy of India,
Abu Dhabi, UAE P.O. Box 4090

Embassy of India

2-2-11 Kudan-Minami, Chiyoda-ku,
Tokyo 102-0074

Consulate General of India,

Unit A, 16th Floor, United Centre
95 Queensway, Admiralty

Hong Kong
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itou.paris@mea.gov.in

itou.berlin@mea.gov.in

fseco.portlouis@mea.gov.in

trade.thehague@mea.gov.in

eco.singapore@mea.gov.in

itou.london@mea.gov.in

fsitou.washington@mea.gov.in

itou.nicosia@mea.gov.in
(357) 22351170
(357) 99277912
(357) 22352062

eco.abudhabi@mea.gov.in

fsip.tokyo@mea.gov.in, naveed.

trumboo@gov.in

meghnad.m.gavit@incometax.

gov.in
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PR. CCIT REGIONS ON MAP OF INDIA
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i

A.P &Telangana
Hyderabad

[ Pr. CHIEF COMMISSIONERS
G CHIEF COMMIESSICHERS
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IR 850 9 W1, ¥, 3T, 3AT. / W1, 3AT. TET. U& 5. AT, 3AT. / 3. E,
Pr.CCsIT/Pr.DGsIT & CCsIT/DGsIT
of the respective regions

m Pr. CCIT Region

1. Pr. CCIT, Gujarat Ahmedabad
CCIT-1, CCIT-2 & CCIT(TDS), Ahmedabad; CCIT, Rajkot; CCIT, Surat; CCIT,Vadodara;
DGIT (Inv.)-Ahmedabad

2. Pr. CCIT, Karnataka Bengaluru
CCIT-1 Bengaluru, CCIT-2 Bengaluru, CCIT-TDS, CCIT-Panaiji, DGIT (Inv.)- Bengaluru.
CCIT(International Taxation)-Bengaluru

ATION

3. Pr. CCIT, Madhya Pradesh & Chattisgarh Bhopal
CCIT-Raipur, CCIT-Indore, DGIT (Inv.)-Bhopal
Pr. CCIT, Odisha Bhubaneswar
Pr. CCIT, North West Region Chandigarh
CCIT-Amritsar, CCIT-Panchkula, CCIT-Ludhiana, CCIT-Shimla, DGIT (Inv.)-Chandigarh

6. Pr. CCIT, Tamil Nadu & Puducherry Chennai

CCIT-1 Chennai, CCIT-3 Chennai, CCIT-4 Chennai, CCIT-TDS, CCIT-Coimbatore, CCIT-Madurai,
CCIT-Trichy, DGIT (Inv.)- Chennai

7. Pr.CCIT, Delhi, Pr. CCIT(NaFAC), Pr. CCIT(NFAC), Pr. CCIT(Exemptions), Delhi
Pr. CCIT (International Taxation), Pr. DGIT(Admn. & TPS), Pr. DGIT (Intelligence & Criminal
Investigation), Pr. DGIT(HRD), Pr.DGIT(Training), Delhi;

CCIT-1 Delhi, CCIT-2 Delhi, CCIT-3 Delhi, CCIT-4 Delhi, CCIT-(7 to 9) Delhi, CCIT-TDS,
CCIT-Central(1&2), CCIT(Intl. Tax.), DGIT(Systems), DGIT(L&R), DGIT(Vigilance) &
DGIT(Inv.)-Delhi

8. Pr. CCIT, North East Region Guwahati
CCIT, Shillong

9. Pr. CCIT, Andhra Pradesh & Telangana Hyderabad
CCIT-Hyderabad, CCIT-Vijayawada, CCIT-Visakhapatnam, DGIT (Inv.)-Hyderabad

10.  Pr. CCIT, Rajasthan Jaipur
CCIT-Udaipur; CCIT-Jodhpur; DGIT (Inv.)-Jaipur

11.  Pr. CCIT, UP (West) & Uttarakhand Kanpur
CCIT-Ghaziabad, CCIT-Dehradun

12.  Pr. CCIT, Kerala Kochi
CCIT-Thiruvananthpuram, DGIT (Inv.)- Kochi

13.  Pr. CCIT, West Bengal & Sikkim Kolkata

CCIT-1 Kolkata, CCIT-2 Kolkata, CCIT-3 Kolkata, CCIT-4 Kolkata, CCIT-5 Kolkata, CCIT-6
Kolkata, CCIT-TDS, DGIT(Inv.)-Kolkata

14.  Pr. CCIT, UP (East) Lucknow
CCIT-Allahabad, CCIT-Bareilly, DGIT(Inv.)-Lucknow
15.  Pr. CCIT, Mumbai Mumbai

CCIT(1 to 11) Mumbai, CCIT-TDS, CCIT-Central-1, CCIT-Central-2, DGIT (Inv.)-Mumbai
CCIT(International Taxation)-Mumbai

16.  Pr. CCIT, Nagpur; Nagpur
DGIT(NADT), Nagpur

17.  Pr. CCIT, Bihar & Jharkhand Patna
CCIT Ranchi, DGIT(Inv.)-Patna

18.  Pr. CCIT, Pune Pune

CCIT Pune, CCIT Thane, CCIT Nashik, DGIT (Inv.)- Pune
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ALPHABETICAL LIST
Pr.CCsIT/Pr.DGsIT & CCsIT/DGsIT

g
Abha Rani Singh mumbai.ccit.rfac@incometax.gov.in

A Aayakar Bhawan, Maharishi Karve Road, 022-22051453
CCIT-6, Mumbai Mumbai- 400020

1.

Abha Rani Singh
2. Member-2, IBS-V &VI,
Mumbai (A/C)

2nd Floor, Mahalaxmi Chambers, S.K. Rathod, Marg,
Mahalamxi, Mumbai- 400 034

Ajay Kumar Atri lucknow.dgit.inv@incometax.gov.in

3. DGIT(Inv.), Lucknow Aayakar Bhawan, Annexe, 5-Ashok Marg, 0522-2233300
’ Lucknow-226001 (Pr. CCIT Region UP(E))
" . dgit.Ir@incometax.gov.in

4. gjgl};”(rf;;)s'”gh Room No. 414, Drum Shaped Building, |.P. Estate, ~ 011-23379424

New Delhi-110002
Alok Kumar L . .

5 Pr.CCIT(OSD) (in-situ) dgl't.mlv.mumbal@mcometax.gov.m . 022-22615700

Scindia House, Ballard Estate, Mumbai-400038 022-22621417

DGIT (Inv.), Mumbai
pune.dgit.inv@incometax.gov.in
6. SETTE:TTPWG (o) th Floor, Aayakar Sadan, Bodhi Tower, 543/28, 020-24269722
' Salaswary Park, Gultekdi, Pune-411037
Amitav dgit.icinv@incometax.gov.in
7. Pr.DGIT (I&CI), New Delhi Room No. 230, 2nd Floor, Jawahar Lal Nehru 011-24363582
’ Stadium, New Delhi-110003.

Anand Jha delhi.pccit@incometax.gov.in

8 prcor, e C.R. Building, |.P. Estate, New Delhi-110002 011-23378587
Anand Kumar Kedia delhi.ccit.tds@incometax.gov.in

8. CCIT (TDS), Delhi Aaykar Bhawan, Laxmi Nagar, New Delhi-110092 011-21210745
Anita Sinha pdgit.training@gov.in

10. . 2nd Floor, Jawaharlal Nehru Stadium, 011-23210086
Pr. DGIT (Trg.), Delhi New Delhi-110003

dgithrd@incometax.gov.in

1. /;:'tg ;'?TZRD) o) 2nd Floor, Jawaharlal Nehru Stadium, New 011-24369294
' Dethi-110003
mumbai.ccit4@incometax.gov.in
12. ggﬁ?;’:ﬁrﬁ Aayakar Bhawan, Maharishi Karve Road, 022-22014332
‘ Mumbai-400020
mumbai.ccit10@incometax.gov.in
13, é’gﬁa;gamfnlii (o)  AavakarBhawan, Maharishi Karve Road, 022-22012865
: Mumbai-400020
mumbai.ccit1@incometax.gov.in
14, ~ AnuragPrasad Aayakar Bhawan, Maharishi Karve Road, 022-22017728

CCIT-1, Mumbai Mumbai-400020

Anurag Prasad
15. Member-3, IBS-V&VI,
Mumbai (A/C)

2nd Floor, Mahalaxmi Chambers, S.K. Rathod, Marg,
Mahalamxi, Mumbai- 400 034
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16.

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

ALPHABETICAL LIST : Pr. CCIT/CCIT/Pr.DGIT/DGIT

Anurag Sahay
CCIT(Central), Delhi

Aparna Karan

Pr.CCIT, (UP-West)
Kanpur

Aparna Karan

Pr. CCIT, (UP-East)
Lucknow (A/C)

Aparna Mittal Agarwal
Pr.CCIT(OSD) (in-situ)
CCIT(TDS), Ahmedabad

Arun C Bharat
CCIT, Coimbatore

Ashima Gupta
CCIT-2, Mumbai

Ashok Kumar Saroha
Pr. CCIT, NWR,
Chandigarh

Bijoy Kumar Panda
DGIT(Inv.), Bhopal

Bijoy Kumar Panda
DGIT (Inv.), Hyderabad
(A/C)

Debjyoti Das
Pr.CCIT(Exemption),
Delhi

Deepali Chandra
CCIT-9, Delhi

Deepali Chandra
CCIT-1, Delhi (A/C)

Deepali Chandra
Member-3, IBS-I, Il & Il
Delhi (A/C)

Deepali Chandra
Member-2, BAR-I, Delhi
(AIC)

Devarathna Kumar Kallur
CCIT, Raipur

Devarathna Kumar Kallur
CCIT, Indore (A/C)

Divya Bajpai
CCIT, Vadodara

Dr. Dirisam Sudhakara
Rao

Pr.CCIT (OSD) (in-situ)
CCIT-1, Chennai

ccit.central.delhi@incometax.gov.in
ARA Centre, Jhandewalan, New Delhi-110055

kanpur.pccit@incometax.gov.in
16/69, Aayakar Bhawan, Civil Lines, Kanpur-208001

lucknow.pccit@incometax.gov.in

Aayakar Bhawan, 5-Ashok Marg, Lucknow- 226001,
(Pr. CCIT Region UP(East))
ahmedabad.ccit.tds@incometax.gov.in

P.B. No. 211, Aayakar Bhawan, Ashram Road,
Ahmedabad-380009 (Pr. CCIT Region Gujarat)
coimbatore.ccit@incometax.gov.in

63, Race Course Road, Coimbatore—641018
(Pr. CCIT Region Tamil Nadu)
mumbai.ccit2@incometax.gov.in

Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020
chandigarh.pccit@incometax.gov.in

Aayakar Bhawan, Sector-17-E, Chandigarh
(Pr. CCIT Region NWR, Chandigarh)
bhopal.dgit.inv@incometax.gov.in

Aaykar Bhawan, 48 Arera Hills, Hoshangabad Road,
Bhopal-462011 (MP & Chhattisgarh)
hyderabad.dgit.inv@incometax.gov.in

Aayakar Bhawan, 8th floor, Basheer Bagh,
Hyderabad-500004

R. No. 2504, E-2, Block, 25th Floor, Civic Centre, New
delhi -110002; ccit.exemption@incometax.gov.in

delhi.ccit9@incometax.gov.in
C.R. Building, I.P. Estate, New Delhi 110002

delhi.ccit1@incometax.gov.in
C.R. Building, I.P. Estate, New Delhi-110002

9th Floor, Lok Nayak, C-Wing Bhawan, Khan Market,
New Delhi-110003

member2bar2@incometax.gov.in

5th Floor, NDMC Building, Yashwant Place,
Chanakyapuri, New Delhi-110021
raipur.ccit@incometax.gov.in

New C.R. Building Civil Lines, Raipur (C.G)-492001
(Pr. CCIT Region MP & CG)
indore.ccit@incometax.gov.in

Aayakar Bhawan, White Church Road, Indore-452 001
baroda.ccit@incometax.gov.in (Pr. CCIT Region Guijarat)
Aayakar Bhawan, Race Course Circle,

Vadodara- 390007

chennai.ccit1@incometax.gov.in
Aayakar Bhawan 121, Mahatma Gandhi Road,
Nungambakkam, Chennai-600034, Tamil Nadu
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ALPHABETICAL LIST : Pr. CCIT/CCIT/Pr.DGIT/DGIT

Dr. Dirisam Sudhakara Rao

34. Member-1, IBS-VII, 640, Anna Salai, Sathguru Complex, Chennai-600035 044-24348031
Chennai (A/C)
Dr. Dirisam Sudhakara Rao
35. Member-3, IBS-VII, 640, Anna Salai, Sathguru Complex, Chennai-600035 044-24348031
Chennai (A/C)
I amritsar.ccit@incometax.gov.in
Dr. G.S. Phani Kishore 0183-2506427
36. . Aayakar Bhawan, Magbool Road, C. R. Building, 1st
CCIT, Amritsar Floor, Amritsar-143001 0183-2506392 F
. DLGS Pk METSEBIuTan g enonE  orer sy
CCIT, Ludhiana (A/C) Ludhiana-141001 0161-2302550 F
Dr. Narender Kumar bangalore.dgit.inv@incometax.gov.in
38. Pr. CCIT(OSD) (in-situ) Central Revenue Building, Queen’s Road, 080-22865967
DGIT(Inv.), Bengaluru Bengaluru-560001
dgit.inv.kochi@incometax.gov.in
39. gg#?lf\:“;e};i‘::??;/c) 6th Floor, Aayakar Bhavan, Old Railway Station Road, 0484-2904570
- Kochi, Kerala-682018
Dr. Narender Kumar chennai.dgit.inv@incometax.gov.in
40. DGIT(Inv.), Chennai, New Building 2nd Floor New No 46 Old No 108 M G 044-28239970
(A/C) Road, Nungambakkam Chennai 600034
nagpur.pccit@incometax.gov.in
41, E:' ggﬁn?\g KLL':(E:/ ¢y AavakarBhawan, Telankhedi Road Givi Lines, 0712-2563865
- &AL Nagp Nagpur-440001
. . chennai.ccit.tds@incometax.gov.in;
42. grc'ﬁ (?gask)"grl:::i; Aayakar Bhawan 121, Mahatma Gandhi Road, 044-28338306
’ Nungambakkam, Chennai-600034
. . thane.ccit@incometax.gov.in
43, ggliarT'tsa'\::hra Kolhe  rshar I.T. Park, 6th Floor, Road No. 16, Wagle Indl. 02025805310
’ Estate, Thane (W)-400604 (Pr. CCIT Region Pune)
“ BrG'lsT'tz'Tcrhe)”NK/'\g":mew Chhindwara Road, Nagpur-440030 0712-2322104
' 9 ’ dg@nadt.gov.in 0712-2322936
Nagpur
) mumbai.ccitd@incometax.gov.in
45. géx'gaﬂfn?:iy Aayakar Bhawan, Maharishi Karve Road, 022-22096756
' Mumbai-400020
Dr. Vikram Sahay . . .
6. Member-2, BARIL, fAOu1r,ntl?afith4§gooc>2r,1 Hoechst House, Nariman Point, 022-20820668
Mumbai (A/C)
) mumbai.ccit3@incometax.gov.in
47. grc'l\_ll_”;ra'\n;usma;::ymlc) Aayakar Bhawan, Maharishi Karve Road, 022-22080585
’ Mumbai-400020
. kolkata.ccit5@incometax.gov.in
48. Esctlrll_er&_)LaKlo'Tkl::;klml Aayakar Bhawan, P-7, Chowringhee Square, 033- 22486103
’ Kolkata-700069
49 Esther Lal Ruatkimi ;(:I;Z:iaf g;‘;%;nncogstz(ﬁiyr.il:ghee Square 033-22628467
CCIT-4, Kolkata (A/C) Kolkata-700069 033-22628604(F)
50 Esther Lal Ruatkimi ;C:I;:tkaa.rc g:wza%;nnw;:tz(ﬁi?/\\llr.il:ghee Square 033- 22136804
CCIT-1, Kolkata (A/C) Kolkata-700069 033- 22136054 F
Esther Lal Ruatkimi
51. Member-3, IBS-IV, 10-C, Middleton Road, 2nd Floor, Kolkata-700071 033-29640235

Kolkata (A/C)
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ALPHABETICAL LIST : Pr. CCIT/CCIT/Pr.DGIT/DGIT

Gopal Krushna Dhall
CCIT(C)-2, Mumbai

Harinder Kumar
CCIT(TDS), Mumbai

Harinder Kumar
Member-1, IBS-V&VI,
Mumbai (A/C)

Jahanzeb Akhtar
Pr.CCIT(NFAC)

Jayant Misra
Pr. CCIT, Bihar &
Jharkhand

Jayaram Raipura
CCIT, Vijayawada

Kalika Singh
CCIT-2 Kolkata

Kalika Singh
Member-2, IBS-IV,
Kolkata (A/C)

M Anil Kumar
Pr.CCIT, (AP&Telangana)

M Anil Kumar (A/C)
Pr. CCIT, Bhubaneswar

Malathi R. Sridharan
Pr.CCIT, Mumbai

Malathi R. Sridharan
Pr. CCIT, Pune (A/C)

Manisha Chandra
CCIT, Udaipur

Manisha Chandra
CCIT, Jodhpur (A/C)

Manoj Pandey
DGIT (Inv.), Delhi

Manoj Pandey
DGIT(Inv.), Jaipur (A/C)

Manu Malik
DGIT(Systems), Delhi

Mayank Priyadarshi
CCIT (TDS), Kolkata

mumbai.ccit.cen2@incometax.gov.in
Aayakar Bhavan, M.K. Road, Mumbai-400020

mumbai.ccit.tds@incometax.gov.in

MTNL Tel. Ex. Building, Cumballa Hills, Pedder Road,
Mumbai-400026
mumbai.member1.ibs5@incometax.gov.in

2nd Floor, Mahalaxmi Chambers, S.K. Rathod, Marg,
Mahalaxmi, Mumbai- 400 034
delhi.pccit.nfac@incometax.gov.in

C-Block, 4th Floor, S.P. M. Civic Center,

New Delhi-110001

patna.pccit@incometax.gov.in

Central Revenue Building, Birchand Patel Path,
Patna-800001 (Pr. CCIT Region Bihar & Jharkhand)
vijayawada.ccit@incometax.gov.in

SVR Plaza, D.No. 40-6 15, Siddhartha Public School
Road, Moghalrajpuram, Vijayawada-520010

(Pr. CCIT Region A.P. & Telangana)
kolkata.ccit1@incometax.gov.in

Aayakar Bhawan, P-7, Chowringhee Square,
Kolkata-700069

10-C, Middleton Road, 2™ Floor, Kolkata-700071

hyderabad.pccit@incometax.gov.in

10th Floor, C-Block, I.T. Towers, 10-2-3,

A.C. Guards, Hyderabad-500004

(Pr. CCIT Region A P & Telangana)
bhubaneswar.pccit@incometax.gov.in

Aayakar Bhawan, Rajaswa Vihar,
Bhubaneswar-751 007
mumbai.pccit@incometax.gov.in

3rd Floor, Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020

pune.pccit@incometax.gov.in

Aayakar Bhawan 12, Sadhu Vaswani Chowk
Pune-411 001 (Pr. CCIT Region Pune)
udaipur.ccit@incometax.gov.in

Aaykar Bhawan, Subcity Centre, Savina,
Udaipur-313001(Pr. CCIT Region Rajasthan)
jodhpur.ccit@incometax.gov.in

Aayakar Bhawan, Paota, ‘C’ Road, Jodhpur-342 010
(Pr. CCIT Region Rajasthan)

dgit.inv.delhi@incometax.gov.in
3rd Floor, C-Block, Civic Centre, New Delhi

dqit.inv.jaipur@incometax,gov,in

New Central Revenue Building, B.D. Road, Statue
Circle, Jaipur-302005
dgit.systems.delhi@incometax.gov.in

Ground Floor, ARA Centre, E-2, Jhandewalan
Extension, New Delhi-110055
kolkata.ccit.tds@incometax.gov.in

Aayakar Bhawan, P-7, Chowringhee Square,
Kolkata-700069
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Mayank Priyadarsh
CCIT-3 Kolkata (A/C)

Mayank Priyadarshi
CCIT-6, Kolkata (A/C)

Mayank Priyadarshi
Member-1, IBS-IV,
Kolkata (A/C)

Mona Mohanty
CCIT, Allahabad

Mona Mohanty
CCIT, Bareilly (A/C)

Monica Bhatia
Pr. CCIT(Intl.Tax), Delhi

N Jayasankar
CCIT(C)-1, Mumbai

Nidhi Srivastava
CCIT-7, Delhi

Nidhi Srivastava
CCIT-2 Delhi (A/C)

Nidhi Srivastava
CCIT-8, Delhi (A/C)

Nidhi Srivastava
Member-2, IBS-I, Il & lII
Delhi (A/C)

Ningreirum Longvah

Pr. CCIT (OSD) (in-situ)
CCIT, Shillong

Nirupama Kotru
CCIT-7, Mumbai

Nirupama Kotru
CCIT-11, Mumbai (A/C)

Nirupama Kotru
CCIT(Intl.Tax), WZ,
Mumbai (A/C)

Pallavi Agarwal
CCIT-3, Delhi

Pallavi Agarwal
CCIT(Int'l Tax.), Delhi(A/C)

Peeyush Jain
Pr. CCIT, Kerala

kolkata.ccit3@incometax.gov.in

Aayakar Bhawan, P-7, Chowringhee Square,
Kolkata-700069
kolkata.ccit6@incometax.gov.in

Aayakar Bhawan, P-7, Chowringhee Square,
Kolkata-700069

10-C, Middleton Road, 2nd Floor, Kolkata-700071

allahabad.ccit@incometax.gov.in

Aayakar Bhawan, I.T. Campus, 38, M.G. Marg, Civil
Lines, Allahabad-211001
bareilly.ccit@incometax.gov.in

Central Revenue Building, Kamla Nehru Marg, Civil
Lines, Bareilly-243001
delhi.pccit.it@incometax.gov.in

3rd Floor, E-2 Block, Civic Centre, Minto Road, New
Delhi-110002

mumbai.ccit.cen1@incometax.gov.in

Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020

delhi.ccit7@incometax.gov.in

R. No. 1902, E-2, Block, 19th Floor, Civic Centre,
New Delhi-110002

delhi.ccit2@incometax.gov.in;
C.R. Building, I.P. Estate, New Delhi 110002

delhi.ccit8@incometax.gov.in
C.R. Building, |.P. Estate, New Delhi 110002

9th Floor, Lok Nayak, C-Wing Bhawan, Khan Market,
New Delhi-110003

shillong.ccit@incometax.gov.in

Aayakar Bhawan, Mahatma Gandhi Road, Shillong
-793001 (Meghalaya) (Pr. CCIT Region NER, Guwahati)
mumbai.ccit7 @incometax.gov.in

Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020

mumbai.ccit11@incometax.gov.in

Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020

Mumbai.ccit.it. wz@incometax.gov.in
Air India Building, Nariman Point, Mumbai

delhi.ccit3@incometax.gov.in
1604, E2 Block, SPM Civic Centre, New Delhi-110002

delhi.ccit.it@incometax.gov.in

3rd Floor, E-2 Block, Civic Centre, Minto Road, New
Delhi-110002

kochi.pccit@incometax.gov.in

Aayakar Bhawan, 8th Floor, Old Railway Station
Road, Kochi-682018 (Pr. CCIT Region Kerala)
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Preeti Garg

Pr.CCIT (Karnataka &
Goa)

Preeti Garg

Pr. CCIT, TN &
Puducherry (A/C)
Priscilla Singsit

Pr. CCIT (OSD) (in-situ)
CCIT-2, Bengaluru

Rajesh Kumar Gupta
CCIT-2, Ahmedabad

Rajesh Kumar Jha
CCIT, Ranchi

Rajeshwar Yadav
Pr.CCIT(NaFAC), Delhi

Rajeshwar Yadav
Pr. DGIT(Admn. & TPS)
(AIC)

Rajarshi Dwivedy
CCIT, Surat

Rakesh Gupta
DGIT(Vig.), Delhi

Renuka Jain Gupta
CCIT, Dehradun

Renuka Jain Gupta
CCIT, Ghaziabad (A/C)

Rolee Agarwal
CCIT-4, Delhi

Rolee Agarwal
Member-1, BAR-I & II,
Delhi (A/C)

Rolee Agarwal
Member-1, IBS-I, Il &lll,
Delhi(A/C)

Sanjay Kumar
DGIT(Systems),
Bengaluru

Sanjeev Singh
CCIT(TDS), Bengaluru

Satish K Goyal
CCIT, Rajkot

Satish Sharma
Pr. CCIT, Gujarat

bangalore.pccit@incometax.gov.in
C.R. Building, No. 1 Queen’s Road, Bengaluru-560001

chennai.pccit@incometax.gov.in
Aayakar Bhawan 121, Mahatma Gandhi Road,
Nungambakkam, Chennai-600034

bengaluru.ccit.reac@incometax.gov.in
C.R. Building, No. 1 Queen’s Road, Bengaluru-560001

ahmedabad.ccit2@incometax.gov.in
P.B. No. 211, Aayakar Bhawan, Ashram Road,
Ahmedabad-380009 (Pr. CCIT Region Gujarat)

Central Revenue Building, 5, Main Road,
Ranchi-834001.(Pr. CCIT Region Bihar & Jharkhand)

4th Floor, Mayur Bhawan, Connaught Circus,
New Delhi-110001 delhi.pccit.neac@incometax.gov.in

delhi.pdgit.admin.tps@incometax.gov.in

5th Floor, Mayur Bhawan, Connaught Circus,
New Delhi-110001
surat.ccit@incometax.gov.in

Aayakar Bhawan, Majura Gate, Opp New Civil
Hospital, Surat (Pr. CCIT Region Gujarat)
pdgit.vig@incometax.gov.in

2nd Floor, Jawaharlal Nehru Stadium Lodhi Road,
New Delhi-110003
dehradun.ccit@incometax.gov.in

13-A, Subhash Road, Dehradun-248001

(Pr. CCIT Region UP West, Kanpur)
ghaziabad.ccit@incometax.gov.in

C.G.O. Complex-1, First floor, Hapur Chungi,
Ghaziabad(U.P.)-201001

(Pr. CCIT Region UP West, Kanpur)

delhi.ccit4@incometax.gov.in
C.R. Building, I.P. Estate, New Delhi 110002

member1bar1@incometax.gov.in
Room No. 453, 4th Floor, Hotel Samrat,
Chanakyapuri, New Delhi

9th Floor, Lok Nayak Bhawan, C-Wing, Khan Market,
New Delhi-110003

dgit.systems@incometax.gov.in

Prestige Alpha, Post Box No.2, Electronic

City Post, Bengaluru-560500
bangalore.ccit.tds@incometax.gov.in

C.R. Building, No. 1 Queen’s Road, Bengaluru-560001
(Karnataka & Goa)

rajkot.ccit@incometax.gov.in (Pr. CCIT Region Gujarat)
Aayakar Bhavan, 6th Floor, Race Course Road,
Rajkot

ahmedabad.pccit@incometax.gov.in

P.B. No. 211, Aayakar Bhawan, Ashram Road,
Ahmedabad-380009 (Pr. CCIT Region Gujarat)
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Shishir Dhamija
CCIT-1, Bengaluru

Shishir Dhamija
CCIT, Panaji (A/C)

Siripurapu Padmaja
CCIT-3, Chennai

Siripurapu Padmaja
CCIT-4, Chennai (A/C)

Siripurapu Padmaja
CCIT, Trichy (A/C)

Siripurapu Padmaja
Member-2, IBS-VII,
Chennai (A/C)

Srinivas Danda
CCIT, Vishakhapatnam

Sumeet Kumar
Pr.CCIT, Rajasthan

Sumeet Kumar

Pr. CCIT, (MP &
Chhattisgarh) (A/C)
Sunil Bajpai

Pr. CCIT(OSD) (in-situ)
CCIT-5, Mumbai

Sunil Bajpai
CCIT-8, Mumbai (A/C)

Sunil Bajpai
Member-1, BAR-III,
Mumbai (A/C)

Sunil Kumar Singh
DGIT(Inv.), Ahmedabad

Surabhi Ahluwalia
CCIT (Central)-2, Delhi

Surabhi Varma Garg
Pr. CCIT, WB & Sikkim

Surabhi Varma Garg
Pr. CCIT, North East
Region (A/C)

Suresh Battini
CCIT, Hyderabad

Sushil Kumar Madhuk
CCIT-1, Ahmedabad

bangalore.ccit1@incometax.gov.in
C.R. Building, No. 1 Queen’s Road, Bengaluru-560001

panaiji.ccit.reac@incometax.gov.in

Aayakar bhawan, Plots No.5, 2nd Floor, EDC
complex, patto, Panaji-403001 (Pr. CCIT Region
Karnataka & Goa)
chennai.ccit3@incometax.gov.in

Aayakar Bhawan 121, Mahatma Gandhi Road,
Nungambakkam, Chennai-600034
chennai.ccit4@incometax.gov.in

Aayakar Bhawan 121, Mahatma Gandhi Road,
Nungambakkam, Chennai-600034
trichy.ccit.reac@incometax.gov.in

New No. 44, Old No.4, Williams Road, Cantonment,
Tiruchirappalli-620001

640, Anna Salai, Sathguru Complex, Chennai-600035

vizag.ccit@incometax.gov.in

Aayakar Bhawan, Dabagardens, Vishakhapatnam
-530020 (Pr.CCIT Region AP& Telangana)
jaipur.pccit@incometax.gov.in

New C.R. Building, Statue Circle,

Bhagwan Dass Road, Jaipur
bhopal.pccit@incometax.gov.in

Aaykar Bhawan, 47, Arera Hills, Hoshangabad Road,
Bhopal (MP & Chhattisgarh)
mumbai.ccitb@incometax.gov.in

Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020
mumbai.ccit8@incometax.gov.in

Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020
member1bar3@incometax.gov.in

5th Floor, Hoechst House, V. K. Shah Marg,
Mumbai-400021
ahmedabad.dgit.inv@incometax.gov.in
Aayakar Bhawan, Ashram Road,
Ahmedabad-380009

ARA Ceter, Jhandewalan, New Delhi

kolkata.pccit@incometax.gov.in

Aayakar Bhawan, P-7, Chowringhee Square,
Kolkata-700069 (Pr. CCIT Region WB & Sikkim)
ccit.guwahati@incometax.gov.in

1st Floor, Aayakar Bhawan, Christian Basti, G.S.
Road, Guwahati-781005
hyderabad.ccit@incometax.gov.in

9th Floor, A-Block, I.T. Towers, 10-2-3, A.C.
Guards, Hyderabad-500004 (Pr. CCIT Region AP &
Telangana)

ahmedabad.ccit1@incometax.gov.in

P.B. No. 211, Aayakar Bhawan, Ashram Road,
Ahmedabad-380009 (Pr. CCIT Region Gujarat)
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080-22864218

0832-2438480

044- 28338303

044-28338302

0431-2419937

044-24343368

0891-2713061

0141-2385022
0141-2385225 F

0755-2554597

022-22075398

022-22002800

022-20820668

079-27546645

011-46014379

033-22136148

033-22136141F

0361-2345106

040-23231708

079-26941708


mailto:panaji.ccit.reac@incometax.gov.in
mailto:chennai.ccit1@incometax.gov.in
mailto:chennai.ccit1@incometax.gov.in
mailto:jaipur.pccit@incometax.gov.in
mailto:bhopal.pccit@incometax.gov.in
mailto:mumbai.ccit5@incometax.gov.in
mailto:mumbai.ccit8@incometax.gov.in
mailto:ahmedabad.dgit.inv@incometax.gov.in
mailto:kolkata.pccit@incometax.gov.in
mailto:ccit.guwahati@incometax.gov.in
mailto:ahmedabad.ccit1@incometax.gov.in
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ALPHABETICAL LIST : Pr. CCIT/CCIT/Pr.DGIT/DGIT

V. S. Sreelekha
CCIT, Madurai

V. S. Sreelekha
CCIT, Thiruvananthapuram
(AIC)

Vandana Sagar
CCIT(Intl.Tax), SZ,
Bengaluru
Vatsalaa Jha
DGIT (Inv.), NWR
Chandigarh,
Vidisha Kalra
CCIT, Panchkula

Vidisha Kalra
CCIT, Shimla (A/C)

Vivek R Wadekar
CCIT, Pune

Vivek R Wadekar
CCIT, Nashik (A/C)

Yogesh Kumar Verma
DGIT(Inv.), Patna

Yogesh Kumar Verma
DGIT(Inv.), Kolkata (A/C)

madurai.ccit@incometax.gov.in

Central Revenue Buildings, No.2, V.P. Rathinasamy
Nadar Road, Madurai-625002
tvm.ccit@incometax.gov.in

1st Floor, Aayakar Bhavan, Kowdiar PO,
Thiruvananthapuram (Pr. CCIT Region Kochi)

bangalore.ccit.it@incometax.gov.in
C.R. Building, No. 1 Queen’s Road, Bengaluru-560001

dgit.inv.chandigarh@incometax.gov.in
C.R. Building, 1st Floor, Sec-17 E, Chandigarh

Aayakar Bhawan, Bay No.-43 To 48, Sector-2,
Panchkula (Pr. CCIT Region NWR, Chandigarh)

shimla.ccit@incometax.gov.in
Railway Board Building, The Mall, Shimla-
(HP)-171003 (Pr. CCIT Region NWR, Chandigarh)

Aayakar Bhawan 12, Sadhu Vaswani Chowk Pune-
411 001 (Pr. CCIT Region Pune)
nashik.ccit@incometax.gov.in

Kendriya Rajaswa Bhavan, Gadkari Chowk, Old Agra
Road, Nashik-422002 (Pr. CCIT Region Pune)
dgit.inv.patna@incometax.gov.in

Central Revenue Building, 3rd Floor, Birchand Patel
Path, Patna-800001 (Bihar & Jharkhand)
kolkata.dgit.inv@incometax.gov.in

P-13, Chowringhee Square, 3rd Floor, Aayakar
Bhawan, Annexe Building, Kolkata -700069

(Pr. CCIT WB, Sikkim & NER)
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0452-2532940

0471-2566777

080-22868782
080-22868995 F

0172-2700431

0172-2576077
0172-2568803 F

0177-2803232
0177-2803131 F

020-20815310

0253-2582967

0612-2505544
0612-2504417

033-24418020
033-24418022
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DIRECTORATES

ADMN. & TAX PAYERS SERVICES

5th Floor, Mayur Bhawan, Connaught
Circus, New Delhi-110 001 (STD : 011)

RAJESHWAR YADAV
Pr. DGIT (Admn. & TPS) (A/C)

Poonam Rawat
Sr. PS

Raj Kumar Singh Mehra

Addl. DIT (Hgrs.) (Admn.&TPS)

Dharmesh Sehgal
AADIT Hgrs. (Admn. & TPS)

Inderjeet
DDO/AO

Sarita Agarwal
ADIT(OL)

delhi.pdgit.admin.tps@incometax.gov.in

delhi.pdgit.admin.tps@incometax.gov.in

ddit.hg.admin@incometax.gov.in

dharmesh.sehgal@incometax.gov.in

inderjeet1@nic.in

adoldelhi01@gmail.com

Public Relations, Publication & Publicity

011-23412480
011-23412480
011-23411289

011-21400677

011-23414719

6" Floor, Mayur Bhawan, Connaught
Circus, New Delhi-110 001 (STD : 011)

Ritu Singh Sharma
ADG (PR, P&P)

Pratibha Choudhary
AddIL.DIT (Pub-I)

Pratibha Choudhary
AddI.DIT (Admn) (A/C)

Shatarupa Mishra
JDIT(Publicity-I1)
Shatarupa Mishra
JDIT(PR & P) (A/C)

Dr. Rajesh Meena
DDIT (Admn)

Dr. Rajesh Meena
DDIT (PR & P) (A/C)

Umesh Chandra Kachhawa
ADIT(Publicity)-1I

Awadhesh Kumar
ADIT(Publicity)-I

Sanjeev Kumar
ITO(Hq.)(Admn)

Rajesh Singh Rawat
ITO(PR)-I

Dolly Mehra

ITO(PR)-II

Shekhar Chandra Tiwari
ITO (P&P)

delhi.dit.prppol@incometax.gov.in

ditpublicity@gmail.com

ditpublicity@gmail.com

delhi.ddit.pr@incometax.gov.in

delhi.ddit.pr@incometax.gov.in

delhi.ddit.pr@incometax.gov.in

delhi.ddit.pub2@incometax.gov.in
ditpublicity@gmail.com

delhi.ddit.pub1@incometax.gov.in
ditpublicity@gmail.com

incometaxofficeradmn@gmail.com

delhi.ddit.pr@incometax.gov.in

delhi.ito.pr@incometax.gov.in

shekhar.c.tiwari@incometax.gov.in
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011-23411267

011-23414641
011-23414277

011-23414641
011-23414277

011-23412630

011-23412630

011-23411797

011-23414610
011-23414277

011- 23414502

011-23411280

011-23411738

011-23413404



oo DIRECTORATES

T é

Jawahar Lal Nehru Stadium Pragati
Vihar New Delhi. (STD : 011)

Ritu Sharma

ADG(Infrastructure) ditinfra@gmail.com 011-21420744
Prem Singh Malik - .
Addl.DIT (Infra) ditinfra@gmail.com 011-21420738
Sarathi Behera - .
JDIT(Infra) UH & (Admin.) (Coord.) ditinfra@gmail.com 011-21420739
Archana Bhagat " .
DDIT (Infra)(Coord.) ditinfra@gmail.com 011-21421123
Paramjeet Choudhary " .
ADIT(Infra)U-IV ditinfra@gmail.com 011-21421118
Vinay Kumar . .

ditinfra@gmail.com 011-21421126

DDIT(Infra) U-1Il & U-II

. 5th Floor, Mayur Bhawan, Connaught
Tax Payers Services-| Y v

Circus, New Delhi-110 001 (STD : 011)

Suman Kumar

ADG(TPS-I; TDS & BIFR) delhi.adg.tps1@incometax.gov.in 011-23411131
Harkamal Sohi . ) o )

Addl. DIT(TDS& BIFR) delhi.addldit.tds.bifr@incometax.gov.in 011-23415337
Smriti Tripathi - . .

Addl.DIT(OSD) delhi.jdit.osd.tps1@incometax.gov.in 011-21400693
Sangita Satsangi

DDIT (TDS & BIFR)

Mini Prasad Panicker delhi.ddit1.tps1@incometax.gov.in 011-23415311

ADIT(TPS-1)

. 4th Floor, Mayur Bhawan, Connaught
Tax Payers Services-ll & Recovery s DZIhi T 9

Neetika Bansal
ADG (OSD) (TPS-ll & delhi.dittps2@incometax.gov.in 011-23416148
Recovery)

Sharda Meena

AddlDIT(E-Services-Il) delhi.addldit.eservices@incometax.gov.in 011-23416133

Priyanka Durbey . . .

Addl.DIT (TPS-II) delhi.dittps2@incometax.gov.in 011-23411184

Sugandha Sharma . . . .

Addl.DIT(E-Services-Il) delhi.addldit3.recovery@incometax.gov.in 011-23416133

Gurjas Kaur . . .

DDIT (ES-Il) delhi.dittps2@incometax.gov.in 011-23411183

Jyoti Meena delhi.adddit3.recovery@incometax.gov.in 01123411135

JDIT (Recovery) : : 4 gov.

Nikita Jain - . .

DDIT(Recovery) delhi.ddit1.recovery@incometax.gov.in 011-23417681
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oo DIRECTORATES

E nditure Budget 2nd Floor Jawaharlal Nehru Stadium,
Xpenditure Budge New Delhi-110003 (STD : 011 )

Amit Katoch

ADG(Expdt. Budget) addldit.eb@incometax.gov.in 011-24363103
fdiit:;:ll' (Expdt. Budget) addldit.eb@incometax.gov.in 011-24364412
Q‘SIS;‘ 'E zif:) ditebnd@gmail.com 011-24364413
Deepak Garg 011-26197238

Pr. ADG (O&MS) dit.doms@incometaxindia.gov.in

Manpreet Duggal

011-20862350

AddLDIT (OBMS) delhi.addldit1.doms@incometax.gov.in 011-26170431
3&;}?(23\:;) dhivya.ruthj@incometax.gov.in 011-20862346
S, pmmmemeen o
2;7??2132?” Boro chandana.k.boro@incometax.gov.in 011- 20862416
iilgﬁ_h(g;rﬂg rakesh.kumar12@incometax.gov.in 011- 20862339
;:‘;TTS(EZTVIS) tripta.sinha@incometax.gov.in 011- 20861369
Despa Arora deepa.arora@incometax.gov.in 011- 20862342
AADIT (O&MS)

EZ;?:;\_’\l(g;f'cg')' 011-20861181
iaDl]l'tra( C’:‘E)a(r:/ag) saritaagarwal119@gmail.com 011-20862347

3" Floor, Hans Bhawan, 1 Bahadur Shah
isti R&S Win
il e 9) Zafar Marg, New Delhi-110002 (STD : 011)

Syed Igbal Naqvi

ADG (R&S) csa@incometax.gov.in/sis.naqvi@nic.in 011-23370432
Vandana Gautam ) .

Director/HO vandana.gautam@incometax.gov.in 011-23370625
Ru.chlké Sharma csa@lncometax.g.ov.|n/ruch|ka.e(.ju@gov.ln 011-23378331
Joint Director ruchika.sharma@incometax.gov.in

Pooja Melena csa.@lncometa{(.gov.|n/p001a.rr‘1eena@gov.|n 011-23370613
Deputy Director pooja.meena@incometax.gov.in

i;srrll_obhan Talukdar sushobhan.talukdar@incometax.gov.in
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SYSTEMS

DIRECTORATES

Ground Floor, ARA Centre, E-2,

Jhandewalan Extension, New Delhi-110055
(STD: 011)

MANU MALIK

DGIT(Systems), Delhi 011-23519077

dgit.systems.delhi@incometax.gov.in

Rajat Kapoor
ADG(Systems)-5,(HOD)

B. S. Anant

Addl. DIT(S)(Hq)(Admn)-1
B. S. Anant (A/C)

Addl. DIT(S)(Hg)(Admn)-2
Manish Kumar Dabas
JDIT(S)(Hq)(Tech)
Awadhesh Singh Kushwaha
JD(S)

Keshav Goel
DDIT(S)(Hq)(Admn)-1

Ankur Jain
DDIT(S)(Hqg.)(Admn.)-2

adg5.systems@incometax.gov.in 011-23516848

addldit.ng.admin.systems@incometax.gov.in 011-23593395

addldit.hg.admin.systems@incometax.gov.in 011-23593395

addldit.hqg.tech.systems@incometax.gov.in 011-23519297

singhawadhesh@incometax.gov.in 011-23637660

ddit.admnhg1@incometax.gov.in 011-23547344

ddit.admnhg@incometax.gov.in 11-23626820

Dinesh K. Gautam
DDIT(S)(Hq)(Tech)

D K Pandey
DDIT(S)(Hq)(Tech)
Saurabh Jain
DD(Systems)

Sushil Kumar Chopra
AD(OL)

Gudrun Nehar
ADG(S)-1 %8

reports.systems@incometax.gov.in 011-23540428

reports.systems@incometax.gov.in 011-20839076

cyber.security@incometax.gov.in 011-23510470

adol.systems@incometax.gov.in 011-23593308

adg1.systems@incometax.gov.in 0120-2770477

Aakarshan Singh
AddI.DIT(S)-1(2) °*°

Ganesh Prasad
JDIT(S)-1(1) %

Bandana Sharma
Addl.Director(S)-1(1) %

addldit.systems1.2@incometax.gov.in 0120-2770037

addldit.systems1.1@incometax.gov.in 0120-2775076

bandanasharma@incometax.gov.in

Priyanka Kamble
DDIT(S)-1(1) & 1(2) ¢

Umesh Kr. Sharma
DDIT(S)-1(5) °*°
Prashant R. Bachhav
ADIT(S)-1(4) °*
Anupama Jain
DD(S)-1(2) ¢*8
Rajesh Patil
DD(S)-1(3) %
Virendra Pratap Singh
DD(S)-1(5) %

Amit Singh
AD(S)-1(4) °*8

ddit.systems1.2@incometax.gov.in
ddit.systems1.1@incometax.gov.in

ddit.systems1.5@incometax.gov.in

ddit.systems1.4@incometax.gov.in

ad.systems1.2@incometax.gov.in

ad.systems1.3@incometax.gov.in

ad.systems1.5@incometax.gov.in

ad.systems1.4@incometax.gov.in

54
CONTENT

0120-2770102

0120-2770023

0120-2770440

0120-2777703
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oo DIRECTORATES

Pushpa Rawat
ushp W ito.systems1.1@incometax.gov.in

ITO(S)-1 %

Nikhil Varma adg2.systems@incometax.gov.in 01202770029
ADG(S)2 % 92.sy gov- 0120-2770452 (F)
Amit . ) )

Addl, DIT(S)-2 (2) % addidit.systems2.2@incometax.gov.in 0120-2770061
'jg:‘_r't(\slir;f) 25 addldit.systems2.1@incometax.gov.in 0120-2983064
?;E?g%g;ﬂn addldit.systems2.3@incometax.gov.in 0120-2770057
3/;(02;2(1) oz jd.systems2@incometax.gov.in 0120-2770118
SSDr:?(hs)S.(z)l(zr)]S) oz5 ddit.systems2.3.1@incometax.gov.in, 0120-2770050
Ash h Singh

DSDI‘lIJ't?g)-ZS(II:)g(JZ) oz ddit.systems2.3.2@incometax.gov.in 0120-4189702
ggtﬁ(g)-z(zxz) o5 ddit.systems2.2.2@incometax.gov.in 0120-2770040
\E/)aDﬁ?;)-2(1)(1) 25 ddit.systems2.1.1@incometax.gov.in 0120-2770133
Sanjeev Bimbisariye Sanjeev.bimbisariye@incometax.gov.in,

DDIT(S)-2(1) ¢%8 ddit.systems2.1@incometax.gov.in 0120-2770139
S;T‘IYIJ(EIS)I);[(T;g) o8 ddit.systems2.1.2@incometax.gov.in 0120-2770133
Jayant Barua Jayant.barua@incometax.gov.in,

JD (S)-2(2) GzB jd.systems2.2@incometax.gov.in 0120-2770459
gj(?g)zl(’girzs Jd.systems2.3@incometax.gov.in 0120-2989919
.Tlgazjse)?)ol(sug)\i;‘i pradeep.kumar@incometax.gov.in 0120-2983098
gg?;)l 2(':32)%328 kamal.s.rana@incometax.gov.in 0120-2770126
“DAI?)?ISS){];(;;T) oz manisha.jain@incometax.gov.in 0120-4189722
Ashish Kumar Sharma Ashish.k.sharma@incometax.gov.in 0120-2770133

DD(S)-2(3)(4)

M. Kalyan Raman

AD(S)-2(3)(1) °% m kalyanraman@incometax.gov.in

Abhishek Kumar cit.insight2@incometax.gov.in 0120-2770061
CIT(OSD) Insight 2.0 % abkkumar@incometax.gov.in 0120-2770452 (F)
Ashish Sinha addldit.insight2.1@incometax.gov.in

Addl. DIT(S) Insight 2(1) % ashish.sinha@incometax.gov.in 0120-2770125
Mayuri jdit.insight2.2@incometax.gov.in

JDIT(S) Insight 2(2) °*# mayuri@incometax.gov.in 0120-4189718
S;ﬁ?g ﬁ;zh 201)00) €2 ddit.insight2.1.1@incometax.gov.in 0120-2983102
Vacant ddit.insight2.1.2@incometax.gov.in 0120-2989919

DDIT(S) Insight 2(1)(2)
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Dinesh Sohu
DD(S) Insight 2(1)(2) %

Aditya Dev

DD(S) Insight 2(1)(3) °*®
K Sankar Lingam Ganesh
AD(S)-2(1) %8

Rohit

AD(Systems) %
Dhawal Chowdhry
ITO(S) Insight 2(2)(1) %28
Harish Kumar

ITO(S) Insight 2(1) %
Sudhanshu Shekhar
ADG(S)-4 ™V

Sanjay Gosain

Addl. DIT(S)-4(1) """
Ekta Chadha
AddI.DIT(S)-4(2) "
H.C. Singh

AddI.Dir. (S)-4(2) "
Kamal Jain
DDIT(S)-4(2) "
Kanhaiya Lal Meena
DDIT(S)-4(4) ™"
David Damthankhum
DD(S)-4(3) "

Vikrant Vaish
DD(S)-4(1) "
Jitendra Raghuwanshi
DD(S)-4(2)(2) ™
Subodh Kumar
DD(S)-4(1)(1) ™
Shailesh Thakur
ADG(S)-6 °®
Rakesh Kumar
AddI.DIT(S)-6.2 & 6.3 8
Vikas Singh Bagri
JDIT(S)-6.1 %28

Ravi Dutt Sharma
JD(S)-6 %8

Om Prakash Jha
DDIT(S)-6.2.1 %8
Manish Kumar
ACIT(S)-6.1.1 %

Ved Prakash

AD(S)-6 %

Rajesh Mahajan
CIT(e-Verification) °®

dd.insight2.1.2@incometax.gov.in
dinesh.sohu@incometax.gov.in

dd.insight2.1.3@incometax.gov.in
aditya.devi@incometax.gov.in

dd.insight2.1@incometax.gov.in

k.sankarlingam.ganesh@incometax.gov.in

rohit@incometax.gov.in

delhi.ito.s.insight2.2.1@incometax.gov.in

delhi.ito.s.insight2.1@incometax.gov.in
harishkumar@incometax.gov.in

adg4.systems@incometax.gov.in

addldit.systems4.1@incometax.gov.in

addldit.systems4.2@incometax.gov.in

addl.dir.systems4.2@incometax.gov.in

ddit.systems4.2@incometax.gov.in

ddit.systems4.4@incometax.gov.in

dd.systems4.3@incometax.gov.in

dd.systems4.1@incometax.gov.in

dd.systems4.2.2@incometax.gov.in

dd.systems4.1.1@incometax.gov.in

adg6.systems@incometax.gov.in

addldit.systems6.2@incometax.gov.in

addldit.systems6.1@incometax.gov.in

Jd.systems6.2@incometa.gov.in

ddit.systems6.2.1@incometax.gov.in

ddit.systems6.1.1@incometax.gov.in

dd.systems6.1@incometax.gov.in

cit.e.verification@incometax.gov.in
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DIRECTORATES

P. Saikrishna
JCIT(e-Verification) %2

Abhilasha Barua
JD(e-Verification) %

D. D. Meena
ADIT(S)(e-Verification) %

Mamta Bansal
CIT (CPC-TDS) ¢%®

Kamal Deep
Addl. CIT(CPC-TDS)-1 %8

Anurag Sharma
Addl. CIT(CPC-TDS)-2 ¢

Bal Krishan Gopal
JCIT(CPC-TDS)-3 %

Surendar Sharma
ACIT(CPC-TDS)-1 %

Nilesh Kumar Keshri
DCIT(CPC-TDS)-2 ¢4

Avinash Chandra Tripathi
JD(S)(CPC-TDS) ¢

Aditya Singh Tomar
DD(S)(CPC-TDS)-1 %8

Lalit Sejwal
DD(S)(CPC-TDS)-2 %%

Arunav Khare
DD(S)(CPC-TDS)-3 %%

Rahul Gairola
DD(S)(CPC-TDS)-4 ¢

Chander Kanta
DD(S)(CPC-TDS)-5 %8

Shailesh Thakur

CIT(OSD)(PMU-Systems)(A/C)

Naman Kumar
JDIT (PMU-Systems)

Vivek Singla
DDIT-1(PMU-Systems)

add|dit3.systems.ev@incometax.gov.in

jd.systems2.ev@incometax.gov.in

ddit2.systems.ev@inccometax.gov.in

cit.cpctds@tdscpc.gov.in

addl.cit1@tdscpc.gov.in

addl.cit2@tdscpc.gov.in

addl.cit3@tdscpc.gov.in

dcit.1@tdscpc.gov.in

dcit2@tdscpc.gov.in

jd.sys@tdscpc.gov.in

dd1.sys@tdscpc.gov.in

ddsystems2.cpctds@incometax.gov.in

ddsystems3.cpctds@incometax.gov.in

ddsystems4.cpctds@incometax.gov.in

ad3.sys@tdscpc.gov.in

cit.pmu.systems@incometax.gov.in

addlcit1.pmu.systems@incometax.gov.in

ddit1.1.pmu.systems@incometax.gov.in

GZB > Income Tax Office, Vaishali, Ghaziabad
JNV : LIC Jeevan Nidhi Building, INS -16 Vasundhara Sec. 14, Ghaziabad, 201012.

SYSTEMS (BENGALURU)

0120 2770018

0120-2777729

0120-2818200

0120-2770110
0120-2770460(F)

0120-4816121

0120-4816120

0120-4816117

0120-4816115

0120-4816124

0120-4816116

0120-4816114

0120-4816119

0120-4816126

0120-4816118

011-23593268

011-20839093

Prestige Alpha, Beratena Agrahara, Hosur
Road, Bengaluru-560 500 (STD : 080)

SANJAY KUMAR
DGIT(Systems), Bengaluru

Saravanan B
CIT(OSD)(Hg. & Coord.)

Sheiba John
AddI.DIT

dgit.systems@incometax.gov.in

bangalore.cit.hq.systems@incometax.gov.

in
bangalore.addlcit.hg.systems@incometax.
gov.in
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080-22868610
080-61464890

080-61464872

080-61464796


mailto:dgit.systems@incometax.gov.in
mailto:bangalore.cit.hq.systems@incometax.gov.in
mailto:bangalore.cit.hq.systems@incometax.gov.in
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Naveen Gupta
PCIT(CPC), Bengaluru

Vandana Ramachandran

PCIT (OSD) (DFC)
Dr.Deepak R. L.

CIT(OSD)(E-filing)
S T Rudhra Murthy
Director (Systems)

Prabhakar C
Addl. CIT

Aditya Rayaprolu
AddI.DIT

Amit Kumar Rajendra
Khatavkar

JDIT

Sudheendra Kumar
AddI.DIT

Christabel D’mello
AddI.DIT

Devangi Swarnkar
Addl.DIT

Preeth Ganapathy
AddI.DIT

Mehare Yogesh Prabhakarrao

Addl.DIT
Ajay Robin Singh
AddI.DIT

Jyothis K. A.
JDIT

G. Mohana Rao
JD(Systems)

C Hari Kumar
JD(Systems)

P. Krishnamoorthi
JD(Systems)
Sanjay Kumar Verma
JD(Systems)
Poornachandra M
DD (Systems)
Prajul Phalgunan
DD (Systems)
Madhukar Peri
DD (Systems)

Anu Rose Jacob
DD (Systems)

CENTRALIZED PROCESSING CELL

dit.cpc.bangalore@incometax.gov.in

cit.cpc.bangalore.efiling@incometax.gov.in

bangalore.director.systems.cpc@incometax.
gov.in

bangalore.addlcit7.cpc@incometax.gov.in

bangalore.addIcit4.cpc@incometax.gov.in

bangalore.addlcit11.cpc@incometax.gov.in

bangalore.addlcit1.cpc@incometax.gov.in

bangalore.addlcit10.cpc@incometax.gov.in

bangalore.addlcit6.cpc@incometax.gov.in

bangalore.addIcit9.cpc@incometax.gov.in

bangalore.addIcit8.cpc@incometax.gov.in

bangalore.addlcit3.cpc@incometax.gov.in

bangalore.addlcit12.cpc@incometax.gov.in

bangalore.jd.systems1.cpc@incometax.gov.in

bangalore.jd.systems2.cpc@incometax.gov.in

bangalore.jd.systems3.cpc@incometax.gov.in

bangalore.dds2.cpc@incometax.gov.in

dds1.1.cpc@incometax.gov.in

dds1.2.cpc@incometax.gov.in

dds2.1.cpc@incometax.gov.in
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Prestige Alpha, Beratena Agrahara, Hosur
Road, Bengaluru-560 500 (STD : 080)

080-61464801
080-61464879
080-61464807
080-61464884
080-61464808

080-61464869
080-61464843

080-61464806
080-61464820
080-61464843
080-61464830
080-61464823
080-61464831
080-61464814
080-61464828
080-61464835
080-61464821
080-61464833
080-61464829
080-61464784
080-61464841

080-61464838


mailto:cit.dfc@incometax.gov.in

oo DIRECTORATES

q LIC Jeevan Nidhi Building, INS-16,
ADG(S)-3’ New Delhi Vasundhara Sec-14, Ghaziabad

Hemant Gupta
ADG (S)-3 8

adg3.systems@incometax.gov.in 0120-663-1001

Beenu
Addl. DIT(S)-3(1)™®

Beenu
Addl. DIT(S)-3(2) (A/IC)™®

Shruthi BL
AddL.DIT(S)-3(3) ™

Amit Kumar
AddI.DIT(S)-3(4) ™*®

Sanjay Kumar Sinha
JD(S)-3(5) @
Praduman Chauhan
DDIT(S)-3(1)(1) ™
Praduman Chauhan
DDIT(S)-3(4)(1) (A/C) &

Pravin Agrawal
DDIT(S)-3(3)(1) &

Satender Kumar Tomar &
DDIT(Hg.)(Admn.)(S)-3 & 3(4)(2)

Neha Shree
DDIT(S)-3(3)(2) ™

Akshay Anand
DDIT(S)-3(3)(3) ™*®

Praduman Chauhan
DDIT(S)-3(2)(1)(A/C) *"®

Manik Baran Ghosh
DD(S)-3(5)(1) ™*

Ajitabh Mishra
DD(S)-3(5)(3) "*

Krishan Pratap Singh
DD(S)-3(5)(2) "

Pankaj Kumar
DD(S)-3(3)(1) "*

Amit Yadav

addldit.systems3.1@incometax.gov.in 0120-663-1004

addldit.systems3.2@incometax.gov.in 0120-663-1004
addldit.systems3.3@incometax.gov.in 0120-663-1002
addldit.systems3.4@incometax.gov.in 0120-663-1005
addldit.systems3.5@incometax.gov.in 0120-663-1019
ddit.systems3.1.1@incometax.gov.in 0120-663-1020

ddit.systems3.4.1@incometax.gov.in 0120-663-1020

ddit.systems3.3.1@incometax.gov.in 0120-663-1009

ddit.systems3.4.2@incometax.gov.in 0120-663-1010
ddit.systems3.3.2@incometax.gov.in 0120-663-1008
ddit.systems3.3.3@incometax.gov.in 0120-663-1007

ddit.systems3.2.1@incometax.gov.in 0120-663-1020

dd.systems3.5.1@incometax.gov.in 0120-663-1021
dd.systems3.5.3@incometax.gov.in 0120-663-1012
dd.systems3.5.2@incometax.gov.in 0120-663-1022

dd.systems3.3.1@incometax.gov.in 0120-663-1023

DD(8)-3(1)(1) "*

Amit Yadav (A/C)
DD(S)-3(4)(1) "™

Ajitabh Mishra

DD(8)-3(4)(2) (A/C) ™

Sushil Chopra
AD(OL)(S)-3 ™

dd.systems3.1.1@incometax.gov.in

dd.systems3.4.1@incometax.gov.in

dd.systems3.4.2@incometax.gov.in

sushil.k.chopra@incometax.gov.in
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0120-663-1018

0120-663-1018

0120-663-1012

0120-663-1024



e DIRECTORATES

GZB : Income Tax Office, Vaishali,

ITBA Vertical
[l EVAELEL]

under DGIT(System), Bengaluru

2#::-:-::';2;; (AIC) cit.itba@incometax.gov.in 0120-2770417
ér-r-l(]g:;;zls::/_\) 6z8 cit.osd.itba@incometax.gov.in 0120-2770042
zla-: rIaTth Aszi:? h cit.itba2@incometax.gov.in 0120-2770417
‘?Ig-l_ll:\’(T_\lfgaAj)ihszguraj Khogare addldit1.systems.itba@incometax.gov.in 0120-2770450
TS Fra(:)-:-rBir;?; :,-TZ]LK (Ae) addldit2.systems.itba@incometax.gov.in 0120-2770063
Tslrjra(tlj_irrsit;?: 2;!(( Alc) addldit3.systems.itba@incometax.gov.in 0120-2983085
Ranabir Bhaupik addldit4.systems.itba@incometax.gov.in 0120-2818084

JDIT(ITBA)-4 %%
Vikrant Khanna
JD(S)(ITBA)-1
Vikrant Khanna
JD(S)(ITBA)-2
Rajendra Kumar
JD(S)(ITBA)-3 %

Dr. Jyoti Yadav
JD(S)(ITBA)(OSD) %%

GZB . Income Tax Office, Vaishali, Ghaziabad
JNB  :LIC Jeevan Nidhi Building, INS -16 Vasundhara Sec. 14, Ghaziabad, 201012.

jdsystems.itba@incometax.gov.in

ad1.systems.delhi@incometax.gov.in 0120-2770449

dd1.systems.itba@incometax.gov.in 0120-2983095

jyotiyadav@incometax.gov.in
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oo DIRECTORATES

2nd Floor, Jawaharlal Nehru Stadium,
HUMAN RESOURCE DEVELOPMENT e

ANITA SINHA
Pr. DGIT (HRD) (A/C)

Mamta Kochar
Pr. ADG (HRD)-1

Dr. Satyapal Singh Meena
ADG (HRD)-2
Amanider Singh Dhindsa
ADG (HRD)-3

Gaurav Sharma
Addl. DIT (Admn. & APAR-1)

Anup Kumar Jain
AddI.DIT (CMD-III)

Sudha Korivi
JDIT (APAR-3)

Smita Verma
Addl. DIT (Recruitment Cell,
Exam & CMD-l)

Umme Fardina Adil
JDIT (APAR-2)

Anup Kumar Jain
JDIT (CMD-1V) (A/C)

Megha Garg
JDIT (CMD-II)
Garima

DDIT (CMD-III(1)

Dr. Manoj Kumar
DDIT (APAR-1, Admn. &
SPARROW)

Indranil Chakrabarti
ADIT (APAR-2)

Ram Niwas Yadav
DDIT (CMD-IV)

Seema Bharti

ADIT (Recruitment Cell)

Hardayal Meena
DDIT (Exam.)

Sanjay Kumar
ADIT CMD-lla

Harvinder Kumar

DD (Systems)

Seema Bharti

ADIT CMD-I

Indrani Sen Chawdhuree
DDIT (CMD-llc)

Mohnish Sood
DDIT (CMD-lIb)

dgithrd@incometax.gov.in

adg1.hrd@incometax.gov.in

adg2.hrd@incometax.gov.in

adg3.hrd@incometax.gov.in

addldit.admn.hrd@incomtax.gov.in

cmdhrd@incometax.gov.in

sudha.korivi@incometax.gov.in

jdit.cmd1.hrd@incometax.gov.in
delhi.addldit.exam@incometax.gov.in

umme.f.adil@incometax.gov.in
hrd.addldit.cmd4@incometax.gov.in
megha.garg@incometax.gov.in
jdit.cmd2.hrd@incometax.gov.in

cmdhrd@incometax.gov.in

ddit.admin.hrd@incometax.gov.in

pdgithrd.apar@incometax.gov.in
hrd.ddit.cmd4.1@incometax.gov.in
ddit.cmd2.hrd@incometax.gov.in
hardayal.meena@incometax.gov.in
delhi.ddit.exam@incometax.gov.in
ddit.cmd2.hrd@incometax.gov.in
harvinder.kumar@incometax.gov.in
eoffice.admin@incometax.gov.in
ddit.cmd2.hrd@incometax.gov.in

ddit.cmd1.hrd@incometax.gov.in

ddit.cmd2.hrd@incometax.gov.in
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011-24369294

011-24360582

011-24365213

011-24360589

011-40050086

011-47292048

011-24362570

011-24360594

011-41802364

011-41574111

011-24368806

011-21420448

011-21420907

011-43559472

011-21420449

011-21420446

011-21420434

011-21420448

011-41046394

011-21420419

011-21420452


mailto:dgithrd@incometax.gov.in
mailto:adg1.hrd@incometax.gov.in
mailto:adg2.hrd@incometax.gov.in
mailto:adg3.hrd@incometax.gov.in
mailto:addldit.admn.hrd@incomtax.gov.in
mailto:cmdhrd@incometax.gov.in
mailto:sudha.korivi@incometax.gov.in
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mailto:megha.garg@incometax.gov.in
mailto:megha.garg@incometax.gov.in
mailto:cmdhrd@incometax.gov.in
mailto:ddit.admin.hrd@incometax.gov.in
mailto:pdgithrd.apar@incometax.gov.in
mailto:hrd.ddit.cmd4.1@incometax.gov.in
mailto:ddit.cmd2.hrd@incometax.gov.in
mailto:ddit.cmd2.hrd@incometax.gov.in
mailto:harvinder.kumar@incometax.gov.in
mailto:harvinder.kumar@incometax.gov.in
mailto:ddit.cmd2.hrd@incometax.gov.in
mailto:ddit.cmd1.hrd@incometax.gov.in
mailto:ddit.cmd2.hrd@incometax.gov.in

e DIRECTORATES

Anand Kumar hrd.deputation@incometax.gov.in 011-47541843
DDIT (CMD-III(2)
Nutan Siyyon delhi.dd.ol.hg.admin@incometax.gov.in 011-21420628
DD(OL)(HQ.)( Admin.)
Nutan Siyyon nutun.siyon@incometax.gov.in
DD(OL)(HQ.)(ImpIn.) delhi.dd.ol.hg.impl@incometax.gov.in
Sapna Vatsa sapna.vatsa@incometax.gov.in 011-21420629
AD(OL)
Surender Singh sapna.vatsa@incometax.gov.in 011-21420628
AD(OL)
Shailender Kapur shailender.kapur@incometax.gov.in 011-21420439
AD(OL)

63
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DIRECTORATES

LEGAL & RESEARCH

AJIT KUMAR SINGH
DGIT(L&R)

Paresh Johri
Pr.ADG(L&R)-1(WZ-1, WZ-II,
SZ-II,EZ & Admn)

Manvendra Goyal
Pr.ADG(L&R)-II (NZ-I, NZ-II,
SZ-l, SCC & CTC)

Toufel Tahir
AddI.DIT (NZ-Il) & (NZ-I &
CTC) (A/IC)

Jeetendra Kumar Kale
Add.DIT (Admn.) & (SZ-1l &
EZ) (A/C)

Aastha Madhur

Addl. DIT (WZ-l) & (Tech.) (A/C)
Pushkar Kathuria

AddI.DIT (SCC) & (SZ-1)(A/IC)
Lata Sagar

Jt.DIT (WZ-I1)

Shilpi

DDIT (WZ-1) & (Tech.) (A/C)
Vinod Kumar

DDIT(SZ-Il) & (SZ-1)(SCC)(A/C)
Uma Kant

ADIT (Nz-1 & CTC)

Anoop Singh Rawat
ADIT (Hq.) & (NZ-I1) (A/C)

Rakesh Kumar
ADIT (WZ-Il) & (EZ)(A/C)

dgit.Ir@incometax.gov.in

dit1.Ir@incometax.gov.in

dit2.Ir@incometax.gov.in

delhi.addldit.Ir.ez@incometax.gov.in delhi.

addldit.Ir.sz2@incometax.gov.in

delhi.addldit.Ir.wz1@incometax.gov.in

delhi.addldit.Ir.scc@incometax.gov.in delhi.

addldit.Ir.sz1@incometax.gov.in

delhi.addldit.Ir wz2@incometax.gov.in

delhi.addldit.Ir.sz2@incometax.gov.in

delhi.ddit.Ir.nz1@incometax.gov.in

"delhi.ddit.Ir.hgrs@incometax.gov.in
delhi.ddit.Ir.nz2@incometax.gov.in"

delhi.ddit.Ir.wz2@incometax.gov.in

Room No. 413, Drum Shaped Building,

I.P. Estate, New Delhi-110002 (STD : 011)

011- 23379424
011-23379425(F)

011- 23378302
011-23378826

011- 23370336

23379521

23379214

23370905

23379503

23378121

23378897

23379302

23370905

5th Floor, Mayur Bhawan, Connaught
AUDIT & INSPECTIONS Circus, New Delhi-110001 (STD : 011)

Rahul Dhawan
ADG(Audit & Inspections)

G. P. Singh
AddI.DIT (Audit & Inspection)

Ramkesh Meena
ADIT-Audit & Inspection

delhi.adg.audit.inspection@income tax.

gov.in

delhi.addldit.audit@incometax.gov.in

ram.k.meena@incometax.gov.in
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011-23415327 / 29
011-23415328 (F)

011-23413582

011-23416151
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RAKESH GUPTA
DGIT(Vig.), Delhi

Rakesh Garg
Pr.ADG(Vig.)HQ-1, SZ & EZ
Rohit Mehra

ADG(Vig.), HQ-2 NZ
Javed Akhtar
ADG(Vig.), HQ-3 WZ
Rakesh Garg
Pr.ADG(Vig.)(HQ)-5
Ashok Gautam
AddI.DIT(Vig.)(HQ)-5
Yashpal Chawla
AddI.DIT(Vig.) N-1
Prabhat Ranjan

Addl. DIT(Vig.) N-3
Sachin Dhania
AddI.DIT(Vig.)WZ-3(1)

S. N. Pandey
AddI.DIT(Vig.) SE-1(2)
Rajesh Raina
AddI.DIT(Vig.) SE-1(3)
Manek Shah Kapoor
JDIT(Vig.) N-2

G.D. Sharma
JDIT(Vig.)SE-1(1)

Nidhi Nair
JDIT(Vig)WZ-4(2)&WZ-4(1)(A/C)
Debanjali Ambuly
Jt.DIT(Vig.) WZ-3(2)
Mahendra Pratap Singh Visen
DDIT(Vig.)(Hgrs.&Coord.)
Mahendra Pratap Singh Visen
DDIT(Vig.) SE-1(3)

Niraj Nath
DDIT(Vig.)WZ-4(1)
Manisha Tomar
DDIT(Vig.) WZ-4(2)
Praveen Kumar
JDIT(OSD)(Vig.)SE-1(2)
Aditi Gupta

ADIT(Vig.) N-2

Amar Nath Yadav
ADIT(Vig,) N-3

Manisha Tomar
ADIT(Vig.) WZ-3(1) (A/C)

VIGILANCE

pdgit.vig@incometax.gov.in

delhi.adg.vig.sez@incometax.gov.in

adg.vig.hq2@incometax.gov.in

adg.vig.hg3@incometax.gov.in

adg.vig.hg5@incometax.gov.in

delhi.addldit.vig.hg@incometax.gov.in

dgit.addldit.vig.nz2.1@incometax.gov.in

dgit.addldit.vig.nz2.3@incometax.gov.in

dgit.addldit.wz3.1@incometax.gov.in

dgit.addldit.vig.se1.2@incometax.gov.in

dgit.addldit.vig.se1.3@incometax.gov.in

dgit.addldit.vig.nz2.2@incometax.gov.in

dgit.addldit.vig.se1.1@incometax.gov.in

dgit.addldit.vig.wz4.2@incometax.gov.in

dgit.addldit.vig.wz3.2@incometax.gov.in

delhi.ddit.hg.vig.coord@incometax.gov.in

dgit.ddit.vig.se1.3@incometax.gov.in

dgit.ddit.vig.wz4.1@incometax.gov.in

dgit.ddit.vig.wz4.2@incometax.gov.in

dgit.ddit.vig.se1.2@incometax.gov.in

dgit.ddit.vig.nz2.2@incometax.gov.in

dgit.ddit.vig.nz2.3@incometax.gov.in
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DIRECTORATES
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2" Floor, Jawaharlal Nehru Stadium Lodhi
Road, New Delhi-110003 (STD : 011)

011-24365135
011-21420861
011-21420081
011-24366575
011-21420845

011-24365133

011-24366537
011-24365467
011-21420864

011-21420840

011-21420823
011-24366537
011-24368144
011-21420813

011-24368152
011-24368151
011-24368139

011-24363896

011-24368151


mailto:dgit.ddit.vig.wz3.1@incometax.gov.in
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DIRECTORATES

Shekhar Singh

ADIT(Vig.) WZ-3(2) dgit.ddit.vig.wz3.2@incometax.gov.in

Pooja Rashmi Agarwal
ADIT(Vig.) SE-1(1)

Shalini
ADIT(Vig.) N-1

dgit.ddit.vig.se1.1@incometax.gov.in

dgit.ddit.vig.nz2.1@incometax.gov.in

Vigilance (NORTH)

Ashish Tripathi

ADG(Vig.) North Zone delhi.adg.vig.nz@incometax.gov.in

Lalita Kumari, addldit.vig.nz1@incometax.gov.in/
AddI.DIT(Vig.) NZ-1 & II addldit.vig.nz2@incometax.gov.in/
Lalita Kumari

Addl.DIT(Vig.) NZ-lll (A/C) addldit.vig.nz3@incometax.gov.in

Umesh Kumar,
AddI.DIT(Vig.)NZ-IV, (Admn)
&V (AIC)

Avinash Chandra Sandilya
DDIT (Vig) NZ-1(1) & 1I(1) (A/C)
Abhay Kumar Rajwar
DDIT(Vig)NZ--1l1(1)

addldit.vig.nz4@incometax.gov.in/
addldit.vig.nz5@incometax.gov.in

avinash.c.sandilya@incometax.gov.in

abhay.k.rajwar@incometax.gov.in

Ravinder Kumar Bansal
ADIT(Vig.) NZ-IV(1) & (Hars.)
(Admn.),

Abhay Kant Das
DDIT(Vig)NZ--V(1)

delhi.ddit.vig.nz4.1@incometax.gov.in/

delhi.ddit.vig.nz.5.1@incometax.gov.in

011-24368145

011-21420852

011-21420851

1st Floor, Dayal Singh Public Library, DDU

Marg, New Delhi-110002 (STD : 011)

011- 23210467

011-23210879

011-23210766

011-23238072
011-23210766

011-23235974

011-23235973

011- 23238072

011-23210766

. . 4th Floor, Aayakar Bhawan, M.K.
Vigilance (WEST) Road, Mumbai-400020 (STD : 022

Rajat Mittal
ADG(Vig)(West), Mumbai

Rajneesh Yadav
Addl. DIT(Vig.)-1,Mumbai

mumbai.dit.vig@incometax.gov.in

mumbai.addldit.vig1@incometax.gov.in

Abhishek Singh . o . .
Addl. DIT(Vig)-2, Mumbai mumbai.addldit.vig2@incometax.gov.in
Vijay Netke mumbai.addldit.vig3@incometax.gov.in &

Jt.DIT(Vig)-3 & 4, Mumbai

Abhijit A. Chaudhari

Addl. DIT(Vig)-5, Mumbai
Biswaijit Ray

ADIT(Vig)(HQ), Mumbai
Mukesh Prakash
ADIT(Vig.)-1(1) & 1(2), Mumbai.
Rakesh Kumar mumbai.ddit.vig2.1@incometax.gov.in &
DDIT(Vig.)-2(1)& 2(2), Mumbai  mumbai.ddit.vig2.2@incometax.gov.in

Nitin E.Warghat mumbai.ddit.vig3.1@incometax.gov.in &
DDIT(Vig.)-3(1),4(1) & 4(2), mumbai.ddit.vig4.1@incometax.gov.in &
Mumbai mumbai.ddit.vig4.2@incometax.gov.in

Rohit Varma
DDIT(Vig.)-5(1)&5(2), Mumbai

mumbai.addldit.vigd@incometax.gov.in

mumbai.addldit.vigb@incometax.gov.in

mumbai.ddit.vig.hg@incometax.gov.in

mumbai.ddit.vig1.1@incometax.gov.in &
mumbai.ddit.vig1.2@incometax.gov.in

mumbai.ddit.vig5.1@incometax.gov.in &
mumbai.ddit.vig5.2@incometax.gov.in
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022-22015839

022- 22120204

022- 22093512

022- 22012811

022- 22062593

022- 22084664

022- 22121031

022- 22012808

022- 22012817

022- 22072862
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DIRECTORATES

Vigilance (SOUTH)

Aayakar Bhawan, 7th floor, Annexe
Building, 121, M.G. Road, Nungambakkam,

Dr. L. Ramji Rao
Pr. ADG(Vig.)(South), CBDT

P. Keerthi Narayan
JDIT(Vig.), Unit-1

R. Mukundan
AddI.DIT(Vig.), Unit-2 (A/C)
R. Mukundan
AddI.DIT(Vig.), Unit-3,
Aarthi Srinivasan
DDIT(Vig.), Unit-1(1),

S Krishna Kumar
ADIT(Vig.), Unit-1(2)

I. Leena Antonette Maria
DDIT(Vig.), Unit-2(1) (A/C)
I. Leena Antonette Maria
DDIT(Vig.), Unit-2(2)

S. Muthu

ADIT(Vig.), Unit-3(1)

S.Muthu
ADIT(Vig.), Unit-3(2) (A/C)

Vigllance (EAST)

Debashis Majumdar
ADG(Vig.)(East), CBDT

Amitava Sen

Addl. DIT(Vig.) Unit-1(A/C),
Amitava Sen

Addl. DIT(Vig.) Unit-2
Amitava Sen

AddI.DIT(Vig.) Unit-3, A/c),
Santanu Nandi

DDIT(OSD)

Biplab Gangopadhyay
DDIT(Vig.) Unit-2(2)& 2(1) (A/C)
Sanjeeb Roy

DDIT(Vig.) Unit-1(2) & 1(1) (A/C)

Uttam Kumar
DDIT(Vig.) Unit-3(2) & 3(1)(A/C)

adg.vig.sz@incometax.gov.in

addldit.vig.sz1@incometax.gov.in

addldit.vig.sz2@incometax.gov.in

addldit.vig.sz3@incometax.gov.in

ddit.vig.sz1.1@incometax.gov.in

ddit.vig.sz1.2@incometax.gov.in

ddit.vig.sz2.1@incometax.gov.in

ddit.vig.sz2.2@incometax.gov.in

ddit.vig.sz3.1@incometax.gov.in

ddit.vig.sz3.1@incometax.gov.in

kolkata.adg.vig.ez@incometax.gov.in

kolkata.addldit.vig1@incometax.gov.in

kolkata.addldit.vig2@incometax.gov.in

kolkata.addldit.vig3@incometax.gov.in

santanu.nandi1@incometax.gov.in®

kolkata.ddit.vig2.2@incometax.gov.in

kolkata.ddit.vig1.2@incometax.gov.in

kolkata.ddit.vig3.2@incometax.gov.in
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Chennai-600034 (STD : 044)

044-28338380
044-28338379 (F)

044-28338388 (T/F)

044-28338387 (T/F)

044-28338387 (T/F)

044-28338642

044-28338610

044-28338764

044-28338764

044-28338382

044-28338382

Aayakar Bhavan, P-7, Chowringhee

Square, Kolkata-700 069(STD : 033)

033-22136672

033-22620029

033-22136642

033-22136563
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W. 31T SIET. 1. (widaron)
PR. DGIT (TRAINING) Al

DGIT(Training)

D Block, Dr. SPM Civic Center,
New Delhi

ANITA SINHA

Pr. DGIT (Trg.), Delhi pdgit.training@incometax.gov.in 011-23210086
Monika Dhami

PCIT(OSD)(in-situ) adg.training@incometax.gov.in 011-23210194
ADG(T&C)

Princy Singla addl.director.training@incometax.gov.in 011-23661282
Addl. Director (Planning) (T&C) ' raining gov-

Ajay Kumar Gupta . . .

Asstt.Director (HQ) (Coord.) deputy.director.trg2@incometax.gov.in 011-23662144
Sonu Agrawal . ) )

AAD (Ha) aad.hq.training@incometax.gov.in 011-23661322
Archit Vishvesha . . .

Dy. Director (Planning) (T&C)-1 deputy.director.trg1@incometax.gov.in 011-23661267
Deepak Anand Jha . . .

Dy. Director (Planning) (T&C)-2 deputy.director.trg.4@incometax.gov.in 011-23661279
Aman Preet addldit.training2@incometax.gov.in 011-23661257
Addl. Director (Operations)(T&C) ' 9 -gov.

Smi. Devyani Singh Gaur deputy.director.trg.3@incometax.gov.in 011-23661273

Dy. Director (Operations) (T&C)-1

Shanu Dimri
Dy. Director (Planning) (T&C)-2

Kirti Prabha Sharma
Asstt. Director (OL)

NATIONAL ACADEMY OF DIRECT TAXES

Dr. SIBICHEN K MATHEW
DGIT (Trg.) NADT, Nagpur

R.S. Arvindhakshan adg2@nadt.gov.n 0712-2322102(D)
ADG (Admn.), NADT 9 -gov- 0712-2322105

deputy.director.trg.5@incometax.gov.in

kirti.p.sharma@incometax.gov.in 011-23234810

dg@nadt.gov.in 0712-2322130

Shiddaramappa Kappattanavar

ADG(Induction) adgi@nadt.gov.in 0712-2322006
Akash Dewangan .
ADG(P&R), NADT adg3@nadt.gov.in 0712-2322233
Ankur Alya ) .
Addl. Director & CD of 78th Batch 2"<U-alya@incometax.gov.in 0712-2322205
Salil Bijur
Addl. Director, (i-GOT) & CD of salil.v.bijur@incometax.gov.in 0712-2322937
79th Batch
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Saurabh Kumar

Jt. Director (Admin.) addl.dit.admin@nadt.gov.in 0712-2322103
Anmol Deep Singh . .

JDIT(HQ) jdhgrs@nadt.gov.in 0712-2322107
SM.V.V Sarma Jdpri@nadt.gov.in 0712-2322113

Jt.Director, (P&R)-1

Satheesh V Menon

Jt. Director (P&R)-2 Jdpr2@nadt.gov.in

Mrityunjay Kumar Prabhat
JDIT(I&CT) & JDIT (P&E) (A/C)
Deware Abhay Siddarth

Jt. Director (Admin) (Ind) & JCD  abhay.s.deware@incometax.gov.in
of 78th Batch of IRS

nadt.addlcit.ict@incometax.gov.in 0712-2322103

Akriti Dharendra
Jt.DIR. (OSD)

Ajay K Bhende
Jt. Director (Systems)

National Academy of Direct Taxes, Regional Campuses

akriti.dharendra@incometax.gov.in

Ajay.bhende@incometax.gov.in 0712-2322216

2nd floor Nanalal Chambers, Opp. Times of India, Ashram Road,

Canl =R ) Ahmedabad-380009 (PBX : 26581496, 26581497)

(STD : 079)

Ritesh Parmar

Pr. ADG(NADT-RC) ahmedabad.adg.dtrti@incometax.gov.in 079-26581496

Venkateswarlu N

Addl. DIT-1 ahmedabad.addldir.dtrti1@incometax.gov.in 079-26581160

Venkateswarlu N

Addl. DIT-2 (A/C) ahmedabad.addldir.dtrti2@incometax.gov.in 079-26581169

4th Floor, Metro Walk, E-5, Arera Colony, Bittan Market

BHOPAL Bhopal-462016

(STD : 0755)

Srujani Mohanty

Pr. ADG(NADT-RC) bhopal.adg.dtrti@incometax.gov.in 0755-2426430
Dr. Megha Bh
A;dI-S?T(?_rg-)é_!;gava bhopal.addidit.dtrti@incometax.gov.in 0755-2426490
Dr. Megha Bh

I egna “hargata bhopal.addldit.dtrti@incometax.gov.in 0755-2426407

Addl. DIT (Trg.)-2 (A/C)

BENGALURU 17, Peenya Plantation Near HMT Watch Factory, Jalahalli, (STD : 080)
Bengaluru-560013

080-23452841
bangalore.adg.dtrti@incometax.gov.in 080-23452565
080-23082014 F

S Palani Kumar
ADG(NADT-RC) (A/C)

Aruna Bagavathy
Addl. DIT-1 & 2 (A/C)

SCO 132-133 3rd Floor, Sector-34A, Chandigarh-160034
CHANDIGARH J (STD : 0172)
PBX : 2620134, 2615283

Puja Jindal
Pr. ADG(NADT-RC)

080-23452515

chandigarh.adg.nadt@incometax.gov.in 0172-2995362

Puneetinder Singh Walia

Addl. DIT-1, (NADT-RC) chandigarh.addldit.nadtrc1@incometax.gov.in  0172-2622132

72
CONTENT



. 31T, Agn.f.(wfr.) PR. DG (TRAINING)

Sanjeev Kumar Chahar
Addl. DIT-2, (NADT-RC)

chandigarh.addl.dit.nadtrc2@incometax.gov.in  0172-2620134

CHENNAI Il Floor, BSNL Building, Tower-1, 16, Greams Road, Chennai-600006

S Palani Kumar
ADG(NADT-RC)

M. S. Deeptha chennai.addldit.dtrti@incometax.gov.in
AddI.DIT, (NADT-RC) deeptha.ms@incometax.gov.in

chennai.adg.dtrti@incometax.gov.in 044-28295689

044-28295688

Room no. 322, 3rd Floor, 110, Santipally, Aayakar Bhawan Poorva,
KOLKATA DTRTI Building, Kolkata-700107 (PBX : 25523050-59)

B. Satyanarayana Raju . . . 033-24423045
ADG(NADT-RC) kolkata.dit.nadtrci@incometax.gov.in 033-24423045 F
Abhishek Kumar . . .

Addl. DIT (Trg.)-1 kolkata.addldit.nadtrc1@incometax.gov.in 033-24423054
Lakshmi Narayan Dash kolkata.addldit.nadt2@incometax.gov.in 033-24423054

Jt. DIT (Trg.)-2

(STD : 044 )

(STD: 033)

Pragya DTRTI, Vibhuti Khand, Gomti Nagar, _
LUCKNOW Lucknow-226010 (STD : 0522)

Dr. Neil Jain . ) 0522-2720692
ADG(NADT-RC) luckrti.adgit@nadt.gov.in 0522-2720461
Anviksha Sharma - .

DIt (\G) lukrti.jdit! @nadt.gov.in 0522-2720458
?S;’#f:ha Sharma luckrti jdit2@nadt.gov.in 0522-2720379

Mahalaxmi Chambers, (Opp. Race Course Marg, S.K. Rathod Marg,
Mahalaxmi Mumbai-400034

Navneet Manohar mumbai.dit.dtrti@incometax.gov.in

Pr.ADG (NADT-RC) navneet.manohar@nic.in 022-23533248

Kanutriya Damor

ita. i tax.gov.i 22-23540014
Addl Director(RTI)-1 smita.verma@incometax.gov.in 0 35400

Kanutriya Damor
Addl. DIT(RTI)-2

Tower-1, Ground Floor, NBCC Plaza, Pushp Vihar Sec-5,
NEW DELHI Near Saket Court, New Delhi-110017

Inoshi Sharma
ADG(NADT-RC)

rajeev.s.kadam@incometax.gov.in 022-23544128

delhi.dtrti.dit@incometax.gov.in 011-20861201

Loveleen Kaur
Addl. DIT (Training)-1

delhi.dtrti.addIdit.admin@incometax.gov.in

H-44, Krishna Hights, 3rd floor, Bye pass Road, Kartik Oraon Chowk,
HAZARIBAGH Harmu, Ranchi(Hazaribagh at Ranchi), Jharkhand-834002

Vinod Kumar Agrawal

ADG(NADT-RC) hazaribagh.adg.dtrti@incometax.gov.in 0651-2915015

Rakhi Nisha Oraon . . i )

Addl. DIT(Trg.) (A/C) hazaribagh.addldit.dtrti@incometax.gov.in 0651-2915017
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o. 1. g1 1. (317, 9 3L..)
PR. DGIT (I&C)) {

R
Ty, ,-.-'h

2" Floor, Jawahar Lal Nehru

INTELLIGENCE & CRIMINAL INVESTIGATION Stadium, New Delhi-110003
(STD: 011)

Room No. 230, 2nd Floor, Jawahar Lal Nehru
Stadium, New Delhi-110003 ; 011-24363582
dgit.icinv@incometax.gov.in

Umesh Chandra Bharti zf’a%ri':]2°Ni‘\‘;‘bi'l’:i_i'1c’ggbf’vahar Lal Nehru 011-24363575
DIT(I&CI)(Admn.), Delhi delhi.dit.ici1@incometax.gov.in 011-46569064

Sunil Kumar Pandey SZ:LTJgoﬁi?bir;:iil?&;bfwahar Lal Nehru 011-24363740
Addl. DIT(I&CI)(Tech.), Delhi delhi.addldit.ici.admin@incometax.gov.in 011-46569163

Room No. 252, 2nd Floor, Jawahar Lal Nehru
Stadium, New Delhi-110003 ; 011-24363108
delhi.addldit.ici.admin2@incometax.gov.in

AMITAV
Pr.DGIT (I1&ClI), Delhi

Aditya Prakash
JDIT(I&CI)(Admn.), Delhi

Room No0.201, 2nd Floor, Navjivan Trust Building,
Akhilendra Pratap Yadaw Behind Gujarat Vidhyapith, Off Ashram Road,
DIT (1&Cl), Ahmedabad Ahmedabad-380014 ;

ahmedabad.dit.ici@incometax.gov.in

079-29695008

Room No.111, 1st Floor, Navjivan Trust Building,
Veerbadram Visalavath Behind Gujarat Vidhyapith, Off Ashram Road,
AddI.DIT(I&CI), Ahmedabad Ahmedabad-380014. ;

ahmedabad.addldit.ici@incometax.gov.in

079-29695017

5th floor, Unity Building (Annexe), P.Kalinga Rao

Road, Bengaluru-560027 ; 080-29604525
bangalore.dit.ici@incometax.gov.in.

Room No. 512, 5th Floor, Unity Building (Annexe), P.

Kalinga Road (Mission Road), Bengaluru-560027 ; 080-29604521
bangalore.addlcit.ici@incometax.gov.in

Prithviraj 1st Floor, C.R.Building, Navanagar, Hubballi-580025;
AddI.DIT(I&CI), Hubballi (A/C) hubli.addlcit.ici@income-tax.gov.in

Aayakar Bhawan, Room No: 4/412, 47, Arera Hills,
Narmadapuram Road, Bhopal; -462011 0755-2928555
bhopal.dit.ici@incometax.gov.in

Aayakar Bhawan, Room No: 4/419, 47, Arera Hills,

Narmadapuram Road, Bhopal; -462011 0755-2525300
bhopal.addldit.ici@incometax.gov.in

Room No. 302, 03rd Floor, Aayakar Bhawan

Annexe, Rajaswa Vihar, Bhubaneswar-751007 ; 0674-2589611
sanjay.kumar17@incometax.gov.in

K. M. Mahesh
DIT (1&Cl), Bengaluru

Prithviraj
AddL.DIT (I&Cl), Bengaluru

0836-2224813

Dr. Sudhakar Namodeo Shinde
DIT (I&Cl), Bhopal

Sanjay Kumar
Addl. DIT (I&Cl), Bhopal

Sanjay Kumar
DIT (1&Cl), Bhubaneswar

Room No. 404, 04th Floor, Aayakar Bhawan Annexe,
Rajaswa Vihar, Bhubaneswar-751007 ;
sanjib.banerjee@incometax.gov.in

Sanjib Banerjee,
JDIT (I&Cl), Bhubaneswar
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Rohit Sharma
DIT (I&Cl), Chandigarh

Gagan Kundra
AddI.DIT (1&Cl), Chandigarh

G. Nanthakumar
DIT (1&Cl), Chennai

C. Sivakumar
Addl. DIT (I&CI), Chennai

Sita Ram Meena
DIT (I&CI)-2, Delhi

Monika Pangtey
JDIT (1&CI)-2, Delhi

Anidya Kumar Bandopandhy
DIT (1&Cl), Guwahati

K.T. Rainam
JDIT (1&Cl), Guwahati

L.V. Bhaskara Reddy
DIT (I&Cl), Hyderabad

P. Shankar Pandi
Addl. DIT (I1&Cl), Hyderabad

Bhanwar Singh Ratnoo
DIT (1&Cl), Jaipur
Gajendra Singh

Addl. DIT (1&Cl), Jaipur

S.H. Usmani
DIT (1&Cl), Kanpur (A/C)

Sanjeev Kumar Lal
JDIT (I&Cl), Kanpur

V Roy Jose
DIT (1&Cl), Kochi

G Kannan
JDIT (I&Cl), Kochi

Vikrant Pal Singh
DIT (1&Cl), Kolkata

Sandeep Lakra
JDIT(1&CI), Kolkata

4th Floor, Central Revenue Building, Room No. 402

Sector-17E, Chandigarh-160017 ;
chandigarh.dit.ici@incometax.gov.in

4th Floor, Central Revenue Building, Room No. 401
Sector-17E, Chandigarh-160017 ;
chandigarh.addlcit.ici@incometax.gov.in

No0:202, 2nd Floor, Annexe Building, Aaykar
Bhawan, 121, M.G.Road, Nungambakkam,
Chennai-600034 ; chennai.dit.ici@incometax.gov.in
No:201, 2nd Floor, Annexe Building, Aaykar
Bhawan, 121, M.G.Road, Nungambakkam,
Chennai-600034 ;
chennai.addldit.ici@incometax.gov.in

225, 2nd Floor, JLN Stadium, New Delhi, 110003 ;
delhi.dit.ici2@incometax.gov.in

207, 2nd Floor, JLN Stadium, New Delhi, 110003 ;
delhi.addldit.ici@incometax.gov.in

3rd Floor, Room No:- 307, Aayakar Bhawan,
Christian Basti, G.S.Road, Guwahati-781005.;
guwahati.dit.ici@incometax.gov.in

3rd Floor, Room No:- 310, AayakarBhawan,
Christian Basti, G.S.Road, Guwahati-781005. ;
guwahati.addl.dit.ici@incometax.gov.in

2nd Floor, Aayakar Bhavan, Basheer Bagh,
Hyderabad;

hyderabad.dit.ici@incometax.gov.in

3rd Floor, Aayakar Bhavan, Basheer Bagh,
Hyderabad;
jditintelligence.hyderabad@incometax.gov.in
Room No. 331, 3rd Floor, NCRB, Jaipur-302005;
jaipur.dit.ici@incometax.gov.in

Room No. 330, 3rd Floor, NCRB, Jaipur-302005. ;
jaipur.addldit.ici@incometax.gov.in

Room No.501 Kendrya Bhawan, DIT(I&CI),
Fajalganj Kanpur 208012;
kanpur.dit.ici@incometax.gov.in

Room No.512 Kendrya Bhawan, DIT(I&CI), Fajalganj
Kanpur208012; kanpur.addldit.ici@incometax.gov.in

Room no.-201, 2nd floor, Aayakar Bhavan, Old
Railway Station Road, Kochi -682018;
kochi.dit.ici@incometax.gov.in

Room no.-202, 2nd floor, Aayakar Bhavan, Old
Railway Station Road, Kochi -682018 ;
kochi.jdit.ici@incometax.gov.in

Aayakar Bhawan, P7, Chowringhee Square, Kolkata

700069, 4th Floor, Room No: 4/1
kolkata.dit.ici@incometax.gov.in

Aayakar Bhawan, P7, Chowringhee Square,
Kolkata700069, 5th Floor, Room No: 5/25;
kolkata.addldit.ici1@incometax.gov.in
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mailto:jditintelligence.hyderabad@incometax.gov.in
mailto:jaipur.dit.ici@incometax.gov.in
mailto:jaipur.addldit.ici@incometax.gov.in
mailto:kanpur.dit.ici@incometax.gov.in
mailto:kanpur.addldit.ici@incometax.gov.in
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S.H. Usmani
DIT (1&CI), Lucknow

Sonal Singh
JDIT (I&Cl), Lucknow

C.V. Pavana Kumar
DIT (I&CI), Mumbai

Ajay Singh
AddI.DIT(I&CI), Unit-1, Mumbai

Somuendu Dash Addl.
DIT(I&CI),Unit-2, Mumbai

Dr. Pramod Nikalje
DIT (1&Cl), Nagpur

Rishi Kumar Bisen

Addl. DIT (I&CI), Nagpur

Md. Atahar Hussain Chowdhury
DIT(I&CI), Patna

Rupesh Agarwal
AddIL.DIT (1&Cl), Patna

Ravi Prakash
DIT (I&Cl), Pune

Basavraj Hiremath
AddL.DIT (1&Cl), Pune

3rd Floor, NADR RC “PRAGYA”, Building Vibhuti
Khand, Gomati Nagar, Lucknow-226010 ;
lucknow.dit.ici@incometax.gov.in

4th Floor, NADR RC, “PRAGYA” Building, Vibhuti
Khand, Gomati Nagar, Lucknow-226010 ;
lucknow.addldit.ici@incometax.gov.in

Room no 1201, 12th Floor, Earnest House, Nariman
Point, Mumbai- 400021 ; mumbai.dit.ici@incometax.
gov.in; pavanakumar@incometax.gov.in

Room no 1203, 12th Floor, Earnest House, Nariman
Point, Mumbai- 400021 ;
mumbai.addldit.ici1@incometax.gov.in

Room no 1208, 12th Floor, Earnest House, Nariman
Point, Mumbai- 400021 ;
mumbai.addldit.ici2@incometax.gov.in

Aaykar Bhawan, Civil Lines Nagpur-440001;
nagpur.dit.ici@incometax.gov.in

Aaykar Bhawan, Civil Lines Nagpur-440001;
nagpur.addl.dit.ici@incometax.gov.in

Room No. 307, 3rd Floor Alankar Place Boring Road,
Patna-800001 ; patna.dit.ici@incometax.gov.in
Room No. 309, 3rd Floor Alankar Place Boring Road,
Patna-800001; patna.addldit.ici@incometax.gov.in
Room No. 106, Praptikar Sadan Annexe Building,
1st Floor, 60/61, Erandwane, Pune-411004;
pune.dit.ici@incometax.gov.in

Room No. 107, Praptikar Sadan Annexe Building,

1st Floor, 60/61, Erandwane, Pune-411004 ;
pune.addldit.ici@incometax.gov.in
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0522-4064575
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022-22876208

022-22842083

022-22829404

0712-2547522
0712- 2808590

0712-2808594
0612-2527770
0612-2522779

020-25447547,
020-25424443(D)

020-25424440
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AHMEDABAD Aayakar Bhawan, Ashram Road, Ahmedabad-380009

SUNIL KUMAR SINGH
DGIT(Inv.)

Ankit Jain
AddI.DIT(Inv.) (Hgrs)

Ashish Lal

DDIT (Inv.)(Hagrs)-I
Priyanka Bothra A

DDIT (Inv.)(Hgrs)-Il

Amal Garg
PDIT(Inv.), Ahmedabad

Harish Chandra Mittal
DDIT (Inv.)(Hars)

Prashant Kumar Jain
ADDL DIT(Inv.) Unit-I Ahmedabad

Shruti Ramrao Shejole
DDIT (Inv.), Unit-1(1)
Rohan Kumar

DDIT (Inv.), Unit-1(2)
Priyadarshi Darshankumar
DDIT (Inv.), Unit-1(3)
Pooja Parekh

Addl. DIT(Inv.), Unit-2, Ahmedabad
Dr. Rajendra Raj

DDIT (Inv.), Unit-2(1)

Arya R Nair

DDIT (Inv.), Unit-2(2)
Niketa Rohatgi

DDIT (Inv.), Unit-2(3) & AlU

Harish Chandra Mittal
DDIT (Inv.),Mehsana (A/C)

Pooja Parekh
AddI.DIT(Inv.)(FAIU)

Priyadarshi Darshankumar
DDIT (Inv.), FAIU, Ahmedabad

Ankit Jain
AddI.CIT/JCIT (BPU) (A/C)

Ashish Lal
DCIT(BPU), Ahmedabad

ahmedabad.dgit.inv@incometax.gov.in

ahmedabad.addldit.inv.hqg@incometax.gov.in

ahmedabad.ddit.inv.hq1@incometax.gov.in

ahmedabad.ddit.inv.hg2@incometax.gov.in

ahmedabad.dit.inv@incometax.gov.in

ahmedabad.ddit.inv.hq.pdit@incometax. gov.in

ahmedabad.addldit.inv1@incometax.gov.in

ahmedabad.ddit.inv1.1@incometax.gov.in

ahmedabad.ddit.inv1.2@incometax.gov.in

ahmedabad.ddit.inv1.3@incometax.gov.in

ahmedabad.addldit.inv2@incometax.gov.in

ahmedabad.ddit.inv2.1@incometax.gov.in

ahmedabad.ddit.inv2.2@incometax.gov.in

ahmedabad.ddit.inv2.3@incometax.gov.in

mehsana.ddit.inv@incometax.gov.in

ahmedabad.addldit.inv.faiu@incometax.gov.in

ahmedabad.ddit.inv.faiu@incometax.gov.in

ahmedabad.addlcit.bpu@incometax.gov.in

ahmedabad.dcit.bpu@incometax.gov.in
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079-27546645
079-29695001

079-29695020

079-29695064

079-29695116

079-27546031
079-29695005

079-29911355

079-29695018

079-29695056

079-29695059

079-29695088

079-29695015

079-29695061

079-29695060

079-29695057

02762-2231731

079-29695066

079-29695026

079-29695016

079-29695068


mailto:Ahmedabad.addldit.inv1@incometax.gov.in

HaT.f7. (3rawon)

N.C. Swain
PCIT (Central), Ahmedabad

B Sunil Kumar
ACIT(HQ.)(Central), Ahmedabad

Bholaram Dewasi
AddI.CIT(CR)-1

Kumar Nilesh
DCIT(CC)-1(1)

Dilip Prasad
DCIT(CC)-1(2) (A/C)
Dilip Prasad
DCIT(CC)-1(3)
Ambul Samaiya
DCIT(CC)-1(4)
Suraj Bhan Garhwal
AddI.CIT(CR)-2

Dilip Khandelwal
DCIT(CC)-2(1), Ahmedabad

Dhana Ram Meena
DCIT(CC)-2(2), Ahmedabad
B Sunil Kumar
ACIT(CC)-2(3), Ahmedabad

P Krishna Das
DCIT(CC)-2(4), Ahmedabad

Ansari Zaid Saeedahmed
DDIT (Inv.), Jamnagar (A/C)

Ansari Shakeel Ahmed
AddI.DIT(Inv.), Rajkot

Ansari Zaid Saeedahmed
DDIT (Inv.),1, Rajkot
Siddharth

DDIT (Inv.) -2, Rajkot
Chetram Meena
AddI.CIT(CR), Rajkot

Ajesh Singh Sengar
DCIT(CC)-1, Rajkot

Ganesh Vishnu Yesurke
ACIT(CC)-2, Rajkot

Lakum Jaydeep Mansukhbhai
DDIT/ADIT(Inv.), Unit-Godhra (A/C)

Rajeev Chhabra
DCIT/ACIT(CC), Godhra (A/C)

Chitranjan Kumar Singh
DDIT/ADIT(Inv.), Bharuch (A/C)

Rohan Kumar
DDIT (Inv.), Unit-Bhavnagar (A/C)

ahmedabad.pcit.cen@incometax.gov.in

ahmedabad.dcit.hq.cen@incometax.gov.in

ahmedabad.addlcit.cent1@incometax.gov.in

ahmedabad.dcit.cen1.1@incometax.gov.in

ahmedabad.dcit.cen1.2@incometax.gov.in

ahmedabad.dcit.cen1.3@incometax.gov.in

ahmedabad.dcit.cen1.4@incometax.gov.in

ahmedabad.addlcit.cent2@incometax.gov.in

ahmedabad.dcit.cen2.1@incometax.gov.in

ahmedabad.dcit.cen2.2@incometax.gov.in

ahmedabad.dcit.cen2.3@incometax.gov.in

ahmedabad.dcit.cen2.4@incometax.gov.in

jamnagar.ddit.inv@incometax.gov.in

rajkot.addldit.inv@incometax.gov.in

rajkot.ddit.inv1@incometax.gov.in

rajkot.ddit.inv2@incometax.gov.in

rajkot.addlcit.cen@incometax.gov.in

rajkot.dcit.cen1@incometax.gov.in

rajkot.dcit.cen2@incometax.gov.in

godhra.ddit.inv@incometax.gov.in

godhra.dcit.cen@incometax.gov.in

bharuch.ddit.inv@incometax.gov.in

bhavnagar.ddit.inv@incometax.gov.in
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079-27546292
079-29695006

079-29695032
079-29695031
079-29695028
079-29695030
079-29695029
079-29695027
079-29695033
079-29695037
079-29695034
079-29695038

079-29695089

0288-2550338

0281-2474385
0281-2479342
0281-2474310
0281-2449165
0281-2472559
0281-2456906
02672-251222
0265-2331536
02642-250185

0278-2420758



TaT.f. (3rarwom)

Sumit Govindhbhai Makwana
DDIT (Inv.), Gandhidham

Priya Ranjan Ghosh
PDIT(Inv.), Surat

Jagjivan Kumar Garg
PCIT(Central), Surat

Ashish Pophare
CIT(Appeal)-4, Surat

Shramdeep Sinha
CIT(Appeal)-11, Ahmedabad

Durga Dutt
CIT(Appeal)-12, Ahmedabad

Deependra Kumar
AddI.DIT/Jdit(Inv.), Surat

Sanjeev Ranjan
AddI.DIT/Jdit(Inv.)(FAIU), Surat (A/C)

Make Sampada Rao
AddI.CIT/JCIT(Central), Surat

Sanjeev Ranjan
AddI.CIT/JCIT (BPU)-Surat

Ajay Bhargava
DDIT/ADIT(Inv.), Surat

Abhishek Oswal
DDIT (Inv.), Unit-1, Surat

Gagan Agrawal
DDIT/ADIT(Inv.), Unit-2, Surat

Jayprakash N. Singh

DDIT (Inv.), Unit-3, Surat
Ajay Bhargava
DDIT/ADIT(Inv.), Unit-4, Surat
Vijay Pravin Maru
DDIT/ADIT(Inv.)(FAIU), Surat (A/C)
Dr. Sandip Kumar Manjibhai
Moradiya

DCIT/ACIT(CC)-1, Surat
Kamal Solanki
DCIT/ACIT(CC)-2, Surat

Nilesh Talkar
DCIT/ACIT(CC)-3, Surat (Alc)

Garima Garg
DCIT/ACIT(CC)-4, Surat

Nilesh Talkar
DCIT/ACIT(Hq), Surat

Vijay Pravin Maru
DCIT/ACIT(BPU), Surat

gandhidham.ddit.inv@incometax.gov.in

surat.pdit.inv@incometax.gov.in

surat.pcit.cen@incometax.gov.in

surat.cit.apl4@incometax.gov.in

surat.cit.apl11@incometax.gov.in

surat.cit.apl12@incometax.gov.in

surat.addldit.inv@incometax.gov.in

surat.addldit.inv.faiu@incometax.gov.in

surat.addlcit.cen@incometax.gov.in

surat.addlcit.bpu@incometax.gov.in

surat.ddit.inv.hg@incometax.gov.in

surat.ddit.inv1@incometax.gov.in

surat.ddit.inv2@incometax.gov.in

surat.ddit.inv3@incometax.gov.in

surat.ddit.inv4@incometax.gov.in

surat.ddit.inv.faiu@incometax.gov.in

surat.dcit.cen1@incometax.gov.in

surat.dcit.cen2@incometax.gov.in

surat.dcir.cen3@incometax.gov.in

surat.dcit.cen4@incometax.gov.in

surat.dcit.hg.cen@incometax.gov.in

surat.dcit.bpu@incometax.gov.in
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02836-225522

0261-2654445
0261-2878501
0261-2878532
079-27540415
079-29695010
0261-2655199
0261-2787318
0261-2878517
0261-2878402
0261-2878534
0261-2878525
0261-2878530
0261-2655388
0261-2878520

0261-287852
0261-2878504

0261-2878505
0261-2878507
0261-2878508
0261-2878512

0261-2878216



HaT.f7. (3rawon) DG (INVESTIGATION)

VAPI FORTUEN SQUARE-II, DAMAN ROAD, CHALA, VAPI (STD: 0260)
2:3?8?;3;;‘(?;?),Vapi vapi.addidit.inv@incometax.gov.in 0260-2403333
“Aﬂj;écsl'?zgf'?(aoi?oVapi vapi.addicit.cen@incometax.gov.in 0260-2402603
gg?;?fgﬁﬁnsvz?m-a Vapi Gy VaPdditinvi@incometax gov.in 0260-2403336
gg’l“Ta/:tD';'Tﬁfly;“’ﬁ:t 2. Vapi vapi.ddit.inv2@incometax.gov.in 0260-2403336
;L(J:rﬁ_s/:gﬁrrzdct:t:sl )Ta\‘/y:se vapi.dcit.cen1@incometax.gov.in 020-2402903
Dharmendra Sharma navsari.ddit.inv@incometax.gov.in 0260-203363

DDIT/ADIT(Inv.), Unit-Navsari

Anurag Dubey

Addl.DIT/Jdit(inv.),Vadodara baroda.addldit.inv@incometax.gov.in 0265-2355648
'\i\ga d%h(telzzégﬁr(:?;)é\r;zzzzr:: baroda.addicit.cen@incometax.gov.in 0265-2331599
gglt'rl'a//:j;:ll'l((l:\r/]?:rl?riir:-gl?Vadodara baroda.ddit.inv1@incometax.gov.in 0265-2340687
Eﬁ#ﬁéﬁ?ﬁi")“ﬁn?f;kr\';ﬁ ara | DaT0da.dditinv2@incometax.gov.in 0265-2336120
I};?:jle're(\ég;irft\)/r:dodara baroda.dcit.cen1@incometax.gov.in 0265-2331536
gzjﬁrs(hcg;‘g’a\r/ﬂzz:a baroda.dcit.cen2@incometax.gov.in 0265-2331521
Ratnesh Kumar Singh baroda.dcit.cen3@incometax.gov.in 0265-2355948

DCIT/ACIT(CC)-3, Vadodara

Hemant N. Gaykwad

DDIT/ADIT(Inv.), Unit-Valsad(A/C) valsad.ddit.inv@incometax.gov.in 02632-222233
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TaT.f. (3rarwom)

BENGALURU Central Revenue Building, Queen’s Road, Bengaluru-560 001

Dr. NARENDER KUMAR
Pr. CCIT(OSD) (in-situ)
DGIT(Inv.), Bengaluru
Ravindra Hattalli

Addl. DIT(Inv.)(Hgrs)

Ranganath Rajachari
ADIT(Hgrs)

T N Srividya

ITO(Hars)

Palanivel Rajan V
Pr.DIT (Inv.), Bengaluru

Mithun Tirupati
DDIT (Hg)(Inv.)

Kannan Narayanan
AddIL.DIT(Inv.), U-1, Bengaluru

Varun Jat

DDIT (Inv.), U-1(1), Bengaluru (A/C)
Varun Jat

DDIT (Inv.), U-1(2), Bengaluru
Sayee Sridhar Elangovan
DDIT(Inv.), U-1(3), Bengaluru
Amruth HV

DDIT (Inv.), U-1(4), Bengaluru
Sowmya V

Addl. DIT(Inv.), U-2, Bengaluru
Aastha Suman

DDIT(Inv.), U-2(1), Bengaluru
Jaghadeeshwaran R

DDIT(Inv.), U-2(2), Bengaluru
Jaghadeeshwaran R

DDIT (Inv.), U-2(3),Bengaluru (A/C)
Sagar A Wadi

DDIT(Inv.), U-2(4), Bengaluru
Srinivasa Rao Bandaru

AddL.DIT (Inv.), U-3, Bengaluru
Suthandira Balan P

DDIT (Inv.) U-3(1), Bengaluru (A/C)
Darshana Kumar

DDIT(Inv.), U-3(2), Bengaluru
Suthandira Balan P

DDIT(Inv.), U-3(3), Bengaluru

llla Srinivas

DDIT(Inv.), U-3(4), Bengaluru
Venudhar Godesi

AddI.CIT(BPU), Bengaluru

Ronak Kundanmal Singhvi
DCIT (BPU), Bengaluru

bangalore.dgit.inv@incometax.gov.in
narender.kumar@incometax.gov.in

bangalore.addldit.inv.hg@incometax.gov.in

bangalore.ddit.hg.inv@incometax.gov.in

bangalore.ito.hq.dgit.inv@incometax.gov.in

bangalore.pdit.inv@incometax.gov.in,
vprajanirs@incometax.gov.in

bangalore.ddit.hg.inv@incometax.gov.in

bangalore.addldit.inv1@incometax.gov.in

bangalore.ddit.inv1.1@incometax.gov.in

bangalore.ddit.inv1.2@incometax.gov.in

bangalore.ddit.inv1.3@incometax.gov.in

bangalore.ddit.inv1.4@incometax.gov.in

sowmya.virupakshaiah@incometax.gov.in

bangalore.ddit.inv2.1@incometax.gov.in

bangalore.ddit.inv2.2@incometax.gov.in

bangalore.ddit.inv2.3@incometax.gov.in

bangalore.ddit.inv2.4@incometax.gov.in

bangalore.addldit.inv3@incometax.gov.in

bangalore.ddit.inv3.1@incometax.gov.in

bangalore.ddit.inv3.2@incometax.gov.in

bangalore.ddit.inv3.3@incometax.gov.in

bangalore.ddit.inv3.4@incometax.gov.in

bangalore.addicit.benami.prohibition@
incometax.gov.in

bangalore.dcit.benami.prohibition@incometax.

gov.in
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080-22865967

080-22862726

080-22862726

080-22862684

080-22865009

080-22860795

080-22868263

080-22863986

0824-2973400

080-22867051

080-22866644

080-22860912

080-22864098

080-22860725

080-2863047

080-22860725

080-22860793

080-22860441

080-22864939

080-22865253

080-22869260

080-22864935

080-22866994



HaT.f1. (3rawon)

Stalin B
JDIT(Inv.), FAIU, Bengaluru

Subramanivelan J
DDIT(Inv.), FAIU-1, Bengaluru

Subramanivelan J
DDIT(Inv.), FAIU-2, Bengaluru (A/C)

Pretty S Prakash
DDIT(Inv.), FAIU-3, Bengaluru

Pretty S Prakash
DDIT(Inv.), FAIU-4, Bengaluru (A/C)

Deepak Kumar Gupta
DDIT(Inv.), FAIU-5, Bengaluru (A/C)

Deepak Kumar Gupta
DDIT(Inv.), FAIU-6, Bengaluru

Sreenivas T Bidari
PCIT (C) Bangalore
Praveena S

PCIT (in-situ)
CIT(A)-11, Bangalore
Sridhar E

CIT(A)-15, Bangalore

Mvb Subramanyam
ACIT(Hgrs), O/o PCIT(Central)

Shamala D D
Addl. CIT (CR)-1, Bangalore

Surekha Prasad
DCIT(CC)-1(1), Bangalore
Rehna R

ACIT (CC)-1(2), Bangalore
Madhav C

DCIT (CC)-1(3), Bangalore
Shashidhar S Shet
DCIT(CC)-1(4), Bangalore
Sundeep Kumar H S

Addl. CIT (CR)-2, Bangalore
Anubhav Bharadwaj
DCIT(CC)-2(1), Bangalore
Anjana S

DCIT(CC)-2(2), Bangalore
Hari S

DCIT(CC)-2(3), Bangalore
Malashree M V
DCIT(CC)-2(4), Bangalore
Senthil P

AddI.CIT (CR)-3

Aanchal Srivastava
DCIT(CC)-3(1), Bengaluru

bangalore.addldit.inv.faiu@incometax.gov.in

bangalore.ddit.inv1.faiu@incometax.gov.in

bangalore.ddit.inv2.faiu@incometax.gov.in

bangalore.ddit.inv3.faiu@incometax.gov.in

bangalore.ddit.inv4.faiu@incometax.gov.in

bangalore.ddit.inv5.faiu@incometax.gov.in

bangalore.ddit.inv6.faiu@incometax.gov.in

bangalore.pcit.cen@incometax.gov.in

bangalore.cit.apl11@incometax.gov.in

bangalore.cit.apl15@incometax.gov.in

bangalore.addlcit.cen1@incometax.gov.in

bangalore.dcit.cen1.1@incometax.gov.in

bangalore.dcit.cen1.2@incometax.gov.in

bangalore.dcit.cen1.3@incometax.gov.in

bangalore.dcit.cen1.4@incometax.gov.in

bangalore.addlcit.cen2@incometax.gov.in

bangalore.dcit.cen2.1@incometax.gov.in

bangalore.dcit.cen2.2@incometax.gov.in

bangalore.dcit.cen2.3@incometax.gov.in

bangalore.dcit.cen2.4@incometax.gov.in

bangalore.addlcit.cen3@incometax.gov.in

bangalore.dcit.cen3.1@incometax.gov.in
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080-21111525
080-21111325
080-22868287
080-22867047
080-22867049
080-22040524
080-22040492

080-22868867

080-22864983

080-22868954
080-22865177
0817-2256629
080-22860576
080-22867723
080-22860763
080-22868745
080-22864832
080-22865071
080-22860791
080-22864937

080-22862726



g1 (3awon) DG (INVESTIGATION)

Raghavendra N
DCIT(CC)-3(2), Bengaluru

Sri Sharad Samudaya Bhavan, Shankar Mutt Road, K.R. Puram,
Hassan-573201

Venkatesan S
ADIT(Inv.) Hassan

Malashree M V
DCIT(CC), Hassan (A/C)

HUBLI 1st Floor, C.R. Building Annexe, Navannagar, Hubli-580025

Mayur Gajanjan Kamble

bangalore.dcit.cen3.2@incometax.gov.in

(STD: 08172)

hassan.ddit.inv@incometax.gov.in 0817-2256629

hassan.dcit.cen@incometax.gov.in 0817-22482893

(STD: 0836)

AdlDIT(Inv.), Hubli hubli.addIdit.inv@incometax.gov.in 0836-2322896
Eooﬁiz:\f;aJ?;aHubli hubli.ddit.inv1 @incometax.gov.in 083-62323317
I\Z()CI;EIJ'T'Z:VC:aJ?: Hubli (A/C) hubli.ddit.inv2@incometax.gov.in 083-62221873
\éijc?lyra(lglé:r;],aliljbli (A/C) hubli.dcit.cen@incometax.gov.in 080-22868896
SZ\II;"(BSC), Belari (A/C) bellary.dcit.cen@incometax.gov.in 083-1464164

Sreedhar S P gulbarga.ddit.inv@incometax.gov.in 0847-2265513

DDIT(Inv.), Kalaburagi

MANGALURU Ground Floor, Albuquerque House, Pandeshwar, Mangalore -575001 (STD : 0824)

Stalin B

Addl. DIT(Inv.), Mangaluru (A/C) mangalore.addicit.inv@incometax.gov.in 0824-2425256
I)II;)L:'FI)"’(ilt;\’/\A)I,thLlJJ-: (AC) mangalore.dcit.inv2@incometax.gov.in 0824-2973500
E'Sﬁztr'“'lv')'t%"; ) mangalore.ddit.inv2@incometax.gov.in 080-2973400

i:z:(a(;?'l?;?;? K mangalore.addcit.cen@incometax.gov.in 0824-2231853
Erglr‘?jC(é)/g) mangalore.dcit.cen1@incometax.gov.in 0824-2426481
E?I??CC)-Z mangalore.dcit.cen2@incometax.gov.in 0824-2426481

AayakarBhavan, No.21/16, Residency Road, Nazarbad, _
MYSURU Mysuru-5700 10 (STD: 0821)

Venkatesan S

DDIT(Inv.) Mysuru mysore.ddit.inv@incometax.gov.in 0821-2486666

Raghavendra N
DCIT (CC), Mysuru (A/C)

PANAJI Room No. 501 5th Floor, Tristar Building, Patto, Panaji, Goa-403001 (STD : 0832)

Rahul Garg

mysore.dcit.cen@incometax.gov.in 0817-22482893

Pr. DIT, Panaji panaji.ddit.hg.inv@incometax.gov.in 079-26941405

Anuradha S . . ’ )

Addl.DIT (Inv.), Panaji panaji.addldit.inv@incometax.gov.in 083-22438441

Manju Thakur . . o )

AddI.DIT(Inv.)(FAIU), Panaji panaji.addldit.inv.faiu@incometax.gov.in 083-22438441
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panaiji.addl.cit.benami.prohibition@incometax.

Manju Thakur
Addl. CIT(BPU), Panaiji (A/C)

Satish Yashwant Pawar
ADIT(HQ.) Panaji

Ahamed Ashik

DDIT(Inv.) U-1 Panaji
Ahamed Ashik

DDIT(Inv.) U-2, Panaji (A/C)
Satish Yashwant Pawar
ACIT(BPU), Panaiji (A/C)
Geeta Krishnan
DDIT(Inv.)-1, (FAIU), Panaiji
Geeta Krishnan
ADIT(Inv.)-2, (FAIU), Panaiji (A/C)
Sanjay Shankar Boyane
DDIT(Inv.), U-1, Belagavi

Dhiraj Kumar

DDIT(Inv.), U-2, Belagavi
Mahua Sarkar

PCIT (Central)

Neeta G Mangeshkar
DCIT/ACIT (Hars)

Lt. Col. Pradeep Shoury Arya
CIT(A)-2, Panaji

Guru Kumar Sompalle

JCIT(CR), Panaiji

Anil Kumar Gangaram Chatarmal
DCIT (CC), Panaji

Vijaya Kumar S
DCIT(CC), Belagavi

gov.in

panaji.ddit.hg.inv@incometax.gov.in

panaiji.ddit.inv1@incometax.gov.in

panaiji.ddit.inv2@incometax.gov.in

panaji.dcit.bpu@incometax.gov.in

panaiji.ddit.inv1.faiu@incometax.gov.in

panaiji.ddit.inv2.faiu@incometax.gov.in

belgaum.ddit1.inv@incometax.gov.in

belgaum.ddit2.inv@incometax.gov.in

panaji.pcit.cen@incometax.gov.in

panaiji.ito.hqg.pcit.cen@incometax.gov.in

panaji.cit.apl2@incometax.gov.in

panaiji.addlcit.cen@incometax.gov.in

panaji.dcit.cen@incometax.gov.in

belgaum.dcit.cen@incometax.gov.in
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083-22438441
083-2438449
083-22438448

083-22438442

083-22438447
083-22438447
083-12950567
0831-2950567

079-26941405

083-22438454
083-22232889
083-22232823

0831-464164
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Aaykar Bhawan, 48 Arera Hills, Hoshangabad Road,
BHOPAL (STD : 0755)

Bhopal-462011
BIJOY KUMAR PANDA

DGIT(Inv.), MP& CG, Bhopal 0755-2550686

bhopal.dgit.inv@incometax.gov.in

Payel Prakash
JDIT(Inv.)(Hars.)

bhopal.addldit.hqg.dgit.inv@incometax.gov.in,

0755-2577400
payel.prakash@incometax.gov.in

Amaresh Singh
PDIT(Inv.), Bhopal

Chetan D. Kalamkar
JDIT (Inv.), Bhopal

dit.inv.bhopal@incometax.gov.in,

0755-2575200
amaresh.singh@incometax.gov.in

bhopal.addldit.inv@incometax.gov.in,

0755-2550965
chetandnyaneshwar.kalamkar@incometax.gov.in

Saagar Srivastava
JCIT(BPU), Bhopal

bhopal.addlcit.bpu@incometax.gov.in,

. f . 0755-2525407
saagar.srivastava@incometax.gov.in

Anjan Kumar

ADIT(Inv.) (Hgrs)-1, Bhopal (A/C) anjan.kumar@incometax.gov.in -

Anjan Kumar

ADIT(Inv.) (Hars)-2, Bhopal (A/C) anjan.kumar@incometax.gov.in -

Anjan Kumar
ADIT(Inv.)-1, Bhopal (A/C)

N. Rohinth
DDIT(Inv.)-2, Bhopal

bhopal.ddit.inv1@incometax.gov.in,

. h ] 0755-2525389
anjan.kumar@incometax.gov.in

bhopal.ddit.inv2@incometax.gov.in,
rohinth.n@incometax.gov.in

Mayank Mishra bhopal.ddit.inv3@incometax.gov.in,
DDIT(Inv.)-3, Bhopal mayank.mishra@incometax.gov.in 0755-2559068
N. Rohinth

rohinth.n@incometax.gov.in 0751-12341943

DDIT(Hq),0fo Pr. DIT (Inv.), (A/C)

Anjan Kumar
ACIT(BPU)

Mayank Mishra
DDIT/ADIT(Inv.), FAIU (A/C)

bhopal.dcit.opu@incometax.gov.in,

) . . 0755-2525437
anjan.kumar@incometax.gov.in

bhopal.ddit.inv.faiu@incometax.gov.in,
mayank.mishra@incometax.gov.in

Satyendra Kumar
ITO(Inv.) (Hars)

bhopal.ito.hg.dgit.inv@incometax.gov.in,

755-257
satyendra.kumar7@incometax.gov.in 0755-2576966

Kishore B
PCIT (Central), Bhopal

Rajkumar Ghosh
CIT(A)-3, Bhopal

bhopal.pcit.cen@incometax.gov.in
kishore.bommaji@incometax.gov.in

bhopal.cit.apl3@incometax.gov.in
rajkumar.ghosh@incometax.gov.in

0755-2575200

0755-2525333

Swati Agrawal
AddI.CIT(CR), Bhopal

bhopal.addlcit.central@incometax.gov.in, swati.

) ) 0755-2551780
agarwal@incometax.gov.in

Pranav Anant Kanitkar
DCIT(Central/ Hars), Bhopal (A/C)

bhopal.dcit.cen1@incometax.gov.in,

0755-2525344
pranav.kanitkar@incometax.gov.in

Pranav Anant Kanitkar bhopal.dcit.cen1@incometax.gov.in,

DCIT(CC)- 1 pranav.kanitkar@incometax.gov.in
Divya Naresh Lalchandani bhopal.dcit.cen2@incometax.gov.in,

755-2525424
ACIT(CC)- 2 divya.n.lalchandani@incometax.gov.in 0755-2525

BILASPUR Central Revenue Building, Bilaspur-495001 (STD : 0775)

Ranjan Mohanty bilaspur.ddit.inv@incometax.gov.in,

ADIT(Inv.) ranjan.mohanty@incometax.gov.in
R N Sethy bilaspur.dcit.cen@incometax.gov.in,
ACIT(CC) raghu.n.sethy@incometax.gov.in
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GWALIOR

Mayank Mishra
DDIT(Inv.)-1 Gwalior(A/C)

R. K. Atre
ACIT(CC), Gwalior

gwalior.ddit.inv@incometax.gov.in,
mayank.mishra@incometax.gov.in

gwalior.dcit.cen@incometax.gov.in,
rajendra.k.atre@incometax.gov.in

DG (INVESTIGATION)

Aayakar Bhawan, City Centre, Gwalior-474001

0751-12341943

(STD : 0751)

m Aayakar Bhawan, White Church Road, Indore -452001 (STD : 0731)

Rajesh K Meena
Addl. DIT(Inv.)

Prachi Ailawadhi
DDIT(Inv.)-1, Indore
Adityaraje Kakasaheb Pawar
DDIT (Inv.)-2, Indore

Rishi Kumar

DDIT(Inv.)-3, Indore

Munmun Sharma
AddI.CIT(CR),

Rajesh Kumar Jha
DCIT(CC)-1

Binay Kumar Rai
DCIT(CC)-2

Akash Agrawal
DCIT(CC)-3

indore.addldit.inv@incometax.gov.in,
rajesh.k.meena3@incometax.gov.in

indore.ddit.inv1@incometax.gov.in,
prachi.ailawadhi@incometax.gov.in
indore.ddit.inv2@incometax.gov.in,
amol.pawar@incometax.gov.in
indore.ddit.inv3@incometax.gov.in,
rishi.kumar1@incometax.gov.in

indore.addlcit.central@incometax.gov.in,
munmun.sharma@incometax.gov

indore.dcit.cen1@incometax.gov.in,
rajesh.k.jha@incometax.gov.in

indore.dcit.cen2@incometax.gov.in,
binay.k.rai@incometax.gov.in

indore.dcit.cen3@incometax.gov.in,
akash.agrawal@incometax.gov.in

0731-2496623

0731-2495032

0731-2490447

JABALPUR Central Revenue Building, Napier Town, Jabalpur (STD : 0761)

Giriraj Krishna Sharma
Addl. DIT(Inv.)

Umesh Gahukar
ADIT(Inv.)-1, Jabalpur

Umesh Gahukar
ADIT(Inv.)-1, Katni (A/C)

Deepesh Yadav
ADIT(Inv.)-2, Jabalpur

Deepesh Yadav
ADIT(Inv.)-3, Jabalpur (A/C)

P. N. Bokade
ACIT(CC), Jabalpur

RAIPUR

K. Ravi Kiran
PDIT(Inv.)

Mery Teresa Kisku
ADIT(Hq)(Inv.), Raipur

Ram Tiwari
CIT(Appeal)-3, Raipur
Bharat Deoraj Shegaonkar
Addl.DIT(Inv.), Raipur

Bharat Deoraj Shegaonkar
AddI.CIT(BPU) (A/C)

jabalpur.addldit.inv@incometax.gov.in,
giriraj.k.sharma@incometax.gov.in

jabalpur.ddit.inv1@incometax.gov.in,
umesh.b.gahukar@incometax.gov.in

katni.ddit.inv@incometax.gov.in,
umesh.b.gahukar@incometax.gov.in

jabalpur.ddit.inv2@incometax.gov.in,
deepesh.yadav@incometax.gov.in

jabalpur.ddit.inv3@incometax.gov.in,
deepesh.yadav@incometax.gov.in

jabalpur.dcit.cen@incometax.gov.in,
purushottam.n.bokade@incometax.gov.in

0761-2451290

0761-2450825

0761-2450826

0761-245165

0761-245165

0761-2450920

Central Revenue Building, Near Civil Lines, Raipur-492001

raipur.pdit.inv@incometax.gov.in,
ravi.kiran@incometax.gov.in

raipur.pdit.inv@incometax.gov.in
mery.t.kisku@incometax.gov.in

raipur.cit.apl3@incometax.gov.in,
ram.tiwari@incometax.gov.in

raipur.addldit.inv@incometax.gov.in,
bharat.d.shegaonkar@incometax.gov.in

raipur.addicit.opu@incometax.gov.in,
bharat.d.shegaonkar@incometax.gov.in
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Nabal Kumar Jain raipur.ddit.inv1@incometax.gov.in,
DDIT(Inv.)-1 Raipur nabal.jain@incometax.gov.in 0771-2999602
Chandrashekhar Mehra raipur.ddit.inv2@incometax.gov.in,
771-2996787
DDIT(Inv.)-2, Raipur chandrasekhar.mehra@incometax.gov.in 0 99678
Prakash Chand Chauhan raipur.ddit.inv3@incometax.gov.in,
0771-2999603
DDIT(Inv.)-3 Raipur prakash.c.chauhan@incometax.gov.in
Nabal Kumar Jain raipur.dcit.bpu@incometax.gov.in
0771-2999604
DCIT(BPU), Raipur mery.t.kisku@incometax.gov.in
Tarun K. Kanaujiya raipur.addicit.central@incometax.gov.in,
771-2331044
AddI.CIT (CR) tarun.k.kanaujiya@incometax.gov.in 0 3310
G.V. Suryam raipur.dcit.cen1@incometax.gov.in,
0771-2331059
ACIT(CC)-1, Raipur suryam.v.gumma@incometax.gov.in
Ananda Kumar I.3ehera ralpur.d0|t.cen2@|.ncometax.gov.|.n, 0771-2331091
ACIT(CC)-2, Raipur ananda.k.behra@incometax.gov.in
Mery Teresa Kisku raipur.ddit.inv.faiu@incometax.gov.in
771-2
ADIT(Inv.), FAIU (A/C) mery.t.kisku@incometax.gov.in 0 999606
UJJAIN Aayakar Bhawan, Bharatpuri, Ujjain-456010 (STD : 0734)
Prachi Ailawadhi ujjain.ddit.inv@incometax.gov.in,
DDIT(Inv.) (A/C) prachi.ailawadhi@incometax.gov.in 0734-2494001
Akash Agrawal ujjain.dcit.cen@incometax.gov.in,
DCIT(Central Cirlce) (A/C) akash.agrawal@incometax.gov.in
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CHANDIGARH

VATSALAA JHA
DGIT (Inv.), NWR, Chandigarh

Akashdeep
Addl. DIT (Inv.)(Hq.), Chandigarh

Adarsh Mishra

DDIT (Inv.)(Hq.), Chandigarh
Anshu Prakash

Pr. DIT (Inv.), Chandigarh*
Aditi Singh

Addl. DIT (Inv.), Chandigarh*

Mahender Singh
DDIT (Inv.)(Hq.), Chandigarh*

Lalit Mohan Jindal
Addl. CIT (BPU), Chandigarh

Lalit Mohan Jindal
AddL.CIT (Inv.), FAIU,Chandigarh (A/C)

Amandeep Singh

DCIT (BPU), Chandigarh (A/C)
Gaurav Gupta

DDIT (Inv.)-2, FAIU, (A/C)
Shweta Yadav

Addl. CIT (CR), Chandigarh

Sham Singh
DCIT, CC-1, Chandigarh

Mehak Mittal
DCIT, CC-2, Chandigarh

Agam Singh Bedi
DDIT (Inv.), Mohali *

C.R. Building, 1st Floor, Sec-17 E, Chandigarh

dgit.inv.chandigarh@incometax.gov.in

chandigarh.addldit.hqg.inv@incometax.gov.in

chandigarh.ddit.hg.inv1@incometax.gov.in

anshu.prakash@incometax.gov.in

aditi.singh@incometax.gov.in

mahender.singh@incometax.gov.in

lalitmohanjindal@incometax.gov.in

lalitmohanjindal@incometax.gov.in

amandeep.singh2@incometax.gov.in

gaurav.guptal@incometax.gov.in

chandigarh.addlcit.cen@incometax.gov.in

chandigarh.dcit.cen1@incometax.gov.in

chandigarh.dcit.cen2@incometax.gov.in

mohali.ddit.inv@incometax.gov.in

(STD : 0172)

0172-2700431
00172-2700491
0172-2700486
0172-2582408
0172-2582301
0172-2586522
0172-2705011
0172-2705011
0172-2705030
0172-2586032
0172-2544204 (O)
0172-2544207 (O)

0172-2701548 (O)

# - SCO No. 28-29-30, Second Floor, East Court, HLP Galleria Sector 62, Phase-7, SAS Nagar Mohali-160062
* - Aayakar Bhawan, Sector-2, Panchkula

AMBALA Room no. 201, 2nd floor, Aayakar Bhawan, B.C. Bazzar, Ambala Cantt (STD; 01 71)

Amandeep Singh
DDIT (Inv.), Ambala

amandeep.singh2@incometax.gov.in

0171-2641471

Kruti M Patel
DDIT(Inv), Amritsar

Chandra Dev Singh
ACIT (CC), Amritsar

amritsar.ddit.inv1@incometax.gov.in

amritsar.dcit.cen@incometax.gov.in

0183-2502664

0183-2506424

BATHINDA

Ashok Kumar Khatri
ADIT (Inv.), Bathinda

Room No. 305, Aayakar Bhawan, Civil Lines, Bathinda

bathinda.ddit.inv1@incometax.gov.in

(STD :0164)

0164-2240848

Narender Singh
Jt DIT (Inv.), Faridabad

Vikas Kumar
DDIT (Inv.)-1, Faridabad

narender.singh3@income.gov.in

vikas.kumar31@incometax.gov.in
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Mohit Bansal

DDIT (Inv.)-2, Faridabad mohit.bansal@incometax.gov.in 0129-2422252

Pankaj Kansal
ACIT, CC-1, Faridabad

0129-2988983 ()
0129-2988984 (F)

Pankaj Kansal 0129-410757(0)
ACIT, CC-2, Faridabad 0129-2410195(F)

m HSIIDC Building, udyog vihar, Phase-V, Gurugram (STD: 0124)

MD Tarique Kalim urgaon.pcit.cen@incometax.gov.in 01242450051
PCIT(Central), Gurugram (A/c) ~ 9}rgaen-pett gov- 0124-2450007 (F)

Dr. Sunil Gautam

Faridabad.dcit.cen1@incometax.gov.in

Faridabad.dcit.cen2@incometax.gov.in

0124-2450007

PCIT (OSD) (In-situ) gurgaon.cit.apl3@incometax.gov.in

CIT(Appeal)- 3, Gurugram 0124-2450600 (F)
Anirudh . . .

DCIT (HQ)(Central), Gurugram gurgaon.pcit.cen@incometax.gov.in 0124-2450470
Virender Kumar Patel 0124-2450109

Addl. CIT(CR), Gurugram gurgaon.addcit.cen@incometax.gov.in 0124-2450061 (F)

Jagmohan Hooda Gurgaon.dcit.cen1@incometax.gov.in 0124-2451051
ACIT, CC-1, Gurugram gaon.det. -gov: 0124-2450061 (F)

Anirudh

DCIT, CC-2, Gurugram Gurgaon.dcit.cen2@incometax.gov.in 0124-2450470
Gaurav Bansal aurav.bansal@incometax.gov.in 0124-2450336
Addl. DIT (Inv.), Gurugram gaurav. gov:

Jyoti Yadav - . .

DDIT (Inv.)-1, Gurugram jyoti.yadav3@incometax.gov.in 0124-2450336
Shruti Kamboj ) . .

DDIT (Inv.)-2, Gurugram shruti.kamboj@incometax.gov.in 0124-2450336
Ankit Singh Rajput ankitsingh.v.rajput@incometax.gov.in 0124-2450336

DDIT (Inv.)-3, Gurugram

JALANDHAR 3rd Floor, New Wing, C.R. Building, Jalandhar (STD :0181)

Surendra Meena jalandhar.addl.cen@incometax.gov.in 0181-2233263
Addl.CIT(CR), Jalandhar ) -addl -gov: 0181-2235285

Saurabh Gupta

JDIT(Inv), Jalandhar Jalandhar.addldit.inv@incometax.gov.in

Raman Damathia

jalandhar.dcit.cen1@i tax.gov.i 181-22332
DCIT(CC), Jalandhar (A/C) jalandhar.dcit.cen1@incometax.gov.in 018 33263

Purshottam Jolly
ADIT(Inv), Jalandhar

Anand Swaroop

jalandhar.ddit.inv@incometax.gov.in 0181-2224180

AddI.DIT(Inv), Jammu jammu.addldit.inv@incometax.gov.in 0191-2477375
Sahil Di

DEI'T (varj_ 1. Jammu (ALC) jammu.ddit.inv@incometax.gov.in 0194-2483647
Sahil Digra . . ] ]

DDIT (Inv.) -2, Jammu jammu.ddit.inv-2@incometax.gov.in 0191-2474610
Vi K

Agrf(CLén)‘l’a‘;’ammu jammu.dcit.cen@incometax.gov.in 0191-2475329
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KARNAL

Nand Kishore S Fonia
DCIT (CC), Karnal

LUDHIANA
Ashish Abrol
CCIT(OSD)(in-situ)
Pr.DIT(Inv), Ludhiana

Deepinder Kaur
DDIT(Inv.)(Hq.), Ludhiana(A/C)

Mohit Kumar Nigam
JDIT (Inv.), Ludhiana

Anurag Bachan Singh Dhindsa
DDIT(Inv.)-1, Ludhiana

Deepinder Kaur
DDIT(Inv)-2, Ludhiana

Mohit Kumar Nigam
JDIT(Inv.)FAIU.Ludhiana (A/C)

Sahil Digra
JDIT(FAIU)-1, Ludhiana (A/C)

Anurag Bachan Singh Dhindsa
JDIT(FAIU)-2, Ludhiana

Shamin Ahmed
ACIT,BPU, Ludhiana

MD Tarique Kalim
PCIT (Central), Ludhiana

Sunil Kumar Yadav
CIT (Appeal)-5, Ludhiana

Prashant Singh
Addl. CIT (CR) Ludhiana

Raman Damathia
DCIT (HQ) (Central) Ludhiana

Samandeep Kaur
DCIT(CC)-1, Ludhiana

Stephen V Rodrigues
ACIT (CC)-2, Ludhiana (A/C)

Samandeep Kaur
DCIT(CC)-3, Ludhiana (A/C)

SCO, 25-28, Sector-12, Karnal-132001

karnal.dcit.cen@incometax.gov.in

SCO-1-6, 3" Floor, Opp. BVM School, Kitchlu Nagar Market, Ludhiana

ludhiana.pdit.inv@incometax.gov.in

ludhiana.ddit.hqg.inv@incometax.gov.in

ludhiana.addldit.inv@incometax.gov.in

ludhiana.ddit.inv1@incometax.gov.in

ludhiana.ddit.inv2@incometax.gov.in

ludhiana.addldit.inv.faiu@incometax.gov.in

ludhiana.ddit.inv.faiu1@incometax.gov.in

ludhiana.ddit.inv.faiu2@incometax.gov.in

shamin.ahmed@incometax.gov.in

ludhiana.pcit.cen@incometax.gov.in

ludhiana.cit.apl5@incometax.gov.in

ludhiana.addl.cen@incometax.gov.in

ludhiana.dcit.hg.cen@incometax.gov.in

ludhiana.dcit.cen1@incometax.gov.in

ludhiana.dcit.cen2@incometax.gov.in

ludhiana.dcit.cen3@incometax.gov.in

DG (INVESTIGATION)

oo

(STD : 0161)

0184-2268877

0161-2311102

0161-2923252

0161-2920552

0161-2300269

0161-2921238

0161-2923190

0161-2923190

0161-2306509

0161-2978778

0161-2304419
0161-2305077

161-2979785

0161-2303683

0161-2305215

0161-2303136

0161-2305600

0161-2303136

Sahil Singh
DDIT(Inv.), Panipat

PANCHKULA

Surbhi Garg
DDIT (Inv.)-1, Panchkula

Gaurav Gupta
DDIT (Inv.)-2, Chandigarh

sahil.singh@incometax.gov.in

Room No. 201, 2nd Floor, Aayakar Bhawan, Sector-2, Panchkula-134112

surbhi.g@incometax.gov.in

Gaurav.guptal@incometax.gov.in
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0180-2631333

(STD :0172)

0172-2971753

0172-2586032
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mailto:ludhiana.ddit.inv.faiu1@incometax.gov.in
mailto:ludhiana.ddit.inv.faiu2@incometax.gov.in
mailto:shamin.ahmed@incometax.gov.in
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Jasvir Singh Saini

ADIT(Inv.), Patiala patiala.ddit.inv@incometax.gov.in 0175-2213170

Stephen V Rodrigues
ADIT(CC), Patiala

Aniket Duggal

patiala.dcit.cen@incometax.gov.in 0175-2213520

DDIT(Inv.), Parwanoo (A/C) aniket.duggal@incometax.gov.in 01792-294110
Gianendra gianender@incometax.gov.in 0124-2450336

DDIT(Inv.), Rohtak

Aniket Duggal

DDIT (Inv.), Shimla aniket.duggal@incometax.gov.in 0177-2621178

Aniket Duggal
DDIT (Inv.)-1, FAIU, Shimla (A/C)

Sham Singh
DCIT, CC-1, Shimla

Syed Junaid Aadil

aniket.duggal@incometax.gov.in 0177-2621178

shimla.dcit.cen@incometax.gov.in

DDIT (Inv.)-1, Srinagar srinagar.ddit.inv@incometax.gov.in 0194-2483647

Syed Junaid Aadil . - ’ .

DDIT (Inv.)-2, Srinagar (A/C) srinagar.ddit.inv-2@incometax.gov.in 0194-2483647

Noor-Ud-Din . . . .

DCIT (CC), Srinagar srinagar.dcit.cen@incometax.gov.in 0194-2468081
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New Building 2nd Floor New No 46 Old No 108 M G Road .
CHENNAI Nungambakkam Chennai 600 034 (STD : 044)

Dr. NARENDER KUMAR
PCCIT (OSD) (in-situ)

DGIT(Inv.), TN&P, Chennai (A/C)

R. Premi
Addl. DIT (H.Q)(Inv.)

G. Sudarshan
DDIT (HQ) (Inv.)

G. Sudarshan
DCIT (Judicial) (A/C)

Thiagarajan S
ITO(Hq)(Inv.)(OSD)

Karun Kant Ojha
PDIT (Inv.), TN&P, Chennai

Gayathri S
DDIT (H.Qrs.)(Inv.) & CRU

R Karthikeyan
ITO(Hq)(Inv.)

Jayanthi Angayarkanni G D
Addl. DIT (Inv.), Unit-1

Santhosh Kumar S
ADIT (Inv.), Unit-1(1) & AlU

P. Devi
ADIT (Inv.), Unit-1(2)

R N B S Maruthi
ADIT (Inv.), Unit-1(3)

P. Devi
ADIT (Inv.), Unit-1(4)(A/C)

D.R. Padmanabhan
ITO(Inv),Unit-1(1) & AlU

P.M Senthil Kumar
Addl. DIT (Inv.), Unit-2

D. Dhanasekaran

ADIT (Inv.), Unit-2(1), Chennai

Nithya R

ADIT (Inv.), Unit-2(2)
Aswathy S

DDIT (Inv.), Unit-2(3).
Aswathy S

DDIT (Inv.), Unit-2(4)(A/C)
Jitendar Saini

ITO (Inv.), Unit-2
K.Rohan Raj

Addl. DIT (Inv.), Unit-3

Mohamed Riswin |
DDIT (Inv.), Unit-3(1)(A/C)

chennai.dgit.inv@incometax.gov.in

chennai.addldit.hq.dgit.inv@incometax.gov.in

chennai.dcit.hg.inv@incometax.gov.in

044-28239970
044-28253650

044-28262357

044-28250954

chennai.dcit.judicial.dgit.inv@incometax.gov.in ~ 044-28250954

chennai.ito.hq1.dgit.inv@incometax.gov.in

chennai.dit.inv@incometax.gov.in

chennai.ddit.hqg.inv@incometax.gov.in
chennai.ddit.cru.invi@incometax.gov.in

chennai.ito.hqg.inv@incometax.gov.in

chennai.addldit.invi@incometax.gov.in

chennai.ddit.inv1.1@incometax.gov.in
chennai.ddit.aiu.inv@incometax.gov.in

chennai.ddit.inv1.2@incometax.gov.in

chennai.ddit.inv1.3@incometax.gov.in

chennai.ddit.inv1.4@incometax.gov.in

chennai.ito.invi@incometax.gov.in

chennai.addldit.inv2@incometax.gov.in

chennai.ddit.inv2.1@incometax.gov.in

chennai.ddit.inv2.2@incometax.gov.in

chennai.ddit.inv2.3@incometax.gov.in

chennai.ddit.inv2.4@incometax.gov.in

chennai.ito.inv2@incometax.gov.in

chennai.addldit.inv3@incometax.gov.in

chennai.ddit.inv3.1@incometax.gov.in
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044-28269971

044-28275103

044-28281850

044-28253972

044-28276976

044-28253604

044-28259695

044-28279625

044-28253605

044-22560807

044-28276925

044-28253651

044-29991489

044-28271329

044-28273519

044-25271029

044-28223161

044-28253653
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Mohamed Riswin |

DDIT (Inv.), Unit-3(2)
Neena Viswanath

DDIT (Inv.), Unit-3(3)
Neena Viswanath

DDIT (Inv.), Unit-3(4) (A/C)
T N Guruprasad

ITO(Inv.), Unit-3

M Arjun Manic

Addl. DIT (Inv.), Unit-4
Baladandayutham B

ADIT (Inv.), Unit-4(1).
Chinthnidhi K

DDIT (Inv.), Unit-4(2).
Shivaji Yadav

DDIT (Inv.), Unit-4(3).
Shivaji Yadav

DDIT (Inv.), Unit-4(4) (A/C)
Krishnamohan Nuthalapathy
ITO (Inv.), Unit-4

M. Karthikeyan

Addl. CIT (BPU).

Ammu J

DCIT (BPU)

R Sivakumar

ITO(BPU)

M Arjun Manic

Addl. DIT (Inv.) (FAIU)-1(A/C)
Sahayrani Fernando

DDIT (Inv.)(FAIU)-1(1)
Sahayrani Fernando

DDIT (Inv.)(FAIU)-1(2)(A/C)
Sahayrani Fernando

DDIT (Inv.)(FAIU)-1(3)(A/C)
M. Karthikeyan

Addl. DIT (Inv.)(FAIU)-2(A/C)
Baladandayutham B

ADIT (Inv.)(FAIU)-2(1)(A/C)
Nithya R

DDIT (Inv.)(FAIU)-2(2)(A/C)
R N B S Maruthi

DDIT (Inv.)(FAIU)-2(3)(A/C)
Sandeep Bandhu

PCIT, Central-1, Chennai
Kirubakaran D

DCIT (Hars)

Gaurav Kalra

ITO(Hars)

Krishnan Unni .K
ITO(judicial) OSD

Satya Prakash Gupta

TRO, Central-1

chennai.ddit.inv3.2@incometax.gov.in

chennai.ddit.inv3.3@incometax.gov.in

chennai.ddit.inv3.4@incometax.gov.in

chennai.ito.inv3@incometax.gov.in

chennai.addldit.inv4@incometax.gov.in

chennai.ddit.inv4.1@incometax.gov.in

chennai.ddit.inv4.2@incometax.gov.in

chennai.ddit.inv4.3@incometax.gov.in

chennai.ddit.inv4.4@incometax.gov.in

chennai.ito.inv4@incometax.gov.in

chennai.addlcit.bpu@incometax.gov.in

chennai.dcit.bpu@incometax.gov.in

chenni.ito.bpu@ incometax.gov.in

chennai.addldit.inv1.faiu@incometax.gov.in

chennai.ddit.inv1.1.faiu@incometax.gov.in

chennai.ddit.inv1.2.faiu@incometax.gov.in

chennai.ddit.inv1.3.faiu@incometax.gov.in

chennai.addldit.inv2.faiu@incometax.gov.in

chennai.ddit.inv2.1.faiu@incometax.gov.in

chennai.ddit.inv2.2.faiu@incometax.gov.in

chennai.ddit.inv2.3.faiu@incometax.gov.in

chennai.pcit.cen1@incometax.gov.in

chennai.dcit.hg.cen1@incometax.gov.in

chennai.ito.hqg.cen1@incometax.gov.in

k.krishnanunni@incometax.gov.in

chennai.tro.cen1@incometax.gov.in , satya.

pguptal@incometax.gov.in
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044-28280792

044-28250440
044-28283372
044-28258682
044-28223162
044-28253409
044-28213837
044-28270023
044-28254065
044-28217346
044-28253531
044-28253533
044-28253534
044-28223162
044-28213837
044-28213837
044-28253651
044-28253531
044-28253409
044-29991489
044-28279625
044-28277631
044-28251836
044-28270112
044-28254031

044-28271892
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Mohan Reddy R.

CIT (A)-18, Chennai chennai.cit.apl18@incometax.gov.in, 044-28261303
Eggracll'l"j Central Range-1 chennai.addlcit.cen1@incometax.gov.in 044-28275278
Edc?largla'ly gz:?r:lil Range-3 chennai.addlcit.cen3@incometax.gov.in 044-28275388
SgTre,‘iéaerftar;Ti(Ti?czxm )AIC) chennai.dcit.cen1.1@incometax.gov.in 044-28254026
Sgll('ill'?CDeer:Itir:I Circle-1(2) chennai.dcit.cen1.2@incometax.gov.in 044-28271878
\éics::]_;ué::lt(;: IC(:ircIe-1 @) chennai.dcit.cen1.3@incometax.gov.in 044-28271805
Sg?rejiéae;ar:rig?czx“) chennai.dcit.cen1.4@incometax.gov.in 044-28271915
ngar)ll_a CK:rT:; gircle-3(1 )AIC) chennai.dcit.cen3.1@incometax.gov.in 044-28271845
X?I?,‘ CK::;: zircle-S(Z) chennai.dcit.cen3.2@incometax.gov.in 044-28271806
ﬁgll{?,(éesntral Circle-3(3) chennai.dcit.cen3.3@incometax.gov.in 044-28271839
ﬁgllj':,(éesntral Circle-3(4)(A/C) chennai.dcit.cen3.4@incometax.gov.in 044-28271839
i(a':rl‘:,eg:n?:ar:i?zlq chennai.pcit.cen2@incometax.gov.in 044-28228106
ﬁ_g::z::;’an chennai.ito.hg.cen2@incometax.gov.in 04428250782

i:os‘hgz::z_zr chennai.tro.cen2@incometax.gov.in 04428271913

gfia(';rpeals)_ 19 chennai.cit.apl19.@incometax.gov.in 044 -28270887
ziTB(iil:):szn)?;o chennai.cit.apl20.@incometax.gov.in 044-28338850
id?imogll?t?:ientral Range-2 chennai.addlcit.cen2@incometax.gov.in 044-28270033
gi\’lf_{_eg_'g;’agii::lﬂfgr K chennai.dcit.hg.cen2@incomeax.gov.in 044-28270148
ﬁcl:jliﬁ,tr(i;:n:\:z(lhcillircle-z(1) (AIC) chennai.dcit.cen2.1@incometax.gov.in 044-28271897
gglﬁrrj%(eﬁrrzaéircle-za) chennai.dcit.cen2.2@incometax.gov.in 044-28268610
Z(/)\I;i,(i)ne"r?t?a'lqgﬁ'clea(:i) chennai.dcit.cen2.3@incometax.gov.in 044-28271942
A Dietrich Nikhil chennai.dcit.cen2.4@incometax.gov.in 044-28333241

ACIT, Central Circle-2(4)

Income Tax Office, IT Staff Quarters Building, Kulamangalam Road, :
MADURAI Meenambalpuram, Madurai-625002 (STD : 0452)

S. Michael jerald

Addl. DIT (Inv.), Madurai madurai.addldit.inv@incometax.gov.in 0452-2531082
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P. Raveendran

DDIT (Inv.), Unit-1(A/C), Madurai madurai.ddit.inv1@incometax.gov.in 0452-2532291
P. Raveendran C e . .

DDIT (Inv.), Unit-1, Madurai madurai.ddit.inv2@incometax.gov.in 0452-2532372
Suresh Guduri ) . . .

JCIT, Central Range, Madurai madurai.addicit.cen@incometax.gov.in 0452-2531281
S Kalaiselvi madurai.dcit.cen1@incometax.gov.in 0452-2520246
ACIT, Central Circle-1, Madurai B -gov.

Balamurugan J madurai.dcit.cen2@incometax.gov.in 0452-2525102

ACIT, Central Circle-2, Madurai

Annex Bldg, 2nd Floor, New No. 44, Old No. 4, Williams Road,
TIRUCHIRAPALLI Cantonment, Tiruchirapalli 620001 (STD ' 0431)
T. Sweedha . o . .
DDIT (Inv.), Trichy trichy.ddit.inv@incometax.gov.in 0431-2415222
Prijilal A J . . . .
ACIT, Central Circle-1, Trichy trichy.dcit.cen1@incometax.gov.in 0431-2410723
Prijlal A J trichy.dcit.cen2@incometax.gov.in 0431-2410724

ACIT (A/C), Central Circle-2, Trichy

IT Office, Nellai City Centre, Thiruchendur Road, Rahmat Nagar,
TIRUNELVELI : . .
Maharaja Nagar Post, Tirunelveli-627011

Venukumar B S
ADIT (Inv.), Tirunelveli

(STD : 0462)

tirunelveli.ddit.inv@incometax.gov.in 0462-2542639

i:zilj.alng (Inv.), Coimbatore coimbatore.addldit.inv@incometax.gov.in 0422-2225030
Xbﬁit}:yilumt- 1 Coimbatore coimbatore.ddit.inv1@incometax.gov.in 0422-2221969
‘é‘;%?rng:f; Snit-z, Coimbatore coimbatore.ddit.inv2@incometax.gov.in 0422-2221861
idlfjl.sgrﬁl'\f?::::;iange coimbatore.addlcit.cen@incometax.gov.in 0422-2225090
ﬁgal$,(jgie':tral Circle-1 coimbatore.dcit.cen1@incometax.gov.in 0422-2225093
chl::,rics:t:tr':?jCircle-z coimbatore.dcit.cen2@incometax.gov.in 0422-2225091
Giji Priyanka G coimbatore.dcit.cen3@incometax.gov.in 0422-2225094

DCIT, Central Circle-3

“ Income Tax Office, Nallappa Street, Periyar Nagar, Erode-638001 (STD:)

Pradeep Sirangi
ADIT (Inv.)(A/C), Erode

SALEM Income Tax Office, Old Building, No.3, Gandhi Road, Salem-636007 (STD : 0427)

Pradeep Sirangi

erode.ddit.inv@incometax.gov.in 0424-2259048

ADIT (Inv.), Salem salem.ddit.inv@incometax.gov.in 0427-2319464

M Christhu Raj . . .

ACIT, Central Circle, Salem(A/C) salem.dcit.cen.@incometax.gov.in 0427-2310300
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HaT.f1. (3rawon)

DELHI 3rd Floor, C-Block, Civic Centre, New Delhi (S

MANOJ PANDEY
DGIT(Inv.), Delhi
Manoj Chauhan
Addl. DIT(Inv.)(Hars.)
Khushvi Gandhi
Addl. DIT(Inv.) DIAL
Himani Singhal
ADIT(Inv.)(Hars)
Rajesh Kumar Kedia
Pr.DIT(Inv.)-1
Krishan Kumar

Pr. DIT (Inv.)-2 Delhi

Ganesh Shanker Saxena
AddI.DIT(Inv.) Unit-6

Manoj Kumar Mishra
AddI.DIT(Inv.) U-1, Delhi
Saurabh Pratap Singh
DDIT(Inv.) U-1(1), Delhi
Khushboo Lather
DDIT(Inv.) U-1(2) & (A/C) 1(4), Delhi
Hemant Kumar Meena
DDIT(Inv.), U-1(3), Delhi
Ajay Kumar

Addl. DIT(Inv.), U-2
Shashank Shekhar Singh
DDIT(Inv.) U-2(1)
Sidharth Gupta

ADIT (Inv.) 2(2) & 2(4)
Chajat Lowang
DDIT(Inv.),U-2(3)
Shailendra Kumar
AddI.DIT(Inv.), U-3, Delhi
Pratibh Vijay Sirowa
DDIT(Inv.)U-3(1) & 3(2)
Vidyotma Singh
DDIT(Inv.), U-3(3), Delhi
Aditi Mor

DDIT(Inv.), U-3(4), Delhi
Malvika Garg
AddI.DIT(Inv.), U-4,
Ankur

DDIT(Inv.),U-4(1) & 4(4)
Gaurav Garg
DDIT(Inv.),U-4(2)
Padmini Sehrawat
DDIT(Inv.),U-4(3), Delhi
Ashwin S

AddI.DIT(Inv.), U-5, Delhi

dgit.inv.delhi@incometax.gov.in

manoj.chauhan@incometax.gov.in

delhi.addcit.cfl@incometax.gov.in

dgit.inv.delhi@incometax.gov.in
himani.singhal@incometax.gov.in

delhi.dit.invi@incometax.gov.in
rajesh.k.kedia@incometax.gov.in

delhi.dit.inv2@incometax.gov.in

ganesh.s.saxena@incometax.gov.in
delhi.addldit.inv6@incometax.gov.in

delhi.addldit.inv1@incometax.gov.in

delhi.ddit.inv1.1@incometax.gov.in

delhi.ddit.inv1.2@incometax.gov.in
delhi.ddit.inv1.4@incometax.gov.in

delhi.ddit.inv1.3@incometax.gov.in

delhi.addldit.inv2@incometax.gov.in

delhi.ddit.inv2.1@incometax.gov.in

delhi.ddit.inv2.4@incometax.gov.in
sidhartha.gupta@incometax.gov.in

delhi.ddit.inv2.3@incometax.gov.in

delhi.Addl.inv3@incometax.gov.in
shailendra.kumar2@incometax.gov.in

delhi.ddit.inv3.1@incometax.gov.in delhi.ddit.

inv3.2@incometax.gov.in,
delhi.ddit.inv3.3@incometax.gov.in,

delhi.ddit.inv3.4@incometax.gov.in
aditi.mor@incometax.gov.in

delhi.addldit.inv4@incometax.gov.in

delhi.ddit.inv4.1@incometax.gov.in
Ankur.rapria@incometax.gov.in

delhi.ddit.inv4.2@incometax.gov.in

delhi.ddit.inv4.3@incometax.gov.in
Padmini.Sehrawat@incometax.gov

delhi.addldit.inv5@incometax.gov.in
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011-23221217

011-23221274

011-23221223

011-23221226

011-23221227

011-23221439

011-23221233

011-23221236

011-23221237

011-23221238

011-23231244

011-23221246

011-23221254

011-23221255

011-23221258

011-23221260

011-23221261

011-23221262

011-23221267
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mailto:ganesh.s.saxena@incometax.gov.in

TaT.f. (3rarwom)

Shreyash Pratap Singh
DDIT(Inv.) U-5(1) & 5(3)

Vivek Nandan
DDIT(Inv.), U-5(2), Delhi
Ananya Sinha
DDIT(Inv.), U-5(4), Delhi
Priyamvad
DDIT(Inv.),U-6(1) & 6(4), Delhi
Roshan Lal Balai
ADIT(Inv.),U-6(2)
Namita Sharma
DDIT(Inv.), U-6(3)

Parul Singh
AddI.DIT(Inv.), U-7, Delhi
Suchiter Sharma
DDIT(Inv.) U-7(1)

Vikas Jakhar

DDIT(Inv.) U-7(2) & 7(4)
Arti Rawat

DDIT(Inv.) U-7(3)

Vivek Kumar Upadhyay
AddI.DIT(Inv.), U-8
Satyam Choudhary
DDIT(Inv.), U-8(1) & 8(4)
Dr. Vasagiri Shilpa
DDIT(Inv.), U-8(2)
Aditya Raj

DDIT(Inv.), U-8(3)

Dr. Sourabh Anand
AddI.CIT, BPU-1

Pravin Kumar Singh
ACIT (Inv.) BPU-1
Krishna Kumar Mishra
AddI.CIT(Inv.)(BPU)-2,
Macchita Malik
ADIT(Inv.), BPU-2
Rocktim Saikia
AddI.DIT(Inv.)(FAIU) -1,
Sandeep Kumar Meena
DDIT FAIU-1(1) & 1(2)
Neeraj Gupta
AddI.DIT(Inv.), FAIU-1 &
Admn(HQ)-1

Avinash Chandra Sandilya
DDIT FAIU- 2(3) & 2(4)
Aditya Mahar

DDIT FAIU-2(1) & 2(2)
DDIT Admin (Hq)-1
Reuben Mathew Jacob
AddI.DIT(Inv.) FAIU-3

delhi.ddit.inv5.1@incometax.gov.in
delhi.ddit.inv5.3@incometax.gov.in,
shreyash.p.singh@incometax.gov.in

delhi.ddit.inv5.2@incometax.gov.in

delhi.ddit.inv5.4@incometax.gov.in

delhi.ddit.inv.1@incometax.gov.in

delhi.ddit.inv6.2@incometax.gov.in
roshan.L.balai@incometax.gov.com

delhi.ddit.inv6.3@incometax.gov.in
namita.sharma@incometax.gov.in

delhi.addldit.inv7 @incometax.gov.in

delhi.ddit.inv7.1@incometax.gov.in

delhi.ddit.inv7.2@incometax.gov.in
delhi.ddit.inv7.4@incometax.gov.in

delhi.ddit.inv7.3@incometax.gov.in

delhi.addldit.inv8@incometax.gov.in

delhi.ddit.inv8.1@incometax.gov.in
Satyam.choudhary@incometax.gov.in

delhi.ddit.inv8.2@incometax.gov.in
shilpa.v@incometax.gov.in

delhi.ddit.inv8.3@incometax.gov.in

delhi.addlcit.bpu1@incometax.gov.in

delhi.dcit.bpu1@incometax.gov.in

delhi.addlcit.bpu2@incometax.gov.in

delhi.dcit.bpu2@incometax.gov.in

delhi.addldit.Inv.faiu1@incometax.gov.in

delhi.ddit.inv.faiu1.1@incometax.gov.in
delhi.ddit.inv.faiu1.2@incometax.gov.in

delhi.addldit.inv.faiu2@incometax.gov.in

delhi.ddit.inv.faiu2.3@incometax.gov.in
delhi.ddit.inv.faiu2.4@incometax.gov.in

delhi.ddit.inv.faiu2.1@incometax.gov.in
delhi.ddit.inv.faiu2.2@incometax.gov.in

delhi.addldit.inv.faiu3@incometax.gov.in
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011-23221269
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011-23221278
011-23221414
011-23221416
011-23221417
011-23221418
011-23221422
011-23221424
011-23221426
011-23221427
011-23221436
011-23221213
011-23221220
011-23221439
011-23221213

011-23221421

011-23221420

011-23221469

011-23210052
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Kumar Saumya
DDIT(Inv.) FAIU-3(1), 3(3)
Priyanka Singh

DDIT (Inv.) FAIU-3(2) 3(4)
Dr.Maninder Kaur Biswas
Addl.DIT(Inv.)(FAIU)-4
Smriti Singh

ADIT, (Inv.) FAIU-4(1) & 4(3)
Anita Meena

ADIT, (Inv.) FAIU-4(2) & 4(4)
Abhilasha Sharma

DDIT FAIU- 1(3) & 1(4)
ANURAG SAHAY
CCIT(C)-1, Delhi

Raman Chopra

PCIT (C)-1

Shahi Sanjay Kumar
PCIT (C)-2

Sumer Singh Meena

CIT (A)-23, Delhi

Ranu Mukherjee

CIT (A)-24, Delhi
Nimisha Singh
PCIT(OSD)(in-situ)

CIT (A)-25, Delhi

Rajesh Chandra

CIT (A)-26 , Delhi
Sanjeev Kaushal

CIT (A)-27, Delhi

Richa Gaharwar

CIT (A)-28, Delhi

Ravi Kant Chaudhary
Addl. CIT CR-01

Vivek Nagrath

Addl. CIT CR-02

Ravi Kant Chaudhary
Addl. CIT CR-03

Pinki Mahawar

Addl. CIT CR-04

Nidhi Mittal

Addl. CIT CR-05

Nidhi Mittal

Addl. CIT CR-06
Chandan Kumar Srivastav
DCIT CC-01

Ankit Mishra

ACIT CC-02

Chandan Kumar Srivastav
DCIT CC-03

Ankit Mishra

ACIT CC-04

delhi.ddit.inv.faiu3.1@incometax.gov.in

delhi.ddit.inv.faiu3.2@incometax.gov.in

delhi.addldit.inv.faiu4@incometax.gov.in

delhi.ddit.inv.faiu4.1@incometax.gov.in
smriti.singh1@incometax.gov.in

delhi.ddit.inv.faiu4.2@incometax.gov.in
anita.meenal@incometax.gov.in

delhi.ddit.inv.faiu1.3@incometax.gov.in,
delhi.ddit.inv.faiu1.4@incometax.gov.in

ccit.central.delhi@incometax.gov.in

delhi.cit.cen1@incometax.gov.in

delhi.cit.cen2@incometax.gov.in

sumer.s.meena@incometax.gov.in
delhi.cit.apl23@incometax.gov.in

ranu.mukherjee@incometax.gov.in
delhi.cit.apl24@incometax.gov.in

nimisha.singh@incometax.gov.in
delhi.cit.apl25@incometax.gov.in

rajeshchandra@incometax.gov.in
delhi.cit.apl26@incometax.gov.in

sanjeev.kaushal@incometax.gov.in
delhi.cit.apl27@incometax.gov.in

richa.gaharwar@nic.in
delhi.cit.apl28@incometax.gov.in

delhi.addlcit.cen1@incometax.gov.in

delhi.addlcit.cen2@incometax.gov.in

delhi.addIcit.cen3@incometax.gov.in

delhi.addlcit.cen4@incometax.gov.in

delhi.addlcit.cen5@incometax.gov.in

delhi.addlcit.cen5@incometax.gov.in

delhi.dcit.cen3@incometax.gov.in

delhi.dcit.cen2@incometax.gov.in

delhi.dcit.cen3@incometax.gov.in

delhi.dcit.cen2@incometax.gov.in
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011-23221433
011-23221263
011-23221299
011-23593410
011-23593415

011-23593449

011-23593418
011-23593414
011-23593418
011-23593280
011-23593454
011-23593454
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011-23593402
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Sunil Prakash delhi.dcit.cen5@incometax.gov.in 011-23593405

DCIT CC-05

Bgﬁ‘g’g‘% g”mar delhi.dcit.cens@incometax.gov.in 011-23593406
BEI(TBOCV?_%; umar delhi.dcit.cen7@incometax.gov.in 011-23593406
gglihggr_‘g; Ravasaheb Limbikal ;01\ dcit.cens@incometax.gov.in 011-23593409
\é'é:‘: SgCF_’;ZkaSh delhi.dcit.cen13@incometax.gov.in 011-23593453
'SSCTVTV?éﬂmar delhi.dcit.cen14@incometax.gov.in 011-23593447
;'CS:T: SChCF_’;ZkaSh delhi.dcit.cen15@incometax.gov.in 011-23592441
;)CFl’TSiCng_aw delhi.dcit.cen16@incometax.gov.in 011-23593451
gg?;sgzgr;akravany delhi.dcit.cen17@incometax.gov.in 011-23593444
“Dﬂgr;sgzggakravany delhi.dcit.cen18@incometax.gov.in 011-23593450
/P\érl\_lll gzrj?: delhi.dcit.cen19@incometax.gov.in 011-23593443
gecTi ggy;') delhi.dcit.cen20@incometax.gov.in 011-23593448

SURABHI AHLUWALIA
CCIT(C)-2, Delhi

Ankur Kumar Jain

DCIT (Hg./Judl.) O/o CCIT(C)-2
Sameer Kumar Srivastava

011-46014379
011-20839183

surabhi.ahluwalia@incometax.gov.in
ccit.central2.delhi@incometax.gov.in

sameer.srivastava@incometax.gov.in

PCIT (Central)-3, Delhi
Sanjeev Kumar Yadav
CIT (A)-29, Delhi
Mukesh Kumar Jha
CIT (A)-30, Delhi
Pravin Rawal
PCIT(OSD)(in-situ)
CIT (A)-31, Delhi
Anand Bhaskar
AddI.CIT, CR-7
Ananya
DCIT(CC)-25, Delhi
Sunil Shokeen
DCIT(CC)-26, Delhi
Ankur Kumar Jain
DCIT(CC)-27, Delhi
Saurabh Baranwal
DCIT(CC)-28, Delhi
Anirudh Saran Singh
AddI.CIT, CR-8
Rajesh Kumar
DCIT(CC)-29, Delhi
Wageesh Shrotriya
DCIT(CC)-30, Delhi

delhi.cit.cen3@incometax.gov.in

sanjeevk.yadav@sfio.nic.in
delhi.cit.apl29@incometax.gov.in

mukesh.k.jhal@incometax.gov.in
delhi.cit.apl30@incometax.gov.in

pravin.rawal@nic.in
delhi.cit.apl31@incometax.gov.in

delhi.addlcit.cen7@incometax.gov.in

delhi.dcit.cen25@incometax.gov.in

delhi.dcit.cen26@incometax.gov.in

delhi.dcit.cen27@incometax.gov.in

delhi.dcit.cen28@incometax.gov.in

delhi.addlcit.cen8@incometax.gov.in

delhi.dcit.cen29@incometax.gov.in

delhi.dcit.cen30@incometax.gov.in
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Shrey Shashank S . ]
DCIT(CC)-31, Delhi delhi.dcit.cen31@incometax.gov.in 011-23593437

Rajesh Kumar
DCIT(CC)-32, Delhi (A/C)
Anand Bhaskar

delhi.dcit.cen32@incometax.gov.in

Addl.CIT, CR-9 (A/C) delhi.addlcit.cen9@incometax.gov.in 011-23593435

Sunil Shokeen . delh!.dc!t.cen33@!ncometax.gov.!n 011-23537781

DCIT(CC)-33 & 34, Delhi (A/C) delhi.dcit.cen34@incometax.gov.in

Sunil Shokeen delhi.dcit.cen35@incometax.gov.in 011-23537781

DCIT(CC)-35 & 36, Delhi (A/C) delhi.dcit.cen36@incometax.gov.in 011-23593433
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HYDERABAD

BIJOY KUMAR PANDA
DGIT(Inv), Hyd (A/C)

Marrapu Naveen
Addl. DIT(Inv)(Hgrs)

Tangirala Muralidhar
DDIT(Inv)(Hars)

Raj Gopal Sharma
Pr.DIT(Inv), Hyderabad

A. Arun
AddI.DIT(Inv),Unit-1, Hyderabad

Jitendra Yadav
AddI.DIT(Inv),Unit-Il, Hyderabad

Srinivasu Kollipaka
AddI.DIT(Inv),Unit-V, Hyderabad

Ashish Chaurasia
AddI.DIT(Inv), FAIU, Hyderabad

Pingile Satish Reddy
JCIT(BPU), Hyderabad

Shubham Singh
DCIT(BPU), Hyderabad

Srinivas MSSN

DDIT(Hgrs), O/o Pr.DIT(Inv), Hyd.

Thirupathi Rao Ghanta
ADIT(Inv),FAIU-1, Hyderabad

Shiv Neharika Singh
DDIT(Inv), FAIU-2, Hyderabad

Dondapati Venkata Harish
DDIT, Unit-I(1)

P Vyshnavi

JDIT(OSD), Unit-1(2)

B. Tyagaraju

ADIT, Unit-I(3)

Rajiv Ramesh Meshram
DDIT, Unit-1(4)

Kumar Saurabh
DDIT,Unit-11(1)

Ishmeet Kaur

DDIT, Unit-11(2)

M. Raghunandan

ADIT, Unit-11(3)
Pavithra Mutyap
ADIT(Inv), Unit-11(4)
Bharath KR

DDIT(Inv), Unit-V(1)

Mukkera Laxmi Pavana Gayathri
DDIT(Inv), Unit-V(2)

Aayakar Bhawan, 8th Floor, Basheer Bagh, L.B. Stadium Road,

Hyderabad-500004

hyderabad.dgit.inv@incometax.gov.in

hyderabad.addldit.hg.dgit.inv@incometax.gov.in

hyderabad.ddit.hq.dgit.inv@incometax.gov.in

hyderabad.pdit.inv@incometax.gov.in

hyderabad.addldit.inv1@incometax.gov.in

hyderabad.addldit.inv2@incometax.gov.in

hyderabad.addldit.inv5@incometax.gov.in

hyderabad.addldit.inv.faiu@incometax.gov.in

hyderabad.addlcit.bpu@incometax.gov.in

hyderabad.dcit.bpu@incometax.gov.in

hyderabad.ddit.inv.hg@incometax.gov.in

hyderabad.ddit.inv.faiu1@incometax.gov.in

hyderabad.ddit.inv.faiu2@incometax.gov.in

hyderabad.ddit.inv1.1@incometax.gov.in

hyderabad.ddit.inv1.2@incometax.gov.in

hyderabad.ddit.inv1.3@incometax.gov.in

hyderabad.ddit.inv1.4@incometax.gov.in

hyderabad.ddit.inv2.1@incometax.gov.in

hyderabad.ddit.inv2.2@incometax.gov.in

hyderabad.ddit.inv2.3@incometax.gov.in

hyderabad.ddit.inv2.4@incometax.gov.in

hyderabad.ddit.inv5.1@incometax.gov.in

hyderabad.ddit.inv5.2@incometax.gov.in
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Vamsi Dileep Meeravath
DDIT(Inv), Unit-V(3)
Mayuri Mukherjee
DDIT(Inv)Unit-V(4)

R.V. Reddy
Pr.CIT (Central), Hyd

Kundeti Raghuram
DCIT(Hgrs), O/o. Pr.CIT (Cen.), Hyd

Kumar Aditya
AddI.CIT, CR-1, Hyd

Prathyush Sarasa

DCIT, CC-1(1), Hyd

S Srinivasa Rao

JCIT(OSD), CC-1(2), Hyd (A/C)
S. Srinivas Rao

JCIT(OSD), CC-1(3), Hyd
Guruswamy Radhakrishnan
ACIT, CC-1(4), Hyd

Alli Posu Babu

AddI.CIT, CR-2, Hyd

Avni Bamnia

DCIT, CC-2(1), Hyd

Devalla Sri Venkata Subba Rao
ACIT, CC-2(2), Hyd (A/C)
Devalla Sri Venkata Subba Rao
ACIT, CC-2(3), Hyd

Rakesh Kumar Singh

ACIT, CC-2(4), Hyd

Ranjan Agrawala

AddI.CIT, CR-3, Hyd

N. Seetaramanjaneyulu

DCIT, CC-3(1), Hyd

N. Seetaramanjaneyulu
DCIT, CC-3(2), Hyd (A/C)
Mukesh Kumar

DCIT, CC-3(3), Hyd (A/C)

P Satish Kumar

ACIT, CC-3(4), Hyd

K. Meghanath Chowhan
PCIT(OSD)(in-situ)
CIT(Appeals)-11, Hyderabad

Sarish Kumar Irukulla
CIT(Appeals)-12, Hyderabad

4th Floor, Aayakar Bhawan Annexe building,
TD : 0674
BHUBANESWAR Rajasa Vihar, Bhubaneswar-751007. S 0674)

Dr. Sandeep Goel
Pr. DIT (Inv.) Bhubaneswar

hyderabad.ddit.inv5.3@incometax.gov.in

hyderabad.ddit.inv5.4@incometax.gov.in

hyderabad.pcit.cen@incometax.gov.in

hyderabad.dcit.hq.pcit.cen@incometax.gov.in

hyderabad.addlcit.cen1@incometax.gov.in

hyderabad.dcit.cen1@incometax.gov.in

hyderabad.dcit.cen2@incometax.gov.in

hyderabad.dcit.cen6@incometax.gov.in

hyderabad.dcit.cen12@incometax.gov.in

hyderabad.addicit.cen2@incometax.gov.in

hyderabad.dcit.cen3@incometax.gov.in

hyderabad.dcit.cen4@incometax.gov.in

hyderabad.dcit.cen5@incometax.gov.in

hyderabad.dcit.cen7@incometax.gov.in

hyderabad.addicit.cen3@incometax.gov.in

hyderabad.dcit.cen8@incometax.gov.in

hyderabad.dcit.cen9@incometax.gov.in

hyderabad.dcit.cen10@incometax.gov.in

hyderabad.dcit.cen11@incometax.gov.in

hyderabad.cit11.appeal.unit@incometax.
gov.in

hyderabad.cit12.appeal.unit@incometax.
gov.in

bhubaneswar.pdit.inv@incometax.gov.in
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Rathin Chakladar
JDIT(Inv.), U-1

Bimalendu Tudu

JDIT(Inv.), U- 2

Yaseer Arafat

AddI.DIT(Inv.) (FAIU)(A/C)

Sai Sandeep Kumar
JDIT(Inv.)(OSD)Unit-1(1)(A/C)
Sai Sandeep Kumar
JDIT(Inv.) (OSD),Unit-1(2)
A.R. Suryavanshi

ADIT (Inv.), U-1(3), Sambalpur

Dilip Kumar Karunamay
ADIT (Inv.), U-1(4), Rourkela

Narayan Das
DDIT(Inv.), U-2(1)

Bapi Das

ADIT (Inv.), U-2(2)
Narayan Das
DDIT(Inv.), U-2(3)(A/C)
Laxmipriya Upadhya
ADIT(Inv.), U-2(4)
Amlan Dutt

ACIT (BPU)

Rupesh N Basekar
ADIT(Inv.), FAIU-1

Rupesh N Baseker
ADIT(Inv.), FAIU-2

Rupesh N Baseker
ADIT(Inv.)(Hgrs)

CMD Ratnakar
AddI.CIT(Central)

K. R. Mandal
ACIT, CC-1

M. S. Sukumar
DCIT,CC-2 (A/C)
M.S. Sukumar
DCIT, CC, Cuttak

Tribid Kumar Munsi
ACIT, CC, Sambalpur

VISAKHAPATNAM

R.V.Reddy
PCIT(Central), VSP

Hema Bhupal D
AddI.CIT, (CR), VSP

Seshagiri Rao PV
DCIT(Hars.)

bhubaneswar.addldit.inv1@incometax.gov.in

bhubneswar.addldit.inv2@incometax.gov.in

bhubaneswar.addldit.faiu@incometax.gov.in

bhubaneswar.ddit.inv1.1@incometax.gov.in

bhubaneswar.ddit.inv1.2@incometax.gov.in

alakh.r.suryavanshi@incometax.gov.in

dilip.k.karunamay@incometax.gov.in

narayan.das1@incometax.gov.in

bapi.das@incometax.gov.in

narayan.das1@incometax.gov.in

bhubaneswar.ddit.inv2.4@incometax.gov.in

bhubaneswar.dcit.bpu@incometax.gov.in

rupesh.n.basekar@incometax .gov.in

rupesh.n.basekar@incometax .gov.in

rupesh.n.basekar@incometax .gov.in

bhubaneswar.addlcit.cen@incoemtax.gov.in

bhubaneswar.dcit.cen1@incometax.gov.in

bhubaneswar.dcit.cen2@incometax.gov.in

cuttak.dcit.cen@incometax.gov.in

sambalpur.dcit.cen@incometax.gov.in

4" Floor, Pratyakshakar Bhavan (Direct Taxes Bldg), MVP Colony,

Visakhapatnam-530017

vizag.pcit.cen@incometax.gov.in

vizag.addicit.cen@incometax.gov.in

kalyana.c.nallam@incometax.gov.in
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Nedumaran S R vizag.addldit.inv3@incometax.gov.in 0891-2713213
Addl. DIT(Inv.),U-lIl,VSP 9- ’ -gov. 0891-2713391

Amrit Kumar . L . .

ADIT(Inv.), Unit-lli(1), VSP vizag.ddit.inv3.1@incometax.gov.in 0891-2713314
Swati Singh . L . .

DDIT, U-11l(2), VSP vizag.ddit.inv3.2@incometax.gov.in 0891-2713243
G Balamurugan vizag.dcit.cen1@incometax.gov.in 0891-2713421
ACIT, CC-1, VSP g-aett -gov-

G Balamurugan vizag.dcit.cen2@incometax.gov.in 0891-2713314
ACIT, CC-2, VSP g-aett gov:

Dr. Satyasai Rath

PCIT(OSD)(in-situ) vizag.cit.apl3@incometax.gov.in 0891-2713012

CIT(Appeals)-3, VSP

Swati Singh

DDIT(Inv.), Unit-1ii(4) rajahmundry.ddit.inv3.4@incometax.gov.in 0883-2447888
L. Rajasekar . . . .

ACIT, CC-1 rajahmundry.dcit.cen1@incometax.gov.in 0833-2415171
L. Rajasekar rajahmundry.dcit.cen2@incometax.gov.in 0833-2415171

ACIT, CC-2 (AIC)

Dommeti Sridhar

ADIT(Inv), Unit-IV(3) guntur.ddit.inv4.3@incometax.gov.in 0863-2350551

O.N. Hari Prasad Rao . . .

Addl.CIT, Central Range guntur.addlcit.cen@incometax.gov.in 0863-2219834

D Venugopal untur.dcit.cen1@incometax.gov.in 0863-2219834

ACIT, CC-1 guntur.cett gov-

D Venugopal . . .
guntur.dcit.cen2@incometax.gov.in 0863-2219834

ACIT, CC-2, (A/C)

VIJAYAWADA (STD : 0866)

Nedumaran S R

AddlDIT(Inv),Unit-IV vijayawada.addlcit.inv4@incometax.gov.in 0866-2556988
igrprrg:\t))ssma&/ ) vijayawada.ddit.inv4.1@incometax.gov.in 0866-2556988
zgm::,')s{;:ﬁ/ 2 vijayawada.ddit.inv4. 2@incometax.gov.in 0866-2574913
XC?‘I?, yggara?cl;rasad vijayawada.dcit.cen@incometax.gov.in 0877-2286440
I T
igﬁ'&:la)’p‘um V@) tirupati.ddit inv4. 4@incometax.gov.in 0877-2287807
X.Cli)_;ygganda Prasad tirupati.dcit.cen@incometax.gov.in 0877-2286440
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TaT.f. (3rarwom)

BILNASC

JAIPUR
MANOJ PANDEY
DGIT(Inv.), Rajasthan (A/C)

Shobhna Meena
JDIT(Inv.)(Hq.), Jaipur

Farha Hussain
DDIT(Inv.)(Hq.), Jaipur

Avadhesh Kumar
PDIT(Inv.), Jaipur

Kunal Haver
Addl. DIT(Inv.), O/o the PDIT

Yogesh Kumar Meena
DDIT(Inv.)(Hq.), O/o the PDIT

Surendra Yadav
DDIT(Inv.)-1, Jaipur
Achal Dubey
DDIT(Inv.)-2, Jaipur
Arpit Bohra
DDIT(Inv.)-3, Jaipur
Suresh Kataria

Jt. CIT, BPU, Jaipur

Aastha
ADIT (BPU), Jaipur

Sangram Ramesh Jagdale
AddL.DIT(Inv.), FAIU, Jaipur

Kavita Meena
DDIT(Inv.), FAIU, Jaipur

Peeyush Sonkar

PCIT (Central), Jaipur

Ajey Malik

CIT (A)-4, Jaipur

Runi Pal

CIT(A)-5, Jaipur

Chandra Prakash Meena
AddI.CIT, (Central Range), Jaipur

Manmohan Kandpal
DCIT (Hg.)(Central), Jaipur

Ram Kripal Meena
DCIT, CC-1, Jaipur
Rakesh Kumar Singhal
DCIT, CC-2, Jaipur
Chetan Lal Raiger
DCIT, CC-3, Jaipur

Prem Meena
ACIT, CC-4, Jaipur

DG (INVESTIGATION)

New Central Revenue Building, B.D. Road,

Statue Circle, Jaipur-302005

dgit.inv.jaipur@incometax.gov.in

jaipur.addldit.inv.hg@incometax.gov.in

jaipur.ddit.hg.inv@incometax.gov.in

jaipur.pdit.inv@incometax.gov.in

jaipur.addldit.inv@incometax.gov.in

jaipur.ddit.hq.pdit.inv@incometax.gov.in

jaipur.ddit.invi@incometax.gov.in

jaipur.ddit.inv2@incometax.gov.in

jaipur.ddit.inv3@incometax.gov.in

jaipur.addldit.inv.bpu@incometax.gov.in

jaipur.ddit.inv.bpu@incometax.gov.in

jaipur.addldit. inv.faiu@incometax.gov.in

jaipur.ddit.inv.faiu@incometax.gov. in

jaipur.cit.cen@incometax.gov.in

jaipur.cit.apl4@incometax.gov.in

jaipur.cit.apl5@incometax.gov.in

jaipur.addicit.cen@incometax.gov.in

manmohan.kandpal@incometax.gov.in

jaipur.dcit.cen1@incometax.gov.in

jaipur.dcit.cen2@incometax.tax.in

jaipur.dcit.cen3@incometax.gov.in

jaipur.dcit.cen4@incometax.gov.in
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0141-2385465

0141-2385171

0141-2385495

0141-2385363

0141-2385270

0141-2385275

0141-2385404

0141-2385183

0141-2385193

0141-2949124

0141-2385453

0141-2956801

0141-2956886

0141-2941974

0141-2941990

0141-2996101

0141-2941988

0141-2941962

0141-2941915

0141-2941917

0141-2941977

0141-2941934

(STD : 0141)


mailto:dqit.inv.jaipur@incometax.gov.in
mailto:jaipur.addldit.inv.hq@incometax.gov.in
mailto:jaipur.ddit.inv2@incometax.gov.in
mailto:manmohan.kandpal@incometax.gov.in

HaT.f7. (3rawon)

DG (INVESTIGATION)

AJMER Aayakar Bhawan, Near Bus Stand, Jaipur Road, Ajmer (STD : 0145)

Lalitesh Kumar Meena
ADIT(Inv.), Ajmer

Rakesh Ranjan
ACIT,(CC), Ajmer

ajmer.ddit.inv@incometax.gov.in 0145-2990797

ajmer.dcit.cen@incometax.gov.in 0145-2632541

ALWAR Aayakar Bhawan, Moti Doongri, Alwar (STD : 0144)

Sanjeev Kumar Meena
ADIT (Inv.), Alwar
Jagdish Prasad Meena
ACIT(CC), Alwar
BIKANER
Rakesh Somai
ADIT(Inv.), Bikaner
Shabeer Mohammed
ACIT(CC), Bikaner
JODHPUR

Prerna Choudhary
Jt.DIT(Inv.), Jodhpur

Balbir Singh Meena
ADIT (Inv.)-1, Jodhpur

Balbir Singh Meena
DDIT (Inv.)-ll, Jodhpur (A/C)

Karni Dan
Addl. CIT, (CR) Jodhpur

Shabeer Mohammed
ACIT, (CC)-1, Jodhpur
Magan Singh Meena
ACIT, (CC)-2, Jodhpur
KOTA
Bhawani Shanker Meena
ADIT(Inv.), Kota

Dhan Singh Meena
DCIT(CC), Kota

alwar.ddit.inv@incometax.gov.in 0144-2331071
alwar.dcit.cen@incometax.gov.in 0144-2702021
Income Tax Building, Rani Bazar, Bikaner (STD : 0151)
bikaner.ddit.inv@incometax.gov.in 0151-2200744
bikaner.dcit.cen@incometax.gov in 0151-2541540
Aayakar Bhawan, Paota C. Road, Jodhpur (STD : 0291)
jodhpur.addlidit.inv@incometax.gov.in 0291-2540852
jodhpur.ddit.invi@incometax gov.in 0291-2540856
jodhpur.ddit.inv2@incometax.gov.in 0291-2555843
jodhpur.addicit.cen@incometax.gov.in 0291-2941034
jodhpur.dcit.cen1@incometax.gov.in 0291-2941019
jodhpur.dcit.cen2@incometax.gov.in 0291-2941038
Central Revenue Building, Rawatbhata Road, Kota (STD : 0744)
kota.ddit.inv@incometax.gov.in 0744-2500638
kota.dcit.cen@incometax.gov.in 0744-2505070

Income Tax Office, 54 E Block, Near Shitla Mata Vatika,
SRI GANGANAGAR : (STD : 0154)
Sri Ganganagar-335001

Rakesh Somai
ADIT(Inv.), Sri Ganganagar

sriganganagar.ddit.inv@incometax.gov.in 0154-2488112

UDAIPUR Aaykar Bhawan, Subcity Centre, Saveena, Udaipur (STD : 0294)

Anil Dhaka
CIT (A)-2, Udaipur

Bhera Ram Choudhary
AddI.DIT(Inv.), Udaipur

Maya Chahar
ADIT(Inv.)-l, Udaipur

Akshay Kabra
DDIT(Inv.)-Il, Udaipur

udaipur.cit.apl2@incometax.gov.in 0294-2585127

udaipur.addldit.inv@incometax.gov.in 0294-2419048

udaipur.ddit.invi@incometax.gov.in 0294-2425282

udaipur.ddit.inv2@incometax.gov.in 0294-2419822
110

CONTENT



TaT.f. (3rarwom) DG (INVESTIGATION)

Vaibhav Agarwal udaipur.addicit.cen@incometax.gov.in 0294-2422468
Addl. CIT, (Central Range), Udaipur

Sitaram Meena udaipur.dcit.cen1@incometax.gov.in 0294-2425373
ACIT, (CC)-1, Udaipur

Ramesh Chand Fulwadiya udaipur.dcit.cen2@incometax.gov.in 0294-2412827
ACIT, (CC)-2, Udaipur
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HaT.f1. (3rawon)

KOCHI

Dr. NARENDER KUMAR
Pr.CCIT (OSD) (in-situ)
DGIT(Inv.), Kochi (A/C)
Omanakuttan

AddI.DIT(Inv.), Hars., O/o The DGIT

K Shivkumar

ADIT(Inv), HQ, O/o DGIT, Kochi

Amrita Misra
PDIT(Inv.)

Anand PK

ADIT(Inv), HQ, O/o PDIT(Inv.) Kochi

Jayaganesh K
AddL.DIT (Inv), kochi

Nidhin K Biju
DDIT(Inv), Kochi-1

Ajesh A
ADIT(Inv), Kochi-2

Jayaganesh K
AddI.DIT (FAIU), (A/C), Kochi

Raji Sunil
ADIT(Inv) (FAIU-1)

Bindu MR
ADIT (Inv)(FAIU-2)

Omanakuttan
AddI.CIT (BPU) (A/C)

K Shivkumar
ADIT(BPU) Kochi (A/C)

S. Uma Venkatesan
PCIT(Central), Kochi °Re¢

Hari V. R.
Addl. CIT(Central), Kochi °R&¢

Sreekala S Nair

ACIT(Central)(Hg & TPS), Kochi ®&

Vijayakumar V S
ACIT (CC)-1, Kochi ¥

Chockalingam C S
ACIT (CC) -2, Kochi &

39T

DG (INVESTIGATION)

6th Floor, Aayakar Bhavan, Old Railway Station Road, .
Kochi, Kerala -682018 (STD : 0484)

dgit.inv.kochi@incometax.gov.in

kochi.jdit.inv.hg@incometax.gov.in

kochi.ddit.inv.hqg.dgit@incometax.gov.in

kochi.dit.inv@incometax.gov.in

kochi.ddit.inv.hg@incometax.gov.in

Kochi.jdit.inv@incometax.gov.in

Kochi.ddit.inv1@incometax.gov.in

Kochi.ddit.inv2@incometax.gov.in

kochi.addldit.inv.faiu@incometax.gov.in

kochi.ddit.inv1.faiu@incometax.gov.in

kochi.ddit.inv2.faiu@incometax.gov.in

kochi.addlcit.bpu@incometax.gov.in

kochi.adit.bp@incometax.gov.in

kochi.cit.cen@incometax.gov.in

ernakulam.addlcit.cen@incometax.gov.in

kochi.dcit.ng.cen@incometax.gov.in

ernakulam.dcit.cen1@incometax.gov.in

ernakulam.dcit.cen2@incometax.gov.in

CRBK : CR Building IS Press Road, Kochi-682018
KNR : Aayakar Bhawan, Kannothumchal, Kannur-670006

Deepak Dev Viswan
DDIT(Inv.) Kollam (A/C)

Sudarsanan N
ACIT (Central), Kollam (A/C)

kollam.ddit.inv@incometax.gov.in

kollam.dcit.cen@incometax.gov.in
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0484-2393110

0484-2904500

0484-2904500

0484-2393167

0484-2903255

0484-2903252

0484-2903253

0484-2903254

0484-2904573

0484-2904500

0497-3594701

0484-2904550

0484-2364244

0484-2795501

0484-2795502

0484-2795504

0484-2795513

0474-2762944

0474-2918055



Hg1.f47. (3rawon) DG (INVESTIGATION)

Saseendran K

ADIT(Inv.), Kottayam kottayam.ddit.inv@incometax.gov.in 0481-2933800

Sudarsanan N
ACIT (CC), Kottayam

m 8th Floor, Aayakar Bhavan, Mananchira, Kozhikode-673001 (S

kottayam.dcit.cen@incometax.gov.in 0481-2933400

Irshad C M . L . .

DDIT (Inv), Kozhikode -1 kozhikode.ddit.inv1@incometax.gov.in 0495-2722540
Irshad C M . L . .

DDIT (inv), Kozhikode -2 (A/C) kozhikode.ddit.inv2@incometax.gov.in 0495-2722530
Sunanda P ) . ’ .

DCIT (GC)-I, Kozhikode kozhikode.dcit.cen1.incometax.gov.in 0495-2727020
K G K Murthi kozhikode.dcit.cen2.incometax.gov.in 0495-2727020

ACIT (CC)-ll, Kozhikode

B Subramanian L . .
DDIT (Inv), Palakkad palakkad.ddit.inv@incometax.gov.in 0491-2539093

Krishnaprasad KK

JDIT (Inv) , Trivandrum tvm.jdit.inv@incometax.gov.in 0471-2566646
BET"I:')?II(nSf \'Il':i/\i/sawnzrr]um tvm.ddit.inv@incometax.gov.in 0471-2566670
ﬁz:;frgls(eé:rr?til-; TVM tvm.addlcit.cen@incometax.gov.in 0471-2433047
f)'gmék:;'t'rgf . tvm.dcit.cen@incometax.gov.in 0471-2566653

Arjun K

ADIT(Inv), Thrissur thrissur.ddit.inv@incometax.gov.in

Lata Balachandran

ACIT(Central), Thrissur thrissur.dcit.cen@incometax.gov.in 0487-2429465
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HaT.f1. (3rawon)

Aayakar Bhawan Poorva , 110,Shanti Pally,
E.M. Bypass, Kolkata-700107

KOLKATA

YOGESH KUMAR VERMA
DGIT(Inv.), WB, Sikkim & NER(A/C)
Ankur Goyal

AddI.DIT(Inv.), (Hars.), Kolkata
Sukesh Adhikary
DDIT(Inv.)(Hgrs.)(Admn), Kolkata
Sandip Kumar Dey
JDIT(Inv.)(Hgrs.), Tech, Kolkata
Sharbadwip Sen
ITO(Inv.)(Hgrs.), Kolkata
Sanjeeb Das
DDIT(Inv.)Hqgrs.(OSD), Kolkata
Rajeshwar Prasad

ITO(Inv.), DIAL (Hgrs.), Kolkata
Jasdeep Singh

PDIT(Inv.) Kolkata

Shambhu Kumar Roy

DDIT (Inv.)(Admn), Kolkata
Sushil Kumar Poddar
PCIT(Central)-1, Kolkata
Sankar Chakrabarti
DCIT(Hgrs.)(Admn.), Central-1
G.G.Kamei

PCIT(Central)-2, Kolkata
Subrata Nandy

DCIT(Hgrs), (Central)-2, Kolkata
Md. Ghayasuddin Ansari
CIT(Appeals)-20, Kolkata
Mohit Mrinal
CIT(Appeals)-21, Kolkata
Chandan Das
CIT(Appeals)-26, Kolkata
Sailen Samadder
CIT(Appeals)-27, Kolkata
Vijay Kumar

AddI.DIT(Inv.), UNIT-1 kolkata
Subrahanyam Tota

Addl. DIT(Inv), UNIT-2 kolkata
Vikas Choudhary

JDIT(Inv), UNIT-3, Kolkata
Shailendra Kumar Pandey
Addl. DIT(Inv), UNIT-4

Lovish Shelly

Addl. DIT(Inv), UNIT-5

Kumar Ashutosh

JDIT(Inv), UNIT-6

Kumar Ashutosh

JDIT, (BPU), Kolkata (A /C)
Roma Chaudhary

JDIT(Inv), FAIU, Kolkata

kolkata.dgit.inv@incometax.gov.in

kolkata.addldit.inv.hg@incometax.gov.in

kolkata.ddit.inv.hg.admin@incometax.gov.in

kolkata.ddit.inv.hq.tech1@incometax.gov.in

kolkata.ito.inv.hqg.dgit@incometax.gov.in

kolkata.ddit.inv.hg.tech2@incometax.gov.in

kolkata.ito.inv.dial@incometax.gov.in
kolkata.dit.inv@incometax.gov.in
kolkata.ddit.inv.admin@incometax.gov.in
kolkata.pcit1.cen@incometax.gov.in
kolkata.pcit1.cen@incometax.gov.in
kolkata.pcit2.cen@incometax.gov.in
kolkata.dcit.hg.cen2@incometax.gov.in
kolkata.cit.apl20@incometax.gov.in
kolkata.cit.apl21@incometax.gov.in
kolkata.cit.apl26@incometax.gov.in
kolkata.cit.apl27@incometax.gov.in
kolkata.addldit.inv1@incometax.gov.in
kolkata.addldit.inv2@incometax.gov.in
kolkata.addldit.inv3@incometax.gov.in
kolkata.addldit.inv4@incometax.gov.in
kolkata.addldit.invb@incometax.gov.in
kolkata.addldit.inv6é@incometax.gov.in

kolkata.addlcit.bpu@incometax.gov.in

kolkata.jdit.faiu@incometax.gov.in
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033-24418022
033-24418020(D)

033-24418023
033-24416106
033-24416107
033-24416105

033-24416108

033-24410350

033-24410348

033-224201420
033-22420157 (F)

033-24420159
033-24410285
033-24410302
033-24410247
033-24410350
033-24420328
033-24410274
033-24410325
033-2442-7205
033-24426669
033-24410291
033-24410286
033-24410269

033-24410388

033-24410271



TaT.f. (3rarwom)

Sudhanshu Shekhar Gautam
Addl. CIT(Central), Range-1,Kolkata
Jitendra Kantilal Surti
JCIT (Central) Range-2
Sumit Ahuja
JCIT(Central), Range-3
Aditi Yadav
JCIT(Central), Range-4
Satpal

DDIT(Inv), UNIT-1(1)
Kumar Keshav
DDIT(Inv), UNIT-1(2)
Devina Vardhan
DDIT(Inv), UNIT-1(3)
Subhashish Mukherjee
DDIT(Inv), UNIT-1(4)
Devanshi Lall

DDIT (Inv), UNIT-2(1)
Raj Vikram

ADIT (Inv), UNIT-2(2)
Nitisha Gupta
DDIT(Inv), UNIT-2(3)
Nitisha Gupta

DDIT (Inv), UNIT-2(4)
Rohit Singh

ADIT(Inv), UNIT-3(1)
Lazarus Jojo
DDIT(Inv), UNIT-3(2)
Rohit Singh

ADIT(Inv), UNIT-3(3)
Sanjay Kumar Verma
DDIT(Inv), UNIT-3(4)
Kumar Shanu
ADIT(Inv), UNIT-4(1)
Rajarshi Ray
ADIT(Inv), UNIT-4(2)
Ananta Kumar Mallik
DDIT(Inv), UNIT-4(3)
Keshav Gupta
ADIT(Inv), UNIT-5

Atul Kumar Singh

ADIT (Inv), UNIT-6(1)(A/C)
Mridul Karmakar

DDIT (Inv), UNIT-6(2)
Siward Narendra Kongari
ADIT(Inv)-1, FAIU

Alka Kumari
ADIT(Inv)(FAIU)-2 (A/C)
Suijit Kr. Singh
DCIT(BPU), Kolkata
Ronit Chakraborty
DCIT(CC)-1(1)
Srabanti Bhattacharjee
DCIT(CC)-1(2)

kolkata.addlcit.cen1@incometax.gov.in
kolkata.addlcit.cen2@incometax.gov.in
kolkata.addlcit.cen3@incometax.gov.in
kolkata.addlcit.cen4@incometax.gov.in
kolkata.ddit.inv1.1@incometax.gov.in
kolkata.ddit.inv1.2@incometax.gov.in
kolkata.ddit.inv1.3@incometax.gov.in
kolkata.ddit.inv1.4@incometax.gov.in
kolkata.ddit.inv2.1@incometax.gov.in
kolkata.ddit.inv2.2@incometax.gov.in
kolkata.ddit.inv2.3@incometax.gov.in
kolkata.ddit.inv2.4@incometax.gov.in
kolkata.ddit.inv3.1@incometax.gov.in
Kolkata.ddit.inv3.2@incometax.gov.in
kolkata.ddit.inv3.3@incometax.gov.in
kolkata.ddit.inv3.4@incometax.gov.in
kolkata.ddit.inv4.1@incometax.gov.in
kolkata.ddit.inv4.2@incometax.gov.in
kolkata.ddit.inv4.3@incometax.gov.in
kolkata.ddit.inv5@incometax.gov.in
kolkata.ddit.inv6@incometax.gov.in

kolkata.ddit.inv6.2@incometax.gov.in

Kolkata.ddit.inv.faiu1@incometax.gov.in

Kolkata.ddit.inv.faiu1@incometax.gov.in

kolkata.dcit.opu@incometax.gov.in

kolkata.dcit.cen1.1@incometax.gov.in

kolkata.dcit.cen1.2@incometax.gov.in
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033-24420141
033-24410251
033-24410310
033-24410036
033-24410313
033-24410322
033-24418001
033-24410234
033-24410312
033-24410290
033-24410340
033-24410332
033-24410344
033-24410034
033-24410353
033-24410293
033-24410361
033-24410245
033-24427208
033-24410366
033-24410327
033-24410282
033-22410314
033-24410221
033-24410380
033-24420071

033-24420169



HaT.f7. (3rawon)

Srabanti Bhattacharjee
DCIT(CC)-1(3)
Swaralipi Roy Chakraborty
DCIT(CC)-1(4)
Swaralipi Roy Chakraborty
DCIT(CC)-1(5) (A/C)
Anita Das
DCIT(CC)-2(1)

Partha Pratim Ghosh
DCIT(CC)-2(2)

Mitali Patra
DCIT(CC)-2(3)

Anita Das
DCIT(CC)-2(4)

Mitali Patra
DCIT(CC)-2(5)
Arabinda Naskar
DCIT(CC)-3(1)
Arabinda Naskar
DCIT(CC)-3(2)

Sanjay Kumar
ACIT(CC)-3(3)

Ajanta Das
DCIT(CC)-3(4) (A/C)
Sanjay Kumar
DCIT(CC)-3(5) (A/C)
Manoj Kumar
DCIT(CC)-4(1)

Aditi Roy Mallik
DCIT(CC)-4(2)
Kalpana Singh
DCIT(CC)-4(3) (A/C)
Saikat Mitra
DCIT(CC)-4(4)

Saikat Mitra
DCIT(CC)-4(5) (A/C)
Tapas Lodh

DDIT(Inv), UNIT-Durgapur

AGARTALA

Dilsing Tisso
DDIT(Inv), UNIT-2(4), Agartala

ASANSOL

Tapas Lodh
DDIT (Inv), UNIT-Asansol (A/C)

DIBRUGARH

Dr. Ojing Dameng
DDIT(Inv), UNIT-2(3), Dibrugrah

kolkata.dcit.cen1.3@incometax.gov.in

kolkata.dcit.cen1.4@incometax.gov.in

kolkata.dcit.cen1.5@incometax.gov.in

kolkata.dcit.cen2.1@incometax.gov.in

kolkata.dcit.cen2.2@incometax.gov.in

kolkata.dcit.cen2.3@incometax.gov.in

kolkata.dcit.cen2.4@incometax.gov.in

kolkata.dcit.cen2.5@incometax.gov.in

kolkata.dcit.cen3.1@incometax.gov.in

kolkata.dcit.cen3.2@incometax.gov.in

kolkata.dcit.cen3.3@incometax.gov.in

kolkata.dcit.cen3.4@incometax.gov.in

kolkata.dcit.cen3.5@incometax.gov.in

kolkata.dcit.cen4.1@incometax.gov.in

kolkata.dcit.cen4.2@incometax.gov.in

kolkata.dcit.cen4.3@incometax.gov.in

kolkata.dcit.cen4.4@incometax.gov.in

kolkata.dcit.cen4.5@incometax.gov.in

durgapur.ddit.inv@incometax.gov.in

DG (INVESTIGATION)

033-24420071

033-24420092

033-24420185

033-24410273

033-24410238
033-24410241

033-24410238

033-24410254

033-24410258

033-24410187

033-24410311

033-24410269

033-24410305

033-24410308

033-24410305

0343-2542838

Aayakar Bhawan, Netaji Chowmuhani, Mantribari Road,

Tripura, Agartala-799001

agartala.ddit.inv.2.4@incometax.gov.in

Aayakar Abasan, Besides Oxygen Plant, Kumarpur,
Vill-Narsamuda, Asansol-713304

asansol.ddit.inv@incometax.gov.in

Pushkara House Hn-37, Natungaon, Po: Mohanghat, Dibrugarh 786008

dibrugarh.ddit.inv.2.3@incometax.gov.in
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0341-2254507

0373-2310020

(STD :0381)

(STD :0341)

(STD :0373)



g1 (3awon)

DG (INVESTIGATION)

4th Floor, New Aayakar Bhawan, Christian Basti,

GUWAHATI

T Kipgen

PDIT(Inv), NER,Guwahati

T Kipgen

PCIT(Central), Guwahati (A/C)
Subhajit Bhuyan
DDIT(Inv)(Hars.), Guwahati
Rintei Renthlei
CIT(Appeals)(Cen.), NER
Nitu Tsering Glow

Addl. DIT(Inv), UNIT-1
Manoranjan Behra

DDIT(Inv), UNIT-1

Bipasha Kalita

DDIT(Inv), UNIT-1(3)

P. Bhogendro Singh
DDIT(Inv), UNIT-1(2) (A/C)
Sibaji Bose

Jt. DIT(Inv), UNIT-2

Dhiraj Paul

DDIT(Inv), UNIT-2(1)
Amitava Dey

ADIT(Inv), UNIT-2(2)
Dhrubashish K Deka
AddIL.DIT(Inv.)FAIU, Guwahati
Pemba Tshering Yolmo
DDIT(Inv)(FAIU), Guwahati
Dhrubashish K Deka
AddI.CIT( BPU), Guwahati (A/C)
P. Bhogendro Singh

ACIT( BPU), Guwahati

Irrengbam Gyaneshori
JCIT(Central), Guwahati
Austin Tayang
ACIT(CC)-1, Guwahati
Sushas Mozumdar
ACIT (CC)-2, Guwahati

TD :0361
G.S. Road, Guwahati-781005 (STD :0361)

guwahati.dit.inv@incometax.gov.in 0361-2345510

guwahati.pcit.cen@incometax.gov.in 0361-2341460

guwahati.ddit.hq.inv@incometax.gov.in

guwahati.cit.apl.cen@incometax.gov.in 0361-2971146

guwahati.addldit.inv1@incometax.gov.in

guwahati.ddit.inv1.1@incometax.gov.in

guwahati.ddit.inv1.3@incometax.gov.in

guwahati.ddit.inv1.2@incometax.gov.in

guwahati.addldit.inv2@incometax.gov.in

guwahati.ddit.inv2.1@incometax.gov.in

guwahati.ddit.inv2.2@incometax.gov.in

guwahati.addldit.inv.faiu@incometax.gov.in

guwahati.ddit.inv.faiu@incometax.gov.in

guwahati.addlcit.bpu@incometax.gov.in -

guwabhati.dcit.bpu@incometax.gov.in

guwahati.addlcit.cen@incometax.gov.in

guwahati.dcit1.cen@incometax.gov.in

guwahati.acit2.cen@incometax.gov.in

JALPAIGURI Central Revenue Building, Naya Basti, Race Course Road, Jalpaiguri-732101 (STD :03561 )

Raj Kumar Singha

ADIT(Inv),UNIT- 1, Jalpaiguri
SHILLONG

Dilsing Tisso (A/C)

DDIT(Inv), UNIT-1(4), Shillong

SILIGURI

Tarkeshwar Dutta
ADIT(Inv), UNIT-Siliguri

jalpaiguri.ddit.inv1@incometax.gov.in 03561-231369

(STD : 0364)

Aaykar Bhawan, Mahatma Gandhi Road, Shillong,793001

shillong.ddit.inv1.4@incometax.gov.in

Central Revenue Building, Haren Mukherjee Road, Hakinpara, Siliguri-734001

siliguri.ddit.inv@incometax.gov.in 0353-2433967
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HaT.f1. (3rawon)

DG (INVESTIGATION)

LUCKNOW

AJAY KUMAR ATRI
DGIT(Inv.), Lucknow

Shiva Shankar Yadav
Jt./AddI.DIT(Inv.) (Hq.)
Ajai Tiwari
ADIT(Inv.)(HQ)-2

Kundan Kumar
ADIT(Inv.)(Hq)-1, Lucknow

Vivek Varun
ITO(Inv.)(HQ)

Brijesh Verma
ITO(Inv.)(Tech)

Raman Kant Garg
PDIT (Inv.), Lucknow

Abhishek Yadav

AddI.DIT (Inv.)

Adita Singh
AddI.DIT(Inv.)(FAIU)

Abhishek Yadav

AddI.DIT (Inv.)(BPU), Lucknow
Pranjal Singh

AddI.DIT(Inv.), Varanasi

Shashi Kant Yadav
DDIT (Inv.)(HQ)

Vineet Kumar
DDIT(Inv.)-1, Lucknow

Divyanshu Tiwari
DDIT(Inv.)-2, Lucknow

Divyanshu Tiwari
DDIT(OSD) (Inv.)(AIU) (A/C)

Shashi Kant Yadav
DCIT (Inv.)(BPU), Lucknow

Vineet Kumar
ADIT(Inv)(FAIU), U-1 (A/C)
Divyanshu Tiwari
ADIT(Inv)(FAIU), U-2 (A/C)
Shiv Kumar

ITO (Inv.) (Hg.), Lucknow

Durgesh Mishra
ITO (Inv.) (BPU), Lucknow

Meenakshi Singh
PCIT (Central), Lucknow

Ashutosh Nandan
DCIT(HQ)(Central), Lucknow

Sanjeev Verma
ITO (Hq.), Lucknow

Aayakar Bhawan, Annexe, 5-Ashok Marg, Lucknow-226001

lucknow.dgit.inv@incometax.gov.in

lucknow.addldit.inv.hg@incometax.gov.in
shiva.s.yadav@incometax.govin

lucknow.ddit.inv.hqg.dgit@incometax.gov.in
ajai.tiwari@incometax.gov.in

lucknow.ddit.inv.hq.dgit@incometax.gov.in

lucknow.ito.inv.hqg.dgit@incometax.gov.in

lucknow.ito.inv.tech.dgit@incometax.gov.in

lucknow.pdit.inv@incometax.gov.in

lucknow.addldit.inv@incometax.gov.in
yadav.abhishek@incometax.gov.in

lucknow.addldit.inv.faiu@incometax.gov.in

lucknow.addlcit.inv.bpu@incometax.gov.in
yadav.abhishek@incometax.gov.in

varanasi.addldit.inv@incometax.gov.in

lucknow.ddit.hg.inv@incometax.gov.in

lucknow.ddit.inv1@incometax.gov.in

lucknow.ddit.inv2@incometax.gov.in
divyanshu.tiwari@incometax.gov.in

lucknow.ddit.inv.aiu@incometax.gov.in
divyanshu.tiwari@incometax.gov.in

lucknow.dcit.bpu@incometax.gov.in

lucknow.ddit.inv.faiu1@incometax.gov.in

lucknow.ddit.inv.faiu2@incometax.gov.in

lucknow.ito.hq.pdit.inv@incometax.gov.in

lucknow.ito.bpu@incometax.gov.in

lucknow.pcit.cen@incometax.gov.in

lucknow.dcit.cen.hg@incometax.gov.in

lucknow.ito.cen@incometax.gov.in
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(STD : 0522)

0522-2233300

0522-2233306

0522-2233224/25

0522-2233260
0522-2233260

0522-2233233
0522-2233248
0522-2233246
0522-2233229

0522-2233262/64

0522-2233231
0522-2233255

0522-2209655



g1 (3awon) DG (INVESTIGATION)

Saumya Sameer

TRO, Lucknow lucknow.tro.cen@incometax.gov.in

Vachashpati Tripathi

CIT(Appeal)-3, Lucknow lucknow.cit.apl3@incometax.gov.in

Rohit Shukla lucknow.addlcit.cen@incometax.gov.in
AddI.CIT(CR), Lucknow rohit.shukla@incometax.gov.in
Purushottam Vakshi

ACIT(CC)-1, Lucknow purushottam.vakshi@incometax.gov.in 0522-2233204

Narayan Das
DCIT(CC)-2, Lucknow.

“ Aayakar Bhawan, Sanjay Palace, Agra-282002 (STD : 0562)

lucknow.dcit.cen1@incometax.gov.in

dc DT, Agra o othar@incometaxgovin 0562-2650204
gl;z:_rl_s(l‘lwnsc;i\; Agra agra.ddit.invi@incometax.gov.in 0562-2850203
ADT e 2. Aot Fariksgamal@incometsovi 0562-252808
e
ADTne ) Algah (AC) Farak agarwal@incometax gov 0571-2401911

Surendra Pradeep Baxla
DCIT(Central Circle), Aligarh

ALLAHABAD Aayakar Bhawan, 38, M.G. Marg, Allahabad-211001 (STD : 0532)

aligarh.dcit.cen@incometax.gov.in 0571-2408471

R. Aishwarya allahabad.ddit.inv@incometax.gov.in
DDIT(Inv.), Allahabad (A/C) r.aishwarya@incometax.gov.in 0532-2408681
Arun Kumar

ACIT(CC), Allahabad (A/C) allahabad.acit.cen@incometax.gov.in

206, 2™ Floor, Aayakar Bhawan, Kamla Nehru Marg, Civil Lines, _
BAREILLY Rampur Garden, Bareilly-243001 (STD : 0581)

DD, Barsly wdars kmari@incomatan gov 0581-2511580
Manish Kumar bareilly.acit.cen@incometax.gov.in
ACIT(CC), Bareilly (A/C) manish.kumar11@incometax.gov.in
Tarun Kushwaha 0135-2650452

dehradun.addldit.inv@incometax.gov.in

AddL.DIT(Inv.), Dehradun 0135-2652862

Bikram Jeet Singh

ADIT(Inv.)-1, Dehradun dehradun.adit.invi@incometax.gov.in

Bikram Jeet Singh dehradun.adit.inv2@incometax.gov.in

ADIT(Inv.)-2, Dehradun bikram.j.singh@incometax.gov.in

Gunjan Sharma . . .

DCIT(CC), Dehradun dehradun.dcit.cen.cir@incometax.gov.in 0135-2713585
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HaT.f7. (3rawon) DG (INVESTIGATION)

GHAZIABAD Room No. 215, CGO Complex-1, Purani Hapur Chungi, Ghaziabad (STD : 0120)

Pramod Rawat

ADIT(Inv.)-1, Ghaziabad ghaziabad.ddit.invi@incometax.gov.in

Suyash Saxena

ADIT(Inv.)-2, Ghaziabad 0120-2707004

ghaziabad.ddit.inv2@incometax.gov.in

Gyanesh Jha
ADIT(Inv.)-3, Ghaziabad (A/C)

ghaziabad.ddit.inv3@incometax.gov.in
gyanesh.jha@incometax.gov.in

Arun Kumar ghaziabad.dcit.cen.cir@incometax.gov.in
ACIT(CC), Ghaziabad arun.kumar30@incometax.gov.in

GORAKHPUR Aayakar Bhawan, Civil Lines, Gorakhpur (STD : 0551)

Utsav Pandey
ADIT(Inv.), Gorakhpur

0120-2703132

gorakhpur.ddit.inv@incometax.gov.in -

Ravinder Kaur Saini
DCIT(CC), Gorakhpur

HALDWANI Income Tax Office, Chorgalia by Pass Marg, Kathgodam, Haldwani (STD : 05946)

Abhay Kumar Sonkar haldwani.ddit.inv@incometax.gov.in
ADIT(Inv.), Haldwani abhay.k.sonkar@incometax.gov.in

gorakhpur.dcit.cen@incometax.gov.in

Trilok Singh Panchpal
ACIT/DCIT(CC), Haldwani

JHANSI

haldwani.dcit.cen.cir@incometax.gov.in

trilok.s.pachpal@incometax.gov.in
Aayakar Bhawan, Jhansi (STD : 0517)

Akarsh Soni
DDIT(Inv.), Jhansi (A/C)

m 16/116, Bhargava Estate, Civil Lines, Kanpur-208001 (STD : 0512)

jhansi.ddit.inv@incometax.gov.in

Ajay Kumar Sharma
PDIT(Inv.), Kanpur
Ajay Tripathi

DDIT (Inv.)(HQ)

Praveen Kumar
AddI.DIT(Inv.), Kanpur

Praveen Kumar
AddI.DIT(Inv.)(FAIU) (A/C), Kanpur

Bharat Avasthy
JDIT(Inv.)(FAIU), Kanpur

Bharat Avasthy
JDIT(Inv.)(BPU), Kanpur

Rahul Kumar Singh
DDIT(Inv.)-1, Kanpur (A/C)
Rahul Kumar Singh
DDIT(Inv.)-2, Kanpur

Pratik Korde

DDIT(Inv.)-3, Kanpur
Pratik Korde

DDIT(Inv.)-4 (A/C), Kanpur
Ankush Singh Bhati
DCIT(BPU), Kanpur

Rishi Raj Rai
DDIT(Inv.)(FAIU)-1, Kanpur

Kanpur.pdit.inv@incometax.gov.in
Ajay.k.sharma@incometax.gov.in

kanpur.ddit.hg.inv@incomtax.gov.in

kanpur.addldit.inv@incometax.gov.in
praveen.kumar2@incometax.gov.in

kanpur.addldit.inv@incometax.gov.in

kanpur.addldit.inv.bpu@incometax.gov.in

kanpur.addldit.inv.bpu@incometax.gov.in

bharat.avasthy@incometax.gov.in
kanpur.ddit.inv1@incometax.gov.in

kanpur.ddit.inv1@incometax.gov.in
rahul.k.singh2@incometax.gov.in

kanpur.ddit.inv3@incometax.gov.in

kanpur.ddit.inv4@incometax.gov.in

kanpur.dcit.bpu@incometax.gov.in

kanpur.ddit.inv.faiu@incometax.gov.in
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0512-2303856
0512-2306899

0512-2303245

0512-2306927

0512-2306927

0512-2303650

0512-2333705

0512-2306488

0512-2306488

0512-2303650



g1 (3awon)

Rishi Raj Rai

DDIT(Inv.)(FAIU)-2 (A/C), Kanpur
Anand Mohan

PCIT(Central), Kanpur

Puja Raj

CIT(Appeal)-4, Kanpur

Harish Kumar

ACIT(Hq) (A/C)

Santosh Kumar
AddI.CIT(CR), Kanpur

Govind Singh Yadav
ACIT(CC)-1, Kanpur

Atul Kumar Singh
ACIT(CC)-2, Kanpur

kanpur.ddit.inv.faiu@incometax.gov.in

Kanpur.cit.cen@incometax.gov.in
Anand.mohan@incometax.gov.in

kanpur.cit.apl4@incometax.gov.in

kanpur.dcit.hg.cent@incometax.gov.in

kanpur.addlicit.cen@incometax.gov.in
santosh.kumar8@incometax.gov.in

kanpur.dcit.cen1@incometax.gov.in

kanpur.dcit.cen2@incometax.gov.in
atul.k.singh2@incometax.gov.in

DG (INVESTIGATION)

0512-2303650

0512-2554235

0512-2553378

0512-2550079

0512-2556372

0512-2556334

MEERUT Aayakar Bhawan, Bhainsali Ground, Meerut (STD : 0121)

Kavita Meena
AddI.DIT(Inv.), Meerut

Deepak Chaudhary
DDIT(Inv.)-1, Meerut

Saurabh Kumar
ADIT(Inv.)-2, Meerut

Saumya Mishra
AddI.CIT(CR), Meerut

Avadesh Kumar
DCIT(CC), Meerut

meerut.addldit.inv@incometax.gov.in

meerut.ddit.inv1@incometax.gov.in

meerut.ddit.inv2@incometax.gov.in
saurabh.kumar13@incometax.gov.in

meerut.addicit.cen@incometax.gov.in

meerut.dcit.cen.cir@incometax.gov.in

0121-2707000,
2707002, 2511052

0121-2403191

0121-2517693

MORADABAD Aayakar Bhawan, Civil Lines, Moradabad-244001 (STD : 0591)

Kunal Gururani
ADIT(Inv.), Moradabad

MANISH KUMAR
DCIT (CC), Moradabad (A/C)

Trilok Singh Panchpal
ACIT(CC), Moradabad (A/C)

Girish Bali
CIT(Appeal)-3, Noida

Pramod Verma
AddI.DIT(Inv.), Noida
Saurabh Kumar
ADIT(Inv.)-1, Noida
Mayank Verma
DDIT(Inv.)-2, Noida
Mayank Verma
ADIT(Inv.)-3, Noida
Vivek Chauhan
DCIT(CC)-1, Noida

Vivek Chauhan
DCIT(CC)-2, Noida (A/C)

moradabad.ddit.inv@incometax.gov.in
kunal.gururani@incometax.gov.in

moradabad.dcit.cen@incometax.gov.in

moradabad.dcit.cen@incometax.gov.in

0591-2410396

5" Floor, A-20, Aayakar Bhawan, Sec-24, Noida

Noida.cit.apl3@incometax.gov.in
Girish.bali@incometax.gov.in

noida.addldit.inv@incometax.gov.in

noida.ddit.inv1@incometax.gov.in

noida.ddit.inv2@incometax.gov.in

noida.ddit.inv3@incometax.gov.in
noida.dcit.cen.cir@incometax.gov.in
vivek.chauhan@incometax.gov.in

noida.dcit.cen.cir2@incometax.gov.in
vivek.chauhan@incometax.gov.in
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0120-2533586
0120-2533587

0120-2411331

0120-2505151

0120-2504005

(STD : 0120)



HaT.f7. (3rawon) DG (INVESTIGATION)

VARANASI Aayakar Bhawan, Magbool Alam Road, Varanasi-221002 (STD : 0542)

Yaduvansh Yadav

AddI.CIT(CR) varanasi.addlcit.cen@incometax.gov.in 0542-2507766

Arun Kumar

DCIT(CC), Varanasi varanasi.acit.cen@incometax.gov.in -

R. Aishwarya varanasi.ddit.inv1@incometax.gov.in 0542-2507065,
DDIT(Inv.)-1, Varanasi r.aishwarya@incometax.gov.in 0542-2500495

Utsav Pandey

DDIT(Inv.)-2, Varanasi (A/C) varanasi.ddit.inv2@incometax.gov.in -
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TaT.f. (3rarwom)

ALOK KUMAR

Pr. CCIT (OSD) (in-situ)
DGIT (Inv.), Mumbai
Saurabh Sharma
AddL.DIT(Inv.)(HQ)

Soumya Anand
DDIT(Inv.)(HQ)-1

Shriraman Kumar
DDIT(Inv.)(HQ)-2
Rajesh Kumar
PDIT(Inv.)-1

Chaitanya Medshikhar
DDIT(Inv.)(HQ)

Satpal Gulati
PDIT(Inv.)-2

Chaitanya Medshikhar
DDIT(Inv.)(HQ) O/o PDIT(Inv.)-2

Ashish Kumar
AddI.DIT(Inv.), U-1
Yaduraj Singh
AddIL.DIT(Inv.), Unit-2

Shambhu Yadav
AddlL.DIT(Inv.), Unit-3

Abi Rama Karthikeyan S.
AddI.DIT(Inv.), Unit-4

Rohit Kumar
AddI.DIT(Inv.), Unit-5

P. Suresh
AddI.DIT(Inv.), Unit-6

Vivek Singh
Addl.DIT(Inv.), U-7

Hiwase Anoop Sadashiv
Addl.DIT(Inv.), U-8

Priyanka Mashelkar
AddL.DIT(Inv.)(FAIU)-1

Priyanka Mashelkar
AddL.DIT(Inv.)(FAIU)-2 (A/C)

Yogendra T. Wakare
AddI.DIT(Inv.)(FAIU)-3

Yogendra T Wakare
AddI.DIT(Inv.)(FAIU)-4 (A/C)

Tushar Mohite
AddI.CIT(BPU)-1

Ajudiya Manish
AddI.CIT(BPU)-2

DG (INVESTIGATION)

Scindia House, Ballard Estate, Mumbai-400038

dgit.inv.mumbai@incometax.gov.in

mumbai.addldit.inv.hg@incometax.gov.in

dydit.hg.mumbai@incometax.gov.in

dydit.hg.mumbai@incometax.gov.in

mumbai.pdit.invi@incometax.gov.in

mumbai.ddit.inv.hq1@incometax.gov.in

mumbai.pdit.inv2@incometax.gov.in

mumbai.ddit.inv.hg2@incometax.gov.in

mumbai.addldit.inv1@incometax.gov.in

mumbai.addldit.inv2@incometax.gov.in

mumbai.addldit.inv3@incometax.gov.in

mumbai.addldit.inv4@incometax.gov.in

mumbai.addldit.invb@incometax.gov.in

mumbai.addldit.invé@incometax.gov.in

mumbai.addldit.inv7 @incometax.gov.in

mumbai.addldit.inv8@incometax.gov.in

mumbai.addldit.inv.faiu1@incometax.gov.in

mumbai.addldit.inv.faiu2@incometax.gov.in

mumbai.addldit.inv.faiu3@incometax.gov.in

mumbai.addldit.inv.faiu4@incometax.gov.in

mumbai.addicit.bpu1@incometax.gov.in

mumbai.addicit.bpu2@incometax.gov.in
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022-22615700
022-22621417

022-22616611

022-22616677

022-22616622

022-22615800
022-22616363

022-22616688

022-22616565

022-22616868

022-22617373

022-22617799

022-22619595

022-22616364

022-22619797

022-22619911

022-22045936

022-22042685

022-22040888

022-22040888

022-20821245

022-20821246

022-22039136

022-22072807



HaT.f1. (3rawon)

Ritesh Singh
DDIT(Inv.)-1(1)

Surendra Singh Charan
DDIT(Inv.)-1(2) (A/C)

Kanika Naroola
DDIT(Inv.)-1(3)

Thasni Shanavas
DDIT(Inv.)-1(4)

Darade Parmanand Pravin
DDIT(Inv.)-2(1)

Darade Parmanand Pravin
DDIT(Inv.)-2(2) (A/C)
Kumar Kislay
DDIT(Inv.)-2(3)

Pankaj Rathi
DDIT(Inv.)-2(4)
Jitendra Pandey
DDIT(Inv.)-3(1) (A/C)
Jitendra Pandey
DDIT(Inv.)-3(2)
Sunita Meena
DDIT(Inv.)-3(3)
Sunita Meena
DDIT(Inv.)-3(4) (A/C)
Shrikant Modak
DDIT(Inv.)-4(1)
Shrikant Modak
DDIT(Inv.)-4(2) (A/C)
Rubika Goyal
DDIT(Inv.)-4(3)
Rubika Goyal
DDIT(Inv.)-4(4) (A/C)
Jashwant Yadav
DDIT(Inv.)-5(1) & AlU
Zeba Khan
DDIT(Inv.)-5(2)
Ravindra Meena
DDIT(Inv.)-5(3) (A/C)
Ravindra Meena
DDIT(Inv.)-5(4)
Nimit Mehta
DDIT(Inv.)-6(1)

Nimit Mehta
DDIT(Inv.)-6(2) (A/C)

mumbai.ddit.inv1.1@incometax.gov.in

mumbai.ddit.inv1.2@incometax.gov.in

mumbai.ddit.inv1.3@incometax.gov.in

mumbai.ddit.inv1.4@incometax.gov.in

mumbai.ddit.inv2.1@incometax.gov.in

mumbai.ddit.inv2.2@incometax.gov.in

mumbai.ddit.inv2.3@incometax.gov.in

mumbai.ddit.inv2.4@incometax.gov.in

mumbai.ddit.inv3.1@incometax.gov.in

mumbai.ddit.inv3.2@incometax.gov.in

mumbai.ddit.inv3.3@incometax.gov.in

mumbai.ddit.inv3.4@incometax.gov.in

mumbai.ddit.inv4.1@incometax.gov.in

mumbai.ddit.inv4.2@incometax.gov.in

mumbai.ddit.inv4.3@incometax.gov.in

mumbai.ddit.inv4.4@incometax.gov.in

mumbai.ddit.inv5.1@incometax.gov.in

mumbai.ddit.inv5.2@incometax.gov.in

mumbai.ddit.inv5.3@incometax.gov.in

mumbai.ddit.inv5.4@incometax.gov.in

mumbai.ddit.invé.1@incometax.gov.in

mumbai.ddit.invé.2@incometax.gov.in
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022-20820593

022-20820649

022-20820672
022-20820735
022-20820672
022-20820735
022-20820745
022-20820745
022-20820747
022-20820764
022-20820654
022-20820716
022-20820737
022-20820712
022-22619797

022-20820679
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Khobragade Sanghamitra Ramdas

DDIT(Inv.)-6(3)

Ajit Naik
DDIT(Inv.)-6(4)
Desai Neha Diwakar
DDIT(Inv.)-7(1)
Desai Neha Diwakar
DDIT(Inv.)-7(2) (A/C)
Pratik Khamatkar
DDIT(Inv.)-7(3) (A/C)
Pratik Khamatkar
DDIT(Inv.)-7(4)
Shivia Hangloo
DDIT(Inv.)-8(1)
Pranav Vinod Thakare
DDIT(Inv.)-8(2)
Anurag Meena

DDIT(Inv.)-8(3)

Shivia Hangloo
DDIT(Inv.)-8(4) (A/C)

Sanjeev G Kamoji
DDIT(Inv.)(FAIU)-1(1)

Sanjeev G Kamoji
DDIT(Inv.)(FAIU)-1(2) (A/C)

Sanjeev G Kamoji
DDIT(Inv.)(FAIU)-1(3) (A/C)

Jitendra Sharma
DDIT(Inv.)(FAIU)-2(1)

Jitendra Sharma
DDIT(Inv.)(FAIU)-2(2) (A/C)

Jitendra Sharma
DDIT(Inv.)(FAIU)-2(3) (A/C)

Amit Kumar
DDIT(Inv.)(FAIU)-3(1)

Amit Kumar
DDIT(Inv.)(FAIU)-3(2) (A/C)

Amit Kumar
DDIT(Inv.)(FAIU)-3(3) (A/C)

C B Rex
DDIT(Inv.)(FAIU)-4(1)

C B Rex
DDIT(Inv.)(FAIU)-4(2) (A/C)

C B Rex
DDIT(Inv.)(FAIU)-4(3) (A/C)

Aditya Mangla
ACIT(BPU)-1

mumbai.ddit.inve.3@incometax.gov.in

mumbai.ddit.inve.4@incometax.gov.in

mumbai.ddit.inv7.1@incometax.gov.in

mumbai.ddit.inv7.2@incometax.gov.in

mumbai.ddit.inv7.3@incometax.gov.in

mumbai.ddit.inv7.4@incometax.gov.in

mumbai.ddit.inv8.1@incometax.gov.in

mumbai.ddit.inv8.2@incometax.gov.in

mumbai.ddit.inv8.3@incometax.gov.in

mumbai.ddit.inv8.4@incometax.gov.in

mumbai.ddit.inv.faiu1.1@incometax.gov.in

mumbai.ddit.inv.faiu1.2@incometax.gov.in

mumbai.ddit.inv.faiu1.3@incometax.gov.in

mumbai.ddit.inv.faiu2.1@incometax.gov.in

mumbai.ddit.inv.faiu2.2@incometax.gov.in

mumbai.ddit.inv.faiu2.3@incometax.gov.in

mumbai.ddit.inv.faiu3.1@incometax.gov.in

mumbai.ddit.inv.faiu3.2@incometax.gov.in

mumbai.ddit.inv.faiu3.3@incometax.gov.in

mumbai.ddit.inv.faiu4.1@incometax.gov.in

mumbai.ddit.inv.faiu4.2@incometax.gov.in

mumbai.ddit.inv.faiu4.3@incometax.gov.in

mumbai.dcit.bpu1@incometax.gov.in
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022-20820676

022-20820685

022-20820763

022-20820762

022-20820732

022-20820743

022-20820683
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022-20820711
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022-20821248
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Yashraj Nain
DCIT(BPU)-2

Surendra Singh Charan
DDIT (DIAL)

N JAYASANKAR
CCIT(Cen.)-l "¢

Rajesh Kumar
DCIT(HQ) O/o CCIT(C)-1 M«

GOPAL KRUSHNA DHALL
CCIT(Cen.)-2"°

S. Giridharan
DCIT(HQ)(Judl.)O/o CCIT(C)-2 “®

Subhakanta Sahu
PCIT(Cen.)- 72"

Sanjay Kumar
ACIT(Hq)(Judl.) *®

Virendra Ojha
PCIT (Cen.)-2 “®®

Arun U. Bende
DCIT(HQ) (Judl.) “®® (A/C)

Vinod Tanwani
PCIT(Cen.)-3 ®®

Sandhya Mathur
DCIT(HQ) (Judl.) “®®

Manish Mishra
PCIT(Cen.)-4 "®®

Garima Lekhwani
DCIT(Hq)(Judl.)O/o PCIT(C)-4 **®

Subhash KR
CIT(A)-47 " (AIC)
Bare Ganesh Sudhakar
CIT(A)-48 P2"

Dr. Amol B. Kirtane
CIT(A)-49 7™ (A/C)
K.C Selvamani
CIT(A)-50 B

Vinay Sinha
CIT(A)-51, Mumbai *®

Vijay Kumar Soni
CIT(A)-52, Mumbai *®

Dr. Yogesh Kamat
CIT(A)-53, Mumbai *®

Ramakrishna Bandi
CIT(A)-54, Mumbai =

DG (INVESTIGATION)

mumbai.dcit.bpu2@incometax.gov.in

mumbai.ddit.inv.dial@incometax.gov.in

mumbai.ccit.cen1@incometax.gov.in

mumbai.dcit.hg.cen1@incometax.gov.in

mumbai.ccit.cen2@incometax.gov.in

mumbai.dcit.hg.cen2@incometax.gov.in

mumbai.pcit.cen1@incometax.gov.in

mumbai.dcit.hg.judicial.cen1@incometax.gov.in

mumbai.pcit.cen2@incometax.gov.in

mumbai.dcit.hg.judicial.cen2@incometax.
gov.in

mumbai.pcit.cen3@incometax.gov.in

mumbai.dcit.hq.judicial.cen3@incometax.
gov.in

mumbai.pcit.cend@incometax.gov.in

mumbai.dcit.hq.judicial.cen4@incometax.gov.in

mumbai.cit.apl47@incometax.gov.in

mumbai.cit.apl48@incometax.gov.in

mumbai.cit.apl49@incometax.gov.in

mumbai.cit.apl50@incometax.gov.in

mumbai.cit.apl51@incometax.gov.in

mumbai.cit.apl52@incometax.gov.in

mumbai.cit.apl53@incometax.gov.in

mumbai.cit.apl54@incometax.gov.in
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TaT.f. (3rarwom)

B. Arun
AddI.CIT(CR)-1 "

Tamil Selvam S.
AddI.CIT(CR)-2 **"

Bhoomika Patel
Addl.CIT(CR)-3 “#®

Sourabh S. Agrawal
AddI.CIT(CR)-4 “®8

Saurabh Suryabhan Raskar
AddI.CIT(CR)-5 ¥®#

Mehul Bharat Jain
AddI.CIT(CR)-6 *#

Ajit Kumar
AddI.CIT(CR)-7 A<

Gurav Amit Sanjay
AddI.CIT(CR)-8 ¢

Adeeshwar Meena
DCIT(CC)-1(1)
Adeeshwar Meena
DCIT(CC)-1(2)

Rana Manharbhai Jivanbhai
DCIT(CC)-1(3) (A/C)

Rana Manharbhai Jivanbhai
DCIT(CC)-1(4)

Sandra Fernandes
DCIT(CC)-2(1)

Sandra Fernandes
DCIT(CC)-2(2) (A/C)

Salil Krishna Ahire
DCIT(CC)-2(3)

Sanjay Kumar
DCIT(CC)-2(4). "¢

Arun U. Bende

DC/AC (CC)-3(1) (A/C) &8
Arun U. Bende
DC/AC.(CC).3(2) "8
Subbarao Gururaj
DC/AC.(CC)-3(3) “®8
Subbarao Gururaj
DCIT(CC)-3(4) "*3(A/C)
Abhinav Mishra
DCIT(CC)-4(1) "*8(AIC)

Sanjay Ranchhodbhai Vaniya
DCIT(CC)-4(2) **®

mumbai.addicit.cen1@incometax.gov.in

mumbai.addicit.cen2@incometax.gov.in

mumbai.addicit.cen3@incometax.gov.in

mumbai.addicit.cen4@incometax.gov.in

mumbai.addicit.cen5@incometax.gov.in

mumbai.addicit.cen6@incometax.gov.in

mumbai.addicit.cen7@incometax.gov.in

mumbai.addicit.cen8@incometax.gov.in

mumbai.dcit.cen1.1@incometax.gov.in

mumbai.dcit.cen1.2@incometax.gov.in

mumbai.dcit.cen1.3@incometax.gov.in

mumbai.dcit.cen1.4@incometax.gov.in

mumbai.dcit.cen2.1@incometax.gov.in

mumbai.dcit.cen2.2@incometax.gov.in

mumbai.dcit.cen2.3@incometax.gov.in

mumbai.dcit.cen2.4@incometax.gov.in

mumbai.dcit.cen3.1@incometax.gov.in

mumbai.dcit.cen3.2@incometax.gov.in

mumbai.dcit.cen3.3@incometaxgov.in

mumbai.dcit.cen3.4@incometax.gov.in

mumbai.dcit.cen4.1@incometax.gov.in

mumbai.dcit.cen4.2@incometax.gov.in
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HaT.f1. (3rawon) DG (INVESTIGATION)

Keeriyat Smita Rajendranath

DCIT(CC)-4(3) “®®
Abhinav Mishra
DCIT(CC)- 4(4) *®®

P.K. Vinod Kumar
DCIT(CC)-5(1) ®&
Shashank Shekhar
DCIT(CC)-5(2) “®8

P.K. Vinod Kumar
DCIT (CC)-5(3) “** (A/C)
Sashank Shekhar
DCIT(CC)-5(4) “®** (AIC)
Rajesh Kumar

DC/AC (CC)-6(1) “5#
Vijay Kumar
DCIT(CC)-6(2) “®8
Vijay Kumar
DCIT(CC)-6(3) " (A/C)
Rajesh Kumar
DCIT(CC)-6(4) “®5 (A/C)
Basant Kumar Arya
DCIT(CC)-7(1) "¢ (A/C)
Basant Kumar Arya
DCIT(CC)-7(2)
Nagesh V. Kale
ACIT(CC)-7(3)

Nagesh V. Kale
ACIT(CC)-7(4)(AIC)
Garima Lekhwani
DCIT(CC)- 8(1)

H. S. Kelkar
ACIT(CC)-8(2)

Biswaijit Roy
DCIT(CC)-8(3)

H. S. Kelkar
DCIT(CC)-8(4) (A/C)

mumbai.dcit.cen4.3@incometax.gov.in

mumbai.dcit.cen4.4@incometax.gov.in

mumbai.dcit.cen5.1@incometax.gov.in

mumbai.dcit.cen5.2@incometax.gov.in

mumbai.dcit.cen5.3@incometax.gov.in

mumbai.dcit.cen5.4@incometax.gov.in

mumbai.dcit.cen6.1@incometax.gov.in

mumbai.dcit.cen6.2@incometax.gov.in

mumbai.dcit.cen6.3@incometax.gov.in

mumbai.dcit.cen6.4@incometax.gov.in

mumbai.dcit.cen7.1@incometax.gov.in

mumbai.dcit.cen7.2@incometax.gov.in

mumbai.dcit.cen7.3@incometax.gov.in

mumbai.dcit.cen7.4@incometax.gov.in

mumbai.dcit.cen8.1@incometax.gov.in

mumbai.dcit.cen8.2@incometax.gov.in

mumbai.dcit.cen8.3@incometax.gov.in

mumbai.dcit.cen8.4@incometax.gov.in

KBB : Kautilya Bhavan, Bandra Kurla Complex, Mumbai -400051

CGON :New CGO Bldg., Pratistha Bhavan, M.K. Road, Mumbai-400020

AMK : Aayakar Bhavan, M.K. Road, Mumbai-400 020

PBM : Pratistha Bhavan, Old CGO Bldg., M.K. Road, Mumbai-400 020.

EHM : Earnest House, NCPA Marg, Nariman Point, Mumbai-400 021.
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I¥ /99

PATNA

YOGESH KUMAR VERMA
DGIT(Inv.)

Lalit Kumar
Addl. DIT (Inv.) (Hars.)

Sanjay Kumar
ADIT (Inv.) (Hgrs)-1
Sanjay Kumar
ADIT (Inv.) (Hgrs)-2
Rakesh Kumar

ITO (Inv.) Hars.

Tushar Dhawal Singh
PDIT (Inv.) (A/C)

Kumar Brajesh Singh
ADIT (Inv.) (Hgrs)

Rajesh Kumar Jha
ITO (Inv.) Hars.

Saurabh Upadhyay
Addl. DIT(Inv.) Patna

Angad Kumar
ADIT(Inv.)Unit-1

Anjali

DDIT/ADIT(Inv.), Unit-2, Patna
Rajib Jain

PCIT(OSD) (in-situ)
CIT (appeal)-3 Patna *
Tushar Dhawal Singh
PCIT(Central)
Baleswar pandey
JCIT(in-situ) (Hars)
Manju Rani Sharma
ITO (Central)Hqrs.

Swati Kumari Sujata
AddI.CIT (CR)-1, Patna

Darp Narayan Mishra
DCIT, CC-1, Patna (A/C)

Amiya Kumar Sinha
DCIT(CC)-2, Patna

Darp Narayan Mishra
ACIT(CC)-3, Patna

Atul Kumar
JCIT(BPU),Patna

Kumari Sunita
DCIT(BPU), Patna (A/C)@

Atul Kumar
JDIT(FAIU), Patna(A/C)@

Patna-800001 (2504020-22, 2504024-25, 2504580-83)

dgit.inv.patna@incometax.gov.in

patna.addldit.inv.hg@incometax.gov.in

patna.adit.inv.hq1@incometax.gov.in

patna.adit.inv.hg2@incometax.gov.in

dgit.inv.patna@incometax.gov.in

patna.dit.inv@incometax.gov.in

patna.ddit.inv@incometax.gov.in

patna.ito.inv.hq.pdit@incometax.gov.in

patna.jdit.inv@incometax.gov.in

patna.ddit.inv1@incometax.gov.in

patna.ddit.inv2@incometax.gov.in

patna.cit.apl3@incometax.gov.in

patna.cit.cen@incometax.gov.in

patna.dcit.hg.cen@incometax.gov.in

patna.dcit.hg.cen@incometax.gov.in

patna.addicit.cen1@incometax.gov.in

patna.dcit.cen1@incometax.gov.in

patna.dcit.cen2@incometax.gov.in

patna.dcit.cen3@incometax.gov.in

patna.addicit.bpu@incometax.gov.in

patna.dcit.bpu@incometax.gov.in

patna.addldit.inv.faiu@incometax.gov.in
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Central Revenue Building, 3™ Floor, Birchand Patel Path,

(STD : 0612)

0612-2505544
0612-2504417

0612-2505349

0612-2505349

0612-2505349

0612-2505020
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0612-2504219

0612-2504006

0612-2504538

0612-2504538

0612-2504565

0612-2504469

0612-2234070

0612-2504149
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0612-2504841
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0612-2530585
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mailto:patna.adit.inv.hq1@incometax.gov.in
mailto:patna.adit.inv.hq2@incometax.gov.in

HaT.f7. (3rawon) DG (INVESTIGATION)

Angad Kumar

atna.ddit.inv.faiu@incometax.gov.in 0612-4508127
ADIT(FAIU), Patna (A/C)® P @ 9
* : 3rd Floor, C.R. Building, Birchand, Patel Path, Patna.
@ : 4th floor, Alankar Place, Boring Road, Patna-1

BHAGALPUR 4" Floor, Ma Suman Plaza, Tilka Manjhi, Bhagalpur-812001 (STD : 0641)

Kumari Sunita

DDIT (Inv.), Unit- Bhagalpur bhagalpur.ddit.inv@incometax.gov.in 0641-2611280
DHANBAD Room No. 401, 3rd floor, Ayakar Bhawan, LC Road, Dhanbad (STD : 0326)
Shubham Mohanka L i .
ADIT(Inv.), Unit- Dhanbad dhanbad.ddit.inv@incometax.gov.in 0326-2221147
Virendra Kerketta dhanbad.dcit.cen@incometax.gov.in 0326-2225154

ACIT, (CC)-Dhanbad

Ashish Kumar
ADIT(Inv.), Unit- Jamshedpur

Sudipto Aich
DCIT, (CC)-jamshedpur

Income Tax office, Bela Kothi, Ramkrishna Ashram Road, :
MUZAFFARPUR Muzaffarpur-842001 (STD : 0621)

Raj Kishore Gupta
ADIT(Inv.), Unit-Muzaffarpur

jamshedpur.ddit.inv@incometax.gov.in 0657-2432356

jamshedpur.dcit.cen@incometax.gov.in 0657-2220679

muzaffarpur.ddit.inv@incometax.gov.in 0621-2277584

David Toppo
DCIT, (CC)- Muzaffarpur

RANCHI 7th Floor, Aaykar Bhawan, 5 Main Road, Ranchi (STD : 0651)

Shubham Agrawal

muzaffarpur.dcit.cen@incometax.gov.in 0621-2505349

Addl. DIT(Inv.), Ranchi ranchi.addldit.inv@incometax.gov.in 0651-2332402
ESII('?Z:VF.{;ﬂi;-L Ranchi ranchi.ddit.invi@incometax.gov.in 0651-2332403
igsl'?ZivK)uTJi:tZ Ranch ranchi.ddit.inv2@incometax.gov.in 0651-2972944
ﬁzz:_sg;k( CK;')“SF ranchi.addlcit.cen@incometax .gov.in 0651-2332183
;acsl:_s(ggr)l_1 Ranchi ranchi.dcit.cen1@incometax.gov.in 0651-2330468
ggilr'???c}giz?ranchi ranchi.dcit.cen2@incometax.gov.in 0651-2330473
fgI"T‘i(tAi‘;seill‘g’aRanchi ranchi.addlcit.apl@incometax.gov.in 0651-2330619
* : CR, Building, 5-main Road, Ranchi
130

CONTENT



TaT.f. (3rarwom)

7th Floor, Aayakar Sadan, Bodhi Tower, 548/2B, Salaswary Park,

Alok Kumar
Pr.CCIT(OSD) (in-situ)
DGIT(Inv.), Pune (A/C)
Neha D Deshpande
Addl. DIT(Inv.)(Hars.)

Arshia Jakhu
DDIT(Inv.)(Hq)

Mohit Jain
CCIT(OSD)(in-situ)
PDIT (Inv.), Pune
Venugopal M. Naidu
DDIT(Inv.),(Hgrs.), Pune

Piyush Kumar Singh Yadav
AddL.DIT(Inv.), U-1, Pune

Mahadeo Dharurkar
DDIT(Inv.), U-1(1), Pune
Alpana Dubey

DDIT(Inv.), U-1(3), Pune
Mahadeo Dharurkar
DDIT(Inv.), U-1(2), Pune (A/C)
Jayesh S. Aher

DDIT(Inv.), U-1(4), Pune
Anand Prakash Upadhyay
AddI.DIT(Inv.), U-2, Pune
Prasad Subhash Menkudale
JDIT(OSD)(Inv.), U-2(1), Pune
Madhulika Akshay Kadam
ADIT(Inv.), U-2(2), Pune
Archana Niraj Parab
DDIT(Inv.), U-2(3), Pune
Archana Niraj Parab
DDIT(Inv.), U-2(4), Pune (A/C)
Anand Upadhyay

AddI.CIT (BPU), Pune (A/C)

Prasad Subhash Menkudale
DCIT (BPU), Pune (A/C)

Mugdha Kiran Sardeshpande
AddI.DIT(Inv.) (FAIU), Pune

Pranoti Sanjay Sankpal
DDIT(Inv.)-1, FAIU, Pune

Shrikant Madhav Kulkarni
DDIT(Inv.)-2, (FAIU), Pune

Munish Kumar Gupta
PCIT(Cen.), Pune

Sanjaykumar D Lokhande
DCIT (Hars.)(C), Pune

DG (INVESTIGATION)

Gultekdi, Pune-411037

pune.dgit.inv@incometax.gov.in

pune.addldit.inv.hg@incometax.gov.in

pune.ddit.inv.hg@incometax.gov.in

pune.pdit.inv@incometax.gov.in

vaishnavi.s.bankar@incometax.gov.in

pune.addldit.invi@incometax.gov.in

pune.ddit.inv1.1@incometax.gov.in

pune.ddit.inv1.3@incometax.gov.in

pune.ddit.inv1.2@incometax.gov.in

pune.ddit.inv1.4@incometax.gov.in

pune.addldit.inv2@incometax.gov.in

pune.ddit.inv.2.1@incometax.gov.in

pune.ddit.inv2.2@incometax.gov.in

pune.ddit.inv2.3@incometax.gov.in

pune.ddit.inv2.4@incometax.gov.in

pune.addicit.opu@incometax.gov.in

pune.dcit.bpu@incometax.gov.in

pune.addldit.inv.faiu@incometax.gov.in

pune.ddit.inv1.faiu@incometax.gov.in

pune.ddit.inv2.faiu@incometax.gov.in
pune.pcit.cen@incometax.gov.in
munish.k.guptal@incometax.gov.in

pune.dcit.cen.hg@incometax.gov.in
lokhande.dadaso@incometax.gov.in
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M M Chate

CIT (Appeal)-11, Pune pune.cit.apl11@incometax.gov.in 020-24263710
Manish Kumar Singh . . .

CIT (Appeal)-12, Pune pune.cit.apl12@incometax.gov.in 020-24261713
Saumya Pandey Jain . . .

Addl.CIT(CR)-1, Pune pune.addicit.cen1@incometax.gov.in 020-24263609
Manish Nandan Sahay . . .

DCIT CC-1(1), Pune pune.dcit.cen1.1@incometax.gov.in 020-24264617
Mahaveer Thakur . . )

DCIT GC-1(2), Pune pune.dcit.cen1.2@incometax.gov.in 020-24261616
Srinivas Pawar pune.dcit.cen1.3@incometax.gov.in

DCIT CC-1(3), Pune srinivas.pawar@incometax.gov.in 020-24268633
Shelake Ratnakar Bhimrao . . .

Addl.CIT(CR)-2, Pune pune.addicit.cen2@incometax.gov.in 020-24260613
Jayanti S. Kundhadiya . . .

DCIT GC 2(1), Pune pune.dcit.cen2.1@incometax.gov.in 020-24268630
Abhinav Kumar Gupta . . .

DCIT CC 2(2), Pune pune.dcit.cen2.2@incometax.gov.in 020-24263631
Merwyn Dominic Paes une.dcit.cen2.3@incometax.gov.in 020-24268632
DCIT CC- 2(3), Pune pune.defl.cens. ooV

Aiitha S Panicker pune.dcit.cen2.4@incometax.gov.in 020-24264632

DCIT(CC)-2(4)

Ground Floor, Aaykar Bhawan, Near Holly Cross High School,
AURANGABAD y Y J (STD : 0240)
Cantaonment, Aurangabad

Neetika Vilash

.ddit.i i .gov.i 240-237277

JCIT (0SD)(Inv.), U -1 aurangabad.ddit.inv@incometax.gov.in 0240-23 8
Neetika Vilash
JgI?F(IOaSDI)(aIrfv.), U-1(AIC) aurangabad.ddit.inv@incometax.gov.in 0240-2372778
Pratod P. Pawaskar . . .
DCIT (CC)-1 aurangabad.dcit.cen1@incometax.gov.in 0240-2373001
Vishnu H. Auti aurangabad.dcit.cen2@incometax.gov.in

0240-2370244
JCIT(OSD), (CC)-2 vishnu.h.auti@incometax.gov.in

2nd Floor, Rani Mansion, Near SBI Kalyan Main Branch, Kalyan-
KALYAN Murbad Road, Kalyan (West), Kalyan, Thane (Dist), Maharashtra (STD : 0251)

-421301

Rajashree R. Chavan
DDIT(Inv.), Kalyan (A/C)

KOLHAPUR IT Office, 1146-E, Vihar Building, Sykes Extension, Takala, Kolhapur

Sourabh Narayan Nayak

kalyan.ddit.inv@incometax.gov.in 0251-2328691

(STD : 0231)

JLDIT(Inv.), U-3, Kolhapur kolhapur.addldit.inv@incometax.gov.in 0231-2531653

Manish M. Rawat o . .

DDIT(Inv.), U-3(1), Kolhapur kolhapur.ddit.inv3.1@incometax.gov.in 0231-2531653

Murugeshwaran K. kolhapur.ddit.inv3.2@incometax.gov.in 0231-2531653

ADIT(Inv.), U-3(2), Kolhapur pur.aditinvs. 9oV

Murugeshwaran K o . )
kolhapur.ddit.inv3.3@incometax.gov.in 0231-2531653

ADIT(Inv.),U-3(3), Kolhapur(A/C)

Ramesh Porandla
DCIT CC, Kolhapur*

* : C.S. No. 622/623, 1st Floor, Shriram Heights, Shahuouri, Kolhapur

0231-2667553
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Room No. 113, RTTC (BSNL) Building, Seminary Hills near Balaji

V. Vivekanandan
PDIT(Inv.), Nagpur

Sheetal Sarin
Jt. DIT(Inv.), Nagpur

A. Balasubramanian
Jt. DIT(Inv.)-FAIU, Nagpur

A. Balasubramanian
JCIT(BPU), Nagpur(A/C)
Yadav Akash Bhaskar
DDIT(Inv.)(Hars.)
Srishti Chaurasia
DDIT(Inv.), U-1, Nagpur
Yashwant Munde

DDIT, U-2, Nagpur
Tharwal Nikhil Dashrath
DDIT(Inv.), U-3, Nagpur
Satish Gawande

ADIT, Amrawati Unit

Ravindra Hiralal Soni
DDIT(Inv.), FAIU-1, Nagpur

Mahesh M Nagrare
DDIT(Inv.), FAIU-2, Nagpur

Ravindra Hiralal Soni
DCIT(BPU), Nagpur(A/C)

V Vivekanandan

PCIT (Central), Nagpur™" (A/C)

Harshad S. Vengurlekar
CIT (A)-3, Nagpur

K. Syama Sundaram
ACIT(Hqg)(Admin), Nagpur

Bhushan Patil
AddI.CIT, CR-1, Nagpur

Mukesh Mamtani

DCIT, CC-1(1), Nagpur
Sanjay Bhagat

ACIT, CC-1(2), Nagpur

B.V. Rao

DCIT CC-1(3), Nagpur(A/C)
Bhushan Patil

AddI.CIT, CR 2, Nagpur (A/C)
Hari Krishna Kunde

DCIT, CC-2(1), Nagpur

R. Srinivasa Murthy
DCIT, CC-2(2), Nagpur

Temple, Nagpur -440006

nagpur.dit.inv@incometax.gov.in
v.vivekanandan@incometax.gov.in

nagpur.addldit.inv@incometax.gov.in

nagpur.addldit.inv.faiu@incometax.gov.in

nagpur.addicit.opu@incometax.gov.in

nagpur.ddit.hg.inv@incometax.gov.in

nagpur.ddit.inv1@incometax.gov.in

nagpur.ddit.inv2@incometax.gov.in

nagpur.ddit.inv3@incometax.gov.in
nikhil.d.tharwal@incometax.gov.in

akola.ddit.inv3@incometax.gov.in

nagpur.ddit.inv1.faiu@incometax.gov.in

nagpur.ddit.inv2.faiu@incometax.gov.in

nagpur.dcit.bpu@incometax.gov.in

nagpur.pcit.cen@incometax.gov.in

nagpur.cit.apl3@incometax. gov.in
harshad.av@incometax. gov.in.

nagpur.acit.cen.hg@incometax.gov.in

nagpur.addicit.cen1@incometax.gov.in

nagpur.dcit.cen1.1@incometax.gov.in
mb.mamtani@incometax.gov.in

nagpur.acit.cen1.2@incometax.gov.in
sanjay.k.bhagat@incometax.gov.in

nagpur.acit.cen1.3@incometax.gov.in

nagpur.addicit.cen1@incometax.gov.in

nagpur.dcit.cen2.1@incometax.gov.in

nagpur.dcit.cen2.2@incometax.gov.in
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0712-2564303
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0712-2992763

0712-2992766

0712-2992768

0721-2414313

0712-2992763

0712-2992763
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0712-2552686 (D)
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Mukesh Mamtani
DCIT (CC), Amravati™

*

akola.dcit.cen@incometax.gov.in 0712-2808542

> Income Tax Office, Civil Lines, Nagpur -440001
TRN : Aayakar Bhawan, Telangkhedi Road, Civil Lines, Nagpur -440001

Room No. 301, Shree Sai Shobhan Complex near Janlaxmi Bank, :
m Gadkari ChOWK' Nashik (STD . 0253)

Abhay S Nannaware nashik.addldit.inv@incometax.gov.in
AddI.DIT(Inv.), Nashik abhay.s.nannaware@incometax.gov.in
Rajepratap B. Wahane
DDIT(Inv.), U-1, Nashik
Sunita V. Langstieh
DDIT(Inv.), U-l, Nashik
Madhan Thirmanpalli
AddI.CIT(CR), Nashik

0253-2579814

nashik.ddit.inv1@incometax.gov.in 0253-2314866

nashik.ddit.inv2@incometax.gov.in 0253-2312900

nashik.addlcit.cen@incometax.gov.in

253-2579434
thirmanpalli.madhan@incometax.gov.in 0253-257943

Vivek Vamanrao Lokhande
DCIT (CC)-1, Nashik
Swati S. Deshmukh

DCIT (CC)-2, Nashik

* : Shree Sai Shobhan Complex. Gadkari Chowk Nashik

SOLAPUR

Manish M. Rawat
DDIT (Inv.), Solapur

Ashar |.T. Park, Wagle Industrial Estate, Road No.16Z, near Ambika
THANE Nagar, Thane -400604

Harshad S. Aaradhi
AddI.DIT/JDIT(Inv.), U-4, Thane

Munde Amit Angad
JCIT(OSD)(Inv.), U-4(1), Thane
Bharti Mahendra Ahuja
ADIT(Inv.), U-4(2), Thane

Jyoti R. Jadhav
ADIT(Inv.), U-4(3), Thane (A/C)

nashik.acit.cen1@incometax.gov.in 0253-2314866

nashik.dcit.cen2@incometax.gov.in 0253-2314866

Room No. 201, 3rd Floor, Unity Arcade, Hotagi Road, Opposite

(STD : 0217)

Sanchar Press, Solapur 413003.

solapur.ddit.inv@incometax.gov.in 0271-2310141

(STD : 022)

thane.addldit.inv4@incometax.gov.in 022-25805302

thane.ddit.inv4.1@incometax.gov.in 022-25805304

thane.ddit.inv.2@incometax.gov.in 022-25805308

thane.ddit.inv4.3@incometax.gov.in 022-25805308

Vinod L Pawar

AddI.CIT(CR) Thane 022-25805361

thane.addlcit.cen@incometax.gov.in
Rosely V Verghese
DCIT, CC-1, Thane

Santosh Vitthal Mali
ACIT, CC-2, Thane

Santosh Vitthal Mali

thane.dcit.cen1@incometax.gov.in 022-25805366

thane.dcit.cen2@incometax.gov.in 022-20813645

022-20813645

ACIT CC- 3, Thane (A/C)

Indu M. Singh
ACIT CC-4, Thane

thane.dcit.cen3@incometax.gov.in

thane.dcit.cen4@incometax.gov.in
indu.m.singh@incometax.gov.in
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Pr. CCIT (Exemption)

DEBJYOTI DAS
Pr.CCIT(Exemp.)

Sudhanshu Dhar Mishra
CIT(Hagrs)(Exemp.) Delhi

Novel Roy
AddI.CIT(Hqrs)(E), Delhi

Amaresh Kumar Srivastava

DCIT(Hgrs.) (E)
Shri Prakash Dubey
PCIT(OSD)(in-situ)
CIT(Exemp.) Delhi

V Nandkumar
CIT(Exemp.)Ahmedabad

Jeetendra Kumar
CIT(Exemp.) Bengaluru

Anoop Singh
CIT(Exemp.) Bhopal

Jaishree Sharma
CIT(Exemp.)Chandigarh

J Premanand
CIT(Exemp.) Chennai

Battula Bala Krishna
CIT(Exemp.) Hyderabad

Manoj Kumar Mahar
PCIT(OSD) (in-situ)
CIT(Exemp.) Jaipur
Shankar Prasad K
CIT(Exemp.) Kochi
Manish Kumar Jha
CIT(Exemp.), Kolkata
Mazhar Akram
CIT(Exemp.) Lucknow
Salil Mishra
PCIT(OSD)(in-situ)
CIT(Exemp.) Mumbai
Shiv Swaroop Singh
CIT(Exemp.) Patna

Nitin R Waghmode
CIT (Exemp.), Pune

. 7. 1. 3. (PE)
PR. CCIT (EXEMPTION)

R. No. 2504, E-2, Block, 25th Floor, Civic Centre,
New Delhi; ccit.exemption@incometax.gov.in

R. No. 2405 E-2, Block, 24th Floor, Civic Centre, New
Delhi. ; delhi.cit.exmp.hg@incometax.gov.in

R. No. 2506, E-2, Block, 25th Floor, Civic Centre, New
Delhi; delhi.addicit.exmp.hg@incometax.gov.in

Room No. 2507, E-2, Block, 25th Floor, Civic Centre,
New Delhi ; delhi.dcit.hg.ccit.exmp@incometax.gov.in

R. No. 2602, E-2, Block, 26th Floor, Civic Centre, New
Delhi. delhi.cit.exmp@incometax.gov.in

Aayakar Bhavan, Vejalpur, Anand Nagar Road,
Ahmedabad-380015
ahmedabad.cit.exmp@incometax.gov.in

6th Floor, Unity Building Annexe, Mission Road,
Bengaluru -560027; bangalore.cit.exmp@incometax.gov.in

Aayakar Bhawan, 47, Arera Hills, Hoshangabad Road,
Bhopal; bhopal.cit.exmp@incometax.gov.in

Aayakar Bhawan, Sector-17-E, Chandigarh ;
chandigarh.cit.exmp@incometax.gov.in

Il Floor, Annexe Building, Income Tax Office, No. 121,
M.G. Road, Nungambakkam, Chennai-600034;
chennai.cit.exmp@incometax.gov.in

2nd Floor, Aayakar Bhavan,Basheerbagh, Hyderabad
-500004; hyderabad.cit.exmp@incometax.gov.in

303A, 3rd Floor, Kailash Heights, Lal Kothi, Tonk Road,
Jaipur-302015 jaipur.cit.exmp@incometax.gov.in

Aayakar Bhawan, 4th Floor, Old Railway Station Road,
Kochi-682018; kochi.cit.exmp@incometax.gov.in

R.No. 6, 6th Floor, 10B Middleton Row, Kolkata-700071
kolkata.cit.exmp@incometax.gov.in

Pratyaksh Kar Bhawan, 57-Ram Tirth Marg,
Lucknow-226001; lucknow.cit.exmp@incometax.gov.in

6th Floor, MTNL Telephone Exchange, Cumballa Hill,
Pedder Road, Tardeo, Mumbai 400026.
mumbai.cit.exmp@incometax.gov.in

2nd Floor, C.R. Building, Beerchand Patel Path,
Patna-1; patna.cit.exmp@incometax.gov.in

IT office, PMT Building, Shankar Sheth Road, Pune-
411037; pune.cit.exmp@incometax.gov.in
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Centre,

New Delhi

011-23234631(T)
011-23234626(F)

011-23234741(T/F)

011-23234608(T)

011-23234613(T/F)

011-23234751(D)
011-23234753

079-26941608
079-26941609 (D)
079-27540915 (F)

080-22236280(T)
080-22865071(F)

0172-2544459(T)
0172-2544454(D)
0172-2544077 (F)

044-28338341(T)
044-28338569(F)

040-23425410

0141-2740869(T)
0141-2740243(F)

0484-2904528

033-22292926(T)
033-22291719(F)
0522-2724901(T)
0522-2724907(F)

022-23513360 (T)
022-24116047(F)

0612-2504934

020-29522815 (T)
020-27640921 (F)
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W, §. 3T, 3. (3feE. P.) _
PR. CCIT (INTL. TAXATION) (S )

o

DELHI 3" Floor, E-2 Bloc|

MONICA BHATIA

Pr. CCIT(IT), New Delhi delhi.pccit.it@incometax.gov.in 011-23234207
Kalpana Singh delhi.cit.it hq@incometax.gov.in 011-23234195
CIT(Hqrs.) -citiLhq -gov.

Ved Prakash . .

JCIT(Hars.) ved.prakash1@incometax.gov.in 011-23217313
Sumeet Panda . .

DCIT (Hg.) sumeet.panda@incometax.gov.in 011-23662052
Jitender Kumar R . .

PCIT(APA), Delhi-1 delhi.pcit.apal@incometax.gov.in 011-23212513
Rajesh Kumar Bhoot delhi.pcit.apa2@incometax.gov.in 011-23213367

PCIT(APA), Delhi-2

Gargi Sharma Goel

CIT(APA), Gurugram gurugram.cit.apa@incometax.gov.in -

Dr. Vedanshu Tripathi delhi.secretary.drp1@incometax.gov.in

CIT(DRP-1), Delhi-1 vedanshu.tripathi@incometax.gov.in 011-23235392
Rohit Garg

PCIT(OSD)(in-situ) delhi.secretary.drp1@incometax.gov.in 011-23218656
CIT(DRP-1), Delhi-2

Anima Barnwal . . .

CIT(DRP-1), Delhi-3 delhi.secretary.drp1@incometax.gov.in 011-23235016
Nikhil Kumar Govila ) . .

CIT(DRP-2), Delhi-1 delhi.secretary.drp2@incometax.gov.in 011-23235394
Saroj Kumar Dubey delhi.secretary.drp2@incometax.gov.in 011-23235393

CIT(DRP-2), Delhi-2
Shaveta Nakra Datta
PCIT(OSD)(in-situ) delhi.secretary.drp2@incometax.gov.in 011-23218760
CIT(DRP-2), Delhi-3

Siddharth Bhimsingh Meena
CIT(DR)(BAR-I), Delhi (AC)

Siddharth Bhimsingh Meena
CIT(DR)(BAR-II), Delhi

Bajleet Kaur . . . 011-23216684
CIT(A)-42, Delhi delhi.cit.apl42@incometax.gov.in 011-23216294

Surabhi Sharma

citdrbar1@incometax.gov.in 011-21610961

citdrbar2@incometax.gov.in 011-21610961

CIT(A)-43, Delhi delhi.cit.apl43@incometax.gov.in 011-23233688

zﬂ((%:?-zll(:rg:hi delhi.cit.apl44@incometax.gov.in 011-23215933

Eﬁ_e(‘:;lzn Noida noida.cit.apl2@incometax.gov.in 0120-2412401

g;ﬁ:;‘_g";'ij::;h kolkata.cit.apl22@incometax.gov.in 033-22177285
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T, 31T.37Th (37T, ) PR.CCIT(INTL. TAXATION)

PALLAVI AGARWAL
CCIT, Delhi (A/C)
Tanay Sharma
JCIT(OSD)

Rahul Kumar Meena
DCIT(HQ)-1 (A/C)
Babul Prasad Verma
DCIT(HQ)-2 (A/C)
Aditya Rana

ITO (HQ)
STy Now Dei e pot it @incometax goi s
Dr. Anjula Jain
CIT(IT)-2, New Delhi
Vipul Agarwal 11-23234362
Clq'L(JIT)?:, N:W Delhi (AC) delhi.cit.it3@incometax.gov.in 811-22224224(F)
Santosh Kumar

CIT(TP)-1, New Delhi

S K Zafarul Haque Tanweer
CIT(TP)-2, New Delhi
Chetan P. S. Rao 011-23234873
CIT(TP)-3, New Delhi delhi.cit.tp3@incometax.gov.in 011-23234893(F)

V. Vidhyadhar kolkata.cit.ittp@incometax.gov.in 033-24410045
CIT(IT&TP), Kolkata -CLIp -gov. 033-24410216 F

delhi.ccit.it@incometax.gov.in 011-23210522

delhi.ccit.it@incometax.gov.in 011-23234558

delhi.ccit.it@incometax.gov.in -

delhi.ccit.it@incometax.gov.in -

delhi.ccit.it@incometax.gov.in -

delhi.cit.it2@incometax.gov.in 011-23218660

delhi.cit.tp1@incometax.gov.in 011-23234879

delhi.cit.tp2@incometax.gov.in 011-23234884

& : 4th Floor, Samrat Hotel, 50B Kautilya Marg, Chankyapuri, New Delhi.
# : Aayakar Bhavan, A-2D, Sector-24, Noida-201301
@ : Aayakar Bhavan, Poorva 110, Shanty Pally, Kolkata-700107

MUMBAI Kautilya Bhavan, Bandra Kurla Complex, Mumbai -400051 (STD : 022)

NIRUPAMA KOTRU

CCIT(IT & TP), WZ, Mumbai (A/C) mumbai.ccit.it. wz@incometax.gov.in 022-26534911

Ulhas Moon

DCIT(HQ) to CCIT(IMWZ anagha.a.kinjawadekar@incometax.gov.in -

Alok Kumar

CIT(IT)-1, Mumbai mumbai.cit.it1@incometax.gov.in 022-26534946

Rahul Kumar

CIT(IT)-2, Mumbai mumbai.cit.it2@incometax.gov.in -

Sanjay Vishwas Rao Deshmukh
PCIT(OSD)(in-situ) mumbai.cit.it3@incometax.gov.in 022-26534850
CIT(IT)-3, Mumbai

Alok Kumar Lo . .
CIT(IT)-4, Mumbai (A/C) mumbai.cit.it4@incometax.gov.in 022-26534851
Ramapriya Raghavan . . .
CIT(TP)-1, Mumbai mumbeai.cit.tp1@incometax.gov.in 022-22825451
Ramapriya Raghavan . . .
CIT(TP)-2, Mumbai (A/C) mumbai.cit.tp2@incometax.gov.in 022-22020422
B. Jaya Ragavan o . )
CIT(TP)-3, Mumbai mumbai.cit.tp3@incometax.gov.in 022-22880206
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B Jaya Ragavan
CIT(TP)-4, Mumbai (A/C)
Gaurav Batham
PCIT(OSD)(in-situ)
CIT(A)-55, Mumbai

Amit Kumar Singh
CIT(A)-56, Mumbai

Shailja Rai
CIT(A)-57, Mumbai (A/C)

Arju Garodia
CIT(A)-58, Mumbai

Manish Sareen
PCIT(OSD)(in-situ)

CIT(DRP-1), Mumbai-1

Hemant Kumar Chimanlal Leuva
PCIT(OSD)(in-situ)

CIT(DRP-1), Mumbai-2

Byomakesh Pradipta Kumar Panda

CIT(DRP-1), Mumbai-3

Nischal B
CIT(DRP-2), Mumbai-1

Nimesh Yadav
CIT(DRP-2), Mumbai-2 (A/C)

Byomakesh Pradipta Kumar Panda

CIT(DRP-2), Mumbai-3 (A/C)

Manish Sareen
PCIT(OSD)(in-situ)

CIT(DRP-3), Mumbai-1

Hemant Kumar Chimanlal Leuva
PCIT(OSD)(in-situ)

CIT(DRP-3), Mumbai-2 (A/C)
Nimesh Yadav

CIT(DRP-3), Mumbai-3
Somogyan Pal

CIT(APA), Mumbai

Amrita Singh
CIT(DR) BAR I, Mumbai

Utture Mallikarjun Mahalingappa
CIT(IT&TP)-Pune P*

Kamlesh Makwana
CIT(IT&TP), Ahmadabad®

Chandravijay
CIT(A)-13, Pune ®
Vijay Kumar Singh
CIT(A)-13, Ahmedabad

PSR : Room No 301, BO Bhawan, Sector 47, Plot No 1, Pune Satara Road, Parvati Pune-411009
# : 28 & 29th Floor, World Trade Centre Cuffe Parade Mumbai-400 005
@ : Navjivan Trust Building, Ashram Road, Ahmedabad-380013
A : 3rd Floor, Aayakar Bhawan, Maharishi Karve Road, 400020
* : Earnest House, 5th Floor, Mumbai -400021
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mumbai.cit.tp4@incometax.gov.in

mumbai.cit.apl55@incometax.gov.in

mumbai.cit.apl56@incometax.gov.in

mumbai.cit.apl57 @incometax.gov.in

mumbai.cit.apl58@incometax.gov.in

mumbai.ito.hq.drp1@incometax.gov.in

mumbai.cit.drp1.2@incometax.gov.in

mumbai.cit.drp1.3@incometax.gov.in

mumbai.ito.hq.drp2@incometax.gov.in

mumbai.cit.drp2.2@incometax.gov.in

mumbai.cit.drp2.3@incometax.gov.in

mumbai.ito.hq.drp3@incometax.gov.in

mumbai.cit.drp3.2@incometax.gov.in

mumbai.cit.drp3.3@incometax.gov.in

mumbai.cit.apa@incometax.gov.in

citdrbar3@incometax.gov.in

pune.cit.ittp@incometax.gov.in

ahmedabad.cit.it.tp@incometax.gov.in

pune.cit.apl13@incometax.gov.in

ahmedabad.cit.apl13@incometax.gov.in

CONTENT

PR.CCIT(Intl. TAXATION)

022-22880206

022-22813756
022-22826221(F)

022-22120061

022-22817611
022-22826221(F)

022-22813758
022-22824640(F)

022-22167168

022-22167177

022-22167161

022-22167168

022-22167177

022-22167161

022-22167168

022-22167177

022-22167161

022-46003267

022-22043648
022-22043649

020-24231981/71
020-24231984

079-27540022
079-29911327(D)
020-24231986
020-24321985

079-29695010
079-29695136



T1.. 3T 37T (3. BT PR.CCIT(Intl. TAXATION)
C. R. Building, Queens Road, Bangalore-560001 .

VANDANA SAGAR
CCIT(IT), SZ, Bengaluru

Madhav C
DCIT(IT)(HQ)

Aseem Sharma

CIT(IT), Bengaluru "™
Aarsi Prasad
PCIT(OSD)(in-situ)
CIT(TP)-1, Bengaluru 5™
Shashi Saklani

CIT(TP)-2, Bangaluru ™

Azhar Zain Vayal Parambath
CIT(DRP-1) Bengaluru-1 **¢

Kailash P Gaikwad
CIT(DRP-1), Bengaluru-2 **¢

N Senthil Kumar
CIT(DRP-1), Bengaluru-3 ¢

N. Hemalatha
CIT(DRP-2), Bengaluru-1 ¢

Renuga Devi P
CIT(DRP-2) Bengaluru-2 “5¢

Guruprasad B. L.
CIT(DRP-2) Bengaluru-3 ¢

Sri Nandini Das
CIT(A)-12, Bengaluru #7°

S Senthil Kumaran
CIT(IT), Chennai %"

M K Biju
CIT(TP), Chennai "

Ann Mary Baby
CIT(A)-16, Chennai “#*¢

Katragadda Haritha
CIT(IT & TP), Hyderabad 28"

P Divahar
CIT(A)-10, Hyderabad ®&"

Somanath S Ukkali
CIT(APA)-Bengaluru Y8

bangalore.ccit.it@incometax.gov.in

bangalore.ccit.it@incometax.gov.in

banglore.cit.it@incometax.gov.in

banglore.cit.tp1@incometax.gov.in

banglore.cit.tp2@incometax.gov.in

banglore.cit.drp1.1@incometax.gov.in

banglore.cit.drp1.2@incometax.gov.in

banglore.cit.drp1.3@incometax.gov.in

banglore.cit.drp2.1@incometax.gov.in

banglore.cit.drp2.2@incometax.gov.in

banglore.cit.drp2.3@incometax.gov.in

banglore.cit.apl12@incometax.gov.in

chennnai.cit.it@incometax.gov.in

chennai.dit.tp@incometax.gov.in

chennai.cit.apl16@incometax.gov.in

hyderabad.cit.it.tp@incometax.gov.in

hyderabad.cit.apl10@incometax.gov.in

banglore.cit.apa@incometax.gov.in

BMTC : BMTC Building, 80 Ft Road, 6th Floor, Koramangala, Bengaluru-560095

KSK : Kendriya Sadan, 4th Floor, ‘C’ Wing, 17th Main, Koramangala, Bangalore-560 034.

uBB 2 5th Floor, Unity Building Annexe, Mission Road, Bangalore

BSNL : 5th Floor, BSNL Tower -1, BSNL Building, No 16 Greams Road, Chennai-600006

BBH : 5th Floor, Aayakar Bhavan,Opp: Lb Stadium, Basheerbagh, Hyderabad

ABNC 2 lind Floor, Main Building, Aayakar Bhawan, Nungambakkam, Chennai-600034
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080-22868782

080-22868276

080-25625021

080-25625015

080-25626433

080-25507751

080-25507752

080-25507753

080-25505731

080-25505732

080-25505733

080-25626404

044-28295200

044-28295241

044-28338448

040-23425669
040-23425466

040-23425324
040-23425336

080-22221168
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RAJESHWAR YADAV
Pr. CCIT (NaFAC)

Sanjeev Sharma
ITO (Hq)

Sarita Kumari
CIT(NaFAC)-1

Arvind Kumar Singh
Addl. CIT (NaFAC)-1(1) & 1(2)

Sandeep Arora
ACIT (NaFAC)-1(1)(2),
1(1)(1) [A/C], 1(2)(2) (A/C)

Anusha Khurana
PCIT(NaFAC)-2

D. K. Srivastava
AddI.CIT (NaFAC)-2(1), 2(2)

Sujit Malik
ACIT(NaFAC)-2(1)(2) & 2(2)(2) 2(1)(1)
& 2(2)(1)

Ram Mohan Singh
PCIT(NaFAC)-3

Dipi Agarawal
CIT(OSD) (NaFAC)-3(1) & 3(2)

A.D. Kishore
ACIT (NaFAC)-3(1)(1), 3(1)(2), 3(2)(1)
&3(2)(2)

Sarita Kumari
CIT(NaFAC)-4 (A/C)

Giresh Kumar Kohli
Addl. CIT -4(1) & 4(2)

Manjeet Kaur
ACIT 4(1)1), 4(1)(2), 4(2)(1) & 4(2)(2)

NATIONAL FACELESS ASSESSMENT
CENTRE (NaFAC)

4th Floor, Mayur Bhawan, Connaught Circus,
New Delhi-110001

delhi.pccit.neac@incometax.gov.in

delhi.ito.hq.pccit.neac@incometax.gov.in

delhi.cit.neac@incometax.gov.in

delhi.addlcit1.neac@incometax.gov.in

delhi.dcit2.1.neac@incometax.gov.in
delhi.dcit1.2.neac@incometax.gov.in
delhi.dcit1.1.neac@incometax.gov.in

delhi.cit2.neac@incometax.gov.in

delhi.addlcit2.1.neac@incometax.gov.in
delhi.addlcit2.2.neac@incometax.gov.in

delhi.dcit2.1.1.neac@incometax.gov.in
delhi.dcit2.2.1.neac@incometax.gov.in
delhi.dcit2.1.2.neac@incometax.gov.in
delhi.dcit2.2.2.neac@incometax.gov.in

delhi.cit3.neac@incometax.gov.in
delhi.addlcit3.1.neac@incometax.gov.in

delhi.addlcit3.2.neac@incometax.gov.in

delhi.dcit3.1.1.neac@incometax.gov.in
delhi.dcit3.1.2.neac@incometax.gov.in
delhi.dcit3.2.1.neac@incometax.gov.in
delhi.dcit3.2.2.neac@incometax.gov.in

delhi.cit4.neac@incometax.gov.in
delhi.addlcit4.1.neac@incometax.gov.in

delhi.addlcit4.2.neac@incometax.gov.in

delhi.dcit4.1.1.neac@incometax.gov.in,
delhi.dcit4.1.2.neac@incometax.gov.in
delhi.dcit4.2.1.neac@incometax.gov.in
delhi.dcit4.2.2.neac@incometax.gov.in
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011-23411035

011-23411033

011-23411026

011-24363514

011-23411028

011-23411053

011-23411083

011-23411075

011-23411055

011-23411059

011-23411061

011-23234425

011-23411065

011-23411063
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NATIONAL FACELESS APPEAL {’-“
CENTRE (NFAC)

C-Block, 4th Floor, S.P. M. Civic Center, New Delhi-110001
(Pr.CCIT Region Delhi)

JAHANZEB AKHTAR delhi.pccit.nfac@incometax.gov.in 011-23221452 D

PR.CCIT(NFAC) °¢ 011-23221450
Binod Kumar L . ) 011-23221453 (D)
CIT(NFAC) & delhi.cit.nfac@incometax.gov.in 011-23221454
Sangeeta Yadav . . . .

Addl. CIT delhi.addlcit.nfac@incometax.gov.in 011-23221455

g CNI'TMee”a delhi.dcit.nfac@incometax.gov.in 011-23221457
Tanmay Kale R . )

ACIT delhi.dcit2.nfac@incometax.gov.in 011-23221459
Frag"ees" Kumar Pandey delhi.ito.hq.cit.nfac@incometax.gov.in 011-23221464

Ajay Kumar Thakur
ITO

Hitesh Kaushik
ITO

delhi.ito.hq.pccit.nfac@incometax.gov.in

delhi.ito.hq.pccit.nfac@incometax.gov.in 011-23221462
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Pr. CCsIT (CCA)
(18 regions at a Glance)

Name/ Designation Office Address Phone/Mob.

Satish Sharma
Pr. CCIT, Gujarat

Preeti Garg

Pr.CCIT, Karnataka & Goa

Sumeet Kumar

Pr. CCIT, MP & Chhattisgarh (A/C)
M. Anil Kumar

Pr. CCIT, Odisha (A/C)

Ashok Kumar Saroha

Pr. CCIT, NWR, Chandigarh

Preeti Garg

Pr. CCIT, Tamil Nadu & Puducherry
(A/C)

Anand Jha

Pr. CCIT, Delhi

Surabhi Varma Garg

Pr. CCIT, NER (A/C)

M. Anil Kumar

Pr.CCIT, (AP&Telangana)
Sumeet Kumar

Pr. CCIT, Rajasthan

Aparna Karan
Pr. CCIT (UP West & UK)

Peeyush Jain
Pr. CCIT, Kerala

Surabhi Varma Garg
Pr.CCIT, WB & Sikkim

Aparna Karan
Pr. CCIT, UP(East), Lucknow (A/C)

Malathi R. Sridharan
Pr. CCIT, Mumbai

Dr. Narender Kumar
Pr. CCIT, Nagpur (A/C)

Jayant Misra
Pr. CCIT, Bihar & Jharkhand

Malathi R. Sridharan
Pr. CCIT Pune (A/C)

P.B. No. 211, Aayakar Bhawan, Ashram Road,
Ahmedabad-380009; ahmedabad.pccit@incometax.gov.in
C.R. Building, No. 1 Queen’s Road, Bengaluru-560001
bangalore.pccit@incometax.gov.in

Aaykar Bhawan, 47, Arera Hills, Hoshangabad Road,
Bhopal; bhopal.pccit@incometax.gov.in

Aayakar Bhawan, Rajaswa Vihar, Bhubaneswar-751 007
bhubaneshwar.pccit@incometax.gov.in

Aayakar Bhawan, Sector-17-E, Chandigarh
chandigarh.pccit@incometax.gov.in

Aayakar Bhawan 121, Mahatma Gandhi Road,
Nungambakkam, Chennai-600034
chennai.pccit@incometax.gov.in

C.R. Building, I.P. Estate, New Delhi-110002
delhi.pccit@incometax.gov.in

1st Floor, Aayakar Bhawan, Christian Basti, G.S. Road,
Guwahati-781005; ccit.guwahati@incometax.gov.in

10th Floor, C-Block, I.T. Towers, 10-2-3, A.C. Guards,
Hyderabad-500004; hyderabad.pccit@incometax.gov.in
Income Tax Office, Ist Floor, Room No. 101, NCRB, Jaipur;
jaipur.pccit@incometax.gov.in

16/69, Aayakar Bhawan, Civil Lines, Kanpur-208001
kanpur.pccit@incometax.gov.in

Aayakar Bhawan, 8th Floor, Old Railway Station Road,
Kochi-682018; kochi.pccit@incometax.gov.in

Aayakar Bhawan, P-7, Chowringhee Square,
Kolkata-700069; kolkata.pccit@incometax.gov.in

Aayakar Bhawan, 5-Ashok Marg, Lucknow-226001
lucknow.pccit@incometax.gov.in

3rd Floor, Aayakar Bhawan, Maharishi Karve Road,
Mumbai-400020 ; mumbai.pccit@incometax.gov.in

Aayakar Bhawan, Telankhedi Road Civil Lines,
Nagpur-440001 ; nagpur.pccit@incometax.gov.in

Central Revenue Building, Birchand Patel Path,
Patna-800001; patna.pccit@incometax.gov.in

Aayakar Bhawan 12, Sadhu Vaswani Chowk Pune-411 001
pune.pccit@incometax.gov.in

* As appearing in order of sequence of Field Stations.
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079-27546340

080-22869239

0755-2554597

0674-2589925

0172-2701645

044-28338301

011-23378587

0361-2345106

040-23237946

0141-2385022

0512-2985244

0484-2390176

033-22136148

0522-2466027

022-22017654

0712-2563865

0612-2504447

020-26125898
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Hes weIF T
FIELD STATIONS -

_3|6|3|”3 P.B. No. 211, Aayakar Bhawan, Ashram Road, Ahmedabad-380009 (STD : 079)
AHMEDABAD (EPABX : 27546665) (Pr. CCIT Region Gujarat) '

SATISH SHARMA ahmedabad.pccit@incometax.gov.in 079-29695095
Pr. CCIT, Gujarat P -gov- 079-27546340

Vijay Kumar Jaiswal

PCIT(OSD)(in-situ) ahmedabad.cit.co.admin@incometax.gov.in 079-27546244
CIT (Admn.&TPS), Ahmedabad
Hargovind Singh ahmedabad.addlcit.ng.admin@incometax.

AddI/Jt.CIT(HQ)(Admn.) gov.in 079-29695011
Ashish Kumar Pandey

AddI/JtCIT (HQ) (Personnel) ahmedabad.addlcit.hg.pers@incometax.gov.in  079-29695013

Hrishikesh Hemant Patki ahmedabad.addicit.hq.coord@incometax.gov.

79-2 14
Addl. CIT(HQ)( Coord. & TPS) in 079-296950
Suryakant Pawar

DCIT (HQ)(Admn) ahmedabad.dcit.hg.admin@incometax.gov.in 079-29695021

Toral Pansuriya
DCIT (HQ) (Personnel)

Ongkar Nath

DCIT (HQ)(Coordination)
Suryakant Pawar

DCIT (HQ)(Estate) (A/C)

Sachdev Sharma
ITO (HQ)(Admn.)

ahmedabad.dcit.hq.pers@incometax.gov.in 079-29695022

ahmedabad.dcit.hq.coord@incometax.gov.in 079-29695023

ahmedabad.dcit.hg.estate@incometax.gov.in 079-29695024

ahmedabad.ito.hg.admin@incometax.gov.in 079-27546502

Satheesan M Nair

ITO (HQ)(Personnel) ahmedabad.ito.hq.pers@incometax.gov.in 079-27546213
Ayyappan V. Nair ahmedabad.ito.hq.coord@incometax.gov.in 079-27540745
ITO (HQ)(Co-ordination) Ao-na. gov-
Jagdish K Bhatia . . .
ITO ( Welfare) ahmedabad.ito.welfare@incometax.gov.in 079-27546640
M K Rathod . ’ .
ITO (PRO) ahmedaabad.ito.pro@incometax.gov.in 079-27546745
Mudaliar Subramani . . .
ITO (PG & TPS) ahmedabad.ito.swcc.tps@incometax.gov.in 079-27540125
SUSHIL KUMAR MADHUK . . .
CCIT-1, Ahmedabad ahmedabad.ccit1@incometax.gov.in 079-26941708
RAJESH KUMAR GUPTA . . .
CCIT-2, Ahmedabad ahmedabad.ccit2@incometax.gov.in 079-29695003
APARNA MITTAL AGARWAL
Pr.CCIT(OSD) (in-situ) ahmedabad.ccit.tds@incometax.gov.in 079-27546826
CCIT(TDS), Ahmedabad
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Bhuvnesh Kulshreshtha
PCIT-1, Ahmedabad

Swati Joshi
PCIT-3, Ahmedabad

Deepak Sutariya
PCIT(Judicial) (A/C)

Alpesh Kumar Parmar
CIT DR(ITAT) -1, Ahmedabad

Ram Prakash Rastogi
CIT DR(ITAT) -2, Ahmedabad

Das Rignesh Kalpesh
CIT DR(ITAT) -3, Ahmedabad

Sher Singh
CIT DR(ITAT) -4, Ahmedabad

Deepak Sutariya
PCIT(Audit), Ahmedabad

Prathvi Raj Meena
CIT(TDS), Ahmedabad

RITA KUMARI DOKANIA
CCIT(OSD)(in-situ)
PCIT (AU)-1, Ahmedabad

Rajeev Benjwal
PCIT (AU)-2, Ahmedabad

RITA KUMARI DOKANIA
CCIT(OSD)(in-situ)
PCIT (AU)-3, Ahmedabad *** (A/C)

RITA KUMARI DOKANIA
CCIT(OSD)(in-situ)
PCIT (AU)-4, Ahmedabad " (A/C)

RITA KUMARI DOKANIA
CCIT(OSD)(in-situ)
PCIT (AU)-5, Ahmedabad “* (A/C)

Rajeev Benjwal
PCIT(VU) 1, Ahmedabad *** (A/C)

Rajeev Benjwal
PCIT(RU)-1, Ahmedabad (A/C)

Darsi Suman Ratnam

CIT(Appeal), Unit-1, Ahmedabad **
Pallavi

CIT(Appeal), Unit-2, Ahmedabad
Sanjay Kumar Lal
PCIT(OSD)(in-situ)

CIT(Appeal), Unit-3, Ahmedabad
Rajeev Benjwal

CIT(Appeal), Unit-4, Ahmedabad
Ajai Pratap Singh

CIT(Appeal), Unit-5, Ahmedabad "

ahmedabad.pcit1@incometax.gov.in

ahmedabad.pcit3@incometax.gov.in

ahmedabad.cit.judicial@incometax.gov.in

ahmedabad.cit.dr.itat1@incometax.gov.in

ahmedabad.cit.dr.itat2@incometax.gov.in

ahmedabad.cit.itat3@incometax.gov.in

ahmedabad.cit.itat4 @incometax.gov.in

ahmedabad.pcit.audit@incometax.gov.in

ahmedabad.cit.tds@incometax.gov.in

ahmedabad.pcit1.au.reac@incometax.gov.
in

ahmedabad.pcit2.au.reac@incometax.gov.in

ahmedabad.pcit3.au.reac@incometax.gov.
in

ahmedabad.pcit4.au.reac@incometax.gov.
in

ahmedabad.pcit5.au.reac@incometax.gov.
in

ahmedabad.pcit1.vu.reac@incometax.gov.in

ahmedabad.pcit1.ru.reac@incometax.gov.in

ahmedabad.cit1.appeal.unit@incometax.gov.in

ahmedabad.cit2.appeal.unit@incometax.gov.in

ahmedabad.cit3.appeal.unit@incometax.gov.in

ahmedabad.cit4.appeal.unit@incometax.gov.in

ahmedabad.cit5.appeal.unit@incometax.gov.in
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FIELD STATIONS

079-26941209

079-26306769

079-29695007

079-26581651

079-26581651

079-26581651

079-26581651

079-26941703

079-27542646

079-26303098

079-26303564

079-26941409

079-26941509

079-26941604

079-26941309

079-26302935

079-26941204

079-26941404

079-26306129

079-26307246

079-26941504



Hies ¥ FIELD STATIONS

I S S N
Ram Prakash Rastogi
CIT(Appeal), Unit-6, Ahmedabad®®  ahmedabad.cit6.appeal.unit@incometax.gov.in  079-26941304
(AIC)
Deepak Sutariya
CIT(Appeal), Unit-7, Ahmedabad ™
Jai Singh
CIT(Appeal), Unit-8, Ahmedabad ™

ahmedabad.cit7.appeal.unit@incometax.gov.in  079-26306510

ahmedabad.cit8.appeal.unit@incometax.gov.in  079-26303448

Neehar Ranjan Pandey
CIT(Appeal), Unit-9, Ahmedabad™  ahmedabad.cit9.appeal.unit@incometax.gov.in  079-26303714
(AIC)

Deepak Tiwari . i
h .cit10. . .
CIT(Appeal),Unit-10, Ahmedabad #  2nmedabad.citi0.appeal.unit@incometax 079-26304524
gov.in
(A/C)
Shramdeep Sinha
hmedabad.cit.apl11@i tax.gov.i 079-29695009
CIT(Appeal), Unit-11, Ahmedabad  2medabad.cit:apl1@incometax.gov.in
Durga Dutt . . .
CIT(A)-12, Ahmedabad ahmedabad.cit.apl12@incometax.gov.in 079-29695010
Vijay Kumar Singh . . .
CIT(A)-13, Ahmedabad ahmedabad.cit.apl13@incometax.gov.in 079-29695136
AVA : Aaykar Bhavan, Vejalpur, Ahmedabad-380015
PBA ! Pratyakshkar Bhavan, Ambawadi, Ahmedabad-380051

: 1st Floor Natureview Building (opp.) Bata show Room, Ashram Road Ahmedabdad

_m%ﬂmw Nature View Building, Ashram Road, Ahmedabac-380013
. . (STD : 079)
GANDHINAGAR (Pr. CCIT Region Gujarat)

Swati Joshi gandhinagar.pcit1.au.reac@incometax.
PCIT, (AU)-1 gov.in 079-26303564
Sanjay Punglia gandhinagar.cit1.appeal.unit@incometax.gov.

079-26570917
CIT(Appeal), Unit-1 (A/C) in

_‘_’I R 401, Manek Center 4th Floor, Jawahar Road, Jamnagar (STD : 0288)
JAMNAGAR (Pr. CCIT Region Gujarat) ’

Alok Singh
PCIT, Jamnagar

jamnagar.pcit@incometax.gov.in 0288-2551845

Sanjay K Lal
CIT(Appeals) Unit-1 (A/C)

RAJKOT

jamnagar.cit1.appeal.unit@incometax.gov.in -

Aayakr Bhavan, Race Course Road, Rajkot-360001
(Pr. CCIT Region Gujarat)

(STD : 0281)
PBX :2444411

ish K | 281-24581
Satish K Goya rajkot.ccit@incometax.gov.in 028 58165

CCIT, Rajkot 0281-2476733
IAD\I('CJ,:SI'—S;?QRijot rajkot.cit1@incometax.gov.in 0281-2456008
Sanjay Punglia . S . .

CIT(DR), ITAT, Rajkot =% rajkot.pcit.dr.itat@incometax.gov.in 0281-2431010
élé:):fr(spl\rbg)r_]1‘ Rajkot (AIC) rajkot.pcit1.au.reac@income tax.gov.in 0281-2451305
Sanjay Kumar 0281-2411210

rajkot.cit1.appeal.unit@incometax.gov.in

CIT(Appeal), Unit-1, Rajkot 0281-2476177
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Sanjay Kumar
CIT(Appeal), Unit-2, Rajkot (A/C)
AER : Amruta Estate 5th Floor Nr. Girnar Cinema M.G. Road, Rajkot-360001

| T | AcyokorBrawan Mara o, Opp New Ol Hospal,Surt
i i (STD : 0261)
SURAT (Pr. CCIT Region Gujarat)

RAJARSHI DWIVEDY

rajkot.cit2.appeal.unit@incometax.gov.in 0281-2411217

CCIT, SURAT surat.ccit@incometax.gov.in 0261-2653600
ggelz;ir’asl?;f;:tshan Mishra surat.pcit1@incometax.gov.in 0261-2652289
g’lﬁ_k(eDS;):f_;_i:T)’ Surat surat.cit.dr.itat@incometax.gov.in 0261-2780314
ggf?&rz E :‘”;:f:t ':";g;a surat.pcit1.au.reac@incometax.gov.in 0261-2655133
Abhay Kumar Thakur surat.pcit1.vu.reac@incometax.gov.in 0261-2878425

PCIT(VU)-1, Surat

Ravikant Gupta

CIT (Appeal), Unit-1, Surat

Ravi Kant Gupta

CIT (Appeal), Unit-2, Surat

Jai Singh

CIT (Appeal), Unit-3, Surat (A/C)
Ashish V. Pophare

CIT (Appeal), Unit-4, Surat (A/C)

surat.cit1.appeal.unit@incometax.gov.in

surat.cit2.appeal.unit@incometax.gov.in

surat.cit3.appeal.unit@incometax.gov.in 0261-2878602

surat.cit4.appeal.unit@incometax.gov.in -

Aayakr Bhawan, Race Course Circle, Vadodara-390007

VADODARA (Pr. CCIT Region Guijarat) (STD : 0265)

DIVYA BAJPAI

CCIT, Vadodara
BHAVNA C. YASHROY
CCIT(OSD)(in-situ) baroda.pcit1@incometax.gov.in
PCIT-1, Vadodara
Praveen Verma
CIT(TDS), Vadodara "
BHAVNA C. YASHROY
CCIT(OSD)(in-situ) baroda.pcit1.au.reac@incometax.gov.in 0265-2358558
PCIT(AU)-1, Vadodara (A/C)

BHAVNA C. YASHROY

CCIT(OSD)(in-situ) baroda.pcit1.ru.reac@incometax.gov.in 0265-2358558
PCIT, (RU)-1, Vadodara (A/C)
Ashesh Rajesh Rewar

CIT(Appeal), Unit-1, Vadodara
Pushpendra Singh Choudhary
CIT(Appeal), Unit-2, Vadodara

Prem Prakash Meena

CIT(Appeal), Unit-3, Vadodara
Prem Prakash Meena

CIT(Appeal), Unit-4, Vadodara (A/C)

Ravinder Sindhu
CIT(Appeal), Unit-5, Vadodara (A/C)

mcv : Maruti Chambers Kala Ghoda, Vadodara 390001

baroda.ccit@incometax.gov.in 0265-2323691

0265-2338828
0265-2330960

baroda.cit.tds@incometax.gov.in 0265-2438389

vadodara.cit1.appeal.unit@incometax.gov.in 0265-2325319

vadodara.cit2.appeal.unit@incometax.gov.in 0265-2993542

vadodara.cit3.appeal.unit@incometax.gov.in 0265-2990273

vadodara.cit4.appeal.unit@incometax.gov.in 0265-2993645

vadodara.cit5.appeal.unit@incometax.gov.in 0265-2327637
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_ Palak Arcade, Pali Hill, Shantinagar, Tithal Road, Valsad-396001 (STD: 02632)
VALSAD (Pr. CCIT Region Gujarat)

Abhay Kumar Thakur

PCIT, Valsad abhay.k.thakur@incometax.gov.in 0263-252349
Ravinder Sindh
C?I\'”(rl\;geallr)], Ulrj1it-1, Valsad valsad.cit1.appeal.unit@incometax.gov.in
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BENGALURU

PREETI GARG

Pr.CCIT (Karnataka & Goa)

Praveen Karanth
CIT(Admn & TPS)
Anuj M
Jt..CIT(HQ)(Admin)
Karthick N
Jt.CIT(HQ)(Tech)
Anuj M
Jt..CIT(HQ)(Vig.) (A/C)
Anand
DCIT(HQ)(Admin)
Anand
DCIT(HQ)(vig.) (A/C)
Bharathi S
DCIT(HQ)(Tech)
Vishnu M
DCIT(HQ)(Infra)
Rathi N

ITO(HQ)(PR)

Tarun Kumar Sharma
ITO(HQ)(Protocol)

Avvari Sreenivasa Rao
PCIT(Judicial)

Kalpana Kataria
PCIT(Audit)

Bandana Deori
Jt.CIT(Judicial)

Anuj M

Jt.CIT(CO & TPS) (A/C)

SHISHIR DHAMIJA
CCIT-1, Bengaluru

Amrita Ranjan
PCIT-1,Bengaluru

Susan D George
PCIT-2, Bengaluru

Mathivanan M
PCIT-3, Bengaluru (A/C)

PRISCILLA SINGSIT
Pr.CCIT (OSD) (in-situ)
CCIT-2, Bengaluru

SANJEEV SINGH
CCIT(TDS)

Manjunath Karkihalli
CIT(TDS), Bengaluru

EAC)

(PBX: 22864273) (Karnataka & Goa)
bangalore.pccit@incometax.gov.in
bangalore.cit.admin.tps@incometax.gov.in

bangalore.addlcit.hg.admin@incometax.gov.in

bangalore.addlcit.hqg.tech.pccit@incometax.
gov.in

bangalore.addlcit.hq.vig@incometax.gov.in
bangalore.dcit.hq.pccit@incometax.gov.in
bangalore.dcit.hqg.vig@incometax.gov.in
bangalore.dcit.hqg.tech@incometax.gov.in
bangalore.dcit.hg.infra@incometax.gov.in
bangalore.ito.pro@incometax.gov.in
bangalore.ito.hq.protocol@incometax.gov.in
bangalore.pcit.judicial@incometax.gov.in
bangalore.cit.audit@incometax.gov.in
bangalore.addlcit.judicial@incometax.gov.in
bangalore.addlcit.co.tps@incometax.gov.in
bangalore.ccit1@incometax.gov.in
bangalore.pcit1@incometax.gov.in
bangalore.pcit2@incometax.gov.in

bangalore.pcit3@incometax.gov.in

bangalore.ccit2@incometax.gov.in

bangalore.ccit.tds@incometax.gov.in

bangalore.cit.tds@incometax.gov.in
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C.R. Building, No. 1 Queen’s Road, Bengaluru-560001

080-22869239

080-22862632

080-22867968

080-22861655

080-22867968

080-22863380

080-22863380

080-22868896

080-22865605

080-22868044

080-22868044

080-22860152

080-25625036

080-22860788

080-22860632

080-22864218

080-25625526

080-25625601

080-25625602

080-22864478

080-22860738

080-23550550

(STD : 080)
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Praveena S
PCIT(OSD)(in-situ)
CIT(A)-11, Bengaluru
Sri Nandini Das
CIT(A)-12, Bengaluru ®

Sridhar E
CIT(A)-15, Bengaluru

Shivanand H Kalakeri
CIT(DR)(ITAT-1), Bengaluru @

Muthushankar M
CIT(DR)(ITAT-2), Bengaluru @

Divya K J

CIT(DR)(ITAT-3), Bengaluru @
Kothini Elephaz Sunil Babu
PCIT(AU)-1, Bengaluru

Rajasekhar M
PCIT(AU)-2, Bengaluru (A/C)

Arun Kumar
PCIT(AU)-3, Bengaluru (A/C)

Rajasekhar M
PCIT(RU)-1, Bengaluru

Mathivanan M
PCIT(VU)-1, Bengaluru

Vilas V Shinde

PCIT(OSD) (in-situ)

CIT(Appeal), Unit-1, Bengaluru
Mathivanan M

PCIT (in-situ)

CIT(Appeal), Unit-2, Bengaluru(A/C)
llavarasi R

CIT(Appeal), Unit-3, Bengaluru

Suganthamala T M
CIT(Appeal), Unit-4, Bengaluru

Rajasekhar M

PCIT(in-situ)

CIT(Appeal), Unit-5,Bengaluru (A/C)
Kalpana Kataria

PCIT(in-situ)

CIT(Appeal), Unit-6,Bengaluru (A/C)
Kothini Elephaz Sunil Babu
PCIT(in-situ)

CIT(Appeal), Unit-7,Bengaluru (A/C)
Sowmya Achar HL

CIT(Appeal), Unit-8,Bengaluru (A/C)
Murali Mohan M

CIT(Appeal), Unit-9, Bengaluru
Avvari Sreenivasa Rao
PCIT(in-situ)

CIT(Appeal), Unit-10, Bengaluru (A/C)

bangalore.cit.apl11@incometax.gov.in

bangalore.cit.apl12@incometax.gov.in

bangalore.cit.apl15@incometax.gov.in

bangalore.cit.itat1@incometax.gov.in

bangalore.cit.itat2@incometax.gov.in

bangalore.cit.itat3@incometax.gov.in

bengaluru.pcit1.au.reac@incometax.gov.in

bengaluru.pcit2.au.reac@incometax.gov.in

bengaluru.pcit3.au.reac@incometax.gov.in

bengaluru.pcit1.ru.reac@incometax.gov.in

bengaluru.pcit1.vu.reac@incometax.gov.in

bengaluru.cit1.appeal.unit@incometax.gov.in

bengaluru.cit2.appeal.unit@incometax.gov.in

bengaluru.cit3.appeal.unit@incometax.gov.in

bengaluru.cit4.appeal.unit@incometax.gov.in

bengaluru.cit5.appeal.unit@incometax.gov.in

bengaluru.cit6.appeal.unit@incometax.gov.in

bengaluru.cit7.appeal.unit@incometax.gov.in;

bengaluru.cit8.appeal.unit@incometax.gov.in

bengaluru.cit9.appeal.unit@incometax.gov.in

bengaluru.cit10.appeal.unit@incometax.gov.in
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080-22864983

080-25625001

080-29755877

080-29755199

080-29755399

080-29604520

080-25625600

080-25625622

080-25625700

080-25625606

080-25625023

080-25625024

080-25625584

080-25625027

080-25625030

080-25625028

080-25625030

080-25625032

080-25625032

080-23550532
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Kiran D

luru.cit11. L.unit@i .gov.i -2562502
CIT(Appeal), Unit-11, Bengaluru bengaluru.cit11.appeal.unit@incometax.gov.in  080-25625029

$ : BMTC Building, 80 Ft Road, 6th Block, Koramangala, Bengaluru-560095
@ 2 No.51, Behind Jalbhavan, 1st Cross, 4th ‘T’ Block East, Tilak Nagar, Jayanagar, Bengaluru-560041

_aal | al Khimjibhai Commercial Complex, Dr. V R Ambedkar Road, Belagavi-590001
BELAGAVI (Pr. CCIT Region Karnatka & Goa)

Prabhakar Anand DJ
CIT(Appeal), Unit-1, Belagavi (A/C)

HUBBALLI

belgaum.cit1.appeal.unit@incometax.gov.in 0831-2425100

C R Building, Navanagar, Hubballi-580025
(Pr. CCIT Region Karnatka & Goa)

(STD : 0731)

0836-2221823

érCUFI—K:Tba;a"i hubli.pcit@incometax.gov.in 0836-2225009
’ 0836-2951007

Arun Kumar hubli.pcit1.ru.reac@incometax.gov.in 080-25625700

PCIT(RU)-1, Hubballi (A/C) -peitl.ru. -gov.

Prabhakar Aiand DJ hubli.cit1.appeal.unit@incometax.gov.in 0836-2322260

CIT(Appeal), Unit-1, Hubballi

Aayakar Bhavan, Sedam Road, Jaya Nagar, Kalaburagi

2 ) (STD : 0847)
KALABURAGI (Pr. CCIT Region Karnatka & Goa)
Naveen Kumar B ulbarga.cit1.appeal.unit@incometax.gov.in 0847-2256435
CIT(Appeal), Unit-1, Kalaburagi gulbarga.citl.appeal. -gov:
Income Tax Department Ground Floor, CR Building Annexe,
M.G. Road, Attavara, Mangalore-575001 (Pr. CCIT Region (STD : 0821)
MANGALORE Karnatka & Goa)

Rajasekhar M,
PCIT(VU)-1, Mangaluru (A/C)

Renga Rajan S
CIT(Appeal), Unit-1, Mangalore

Room No.101, 1st Floor, Residency Road, Nazarbad, Mysuru-570010 STD - 0836
MYSORE (Pr. CCIT Region Karnatka & Goa) ( ’ )

Avvari Sreenivasa Rao mysore.pait!.au.reac@incometax.gov.in 0821-2485276
PCIT(AU)-1, Mysuru (A/C) ysore.peitt.au. -gov: 0821-2480260

Sowmya Achar HL
CIT(Appeal), Unit-1, Mysore

_ID IGiI Aayakar bhavan, Plots No.5, 2nd Floor, EDC complex, patto, (STD : 0832)
PANAJI Panaji-403001 (Pr. CCIT Region Karnataka & Goa) .

Shishir Dhamija

mangalore.pcit1.vu.reac@incometax.gov.in 080-25625606

mangalore.cit1.appeal.unit@incometax.gov.in 0824-2440250

mysore.cit1.appeal.unit@incometax.gov.in 0821-2486299

CCIT, Panaiji (AIC) panji.ccit@incometax.gov.in 0832-2438480
Egils:’i;i:‘;stava panii.peit@incometax.gov.in 0832-2438461
zf'lt'i(s:D,\girE:naji panaji.cit.tds@incometax.gov.in 0832-2428131
g?‘l?(t,ll\;:-,;jjlizzasjroury Arya panaji.cit.apl2@incometax.gov.in 0832-2438130
Capt. Pradeep Shoury Arya panaiji.cit1.appeal.unit@incometax.gov.in 0832-2438454

CIT(Appeal), Unit-1, Panaji (A/C)

*

: Pundalike Niwas Building, 3rd Floor, Rua-De-Ourem, Panaji Goa
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BHOPAL

SUMEET KUMAR
Pr. CCIT, (MP&CG) (A/C)

Ram Kumar Yadav
CIT(Admn.&TPS), Bhopal
Gunjan Varshney

AddI.CIT (Admin. & TPS), Bhopal
Sanjay Kumar Pandey
JCIT(Tech), Bhopal

Gunjan Varshney

Addl. CIT(Vig), Bhopal(A/C)
Dr. Chetan Sharma

DCIT (Hqgrs./Admn.), Bhopal
Ritu Mishra

DCIT (Tech.), Bhopal

Dr. Chetan Sharma

DCIT (Vigilance), Bhopal(A/C)
Naved Shafquat

ITO (PR & TPS-2), Bhopal
T. SURESH

ITO (Tech./TPS) Bhopal
Pramod Kumar

ITO (OSD)(Infra./ TPS-1), Bhopal
ANUJ ARORA
CCIT(OSD)(in-situ)

PCIT-1, Bhopal

Rajesh Kumar

CIT(Audit), Bhopal

Bharti Singh

CIT(TDS), Bhopal

Devender Singh

Pr. CIT(AU)-1, Bhopal
Raghunath

CIT(Appeals), Unit-1, Bhopal
Saad Kidwai

CIT(Appeals), Unit-2, Bhopal
Raj Kumar Ghosh
CIT(Appeals)-3, Bhopal

| R
BILASPUR

Devender Singh

Pr. CIT(AU)-1, Bilaspur (A/C)
Prakhar Viplava Gupta
PCIT(OSD)(in-situ)
CIT(Appeals), Unit-1 (A/C)

Aaykar Bhawan, 47, Arera Hills, Hoshangabad Road, Bhopal

(Pr. CCIT Region MP&CG)

bhopal.pccit@incometax.gov.in

bhopal.cit.co.admin@incometax.gov.in

gunjan.varshney@incometax.gov.in

bhopal.jcittech@incometax.gov.in

gunjan.varshney@incometax.gov.in

bhopal.dcit.admin.hg@incometax.gov.in

bhopal.dcit.tech.pccit@incometax.gov.in

bhopal.dcit.vig.pccit@incometax.gov.in

bhopal.itohg.tps@incometax.gov.in

t.suresh@incometax.gov.in

bhopal.ito.infra.tps@incometax.gov.in

bhopal.pcit1@incometax.gov.in

bhopal.cit.audit@incometax.gov.in

bhopal.cit.tds@incometax.gov.in

bhopal.pcit1.au.reac@incometax.gov.in

bhopal.cit1.appeal.unit@incometax.gov.in

bhopal.cit2.appeal.unit@incometax.gov.in

bhopal.cit.apl3@incometax.gov.in

Aayakar Bhawan, Vyapar Vihar, Bilaspur

(Pr. CCIT Region MP & CG)

bilaspur.1.au.reac@incometax.gov.in

bilaspur.cit1.appeal.unit@incometax.gov.in
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0755-2554597
0755-2572474

0755-2552827

0755-2550914

0755-2554210

0755-2525311

0755-2574129

0755-2557189

0755-2579964

0755-2559547

0755-2551152

0755-2570336
0755-2525360

0755-2550996

0755-2551152

0755-2550677

0755-2426462

0755-2552879

0775-2247706

0775-2495639

(STD : 0755)

(STD : 0771)
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_ Aayakar Bhawan, City Centre, Gwalior (STD : 0751)

GWALIOR (Pr. CCIT Region MP & CG)

Sukhveer Choudhary

Pr. CIT, Gwalior gwalior.cit@incometax.gov.in 0751-2231911

Yogesh Kumar Sharma
CIT(Appeals), Unit-1, Gwalior

_33'? Aayakar Bhawan, White Church Road, Indore-452 001 (STD : 0731)

gwalior.cit1.appeal.unit@incometax.gov.in 0751-2235911

INDORE (Pr. CCIT Region MP & CG)

DEVARATHNA KUMAR KALLUR . . .
CCIT, Indore (A/C) indore.ccit@incometax.gov.in 0731-2494152
Rahul Raman
CCIT(OSD)(in-situ) inodre.cit1@incometax.gov.in 0731-2498011
PCIT-1, Indore
Anup Singh I .
CIT(ITAT), Indore citdritatind-mp@gov.in 0731-2495639
Raja R h

3ja Ram Sa indore.pcit1.vu.reac@incometax.gov.in 0731-2498088

Pr. CIT(VU)-1, Indore (A/C)
Muneesh Kumar
PCIT(OSD)(in-situ) indore.cit1.appeal.unit@incometax.gov.in 0731-2498416
CIT(Appeals), Unit-1(A/C)
Shravan Kumar Meena
CIT(Appeals), Unit-2, Indore (A/C)
Anup Singh

CIT (Appeals), Unit-3, Indore (A/C)

_ GIEGIQ Central Revenue Building, Napier Town, Jabalpur -482001
. (STD : 0761)
JABALPUR (Pr. CCIT Region MP & CG)

Savita Bundas
Pr.CIT-1, Jabalpur

indore.cit2.appeal.unit@incometax.gov.in 0731-2493662

indore.cit2.appeal.unit@incometax.gov.in 0731-2493662

jabalpur.pcit1@incometax.gov.in 0761-2401291

Savita Bundas
Pr. CIT(AU)-1, Jabalpur(A/C)

Manisha Kinnu jabalpur.cit1.appeal.unit@incometax.gov.in 07612403986
CIT(Appeals), Unit-1, Jabalpur Jabalpur.citi.appeal. -gov. 0761-2410303

Shravan Kumar Meena
CIT(DR)(ITAT), Jabalpur

_ QMQ New C.R. Building Civil Lines, Raipur (C.G)-492001
. (STD : 0771)
RAIPUR (Pr. CCIT Region MP & CG)

Devarathna Kumar Kallur

jabalpur.pcit1.au.reac@incometax.gov.in 0761-2401291

jabalpur.cit.dr.itat@incometax.gov.in

CCIT, Raipur raipur.ccit@incometax.gov.in 0771-2331600
E:nglif’l"“:;;mgh raipur.pcit1 @incometax.gov.in 0771-2331047
';’A:rgel?l'?:UK)L—JTaRraipur raipur.pcit1@incometax.gov.in 0771-2331047
ET-:;?ZE;ZT;TUnit- 1, Raipur(A/C) raipur.cit1.appeal.unit@incometax.gov.in 0771-2331004
Ram Tiwari raipur.cit.apl3@incometax.gov.in 0771-4048853

CIT(Appeals)- 3, Raipur

CIT(DR)(ITAT), Raipur raipur.cit.dr.itat@incometax.gov.in
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77 A N
[ SO [ Acyekar Bhawan, Braretpur Ujan
TD : 0734
UJJAIN (Pr. CCIT Region MP & CG) © 0734)

Raja Ram Sah

jjain.pcit1.ru. i tax.gov.i 734-25272
Pr.CIT(RU)-1, Ujjain ujjain.pcit1.ru.reac@incometax.gov.in 0734-2527203
lla Mahendrasinh P
C?T(:p:g‘alrsa),sﬁnit—?,rTJ;;in ujjain.cit1.appeal.unit@incometax.gov.in 0734-2511064
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BHUBANESWAR

M ANIL KUMAR
Pr. CCIT, Bhubaneswar (A/C)

Shovan Krishna Sahu
CIT (Admin. & TPS), Bhubaneswar

Manish Kumar

FIELD STATIONS

Aayakar Bhawan, Rajaswa Vihar, Bhubaneswar-751 007
(Pr. CCIT Region Odisha)

(STD : 0674)

0674-2589633(D)
0674- 2589925(0)

0674-2589119
0674-2589125(F)

bhubaneswar.addlIcit.admin@incometax.gov.in  0674- 2589905

bhubaneswar.pccit@incometax.gov.in

bhubaneswar.cit.co.admin@incometax.gov.in

JCIT(Hqrs., TPS, & Infra)

M. R. Rath
JCIT(CO, Technical & Jud.)

Pradeep Kumar Singh
DCIT (Hg.)(Admn.& Vig)

Satya Prakash Mishra
DCIT/ACIT (PR & Welf), (A/C)

Priti Manjari Mohanty
AD(OL)

Suresh Chandra Mohapatra
ITO(Legal)

Malay Kumar Behera
ITO(Wel. & Infra.)

Chitta Ranjan Panda
ITO (Technical)

Ramakanta Mahali
ITO(CO&Jud.)

Neeraja Pradhan
PCIT-1, Bhubaneswar

Ashim Kumar Chakraborty
CIT(TDS), Bhubaneswar

Ashim Kumar Chakraborty

manish.- kumar@incometax.gov.in

manoranjan.rath@incometax.gov.in

pradeep.k.singh@incometax.gov.in

satya.p.mishra@incometax.gov.in

priti.m.mohanty@incometax.gov.in

suresh.c.mohapatra@incometax.gov.in

malaya.k.behera@incometax.gov.in

chitta.r.panda@incometax.gov.in

ramakanta.mahali@incometax.gov.in

bhubaneswar.pcit1@incometax.gov.in

bhubaneswar.cit.tds@incometax.gov.in

0674- 2589067 F

0674- 2589905
0674- 2589067 (F)

0674- 2589466
0674- 2589263 (F)

0674- 2589529(T/F)

0674- 2589122

0674- 2589608
0674- 2589667 (F)

0674- 2589980(T/F)

0674- 2589127
0674- 2972442 (F)

0674-2589435(F)

0674- 2589716

h .cit.audit@i tax.gov.i
CIT(Audit &ITAT) (A/C) bhubaneswar.cit.audit@incometax.gov.in

Neeraja Pradhan (A/C)
PCIT(AU)-1, Bhubaneswar

Arup Chatterjee bhubaneswar.cit1.appeal.unit@incometax.
CIT(Appeal), Unit-1, Bhubaneswar gov.in

0674- 2589714 (F)

bhubaneswar.pcit1.au.reac@incometax.gov.in  0674-2589127

0674-2589328(T/F)

Rajesh Kumar Mishra
CIT(Appeal)-2, Bhubaneswar

3rd Floor, Aayakar Bhawan, Shelter Square, Tulasipur,
CUTTACK Cuttack-753008 (Pr. CCIT Region Odisha)

0674-2589645(0)

h .cit.apl2@i .gov.i
bhubaneswar.cit.apl2@incometax.gov.in 0674-2589599(F)

(STD: 0671)

0671-2369800
101/ 02/04

Saroj Kumar Mahapatra
PCIT (VU)-1 Cuttack (A/C)

Ashish Chandra Mohanty
CIT(Appeal), Unit-1, Cuttack

_ 3 rd Floor, Aayakar Bhawan, Ainthapalli, Sambalpur-768001

cuttack.pcit1.vu.reac@incometax.gov.in

cuttack.cit1.appeal.unit@incometax.gov.in

(STD: 0663)

SAMBALPUR (Pr. CCIT Region Odisha)

Saroj Kumar Mahapatra
PCIT, Sambalpur

Ashish Chandra Mohanty
CIT(Appeal), Unit-1 (A/C)

0663-2541791(T)

saroj.k.mahapatra@incometax.gov.in 0663-2541795(F)

sambalpur.cit1.appeal.unit@incometax.gov.in
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Aayakar Bhawan, Sector-17-E, Chandigarh
(Pr. CCIT Region NWR, Chandigarh)

(STD : 0172)

CHANDIGARH

ASHOK KUMAR SAROHA
Pr. CCIT, NWR

Mahesh Thakur
CIT(Admn. & TPS)

Deepika Mohan
AddI.CIT(Hq.) (Admn.)

Zahid Parvez
AddI.CIT(Hq)(Tech. & TPS)

Danish Abdullah,
JCIT(Hqg.) (Judl.)

Abhinav Agnihotri

0172-2701645
0172-2701646 (F)

chandigarh.pccit@incometax.gov.in

chandigarh.cit.co.admin@incometax.gov.in 0172-2544116 (T)

chandigarh.addlcit.hg.admin@incometax.
gov. in

0172-2702731 (T
0172-2544123 (F

0172-2544243 (T

)

)

) . . . )
chandigarh.addlcit.hq.tech@incometax.gov.in 0172-2544123 (F)
)

)

chandigarh.addlcit.hqg.judicial@incometax.
gov.in

0172-2772670 (T
0172-2544123 (F

chandigarh.dcit.hg.admin@incometax.gov.in 0172-2544244 (T)

DCIT(Hq) (Admn.)
Sonia Nain,

DCIT(Hq) (Vig.)
Ashok Gupta
DCIT(Hq) (Judl.)
Manoj Kumar Kaundal
ITO(Hg)(Admn)-I
Sujata Jaglan
ITO(Hg)(Admn)-II
Ramkesh Jhurawat
ITO(Hq)(Tech. & Stat)

Rekha Munjal

ITO(TPS)

Shalini Bhargava Kaushal
PCIT-1, Chandigarh

Anshuman Sharma

CIT(TDS)-1, Chandigarh
Sarbjeet Singh

CIT(TDS)-2, Chandigarh
Rajeev Ranka

PCIT(Audit), Chandigarh
Kusum

CIT(DR-1) (ITAT)-1, Chandigarh
Manav Bansal

CIT(DR-2) (ITAT)-2, Chandigarh
Komal Jogpal
CCIT(OSD)(in-situ)

PCIT (RU)-1, Chandigarh(A/C)
Meenakshi Vohra

CIT(Appeal), Unit-1, Chandigarh

Tarundeep Kaur
CIT(Appeal), Unit-2, Chandigarh

chandigarh.dcit.hg.vig@incometax.gov.in

chandigarh.dcit.hq.judicial@incometax.gov.in

manoj.k.kaundal@incometax.gov.in

sujata.jaglan@incometax.gov.in

r.jhurawat@incometax.gov.in

rekha.rani1@incometax.gov.in

shalini.b.kaushal@incometax.gov.in

anshuman.sharma@gov.in

sarabjeet.singh@incometax.gov.in

rajiv.ranka@incometax.gov.in

kusum.bansal@incometax.gov.in

manav.bansal@incometax.gov.in

meenakshi.vohra@incometax.gov.in

tarundeep.kaur@incometax.gov.in
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0172- 2544604 (T)

0172- 2544252 (T)

0172- 2544105 (T)

0172- 2544250 (T)

0172- 2544615 (T)

0172- 2540510 (T)

0172-2544284 (T/F)

0172-2544009 (T)

0172-2571222 (T/F)

0172-2544360(T)
0172-2544362(F)

0172-2544384(T/F)
0172-2544816(D)

0172-2544748 (T/F)
0172-2544386(D)

0172-2544451 (T/F)

0172-2702217
0172-2544501 (F)

0172-2544516 (T/F)
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Aayakar Bhawan, Magbool Road, C. R. Building, 1st Floor,
Amritsar-143001 (Pr. CCIT Region NWR)

(STD: 0183)
AMRITSAR

Dr. G.S. PHANI KISHORE amritear.ccit@incometax.gov.in 0183-2506427
CCIT, Amritsar : gov: 0183-2506392 (F)

Himanshu
Addl. CIT(Hg)(Admn.), Amritsar(A/C)

Kanwal Jit Singh
PCIT-1, Amritsar

amritsar.addlcit.hq.admin@incometax.gov.in 0183-2506359 (T/F)

0183-2506409 (T/F)

kanwaljit.singh@incometax.gov.in 0183-2506376 (F)

Kanwal Jit Singh

PCIT(AU)-1, Amritsar (A/C) kanwaljit.singh@incometax.gov.in 0183-2506386 (T/F)

Garima Singh . . .

CIT (Appeal), Unit-1, Amritsar (A/C) garima@incometax.gov.in 0183-2501365

Surender Pal . . .
srinivas.k.badugu@incometax.gov.in 0183-2501365 T/F

CIT (Appeal), Unit-2, Amritsar (A/C)

_ Central Revenue Building, Civil Lines, Bhatinda-151001

BHATINDA (Pr. CCIT Region NWR) (STD: 0164)

Shalini Bhargava Kaushal
PCIT(AU)-1, Bhatinda

| ®AEIR | NewGGO Complex, NH-IV, Faridabad-121001
. . (STD : 0129)
FARIDABAD (Pr. CCIT Region NWR, Chandigarh)

Jeotsnaa Johri faridabad.peit@incometax.gov.in 0129-2420711/710
PCIT, Faridabad P -gov. 0129-2412418 (F)

Nidhi Singh nidhi.singh@incometax.gov.in 0129-2423817
CIT(Appeal), Unit-1, Faridabad(A/C) Sing gov: 0129-2415062 (F)

shalini.b.kaushal@incometax.gov.in 0164-2211850 (T/F)

HSIIDC Building, Vanijya Nikunj, Udyog Vihar, Phase-V, Gurugram

Surender Pal 0124-2224343 (T)

gurgaon.pcit1.vu.reac@incometax.gov.in

PCIT(VU)-1, Gurugram (A/C) 0124-2223502 (F)

B Srinivas Kumar
CIT(Appeal), Unit-1, Gurugram

Bharat Bhushan Garg
CIT(Appeal), Unit-2, Gurugram

srinivas.k.badugu@incometax.gov.in 0124-2450455(T/F)

bharat.garg@gov.in 0124-2451040(T/F)

Dr. Sunil Gautam
PCIT(OSD)(in-situ) sunil.gautam@incometax.gov.in 0124-2450600 (T/F)
CIT(Appeal), Unit-3, Gurugram

Aayakar Bhawan, Sector-14, Hissar-125001

Surender Pal

PCIT(AU)-1, Hissar (A/C) hissar.pcit1.au.reac@incometax.gov.in 01662-278939 (T/F)

Roshanta Kumari Meena . .

CIT (Appeal), Unit-1, Hissar roshanta.k.meena@incometax.gov.in 01662-2278985
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JALANDHAR

Jaspreet Singh Minhas
PCIT-1, Jalandhar

Jaspreet Singh Minhas
PCIT(AU)-1, Jalandhar (A/C)

Balvinder Kaur

C.R. Building, Model Town Road, New Wing, Jalandhar-144001

(Pr. CCIT Region NWR)

jaspreet.s.minhas@incometax.gov.in

jaspreet.s.minhas@incometax.gov.in

balvinder.kaur@incometax.gov.in

(STD : 0181)

0181-2459692 (T)
0181-2223010 (F)

0181-2224343 (T/F)

0181-2459718

CIT (Appeal), Unit-1, Jalandhar

Rajeev Ranka

PCIT(Appeal),Unit-2,Jalandhar (A/C) 0181-2239800

rajiv.ranka@incometax.gov.in

Aayakar Bhawan, Rail Head Complex, Panama Chowk, (STD: 0191)

Jammu-180012 (Pr. CCIT Region NWR)

Kanwaljit Singh

PCIT, Srinagar (A/C)

Farhat Khan

CIT(Appeal), Unit-1, Srinagar
Chandrajit Singh
PCIT(AU)-1, Jammu (A/C)
Kachoo Mehboob Ali Khan
CIT(Appeal), Unit-1, Jammu

kanwaljit.singh@incometax.gov.in

farhat.khan@nic.in

chandrajit.singh@incometax.gov.in

kachoo.mehboob@incometax.gov.in

: 47, Exchange Road, Near Lal Chowk, Srinagar

KARNAL

Surender Pal
PCIT(AU)-1, Karnal

Arvind Kumar
CIT(Appeal), Unit-1, Karnal

| gfmmm
LUDHIANA

Dr. G. S. PHANI KISHORE
CCIT, Ludhiana (A/C)

Vivek Nangia
PCIT-1, Ludhiana

Vivek Nangia
PCIT(AU)-1, Ludhiana (A/C)

Vivek Nangia
PCIT(VU)-1, Ludhiana (A/C)

Abhishek Pal Garg (A/C)

CIT(Appeal), Unit-1, Ludhiana °"*

Geetinder Mann

CIT(Appeal), Unit-2, Ludhiana °"*

Abhishek Pal Garg

CIT(Appeal), Unit-3, Ludhiana ®"*

Aayakar Bhawan, Sector-12, Karnal-132001

(Pr. CCIT Region NWR, Chandigarh)

surenderpal@incometax.gov.in

arvind.kumar1@incometax.gov.in

Aayakar Bhawan, Rishi Nagar, Ludhiana-141001

(Pr. CCIT Region NWR, Chandigarh)

ludhiana.ccit@incometax.gov.in

vivek.nangia@incometax.gov.in

vivek.nangia@incometax.gov.in

vivek.nangia@incometax.gov.in

abhishek.pal.garg@incometax.gov.in

geetinder.mann@incometax.gov.in

abhishek.pal.garg@incometax.gov.in
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0194-2950614

0191-2474601 (T/F)

0191-2474604(T/F)
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0184-2293400 (T/F)

0184-2220800(T/F)

(STD: 0161)
PBX: 2300524

0161-2305537
0161-2302550 F

0161-2309502 (D)
0161-2300758 (T/F)

0161-2305020 (T)
0161-2302530 (F)

0161-2303520 (T/F)

0161-2305538(T/F)

0161-2444478
0161-2400866 (F)

0161-2977070
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Namita S Pandey

it t 161-297 TIF)
CIT(Appeal), Unit4, Ludhiana © namita.s.pandey@incometax.gov.in 0161-2979090(T/
Sunil Kumar Yadav . .
CIT(A)-5, Ludhiana s.k.y2005@incometax.gov.in 0161-2979785 (T/F)
GWL : Grand Walk Building, Ferozepur Road, Ludhiana

_ iTel ” Aayakar Bhawan, Near Bus Stand, Palampur (STD: 01854)
PALAMPUR (Pr. CCIT Region NWR) :

Chandraijit Singh
CIT(Appeal), Unit-1, Palampur (A/C)

Aayakar Bhawan, Bay No.-43 To 48, Sector-2, Panchkula (STD : 0172)
PANCHKULA (PBX : 2582029) (Pr. CCIT Region NWR, Chandigarh) :

VIDISHA KALRA Vidisha.kalra@incometax.gov.in 0172-2576077
CCIT, Panchkula ccit.panchkula@incometax.gov.in 0172-2568803 (F)

chandrajit.singh@incometax.gov.in 01894-235358

Manveet Singh Sehgal
AddI./JCIT(Hg)(Admn.)

Komal Jogpal
CCIT(OSD)(in-situ) gkomal.kishore@gov.in
PCIT, Panchkula

manveet.s.sehgal@incometax.gov.in 0172-2568011 (T/F)

0172-2582144
0172-2586732 (F)

Sarbjeet Singh . . . .
t. h tax.gov. 172-2571222 (T/F
CIT(TDS)-2, Panchkula sarabjeet.singh@incometax.gov.in 0 5 (T/F)
Rajat K K |
ajat Rumar BUree kureel.kumar@incometax.gov.in 0172-2590314

CIT(Appeal), Unit-1, Panchkula

Aayakar Bhawan, Patiala-147001 (Fax : 2214883) (STD: 0175)
PATIALA (Pr. CCIT Region NWR, Chandigarh) PBX:2303153

Harjinder Singh " . . . 0175-2214036 (T)
PCIT, Patiala harjinder.singh1@incometax.gov.in 0175-2219416 (F)

Jivandeep Singh Kahlon js kahlon@incometax.gov.in 0175-2212058
CIT(Appeal), Unit-1, Patiala s gov: 0175-2212014

_élgflai Aayakar Bhawan, Opp. Mansarovar Park, Delhi Road, Rohtak (STD: 01262)
ROHTAK (Pr. CCIT Region NWR, Chandigarh) PBX: 244620

Jeotsnaa Johri jeotsnaa.johri@incometax.gov.in 01262-255909 (T)
PCIT, Rohtak ! . -gov- 01262-230682 (F)

Yamini aamineey@incometax.gov.in 01262-271442
CIT (Appeal), Unit-1, Rohtak ¥ y -gov. 01262-256710 (F)

SHIMLA

Railway Board Building, The Mall, Shimla-(HP)-171003
(Pr. CCIT Region NWR, Chandigarh)

(STD : 0177)

0177-2651155 D
shimla.ccit@incometax.gov.in 0177-2803232
0177-2803131 F

VIDISHA KALRA
CCIT, Shimla (A/C)

Chandrajit Singh
PCIT(AU)-1, Shimla

0177-2650758 (T
0177-2650390 (F

Kusum kusum.bansal@incometax.gov.in 01792-231743
CIT(Appeal), Unit-1, Shimla (A/C) ' -gov. 01792-231744

chandraijit.singh@incometax.gov.in

)
)

162
CONTENT



FIELD STATIONS

Main Building, Income Tax Office, No. 121, M.G. Road,
Nungambakkam, Chennai-600034
(Pr. CCIT Region T N & Puducherry)

(STD : 044)

CHENNAI

PREETI GARG
Pr. CCIT (T N & Puducherry) (A/C)

S. Sundar Rajan
CIT (Admn. & TPS)

chennai.pccit@incometax.gov.in 044-28338301

chennai.cit.admin.co@incometax.gov.in 044-28338653

J. Bhuvaneswary
Addl. CIT (HQ) (Admn. & TPS)

J. Bhuvaneswary
Addl. CIT (HQ) (Infra.) (A/C)

Chinthapalli Meher Chand
Addl. CIT (HQ) (Coord.)

P. Vinoth
DCIT (HQ) (Admn.)

chennai.addlcit.hg.admin@incometax.gov.in 044-28338307

chennai.addlcit.hg.infra@incometax.gov.in 044-28338307

chennai.addlcit.hg.coord@incometax.gov.in 044-28338308

chennai.dcit.hg.admin@incometax.gov.in 044-28338319

Rojith Jones
DCIT (HQ) (Vig.)

Rojith Jones
DCIT (HQ) (Infra.)(A/C)

T.S. Shanthi
DCIT(HQ)(Coord)

S. Thilagavathy
ITO(HQ)(Admn. & TPS)

Lalmanish Nath Shah Deo
ITO(HQ)(Coord)

R. Sivakumaran
ITO(HQ)(Pers.)

R. Mukundan
ITO(HQ)(Accts.)

S. Subramanian

chennai.dcit.hq.vig@incometax.gov.in

44-2 11
devigilancepccit.chn@gmail.com 0 83383

chennai.dcit.hq.infra@incometax.gov.in 044-28333232
chennai.dcit.hg.coord@incometax.gov.in 044-28338385
chennai.ito.hq.citco@incometax.gov.in 044-28338485
chennai.ito.hg.coord@incometax.gov.in 044-28338312
chennai.ito.hq.pers@incometax.gov.in 044-28338315
chennai.ito.hg.acc@incometax.gov.in 044-28338316

044-28338318

chennai.ito.hq.estates@incometax.gov.in

ITO(HQ)(Estates)

A. Gomathinayagam chennai.ito.hq.welfare@incometax.gov.in / 044-28338313
ITO(HQ)(Welfare) itowelfare04@gmail.com 044-28338696 (F)
K. Senthilkumar chennai.ito.hq.pro@incometax.gov.in 044-28338014
ITO(HQ)(PR) fo-ha.p -gov. 044-28338602

V. Balasubramanian
ITO (HQ) (OSD) (Infra)

R. Uma
ITO (OSD-2) (Infra)

R. Clement Ramesh Kumar

PCIT(OSD)(in-situ)
CIT (Audit)-1

R. Clement Ramesh Kumar

PCIT(OSD)(in-situ)
CIT (Audit)-2 (A/C)

C. Yamuna

CIT (Judicial), Chennai

v.balasubramanian@incometax.gov.in

r.uma@incometax.gov.in

chennai.cit.audit1@incometax.gov.in

chennai.cit.audit2@incometax.gov.in

chennai.cit.judicial@incometax.gov.in
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044-28338384

044-28338780
044-28338378

044-28338374
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Ann Mary Baby
CIT (A)-16

Dr. DIRISAM SUDHAKARA RAO

Pr.CCIT (OSD) (in-situ)
CCIT-1, Chennai

Pramod Kumar Singh
PCIT-1

Jagdish Prasad Chandraker
PCIT-3 (A/C)

Rajesh Damor

CCIT(OSD) (in-situ)

PCIT-4

Jagdish Prasad Chandraker
PCIT-8

E. Pavuna Sundari
CIT (DR) (ITAT)-1, Chennai

Shiva Srinivas
CIT (DR) (ITAT)-2, Chennai

C.N. Bipin
CIT (DR) ITAT-3, Chennai

A. R.V. Sreenivasan
CIT (DR) ITAT-4, Chennai

SIRIPURAPU PADMAJA
CCIT, Chennai-3, Chennai

S. Ravichandran
PCIT (AU)-5, Chennai

Sunita Rao
PCIT (AU)-6, Chennai

T.H. VIJAYALAKSHMI
CCIT(OSD) (in-situ)

PCIT (RU)-2, Chennai (A/C)
T.H. VIJAYALAKSHMI
CCIT(OSD) (in-situ)

PCIT (TU)-1, Chennai (A/C)
S. Ravichandran

PCIT (VU)-1, Chennai (A/C)

D. Komali Krishna
PCIT(OSD)(in-situ)

CIT(Appeals) Unit-11, Chennai

C. Yamuna

CIT (Appeals) Unit-12, Chennai(A/C)

V. Justin

CIT (Appeals) Unit-13, Chennai

C. Vatchala

CIT (Appeals) Unit-14, Chennai

David Zothanpuia Chawngthu

CIT (Appeals) Unit-15, Chennai(A/C)

S.R. Karuppusamy

CIT (Appeals) Unit-1,Puducherry (A/C)

chennai.cit.apl16@incometax.gov.in

chennai.cciti@incometax.gov.in

chennai.pcit1@incometax.gov.in
pramod.k.singh1@incometax.gov.in

chennai.pcit3@incometax.gov.in

chennai.pcit4@incometax.gov.in

chennai.pcit8@incometax.gov.in

chennai.cit.itat1 @incometax.gov.in

chennai.cit.itat2@incometax.gov.in

chennai.cit.itat3@incometax.gov.in

chennai.cit.itat4@incometax.gov.in

chennai.ccit3@incometax.gov.in

chennai.pcit5.au.reac@incometax.gov.in

chennai.pcit6.au.reac@incometax.gov.in

chennai.pcit2.ru.reac@incometax.gov.in

chennai.pcit1.tu.reac@incometax.gov.in

chennai.pcit1.vu.reac@incometax.gov.in

chennai.cit11.appeal.unit@incometax.gov.in

chennai.cit12.appeal.unit@incometax.gov.in

chennai.cit13.appeal.unit@incometax.gov.in

chennai.cit14.appeal.unit@incometax.gov.in

chennai.cit15.appeal.unit@incometax.gov.in

puducherry.cit1.appeal.unit@incometax.gov.in
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044-28338448

044-28338305

044-28338441

044-28338403

044-28338444

044-28294349

044-24917020

044-24917031

044-24461638

044-24467637

044-28338303

044-28333158

044-28338442

044-28293149

044-28338406

044-28333148
044-28338405

044-28333203

044-28338428

044-28338522

044-28332248

044-28338422

0413-2211109
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Jothilakshmi Nayak
CIT (Appeals) Unit-1, Madurai (A/C)

S. Vijayaprabha

madurai.cit1.appeal.unit@incometax.gov.in 0452-2640223

CIT (Appeals) Unit-1, Salem salem.cit1.appeal.unit@incometax.gov.in 0427-2317497
SIRIPURAPU PADMAJA PP .

CCIT-4, Chennai (AIC) chennai.ccit4@incometax.gov.in 044- 28338302
David Zothanpuia Chawngthu - . .

PCIT (AU)-1,Chennai (A/C) chennai.pcit1.au.reac@incometax.gov.in 044- 28338410
David Zothanpuia Chawngthu chennai.pcit2.au.reac@incometax.gov.in 044- 28338621

PCIT (AU)-2, Chennai

David Zothanpuia Chawngthu chennai pcit3. au.reac@incometax.gov.in 044- 28338445
PCIT (AU)-3, Chennai (A/C) pattsau. -gov. 044- 28338400

Sunita Rao chennai.pcit4.au.reac@incometax.gov.in 044- 28338405
PCIT (AU)-4, Chennai (A/C) -poita.au. -gov. 044- 28333148

T.H. Vijayalakshmi
CCIT(OSD) (in-situ) chennai.pcit1.ru.reac@incometax.gov.in 044- 28295441
PCIT (RU)-1, Chennai

S.R. Karuppusamy

h i.cit1. Lunit@i .gov.i 44- 2 421
CIT (Appeals) Unit-1, Chennai chennai.cit1.appeal.unit@incometax.gov.in 0] 8338

A. Sasikumar
CIT (Appeals) Unit-2, Chennai

S. Maruthu Pandian

CIT (Appeals) Unit-3, Chennai
Sunita Rao

PCIT (Appeals) Unit-4, Chennai(A/C)

R. Clement Ramesh Kumar
PCIT(OSD)(in-situ) chennai.cit5.appeal.unit@incometax.gov.in 044- 28338491
CIT (Appeals) Unit-5, Chennai (A/C)

Nathala Ravi Babu
CIT (Appeals) Unit-6, Chennai

chennai.cit2.appeal.unit@incometax.gov.in 044- 28338698

chennai.cit3.appeal.unit@incometax.gov.in 044- 28338427

chennai.cit4.appeal.unit@incometax.gov.in 044- 28338691

chennai.cit6.appeal.unit@incometax.gov.in 044- 28338426

H. Kabila - . .
CIT (Appeals) Unit-7, Chennai (A/C) chennai.cit7.appeal.unit@incometax.gov.in 044- 28338423
H. Kabila

h i.cit8. Lunit@i .gov.i 44- 2 42
CIT (Appeals) Unit-8, Chennai chennai.cit8.appeal.unit@incometax.gov.in 0] 8338429
T. Diwakar Prasad

h i.cit9. Lunit@i tax.gov.i 044- 28338449
CIT (Appeals) Unit-9, Chennai (A/C) chennai.cit9.appeal.unit@incometax.gov.in
H. Kabila
CIT (Appeals) Unit-10, Chennai chennai.cit10.appeal.unit@incometax.gov.in 044- 28338424
(A/C)
Dr. S. SHAKIR HUSSAIN

h i.ccit. i . i 44- 2
CCIT (TDS), Chennai chennai.ccit.tds@incometax.gov.in 0. 8338306
M. Murali
aIr (_LIJ_';SI)Y Chennai chennai.cit.tds@incometax.gov.in 044- 28295202
wBC : Wanaparthy Block, Income Tax Office, No. 121, M.G. Road, Nungambakkam, Chennai-600034.
ABC > 1V Floor, Annexe Building, Income Tax Office, No. 121, M.G. Road, Nungambakkam, Chennai-600034
GRC 21l Floor, BSNL Building, 16, Greams Road, Chennai-600006
BNC Il Floor, A-3, D-Wing, Rajaji Bhavan, Besant Nagar, Chennai-600090.

Puducherry: D.P. Thottam, Behind Ananda Inn, Muthialpet, Puducherry-605003.
Madurai  : 2, VP Rathinasamy Nadar Road, CR Building, Bibikulam, Madurai-625002
Salem : No.3, Gandhi Road, Salem-636007
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COIMBATORE 63, Race Course Road, Coimbatore-641018 (Enaeas)

ARUN C BHARAT
CCIT, Coimbatore

coimbatore.ccit@incometax.gov.in 0422-2225001

T. Diwakar Prasad

PCIT-1, Coimbatore coimbatore.pcit1@incometax.gov.in 0422-2225102

P. Pachiyappan
DCIT (HQ)(Admn.)

N. Sathyamoorthy
PCIT (VU)-1, Coimbatore

coimbatore.dcit.ng.admin@incometax.gov.in 0422-2222363

coimbatore.pcit1.vu.reac@incometax.gov.in 0422-2225102

Sanjay Joseph

CIT (TDS), Coimbatore coimbatore.cit.tds@incometax.gov.in 0422-2210015

Shiva Srinivas
CIT (Appeals) Unit-1, Coimbatore (A/C)

Appu Joseph Jose
CIT (Appeals) Unit-2, Coimbatore

Appu Joseph Jose
CIT (Appeals) Unit-3,Coimbatore(A/C)

: 1510 May Flower, Mid City, Trichy Road,Coimbatore.

_ Central Revenue Buildings, No.2, V.P. Rathinasamy Nadar Road, (STD : 0452)
MADURAI Madurai-625 002 (Pr. CCIT Region Tamil Nadu) '

V.S. SREELEKHA

coimbatore.cit1.appeal.unit@incometax.gov.in  0422-2225104

coimbatore.cit2.appeal.unit@incometax.gov.in  0422-2225105

coimbatore.cit3.appeal.unit@incometax.gov.in  0422-2225103

CCIT, Madurai madurai.ccit@incometax.gov.in 0452-2532940
Samuel Nitin Stephen Lo L .

.dcit. tax.gov. 452-2531
DCIT (HQ)(Admin) madurai.dcit.admin@incometax.gov.in 0452-2531065
T. Vasanthan madurai.pcit1@incometax.gov.in 0452-2531932

PCIT-1

D. Komali Krishna
PCIT(OSD)(in-situ) madurai.cit1.appeal.unit@incometax.gov.in 0452-2640223
CIT (Appeals ) Unit-1, Madurai (A/C)

TIRUCHIRAPPALLI Tiruchirappalli-620001 (Pr. CCIT Region TN & Puducherry) ( ’ )

SIRIPURAPU PADMAJA

CCIT, Trichy (A/C) trichy.ccit@incometax.gov.in 0431-2419937
S. Ravichandran ) . . .

PCIT, (VU)-1, Trichy (A/C) trichy.pcit1.vu.reac@incometax.gov.in 0431-2411308
Sunita Rao salem.pcit1.au.reac@incometax.gov.in 0427-2970287
PCIT (AU)-1, Salem -pettt-ad. gov:

S. Ravichandran ) . N .

CIT (Appeals) Unit-1, Trichy (A/C) trichy.cit1.appeal.unit@incometax.gov.in 0431-2901893
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DELHI

ANAND JHA
Pr. CCIT, Delhi

Abhishek Sharma
CIT(ADMN. & TPS)

Poojan Rana
AddI.CIT(Hq) (Admn.) & (Infra New
Projects)

Tarun Jarwal
Addl. CIT(HQ)(Coord.)-1 & 2 & ( old
INFRA)

K.R. Deepa
JCIT (HQRS Personnel-NON-GAZ)
& JCIT(HQ)(Pers.)(V&L)

Nitesh Kumar

DCIT ((HQ)(Pers.)(GAZ.)
Ashar Ahmad
DCIT(HQ)(ADMN.)

Ashar Ahmad
DCIT(HQ)(Infra) (A/C)

Ashar Ahmad

DCIT(HQ)(Infra New Projects)
Vinita

ACIT (JUDICIAL)

Devendra Kumar
ACIT (Judl.)(HCC)

Robin Kumar
ACIT (HQ)(Coord.-I)

Robin Kumar
ACIT (HQ)(Coord.-Il) (A/C)

Pankaj Dineshchandra Parmar
ACIT (HQ)(Finance)

Rajesh Dahiya
ACIT(HQ), (V &L)
Vikash Mishra
ITO(HQ.)Protocol

Amit Sangwan
ITO(HQ.)(PRO)

Sanjay Kumar
ITO(HQ)(Welfare)
Sanjay Kumar
ITO(HQ.)ADMN. & Security (A/C)
Jitendra Kumar Sharma
ITO(HQ.)ADMN

Dharmender Kumar Choubey
ITO(HQ.)Coord

C.R. Building, I.P. Estate, New Delhi-110002

(EPABX 23705836, 23705837) (Pr. CCIT Region Delhi)

delhi.pccit@incometax.gov.in

delhi.cit.co.admin@incometax.gov.in

delhi.addlcit.hg.admin@incometax.gov.in

delhi.addlcit.hg.coord@incometax.gov.in

delhi.addlcit.hq.pers@incometax.gov.in

delhi.dcit.hg.pers@incometax.gov.in

delhi.dcit.hg.admin@incometax.gov.in

delhi.dcit.hg.infra@incometax.gov.in

delhi.dcit.hg.infranp@incometax.gov.in

delhi.dcit.judicial. hc@incometax.gov.in

delhi.dcit.hg.coord1@incometax.gov.in

delhi.dcit.hg.coord2@incometax.gov.in

delhi.dcit.hq.fin@incometax.gov.in

delhi.dcit.vig@incometax.gov.in

delhi.ito.protocol@incometax.gov.in

delhi.ito.welfare@incometax.gov.in

delhi.ito.welfare@incometax.gov.in

delhi.ito.hg.admin@incometax.gov.in

ito.hg.coord@incometax.gov.in
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Ashish Kumar Thakur
ITO(HQ.)Finance

Kamal Kumar Talreja
ITO(HQ.)Finance

Amit
ITO(HQ.)(Personnel)(Gaz.), Delhi
Uday Kumar
ITO(HQ.)(Personnel)(NG)
Navneet Kumar
ITO(HQ.)(Personnel)(NG)
Pankaj Kumar Bhatnagar
ITO(HQ.)INFRA

Vinod Kumar Saini
ITO(HQ.)INFRA (New Project)
Ram Singh Parte
ITO(HQ.)Litigation

S.C. Semwal
ITO(HQ.)Litigation
Sanjay

ITO(HQ.)TPS

Swatantra Mohan
ITO(HQ.)TPS

Manoj Kakkath
ITO(HQ.)Vigilance

Babita Agarwal
ITO(Judicial)-1
Dharmendra Kumar Meena
ITO(Judicial)-2

Harish Kumar Grover
ITO(Judicial)-3

Manjula Nawani
ITO(Judicial)-4

Girish Chandra Khanduri
ITO (Exam)

Susan Thomas
PCIT(OSD) (In-Situ)

CIT (Audit)-1 °®

Neha Chaudhary

CIT (Audit)-2 ***
DEEPALI CHANDRA
CCIT-1, Delhi (A/C)
Sanjay Goyal

PCIT-1, Delhi

Sanjay Gupta

PCIT-10, Delhi °

NIDHI SRIVASTAVA
CCIT-2, DELHI (A/C)

Deepak Tiwari
PCIT-7, Delhi

delhi.ito.hqg.pers.ng1@incometax.gov.in

delhi.ito.hqg.pers.ng2@incometax.gov.in

delhi.ito.tps1@incometax.gov.in

delhi.ito.tps2@incometax.gov.in

susan.thomas@incometax.gov.in
delhi.cit.audit1@incometax.gov.in

neha.chaudhary@incometax.gov.in
delhi.cit.audit2@incometax.gov.in

delhi.cciti@incometax.gov.in

sanjay.goyal@incometax.gov.in
delhi.cit1@incometax.gov.in
sanjay.gupta1966@gov.in
delhi.cit10@incometax.gov.in

delhi.ccit2@incometax.gov.in

deepak.tiwari@incometax.gov.in
delhi.pcit7@incometax.gov.in
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011-23705547
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Neehar Ranjan Pandey
PCIT(Judicial), Delhi ***

PALLAVI AGARWAL
CCIT-3, Delhi ¢

Dilip Singh Kothari
PCIT-12, Delhi ®°

Gulshan Raj
PCIT-15, Delhi °©

Dharm Veer Singh
PCIT(OSD)(in-situ)
CIT (DR)(Admn.) (ITAT), Delhi "

Jitender Singh
CIT (DR) (ITAT)-1, Delhi "

Pooja Swaroop
CIT (DR) (ITAT)-2, Delhi

Dayainder Singh Sidhu
CIT (DR) (ITAT)-3, Delhi "

Jadhav Shukracharya Krupacharya
CIT (DR) (ITAT)-4, Delhi

Amisha S. Gupt
CIT (DR) (ITAT)-5, Delhi "

Monika Singh
CIT (DR) (ITAT)-6, Delhi "

Mahesh Kumar
CIT (DR) (ITAT)-7, Delhi "™

M S Nethrapal
CIT (DR) (ITAT)-8 (Intl Tax), , Delhi "

Dharm Veer Singh
PCIT(OSD)(in-situ)

CIT (DR) (ITAT)-9 (TP-1), Delhi "
ROLEE AGARWAL

CCIT-4, Delhi

Rajeev Kumar
PCIT-4, Delhi

SHEFALI SWAROOP
CCIT(OSD)(in-situ)
PCIT-20, Delhi ® (A/C)
NIDHI SRIVASTAVA
CCIT-7, Delhi ¢

P Praveen Siddharth
PCIT(RU)-2, Delhi °°
Nidhi Singh
PCIT(AU)-6, Delhi
Ramesh Chand Danday
PCIT(AU)-7, Delhi

VIVEK KUMAR
CCIT(OSD)(In-Situ)
PCIT(AU)-8, Delhi

neehar.r.pandey@incometax.gov.in
delhi.cit.judicial@incometax.gov.in

delhi.ccit3@incometax.gov.in

dilip.s.kothari@incometax.gov.in
delhi.cit12@incometax.gov.in

gulshan.raj@incometax.gov.in
delhi.cit15@incometax.gov.in

dv.singh@incometax.gov.in
itat.delhi@incometax.gov.in

jitender.singh@incometax.gov.in
delhi.cit.dr.itat1@incometax.gov.in

pooja.swaroop@incometax.gov.in
delhi.cit.dr.itat2@incometax.gov.in

dayainder@gmail.com
delhi.cit.dr.itat3@incometax.gov.in

shukracharya.k.jadhav@incometax.gov.in
delhi.cit.dr.itat4@incometax.gov.in

amisha.s.gupt@incometax.gov.in
delhi.cit.dr.itatb@incometax.gov.in

rana@incometax.gov.in
delhi.cit.dr.itat6@incometax.gov.in

mahesh.kumar1@incometax.gov.in
delhi.cit.dr.itat7@incometax.gov.in

msnethrapal@incometax.gov.in
delhi.cit.dr.it.itat8@incometax.gov.in

dv.singh@incometax.gov.in
delhi.cit.dr.tp.itat9@incometax.gov.in

rolee.agarwal@incometax.gov.in
delhi.ccit4@incometax.gov.in
rajeev.kumar@incometax.gov.in

delhi.cit4@incometax.gov.in

sheswaroop@nic.in
delhi.cit20@incometax.gov.in

nidhi.srivastava@incometax.gov.in
delhi.ccit7@incometax.gov.in

delhi.pcit2.ru.reac@incometax.gov.in

nidhi.singh@incometax.gov.in
delhi.pcit6.au.reac@incometax.gov.in
ramesh.c.danday@incometax.gov.in
delhi.pcit7.au.reac@incometax.gov.in

vivek.kumar3@incometax.gov.in
delhi.pcit8.au.reac@incometax.gov.in
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Dr. Simran Bhullar
PCIT(AU)-9, Delhi

Deepak Tiwari
PCIT(AU)-10, Delhi

Anurag Vardhan
CIT(Appeals), Unit-12, Delhi °

Shrikant Namdeo
CIT(Appeals), Unit-13, Delhi ®

Amit Kumar Jain
CIT(Appeals), Unit-14, Delhi °

Shravan Kumar
CIT(Appeals), Unit-15, Delhi *

Neha Chaudhary
CIT(Appeals), Unit-16, Delhi ®

C. Chandrakanta

PCIT (In Situ)(OSD)
CIT(Appeals), Unit-17, Delhi °
Amit Jain

CIT(Appeals), Unit-18, Delhi *®
Vivek Anand Ojha
CIT(Appeals), Unit-19, Delhi ¥®
Kranti

CIT(Appeals), Unit-20, Delhi °
Kumar Avikal Manu
CIT(Appeals), Unit-21, Delhi <
NIDHI SRIVASTAVA

CCIT-8, Delhi °°

Naina Soin Kapil

PCIT(VU)-1, Delhi *°
Deepshikha Sharma
PCIT(VU)-2, Delhi“®

Aroop Kumar Singh
PCIT(VU)-3, Delhi “®

Garima Singh

PCIT(VU)-4, Delhi °©

Rishpal Bedi

CIT(Appeals), Unit-22, Delhi °°
Siddharth Bhimsingh Meena
CIT(Appeals), Unit-23, Delhi *
Susan Thomas
PCIT(OSD)(in-situ)
CIT(Appeals), Unit-24, Delhi
Dr. Simran Bhullar
CIT(Appeals), Unit-25, Delhi

Ramesh Chand Danday
CIT(Appeals), Unit-26, Delhi

Sita Shrivastava
CIT(Appeals), Unit-27, Delhi “*

simran.bhullar@incometax.gov.in
delhi.pcit9.au.reac@incometax.gov.in

deepak.tiwari@incometax.gov.in
delhi.pcit10.au.reac@incometax.gov.in

anurag.v@incometax.gov.in
delhi.cit.12.appeal.unit@incometax.gov.in

shrikant.namdeo@incometax.gov.in
delhi.cit.13.appeal.unit@incometax.gov.in

amitcoconut79@nic.in
delhi.cit.14.appeal.unit@incometax.gov.in

shravan.kumar@incometax.gov.in
delhi.cit.15.appeal.unit@incometax.gov.in

neha.chaudhary@incometax.gov.in
delhi.cit.16.appeal.unit@incometax.gov.in

c.chandrakanta@incometax.gov.in
delhi.cit.17.appeal.unit@incometax.gov.in

amit.jain1@incometax.gov.in
delhi.cit.18.appeal.unit@incometax.gov.in

vivek.ojha@incometax.gov.in
delhi.cit.19.appeal.unit@incometax.gov.in

kranti@incometax.gov.in
delhi.cit.20.appeal.unit@incometax.gov.in

kumar.a.manu@incometax.gov.in
delhi.cit21appeal.unit@incometax.gov.in

delhi.ccit8@incometax.gov.in

delhi.pcit1.vu.reac@incometax.gov.in

delhi.pcit2.vu.reac@incometax.gov.in

aroop.k.singh@incometax.gov.in
delhi.pcit3.vu.reac@incometax.gov.in

garima@incometax.gov.in
delhi.pcit4.vu.reac@incometax.gov.in

rishpal.bedi@incometax.gov.in
delhi.cit22.appeal.unit@incometax.gov.in,

siddharth.b.meena@incometax.gov.in
delhi.cit23.appeal.unit@incometax.gov.in,

susan.thomas@incometax.gov.in
delhi.cit24.appeal.unit@incometax.gov.in,

simran.bhullar@incometax.gov.in
delhi.cit25.appeal.unit@incometax.gov.in

ramesh.c.danday@incometax.gov.in
delhi.cit26.appeal.unit@incometax.gov.in

sita.shrivastava@incometax.gov.in
delhi.cit27.appeal.unit@incometax.gov.in
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Chanchal Meena
CIT(Appeals), Unit-28, Delhi ™

Meenakshi Dohare
CIT(Appeals), Unit-29, Delhi **

Kirti Sankratyayan
CIT(Appeals), Unit-30, Delhi X

N G Joseph Gangte
CIT(Appeals), Unit-31, Delhi X

DEEPALI CHANDRA
CCIT-9, Delhi *

Satender Singh Rana
PCIT(AU)-1, Delhi °©

SHEFALI SWAROOP
CCIT(OSD)(in-situ)
PCIT(AU)-2, Delhi ‘®
Anurag Vardhan
PCIT(AU)-3, Delhi

Satender Singh Rana
PCIT(AU)-4, Delhi ¢
C. Chandrakanta
PCIT(AU)-5, Delhi °°
Anu Krishna Aggarwal
PCIT(RU)-1, Delhi

Rajesh Kumar

CIT(Appeals), Unit-1, Delhi **
Sanjay Pandey

PCIT(OSD) (In-Situ)
CIT(Appeals), Unit-2, Delhi **
Suman Malik

CIT(Appeals), Unit-3, Delhi **
Naresh Kumar Bansal
CIT(Appeals), Unit-4, Delhi
Rajinder Kaur

CIT(Appeals), Unit-5, Delhi ®
Rajesh Kumar

CIT(Appeals), Unit-6, Delhi “*
Kailash Dan Ratnoo
CIT(Appeals), Unit-7, Delhi ¢©
Richa Gaharwar
CIT(Appeals), Unit-8, Delhi **
Anu Krishna Agarwal
CIT(Appeals), Unit-9, Delhi ®
Aroop Kumar Singh
CIT(Appeals), Unit-10, Delhi
Rajinder Kaur

CIT(Appeals), Unit-11, Delhi ®

ANAND KUMAR KEDIA
CCIT(TDS), Delhi ¥

chanchal.meena@incometax.gov.in
delhi.cit28.appeal.unit@incometax.gov.in

meenakshi.dohare@incometax.gov.in
delhi.cit29.appeal.unit@incometax.gov.in

kirti.sankratyayan@incometax.gov.in
delhi.cit30.appeal.unit@incometax.gov.in

n.j.gangte@incometax.gov.in
delhi.cit31.appeal.unit@incometax.gov.in,

deepali.chandra1966@nic.in
delhi.ccit9@incometax.gov.in

s.s.rana@incometax.gov.in
delhi.pcit1.au.reac@incometax.gov.in

sheswaroop@nic.in
delhi.pcit2.au.reac@incometax.gov.in

anurag.v@incometax.gov.in
delhi.pcit3.au.reac@incometax.gov.in

s.s.rana@incometax.gov.in
delhi.pcit4.au.reac@incometax.gov.in

c.chandrakanta@incometax.gov.in
delhi.pcit5.au.reac@incometax.gov.in

anu.k.aggarwal@incometax.gov.in
delhi.pcit1.ru.reac@incometax.gov.in

delhi.cit1.appeal.unit@incometax.gov.in

pandey.sanjay@nic.in
delhi.cit2.appeal.unit@incometax.gov.in

malik.158977@nic.in
delhi.cit3.appeal.unit@incometax.gov.in

naresh.k.bansal@incometax.gov.in
delhi.cit4.appeal.unit@incometax.gov.in

rajinder.kaur@incometax.gov.in
delhi.cit5.appeal.unit@incometax.gov.in

rajesh.kumar@incometax.gov.in
delhi.cit6.appeal.unit@incometax.gov.in

kailash-ratnoo@gov.in
delhi.cit7.appeal.unit@incometax.gov.in

rajesh.kumar@incometax.gov.in
delhi.cit8.appeal.unit@incometax.gov.in

rajesh.guptad@incometax.gov.in
delhi.cit9.appeal.unit@incometax.gov.in

aroop.k.singh@incometax.gov.in
delhi.cit10.appeal.unit@incometax.gov.in

rajinder.kaur@incometax.gov.in
delhi.cit11.appeal.unit@incometax.gov.in

anand.k.kedia@incometax.gov.in
delhi.ccit.tds@incometax.gov.in
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FIELD STATIONS

011-21210737/38

011-23370443

011-21210764

011- 23234133
011- 23234139 (D)

011- 23216825

011- 23233684

011- 23210811

011- 23234287

011- 23379647

011- 21210767

011-2120742

011-23371045

23379138

011-21210741

011-21210758

011-21210754

011-23233696

011-21210745
011-21210753


mailto:sheswaroop@nic.in
mailto:S.S.RANA@INCOMETAX.GOV.IN
mailto:c.chandrakanta@incometax.gov.in
mailto:pandey.sanjay@nic.in

Hies ¥ FIELD STATIONS

Vizay Babu Vasanta
PCIT(OSD)(In-Situ)
CIT (TDS)-1, Delhi **

v.vasanta@gov.in

11-2244
delhi.cit.tds1@income tax.gov.in 0 6698

Mohammed Rizwan mohammed.rezwan@incometax.gov.in

" an Awan@ X9 011-22447339
CIT (TDS)-2, Delhi delhi.cit.tds2@income tax.gov.in
DS > Drum Shape Building, I. P. Estate, New Delhi-110002
VB : Vikas Bhawan, |. P. Estate, New Delhi-110002
ARA : E-2, ARA Centre, Jhandewalan Extension, New Delhi 110055
LX : Aayakar Bhawan, District Centre, Laxmi Nagar, Delhi-110092
cC : Pratyaksh Kar Bhavan, SPM Civic Centre, Minto Road, New Delhi-110002
KM : 11th Floor, Lok Nayak Bhawan NDMC Complex, Khan Market, New Delhi

172

CONTENT



Hies T

I T N

GUWAHATI

SURABHI VARMA GARG

Pr.CCIT(NER), Guwahati (A/C)

Nongothung Jungio

CIT (Admn. & TPS), Guwahati

K. Hauthang
Addl/Jt.CIT (Hq) (Admn.)

Soumendu Sekhar Das
AddI.CIT(Vig)

Soumendu Sekhar Das
AddI.CIT(Tech) (A/C)

Sagar Das
DD(Systems)
Mrityunjay Bansal
JCIT (OSD) (in-situ)
DCIT(HQ) (A/C)
Mrityunjay Bansal
JCIT (OSD) (in-situ)
DCIT(Vig) (A/C)
Sumit Purkayastha
JCIT (OSD)(in-situ)
DCIT(Tech) (A/C)
Ramlal Sharma

DD (OL)

Sanjay Kumar Gupta
AD (OL)

Krishna Prasanna Mandal
AD (Systems)

L. Mantosh Singh
ITO(Hg)(Admn.)

Subhadeep Kar
ITO(CPRO)

Ramendra Bhoumick
ITO (Infra)

Biju Kumar Das
ITO (SBR & TPS)

Biju Kumar Das
ITO (CO)

Deba Kumar Sonowal
PCIT, Guwahati

T James Singson
CIT (TDS), Guwahati

Chabungbam Deepak Singh
CIT(Audit), Guwahati (A/C)

Rintei Renthlei

CIT (A) Unit-1, Guwahati (A/C)

1st Floor, Aayakar Bhawan, Christian Basti, G.S. Road, Guwahati-
781005 (PBX: 2345118, 2345123) (Pr. CCIT Region NER, Guwahati)

ccit.guwahati@incometax.gov.in

guwahati.cit.co.admin@incometax.gov.in
nongothung.junjio@incometax.gov.in

guwahati.addlcit.hg.admin@incometax.gov.in
thuingaleng.ps@incometax.gov.in

guwahati.addlcit.vig@incometax.gov.in

guwahati.addlcit.tech@incometax.gov.in

guwahati.ad.systems@incometax.gov.in

guwahati.dcit.hqg.pccit@incometax.gov.in

guwahati.dcit.vig.pccit@incometax.gov.in

guwahati.dcit.tech.pccit@incometax.gov.in

guwahati.ad.ol@incometax.gov.in

guwahati.dd.ol@incometax.gov.in

guwahati.ito.hg.admin.pccit@incometax.gov.in

guwahati.pro.pccit@incometax.gov.in

guwahati.ito.infra@incometax.gov.in

guwahati.ito.sbr@incometax.gov.in

guwahati.pcit1@incometax.gov.in

guwahati.cit.tds@incometax.gov.in

guwahati.cit.audit@incometax.gov.in

guwahati.cit1.appeal.unit@incometax.gov.in
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FIELD STATIONS

0361-2345106

0361-2347511
0361-2348910

0361- 2344115

0361-2346246

0361-2345123

0361-2345540

0361-2345121

0361-2347596

0361-2340189

0361-2340189

0361-2320121

(STD : 0361)
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Imlimeren Jamir
CIT (A) Unit-2, Guwahati (A/C)

Chabungbam Deepak Singh
CIT(DR)(ITAT), Guwahati

Rintei Renthlei
CIT (A)(Central), Guwahati

guwahati.cit2.appeal.unit@incometax.gov.in

Guwahati.cit.dr.itat@Incometax.gov.in

m Pushkara House, NH-37, Natungaon, Mohanghat, Dibrugarh,

S

DIBRUGARH Assam-786008. (Pr. CCIT Region NER, Guwahati) (STD - 0373)

Deba Kumar Sonowal
PCIT (AU)-1, Dibrugarh (A/C)

dibrugarh.pcit1@incometax.gov.in

Amitava Bhattacharyya

CIT (A) Unit-1, Dibrugarh dibrugarh.cit1.appeal.unit@incometax.gov.in

Aayakar Bhawan, Thana Road, Jorhat

JORHAT (Pr. CCIT Region NER, Guwahati) (STD : 0376)

Imokaba Jamir
PCIT (VU) 1, Jorhat (A/C)

jorhat.pcit1.vu.reac@incometax.gov.in

Imlimeren Jamir
CIT (A)-1, Jorhat

Rretir i ilong-
_ Aayakar Bhawan, Mahatma Gandhi Road, Shillong-793001 (Meghalaya) (STD : 0364)

jorhat.cit1.appeal.unit@incometax.gov.in

SHILLONG (Pr. CCIT Region NER, Guwahati)

NINGREIRUM LONGVAH

Pr. CCIT (OSD) (in-situ) shillong.ccit@incometax.gov.in 0364-2505533
CCIT, Shillong

Imokaba Jamir . . .

PCIT, Shillong shillong.pcit@incometax.gov.in

Sushil Kumar

CIT (A) -1, Shillong shillong.cit1.appeal.unit@incometax.gov.in
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HYDERABAD

M ANIL KUMAR
Pr.CCIT, (AP&Telangana)

Shiva Sewak
CIT(Admn. & TPS)

Mandeep Panwar
AddI.CIT(Hgrs)(Admn. & Vig.)

Ashish Kumar Shukla
JCIT(Hqgrs)(Tech.)

Srikanth Reddy Y
AddI.CIT(HQ)(Infra, Coord. & CO)

Nur Mohammed Shaik
JDIT(Systems)

Bandla Dinesh Aditya
DCIT(Hg)(Admn.)

Rathod Neha Devising
DCIT(Hq)(Vig.)

M Punith Kuttaiah
DCIT(Hq)(Tech. & Prosn.)

A Bhargava Sekhar
DCIT(CO, Infra & Coord.)

Mamatarani Sahoo
DD(OL)

Sunil Kumar Vibhute
AD(OL)

Satya Venkatachalam
AD(Systems)

Yaram Vijay Bharath Reddy
ITO(HQ)(OSD)(Personnel)

Narendra Pal Singh
ITO(Hq)(Welfare)

Lam Khaw Lun H
ITO(Hq)(Tech & TPS)

Sandeep Krishna Vommi
ITO(Hq)(PR)

Ashutosh Kumar Sinha
ITO(Hq)(Infra)

Venkata Chinna Srinivasa Rao G
ITO(OSD)(Fin.)

Vimala Srinivas Chivukula
ITO(MSTU)

Ram Prasad Dontaraju V
ITO(OSD)(Legal)

Ram Prasad Dontaraju V
ITO(OSD)(Vig.)

ERIC

FIELD STATIONS

10th Floor, C-Block, I.T. Towers, 10-2-3, A.C. Guards,
Hyderabad-500004 (Pr. CCIT Region A P & Telangana)

hyderabad.pccit@incometax.gov.in

hyderabad.cit.admin.tps@incometax.gov.in

hyderabad.addicit.hg.admin@incometax.
gov.in

hyderabad.addlcit.hq.tech@incometax.gov.in

hyderabad.addlcit.infra@incometax.gov.in

hyderabad.jd.systems@incometax.gov.in

hyderabad.dcit.hg.admin@incometax.gov.in

hyderabad.dcit.hq.vig@incometax.gov.in

hyderabad.dcit.hq.tech@incometax.gov.in

hyderabad.dcit.hg.infra@incometax.gov.in

hyderabad.dd.ol@incometax.gov.in

hyderabad.ad.ol@incometax.gov.in

hyderabad.ito.hqg.welfare@incometax.gov.in

hyderabad.ito.hq.tech@incometax.gov.in

hyderabad.ito.hqg.pro@incometax.gov.in

hyderabad.ito.hg.infra@incometax.gov.in

hyderabad.ito.hq.fin@incometax.gov.in

hyderabad.ito.mstu@incometax.gov.in

hyderabad.ito.legal@incometax.gov.in
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040-23237946

040-23236281

040-23237682

040-23425470

040-23425354

040-23425474

040-23425484

040-23425385

040-23425354

040-23425487

040-23425467

040-23425238

040-23425344

040-23425482

040-23425677

040-23425477

040-23426058

040-23425236

040-23425302

040-23425271

040-23425257

(STD : 040)
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Lakshmi Joshi lakshmi.joshi@incometax.gov.in -

ITO(CO)
SURESH BATTINI hyderabad.ccit@incometax.gov.in,

40-232317
CCIT, Hyderabad suresh.battini@incometax.gov.in 040-23231708

Shivraj B Morey
PCIT-1, Hyderabad

B.V. PRASAD REDDY
CCIT(OSD)(in-situ) hyderabad.pcit2@incometax.gov.in 040-23485417
PCIT-2, Hyderabad (A/C) *™

hyderabad.pcit1@incometax.gov.in, 040-23425240

E?Il‘)rr-lit If;ie:;t?audpta hyderabad.pcit4@incometax.gov.in 040-23425333
P. V. Pradeep Kumar

PCIT(OSD)(in-situ) hyderabad.cit.tds@incometax.gov.in 040-23425355
CIT(TDS), Hyderabad

é?%?fuiz)h”w dorabad(AC) hyderabad.cit. audit@incometax.gov.in 040-23425388
g|¥(IBIRC)h;TTTCGO hyderabad.cit.itat1 @incometax.gov.in 040-23465946
L\l:la_lt(eggr)a I?;r;\_azr '\:g(ench cco jeevanlallavidiya@incometax.gov.in 040-23465945
H.Phani Raju hyderabad.cit judicial@incometax.gov.in 040-23426122

CIT(Judicial), Hyderabad(A/C)
S. Murali Mohan
PCIT(AU)-1, Hyderabad *™

B.V. Prasad Reddy
CCIT(OSD)(in-situ) hyderabad.pcit2.au.reac@incometax.gov.in 040-23485417
PCIT(AU)-2 S™

Naresh Saka
PCIT(AU)-3 5™ (A/C)
Gopinath CH V
PCIT(AU)-4 5™ (A/C)

S. Murali Mohan
PCIT(VU)-1 %" (A/C)

hyderabad.pcit1.au.reac@incometax.gov.in 040-23486201

hyderabad.pcit3.au.reac@incometax.gov.in 040-23485417
hyderabad.pcit4.au.reac@incometax.gov.in 040-23485417

hyderabad.pcit1.vu.reac@incometax.gov.in 040-23425389
Shravan Kumar Gotru
PCIT(RU)-1 A"

Gopinath CH V
CIT(Appeal), Unit-1

hyderabad.pcit1.ru.reac@incometax.gov.in 040-23426126

hyderabad.cit1.appeal.unit@incometax.gov.in  040-23299173

Narendra Kumar Naik
CIT(Appeal), Unit-2 *°"

Mini Chandran U
CIT(Appeal), Unit-3 ™

M Narmada

CIT(Appeal), Unit-4
Prasoon kabra

CIT(Appeal), Unit-5 *“* (A/C)
Shahnawaz Ul Rahman
CIT(Appeal), Unit-6 (A/C)

Pavan kumar Beerla hyderabad.cit7.appeal.unit@incometax. gov.
CIT(Appeal), Unit-7 (A/C) in

hyderabad.cit2.appeal.unit@incometax.gov.in  040-23299173

hyderabad.cit3.appeal.unit@incometax.gov.in  040-23485424

hyderabad.cit4.appeal.unit@incometax.gov.in = 040-23425347

hyderabad.cit5.appeal.unit@incometax.gov.in  040-23485216

hyderabad.cit6.appeal.unit@incometax.gov.in  040-23425269

040-23425461
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Anjala Sah
CrI]'JI'a(‘:pp:all;’ Unit-8 hyderabad.cit8.appeal.unit@incometax.gov.in  040-23425568
H.Phani Raju . s .
h .Cit9. . .gov. 40-2342

CIT(Appeal), Unit-9 ®*" yderabad.cit9.appeal.unit@incometax.gov.in  040-23425568
P Dhivahar hyderabad.cit10.appeal.unit@incometax.

40-23425531
CIT(A)-10, Hyderabad gov.in 040-2342553
CGO : A Bench, Room NO. 402, 4th floor, CGO towers, Kavadiguda, Hyderabad
BBH : Aayakar Bhawan, Basheer Bagh, Hyderabad-4
ACH : B-Block, Income Tax Towers, A.C. Guards, Hyderabad-500004
STH : Signature Towers, Opp. Botanical Gardens, Kondapur, Hyderabad-500 084

'IEE 4th floor, Rajkamal Complex, Lakshmipuram, Guntur-522007
. (STD : 0866)
GUNTUR (Pr. CCIT Region A.P. & Telangana)

SUNITA BILLA
CCIT(OSD)(in-situ) guntur.pcit1.vu.reac@incometax.gov.in 0863-2350061

PCIT(VU)-1 (A/C)

B.V. PRASAD REDDY
CCIT(OSD)(in-situ) guntur.cit1.appeal.unit@incometax.gov.in 08632215877
CIT(Appeal), Unit-1 (A/C)

2nd floor, Aaykar Bhavan, Opp. Childrens park, N.R. Pet,

(STD:08518)

KURNOOL Kurnool-518004 (Pr. CCIT Region A.P. & Telangana)

Prasoon Kabra
CIT(Appeal), Unit-1 (A/C)

kurnool.cit1.appeal.unit@incometax.gov.in 08518-276228

Aayakar Bhavan, Near Kambala Cheruvu, Veerabhadrapuram,

RAJAMAHENDRAVARAM Rajamahendravaram-533105. (Pr. CCIT Region A.P. & Telangana) (STD : 0883)
Shahnawaz Ul Rahman rajamahendravaram.cit1.appeal.unit@ 0866-2472070
CIT(Appeal), Unit-1 incometax.gov.in

_ Aayakar Bhav?zn, K.T. Road, Tirupati-517501 (STD : 0877)
TIRUPATI (Pr. CCIT Region A.P. & Telangana)

M. Vijay Kumar
PCIT, Tirupati (A/C)

Naresh Saka
CIT(Appeal), Unit-1, Tirupati

_ SVR Plaza, D.No. 40-6 15, Siddhartha Public School Road,

tirupati.pcit@incometax.gov.in 0866-2478484

tirupati.cit1.appeal.unit@incometax.gov.in 0877-2287213

Moghalrajpuram, Vijayawada-520010 (PBX : 2572642) (STD : 0866)
VIJAYAWADA (Pr. CCIT Region A.P. & Telangana)

JAYARAM RAIPURA

CCIT, Vijayawada (A/C) vijayawada.ccit@incometax.gov.in 0866-2478485
SUNITA BILLA
CCIT(OSD)(in-situ) vijayawada.pcit@incometax.gov.in 0866-2478484
PCIT
Jenardhanan V . . . .
CIT (TDS) vijayawada.cit.tds@incometax.gov.in 0866-2478484
K. Madhusudan
CIT(Appeal), Unit-1, Vijayawada vijayawada.cit1.appeal.unit@incometax.gov.in 8662472070
(AIC)
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o

Aayakar Bhawan, Dabagardens, Visakhapatnam-530020
(Pr. CCIT Region AP & Telangana)

(STD : 0891)
PBX:2854700

VISAKHAPATNAM

SRINIVAS DANDA

CCIT, Visakhapatnam vizag.ccit@incometax.gov.in 0891-2713061
B. Srinivas . . . .

vizag.pcit1@incometax.gov.in 0891-2713136
PCIT-1
Badicala Yadagiri ] L . .
CIT(DR), ITAT “© vizag.cit.itat@incometax.gov.in 0891-2713019
K. Madhusudan visakhapatnam.pcit1.au.reac@incometax.
PCIT(AU)-1 gov.in 0891-2713093
Mudavathu N Murthy Naik
PCIT(OSD)(in-situ) vizag.cit1.appeal.unit@incometax.gov.in 0891-2713012

CIT (Appeal), Unit-1 8"
S.Murali Mohan

. vizag.cit2.appeal.unit@incometax.gov.in 0891-2713012
CIT(Appeal), Unit-2 ™ g-cli<-app @ ¢
LiIC : LIC Building, Visakhapatnam-530 016
PBV : Pratyaksha Kar Bhawan (Direct Taxes Building), MVP Colony, Visakhapatnam-530 017
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JAIPUR

SUMEET KUMAR
Pr.CCIT, Rajasthan

Shailendra Sharma
CIT (Admn. & TPS)

Hitisha Ruhela
AddI.CIT (HQ/Admn. & TPS)

Rahul Sohu
AddI CIT(Tech)

Sonia Mahajan
JCIT(Vig.)

Yashodhar Pareek
DCIT(Hq)

Arvind Kumar Meena
DCIT(Tech)

Sanjay Sharma
ITO, (HQ)PRO, Jaipur

Scaria Vadakkemuriyil Thomas
ITO, HQ, Jaipur

Sanjay Chhabra
ITO (Estate), Jaipur

Kailash Meena
ITO(Tech), Jaipur

Shailesh Kotiyal
ITO(Judicial)

Asit Kumar
AD(System)

Bijesh Kumar sharma
ITO(Hq.)(CO), Jaipur

RAMCHANDRA MEENA
CCIT(OSD)(in-situ)
PCIT-1, Jaipur
Purushottam Kashyap
Pr. CIT-2, Jaipur
Shailendra Sharma

CIT (Audit)

Sanjay Dhariwal
PCIT(OSD)(in-situ)
CIT(TDS), Jaipur

Rajesh Ojha

CIT (DR)(ITAT)-1, Jaipur
Alka Gautam

CIT (DR)(ITAT)-2, Jaipur
Purushottam Kashyap
PCIT(AU)-1, Jaipur (A/C)

Anil Kumar Bharadwaj
CIT(Appeals Unit)-1, Jaipur

FIELD STATIONS

New C.R. Building, Statue Circle Bhagwan Dass Road, Jaipur

(PBX : 2385301) (Pr. CCIT Region Rajasthan)

jaipur.pccit@incometax.gov.in

jaipur.cit.co.admin@incometax.gov.in

jaipur.addicit.admin.pccit@incometax.gov.in

jaipur.addicit.tech.pccit@incometax.gov.in

jaipur.dcit.vig@incometax.gov.in

jaipur.dcit.hqg.pccit@incometax.gov.in

jaipur.dcit.tech.pccit@incometax.gov.in

servicelitigationjaipur@gmail.com

jaipur.ito.tech.pccit@incometax.gov.in

jaipur.ad.systems@incometax.gov.in

jaipur.ito.hg.co@incometax.gov.in

jaipur.pciti@incometax.gov.in

Jaipurpcit2@incometax.gov.in

jaipur.cit.audit.incometax.gov.in

jaipur.cit.tds@incometax.gov.in

itat.jaipur@incometax.gov.in

itat.jaipur@incometax.gov.in

jaipur.pcit1.au.reac@incometax.gov.in

jaipur.cit1.appeal.unit@incometax.gov.in
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0141-2385022
0141-2385225 (F)

0141-2227224
0141-5112688 (F)

0141-2385125
0141-2385225 (F)

0141-2956929

0141-2385069

0141-2385125
0141-2385225 (F)

0141-2385246

0141-2385874

0141-2385393

0141-2995954

0141-2385477

141-2385040

0141-2385145

0141-2385126

0141-2385323

0141-2740526
0141-2740318

0141-2385338

0141-2220733

0141-2225033

0141-2385371

0141-2385157

(STD : 0141)
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Rajesh Ojha

jaipur.cit3. Lunit@i tax.gov.i 141-2
CIT(Appeals Unit)-3, Jaipur jaipur.cit3.appeal.unit@incometax.gov.in 0 956936
HBJN 2202, 2nd floor, income Tax Office, Hudco Bhawan, Jyoti Nagar, Jaipur
RRJ : G-4, Rajmahal Residency Area, C-Scheme, Jaipur 302006
Inc?ome Tax Office, C.R. Building, Opposite. Bus Stand, (STD : 0145)
AJMER Jaipur Road, Ajmer
RAMCHANDRA MEENA
CCIT(OSD)(in-situ) ajmer.pcit1.au.reac@incometax.gov.in 0145-2625752

PCIT, (AU)-1, Ajmer (A/C)

Lovish Kumar
CIT(Appeals Unit)-1, Ajmer

ajmer.cit1.appeal.unit@incometax.gov.in 0145-2627702

I%

Ayakar Bhavan, 22 Moti Dungri, Alwar (STD : 0144)
ALWAR
RAMCHANDRA MEENA
CCIT(OSD)(in-situ) alwar.pcit1.au.reac@incometax.gov.in 0144-2705100
PCIT(AU)-1, Alwar (A/C)
M K Jain

Iwar.cit1. L.unit@i . Al 144-270241
CIT(Appeals Unit)-1, Alwar alwar.cit1.appeal.unit@incometax.gov.in 0 02400

Aayakar Bhawan, Rani Bazar, Bikaner-334001 (STD : 0151)

|%

BIKANER

Purushottam Kashyap
PCIT(AU)-1, Bikaner (A/C)

Aayakar Bhawan, Paota, ‘C’ Road, Jodhpur-342010 (STD : 0291)

JODHPUR
MANISHA CHANDRA

bikaner.pcit1.au.reac@incometax.gov.in 0151-2522848

CCIT, Jodhpur (A/C) jodhpur.ccit@incometax.gov.in 0291-2552256
22?:1511 ,C\Jt;(;z:ur jodhpur.pcit1.vu.reac@incometax.gov.in 0291-2543601
22??:35;1 ?pz‘z dhpur jodhpur.cit!.appeal.unit@incometax.gov.in 0291-2543601
CIT(Appeals) Unit-1, Jodhpur jodhpur.cit1.appeal.unit@incometax.gov.in 0291-2540854

jodhpur.cit2.appeal.unit@incometax.gov.in 0291-2540035

CIT(Appeals) Unit-2, Jodhpur

_ C.R.Building, Rawatbhata Road, Kota-324 009 (STD : 0744)

KOTA

Dr. Ran Singh Yadav

PCIT(RU)-1 kota.pcit1.ru.reac@incometax.gov.in 0744-2500143
Alka Gautam
kota.cit1. L.unit@i tax.gov.i 744-2
CIT(Appeals Unit)-1, Kota ota.cit1.appeal.unit@incometax.gov.in 0 505030
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UDAIPUR

MANISHA CHANDRA
CCIT, Udaipur

Dr. Ran Singh Yadav

PCIT, Udaipur

O P Meena

CIT(Appeals Unit)-1, Udaipur

Anil Dhaka
CIT (A)-2, Udaipur

Aaykar Bhawan, Subcity Centre, Savina, Udaipur-313001

(Pr. CCIT Region Rajasthan)

udaipur.ccit@incometax.gov.in

udaipur.pcit@incometax.gov.in

udaipur.cit1.appeal.unit@incometax.gov.in

Udaipur.cit.apl2@incometax.gov.in
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APARNA KARAN

Pr. CCIT, Kanpur

Dr. Sheodan Singh Bhadoria
PCIT(OSD)(in-situ)
CIT(Admn.&TPS)

Ashish Chandra

AddI/Jt.CIT (Admn.)

Ashish Chandra

AddI/Jt.CIT (P&V) (A/C)

Amrendra S. Nath
AddIl/Jt.CIT(Tech.&Judl.)

Amrendra S. Nath
AddI/JCIT (Fin & Infra) (A/C)

Pankaj Kumar
DCIT (Admn.), Kanpur

Pankaj Kumar

DCIT (P&V), Kanpur (A/C)
Suresh Kumar Verma

ACIT (Tech.&Judl.), Kanpur

Suresh Kumar Verma,
ACIT(Fin.& Infra)(A/C)

Kunal Shrivastava,
ITO(HQ) , O/o CIT(Admin & TPS)
Satyendra Kumar
ITO(PR & EO), Kanpur
Mukesh Kumar
ITO(SP&R), Kanpur
Ashok Kumar Bharti
ITO (Tech & judicial)
Amit Banerjee

ITO (Personnel)
Amarjeet Sahu
ITO(Infra), Kanpur
Shivani Singh

PCIT-1, Kanpur

Sanjai Kumar Yadav
CIT(TDS), Kanpur R

Garima Chaudhry
CIT(Audit), Kanpur "

Dr. Vijay Kumar Chadha
PCIT(AU)-1, Kanpur (A/C) 7

Ram Prakash Maurya
CIT(Appeal), Unit-1, Kanpur

Nidhi Verma Singh
CIT(Appeal), Unit-1l, Kanpur

16/69, Aayakar Bhawan, Civil Lines, Kanpur-208001(PBX : 2304151) (STD : 0512)

(Pr. CCIT Region UP(W) & Uttarakhand)

kanpur.pccit@incometax.gov.in 0512-2985244

kanpur.cit.co.admn@incometax.gov.in 0512-2985190

kanpur.addicit.hqg.tps@incometax.gov.in

kanpur.jcit.vig@incometax.gov.in

kanpur.addicit.tj@incometax.gov.in

kanpur.addicit.infra.finance@incometax.gov.in

kanpur.dcit.admn.cca@incometax.gov.in

kanpur.dcit.per.vig@incometax.gov.in

kanpur.dcit.tj@incometax.gov.in

kanpur.dcit.infra.finance@incometax.gov.in

kanpur.ito.hg.co@incometax.gov.in

kanpur.ito.hg@incometax.gov.in

kanpur.ito.spr@incometax.gov.in

kanpur.ito.tech@incometax.gov.in

kanpur.pcit1@incometax.gov.in 0512-2982504

0512-2543160

kanpur.cit.tds@incometax.gov.in 0512-2551586

kanpur.cit.audit@incometax.gov.in 0512-2333163

0512-2305726

ki .pcit1.au. i .gov.i
anpur.pcit1.au.reac@incometax.gov.in 0512-2331995

kanpur.cit1.appeal.unit@incometax.gov.in 0512-2304220

kanpur.cit2.appeal.unit@incometax.gov.in
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Puja Raj

CIT(Appeal), Unit-IV, Kanpur
RTS :7/119, Radiance Town, Swaroop Nagar, Kanpur-208011

CKH :15/91, Chandubabu ka Hata, Civil Lines, Kanpur-208001

FZL > Plot No.- 119, 120, 121. GPOA, Kendriya Bhawan, Fazalganj, Kanpur

_3’.IIINI Aayakar Bhawan, Sanjay Palace, M.G. Road, Agra-282002 (STD : 0562)

Anupam Kant Garg
PCIT-1, Agra

kanpur.cit.apl4@incometax.gov.in 0512-2304618

agra.pcit1@incometax.gov.in 0562-2851290

Sukesh Kumar Jain
PCIT(OSD)(in-situ)
CIT(DR), ITAT

Anupam Kant Garg agra.pcit1.vu.reac@incometax.gov.in 0562-2851343
PCIT(VU)-1, Agra (A/C) gra.peiti.vu. -gov. 0562-2851172

itat.agra@incometax.gov.in

agra.itat@gmail.com 0562-2990175

Deepti Chandola

CIT (Appeal), Unit-1, Agra agra.cit1.appeal.unit@incometax.gov.in 0562-2526406

Arun Kumar Yadav
CIT (Appeal), Unit-2, Agra

Marris Road, Qadm Bldg., Aligarh-200021 (STD : 0571)
ALIGARH (Pr. CCIT Region UP West, Kanpur)

agra.cit2.appeal.unit@incometax.gov.in 0562-2975684

Meenakshi J Goswami
PCIT(RU)-1, Aligarh (A/C)

aligarh.pcit1.ru.reac@incometax.gov.in 0571-2401977

Poonam Sharma
CIT (Appeal), Unit-1, Aligarh (A/C)

_ éguu 13-A, Subhash Road, Dehradun-248001 (PBX : 2657371) (STD : 0135)

aligarh.cit1.appeal.unit@incometax.gov.in 0571-2421658

DEHRADUN (Pr. CCIT Region UP West, Kanpur)

RENUKA JAIN GUPTA
CCIT, Dehradun

Sunita Singh
PCIT, Dehradun

dehradun.ccit@incometax.gov.in 0135-2654564

dehradun.pcit@incometax.gov.in 0135-2659846

Sourabh Kumar Chatterjee

h .cit1. Lunit@i tax.gov.i 135-265547!
CIT(Appeal), Unit-1, Dehradun dehradun.cit1.appeal.unit@incometax.gov.in 0135-2655476

Poonam Sharma
CIT (DR), ITAT, Dehradun

_ 'IIGIIIIEHQ C.G.O. Complex-1, First floor, Hapur Chungi, Ghaziabad (U.P.) (STD : 0120)

GHAZIABAD -201001 (Pr. CCIT Region UP West, Kanpur)
RENUKA JAIN GUPTA . [ .
CCIT, Ghaziabad (A/C) ghaziabad.ccit@incometax.gov.in 0120-2706881
Deepika Mittal ghaziabad.pcit@incometax.gov.in 0120-2958125

PCIT, Ghaziabad

Atig Ahmad

CIT(Appeal), Unit-1, Ghaziabad ghaziabad.cit1.appeal.unit@incometax.gov.in ~ 0120-2756506
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Dr. Vijay Kumar Chadha
PCIT(AU)-1, Meerut (A/C)

Gaurav Dudeja meerut.cit1.appeal.unit@incometax.gov.in 0121-2513303
CIT(Appeal), Unit-1, Meerut -Git1.appeal. -gov. 0121-2404804

_ |qqﬂ;|'| X I.T. Office, Aayakar Bhawan, Meerut Road, Muzaffarnagar-251002
. (STD : 0131)
MUZAFFARNAGAR (U.P.) (Pr. CCIT Region UP West, Kanpur)

Aayakar Bhawan, Bhainsali Ground, Meerut

(Pr. CCIT Region UP West, Kanpur) (STD : 0121)

meerut.pcit1.au.reac@incometax.gov.in 0121-2510437

Shumana Sen muzaffarnagar.pcit1.au.reac@incometax.

0131-2433406
PCIT(AU)-1, Muzaffarnagar gov.in
Laganpreet Sandhu muzaffarnagar.cit1.appeal.unit@incometax.

CIT(Appeal), Unit-1, Muzaffarnagar ~ gov.in 0131-2433633

_; ilqgl Aayakar Bhawan, A-2D, Sector-24, Noida-201301 (STD : 0120)

(Pr. CCIT Region UP West, Kanpur)

Meenakshi J. Goswami

PCIT Noida noida.pcit@incometax.giv.in 0120-2714125

Vivek Kumar Gupta
CIT (A), Unit-1,Noida

Ekta Jain noida.cit.apl2@incometax.gov.in 0120-2414240
CIT (A)-2, Noida -ctap -gov.

Dr. Girish Bali noida.cit.apl3@incometax.gov.in
CIT (A), Unit-3, Noida

noida.cit1.appeal.unit@incometax.gov.in 0120-2411667
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Aayakar Bhawan, 8th Floor, Old Railway Station Road, Kochi-682018
(PBX : 2795500) (Pr. CCIT Region Kerala)

(STD : 0484)

KOCHI

PEEYUSH JAIN

Pr. CCIT, Kerala kochi.pccit@incometax.gov.in 0484-2390176
(E:T_?S(;Cihr:::eg '\TAPS), Kochi kochi.cit.admin.tps@incometax.gov.in 0484-2395020
Ezgfigzs(gjgwsy kochi.addlcit.hg.admin@incometax.gov.in 0484-2398067
ig;i}?fg:fmq) (Teoh) kochi.addlcit.tech@incometax.gov.in 0484-2904505
izgéclTT?Jegli':’((HQ)(Judl.) (AIC) kochi.addlcit.judicial@incometax.gov.in 0484-2904506
gsﬁ?:(;'(i‘dmin) kochi.dcit.hg.admin@incometax.gov.in 0484-2004507
'I;)/IC'\II'IE";/:Ce:?I'K(:n;)‘(rTech) kochi.dcit tech@incometax.gov.in 0484-2904508
'\DACI\II'?\QI?ZSIZEE::;) (AC) kochi.dcit.tech@incometax.gov.in 0484-2904509
G"gr(Legh&Aﬁg’é‘)’f:”a“d kochi.ito.hq.tps2@incometax.gov.in 0484-2904511
Kumar Gaurav kochi.ito.pros@incometax.gov.in 0484-2390167
ITO (HQ) (PR & TPS)-1

Eg'}ﬂgjf (rei':;n kochi.ito.tech@incometax.gov.in 0484-2904512
G%‘LEIOSS%T?: Q) (Tech) kochi.ito.tech@incometax.gov.in 0484-2904512
:;”é“g: (ga(‘:;?rva) kochi.ito.hq.infra@incometax.gov.in 0484-2904513
ggﬁ?‘ﬁiﬁ?? kochi.pcit1 @incometax.gov.in 0484-2795522
Zﬁsan)t_g g‘K' kochi.cit.apl3@incometax.gov.in 0484-2311447
2?_??23?3;8 kochi.cit.audit@incometax.gov.in 0484-2314125
gr;e(?rgz')v f/:a"da” kochi.cit.tds@incometax.gov.in 0484-2904536
Sanjit Kumar Das 0484-2428035

kochi.cit.dr i . qovii
CIT (DR)(ITAT), Kakkanad ** ochi.cit.dr.itat@incometax.gov.in

Swapna Nanu Ambatt
PCIT(VU)-1, Kochi
Dr. S Pandian kochi.cit1.appeal.unit@incometax.gov.in 0484-2312878
CIT (Appeal), Unit-1, Kochi -«cit1.appeal. -gov. 0484-2316879(F)

Veni Raj kochi.cit2.appeal.unit@incometax.gov.in 0484-2312878
CIT (Appeal), Unit-2, Kochi -ciie-appeal. -gov. 0484-2316879(F)

0484-2425786(F)

kochi.pcit1.vu.reac@incometax.gov.in 0484-2585548

* : 7th Floor, C2 Block, Kendriya Bhavan, Seaport Airport Road, Kakkanad, Kochi-682037
3 : 1st Floor, Poornima Building, Panampillynagar, Kochi-682036
& : 6th Floor, Kandam Kulathi Towers, Opposite Maharajas College Ground, MG Road, Kochi-682011
% : 3rd Floor, Aayakar Bhawan, Old Railway Station Road, Kochi-682018
x> : San Juan Towers, 2nd Floor, Old Rly Station Road, Kochi-682018
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1ST Floor, Public Library Building, Shastri Road, Kottayam-686001
(Pr. CCIT Region Kerela)

(STD : 0481)
KOTTAYAM
Swapna Nanu Ambatt
PCIT(AU)-1, Kottayam (A/C)

kottayam.pcit1.au.reac@incometax.gov.in 0481-2585548

Bindhu A S kottayam.cit1.appeal.unit@incometax.gov.in 0481-2580060
CIT(Appeal), Unit-1, Kottayam yam.citl.appeal. -gov: 0481-2560064(F)

(STD : 0495)

Aayakar Bhavan, New Annexe Bldg., North Block, Mananchira,

Kozhikode-673001 (Pr. CCIT Region Kerela)

Darzakhum Songate

CCIT(OSD)(in-situ) kozhikode.pcit@incometax.gov.in 0495-2727845
PCIT
Sundaresan S 0495-2727858

CIT(Appeals),Unit-1,Kozhikode(A/C) kozhikode.cit1.appeal.unit@incometax.gov.in 0495-2721055 (F)

_ Aayakar Bhavan, Shaktan Thampuran Nagar, Thrissur-680001
. (STD : 0487)
THRISSUR (Pr. CCIT Region Kerela)

Swapna Nanu Ambatt
PCIT(AU)-1, Thrissur (A/C)

A Srinivasan
CIT(Appeals), Unit-1, Thrissur

_ 1st Floor, Aayakar Bhavan, Kowdiar PO, Thiruvananthapuram
. (STD : 0471)
THIRUVANANTHAPURAM (Pr. CCIT Region Kerala)

0471-2566777
tvm.ccit@incometax.gov.in 0471-3436491
0471-2539969 (F)

0471-2566666

thrissur.pcit1.au.reac@incometax.gov.in 0487-2445511

thrissur.cit1.appeal.unit@incometax.gov.in 0487-2427274

V. S. SREELEKHA
CCIT (A/C)

Vatsalya Saxena

PCIT tvm.pcit@incometax.gov.in 0471-2436102
0471-2437906 (F)
A Srinivasan tvm.cit1.appeal.unit@incometax.gov.in 0471-2539971
CIT(Appeal), Unit-1 (A/C) -cit1.appeal. -gov: 0471-2560064 (F)
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KOLKATA

SURABHI VARMA GARG
Pr. CCIT, WB & SIKKIM

Anand Kumar Singh
CIT (Admn & TPS)

Aswini Prasad
AddI./JT CIT, (Hqr) (Pers. & Estb.)

Akhil Kumar
JCIT, (Har.) (Per. & Estb.)

Swaminathan M
ADDL/JT CIT, HQR (Technical)

Aswini Prasad
ADDLAT CIT, Har (Infra) (A/C)

Swaminathan M
ADDL/JT CIT, Hgr (CO) KOL (A/C)

Ashutosh Kumar Sahu

DY/ASST CIT, HQR (Admn & Vig)
Ajay Choudhary

Dy./Asst.CIT, (Hqr) (Pers.)

Ajay Choudhary

DY/Asst. CIT, Har. (Estb)(A/C)
Subrato Goswami

DY/Asst. CIT, Hqr (Tech)(A/C)
Subrato Goswami

DY/Asst. CIT, HQR (Finance)

Shyamal Kr. Das
DY/Asst. CIT, Har (Coord.)

Shyamal Kr. Das
DY/Asst. CIT Har (Exam & Trg)(A/C)

Ashutosh Kumar Sahu
DY/Asst. CIT Har (Infra)(A/C)
Subrato Goswami

DY/Asst. CIT, ACIT (CO) (A/C)
Somashree Bandhu

DD(OL)

Anita Edwin Marandi

AD(OL) KOL

Smt. Soma Yagnik

ITO, (Har.)(Admn & TPS)-1
Saurabh Bharati

ITO (Har.), Pension, Kolkata
Bithin Mitra

ITO, (Har)(Admn & TPS)-2 & Infra.

Nayan Basu
ITO, (Har.) (Tech)-1 & System

FIELD STATIONS

Aayakar Bhawan, P-7, Chowringhee Square, Kolkata-700069
(Pr. CCIT Region WB & Sikkim)

kolkata.pccit@incometax.gov.in
kolkata.cit.co.admin@incometax.gov.in

kolkata.addlcit.hg.admin.tps@incometax.gov.
in
kolkata.addlcit.hg.pers.est@incometax.gov.in

kolkata.addlcit.hg.tech.pccit@incometax.gov.
in

kolkata.addlcit.hg.admin.tps@incometax.gov.
in

kolkata.addlcit.co@incometax.gov.in
kolkata.dcit.hg.admin.vig@incometax.gov.in
kolkata.dcit.pers.est@incometax.gov.in

kolkata.dcit.pers.est@incometax.gov.in
kolkata.addlcit.hg.tech.pccit@incometax.gov.
in

kolkata.dcit.fin@incometax.gov.in
kolkata.dcit.hg.coord.pccit@incometax.gov.in
kolkata.dcit.hq.exam.trg@incometax.gov.in
kolkata.dcit.hg.admin.vig@incometax.gov.in

kolkata.dcit.co@incometax.gov.in

somashree.bandhu.basu@incometax.gov.in

anita.marandi@incometax.gov.in

kolkata.ito.hg.admin.tps1@incometax.gov.in

Kolkata.ito.hqg.pension@incometax.gov.in

kolkata.ito.hg.admin.tps2@incometax.gov.in
Kolkata.ito.osd.infra.pccit@incometax.gov.in

kolkata.ito.hqg.tech.pccit@incometax.gov.in
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033-22136148
033- 22136141(F)

033- 22627092
033- 22627091(F)

033- 22136747
033- 22136446
033- 22136079(F)

033- 22628105
033- 22136487(F)

033- 22136270
033- 22136760(F)

033- 22136747
033- 22136446
033- 22136079(F)

033- 22136270
033- 22136760(F)

033- 22136150
033- 22136989(F)

033- 22136529
033- 22136609(F)

033- 22136529
033- 22136609(F)

033-22136678(T/F)

033- 22136887
033- 22136026(F)

033- 22136472
033- 29530093 (F)

033- 22627940
033- 29530093(F)

033- 22136270
033- 22136760(F)

033- 22136976

033- 22136653(T/F)

033- 22628065(T/F)

033- 22136531(T/F)

(STD : 033)
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Sujit Kumar
ITO, Hars. Vigilance

Roshan Kumar
Ito, Hars, (Pers & Estt) & Welfare

Pankaj Kumar
ITO (OSD), PLO

Nayan Basu
ITO(System) (A/C)

Amarjyoti Mazumdar
CIT (Audit)-1
Amarjyoti Mazumdar
CIT (Audit)-2 (A/C)

ESTHER LAL RUATKIMI
CCIT-1 Kolkata (A/C)

Manish Kanojia
PCIT-1, Kolkata (A/C)

Harendra Narayan Singh
Pr.CIT-5, Kolkata **°

Sanjay |. Bara
PCIT-18, Kolkata **®

KALIKA SINGH
CCIT-2, Kolkata

Paramita Mandal Biswas
PCIT -2, Kolkata

Manijit Singh
CCIT(OSD)(in-situ)
PCIT-9, Kolkata *®°

D. Manoj Kumar
PCIT-13, Kolkata ™

Tarun Seem
PCIT(OSD)(in-situ)
CIT (Judicial), Kolkata

MAYANK PRIYADARSHI
CCIT Kolkata-3 (A/C)

Kumar Ajeet
PCIT (AU)-4, Kolkata (A/C)

Gaurav Kanaujia
PCIT (AU)-5, Kolkata (A/C)

Banita Devi Naorem
PCIT (AU)-6, Kolkata "™

Gaurav Kanaujia
PCIT (RU)-2, Kolkata (A/C)

Dr. Anup Biswas
CIT(Appeal unit)-7, Kolkata ™

Satyajit Mandal
CIT(Appeal unit)-8, Kolkata 57 (A/C)

Pradip Kumar Mondal
CIT(Appeal unit)-9, Kolkata ™™

kolkata.ito.hq.pers.est@incometax.gov.in

Kolkata.plo@gmail.com

kolkata.ito.co@incometax.gov.in

kolkata.cit.audit1@incometax.gov.in

kolkata.cit.audit2@incometax.gov.in

kolkata.ccit1@incometax.gov.in

kolkata.pcit1@incometax.gov.in

kolkata.pcit18@incometax.gov.in

kolkata.ccit2@incometax.gov.in

kolkata.pcit2@incometax.gov.in

kolkata.pcit13@incometax.gov.in

kolkata.cit.judicial@incometax.gov.in

kolkata.ccit3@incometax.gov.in

kolkata.pcit4.au.reac@incometax.gov.in

kolkata.pcit5.au.reac@incometax.gov.in

kolkata.pcit6.au.reac@incometax.gov.in

kolkata.pcit2.ru.reac@incometax.gov.in

kolkata.cit7.appeal.unit@incometax.gov.in

kolkata.cit8.appeal.unit@incometax.gov.in

kolkata.cit9.appeal.unit@incometax.gov.in
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033- 22136769
033- 22136636 (F)

033- 22136769
033- 22136636 (F)

033-22136669(T/F)

033-22427431
033-22136736

033- 22136442

033- 22136159

033-22136804
033-22136054 (F)

033- 22136662
033- 22136746 (F)
033- 24410207
033- 24410207 (F)
033- 22843396
033- 22846667 (F)
033- 22136804
033- 22136054 (F)

033- 22627450
033- 22627451 (F)

033- 24236889
033- 24237062 (F)

033- 22439471
033- 22437895 (F)

033- 22136362
033- 22136108(F)

033- 22136422
033- 22136422

033- 22136254
033- 22136254 (F)

033- 24410206

033- 22297223
033- 22295722
033- 22294454 (F)

033- 22136316
033- 22136114 (F)

033- 24237549
033- 24237660 F

033- 22177285
033- 22293095 F
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Sucheta Chattopadhyay Roy
CIT(Appeal unit)-10, Kolkata *®S

Pranab Kumar Koley
CIT(Appeal unit)-11, Kolkata "™
S. Venkatramani

CIT(Appeal unit)-12, Kolkata
ESTHER LAL RUATKIMI
CCIT-4, Kolkata (A/C)

Banita Devi Naorem
Pr. CIT, (AU)-7, Kolkata “®° (A/C)

Banita Devi Naorem
Pr. CIT,(AU)-8, Kolkata *°® (A/C)

Manish Kanojia

Pr. CIT, (AU)-9, Kolkata °™ (A/C)

Pranab Kumar Koley
CIT(Appeal unit)-13, Kolkata 7
Subhendu Datta

CIT(Appeal unit)-14, Kolkata ¢
Gaurav Kanaujia(A/C)
CIT(Appeal unit)-15, Kolkata
Banita Devi Naorem
CIT(Appeal unit)-16, Kolkata (A/C)
Vacant

CIT(Appeal unit)-17, Kolkata *®°
ESTHER LAL RUATKIMI
CCIT-5, Kolkata

Manish Kanojia
Pr. CIT, (VU)-1, Kolkata ™ (A/C)

Gaurav Kanaujia
Pr. CIT, (VU)-2, Kolkata "V (A/C)

Banita Devi Naorem
Pr. CIT,(VU)-3, Kolkata *°® (A/C)

Purushottam Kumar
CIT(Appeal unit)-18, Kolkata “®

Subhendu Datta
CIT(Appeal unit)-19,Kolkata "™ (A/C)

Guru Bhashyam
CIT(Appeal unit)-20, Kolkata *®S

Praveen Kishore

CIT(Appeal unit)-21, Kolkata (A/C)
Subhendu Datta

CIT(Appeal unit)-22, Kolkata **° (A/C)
MAYANK PRIYADARSHI

CCIT, Kolkata 6 (A/C)

Manish Kanojia
PCIT (AU)-1, Kolkata *®

kolkata.cit10.appeal.unit@incometax.gov.in

kolkata.cit11.appeal.unit@incometax.gov.in

kolkata.cit12.appeal.unit@incometax.gov.in

kolkata.ccit4@incometax.gov.in

kolkata.pcit7.au.reac@incometax.gov.in

kolkata.pcit8.au.reac@incometax.gov.in

kolkata.pcit9.au.reac@incometax.gov.in

kolkata.cit13.appeal.unit@incometax.gov.in

kolkata.cit14.appeal.unit@incometax.gov.in

kolkata.cit15.appeal.unit@incometax.gov.in

kolkata.cit16.appeal.unit@incometax.gov.in

kolkata.cit17.appeal.unit@incometax.gov.in

kolkata.ccits@incometax.gov.in

kolkata.pcit1.vu.reac@incometax.gov.in

kolkata.pcit2.vu.reac@incometax.gov.in

kolkata.pcit3.vu.reac@incometax.gov.in

kolkata.cit18.appeal.unit@incometax.gov.in

kolkata.cit19.appeal.unit@incometax.gov.in

kolkata.cit20.appeal.unit@incometax.gov.in

kolkata.cit21.appeal.unit@incometax.gov.in

kolkata.cit22.appeal.unit@incometax.gov.in

kolkata.ccité@incometax.gov.in

kolkata.pcit1.au.reac@incometax.gov.in
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FIELD STATIONS

033- 24410297
033- 24410333 F

033- 22627459 T/F
033- 22628467
033- 22628604 (F)

033- 24236009
033- 24237971 (F)

033- 22846302
033- 22849617 (F)

033- 22101606
033- 22438346 (F)

033- 22628013 T/F

033- 22438345 T/F

033- 24410271
033- 24410345 F

033- 22486103
033- 22486103 (F)

033- 22439474
033- 22484112 (F)

033- 23559050
033- 23559090 (F)

033- 29640021

033- 24410047

033- 22136397
033- 22136314 F

033- 22136126
033- 22136463 (F)

033-22846293
033-22846273 (F)


mailto:kolkata.pcit3.vu.reac@incometax.gov.in
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FIELD STATIONS

Gaurav Kanaujia
PCIT (AU)-2, Kolkata ™

Kumar Ajeet
PCIT (AU)-3, Kolkata *®

Kumar Ajeet

PCIT (RU)-1, Kolkata (A/C) ©¢
Amarjyoti Mazumdar

CIT(Appeal unit)-1, Kolkata (A/C)
Ihezhe Kitto Zhimomi
PCIT(OSD)(in-situ)

CIT(Appeal unit)-2, Kolkata
Manjeet Singh

CIT(Appeal unit)-3, Kolkata

Guru Bhashyam

CIT(Appeal unit)-4, Kolkata
Purushottam Kumar

CIT(Appeal unit)-5, Kolkata (A/C)
Satyajit Mandal

CIT(Appeal), Unit-6, Kolkata "™

MAYANK PRIYADARSHI
CCIT (TDS) Kolkata

Madanappa Raghuveer

CIT(TDS), Kolkata

Vacant

CIT(DR) ITAT-1, Kolkata **®

Sanat Kumar Raha

CIT(DR) ITAT-2, Kolkata *®

Vacant

CIT(DR) ITAT-3, Kolkata & Admin’®

Praveen Kishore
CIT(DR) ITAT-4, Kolkata **®

kolkata.pcit2.au.reac@incometax.gov.in

kolkata.pcit3.au.reac@incometax.gov.in

kolkata.pcit1.ru.reac@incometax.gov.in

kolkata.cit1.appeal.unit@incometax.gov.in

kolkata.cit2.appeal.unit@incometax.gov.in

kolkata.cit3.appeal.unit@incometax.gov.in

kolkata.cit4.appeal.unit@incometax.gov.in

kolkata.cit5.appeal.unit@incometax.gov.in

kolkata.cit6.appeal.unit@incometax.gov.in

kolkata.ccit.tds@incometax.gov.in

kolkata.cit.tds@incometax.gov.in

kolkata.cit.dr.itat1@incometax.gov.in

kolkata.cit.dr.itat2@incometax.gov.in

kolkata.cit.dr.itat3@incometax.gov.in

kolkata.cit.dr.itat4@incometax.gov.in

ABD : Aayakar Bhawan Dakshin, 2, Gariahat Road (South), Kolkata-700068

ABJ : Aayakar Bhawan, Thana Road Jorhat- 785001

ABS : Aayakar Bhawan Poorva, 110, Santipally, Kolkata-700107

CSK : Aayakar Bhawan Annexe, P-13, Chowringhee Square, Kolkata-700069

GPK : 1st Floor, 3, Govt. Place, Kolkata-700001

JCB : 1st Floor, Bamboo Villa 169, Acharya Jagadish Chandra Bose Road, Kolkata-700014
MTR : 1st Floor, 10B, Middleton Row, Kolkata-700071

UCK : Uttarapan Complex, DS IV, Manicktala Civic Centre, Ultadanga, Kolkata-700054

| emwEwe
ASANSOL

Kumar Ajeet (A/C)
Pr.CIT, Asansol

| s
BURDWAN

Kumar Ajeet
PCIT (VU)-1, Burdwan (A/C)

Income Tax Office, Parmar Building, 54 G.T. Road, (West)

Asansol-713304 (Pr. CCIT Region W B & Sikkim)

asansol.pcit@incometax.gov.in

Room No. 102, 1st floor, Aayakar Bhawan, Court compound,

Burdwan-713101 (Pr. CCIT Region W B & Sikkim)

burdwan.pcit1.vu.reac@incometax.gov.in

190
CONTENT

033-29530042

033-22866225
033-22849184 (F)

033-24410056
033-24410274 (F)

033- 22136441
033- 22136108 F

033- 22136506 F

033- 22136441
033- 22136108 F

033- 22136702
033- 22628546 F

033- 22136428 T/F

033-22292950
033-22177287 F

033- 22136489
033- 22136532 (F)

033- 22177046
033- 22298857 (F)

033- 22807931 T/F

033- 22902326 T/F

033- 22813629
033- 22900242 F

033- 22837801 T
033- 22902326 F

(STD : 0341)

0341-2251564

(STD : 0342)



mailto:kolkata.cit.dr.itat2@incometax.gov.in
mailto:kolkata.cit.dr.itat4@incometax.gov.in

e oA FIELD STATIONS

DR. Anup Biswas burdwan.cit1.appeal.unit@incometax.gov.in 0342-2561688
CIT(Appeal), Unit-1, Burdwan -cit1.appeal. -gov: 0342-2662625 F

Central Revenue Building, Race Course, Jalpaiguri-735101 (STD : 03561)

JALPAIGURI (Pr. CCIT Region W B & Sikkim)

Sanat Kumar Raha
CIT(Appeal), Unit-1, Jalpaiguri (A/C)

Aayakar Bhawan, Paribahan Nagar, Matigara, Siliguri, Dt: (STD : 0353)

jalpaiguri.ci1t.appeal.unit@incometax.gov.in 03561-231635 T/F

SILIGUR Darjeeling-734010 (Pr. CCIT Region WB & Sikkim)

Rajeev Kumar 0353-2571260

PCIT, Siliguri siliguri.pcit@incometax.gov.in 0353-2571499 (F)

Gautam Patra siliguri.cit.tds@incometax.gov.in 0353-2571781
CIT(TDS), Siliguri gurl.ctt -gov. 0353-2571267 (F)

Gautam Patra siliguri.cit1.appeal.unit@incometax.gov.in 0383-2571452
CIT(Appeal), Unit-1, Siliguri (A/C) guri.cit!.appeal. -gov. 0353-2571265 F
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Pratyaksh Kar Bhawan, 57-Ramtirth Marg, Lucknow-226001
(Pr. CCIT Region UP East, Lucknow)

(STD : 0522)

LUCKNOW

APARNA KARAN
Pr. CCIT, UP(East) (A/C)

Richa Rastogi
CIT (Admn. & TPS)

Jainath Verma
AddI./JCIT(HQ)(Admn.)

Virendra Singh Negi

lucknow.pccit@incometax.gov.in 0522-2466027

lucknow.cit.admin.tps@incometax.gov.in 0522-2466004

lucknow.addicit.hg.admin@incometax.gov.in 0522-2466003

lucknow.addlcit.tech@i .gov.i 22-246602
Addl. CIT(Tech.) ucknow.addlcit.tech@incometax.gov.in 05! 66028
Bal Krishna Yadav I )
Addl.CIT(Vig.)XHQ) lucknow.addlcit.vig@incometax.gov.in 0522-2466005
Gaurav Garg lucknow.dcit.hq.admin@incometax.gov.in 0522-2466009
DCIT(HQ)(Admin.) -aeitng. gov.
Manish Verma . . .
AC/DCIT(Tech.) lucknow.dcit.tech@incometax.gov.in 0522-2466008
Amit Kumar Sonker I ’
AC/DCIT(Vig.) lucknow.dcit.vig@incometax.gov.in 0522-2466021
Manish Pathak . . .
ITO(HQ)(Admn.) lucknow.ito.hq.pccit@incometax.gov.in 0522-2466023
Amit Gupta . . .
ITO(PR) lucknow.ito.hq.pr@incometax.gov.in 0522-2466099
ﬁ%‘('j:zr)verma lucknow.ito judicial@incometax.gov.in 0522-2466025
Sanchit Jain . . )
ITO(Legal) lucknow.ito.legal@incometax.gov.in 0522-2466024
Meeta Singh lucknow.pcit1@incometax.gov.in 0522-2466010
PCIT-1
Neeraj Kumar lucknow.cit.audit@incometax.gov.in 0522-2466052
CIT(Audit) ot -gov-
Vachashpati Tripathi . . .
CIT(A)-3* lucknow.cit.apl3@incometax.gov.in
Puneet Kumar . . .
CIT(TDS) lucknow.cit.tds@incometax.gov.in 0522-2466032
R K Agarwal L . .
CIT(DR)(ITAT)-1 ** lucknow.cit.itat1@incometax.gov.in 0522-2720654
Manu Chaurasia lucknow.cit.itat2@incometax.gov.in 0522-2720899

CIT(DR)(ITAT)-2 **

Vandana Verma
CCIT(OSD) (in-situ) lucknow.pcit1.au.reac@incometax.gov.in
PCIT(AU) Lucknow

Shaurya Shashwat Shukla

0522-2466110
0522-2233226(F)

luck .cit.apl1@i .gov.i 22-24 4
CIT(Appeal), Unit-1, Lucknow ucknow.cit.apl1@incometax.gov.in 05! 6606:
Amaresh Kumar Tiwari

lucknow.cit.apl2@incometax.gov.in 22-24 4
CIT(Appeal), Unit-2, Lucknow ucknow.cit.apl2@incometax.gov.i 05 6605
* : 5-Ashok Marg, Lucknow-2260001
** :ITAT Campus, Avadh Vihar Yojna, Shaheed Path, Luckow -226010
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FIELD STATIONS

| wmEe
ALLAHABAD

MONA MOHANTY
CCIT, Allahabad

Manas Mehrotra
PCIT, Allahabad

Koushlendra Tewari
CIT(A) Unit-1

Narendra Singh
CIT (DR)(ITAT), Allahabad (A/C)

| wmE
BAREILLY

MONA MOHANTY

CCIT, Bareilly (A/C)

Radhey Shyam

PCIT, Bareilly

Hari Govind Singh

CIT(Appeal), Unit-1, Bareilly (A/C)

%

FAIZABAD

Hari Govind Singh
PCIT(AU), Faizabad(A/C)

%

GORAKHPUR

Sunita Verma

PCIT

Amalendu Nath Misra
CIT(Appeal), Unit-1, Gorakhpur

| s
HALDWANI

Narendra Singh Jangpangi
PCIT(AU), Haldwani

Sanjay Kumar
CIT(Appeal), Unit-1, Haldwani

MORADABAD

Radhey Shyam

PCIT(VU), Moradabad (A/C)
Narendra Singh

CIT(Appeal), Unit-1, Moradabad

|

VARANASI

Hari Govind Singh

PCIT(RU), Varanasi

Narendra Singh Jangpangi
CIT(Appeal), Unit-1, Varanasi (A/C)

Aayakar Bhawan, I.T. Campus, 38, M.G. Marg, Civil Lines,

Allahabad-211001 (Pr. CCIT Region UP East, Lucknow)

allahabad.ccit@incometax.gov.in

allahabad.pcit@incometax.gov.in

allahabad.cit.apl1@incometax.gov.in

narendra.singh@incometax.gov.in

(STD: 0532)

0532-2408005
0532-2407425

0532-2400142
0532-2407193 (F)
0532-2408424

0532-2407338
0532-2407338 (F)

Central Revenue Building, Kamla Nehru Marg, Civil Lines,

Bareilly-243001 (Pr. CCIT Region UP East)

bareilly.ccit@incometax.gov.in

bareilly.pcit@incometax.gov.in

bareilly.cit.apl@incometax.gov.in

Income Tax Office, Civil Lines, Faizabad

(Pr. CCIT Region UP East)

faizabad.pcit1.au.reac@incometax.gov.in

Aayakar Bhawan, Civil lines, Gorakhpur-273001
(Pr. CCIT Region UP East, Lucknow)

gorakhpur.pcit@incometax.gov.in

gorakhpur.cit.apl@incometax.gov.in

05278-228260
05278-228479(F)

(STD : 0581)

0581-2510549
0581-2511390 (F)
0581-2510793
0581-2511255 (F)
0581-2557055
0581-2550331 (F)

(STD : 0581)

(STD : 0551)

0551-2203550
0551-2203551 (F)

Khurana Compound, Nainital Road, Haldwani-263139

(Pr. CCIT Region UP East, Lucknow)

haldwani.pcit1.au.reac@incometax.gov.in

haldwani.cit.apl@incometax.gov.in

11A, Saket New Civil Lines, Moradabad

(Pr. CCIT Region UP East)

moradabad.pcit1.vu.reac@incometax.gov.in

moradabad.cit.apl@incometax.gov.in

(STD : 05946)

05946 -225551

05946-222946

(STD : 0591)

0591-2410970
0591-2413517 (F)

0591-2423456(T/F)

Aayakar Bhawan, Magbool Alam Road, Varanasi-221002

(Pr. CCIT Region UP East)

varanasi.pcit1.ru.reac@incometax.gov.in

varanasi.cit.apl@incometax.gov.in
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(STD : 0542)

0542-2508360
0542-2509495 (F)
0542-2502592
0542-2509866
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aH /9%

MUMBAI

MALATHI R. SRIDHARAN
Pr.CCIT, Mumbai

Ankush Kapoor
CIT(Admn & TPS)

Maruti Maddewad
AddI.CIT(HQ) (Admn)

Maruti Maddewad

AddI.CIT(HQ) (Vig & Tech) (A/C)

Meenu Ola
AddI CIT(HQ) (Project & TPS)

Mirza Azhar Beig

Addl. CIT(HQ) (Co-ordination)
Preetamkumar H Turerao
Addl. CIT(HQ) (Personnel)
Maruti Maddewad
AddI.CIT/JCIT (CO), (A/IC)
Neeraj Kumar Agarwal

DCIT (HQ) (Admn)

Manish B Kasodekar

DCIT (HQ) (Finance)

Kate Ashish Avinash

DCIT (HQ) (Project & TPS)
Sharad Chandra

DCIT (HQ) (Co-ordination)
Sourav Jain

DCIT (HQ) (Personnel)
Bidisha Chintey

DCIT (HQ) (Vigilance & Tech)
Manish B Kasodekar

DCIT (HQ) (Service Lit.)

Aditya Vivek Ratnaparkhi
DCIT (CO)

Babita Surve

Dy. Dir. (OL)
Ratnesh Mishra
Asst. Director (OL)-I

Sangeeta Bhusari

Asst. Director (OL)-II
Pavan Sail

Asst. Director (OL)-IlI
Clarence Denis Menezes
ACIT (HQ) (Protocol)
Indra Kumar

ITO(HQ) (Admn)-I
Rajesh Upadhyay

ITO (HQ) (Admn)-II

ERiCH

3rd Floor, Aayakar Bhawan, Maharishi Karve Road, Mumbai-400020

(Pr. CCIT Region Mumbai)

mumbai.pccit@incometax.gov.in

mumbai.cit.co.admin@incometax.gov.in

mumbai.addicit.hg.admin@incometax.gov.in

mumbai.addlcit.hq.vig.tech@incometax.gov.in

mumbai.addicit.hg.tps@incometax.gov.in

mumbai.addicit.hg.coord@incometax.gov.in

mumbai.addicit.hg.pers@incometax.gov.in

mumbai.addicit.co@incometax.gov.in

mumbai.dcit.hg.admin@incometax.gov.in

mumbai.dcit.hqg.fin@incometax.gov.in

mumbai.dcit.hg.proj@incometax.gov.in

mumbai.dcit.hg.coord@incometax.gov.in

mumbai.dcit.hg.pers@incometax.gov.in

mumbai.dcit.hqg.vig.tech@incometax.gov.in

mumbai.dcit.hq.ser.lit@incometax.gov.in

mumbai.dcit.co@incometax.gov.in

mumbai.dd.ol@incometax.gov.in

mumbai.ad.ol1@incometax.gov.in

mumbai.ad.ol2@incometax.gov.in

mumbai.ad.ol3@incometax.gov.in

mumbai.ito.hq.protocol@incometax.gov.in

mumbai.ito.hg.admin1@incometax.gov.in

mumbai.ito.hg.admin2@incometax.gov.in
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FIELD STATIONS

022-22017654

022-22120261

022- 22014373

022- 22129210

022- 22014596

022- 22016691

022-22075576
022-22075469

022- 22006385

022- 22008127

022- 22010588

022- 22095484

022- 22075531

022- 22120209

022- 22008127

022-22121057

022- 22074310

022- 22121062

022- 22121069

022- 22012522

022- 22012522

(STD : 022)
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Md. Masoom Ali Ansari
ITO (HQ) (Admn)-llI

Deepak Prakash Bishnoi
ITO (HQ) (Admn)-IV
Samarendra Pathak

ITO (HQ) (Systems & CPIO)
Trilok Chand Meena
ITO-TPS (1)

Kamlendra Kumar
ITO-TPS (2)

Usha Srinivasan

ITO (HQ) Coordination-1
Sanjeev Kumar Tiwary
ITO (HQ) Coordination-2
Samarendra Pathak

ITO (HQ) (Tech)-1

Brahm Dev Gautam

ITO (HQ) (Tech)-2
Heena C. Panchal

ITO (Non-Gaz) (Service book)
Vaibhav S Baranwal

ITO (Gaz) (Service Book)
Heena C. Panchal
ITO(HQ) (Gaz.)(Pay Bill)-2 (A/C)
Manoj Kumar

ITO (HQ) (Security)
Vimal S Bidwai

ITO (HQ) (Welfare)
Sudheer N. Gaikwad
ITO(HQ)(Pers.)-I

Manish Kumar
ITO(HQ)(Pers.)-ll
ANURAG PRASAD
CCIT-1, Mumbai

ASHIMA GUPTA
CCIT-2, Mumbai

Dr. VIKRAM SAHAY
CCIT-3, Mumbai (A/C)
ANUPAMA ANAND
CCIT-4, Mumbai

SUNIL BAJPAI
Pr. CCIT(OSD) (in-situ)
CCIT-5, Mumbai

ABHA RANI SINGH
CCIT-6, Mumbai

NIRUPAMA KOTRU
CCIT-7, Mumbai

mumbai.ito.hg.admin3@incometax.gov.in

mumbai.ito.hg.admin4d@incometax.gov.in

mumbai.ito.hg.cpio@incometax.gov.in

mumbai.ito.tps1@incometax.gov.in

mumbai.ito.tps2@incometax.gov.in

mumbai.ito.hg.coord@incometax.gov.in

mumbai.ito.hg.coord@incometax.gov.in

mumbai.ito.hq.vig.tech@incometax.gov.in

mumbai.ito.hq.vig.tech@incometax.gov.in

mumbai.ito.ngsbc@incometax.gov.in

mumbai.ito.gsbc@incometax.gov.in

mumbai.ito.ngsbc@incometax.gov.in

mumbai.ito.hqg.security@incometax.gov.in

mumbai.ito.hg.welfare@incometax.gov.in

mumbai.ito.hg.pers@incometax.gov.in

mumbai.ito.hqg.pers@incometax.gov.in

mumbai.ccitl@incometax.gov.in

mumbai.ccit2@incometax.gov.in

mumbai.ccit3@incometax.gov.in

mumbai.ccit4@incometax.gov.in

mumbai.ccits@incometax.gov.in

mumbai.ccité@incometax.gov.in

mumbai.ccit7@incometax.gov.in
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FIELD STATIONS

022- 22016181

022- 22120205

022- 22078288

022- 22075389

022- 22075399

022- 22006625

022- 22006625

022- 22120047

022- 22120047

022- 22018814

022- 22075459

022- 22018814

022- 22030685

022- 22030685

022- 22121124

022- 22121124

022- 22017728

022- 22001268

022- 22080585

022- 22014332

022- 22075398

022-22051453

022- 22120191
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SUNIL BAJPAI
CCIT-8, (PCCIT as in-situ) Mumbai
(AIC)

Dr. VIKRAM SAHAY
CCIT-9, Mumbai
ANUPAMA ANAND
CCIT-10, Mumbai (A/C)
NIRUPAMA KOTRU
CCIT-11, Mumbai (A/C)
HARINDER KUMAR
CCIT(TDS) !

N JAYASANKAR
CCIT(C)-1

GOPAL KRUSHNA DHALL
CCIT(C)-2

Vijay Shankar

PCIT-1 (A/C)

Vijay Shankar

PCIT-2

Ravi Shankar Srivastav
PCIT-3

OM PRAKASH SINGH
CCIT(OSD)(in-situ)
PCIT-4

Monica Khare

PCIT-5

Anurag Srivastava
PCIT-6

Rajiv Kumar Singh
PCIT -8

Amol S Kamat
PCIT-17*®

Vikram Batra

PCIT-19 P°(A/C)
Vikram Batra

PCIT-20 ¢

Maya Maheshwari
PCIT-27 V"

S M Keshkamat
PCIT-41

Krishna Kumar Mishra
PCIT-42

Riddhi Mishra
CIT(TDS)-1 **

Arvind Kumar
CIT(TDS)-2 **

Subhakanta Sahu
PCIT(C)-1 N

mumbai.ccit8@incometax.gov.in

mumbai.ccit9@incometax.gov.in

mumbai.ccitl0@incometax.gov.in

mumbai.ccit11@incometax.gov.in

mumbai.ccit.tds@incometax.gov.in

mumbai.ccit.cen1@incometax.gov.in

mumbai.ccit.cen2@incometax.gov.in

mumbai.pcit1 @incometax.gov.in

mumbai.pcit2@incometax.gov.in

mumbai.pcit3@incometax.gov.in

mumbai.pcit4@incometax.gov.in

mumbai.pcits@incometax.gov.in

mumbai.pcité@incometax.gov.in

mumbai.pcit8@incometax.gov.in

mumbai.pcit17@incometax.gov.in

mumbai.pcit19@incometax.gov.in

mumbai.pcit20@incometax.gov.in,

mumbai.pcit27 @incometax.gov.in

mumbai.pcit41@incometax.gov.in

mumbai.pcit42@incometax.gov.in

mumbai.cit.tds1@incometax.gov.in

mumbai.cit.tds2@incometax.gov.in

mumbai.pcit.cen1@incometax.gov.in
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Virendra Ojha
PCIT(C)-2*®
Vinod Tanwani
PCIT(Cent.)-3%®

Manish Mishra
PCIT(Central)-4 *®

C. Tripura Sundari
PCIT (Judicial) (A/C)

C. Tripura Sundari
PCIT (Judicial-2) (A/C)

C. Tripura Sundari

CIT(Audit)-

M Salman Khan
PCIT(OSD)(in-situ)

CIT (Audit)-2

Subash KR

CIT(A)-47, (Central Appeal) N

Bare Ganesh Sudhakar
CIT(A)-48(Central Appeal) "

Dr. Amol B. Kirtane
CIT-(A)-49(Central Appeal) “°°"

K C Selvamani
CIT-(A)-50(Central Appeal) =

Vinay Sinha
PCIT(OSD)(in-situ)
CIT-(A)-51 (Central Appeal) *®
Vijay Kumar Soni
CIT(A)-52,(Central Appeal) *®
Yogesh Kamat
CIT-(A)-53(Central Appeal) *®
Ramakrishna Bandi
CIT-(A)-54 (Central Appeal)
Gaurav Batham
PCIT(OSD)(in-situ)
CIT(A)-55, ( IT&TP Appeal) =
Amit Kumar Singh
CIT-(A)-56( IT&TP Appeal) *®
Shailja Rai

CIT (A)-57, (IT&TP Appeal) "
Arju Garodia

CIT-(A)-58 ( IT&TP Appeal) "
Ajay Chandra
CIT(DR)(ITAT)(Admn) °° (A/C)
R. A. Dhyani

CIT(DR)ITAT-1 °° (A/C)

Satya Pal Kumar
CIT(DR)(ITAT)-2 ©¢©

mumbai.pcit.cen2@incometax.gov.in

mumbai.pcit.cen3@incometax.gov.in

mumbai.pcit.cen4@incometax.gov.in

mumbai.cit.judicial@incometax.gov.in

mumbai.cit.judicial@incometax.gov.in

mumbai.cit.audit1 @incometax.gov.in

mumbai.cit.audit2@incometax.gov.in

mumbai.cit.apl47@incometax.gov.in

mumbai.cit.apl48@incometax.gov.in

mumbai.cit.apl49@incometax.gov.in

mumbai.cit.apl50@incometax.gov.in

mumbai.cit.apl51@incometax.gov.in

mumbai.cit.apl52@incometax.gov.in

mumbai.cit.apl53@incometax.gov.in

mumbai.cit.apl54@incometax.gov.in

mumbai.cit.apl55@incometax.gov.in

mumbai.cit.apl56@incometax.gov.in

mumbai.cit.apl57 @incometax.gov.in

mumbai.cit.apl58@incometax.gov.in

mumbai.ito.itat.admn1@incometax.gov.in

mumbai.cit.dr.itat1 @incometax.gov.in

mumbai.cit.dr.itat2@incometax.gov.in
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Pankaj Kumar
CIT(DR)(ITAT)-3 SMC-1&I1,°%°

Arun Kanti Dutta
CIT(DR)(ITAT)-4, ©¢©
Rajesh Kumar Yadav
CIT(DR)(ITAT)-5, A, °%°
Ritesh Misra
PCIT(OSD)(in-situ)
CIT(DR)(ITAT)-6 “*°
Ajay Chandra
CIT(DR)(ITAT)-7 °®° (A/C)
R A Dhyani
CIT(DR)(ITAT)-8 ©°

Umashankar Prasad
CIT(DR)(ITAT)-9 °¢°

Neena Jeph

CIT(DR)(ITAT)-10 ©¢°

Vivek A Perampurna
CIT(DR)(ITAT)(Intl. Tax.)-11 °%°

Pankaj Kumar
CIT(DR)(ITAT)(TP)-12 ©¢°

Mudit Nagpal

PCIT(AU)-1"®

Abani Kanta Nayak

PCIT (AU)-2 *®

Abani Kanta Nayak

PCIT (AU)-3 (A/C) *®

Mudit Nagpal

PCIT (AU)-4 *®

Harichandra Naik Mudavathu
PCIT(AU)-5 "® (A/C)

Mudit Nagpal

PCIT (AU)-6 *®

Abani Kanta Nayak

PCIT (AU)-7 ¢ (A/C)
Harishankar Kumar Lal
PCIT(AU)-9

Mudavathu Harishchandra Naik
PCIT(AU)-10

Rajeev Kumar Sahu
PCIT (AU)-11 VT

Dr. Jayant B. Jhaveri
PCIT(AU)-12

Samir Tekriwal
PCIT (AU)-13 *©

mumbai.cit.dr.itat3@incometax.gov.in

mumbai.cit.dr.itat4@incometax.gov.in

mumbai.cit.dr.itatb@incometax.gov.in

mumbai.cit.dr.itat6@incometax.gov.in

mumbai.cit.dr.itat7 @incometax.gov.in

mumbai.cit.dr.itat8 @incometax.gov.in

mumbai.cit.dr.itat9@incometax.gov.in

mumbai.cit.dr.itat10@incometax.gov.in

mumbai.cit.dr.itat11@incometax.gov.in

mumbai.cit.dr.itat12@incometax.gov.in

mumbai.pcit1.au.reac@incometax.gov.in

mumbai.pcit2.au.reac@incometax.gov.in

mumbai.pcit3.au.reac@incometax.gov.in

mumbai.pcit4.au.reac@incometax.gov.in

mumbai.pcit5..au.reac@incometax.gov.in

mumbai.pcit6.au.reac@incometax.gov.in

mumbai.pcit7.au.reac@incometax.gov.in

mumbai.pcit9.au.reac@incometax.gov.in

mumbai.pcit10.au.reac@incometax.gov.in

mumbai.pcit11.au.reac@incometax.gov.in

mumbai.pcit12.au.reac@incometax.gov.in

mumbai.pcit13.au.reac@incometax.gov.in
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Smiti Samant
PCIT(AU)-14 "™

Rajeev Kumar Sahu
PCIT (AU)-15 ¥$#

Somogyan Pal
PCIT(AU)-16

YAGYASAINI KAKKAR
CCIT(OSD)(in-situ)
PCIT (RU) 1 &

YAGYASAINI KAKKAR
CCIT(OSD)(in-situ)
PCIT (RU)-2 (A/C)

Somogyan Pal

PCIT(VU)-1 P°(A/C)

Smiti Samant

PCIT(VU)-2 (A/C)*®

Samir Tekriwal

PCIT(VU)-3 ¥ (A/C)

DR. Jayant B Jhaveri

PCIT (TU)-1 (A/C)

Vaibhav Jain

CIT(Appeal), Unit-1 7°
Rajendra Chandekar
CIT(Appeal), Unit-2 "~
Abhishek Meshram
CIT(Appeal)-Unit-3 *2 (A/C)
Abhishek Meshram
CIT(Appeal), Unit-4 *®
Saurabh Kumar Rai
CIT(Appeal), Unit-5 "
Mudit Nagpal

CIT(Appeal), Unit-6 = (A/C)
Shekhar L Gajbhiye
PCIT(OSD)(in-situ)
CIT(Appeal), Unit-7 "
Abani Kanta Nayak
CIT(Appeal), Unit-8 " (A/C)
Beena Santosh
CIT(Appeal),Unit-9 *°
Abhishek Meshram
CIT(Appeal),Unit-10 “®
Vivek A Perampurna
CIT(Appeal), Unit-11 *® (A/C)
Dr. Mahesh Deoram Akhade
CIT(Appeal), Unit-12 "™©

Dr. Kishore S. Dhule
CIT(Appeal), Unit-13 (A/C)

mumbai.pcit14.au.reac@incometax.gov.in

mumbai.pcit15.au.reac@incometax.gov.in

mumbai.pcit16.au.reac@incometax.gov.in

mumbai.pcit1.ru.reac@incometax.gov.in

mumbai.pcit2.ru.reac@incometax.gov.in

mumbai.pcit1.vu.reac@incometax.gov.in

mumbai.pcit2.vu.reac@incometax.gov.in

mumbai.pcit3.vu.reac@incometax.gov.in

mumbai.pcit1.tu.reac@incometax.gov.in

mumbai.cit1.appeal.unit@incometax.gov.in

mumbai.cit2.appeal.unit@incometax.gov.in

mumbai.cit3.appeal.unit@incometax.gov.in

mumbai.cit4.appeal.unit@income tax.gov.in

mumbai.cit5.appeal.unit@incometax.gov.in

mumbai.cit6.appeal.unit@incometax.gov.in

mumbai.cit7.appeal.unit@incometax.gov.in

mumbai.cit8.appeal.unit@incometax.gov.in

mumbai.cit9.appeal.unit@incometax.gov.in

mumbai.cit10.appeal.unit@incometax.gov.in

mumbai.cit11.appeal.unit@incometax.gov.in

mumbai.cit.12.appeal.unit@incometax.gov.in.

mumbai.cit13.appeal.unit@incometax.gov.in
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Mahender Bishnoi
CIT(Appeal), Unit-14 =

Arun Kanti Dutta
CIT(Appeal), Unit-15 & (A/C)
Sunku Srinivasu
CIT(Appeal), Unit-16 *®

Ajay Modi

CIT(Appeal), Unit-17 &
Biswanath Das

CIT(Appeal), Unit-18 =
Rajeev Kumar Sahu
CIT(Appeal), Unit-19 £ (A/C)
Deshpande Saurabh Girish
CIT-(Appeal), Unit-20 “° (A/C)
Inder Solanki

CIT-(Appeal), Unit-21 ¥ (A/C)
Samir Tekriwal

CIT-(Appeal), Unit-22 ¥ (A/C)
Shabana Parveen
CIT-(Appeal), Unit-23 *®
Ganesh Bare

CIT(Appeal), Unit-24, ¥*" (A/C)
M Salman Khan
PCIT(OSD)(in-situ)
CIT-(Appeal), Unit-25 V" (A/C)
Shabana Parveen
CIT-(Appeal), Unit-26 &
Deshpande Saurabh Girish
CIT(Appeal), Unit-27
Somogyan Pal

CIT(Appeal), Unit-28 *® (A/C)
Inder Solanki

CIT(Appeal), Unit-29 *®
Rajesh Kumar Yadav
CIT(Appeal), Unit-30 ¥ (A/C)
Alok Singh

CIT(Appeal), Unit-31 ¥ (A/C)
Alok Singh

CIT(Appeal), Unit-32 &

Vimal Kumar Meena
CIT(Appeal), Unit-33 *®
Amrita Singh

CIT(Appeal), Unit-34 £ (A/C)
Ritesh Misra
PCIT(OSD)(in-situ)
CIT(Appeal), Unit-35 £ (A/C)
Esther Ninghauvung Hanghal
CIT(Appeal), Unit-36 =

mumbai.cit18.appeal.unit@income tax.gov.in.

mumbai.cit15.appeal.unit@incometax.gov.in

mumbai.cit16.appeal.unit@incometax.gov.in

mumbai.cit17.appeal.unit@incometax.gov.in

mumbai.cit18.appeal.unit@income tax.gov.in.

mumbai.cit19.appeal.unit@incometax.gov.in

mumbai.cit20.appeal.unit@incometax.gov.in

mumbai.cit21.appeal.unit@incometax.gov.in

mumbai.cit22.appeal.unit@incometax.gov.in

mumbai.cit23.appeal.unit@incometax.gov.in

mumbai.cit24.appeal.unit@incometax.gov.in

mumbai.cit25.appeal.unit@incometax.gov.in

mumbai.cit26.appeal.unit@incometax.gov.in

mumbai.cit27.appeal.unit@incometax.gov.in

mumbai.cit28.appeal.unit@incometax.gov.in

mumbai.cit29.appeal.unit@incometax.gov.in

mumbai.cit30.appeal.unit@incometax.gov.in

mumbai.cit31.appeal.unit@incometax.gov.in

mumbai.cit.32.appeal.unit @incometax.gov.in

mumbai.cit33.appeal.unit@incometax.gov.in

mumbai.cit34.appeal.unit@incometax.gov.in

mumbai.cit35.appeal.unit@incometax.gov.in

mumbai.cit36.appeal.unit@incometax.gov.in
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Mudavathu Harishchandra Naik
CIT(Appeal), Unit-37 ¥ (A/C)
Solgy Jose T. Kottaram L g . 022- 26535593/
CIT(Appeal), Unit-38 " mumbai.cit38.appeal.unit@incometax.gov.in 022- 26534804

Solgy Jose T. Kottaram
CIT(Appeal), Unit-39 7° (A/C)

Vikas K. Suryawanshi
CIT(Appeal), Unit-40 *©

mumbai.cit37.appeal.unit@incometax.gov.in 022-26535593

mumbai.cit39.appeal.unit@incometax.gov.in 022- 26534913

mumbai.cit40.appeal.unit@incometax.gov.in

Umashankar Prasad
CIT(Appeal), Unit-41 P (A/C)
Rajni Rani Roy

CIT(Appeal), Unit-42 7°
Smiti Samant

CIT(Appeal), Unit-43 7° (A/C)
R A Dhyani (A/C)
CIT(Appeal), Unit-44 7°

mumbai.cit41.appeal.unit@incometax.gov.in
mumbai.cit42.appeal.unit@incometax.gov.in 022- 26535558
mumbai.cit43.appeal.unit@incometax.gov.in

mumbai.cit44.appeal.unit@incometax.gov.in 022- 26534840
Harishankar Kumar Lal
CIT(Appeal), Unit-45 7° (A/C)

Dr. Jayant B Jhaveri
CIT(Appeal), Unit-46 7° (A/C)

mumbai.cit45.appeal.unit@incometax.gov.in

mumbai.cit46.appeal.unit@incometax.gov.in

EH : Earnest House, Nariman Point, Mumbai-400021

KB : Kautilya Bhavan, Bandra-Kurla Complex, Mumbai-400051

PC : Piramal Chambers, Lalbaug, Parel, Mumbai-400012

CH > Minl Tel. Ex. Building, Cumballa Hills, Pedder Road, Mumbai-26
SH : Scindia House, Ballard Estate, Mumbai-400038

VSH : Tower No.6, 3rd floor, Vashi Station Complex, Vashi, Mumbai-400703
MLX : Mahalaxmi Chambers, Opp. Race Course, Mumbai-400034

MC : Mittal Court, Nariman Point, Mumbai-400021

CGO : Old CGO Building, M.K.Road, Mumbai-400020

CGO(A) :CGO Annex Building, M.K.Road, Mumbai-400020

CR : Ayurved Prachar Sanstha Building, Charni Road, Mumbai-400012
CGON : New CGO Bldg., Pratistha Bhavan, M. K. Road, Mumbai-400020
wrtc : World Trade Center, Cuffe Parade, Mumbai-400005
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Aayakar Bhawan, Telankhedi Road Civil Lines, Nagpur-440001
(Pr. CCIT Region Nagpur)

(STD : 0712)
PBX:2561203

NAGPUR

Dr. NARENDER KUMAR

Pr. CCIT, Nagpur (A/C) nagpur.pccit@incometax.gov.in 0712-2563865
Sandipkumar Salunke . L .

CIT (Admin. & TPS) nagpur.cit.co.admin@incometax.gov.in 0712-2520151
Rajat Singhai nagpur.addicit.hg.admin.pccit@income tax.

Jt. CIT (Hq) (Admin) gov.in 0712-2548905

Vaibhav Madhavrao Dhere
Jt. CIT (Hq) (Tech)

Manoj Kumar Mishra
DCIT (HQ.) (Admn.)

nagpur.addicit.hqg.tech.pccit@income tax.gov.in  0712-2808560

nagpur.dcit.hg.admin.pccit@incometax.gov.in ~ 0712-2525882

X(;'Ilf?g]cl;lz TPS) (A/C) nagpur.dcit.co@incometax.gov.in 0712-2564995
X;r?\r/?;::nce & Prosecution) nagpur.dcit.hq.vig.pccit@incometax.gov.in 0712-2564995
‘IJTOP nvg_?jjlkar nagpur.ito.mstu@incometax.gov.in 0712-2996083
ﬁ_iezg\/oriumar Shukia nagpur.ito.co@incometax.gov.in 0712-2560174
ﬁeg‘(’ich_’;’"ar nagpur.ito.tech.pecit@incometax.gov.in 0712-2534264
E_ilc()h;IPCRr;:atterjee nagpur.ito.pr.infra@incometax.gov.in 0712-2560049
;_(g;e(;r;r:;akshak nagpur.ito.pr.infra@incometax.gov.in 0712-2560049
iﬁnglﬁ-l:,nﬁapgpur (AIC) nagpur.pcit1@incometax.gov.in 0712-2561878
E:n(i:llﬁ-lél’map nagpur.pcit2@incometax.gov.in 0712-2560610
\F:—,V(i:\ﬁk(i:neanrlgjg](A/C) nagpur.pcit.cen@incometax.gov.in 0712-2565994
Maurya Pratap nagpur.cit.tds@incometax.gov.in 0712-2562556
CIT (TDS)

ZT'FIZ,?-\juzil:r;altrAT), Nagpur nagpur.cit.audit@incometax.gov.in 0712-2996532
Harshad Sudhir Vengurlekar nagpur.cit.apl3@incometax.gov.in 0712-2548911

CIT (A)-3, Nagpur

Sunil A Umap nagpur.pcit1.vu.reac@incometax.gov.in 0712-2524540
Pr.CIT(VU)-1, Nagpur (A/C) gpur.peitt.-vu. -gov- 0712-2524541

S. P. G. Mudaliar

.cit1. L.unit@i .gov.i 712-2561
CIT(A), Unit-1, Nagpur (A/C) nagpur.cit1.appeal.unit@incometax.gov.in 0 561595
. P. G. Mudali
2”_ (f)’ U:i?-az,lal\zagpur nagpur.cit2.appeal.unit@incometax.gov.in 0712-2561595
$ : 1st floor, BSNL RTTC Building, Seminary Hills, Nagpur- 440006.
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PATNA

JAYANT MISRA

Pr. CCIT, Bihar & Jharkhand
K. L. Kanak

CIT(Admn & TPS)

Ranjeet Kumar Madhukar
Addl. CIT(Hq.)(Admn.)

Ranjeet Kumar Madhukar
Addl. CIT (Vigilance) (A/C)
Ajay Kumar

Addl. CIT(OSD)

Himanshu Kumar
JCIT(Tech) (A/C)

Himanshu Kumar
JCIT (CO & TPS) (A/C)

Avlokita Ashok
DCIT(Hg.) (Admn)

Sanjay Kumar
DCIT(Tech)(OSD)

Pravin Kumar Jha
ACIT(OSD)(Infra)

Suman Kumar Deo
ACIT(OSD)(Infra)

Jibachh Kumar Yadav
ITO(Admn)(Fin.)

Santosh Kumar Choubey
ITO(Welfare-1)

Awanish Ranjan
ITO(Welfare-2)

S.S. Jha

ITO (Tech-1)
Abhinav Kumar Jha
ITO (Tech-2)

Ashok Prasad
ITO(Vig.)

Nishant Kumar Tiwari
ITO(Personnel)
Manjeet Kumar
ITO(MSTU)*

Sanjeev Kumar Gupta
ITO (CO & TPS)

Sanjay Kumar Bharti

PCIT-1, Patna

Sanjay Kumar Bharti
PCIT(AU)-1, Patna (A/C)

Md. Atahar Hussain Chowdhury
CIT(DR)(ITAT), Patna (A/C)

K.L. Kanak
CIT(Audit), Patna (A/C) @

Central Revenue Building, Birchand Patel Path, Patna-800001

(Pr. CCIT Region Bihar & Jharkhand)

patna.pccit@incometax.gov.in

patna.cit.co.admin@incometax.gov.in

patna.addicit.hg.admin@incometax.gov.in

patna.addicit.vig@incometax.gov.in

patna.addicit.hg.admin@incometax.gov.in

patna.addicit.tech@incometax.gov.in

patna.addicit.co.tps@incometax.gov.in

patna.dcit.hg.admin@incometax.gov.in

patna.dcit.tech.pccit@incometax.gov.in

patna.ito.infra@incometax.gov.in

patna.ito.infra@incometax.gov.in

patna.ito.hg.admin@incometax.gov.in

patna.ito.infra@incometax.gov.in

patna.ito.infra@incometax.gov.in
patna.ito.tech1.pccit@incometax.gov.in
patna.ito.tech2.pccit@incometax.gov.in

patna.dcit.vig@incometax.gov.in

patna.ito.hqg.personnel@incometax.gov.in

Patna.ito.mstu@incometax.gov.in

patna.ito.co.tps@incometax.gov.in

patna.cit1@incometax.gov.in

patna.pcit1.au.reac@incometax.gov.in

itat.patna@incometax.gov.in

patna.cit.audit@incometax.gov.in
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0612-2504448

0612-2504568

0612-2504347
0612-2504505

0612-2504347
0612-2504505
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0612-2504505

0612-2504515
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0612-2504242
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0612-2504200
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mailto:patna.addlcit.hq.admin@incometax.gov.in
mailto:patna.addlcit.vig@incometax.gov.in
mailto:patna.addlcit.hq.admin@incometax.gov.in
mailto:patna.addlcit.tech@incometax.gov.in
mailto:patna.addlcit.co.tps@incometax.gov.in
mailto:patna.dcit.hq.admin@incometax.gov.in
mailto:patna.dcit.tech.pccit@incometax.gov.in
mailto:patna.ito.infra@incometax.gov.in
mailto:patna.ito.infra@incometax.gov.in
mailto:patna.ito.hq.admin@incometax.gov.in
mailto:patna.ito.infra@incometax.gov.in
mailto:patna.ito.infra@incometax.gov.in
mailto:patna.ito.tech1.pccit@incometax.gov.in
mailto:patna.ito.tech2.pccit@incometax.gov.in
mailto:patna.dcit.vig@incometax.gov.in
mailto:patna.ito.hq.personnel@incometax.gov.in
mailto:Patna.ito.mstu@incometax.gov.in
mailto:patna.ito.co.tps@incometax.gov.in
mailto:patna.cit1@incometax.gov.in
mailto:patna.pcit1.au.reac@incometax.gov.in
mailto:itat.patna@incometax.gov.in
mailto:patna.cit.audit@incometax.gov.in
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Md. Shadab Ahmed

CIT(TDS), Patna (A/C) patna.cit.tds@incometax.gov.in 0612-2504709
Rajib Jain
PCIT(In-situ) patna.cit1.appeal.unit@incometax.gov.in 0612-2200851
CIT(A), Unit-1, Patna (A/C)*

h Ah
?JI'I?(({Aa)bUni;n:dPatna* patna.cit2.appeal.unit@incometax.gov.in 0612-2230100
Q@ : 3rd floor, Alankar Place, Boring Road, Patna-800001.
* . 3rd floor, L.N.J.P.Bhawan, Patna.

4th floor, Ma Suman Plaza (ARC Hospital), Central Jail Road, (STD : 0326)
BHAGALPUR Bhagalpur-812001.(Pr. CCIT Region Bihar & Jharkhand) '

Amitabh Kumar Sinha
PCIT(AU)-1, Bhagalpur (A/C)

Md. Shadab Ahmed
CIT(A), Unit-1, Bhagalpur (A/C) 5°®

bhagalpur.pcit1.au.reac@incometax.gov.in 0641-2610115

bhagalpur.cit1.appeal.unit@incometax.gov.in 0641-2421081

SCB : Satyam Complex, Radha Rani Sinha Road, Bhagalpur.

DHANBAD (Pr. CCIT Region Bihar & Jharkhand) '

Sanjeev Kashyap
PCIT, Dhanbad

Shiv Swaroop Singh . . .
CIT(A) Unit-1, Dhanbad (A/C) dhanbad.cit1.appeal.unit@incometax.gov.in 0326-2310468

_ Aaykar Bhaw:?ln, Rjdblndra Path, Hazaribagh-825301. (STD: 06546)
HAZARIBAGH (Pr.CCIT Region Bihar & Jharkhand)

Sanjeev Kashyap
PCIT(AU)-1, Hazaribagh (A/C)

47,Circuit House Area, Bistupur, Jamshedpur-831001. (STD : 0657)

dhanbad.pcit@incometax.gov.in 0326-2311062

hazaribagh.pcit1.au.reac@incometax.gov.in 06546-270511

JAMSHEDPUR (Pr. CCIT Region Bihar & Jharkhand)

Sanjeev Kashyap
PCIT(RU)-1, Jamshedpur (A/C)

jamshedpur.pcit1.ru.reac@incometax.gov.in 0657-2230328

K.L. Kanak jamshedpur.cit1.appeal.unit@incometax.gov.

CIT(A), Unit-1, Jamshedpur "™ (A/C)  in 0657-2439594

NTJ : C.H. Area, Northern Town, Jamshedpur.

Aayakar Bhawan, Near Nehru Stadium, Sikandarpur,
Muzaffarpur-842001; (Pr.CCIT Region Bihar & Jharkhand)

MUZAFFARPUR

Sanjay Kumar Bharti
PCIT(VU), Muzaffarpur (A/C)

s

RANCHI

RAJESH KUMAR JHA

(STD : 0621)

muzaffarpur.pcit1.vu.reac@incometax.gov.in 0621-2950049

Central Revenue Building, 5, Main Road, Ranchi-834001

(Pr.CCIT Region Bihar & Jharkhand) (STD : 0651)

CCIT, Ranchi ranchi.ccit@incometax.gov.in 0651-2332312

Amitabh Kumar Sinha o .

PCIT, Ranchi ranchi.pcit@incometax.gov.in 0651-2330735

Md. Shadab Ahmed . . )

CIT(A), Unit-1, Ranchi (A/C) ranchi.cit1.appeal.unit@incometax.gov.in 0651-2330853
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MALATHI R. SRIDHARAN
Pr. CCIT, Pune (A/C)

Keyur Patel
CIT (Admn & TPS), Pune

Shashank M. Deogadkar
AddI CIT (HQ)(Admn & TPS)

Satyam Srivastava
Addl. CIT (HQ)(Coord)
Kiran Shinde
JCIT(OSD)(Hqg)(Admin)
Punit Daga
JCIT(OSD)(Hq)(Coord)
Ashish Dhakate

AD (OL)

Ajay Pardeshi
ITO(Admn.)

Pankaj Kumar
ITO(Infra)

Tushar Rumale
ITO(Accounts)

Ankit Raj

ITO(TPS)-I

Sadashiv P. Mokashi
ITO (OSD)(TPS)-2
Prashant T. Vaichal
ITO(OSD)(Infra), O/o. Pr.CCIT
Shivshankar Nair

ITO VIG(OSD)
Shreelata Nair

ITO( Coord)

Samuel S Kondeti

ITO (MSTU)-1, Pune
Sunil Kumar Jha
PCIT-1, Pune
Sangram Gaikwad
PCIT-2, Pune (A/C)
Ann L Kapthuama
PCIT-3, Pune
Sangram R Gaikwad
PCIT (Judicial), Pune (A/C)
Abhinay Shivaji Kumbhar
PCIT(OSD)(in-situ)
CIT (TDS), Pune

Sangram R Gaikwad
PCIT (Audit), Pune

Shri. Mallikarjun Utture
CIT (IT/TP), Pune

ERC]

Aayakar Bhawan 12, Sadhu Vaswani Chowk, Pune-411 001

(Pr. CCIT Region Pune)

pune.pccit@incometax.gov.in

pune.cit.co.admin@incometax.gov.in

pune.addicit.ng.admin@incometax.gov.in

pune.addlcit.coord@incometax.gov.in

pune.dcit.hg.admin@incometax.gov.in

pune.dcit.coord@incometax.gov.in

pune.ad.ol@incometax.gov.in

pune.ito.hg.admin@incometax.gov.in

pune.ito.infra1@incometax.gov.in

pune.ito.acc@incometax.gov.in

pune.ito.pro@incometax.gov.in

pune.ito.pro@incometax.gov.in

pune.ito.infra2@incometax.gov.in

shivshankar.t.nair@incometax.gov.in

pune.ito.mstu1@incometax.gov.in

pune.pcit1@incometax.gov.in

pune.pcit2@incometax.gov.in

pune.pcit3@incometax.gov.in

pune.cit.judicial@incometax.gov.in

pune.cit.tds@incometax.gov.in

pune.cit.audit@incometax.gov.in

pune.cit.ittp@incometax.gov.in
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(STD : 020)
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020-26125898
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020-26124349
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020-26120330

020-26069379

020-26053336

020-26127244

020-26114236

020-26052414

020-24269826

020-29952003
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020 -24444359

020-24443983
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Hies ¥ FIELD STATIONS

Chandra Vijay,

CIT (Appeals)-13, Pune pune.cit.apl13@incometax.gov.in 020-24231986
\élcvlil’(Pt'n‘ZADEKAR pune.ccit@incometax.gov.in 022-20815310
ﬁ%/i(gasnst))ylepune Olo CCIT, Pune pune.ccit@incometax.gov.in 020-26111192
:?r(gi(tHR;a)jO/o CCIT, Pune pune.ccit@incometax.gov.in 022-25805258
QrDcr('gnLe)‘ Nair pune.ad.ol@incometax.gov.in 020-26053739
Sanjeev Jain . . .

PCIT-4, Pune pune.pcit4@incometax.gov.in 020-24265322
E?‘?iggg)(pl\::':'f{]?j;e pune.cit.itat1@incometax.gov.in 020-26343830
g?t(gg;gim).u, Pune pune.cit.itat2@incometax.gov.in 020-26343830
(P;ﬁ_k(?;)l('l'_ri?; flil(lj,ePune pune.cit.itat3@incometax.gov.in 020-26343830
ég?g?ﬁ;?iﬁ:ir pune.pcit1.au.reac@incometax.gov.in 020-25437182
QZT_T}?ASBS; jrl;ir;z ASP pune.pcit2.au.reac@incometax.gov.in 020-24267422
‘liaé(_jl_is(?/j):]ﬁngﬁe 4 (AIC) pune.pcit1.vu.reac@incometax.gov.in 020-27640901
;acglc_:_is(;:j)f‘ngijdne P® (A/C) pune.pcit1.ru.reac@incometax.gov.in 020-24643558
g(lj'li't)EaApS;el;kllsa) Unit-1, Pune pune.cit1.appeal.unit@incometax.gov.in 020-24226704
ifgﬁk’pi:;il;ﬁim bune pune.cit2.appeal.unit@incometax.gov.in 020-24226686
gld'?)(/:pizez‘j:fa:\ilf;;une pune.cit2.appeal.unit@incometax.gov.in 020-24226675/76
ET'II'«(EZE;ZTSTMHA Pune pune.cit4.appeal.unit@incometax.gov.in 020-24226693
\C/iﬁrh:fpsp:;z?g:g_g{hgf:: pune.cit5.appeal.unit@incometax.gov.in 020-24263511
zla'll'“(a;[;::z:s) Unit-6, Pune pune.cit6.appeal.unit@incometax.gov.in 020-24226683
Ajay Kumar Keshari pune.cit7.appeal.unit@incometax.gov.in 020-24264515

CIT (Appeals) Unit-7, Pune

Rakesh Jha
CIT (Appeals) Unit-8, Pune (AC)

Badrinath Yamaiji Chavan

pune.cit8.appeal.unit@incometax.gov.in

une.cit9.appeal.unit@incometax.gov.in 020-24263409
CIT (Appeals) Unit-9, Pune P PP e g
Dr. Santosh Chandrakant
Mankoskar pune.cit10.appeal.unit@incometax.gov.in -
CIT (Appeals) Unit-10, Pune
ASP : Aayakar Sadan, Bodhi Towers, 548/2B, Salisbure Park, Gultekdi, Pune-411037
PKB : Pratyakshakar Bhawan, Akurdi, Pune
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Ashutosh Rajhans

PCIT (AU)-1, Aurangabad (A/C)
Jagdish P Jangid

CIT (Appeals) Unit-1, Aurangabad (A/C)

PIeETR

>

KOLHAPUR
Abhijit Patankar
PCIT (AU)-1, Kolhapur (A/C)
Prashant P. Gadekar
CIT (Appeals) Unit-1, Kolhapur
H Ananda
CIT (Appeals) Unit-2, Kolhapur

VIVEK R. WADEKAR
CCIT, Nashik (A/C)

Abir Sikdar

Income-tax Officer (HQ)
Yashwant Kumar Bhaskar

PCIT-1, Nashik

Yashwant Kumar Bhaskar

PCIT (VU)-1, Nashik (A/C)

Rajat Mittal

CIT (Appeals) Unit-1, Nashik
Vishwas Sopanrao Mundhe

CIT (Appeals) Unit-2, Nashik (A/C)

Prakash Laxmanrao Pathade
CIT (Appeals) Unit-3, Nashik (A/C)

THANE

Dr. Sarita Mishra Kolhe
CCIT, Thane

Kawaljit Singh

ITO(HQ), O/o CCIT

Mahesh Kumar Shah
PCIT-1, Thane

Mahesh Kumar Shah

PCIT (AU)-1, Thane (A/C)
Jagdish P Jangid

PCIT (VU)-1, Thane (A/C)
Dr. Santosh Mankoskar

CIT (Appeals) Unit-1, Thane (A/C)
Sumit Kumar

CIT (Appeals) Unit-2, Thane

Sumit Kumar
CIT (Appeals) Unit-3, Thane (A/C)

7
AURANGABAD

(Maharashtra) (Pr. CCIT Region Pune)

aurangabad.pcit1.au.reac@incometax.gov.in

FIELD STATIONS

Aayakar Bhawan,Near Holy Cross English High School, Aurangabad,

(STD : 0253)

0240-2371333

aurangabad.cit1.appeal.unit@incometax.gov.in 0240-2370852

Aayakar Bhawan, 31-C/2 E-Ward, Tara Bai Park, Kolhapur-416003

(Maharashtra) (Pr. CCIT Region Pune)

kolhapur.pcit1.au.reac@incometax.gov.in

kolhapur.cit1.appeal.unit@incometax.gov.in

kolhapur.cit2.appeal.unit@incometax.gov.in

Kendriya Rajaswa Bhavan, Gadkari Chowk, Old Agra Road,

Nashik-422002 (Maharashtra) (Pr. CCIT Region Pune)

nashik.ccit@incometax.gov.in

nashik.ito.hq.ccit.reac@incometax.gov.in

nashik.pcit1@incometax.gov.in

nashik.pcit1.vu.rewac@incometax.gov.in

nashik.cit1.appeal.unit@incometax.gov.in

nashik.cit2.appeal.unit@incometax.gov.in

nashik.cit3.appeal.unit@incometax.gov.in

Ashar |.T. Park, 6th Floor, Road No. 16, Wagle Indl. Estate, Thane

(W)-400604 (Pr. CCIT Region Pune)

thane.ccit@incometax.gov.in

thane.ito.hq.ccit.reac@incometax.gov.in

thane.pcit1@incometax.gov.in

thane.pcit1.au.reac@incometax.gov.in

thane.pcit1.vu.reac@incometax.gov.in

thane.cit1.appeal.unit@incometax.gov.in

thane.cit2.appeal.unit@incometax.gov.in

thane.cit3.appeal.unit@incometax.gov.in
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(STD : 0231)

0231-2664414

0231-2659738

0231-2659781

(STD : 0253)

0253-2582967

0253-2581983

0253-2577823

0253-2577823

0253-2316685

0253-2316685

0253-2316685

(STD : 022)

022-25805310

022-25805238

022-25805411

022-25805410/11

020-27640908

022-25805406

022-25805418

022-25805462
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Income Tax Department, 11 Floor, Rohit House,
NORTHERN REGION 3 Tolstoy Marg, New Delhi-110001
Sh. Manoj Kumar Jha . . .
Chief Engineer (Val), NR ce.valuationdelhi@gmail.com 011-23313693
Valuation Officer (P&M) vopmdelhi@gmail.com
Jitender Meena, dvodelhi@gmail.com 011-23319700

District Valuation Officer, Delhi

Bharti Meena,

Valuation Officer -1, Delhi vo1l.incometaxdelhi@gmail.com

Ajay Goutam,

Valuation Officer -II, Delhi vo2.incometax@gmail.com

Tirpal Singh

Valuation Officer -1lI, Delhi (A/C) vo3.incometax@gmail.com

Akshay Sharma,

iv.i Ihi il.
Valuation Officer -1V Delhi voiv.incometaxdelhi@gmail.com

Tirpal Singh,

Valuation Officer, Meerut vomeerut.incometax12@gmail.com 0121-2402452

# Valuation Officer, Valuation Cell, Income Tax Department, Ground Floor, Central & Excise Building, Bhaishali, Ground,
Meerut.

Income Tax Department, 4th Floor, Nature View Building, Near )
AHMEDABAD H.K. House, Ashram Road Ahmedabad-380009 (STD : 079)

Prangya P. Pradhan,
District Valuation Officer, Ahmedabad

dvoahmedabad2016@gmail.com
Birendrakumar Mishra,
Valuation Officer -1, Ahmedabad (A/C)

Sanjeev Sharma,
Valuation Officer -1l, Ahmedabad

voitdahmedabad@gmail.com

dsboge.incometax.vo2gmail.com

Birendrakumar Mishra,

3itdah f i,
Valuation Officer -Il, Ahmedabad vo.3itdahmedabaf@gmail.com

Hari Narayan Prasad Valuation Officer,
Vadodara

Hihor Keshavbhai,
Valuation Officer, Surat

Manohar Lal Tabiyad,
Valuation Officer, Rajkot

vobaroda@gmail.com

vosurat2018@gmail.com

voitrajkot@gmail.com

* : Income Tax Deptt., 2™ Floor No. 218, Old G.E.B. Buldg., Race Course Circle, Vadodara-390007
& 2 Room No. 202, 203, 2™ Floor, Amruta Estate, Mahatma Gandhi Road, Rajkot-360001
A : Aayakar Bhavan, Ground Floor, Room No. 12, Majura Gate, Surat-395001
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|.T. Department, Shop No. 25, Basement, City Centre Point,
STD : 0755
BHOPAL New Market, T.T. Nagar, Bhopal-462003 ( )
Prakash Rawat, . .
District Valuation Officer, Bhopal dvobhopalitd@gmail.com 0755-2774455
Rajesh Tomer, . . .
Valuation Officer, Bhopal valuationofficeritdbhopal@gmail.com 0755-2774455
Moh d P Khan, Valuati
0. ammad Farvez ghan, Valuation valuationofficer_itdindore@yahoo.com 0755-2774455
Officer, Indore
Valuation Officer, Jabalpur voitdjabalpur@gmail.com 0731-2714270
Kamlesh Jaiswal
’ luationoffi il. 0761-2451950
Valuation Officer, Nagpur (A/C) valuationofficernagpur@gmail.com
* 2T Deptt., B-2 Bunglow, Near Aakshwani, Residency Area, Indore-452001
& > Income Tax Deptt., 291 Ramnath Building Napier Town, Jabalpur-482001
A : Income Tax Deptt, Qtr. No.-9, Type-Ill, Income Tax Colony semninary Hills, Nagpur-440006

Income Tax Department, SCO No. 45, Sector-31D,

CHANDIGARH Chandigarh-160017

(STD : 0172)

Jitender Meena,

District Valuation Officer, Chandigarh dvochandigarh@gmail.com 0172-2620131
Rajender Kumar Mattu, . .
handigarh I 0172-2620129
Valuation Officer, Chandigarh (a/c) ~ ochandigar@gmail.com
Rajender Kumar Matt
ajenaer rumar Matiu, vopatiala@rediffmail.com 0175-2200346

Valuation Officer, Chandigarh (A/C)

Rajender Kumar Mattu, voincometaxidh@gmail.com 161-2971221
Valuation Officer, Ludhiana 9 ' 161-2977781

Jasvinder Singh,

Valuation Officer, Jalandhar va29jal@gmail.com 0181-2460075

Roop Lal,

Valuation Officer, Amritsar voitasr2015@gmail.com 183-2500273

* : Room No. 315, 3" Floor, Grand Walk Building, Ferozpur Road, Ludhiana-141001

& . Income Tax Deptt., 29-Link Road, Near Dr. Shingara Singh Hospital, Jalandhar-144003
A : Income Tax Deptt., Room No. 412-413, 3rd Floor, New C.R. Building, Amritsar-143001
% : O/o the Valuation Officer, Income Tax Deptt., Aayakar Bhawan, Patiala-147001

Income Tax Department, 108-112, Income Tax Colony, Kelgiri .
JAIPUR Road, Malviya Nagar, Jaipur-302017 (STD : 0141)

Anju Choudhary

District Valuation Officer, Jaipur Jaipurdvo@gmail.com 0112020769

Uaaton Oftee, saer feipurvo@gmail.com ieEeRTee

3212::::: gfaf‘il:::r, Jodhpur vojodnpur@grmail.com 02912040809

\F;;iijaag:: l(J)dfzig Rohtak rohtakvo@gmail.com lenzaanee

\N/:It:ia;:rl; Officer, Agra eevaluationagra@gmail.com 0562-2524077

\'\;I;:::t(i)oh:?)f’\f/if:rrjaﬁ:jmer voajmer@yahoo.in 0145-2423171
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: O/o the Valuation Officer, Income Tax Deptt., Rai KaBagh Palace, Jodhpur-372006

& : O/o the Valuation Officer, 1% Floor, Income Tax Building, DLF Colony, Rohtak-124001
A : O/o the Valuation Officer, Income Tax Deptt., C.R. Bldg. Near Roadways Bus Stand, Ajmer-305001
% : Sanjay Palace, Mahatma Gandhi Road, Agra-282001
" KANPUR | Income Tax Deparment, 1596 Givi Lins, Kanpur-208001 | (STD: 0512)
Amit Garg,

dvokanpur@gmail.com

District Valuation Officer, Kanpur

Valuation Officer, Kanpur vokanpur78@gmail.com

Sunil Kumar, ddo.pat-itax@gov.in

Valuation Officer, Patna (A/C) patna.pccit.258125@gmail.com
Sunil Kumar, . . .

Valuation Officer, Ranchi itdvoranchi@gmail.com

Akbal Singh, . .
Valuation Officer, Lucknow voincometaxlko@gmail.com
Akbal Singh

luation.alld il.
Valuation Officer, Prayagraj (A/C) valuation.alld@gmail.com

* : O/o the Valuation Officer, Income Tax Deptt., 4" Floor, Alankar Palace, Patna-800001
& : O/o the Valuation Officer, Income Tax Deptt., C.R. Building, Main Road, Ranchi-834001
A : Income Tax Deptt., Kunti Radha Bhawan, 18, M.M.M. Marg, Lucknow-1226001.
% : O/o the Valuation Officer, Income Tax Deptt. 38, M.G. Marg, Allahabad-211001
Income Tax Department, 6th Floor, DTRTI Building, Aaykar (STD : 033)
Bhawan, Poorva, Kolkata-700016

Sudip Gayen,
District Valuation Officer, Kolkata

dvokolkata@gmail.com

Vacant,
Valuation Officer -I, Kolkata

Shashi Kanta Mishra,
Valuation Officer -lll, Kolkata

B.K. Roy,
Valuation Officer -IV Kolkata

vo2kolkata@gmail.com

Vo4kolkata@gmail.com

Vacant,
Valuation Officer -V, Kolkata

Vacant,

Valuation Officer, Bhuvneshwar Vo.bbs@gmail.com

Vacant,

hati il.
Valuation Officer Guwahati voguwahati@gmail.com

* : O/o the Valuation Officer, Income Tax Deptt., Guwahati

# : Saikia Commercial Complex, Sree Nagar, G S Road, Guhawati, assam-781005

3rd Floor, Prakash Presidium,M.G Road,
SOUTHERN REGION I

Raghu Babu Sure
Chief Engineer

Kathiraavn V M
Assistant Engineer (HQ)

valuationcell@gmail.com 044-28283663

valuationcell@gmail.com -

Vacant vomnpchennai@gmail.com - -
VO (M&P) P gmat.

Vacant vomnpchennai@gmail.com ) )
AVO (M&P)
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K Sathish

District Valuation Officer, Chennai chennaidvo@gmail.com 044-28272354
P. Raja sekhar . 3 . .

Valuation Officer-I, Chennai (A/C) valuationofficer1chennai@gmail.com 044-28272351
P Raja Sekhar valuationofficer2chennai@gmail.com 044-28275235

Valuation Officer-Il, Chennai

S.Saravanan Ayyakutti
Assistant Valuation Officer-I, Chennai

A Bhaskar
Assistant Valuation Officer-Il, Chennai

Ground Floor, Income Tax Department, Mananchira,

Kitty Joseph
Valuation Officer, Calicut (A/C)

Chinchumol V R

avo1chennai@gmail.com -

avo2.chennai@gmail.com -

eevaluationclt@gmail.com -

Assistant Valuation Officer, Calicut aevaluationclt@gmail.com 0495-2729510
Income Tax Office, 63, Race Course,
cellala ol Coimbatore-641018 -

Kolla Krishna
Valuation Officer, Coimbatore

M.K . Geethanjalli
Assistant Valuation Officer, Coimbatore

Income tax office staff quarters campus, Kulamangalam main
MADURAI road, Meenambalpuram, Madurai -625002

K.A. Mohammed Mohideen
Valuation Officer, Madurai

Prakash Babu C.B
Assistant Valuation Officer, Madurai

2nd Floor, Vasantham Towers, Peroorkada,

Kitty Joseph
Valuation Officer, Trivandrum

(Vacant)
Assistant Valuation Officer, Trivandrum

Ground floor, Olympic Bhawan, LB stadium, Basheerbagh, .
HYDERABAD Hyderabad-500001 (STD : 040)

Tarun Mittal 040-23425270
un Vi hyderabad.dvo@incometax.gov.in

valuationcbe@gmail.com

avocbe22@gmail.com

vomadurai@gmail.com -

avomadurai@gmail.com -

eevaluationtvm@gmail.com 0471-2436548

aevaluationtvm@gmail.com -

District Valuation Officer, Hyderabad 040-23244336
Anil Kumar Kirti .

Valuation Officer -1 , Hyderabad vo1hyderabad@gmail.com 040-23244335
Subbarami Reddy Y.V eeval2hyderabad@gmail.com 040-23244335

Valuation Officer -1l, Hyderabad

(Vacant)
Assistant Valuation officer, Hyderabad

4th floor, Stalin Corporate building, A-Block, Road No-2,
STD : 0866
VIJAYAWADA Industrial Estate, Autonagar,Vijayawada-520007.

Kameswara Sarma Mandhata
Valuation Officer, Vijayawada

avovalhyd@gmail.com -

eevaluationvja@gmail.com 0866-2552295
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Satish Bunga

i taxvj il. 0866-2552295
Assistant Valuation officer, Vijayawada avoincometaxvja@gmail.com

6th floor, Aaykar bhavan,

VISAKAPATNAM (STD : 0891)

Dabagardens,Visakhapatnam-530020

Nakka Jayaram

Valuation Officer, Visakhapatnam eevovsp@gmail.com .

Gumma Ravi Gopal

Assistant Valuation officer, Visakhap- aeavovsp@gmail.com -
atnam
4th Floor, A-Wing, Kendriya Sadan,
TD :
BENGALURU Koramangala, Bangalore-560034 - 080)
Arun Soni . .
District Valuation Officer, Bangalore bangalore.dvo@incometax.gov.in 080-25522674
Rahul

bangalore.vo@incometax.gov.in -
Valuation Officer, Bangalore 9 @ 9

Siva Kumar

bangalore.avo@incometax.gov.in -
Assistant Valuation Officer, Bangalore 9 @ 9

Block B- I, quarters no. B3, Income Tax quarters colony,

Navanagar, Hubli-580025 (STD : 080)
Rahul
hublivo@ i tax.gov.i ;
Valuation Officer, Hubli (A/C) ubli.vo@ incometax.gov.in
Siva Kumar

Assistant Valuation Officer, Hubli (vg) ~ UPl-avo@incometax.gov.in -

7th Floor, A Wing, Kautilya Bhawan, Bandra-Kurla Complex, (STD : 022)
G Block, Bandra-(E), Mumbai-400051 '

A.W.Sadhankar
District Valuation Officer-l, Mumbai

dvo1.valuation@gmail.com -

Sanjay Kumar

Valuation Officer-I, Mumbai valofficer2020@gmail.com )

Anjeeta Sharma

Assistant Valuation Officer-I, Mumbai aayakar.avol@gmail.com 022-23187992

Prashant Singh
District Valuation Officer-Il, Mumbai(A/C)

Satish Bhagat
Valuation Officer-Il, Mumbai

dvomumbai@gmail.com 022-23187992

vo2.mumbai12@gmail.com -

Babu Onamthuruthil Varghese

Assistant Valuation Officer-Il, Mumbai mumbaiavo2@gmail.com 022-23187992

Dev Narayan Ram

Isol il. -
Valuation Officer, Solapur * valsolapur@gmail.com

Mahdev Laxman Todkar
Assistant Valuation Officer, Solapur *

V S Jude Taffy Sebastian
Assistant Valuation Officer, Thane *

avosolapur.itvaluation@gmail.com -

* : 1st Floor Aayakar Bhavan , Hotagi Road , Solapur, Maharashtra Pin-413003
A : 1st Floor, Qureshi Mansion, Gokhale Rd, Naupada, Thane (W), Mumbai -400602
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Abohar
Adilabad
Adoni
Agartala
Agar

Agra
Ahmedabad
Ahmednagar

Aizawl

Ajmer

Akola
Aligarh
Alipurduar
Allahabad
Alappuzha
Almora
Aluva

Alwar
Amalapuram
Ambala
Ambedkar Nagar
Ambikapur
Amethi
Amravati
Amreli
Amritsar
Amroha
Anakapalli
Anand
Ananthapur
Anantnag
Angul

Arrah
Asansol
Ashok Nagar
Auraiya
Aurangabad
Azamgarh
Aurangabad
Baddi
Badayun
Bagalkot

ITO

ITO

JCIT

ITO
PCIT-1
PCCIT
Addl. CIT
ITO

Addl./ JCIT,

R-2
JCIT
CIT

ITO
CCIT
AddI.CIT
ITO
Addl.CIT
AddI.CIT
ITO
Addl.CIT
ITO

ITO

ITO
JCIT
ITO
CCIT
ITO

ITO
Addl. CIT
JCIT
ITO

ITO

ITO
PCIT
ITO

ITO

ITO
Addl. CIT
ITO

ITO

ITO

ITO

220640
220250
253969
2313494
258833
2851290
27546340
2430607

*

2429803

2435376
2401977
259173
2408005
2263826
230092
2628950
2705100
233032
2631338
8005445049
223194
244329
2570001
223056
2506427

222352
266159
276293
228214
221646
2248110
2251564
220555
255835
6911267
228244
6911267
245889
224455
236403

01634
08732
08512
0381
07362
0562
079
0240
0389
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0724
0571
03564
0532
0477
05962
0484
144
08856
0171
05271
07774
05368
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0183

08924
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1932
06764
06182
0341
07543
05688
0898
05462
0898
1795
5832
08354
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Punjab
Hyderabad
Hyderabad
Tripura

MP

U.P.

Gujarat
Maharashtra

Mizoram

Rajasthan

Maharashtra
Uttar Pradesh
West Bengal
Uttar Pradesh
Kerala

Uttar Pradesh
Kerala
Rajasthan
Rajamahendravaram
Haryana
Uttar Pradesh
Chhattisgarh
Uttar Pradesh
Maharashtra
Guijarat
Punjab

Uttar Pradesh
Visakhapatnam
Guijarat
Kurnool
J&K

Odisha

Bihar

West Bengal
MP
Uttarpradesh
Bihar

Uttar Pradesh
Bihar

HP

UTTAR PRADESH

Karnataka

Amritsar
Hyderabad
Hyderabad
Shillong
Ujjain

Agra
Ahmedabad
Pune

Shillong
PCIT, Udaipur

Nagpur

Aligarh
Jalpaiguri
Allahabad
Kochi-1
Haldwani
Kochi-1
Pr.CCIT, Jaipur
Visakhapatnam
Panchkula
Faizabad
Bilaspur
Faizabad
Nagpur

Rajkot

Amritsar
Moradabad
Visakhapatnam
Vadodara
Vijayawada
Ludhiana
Bhubaneswar-2
PCIT-1, Patna
Asansol
Gwalior

Agra

PCIT-1, Patna
Gorakhpur
Patna
Ludhiana
MORADABAD

Belagavi

Chandigarh
Hyderabad
Hyderabad
Shillong
Bhopal
Kanpur
Ahmedabad
Pune

Shillong
CCIT, Udaipur

Nagpur
Kanpur
Kolkata
Allahabad
Kerala
Haldwani
Kerala
Pr.CCIT, Jaipur
Visakhapatnam
Chandigarh
Lucknow
Raipur
Lucknow
Nagpur

Rajkot
Chandigarh
Lucknow
Visakhapatnam
Vadodara
Hyderabad
Chandigarh
Bhubaneshwar
Patna

Kolkata

Bhopal

Kanpur

Patna
ALLAHABAD
Patna
Chandigarh
BAREILLY

Panaji
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Bahraich 231978 05252 Uttar Pradesh Faizabad Faizabad
44. Bahrampore ITO 274400 03482 West Bengal Kolkata Kolkata
45, Bahror ITO 221021 1494 Rajasthan PCIT-1, Jaipur Pr.CCIT, Jaipur
46. Bajpur ITO 281760 05949 Uttar Pradesh Haldwani Bareilly
47. Balaghat ITO 242212 07632 Madhya Pradesh Bhopal Bhopal
48. Balasore JCIT 240470 06782 Odisha Cuttack Bhubaneshwar
49. Ballia ITO 820405 0549 Uttar Pradesh Varanasi Allahabad
50. Balotra ITO 220660 2988 Rajasthan PCIT, Jodhpur CCIT, Udaipur
51. Balurghat ITO 255491 03522 West Bengal Jalpaiguri Kolkata
52. Banda ITO 05192 Uttar Pradesh Kanpur Kanpur
53. Bankura Addl.CIT 253462 03242 West Bengal Durgapur Kolkata
54. Banswara ITO 251189 2962 Rajasthan PCIT, Udaipur CCIT, Udaipur
55. Bapatla ITO 224039 08643 Guntur Visakhapatnam Hyderabad
56. Barabanki ITO 222464 05248 Uttar Pradesh Lucknow-II Lucknow
57. Baragarh ITO 233273 06646 Odisha Sambalpur Bhubaneshwar
58. Baran ITO 237194 7453 Rajasthan PCIT, Udaipur CCIT, Udaipur
59. Baraut ITO 252915 01234 Uttar Pradesh Meerut Ghaziabad
60. Baramulla ITO 2310956 1952 J&K Jammu Chandigarh
61. Bareilly CCIT 2510549 0581 U.P. Bareilly Bareilly
62. Bardoli ITO 230500 02622 Guijarat Surat Surat
63. Baripada ITO 252650 06792 Odisha Cuttack Bhubaneshwar
64. Barmer ITO 224098 2982 Rajasthan PCIT, Jodhpur CCIT, Udaipur
65. Barnala ITO 230158 01679 Punjab Patiala Chandigarh
66. Barpeta Road ITO 263744 03666 Assam Guwahati Guwahati
67. Basti ITO 245268 05542 Uttar Pradesh Faizabad Lucknow
68. Batala ITO 240175 01871 Punjab Amritsar Chandigarh
69. Bathinda Pr.CIT 2211850 0161 Punjab Bathinda Chandigarh
70. Beawar ITO, Ward-1 254365 1462 Rajasthan PCIT, Udaipur CCIT, Udaipur
71. Beed ITO 222413 02442 Maharashtra Aurangabad Nashik
72. Begusarai AddIL.CITACIT 210415 06243 Bihar Bhagalpur Ranchi
73. Behror ITO 221021 01494 Rajasthan Alwar Jaipur
74. Belgaum CIT 2432909 0831 Karnataka Belagavi Panaiji
75. Bellary AddI.CIT 267187 08392 Karnataka Kalaburgi Hubballi
76. Bellore JCIT 276293 0861 Andhra Pradesh Guntur Hyderabad
77. Bengaluru Pr. CCIT 22869239 080 Karnataka Bengaluru Bengaluru
78. Berhampur JCIT 2404374 0680 Odisha Bhubaneshwar-1 Bhubaneshwar
79. Bettiah ITO 244329 06254 Bihar PCIT-1, Patna Patna
80. Betul ITO 233025 07141 Madhya Pradesh Bhopal Bhopal
81. Bhadohi ITO 25276 05414 Uttar Pradesh Bareily Bareily
82. Bhadrak ITO 231900 06784 Odisha Cuttack Bhubaneshwar
83. Bhagalpur PCIT 2206267 0641 Bihar ;E;ZLT:UTAC)(AU)_L PCCIT, Ranchi
84. Bhandara ITO 252491 07184 Maharashtra Nagpur Nagpur
85. Bhatapara ITO Newly created Raipur Raipur
86. Bharatpur AddI.CIT 237122 5644 Rajasthan PCIT-1, Jaipur Pr.CCIT, Jaipur
87. Bharuch JCIT 260499 02642 Guijarat Vadodara Vadodara
88. Bhatapara ITO Newly created Raipur Raipur
89. Bhavnagar JCIT 2436220 0278 Gujarat Ahmedabad Ahmedabad
90. Bhawanipatna ITO 230522 06670 Odisha Sambalpur Bhubaneshwar
91. Bhilai Addl. CIT 2222465 07788 Chhattisgarh Raipur Raipur
92. Bhilwara ITO, Ward-1 250549 1482 Rajasthan PCIT, Udaipur CCIT, Udaipur
93. Bhimavaram ITO 223203 08816 Rajamahendravaram  Visakhapatnam Visakhapatnam
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Bhiwani
Bhiwadi
Bhopal
Bhubaneswar
Bhuj

Bidar

Bihar Sharif
Bijapur
Bijnore
Bikaner
Bilaspur
Bilaspur

Bina
Bokaro

Bolangir
Bongaigaon
Bulandsahar
Bundi
Burdwan
Burhanpur
Buxar
Byrnihat
Chaibasa
Chamarajnagar
Chandausi
Chandigarh
Chandrapur
Chapra
Charkhi Dadri
Chennai
Chhatarpur
Chhindwara
Chikamagalur
Chikkaballa-pur
Chinsurah
Chirala
Chitradurga
Chittoor
Chittorgarh
Churu
Coimbatore
Cooch Behar
Cuddalore
Cuttack
Dahod
Dalhousie
Daltonganj
Daman

Damoh

Darbhanga

AddL.CIT
ITO
CCIT

Pr. CCIT
ITO

ITO

ITO
JCIT
Addl. CIT
Addl. CIT
ITO

ITO

ITO

AddI.CITAJCIT

ITO
AddL.CIT
JCIT
ITO
PCIT
ITO

ITO

ITO

ITO

ITO

ITO

Pr. CCIT
JCIT
ITO

ITO

Pr. CCIT
ITO
Addl. CIT
ITO

ITO
JCIT
ITO

ITO

ITO

ITO, Ward-1
ITO
CCIT
ITO
JCIT
PCIT
ITO

ITO

ITO

ITO

ITO

Addl.CIT/JCIT

240864
222233
2550686
2589925
226310
228519
237434
270687
265193
2528802
221034
221034
225666

226647

232619
237800
259892
2444799
2561688
258101
226645
263440
2441187
226210
250132
2701645
277161
232431
221124
28338301
241469
226027
235437
271919
26802117
235954
226464
228464
242941
257298
2223062
222642
235969
2369801
249147
254459
235341
2254360
222601

222435

01664
1493
0755
0674
02832
08482
06112
08352
01342
151
01978
01978
07580

06542

06652
03664
05732
747
0342
07325
06542
03638
06582
08226
05921
0172
07172
06152
01250
044
07682
07162
08262
08156
033
08594
08194
08572
1472
1562
0422
03582
04142
0671
02673
01899
06592
0260
07812

06272
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Haryana

Jaipur

Madhya Pradesh
Odisha

Guijarat
Karnataka

Bihar

Karnataka

Uttar Pradesh
Rajasthan
Himachal Pradesh

Himachal Pradesh

Bihar

Odisha

Assam

U.P.

Rajasthan

West Bengal
Madhya Pradesh
Bihar
Meghalaya
Jharkhand
Karnataka

Uttar Pradesh
Chandigarh
Maharashtra
Bihar

Haryana
Tamilandu
Madhya Pradesh
Madhya Pradesh
Karnataka
Karnataka

West Bengal
Guntur
Karnataka
Tirupati
Rajasthan
Rajasthan
Tamilnadu

West Bengal
Tamilnadu
Odisha

Gujarat
Himachal Pradesh
Jharkhand
Guijarat

Madhya Pradesh

Bihar

Pr.CIT, Rohtak
PCIT-1, Jaipur
Bhopal
Bhubaneshwar
Rajkot
Kalaburgi
PCIT-1, Patna
Belagavi
Moradabad
PCIT, Jodhpur
Chandigarh
Shimla
Gwalior

PCIT(AU)-1, Haz-
aribagh

Sambalpur
Guwahati
Ghaziabad
PCIT, Udaipur
Burdwan
Indore
PCIT-1, Patna
Shillong
PCIT, Ranchi
Mysuru
Moradabad
Chandigarh
Nagpur
PCIT-1, Patna
Hissar
Chennai
Gwalior
Jabalpur
Mysuru
Bangaluru
Kolkata
Visakhapatnam
Davangere
Vijayawada
PCIT, Udaipur
PCIT-2, Jaipur
Coimbatore
Jalpaiguri
PCIT-3, Chennai
Cuttack
Vadodara
Shimla

PCIT, Ranchi
Valsad
Jabalpur

PCIT(VU)-1, Muzaf-
farpur

Chandigarh
Pr.CCIT, Jaipur
Bhopal
Bhubaneshwar
Rajkot

Hubballi

Patna

Panaji

Bareilly

CCIT, Udaipur
Chandigarh
Chandigarh
Bhopal

PCCIT, Ranchi

Bhubaneshwar
Guwahati
Ghaziabad
CCIT, Udaipur
Kolkata
Indore

Patna
Shillong
Patna
Bangaluru-1
Bareilly
Chandigarh
Nagpur

Patna
Panchkula
Chennai
Bhopal
Bhopal
Bangaluru-1
Bangaluru-2
Kolkata
Hyderabad
Hubballi
Hyderabad
CCIT, Udaipur
Pr.CCIT, Jaipur
Coimbatore
Jalpaiguri
CCIT-1, Chennai
Bhubaneswar
Vadodara
Chandigarh
Patna

Surat

Bhopal

PCCIT, Ranchi
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Darjeeling
Dasuya
Dausa
Davangere
Dehradun
Delhi
Deoband

Deoghar

Deoria

Dewas
Dhamtari
Dhanbad
Dhar
Dharamshala
Dharmanagar

Dhenkanal
Dharmapuri

Dhubri
Dhule
Dibrugarh
Digboi

Dimapur
Dindigul

Duliajan
Dumka
Dungarpur
Durgapur
Dwarka
Eluru

Erode

Etah

Etawah
Faizabad
Faridabad
Faridkot
Fatehabad
Fatehpur
Farrukhabad
Ferozepur
Firozabad
Gadag
Gandhidham
Gandhinagar
Gangtok
Gaya
Gaziapur
Ghaziabad
Ghazipur
Giridih

ITO
ITO
CIT
CCIT
PCCIT
ITO

AddI.CITJCIT

ITO

ITO
ITO
PCIT
ITO
ITO
ITO
ITO

ITO

ITO

Addl. CIT
PCIT
ITO
Addl.CIT

Addl. CIT

ITO

ITO

ITO

CIT

ITO
JCIT
Addl.CIT
ITO

ITO
PCIT
PCIT
ITO

ITO

ITO
JCIT
Addl.CIT
Addl.CIT
ITO
Addl.CIT
CIT
DCIT
AddI.CITJCIT
ITO
CCIT
ITO

ITO

254320
289440
22480
234920
2710021
23378587
221300

222111

222541

252041
241130
2311062
235080
222210
220410
227464

266005
9445960513

230922
249940
2314391
264842
229373

2422212

2800748

251185
2549403
234092
249409
2265598
239507
254984
228260
2420710
251067
221555
224322
241399
248528
285067
276007
250745
26582650
209493
2420120

2706881
220357
222107

0354
01883
1427
08192
0135
011
01336

06432

05568
07272
07722
0326

07292
01892
03822
06762

04342

03662
02562
0373

03751
03862

451

0374
06434
2964
0343
02892
08812
0424
05742
05688
05278
0129
01639
01667
05180
05692
1632
05612
08372
02836
079
03592
0631

0120
0548
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West Bengal
Punjab
Rajasthan
Karnataka
Uttarakhand
Delhi

U.P.

Jharkhand

Uttar Pradesh

Madhya Pradesh
Chhattisgarh
Jharkhand
Madhya Pradesh
Himachal Pradesh
Tripura

Odisha
Tamilnadu

Assam
Maharashtra
Assam
Assam

Nagaland
Tamilnadu

Assam
Jharkhand
Rajasthan
West Bengal
Guijarat
Rajamahendravaram
Tamilnadu
Uttar Pradesh
U.P.

Uttar Pradesh
Haryana
Punjab
Haryana

Uttar Pradesh
Uttar Pradesh
Punjab
Uttarpradesh
Karnataka
Guijarat
Gujarat
Sikk642im
Bihar

Uttar Pradesh
U.P.

Uttar Pradesh
Jharkhand

Siliguri
Jalandhar
PCIT-1, Jaipur

Davangere

Delhi
Muzaffarnagar

PCIT(AU)-1,
Bhagalpur

Gorakhpur
Ujjain

Raipur

PCIT, Dhanbad
Indore

Shimla

Shillong

Bhubaneshwar 2
PCIT-1, Coimbatore

Guwahati
Aurangabad
Dibrugarh
Dibrugarh
Jorhat

PCIT(ReAC) (AU)-1,

Salem
Dibrugarh
PCIT, Dhanbad
PCIT, Udaipur
Durgapur
Jamnagar
Visakhapatnam
PCIT-1, Coimbatore
Agra

Agra

Faizabad
Faridabad
Bathinda
Hissar
Allahabad
Aligarh
Bathinda
Agra-2
Hubballi

Rajkot
Gandhinagar
Siliguri
PCIT(AU)-1, Patna
Varanasi
Ghaziabad
Varanasi

PCIT, Dhanbad

Kolkata
Ludhiana
Pr.CCIT, Jaipur
Hubballi
Dehradun

Delhi
Ghaziabad

PCCIT, Ranchi

Allahabad

Indore
Raipur
Patna
Indore
Chandigarh
Shillong

Bhubaneshwar
CCIT, Coimbatore

Guwahati
Nashik
Shillong
Shillong

Guwahati
CCIT (ReAC), Trichy

Shillong

Patna

CCIT, Udaipur
Kolkata

Rajkot
Visakhapatnam
CCIT, Coimbatore
Kanpur
Kanpur
Lucknow
Chandigarh
Chandigarh
Chandigarh
Allahabad
Kanpur
Chandigarh
Kanpur
Hubballi

Rajkot
Ahmedabad
Kolkata
PCCIT, Ranchi
Allahabad
Kanpur (PCCIT)
Allahabad

Patna
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193. Goalpara 243360 03663 Assam Guwabhati Guwabhati
194. Gobindgarh AddL.CIT 250581 01765 Punjab Patiala Chandigarh
195. Godhra AddL.CIT 253274 02672 Guijarat Vadodara Vadodara
196. Gokak ITO 227628 08332 Karnataka Belagavi Panaji
197. Golaghat ITO 284988 03774 Assam Jorhat Guwahati
198. Gonda AddI.CIT 231716 05262 Uttar Pradesh Faizabad Lucknow
199. Gondia ITO 237162 07182 Maharashtra Nagpur Nagpur
200. Gorakhpur PCIT 2203551 0551 Uttar Pradesh Gorakhpur Allahabad
201. Gudivada ITO 245332 08674 Vijayawada Vijayawada Hyderabad
202. Gudur ITO 222999 08624 Tirupati Vijayawada Hyderabad
203. Gulbarga CIT 260370 08472 Karnataka Kalaburgi Hubballi
204. Guna ITO 256966 07542 Madhya Pradesh Gwalior Bhopal
205. Guntakal ITO 226310 08552 Kurnool Vijayawada Hyderabad
206. Guntur PCIT 2351150 0863 Guntur Vijayawada Visakhapatnam
207. Gurdaspur ITO 243621 1874 Punjab Amritsar Chandigarh
208. Gurgaon PCIT 2343421 0124 Haryana Faridabad Chandigarh
209. Guruvayoor ITO 2553100 0487 Kerala Kozhikode Kerala
210. Guwahati Pr. CCIT 2345106 0361 Assam Guwabhati Guwahati
211. Gwalior CIT 2231911 0751 Madhya Pradesh Bhopal Bhopal
212. Hazipur ITO 277222 06229 Bihar PCIT-1, Patna Patna
213. Haldia AddI.CIT 272068 03224 West Bengal Kolkata Kolkata
214. Haldwani PCIT 265001 05946 Uttar Pradesh Haldwani Bareilly
215. Hamirpur ITO 222930 01972 Himachal Pradesh Shimla Chandigarh
216. Hanumangarh ITO 260567 1522 Rajasthan PCIT, Jodhpur CCIT, Udaipur
217. Hapur ITO 2306267 0122 U.P. Ghaziabad Meerut
218. Harda ITO 224502 07577 Madhya Pradesh Bhopal Bhopal
219. Hardoi ITO 234834 05852 Uttar Pradesh Bareilly Bareilly
220. Haridwar Addl. CIT 226915 01334 Uttarakhand Dehradun Dehradun
221. Hassan JCIT 232372 08172 Karnataka Mysuru Bangaluru-1
222. Hathras ITO 226491 05722 Uttar Pradesh Aligarh Kanpur
223. Haveri ITO 233923 08375 Karnataka Davangere Hubballi
224. Hazaribagh PCIT 270505 06546 Jharkhand ::g;ﬁu)_1’ Haz- PCCIT, Ranchi
225. Himmatnagar AddL.CIT 246989 02772 Guijarat Ahmedabad Ahmedabad
226. Hindupur ITO 220528 08556 Kurnool Vijayawada Hyderabad
227. Hissar PCIT 278939 1662 Haryana Hissar Chandigarh
228. Hooghly AddI.CIT 26802117 033 West Bengal Kolkata Kolkata
229. Hoshiarpur AddL.CIT 244463 1882 Punjab Jalandhar Chandigarh
230. Hospet ITO 230580 08394 Karnataka Kalaburgi Hubballi
231. Hosur JCIT 2413088 04344 Tamilnadu Z(;:;(':ieAC) AU)-5 CCIT-4, Chennai
232. Hubli CIT 2323481 0836 Karnataka Hubballi Hubballi
233. Hyderabad Pr. CCIT 23237946 040 Hyderabad Hyderabad Hyderabad
234. Ichalkaranji Addl. CIT 2424064 0230 Maharashtra kolhapur Pune
235. Imphal JCIT 2445535 0385 Manipur Jorhat Guwahati
236. Indore CCIT 2494152 0731 Madhya Pradesh Indore Indore
237. Itarsi AddI.CIT 2556477 07572 Madhya Pradesh Bhopal Bhopal
238. Jabalpur CIT 2401291 0761 Madhya Pradesh Bhopal Bhopal
239. Jagdalpur ITO 227355 07782 Chhattisgarh Raipur Raipur
240. Jagraon ITO 228824 01624 Punjab Ludhiana Chandigarh
241. Jaipur Pr. CCIT 2385124 0141 Rajasthan Jaipur Jaipur
242. Jaisalmer ITO 250707 2992 Rajasthan PCIT, Jodhpur CCIT, Udaipur
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Jajpur Odisha Cuttack Bhubaneswar
244. Jalandhar CIT 2459692 0181 Punjab Jalandhar Chandigarh
245. Jalgaon AddI.CIT 2217197 0257 Maharashtra Aurangabad Nashik
246. Jalna ITO 225266 02482 Maharashtra Aurangabad Nashik
247. Jalore ITO 222278 2973 Rajasthan PCIT, Jodhpur CCIT, Udaipur
248. Jalpaiguri PCIT 226164 03561 West Bengal Jalpaiguri Kolkata
249. Jammu CIT 2474601 0191 J&K Jammu Chandigarh
250. Jamnagar CIT 2551845 0288 Gujarat Jamnagar Rajkot
251. Jamshedpur PCIT 2230328 0657 Jharkhand :ﬁgﬁf“ Jam- oeer, Ranchi
252. Janjgir-Champa ITO 222507 07817 Raipur Bhopal
253. Jaunpur ITO 260193 05452 Uttar Pradesh Faizabad Lucknow
254. Jeypore ITO 231368 06854 Odisha Bhubaneshwar-1 Bhubaneshwar
255. Jhabua ITO 243700 07392 Indore Indore
256. Jhalawar ITO 231171 7432 Rajasthan PCIT, Udaipur CCIT, Udaipur
257. Jhansi Addl. CIT 2330228 0510 Uttar Pradesh Agra Kanpur
258. Jharsuguda ITO 270412 06645 Odisha Sambalpur Bhubaneshwar
259. Jhunjhunu ITO 232678 1592 Rajasthan PCIT-2, Jaipur Pr.CCIT, Jaipur
260. Jind ITO 248023 01681 Haryana Hissar Chandigarh
261. Jodhpur Pr.CIT 2548855 291 Rajasthan PCIT, Jodhpur CCIT, Udaipur
262. Jorhat PCIT 2301246 0376 Assam Jorhat Guwahati
263. Junagadh AddI.CIT 2670127 0285 Guijarat Rajkot Rajkot
264. Kadapa JCIT 248258 08562 Kurnool Vijayawada Hyderabad
265. Kadi ITO 249243 02762 Guijarat Gandhinagar Ahmedabad
266. Kaithal ITO 224254 01746 Haryana Karnal Chandigarh
267. Kakinada Addl.CIT 2374946 0884 Visakhapatnam Visakhapatnam Visakhapatnam
268. Kalimpong ITO 255259 03552 West Bengal Siliguri Kolkata
269. Kalyan Addl. CIT 2213785 0251 Maharashtra Thane Thane
270. Kancheepuram JCIT 27222808 044 Tamilnadu ZE;(E?AC) (AU)S, CCIT-3, Chennai
271. Kanker ITO 222595 7868 Raipur Bhopal
272. Kannauj ITO 236424 05694 U.P. Aligarh Kanpur
273. Kannur ITO 2729681 0497 Kerala Kozhikode Kerala
274. Kanpur PCCIT 2304475 0512 U.P. Kanpur
275. Kapurthala ITO 220853 01824 Punjab Jalandhar Chandigarh
276. Karaikudi ITO 227240 4565 Tamilnadu Madurai Madurai
277. Karimganj ITO 262246 03843 Assam Shillong Shillong
278. Karimnagar Addl.CIT 2265188 0878 Hyderabad Hyderabad Hyderabad
279. Karnal PCIT 2293400 184 Haryana Karnal Chandigarh
280. Karur ITO 241660 04324 Tamilnadu PCIT-1, Madurai CCIT, Madurai
281. Karwar ITO 228780 08382 Karnataka Mangaluru Panaiji
282. Kasargod ITO 4255987 0499 Kerala Kozhikode Kerala
283. Kasganj ITO 247345 05744 U.P. Agra Kanpur
284. Kashipur AddI CIT 261104 05947 Uttar Pradesh Haldwani Haldwani
285. Kathua ITO 233664 01922 J&K Jammu Chandigarh
286. Katihar ITO 248387 06452 Bihar PCIT-1, Patna Patna
287. Katni ACIT 223765 07622 Madhya Pradesh Jabalpur Bhopal
288. Katra ITO 233700 1991 J&K Jammu Chandigarh
289. Karauli ITO 220075 7464 Rajasthan PCIT, Udaipur CCIT, Udaipur
290. Kausambi ITO 8005446070 Uttar Pradesh Allahabad Allahabad
291. Kawardha ITO 233044 07741 Raipur Raipur
292. Kendrapara ITO 220022 06727 Odhisha Cuttack Bhubaneshwar
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Keonjhar 254245 06766 QOdisha Sambalpur Bhubaneshwar
294. Khamgaon ITO 252204 07263 Maharashtra Nagpur Nagpur
295. Khammam AddL.CIT 243581 08742 Hyderabad Hyderabad Hyderabad
296. Khandwa AddI.CIT 2226389 0733 Madhya Pradesh Indore Indore
297. Khanna AddL.CIT 227173 1628 Punjab Ludhiana Chandigarh
298. Khargone ITO 241334 07282 Madhya Pradesh Indore Indore
299. Khatauli ITO 275967 01396 U.P. Muzaffarnagar Ghaziabad
300. Khatima ITO 253299 05943 Uttar Pradesh Haldwani Haldwani
301. Khurda ITO 220127 06755 Odisha Bhubaneshwar 1 Bhubaneshwar
302. Kishangarh ITO, Ward-1 247448 1463 Rajasthan PCIT, Udaipur CCIT, Udaipur
303. Kodarma ITO 06534 Jharkhand PCIT, Dhanbad Patna
304. Kochi Pr. CCIT 2795500 0484 Kerala Kochi Kerala
305. Kolar ITO 225784 08152 Karnataka Bangaluru Bangaluru-1
306. Kohlapur CIT 2656112 0231 Maharashtra kolhapur Pune
307. Kolkata PrCCIT 22136148 033 West Bengal Kolkata Kolkata
308. Kollam Addl. CIT 2762154 0474 Kerala Trivandrum Kerala
309. Koppal ITO 222667 08539 Karnataka Kalaburgi Hubballi
310. Korba JCIT 226879 07759 Chattisgarh Raipur Raipur
311. Kota é(_i;L/ Jei, 2500272 744 Rajasthan PCIT, Udaipur CCIT, Udaipur
312. Kotdwar ITO 229684 01382 Uttarakhand Dehradun Kanpur
313. Kothagudem ITO 249977 08744 Hyderabad Hyderabad Hyderabad
314. Kottayam PrCIT 2560644 0481 Kerala Trivandrum Kerala
315. Kozhikode PCIT 2727850 0495 Kerala Kozhikode Kerala
316. Krishna Nagar ITO 259350 03472 West Bengal Kolkata Kolkata
317. Krishnagiri ITO 233621 04343 Tamilnadu PCIT-1, Coimbatore CCIT, Coimbatore
318. Kudal ITO 223384 02362 Maharashtra kolhapur Pune
319. Kullu ITO 223709 01902 HP Shimla Chandigarh
320. Kumbakonam Addl. CIT 2413088 0435 Tamilnadu Trichy Trichy
321. Kurnool PCIT 276226 8518 Kurnool Vijayawada Hyderabad
322. Kurukshetra Addl. CIT 290244 01744 Haryana Karnal Chandigarh
323. Kushi Nagar ITO 246039 05564 Uttar Pradesh Gorakhpur Allahabad
324. Lakhimpur Kheri ITO 272754 05872 Uttar Pradesh Bareilly Bareilly
325. Lakhisarai ITO 232201 06346 Bihar PCIT-1, Patna Patna
326. Lalitpur ITO 278153s 05176 U.P. Agra Kanpur
327. Latur ITO 246038 02382 Maharashtra Aurangabad Nashik
328. Lucknow Pr.CCIT 2233312 0522 Uttar Pradesh Lucknow Lucknow
329. Ludhiana CCIT 2305537 161 Punjab Ludhiana Chandigarh
330. Lunawada ITO 250880 02674 Guijarat Vadodara Vadodara
331. Machilipatnam ITO 252020 08672 Tirupati Vijayawada Hyderabad
332. Madanapall ITO 225255 08571 Tirupati Vijayawada Hyderabad
333. Madhubani ITO 226010 06276 Bihar PCIT-1, Patna Patna
334. Madikeri ITO 225391 08272 Karnataka Mysuru Bangaluru-1
335. Madurai CCIT 2526099 0452 Tamilnadu Madurai Madurai
336. Maharajganj ITO 8005445711 Uttar Pradesh Gorakhpur Gorakhpur
337. Mahasamund ITO Chattisgarh Raipur Raipur
338. Mahendragarh ITO Chattisgarh
339. Mainpuri ITO 234208 05672 Uttar Pradesh Aligarh Kanpur
340. Makrana ITO 242381 1588 Rajasthan PCIT, Jodhpur CCIT, Udaipur
341. Malda Addl. CIT 223176 03512 West Bengal Jalpaiguri Kolkata
342. Malegoan DCIT 252944 02554 Maharashtra Nashik Nashik
343. Malerkotla ITO 253113 01675 Punjab Ludhiana Chandigarh
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Mancherial 250585 08736 Hyderabad Hyderabad Hyderabad
345. Mandi AddI.CIT 237644 01905 HP Shimla Chandigarh
346. Mandla ITO 250500 07642 Madhya Pradesh Jabalpur Bhopal
347. Manendragarh ITO 243193 07771 Chattisgarh Bilaspur Raipur
348. Mandsaur ITO 244297 07422 Madhya Pradesh Ujjain Indore
349. Mandya ITO 220353 08232 Karnataka Mysuru Bangaluru-1
350. Mangaldoi ITO 222704 03713 Assam Guwahati Guwahati
351. Mangalore CIT 2427174 0824 Karnataka Mangalaore Panaji
352. Mansa ITO 227608 01652 Punjab Bathinda Chandigarh
353. Margao Addl. CIT 2712727 0832 Goa Panaji Panaiji
354. Mathura Addl. CIT 2425231 0565 Uttarpradesh Agra Kanpur
355. Mau ITO 220375 05472 Uttar Pradesh Gorakhpur Allahabad
356. Meerut PCIT 2510437 0121 U.P. Meerut Ghaziabad
357. Mahabubnagar ITO 222474 08542 Hyderabad Hyderabad Hyderabad
358. Mehsana AddI.CIT 230289 02762 Guijarat Gandhinagar Ahmedabad
359. Mercara ITO 225391 08272 Karnataka Mysuru Bangaluru-1
360. Midnapore Addl. CIT 271627 03222 West Bengal Kolkata Kolkata
361. Mirzapur JCIT 265652 05442 Uttar Pradesh Allahabad Allahabad
362. Modasa ITO 249711 02774 Guijarat Ahmedabad Ahmedabad
363. Moga Addl.CIT 229377 1636 Punjab Ludhiana Chandigarh
364. Mohali Addl. CIT 2273065 0172 Punjab Chandigarh Chandigarh
365. Moradabad PCIT 2410970 0591 U.P. Moradabad Bareilly
366. Morbi Addl.CIT 2474432 02822 Gujarat Rajkot Rajkot
367. Morena ITO 230709 07532 Madhya Pradesh Gwalior Bhopal
368. Morigaon ITO 241708 03678 Assam Guwahati Guwahati
369. Motihari ITO 239654 06252 Bihar PCIT-1, Patna Patna
370. Mt. Abu ITO 220396 2932 Rajasthan PCIT, Jodhpur CCIT, Udaipur
371. Muktsar ITO 262315 01633 Punjab Bathinda Chandigarh
372. Mumbai Pr CCIT 22017654 022 Maharashtra Mumbai Mumbai
373. Mundra ITO 224038 02838 Guijarat Rajkot Rajkot
374. Munger ITO 222227 06344 Bihar PCIT-1, Patna Patna
375. Murshidabad Addl. CIT 274400 03472 West Bengal Kolkata Kolkata
376. Mussorie Camp. Off. 2632656 0135 Uttarakhand Dehradun Dehradun
377. Muzaffarnagar CIT 2433406 0131 U.P. Muzaffarnagar Ghaziabad
378. Muzaffarpur PCIT 2278507 0621 Bihar ;ﬁ:i\lu)’1 » Muzaf- :Sfc'; (ReFAC),
379. Mysore CIT 2485101 0821 Karnataka Mysuru Bangaluru-1
380. Nabha ITO 220166 01765 Punjab Patiala Chandigarh
381. Nadia CIT 259350 03472 West Bengal Kolkata Kolkata
382. Nadiad Addl. CIT 2559571 0268 Gujarat Vadodara Vadodara
383. Nagaon ITO 237206 03672 Assam Guwahati Guwahati
384. Nagapattinam ITO 221791 04365 Tamilnadu Madurai Madurai
385. Nagaur ITO 240741 1582 Rajasthan PCIT, Jodhpur CCIT, Udaipur
386. Nagercoil JCIT 228030 04652 Tamilnadu z:ei:rai(AU) 5 CCIT-3, Chennai
387. Nagpur Pr. CCIT 2565654 0712 Maharashtra Nagpur Nagpur
388. Nahan ITO 226242 0172 HP Shimla Chandigarh
389. Nainital Addl. CIT 236129 05942 Uttar Pradesh Haldwani Haldwani
390. Najibabad ACIT 224513 01341 Uttar Pradesh Moradabad Bareilly
391. Nakodar ITO 220741 01821 Punjab Jalandhar Ludhiana
392. Nalbari ITO 220288 03624 Assam Guwahati Guwahati
393. Nalgonda ITO 247435 08682 Hyderabad Hyderabad Hyderabad
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Namakkal 276804 04286 Tamilnadu Coimbatore Coimbatore
395. Nanded JCIT 230048 02462 Maharashtra Aurangabad Nashik
396. Nandyal ITO 225477 08514 Kurnool Vijayawada Hyderabad
397. Nangal ITO 224300 01887 Punjab Chandigarh Chandigarh
398. Narnaul ITO 257519 01282 Haryana Rohtak Chandigarh
399. Narsaraopet ITO 230571 08647 Guntur Vijayawada Hyderabad
400. Narsighpur ITO 232296 07792 Madhya Pradesh Jabalpur Bhopal
401. Nashik CCIT 2582967 0253 Maharashtra Aurangabad Nashik
402. Navsari Addl. CIT 259294 02637 Guijarat Valsad Surat
403. Nawanshahar ITO 221121 01823 Punjab Jalandhar Chandigarh
404. Neem ka Thana ITO 232911 1574 Rajasthan PCIT-2, Jaipur Pr.CCIT, Jaipur
405. Neemuch ITO 220706 07423 Madhya Pradesh Ujjain Indore
406. Nellore JCIT 2348015 0861 Tirupati Vijayawada Hyderabad
407. Nippani ITO 224439 08338 Karnataka Belagavi Panaji
408. Nirmal ITO 242588 08734 Hyderabad Hyderabad Hyderabad
409. Nizamabad AddL.CIT 237501 8462 Hyderabad Hyderabad Hyderabad
410. Noida PCIT 2411757 0120 U.P. Noida Ghaziabad
411. Nokha ITO 223157 1531 Rajasthan PCIT, Jodhpur CCIT, Udaipur
412. Nohar ITO 262567 1552 Rajasthan PCIT, Jodhpur CCIT, Udaipur
413. North Lakhimpur ITO 222443 03752 Assam Guwahati Guwahati
414. Nagaon ITO 222083 03792 Assam Guwabhati Guwabhati
415. Nurpur ITO 221358 01893 HP Shimla Chandigarh
416. Ongole JCIT 280257 08592 Guntur Vijayawada Hyderabad
417. Ooty ITO 2452810 0423 Tamilnadu Coimbatore Coimbatore
418. Orai ITO 250337 05162 Uttarpradesh Kanpur Kanpur
419. Osmanabad ITO na Maharashtra Aurangabad Aurangabad
420. Palakkad ITO 2525640 0491 Kerala Kozhikode Kerala
421. Palakol ITO 222926 08814 Rajamahendravaram Visakhapatnam Visakhapatnam
422. Palampur AddL.CIT 230932 01894 HP Shimla Chandigarh
423. Palanpur Addl. CIT 258846 02742 Guijarat Ahmedabad Ahmedabad
424. Palghar AddI.CIT 253953 02525 Maharashtra Thane Thane
425. Pali ITO 220396 2932 Rajsthan PCIT, Jodhpur CCIT, Udaipur
426. Panaji CCIT 2438480 0832 Goa Panaji Panaji
427. Panchkula CCIT 2576077 0172 Haryana Panchkula Chandigarh
428. Pandharpur ITO 225545 02186 Maharashtra Pune Pune
429. Panipat AddL.CIT 2636791 0180 Haryana Karnal Chandigarh
430. Panvel ITO (TDS) 27452382 022 Maharashtra Thane Thane
431. Paradeep ITO 222710 06722 Odisha Cuttack Bhubaneshwar
432. Parbhani ITO 225066 02452 Maharashtra Aurangabad Nashik
433. Pratapgarh ITO 222474 1478 Rajasthan PCIT, Udaipur CCIT, Udaipur
434. Parwanoo DCIT 235652 1792 HP Shimla Chandigarh
435. Patan Addl. CIT 232100 02766 Guijarat Gandhinagar Ahmedabad
436. Pathankot Addl.CIT 2253681 186 Punjab Amritsar Chandigarh
437. Patiala PCIT 2214036 0175 Punjab Patiala chandigarh
438. Patna Pr. CCIT 2504447 0612 Bihar Patna Patna
439. Petlad ITO 222093 02967 Guijarat Vadodara Vadodara
440. Perambalur ITO 224588 04328 Tamilnadu Madurai Madurai
441. Phalodi ITO 222005 2925 Rajasthan PCIT, Jodhpur CCIT, Udaipur
442. Phagwara AddI.CIT 220524 01824 Punjab Jalandhar Chandigarh
443. Phulbani ITO 253725 06842 Odisha Bhubaneshwar 1 Bhubaneshwar
444. Pilibhit ITO 255211 05882 Uttar Pradesh Bareilly Bareilly
445. Pithoragarh ITO 225388 05964 Uttar Pradesh Haldwani Barelly
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Pollachi 220010 04259 Tamilnadu Coimbatore Coimbatore
447. Porbandar ITO 2242407 0286 Guijarat Jamnagar Rajkot
448 Port Blair DeIT 229440 03192 f;‘::d";a” &Nicobar . ata Kolkata
449. Pratapgarh ITO 220637 05342 Uttar Pradesh Faizabad Lucknow
450. Perambalur ITO 224588 04328 Tamilnadu PCIT-1, Madurai CCIT, Madurai
451. Proddatur ITO 248000 08564 Kurnool Vijayawada Hyderabad
452. Puducherry CIT(A) 2211109 0413 Tamilnadu CIT(A) CCIT-1, Chennai
453. Pudukkottai ITO 236047 04322 Tamilnadu PCIT-1, Madurai CCIT, Madurai
454. Pune Pr. CCIT 26125898 020 Maharashtra Pune Pune
455. Puri ITO 223305 06752 Odisha Bhubaneshwar-2 Bhubaneshwar
456. Purnea AddI.CITACIT 242539 06454 Bihar ;g;;;’?:uiAc)(Au)'1 ’ E{:ﬁ'; (ReFAC),
457. Purulia ITO 225179 03252 West Bengal Asansol Kolkata
458. Puttur ITO 238261 08251 Karnataka Mangaluru Panaji
459. Raebareilly ITO 2207067 0535 Uttar Pradesh Faizabad Lucknow
460. Raichur Addl. CIT 226169 08532 Karnataka Kalaburgi Hubballi
461. Raiganj ITO 246053 03523 West Bengal Jalpaiguri Kolkata
462. Rajgarh ITO 254194 07372 Madhya Pradesh Bilaspur Raipur
463. Raipur CCIT 2331600 0771 Chhattisgarh Raipur Raipur
464. Raisen ITO 222503 07482 Madhya Pradesh Bhopal Bhopal
465. Rajamahendravaram PCIT 2473612 0883 Rajamahendravaram Visakhapatnam Visakhapatnam
466. Raigarh ITO 325040 07762 Chhattisgarh Bilaspur Raipur
467. Rajkot CCIT 2476733 0281 Gujarat Rajkot Rajkot
468. Rajnandgaon ITO 224344 07744 Chhatisgarh Raipur Raipur
469. Rajpura ITO 221717 01762 Punjab Patiala Chandigarh
470. Rajsamand ITO, Ward-1 223789 2952 Rajasthan PCIT, Udaipur CCIT, Udaipur
471. Ramanathapuram ITO 225130 04567 Tamilnadu Madurai Madurai
472. Ramgarh ITO 221257 06553 Jharkhand PCIT, Dhanbad Patna
473. Ramanagar ITO 27273010 080 Karnataka Bangaluru Bangaluri-1
474. Ram Nagar ITO 298693 05947 Uttar Pradesh Haldwani Bareilly
475. Rampur ITO 234276 01782 HP Shimla Chandigarh
476. Rampur ITO 2350152 0595 Uttar Pradesh Moradabad Bareilly
477, Ranchi PCIT 2330619 0651 Jharkhand ::;LfiReFAC)' :Sr?;:. (ReFAC),
478. Ratlam JCIT 2527210 07412 Madhya Pradesh Ujjain Indore
479. Ratnagiri Addl. CIT 271518 02352 Maharashtra kolhapur Pune
480. Rayagada ITO 235654 06856 Odisha Bhubneshwar-1 Bhubneshwar
481. Rewa ITO 241633 07662 Madhya Pradesh Jabalpur Bhopal
482. Rewari AddI.CIT 221460 01274 Haryana Rohtak Chandigarh
483. Rishikesh Addl. CIT 2450213 0135 Uttarakhand Dehradun Kanpur
484. Rohtak PCIT 255909 01262 Haryana Rohtak Chandigarh
485. Roorkee ITO 271977 01332 Uttarakhand Dehradun Kanpur
486. Ropar ITO 220236 01881 Punjab Chandigarh Chandigarh
487. Rourkela JCIT 2501204 0661 Odisha Sambalpur Bhubaneshwar
488. Rudrapur ITO 246666 05944 Uttar Pradesh Haldwani Haldwani
489. Sagar JCIT 235720 07582 Madhya Pradesh Jabalpur Bhopal
490. Saharanpur JCIT 2723552 0132 U.pP. Muzaffarnagar Ghaziabad
491. Saharsa ITO 223373 06478 Bihar PCIT-1, Patna Patna
492. Sahebgan;j ITO 224262 06436 Jharkhand PCIT, Dhanbad Patna
493. Salem PCIT 2318864 0427 Tamilnadu Salem CCIT, Trichy
494, Samastipur ITO 222188 06274 Bihar PCIT-1, Patna Patna
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Sambalpur PCIT 2541791 0663 QOdisha Sambalpur Bhubaneshwar
496. Sambhal ITO 231069 05923 Uttar Pradesh Moradabad Bareilly
497. Sangareddy ITO 276446 08455 Hyderabad Hyderabad Hyderabad
498. Sangli Addl. CIT 2323310 0233 Maharashtra kolhapur Pune
499. Sangrur AddL.CIT 241836 01672 Punjab Patiala Chandigarh
500. Sasaram ITO 223705 06184 Bihar PCIT-1, Patna Patna
501. Satara Addl. CIT 221361 02162 Maharashtra Pune Pune
502. Satna JCIT 223292 07672 Madhya Pradesh Jabalpur Bhopal
503. Sawai Madhopur ITO, Ward-1 242943 1472 Rajasthan PCIT, Udaipur CCIT, Udaipur
504. Sehore ITO 226655 7562 Madhya Pradesh Bhopal Bhopal
505. Sendhwa ITO 224700 07281 Madhya Pradesh Indore Bhopal
506. Seoni ITO 220507 07692 Madhya Pradesh Jabalpur Bhopal
507. Shahdol ITO 231550 07652 Madhya Pradesh Jabalpur Bhopal
508. Shahjahanpur ITO 240424 05842 Uttar Pradesh Bareilly Bareilly
509. Shajapur ITO 220107 07364 Madhya Pradesh Ujjain Indore
510. Shamli ITO 250374 01398 U.p. Muzaffarnagar Ghaziabad
511. Shillong CCIT 2505533 0364 Meghalaya Shillong Shillong
512. Shimla CCIT 2803232 0177 HP Shimla Chandigarh
513. Shimoga JCIT 251072 08182 Karnataka Davangere Hubballi
514. Shivpuri ITO 221396 07492 Madhya Pradesh Gwalior Bhopal
515. Siddipet ITO 884326 08457 Hyderabad Hyderabad Hyderabad
516. Sikar AddI.CIT 274761 1572 Rajasthan PCIT-2, Jaipur Pr.CCIT, Jaipur
517. Silchar JCIT 261385 03842 Assam Shillong Shillong
518. Siliguri AddL.CIT 571943 03532 West Bengal Siliguri Kolkata
519. Silvassa ITO 2642409 0260 Gujarat Valsad Surat
520. Singrauli ITO 233178 07805 Madhya Pradesh Jabalpur Bhopal
521. Sirhind ITO 220490 01763 Punjab Patiala Chandigarh
522. Sirohi ITO 221246 2972 Rajasthan PCIT, Jodhpur CCIT, Udaipur
523. Sirsa Addl. CIT 248652 01666 Haryana Hissar Chandigarh
524. Sirsi ITO 224092 08384 Karnataka Hubballi Hubballi
525. Sitamarhi ITO 255187 06226 Bihar PCIT-1, Patna Patna
526. Sitapur Addl. CIT 270069 05862 Uttar Pradesh Bareilly Bareilly
527. Sivasagar ITO 222327 03772 Assam Jorhat Guwahati
528. Siwan ITO 244477 06154 Bihar PCIT-1, Patna Patna
529. Solan ITO 231742 01792 HP Shimla Chandigarh
530. Solapur Addl. CIT 2741767 0217 Maharashtra Pune Pune
531. Sonepat Addl. CIT 2201666 0130 Haryana Rohtak Chandigarh
532. Sri Ganganagar ITO 2440594 154 Rajasthan PCIT, Jodhpur CCIT, Udaipur
533. Srikakulam ITO 222372 08942 Visakhapatnam Visakhapatnam Visakhapatnam
534. Srinagar ITO 253767 1346 Uttrakhand Dehradun Kanpur
535. Srinagar Addl. CIT 2312778 0194 J&K Jammu Chandigarh
536. Sultanpur Addl. CIT 240230 05362 Uttar Pradesh Faizabad Faizabad
537. Sumerpur ITO 252935 2933 Rajasthan PCIT, Jodhpur CCIT, Udaipur
538. Sunam ITO 226721 01676 Punjab Patiala Chandigarh
539. Sundernagar ITO 262428 1907 Himachal Pra-desh Shimla Chandigarh
540. Surat CCIT 2653600 0261 Gujarat Surat Surat
541. Suratgarh ITO 224130 1509 Rajasthan PCIT, Jodhpur CCIT, Udaipur
542. Surendranagar AddL.CIT 285112 02752 Guijarat Ahmedabad Ahmedabad
543. Suri AddL.CIT 255316 03462 West Bengal Burdwan Kolkata
544. Suryapet ITO 222699 08684 Hyderabad Hyderabad Hyderabad
545. Tadepalligudem ITO 230488 08818 Rajamahendravaram Visakhapatnam Visakhapatnam
546. Tambaram JCIT 22261828 044 Tamilnadu Chennai Chennai
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548.
549.
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551.
552.
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554.
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556.
557.
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576.
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580.
581.
582.
583.
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585.
586.
587.
588.
589.
590.
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592.
593.
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595.
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TANIT fAEfRTenT

Tanuku
Tarn Taran
Tehri

Tenali
Tezpur
Thane
Thanjavur
Theni
Thiruvalla
Thiruvallur
Trivandrum
Thodupuzha
Thrissur
Tikamgarh
Tinsukia
Tiptur
Tiruchengode
Tirunelveli
Tirupati
Tirupur
Tirur
Tiruvannamalai
Tiruvallur
Tiruvarur
Tonk

Trichy
Tumkur

Tuni
Tuticorin

Udaipur
Udaipur
Udhampur
Udupi
Ujjain
Umaria
Una

Unjha
Unnao
Vadodara
Valsad
Vapi
Varanasi
Vellore
Veraval
Vidisha
Vijayawada
Vikarabad
Villupuram
Virudhunagar

Visakhapatnam

ITO

ITO

ITO
Addl. CIT
CCIT
Addl. CIT
ITO

ITO

ITO
CCIT
ITO
PCIT
ITO
Addl.CIT
ITO

ITO
Addl. CIT
PCIT
Addl. CIT
ITO

ITO

ITO

ITO

ITO
CCIT
JCIT

ITO

JCIT

CCIT
ITO

ITO
Addl. CIT
CIT

ITO

ITO

ITO

ITO
CCIT
CIT

JCIT
PCIT
Addl. CIT
ITO

ITO
CCIT
ITO

ITO
Addl. CIT
CCIT

224069
222334
7599102957
228566
233334
25805239
278060
252024
2634940
27660817
2566608
229118
2445511
244088
2309131
253155
9445960565
2542631
2287541
2264711
2424650
299832
27660817
250533
243155
2419937
2201807
253221

2334783

2585101
223489
2270651
2528958
2511064
222830
228231
220322
2828602
2323691
252889
2403440
2508360
2232469
246577
235155
2478485
252344
251029
267742
2747561

08819
1852

08644
03712
022
04362
04546
0469
044
0471
04862
0487
07683
0374
08134
04288
462
0877
0421
2424572
04175
44
04366
1432
0431
0816
08854

0461

294
03821
199
0820
0734
07653
1975
02766
0515
0265
02632
0260
0542
0416
02876
07592
0866
08416
04146
04562
0891
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STATION DIRECTORY

Rajamahendravaram
Punjab
Uttrakhand
Guntur
Assam
Maharashtra
Tamilnadu
Tamilnadu
Kerala
Tamilnadu
Kerala
Kerala
Kerala
Madhya Pradesh
Assam
Karnataka
Tamilnadu
Tamilnadu
Tirupati
Tamilnadu
Kerala
Tamilnadu
Tamilnadu
Tamilnadu
Rajasthan
Tamilnadu
Karnataka

Visakhapatnam
Tamilnadu

Rajasthan
Tripura

J&K

Karnataka
Madhya Pradesh
Madhya Pradesh
Himachal Pradesh
Guijarat

Uttar Pradesh
Gujarat

Guijarat

Guijarat

Uttar Pradesh
Tamilnadu
Gujarat

Madhya Pradesh
Vijayawada
Hyderabad
Tamilnadu
Tamilnadu

Visakhapatnam

Visakhapatnam
Pr.CIT-1 Amritsar
Dehradun
Vijayawada
Guwahati
Thane

PCIT-1, Madurai
Madurai

Kochi-1

Chennai
Trivandum
Kochi-1

Thrissur
Gwalior
Dibrugarh
Banagalore
Coimbatore
Madurai
Vijayawada
Coimbatore
Kozhikode
Chennai
Chennai
Madurai

PCIT-2, Jaipur
Trichy
Bangaluru
Visakhapatnam
PCIT (AU)-5
Chennai
Shillong

Pr.CIT, Srinagar
Mangaluru
Ujjain

Jabalpur
Pr.CIT-1, Chandigarh
Gandhinagar
Lucknow-I
Vadodara
Valsad

Valsad
Varanasi
Chennai

Rajkot

Bhopal
Vijayawada
Hyderabad
PCIT-3, Chennai
Salem

Visakhapatnam

Vlsakhapatnam
Chandigarh
Kanpur
Hyderabad
Guwahati
Thane

CCIT, Madurai
Madurai

Kerala

Chennai
Trivandrum
Kerala

Kerala

Bhopal
Shillong
Bengaluru
Coimbatore
Madurai
Hyderabad
Coimbatore
Kerala
Chennai
Chennai
Madurai
Pr.CCIT, Jaipur
Trichy
Bangaluru-2

Visakhapatnam
CCIT-3, Chennai

CCIT, Udaipur
Shillong
Chandigarh
Panaji
Indore
Bhopal
Chandigarh
Ahmedabad
Lucknow
Vadodara
Surat

Surat
Allahabad
Chennai
Rajkot
Bhopal
Hyderabad
Hyderabad
Chennai
Trichy

Visakhapatnam
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Vizianagaram 227574 08922 Visakhapatnam Visakhapatnam Vlsakhapatnam

598. Warangal JCIT 2531039 0870 Hyderabad Hyderabad Hyderabad
599. Wardha JCIT 247002 07152 Maharashtra Nagpur Nagpur

600. Wayanad ITO 205377 04936 Kozhikode Kozhikode Kochi

601. Yadgir ITO 250706 08183 Karnataka Kalaburgi Hubballi

602. Yamuna Nagar AddL.CIT 201602 1732 Haryana Pr.CIT(AU)-1, Karnal ~ Chandigarh
603. Yavatmal ITO 244450 07232 Maharashtra Nagpur Nagpur

604. Zira ITO 245028 6132 Punjab ;;':;::é:u)_1 ’ Chandigarh
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AHMEDABAD

1 Ahmedabad Aayakar Aawas, Opp Old High Court, Ashram Road, M.K. Rathod, ITO(PR)
07 Rooms Ahmedabad; ahmedabad.ito.pro@incometax.gov.in 079-29695080

2 Ahmedabad Aaykar Vihar, Vejalpur, Ahmedabad M.K. Rathod, ITO(PR)
10 VIP Rooms Mail id: ahmedabad.ito.pro@incometax.gov.in 079-29695080

3 Ahmedabad Aaykar Bhawan, Ashram Road, Ahmedabad M.K. Rathod, ITO(PR)
01 Dormitary Mail id: ahmedabad.ito.pro@incometax.gov.in 079-29695080

4 Vadodara 1st Floor, Aaykar Bhavan, Race Course, Vadodara Manish Gupta, ITO (HQ)
03 Rooms baroda.ito.hq.ccit.reac@incometax.gov.in

5 Surat Aaykar Bhavan Majura Gate, Surat Parasmal Aggrawal; ITO (PR)
04 Deluxe & 02 VIP surat.ito.hg2@incometax.gov.in 0281-2878007

6 Rajkot Aaykar Bhavan 7th Floor Race Course Ring Road, Rajkot  Vincent Peter Colaco, DCIT(HQ)
03 VIP Rooms 360001; rajkot.dcit.hq.ccit@incometax.gov.in

7 Rajkot Aaykar Gruh Vatika, 1st Floor Race Course Ring Road Vincent Peter Colaco, DCIT(HQ)

06 Ordinary Rooms Rajkot 360001; rajkot.dcit.hq.ccit@incometax.gov.in

BENGALURU

1 Bengaluru No Guest House Tarun Kumar Sharma,
ITO (Protocol),
O/o Pr. CCIT, Bengaluru
080-22868154, 22868144 (F)

2 Mysuru IT Guest House, Aayakar Bhavan, 3rd Floor Residency AddI.CIT, Range-1,
5 Rooms Road Nazar Bag Mysuru-570010 O/o PCIT/CIT, Mysuru
0821-2483759 (T/F)

3 Hubballi IT Guest House, CR Building, Raj Kumar Karn,
9 Rooms PB Road, Navanagar, ITO(HQ)-1& TPS,
Hubballi-580025 O/o PCIT/CIT, Hubballi

0836-2221817, 2223889 (F)

4 Kalaburagi IT Guest House, Aayakar Bhavan, Sedam Road, JCIT Range-1, Kalaburgi
2 Rooms Kalaburagi-585105

5 Panaji IT Guest House, Paraiso-De-Goa, Alto Porvorim, Panaji, Kunal Aggarwal, DCIT (HQ.),
26 Rooms Goa-403001 O/o Pr. CIT, Panaji

0832-2438466
Aditya Verma (ITl)
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BHOPAL

1

10
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Margao
3 Rooms

Mangaluru
7 Rooms

Udupi
5 Rooms

2 Suite Room, 4

Executive Room

3 Executive Room

9 AC Rooms

Jabalpur, 6 Rooms

Gwalior, 3 Rooms

Indore, 3 Rooms

Ujjain, 3 Rooms

Ujjain, 5 Rooms

Raipur, 2 Rooms

Raipur, 6 Rooms

IT Guest House, IT Quarters,
Housing Board, Gogal, Margao-403601

IT Guest House, IT Enclave, Babugudda, Attavara,
Mangaluru-575001

IT Guest House, IT Office, Malpe Road, Adiudupi,
Ambalapadi Post,Udupi-576103

SATPURA', VIP, Guest House, Income Tax Colony,
Bharat Nagar, Bhopal

VINDHYA BHAWAN’, |.T. Guest House-E-7/511, Arera
Colony, Bhopal

“BETWA” Type 4/20, 19, 18, Income Tax Colony, Bharat
Nagar, Bhopal

Guest House, Arjun Complex, Bhanwartal, Near Shastri

Bridge, Jabalpur

I.T. Colony, City Centre, Gwalior

VIP Guest House, E-2/7, |.T. Colony, Indore

I.T. Colony, Ved Nagar(Rishi Nagar), Ujjain

115, Dasserara Maidan, Sethi Nagar, Ujjain

Guest House, Income Tax Colony, Civil Line, Raipur

Guest House, Plot No. 06, Jalashaya Marg, Geeta Nagar,
Choubey Colony, Samta Colony, Raipur
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GUEST HOUSE

Stephen Philip Vorges
ITO, Ward-1, Margao

Subodh Kumar (ITI)

Padmakumar P, ITO (HQ)
O/o PCIT(VU)-1, Mangaluru
0824-2443096 (T/F)

Abdul Shereef KM,
ITO, W-1 & TPS, Udupi
0820-2593446, / 2593446(F)

Naved Shafquat,
ITO(Hg&TPS-2),
0755-2557189

Naved Shafquat,
ITO(Hq&TPS-2),
0755-2557189

Naved Shafquat,
ITO(Hg&TPS-2),
0755-2557189

Stany Xavier, ITO(Hq)
O/o PCIT-1, Jabalpur,
0761-2317250

Deepak Kasotiya,
ITO, (Hqg.)Gwalior,
0751-2343550

S.S. Murthy
ITO (Hgrs.)-1 Indore
O/o PCIT-1, Indore,

H. L. TANDEKAR, ITO(Hq.),
Olo PCIT(RU)-1, Ujjain,
0734-2527201

H. L. TANDEKAR, ITO(Hq.),
O/o PCIT(RU)-1, Ujjain,
0734-2527201

N. Ravi Shankar,
ITO(Hg.), O/o CCIT, Raipur,
0771-2424419

N. Ravi Shankar,
ITO(Hg.), O/o CCIT, Raipur,
0771-2424419
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Bhubaneswar
11 rooms

Bhubaneswar

3 rooms (Air
Conditioned) &1
Dormitory

Puri
10 rooms(Air
Conditioned)

Puri

Cuttack 3 rooms (Air
Conditioned)&1 Non-
Air Conditioned

Sambalpur 3 rooms
(Air Conditioned)

Rourkela 4 rooms
(Air Conditioned)

Berhampur 1 rooms
(Air Conditioned)&
2 room(Non-Air
Conditioned)

Jharsugda 1 rooms
(Air Conditioned)

GUEST HOUSE

C w T e
BHUBANESWAR

Income Tax Guest House, Ekaamra Aayakar Awaas,
Gadakana, Near Kelu Charan Park, Bhubaneswar.
(Air Conditioned)+ 02 suites.(Air Conditioned)

Income Tax Staff Transit House, Qtrs No.7, Type-V, C.R.
Colony, Bhubaneswar-751007.

Income Tax Guest House, Aayakar Bhawan, Shree Vihar
Lane, Pethakata, Puri-752003

Guest House Booking Enquiry for Bhubaneswar & Puri

Income Tax Guest House, Shelter Square, Cuttack

Income Tax Guest House, Sambalpur

Income Tax Guest House, Rourkela

Income Tax Guest House, Berhampur

Income Tax Guest House, Sarbahal, Jharsugda

Booking Enquiry Name- Sri
Ranjeet Kumar Tripathi, MTS

Reception Counter
0674-2589497

Reception Counter
0674-2589912

Booking Enquiry Name- Sri
Manoranjan Behera, IIT,
Tele-0674-2589912

Booking Enquiry Name- N. K.
Nayak, Sr.TA,
Tele/FAX-0671-2369803,

Booking Enquiry Name- Sri
Sourav Das, AO,
Tel/lFAX-0663-2541795,

Amar Kumar Pandey, OS,

Booking Enquiry Name- Abinash
Kumar, OS,
Tele/FAX-0661-2500565,

Booking Enquiry Name- G
Anand Rao, ITI,
Tele/FAX-0680-2404379,

Booking Enquiry Name-
Kalpataru Sasmal, ITO,
Tele/FAX-06645-271798,

CHENNAI

1

Chennai
14 Rooms

Chennai
18 Rooms

1st Floor, Aayakar Bhawan, Wanaparthy Block,
121, Mahatma Gandhi Road, Nungambakkam,
Chennai-600034
Chennai.ito.hg.welfare@incometax.gov.in

Block No. 504 & Block No. 16, Central Revenue
Quarters, 15th Main Road, Anna Nagar West,
Chennai-600040
Chennai.ito.hqg.welfare@incometax.gov.in
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A. GOMATHINAYAGAM
ITO (HQ) (Welfare)
044-28338313/8013

A. GOMATHINAYAGAM
ITO (HQ) (Welfare)
044-28338313/8013
044-28338696 Fax
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GUEST HOUSE

3 Coimbatore 1st Floor, Main Building, 63, V Rajan,
5 Rooms Race Course Road, Coimbatore-641018 ITO (HQ) (PR&TPS-1)
0422-2225003
4 Kumbakonam No. 31, Krishnaswamy Road, Gandhi Nagar, Shri. D. Mathiyalagan,
3 Rooms Kumbakonam-612001 ITO, Ward-1,
5 Madurai C.R. Building, 2, V.P. Rathinasamy Nadar Road, Shri. S. Balasubramanian,
4 Rooms Bibikulam, Madurai-625002 ITO (HQ)-2,
6 Madurai IT Staff Quarters, Kulamangalam Road, Shri. S. Balasubramanian,
9 Rooms Meenambalpuram, Madurai-625002 ITO (HQ)-2,
7 Salem No. 3, Gandhi Road, Ground Floor, Salem-636007 Shri. Venugopal Reddy,
4 Rooms ITO (HQ),
8 Thanjavur 100, Nanjikkottai Road Shri. K. Padmanabhan,
1 Room Thanjavur-631 006 Administrative Officer,
04362-2306220
9 Tiruchirapalli Old No. 4, New No. 44, Williams Road, Cantonment, Shri. Peer Mohideen,
7 Rooms Tiruchirappali-620001 ITO (HQ)(PR)
0431-2411519
10 Vellore 2, Barracks Cross Street, Shri. Dayaram Kumar
6 Rooms Officers Line, Vellore-632001 ITO Ward 1

0416-2222062

DELHI

1 Ghaziabad (14 Millenium Guest House, 14th Floor, Girnar Apartments, Vikash Mishra ITO (Protocol)
Rooms) Kaushambi protocol.delhi2010@gmail.com 011-23705929 (T/F),

2 Delhi (5 Rooms) Vishranti Guest House, 111, Golf Links, New

Delhi-110003, Ph: 011-24623357

Vikash Mishra ITO (Protocol)
011-23705929 (T/F),

3 Delhi (8 Rooms) Vatika Apartments, Flat No. 12-A,12-B, 12-C, 12-E&
12- F, Block A, DDA MIG Flats, Mayapuri, New Delhi, Ph:

011-25148606

Vikash Mishra ITO (Protocol)
011-23705929 (T/F),

4 Delhi (5 Rooms) A-3/4, Vasant Vihar Guest House, Delhi-110057 Vikash Mishra ITO (Protocol)

011-23705929 (T/F),

5 Ghaziabad (4 Rooms
/2 Dormitry)

Transit Guest House Ghagra Tower 9th Floor, Sector 4,
Vaishali Ghaziabad

Vikash Mishra ITO (Protocol)
011-23705929 (T/F),
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6 Delhi (2 Rooms) C-30, Dewanshree Apartments, Ferozshah Road, Delhi VIKASH MISHRA ITO (Protocol)

7

Delhi (4 Rooms)

S-100, Panchsheel, New Delhi

011-23705929 (T/F),

Vikash Mishra ITO (Protocol)
011-23705929 (T/F),

GUWAHATI

1 Guwahati 8th Floor, Aayakar Bhawan, Christian Basti, G.S. Road, Subhadeep Kar ITO (CPRO)
1 VVIP Suite Guwahati-781005 Faiz Alam (Care Taker)
3 VIP Room guwahati.pro.pccit@incometax.gov.in

6 Executive Room
1 Dorm

guwahati.pro.pccit@incometax.gov.in

0361-2347596 (T/F)

2 MSTU, Guwahati Old Aayakar Bhawan, Uzan Bazar, Guwahati-781001 Subhadeep Kar, ITO(CPRO)
5 Rooms having 13 guwahati.pro.pccit@incometax.gov.in Faiz Alam (Caretaker)
Dorm Beds
0361-2347596
3 Transit Qtr No. 30 & 32, 8th Floor, Aayakar Aawas, Hengerabari, ~ Subhadeep Kar, ITO(CPRO)
Accommodation, VIP Road, Guwahati-781036 Faiz Alam (Caretaker)
Guwahati guwahati.pro.pccit@incometax.gov.in
0361-2347596
4 Transit Income Tax Residential Quarter Complex, Beltola, Subhadeep Kar ITO (CPRO)
Accommodation, Bongaon, Guwahati-781028 Faiz Alam (Care Taker)
Bongaon guwahati.pro.pccit@incometax.gov.in
6 Executive Room
5 Shillong (Meghalaya)  Upper Lachumiere, Shillong-793001 Sanjay Kumar Pradhan,
2VIP shillong.ito.hq.pcit@incometax.gov.in ITO(HQ)
3 Executive Room
0364-2504194
6 Shillong (Meghalaya)  Aayakar Bhawan, M.G. Road, Shillong-793001 Sanjay Kumar Pradhan,
shillong.ito.hq.pcit@incometax.gov.in ITO(HQ)
0364-2504194
7 Tinsukia Aayakar Bhawan, Bordoloi Nagar, Tinsukia-786125 Ratan Dey, ITO,
1 General tinsukia.ito1@incometax.gov.in Ward 1, Tinsukia
0374-2335247
8 Jorhat Income Tax Guest House, Garmur, Itakhuli, Amit Mistry, ITO
2 Rooms Jorhat-785007
1 Dorm jorhat.ito.hqg.pcit1.vu.reac@incometax.gov.in 0376-2323838
9 Bongaigaon Transit Accommodation, Das Complex, Boro Bazar, Joydip Das
2 Rooms Bongaigaon, Assam-783380 ITO, Ward 1, Bongaigaon
2 Dorm bongaigaon.ito1@incometax.gov.in
10  Assam Alam Complex, Swaraj Road, Boro Bazar, Goalpara, Sanjog Kumar

4 Rooms (1 double &
3 single bed room)

Assam-783101
goalpara.ito@incometax.gov.in
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ITO, Ward, Goalpara
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Tripura
2 Suite

Aayakar Bhawan, Netaji Chowmuhani, Mantribari Road,
Agartala, Tripura -799001.
Jorhat.dcit1.3.VU.REAC@incometax.gov.in

Sidhartha Shanar Nandy
DCIT/ACIT(VU) 1(3)(1), Jorhat

HYDERABAD

1

10

1"

12

Hyderabad
9 Rooms

Hyderabad
2 Rooms

Hyderabad
8 Rooms

Hyderabad
2 Rooms

Hyderabad
2 Rooms

Visakhapatnam
2 Rooms

Visakhapatnam
2 Rooms

Visakhapatnam
2 Rooms

Vijayawada
4 Rooms

Vijayawada
5 Rooms

Tirupati
17 Rooms

Tirumala
4 Rooms

Mehdi Manzil Income Tax Guest House, Road No.12,
Banjara Hills, Hyderabad
hyderabad.ito.hq.pro@incometax.gov.in

C-7, C-8, Income Tax Quarters, Road No.12, Banjara
Hills, Hyderabad
hyderabad.ito.hq.pro@incometax.gov.in

Amravati Income Tax Guest House, Road No.12, Banjara
Hills, Hyderabad
hyderabad.ito.hq.pro@incometax.gov.in

B-46, B-48, Income Tax Quarters, Road No.12, Banjara
Hills, Hyderabad
hyderabad.ito.hq.pro@incometax.gov.in

D-33, D-35,D36, Income Tax Quarters, Road no.10,
Banjara Hills, Hyderabad
hyderabad.ito.hq.pro@incometax.gov.in

Flat No. F3, Sea Shell Apts. Waltair Uplands,
Visakhapatnam
visakhapatnam.ito.hq.ccit.reac@incometax.gov.in

Flat No.-H2, H13 Sea Shell Apts. Waltair Uplands,
Visakhapatnam
visakhapatnam.ito.hq.ccit.reac@incometax.gov.in

D9, A8, Prince Apartments, Marripalem, Vishakhapatnam
visakhapatnam.ito.hq.ccit.reac@incometax.gov.in

Krishnaveni Guest House, C.R.
Buildings, M.G. Road, Vijayawada

Stalin Corporate, Income Tax Office, Auto nagar,
Vijayawada

3 Deluxe rooms, 1 suite, 1 dormitory

Income Tax Guest House, Alipiri, Opp: Iskon Temple,
Iskon Temple Road, Tirupati-517507

(12 Normal rooms + 5 Suite)

ATC-78, Tirumala, A,B,C,D
{4 Rooms (1 Non Gazetted, 1 Gazetted, 2 Suite Rooms)}
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Sandeep Krishna Vommi (PRO)
040-23425200, 040-23425477
040-23425300

Sandeep Krishna Vommi (PRO)
9840898438

040-23425200, 040-23425477
040-23425300

Sandeep Krishna Vommi (PRO)
040-23425200, 040-23425477
040-23425300

Sandeep Krishna Vommi (PRO)
040-23425200

040-23425477
040-23425300

Sandeep Krishna Vommi (PRO)

040-23425200
040-23425477
040-23425300

Imtiaz Uz Zama S K

0891- 2713400
0891-2854715

Imtiaz Uz Zama S K

0891- 2713400
0891-2854715

Imtiaz Uz Zama S K

0891- 2713400
0891-2854715

Comes under PCIT,

T S K Shiva Sarma (AO)

Sandeep Vuyyuru

Mohan Krishna R (PRO)

Mohan Krishna R (PRO)
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13 Rajahmundry Aaykar Bhavan, Near Kambalacheruvu, JCIT, Rajahmundry office,
Veerabhadrapura, Rajahmundry-533105, Care Takers-
{6 Rooms, 3-Rooms For Gazetted IRS Officers And 3 J. Tulasi Manoj, TA

Rooms For Non Gazetted Officers At Godavari Guest
House, Rajahmundry}

JAIPUR

1 Jaipur C-70, Vinay Champa, Bhagwan Dass Road, Jaipur Sanjay Sharma, ITO(PR)
12 Rooms 0141-2365840
2 Jaipur Income-tax Guest House (MSTU), Type-lll, 48/49, S. P. Sharma, ITO
Room 18 Income Tax Colony, Calgiri Road, Near Malviya Nagar 0141-2941430
Thana, Jaipur-302017
3 Jodhpur Income tax Officers Guest House , Aayakar Bhawan, Seikh Ahmed Ali, ITO
4 Rooms Paota ‘C’ Road, Jodhpur 0291-2540855
4 Udaipur Income Tax Guest House, 1/IV, Income Tax Colony, Nemichand Meena
6 Rooms Sector 11, Hiran Magri, Udaipur 0294-2483917
5 Bikaner Income Tax Officers Guest House, Income Tax Hanuman Prasad Sharma, ITO
3 Rooms Residential Colony, Shivbari Chauraha, Bikaner
6 Bikaner Income Tax Guest House, Income Tax Residential Vikas, OS
4 Rooms Colony, Shivbari Chauraha, Bikaner
7 Kota Income Tax Guest House, IT Colony, CAD Circle, Kota Sushil Kumar, OS
3 Rooms
8 Alwar Income Tax Colony, South West Block, Alwar Ramniwas Meena, ITO
3 Room 0144-2705100
9 Dausa Income tax Guest House , Civil Line, Dausa Indresh, ITO,
2 Rooms
KANPUR
1 Kanpur 7/101, Income Tax Colony, Laxman Bagh, Kanpur Satyendra Kumar
21 Rooms ITO(PR & EO), Kanpur
2 Agra (i) Ground Floor, Aayakar Bhawan, M.G. Road, Sanjay Sohan Lal
4 Rooms Place, Agra-282002 ITO (PR),
3 Rooms (i) Kar Kunj (Income Tax Colony), Sector-14, Avas Vikas, 0562-2527969
Sikandara, Agra-282007
3 Dehradun Income Tax Guest House, Aayakar Bhawan, 13-A, Virendra Kumar, ITO (HQ)
7 Rooms Subhash Road, Dehradun 0135-2655769,
4 Meerut Aayakar Bhawan, Bhainshali Ground, Meerut-250001 Anil Kumar Gupta, ITO (HQ)
4 Rooms 0121-2517931
5 Muzaffarnagar Aayakar Bhawan, Meerut Road, Muzaffarnagar-251002 Sanjay Jain
3 Rooms ITO (HQ)
6 Aligarh Aayakar Bhawan, Marris Road, Civil Lines, Mukesh Agarwal, ITO (HQ)
4 Rooms Aligarh-202001
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11

Farrukhabad
3 Rooms

Saharanpur
3 Rooms

Etah
2 Rooms

Mathura
2 Rooms

Noida
4 Rooms

Kar Kunj, IT Colony, Awas Vikas Colony, Lohia Nagar,
Farrukhabad

Income Tax Office Meerut Road Saharanpur-247001

IT Office, Station Road, Etah

Income Tax Guest House, Aayakar Bhawan, Radhika
Vihar, Phase-Il, Marhura-281004

Aayakar Bhawan, A-2D, Sector-24, Noida

Karu Bedia, ITO 4(2)(1),

Dr. Pooja Garbiyal, Addl. CIT/
Jt.CIT-0132-2723552

Ashok Kumar Pushkar
ITO-3(3)(3),

Nisheeth Yadav, Addl./Joint. CIT
05742-233297

Amit Kumar
ITO-4(3)(1), Etah

Murari Lal Meena, Addl./Joint.
CIT,

0565-2425281, 0565-2424210
Nitesh Verrma, ITO-1(3)(1)

Deepak Kumar, ITO (Hqg.)
0120-2411574

KOLKATA

1

10

Aayakar Bhawan
Guest House

Saltlake Guest House

Aayakar Bhawan
Annexe(Poorva)

Income Tax Guest
House (3GP)

Income Tax Guest
House (Dover Lane)

Aayakar Guest
House-Siliguri

Income Tax Guest
House (Aayakar
Bihar)- Durgapur

Income Tax Guest
House-Jalpaiguri

Income Tax Guest
House-Hooghly

Aayakar Bhawan
Asansol

9th Floor, P-7, Chowringhee square, Kolkata-700069

GB-Block, Sector-1ll, CGO Qtrs, Salt Lake,
Kolkata-700091

‘GITANJALI' GUEST HOUSE 6th, 7th& 8th Floor, 110,
Shantipally, E.M. By-pass, Kolkata-700107

3, Govt. Place(W), 3rd Floor, Kolkata-700001

7th Floor, Block-A, Type-5, Income Tax residential
accommodation, Singhi Park, Kolkata-700029

Himachal Vihar, Paribahan Nagar, Matigara,
Siliguri-734010

6/1, Tagore Place, A-Zone, Durgapur-713204

Top floor, Central Revenue Building, Race Course Road,

Nayabasti, Jalpaiguri- 735101
G T Road, Khadina More, P.O-Chinsurah, Hooghly
712101

Aayakar Bhawan, 116, Vivekananda Sarani, P.O.
Ramkrishna Mission, Asansol -713341

033-22136868

033-23350853

033-24412201,
033-22412202,
033-24412203
033-22628042
033-24618005

0353-2571499

03432-600881,

0356-1230211

033-26811539

KOCHI

1

Kochi
6 Rooms;
2 Dorm.

Trichur

Income Tax Guest House, Panampilly Nagar,
Kochi-682036
kochi.ito.pros@incometax.gov.in

Income Tax Guest House, Poothole Road, Trichur
thrissur.ito.hq.pcit1.au.reac@incometax.gov.in
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Kumar Gaurav, ITO (HQ) (PR)
0484-2795505,2390026 Fax.

Arjun Krishnan, ITO


mailto:kochi.ito.pros@incometax.gov.in

arfaferer GUEST HOUSE

ﬂ_“

Guruvayoor Nandanam, City Plaza Building, Nandakumar A P, ITO
2 Rooms West Nada, Guruvayoor-680101 0487-2553100 (O),
1 Dorm. guruvayoor.ito1@incometax.gov.in
4 Kottayam Income Tax Guest House, S Subramanian, ITO,
3 Rooms Chirayilpadam, Chalukunnu,Kottayam-686001
kottayam.ito.hq.pcit1.au.reac@incometax.gov.in 0481-2560644
5 Thiruvananthapuram  Aayakar Bhavan Compound, Arnold Renjith V J., ITO
3, 2 Dorm. Kowdiar P.O., Thiruvananthapuram
tvm.ito.hq1@incometax.gov.in 0471-2566601; 2539969 (F)
6 Kozhikode OJ/o The CIT, Aayakar Bhavan, Kozhikode-673001. Arun Prasanth I N, ITO
1 Rooms kozhikode.ito.hg@incometax.gov.in 0495-2727850, 2727844
7 Kasargode Payaswini, Income Tax Guest House, Vidhya Nagar, PO-  Biju P, ITO
2 Rooms Kasargod, Kerla-671123
kasargod.ito1@incometax.gov.in 04994-255798, 256987
Fax: 04994-255820
8 Kannur Pazhassi, Aayakar Bhavan, KannothumChal, SHAJIL K, ITO
5 Rooms Kannur-670006
kannur.ito1@incometax.gov.in 0497-2727118
9 Alappuzha Income Tax Guest House, A G Narayan Hari
03 Rooms Income Tax Residential Complex

Vellakinar, Alappuzha -688001

LUCKNOW

1 Lucknow 7 at Pratyaksh Kar Bhawan, 57, Ram Tirath Marg, ITO (HQ)/PR
07 Rooms 0522-2466099
2 Lucknow HIG, Sec-E, ITO (HQ) (Inv.)
1 Rooms Aliganj, Lucknow 0522-2233317
3 Allahabad Aayakar Bhawan, 38, M.G. Marg, Civil Lines, Allahabad PRO, O/o CCIT, Allahabad
5 Rooms 0532-2603474/ 2408077 Fax
4 Varanasi Aayakar Bhawan, M.A. Road, Varanasi ACIT (HQ)-I, Varanasi
3 Rooms 0542-253352
5 Gorakhpur IT Department, Civil Lines, Gorakhpur ITO (HQ)-1 Of/o CIT, Gorakhpur
3 Rooms 0551-2333542
6 Allahabad Aayakar Bhawan, 338, MG. Marg Civil Lines, Surya Bhan Prasad
05322408569 8005445738 A. O. (PRO) suriyabhan@ A.O. (PRO)
incometax.gov.in 1. Surya Bhan Prasad Allahabad 0532-2408569
211001; uriyabhan@incometax.gov.in
7 Varanasi Campus of varanasi.ito1.1@incometax.gov.in- Income Suman Kumar Deo
tax Income Tax Officer 2. Suman Kumar Deo Colony, Income Tax Officer

Mawaiya, Sarnath, Varanasi
varanasi.ito1.1@incometax.gov.in
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1 Aayakar Bhavan 7th flr, Aayakar Bhavan, M. K. Road, Mum -20. Ranjan
Guest House Ph.22072783/22080536 EPABX-2705
2 Taher Mansion Guest  Flat No.2, Taher Mansion CHSL, 8/10, Napeansea Road, Daitari
House Mukesh Chowk, Mum-36.
3 Summer Villa Guest 72, Summer Villa, 7th floor, Opp. Cadbury House, B. D. Vinod Verma
House Road, Mum-25.
4 Nymph Guest House  Flat No.101, 10th floor, Nymph CHSL, B. Narayna Vinod Verma
Dabholkar Rd, Mum-6. Tel.23696009
5 A-4 Pedder Road Flat No.A-4, Ground Floor, Income Tax Colony, Pedder Vinod Verma
Guest House Road, Mumbai-26
6 A-1 Pedder Road Flat No.A-1, Ground Floor, Income Tax Colony, Pedder Vinod Verma
Guest House Road, Mumbai-26,
7 C-2 Pedder Road Flat No.C-2, Ground Floor, Income Tax Colony, Pedder Vinod Verma
Guest House Road, Mumbai-26,
8 Navrang Guest Flat No. 13, 1st floor, New Navrang CHS Ltd., Peddar Jayant
House Road, Mumbai-400026.
9 Kautilya Bhavan 10th flr, Kautilya Bhavan, BKC, Mum -51. Caretaker Pradeep
Guest House
10 Goregaon Guest 2nd floor, Old Income Tax Colony, Film City Road, Buddhadeb
House Goregaon ( East ), Mumbai-400063.
1 Darbangha House, E-13, Darbangha House, Peddar Road, Mumbai Jayant
Peddar Road
12 BKC-101 Flat No. B-101, Plot No.4C, G Block, Income Tax Suraj Jena
Residential Building, BKC, Bandra (East, Mumbai-51
13 Parmeshwar Villa Flat No.23, Plot No.59A, 4th Road, Santacruz (East), Uttam
Mumbai-400055
14 Himgiri Co-Operative  Flat No.36, 755/6, Opp. Jaslok Hospital, Jayant
Hsg. Society Ltd Peddar Road, Mumbai-400026.
15 Sangam Bhawan Sangam Bhawan, Thomas Street, Opp. Strand Cinema, Ranjan
Guest House Colaba, Mumbai
16 Powai Guest House Add. 13 A, Rambaug, Bldg No. 13, A.S. Marg., Powai. Ashish Singh
17 Darbangha House, E-25-26, Darbangha House, Peddar Road, Mumbai Vinod Verma
Peddar Road
18 Hersa Guest House ,  Flat No. 201, 2nd Floor, Hresa Building, Ghatla, Uttam Ranjan

1

2

Chembur

Nagpur 12 Rooms

Amravati
(2 Rooms)

Society, Sambhaji Nagar, Chembur.

Income Tax Residential Complex, Near Balaji Temple,
Seminary Hills, Nagpur- 440006

Near Swastik Nagar, Saturna, Amravati,
Maharastra-444605
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Nikhil Chatterjee, ITO(PR),
OJo Pr. CCIT, Nagpur
0712-2560049

S. S. Nema, Jt.CIT, Amravati
Range
0724-2435284
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3 Akola (2 Rooms) Opposite Raymond near Ashoka Vatika, New S. S. Nema, Jt.CIT, Amravati
Radhakisan Plots, Akola, Maharashtra- 444001 Range
0724-2435284

4 Chandrapur (2 Near Railway Station, Jalnagar, Chandrapur, Anand K. Nagrale,
Rooms) Maharashtra-442401 Jt.CIT(VU)-1(1), Chandrapur
07172-277161

5 Khamgaon Nandura Road, Baradari, Khamgaon, Gyanprakash Sharma, ITO
(2 Rooms) Maharashtra-444303 Ward-1, Khamgaon
07263-254139

6 Wardha (2 Rooms) MIDC, Wardha, Maharashtra-442001 Anand K. Nagrale,
Jt.CIT(VU)-1(1), Chandrapur
07172-277161

1 Amritsar C.R. Colony, Lawrance Road, Amritsar-143001 Sh. Masoom Raja Khan, ACIT
2 Chandigarh H.No. 5142 & 5143, Milan Apartment, Modern Housing Sujata Jaglan, ITO (HQ)
complex, Manimajra, Chandigarh (Admn.-Il) 0172-2544250
3 Chandigarh AayakarBhawan, Sector-17E, Chandigarh-160017 Sujata Jaglan, ITO (HQ)
(Admn.-Il) 0172-2544250
4 Panchkula Income Tax Colony, GH-83A, Vikas Kumar Khichar, DCIT
Sector 20, Panchkula 0172-2551310
5 Ludhiana Income Tax Colony, Rishi Nagar, Ludhiana Manoj Jain, ITO
4 Rooms 0161-2302600, 2302530
6 Shimla SDA Complex, Block No. 22, Kasumpati, Shimla Sanjay Verma, ITO
7+1 (VVIP) 0177-2620642
(GR)3(NZR)
7 Solan AayakarBhawan, Bye Pass Road, Kathed Sunil Kumar, ITO
2 Rooms
8 Nahan Near Delhi Gate, Nahan Sanjeev Kumar, ITO
1 Rooms 01702-226242, 226017
9 Rohtak AayakarBhavan, Mansarovar Park, Civil Road, Rohtak Rajesh Kumar Katariya, ITO
2 Rooms
10 Jalandhar Q. No. 13, Type-1V, Income Tax Colony Near Jyoti Nagar, Manjot Kaur, AO
12 Rooms Jalandhar-01 0181-2459672
11 Karnal Aayakar Bhawan, Sector 12, Karnal Vijender Pal, ITO
0184-2269605
12 Jammu Income Tax Guest House (Officers), Resham Garg Anita Thusu, ITO
Colony, Near Super Speciality Hospital, Opposite Bus 0191-2474605

stand, Jammu
13 Jammu Income Tax Guest House (Staff), ChanniHimmat, Jammu  Anita Thusu, ITO
0191-2474605

14 Katra Income Tax Guest House, Tea Garden, Post Office Lane, Anjesh Bhartiya, ITO
Katra 0191-233700
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1

2 Muzaffarpur Aayakar Bhawan, Near-Sikandarpur Stadium, Saday Kumar Sinha
(03 Rooms) Sikandarpur, Muzaffarpur-842001 ITO(Hgrs.), O/o PCIT(VU-1),
Muzaffarpur
0621-2278505
3 Ranchi (03 Rooms) Magistrate Colony, Kadru By-Pass Road, Doranda, Kumar Sonal
Ranchi. ITO(Hgrs.)(Admn.),
Ranchi 8th Floor, Central Revenue (?écs)r;:::;os;gcm
(02 Suits) Building (Annexe), 5A, Main Road, Ranchi )
4 Dhanbad Aaykar Bhawan, 4th Floor, L.C. Road, Dhanbad, 826001  Rakesh Kumar
(5 Rooms and 1 ITO(HQ), (Admin)
Suite) Olo PCIT, Dhanbad
5 Jamshedpur 4 No. Bungalow, Beldih Triangle, Near dhatkidih talab, Nayan Mondal
(4 Rooms) Jamshedpur, 831001 ITO(HQ)(Admin)

2 Nashik (i) IRS Colony, Rajaswa Vihar, Shankar Colony, Nitin Garud

4 Rooms Anandwali, Gangapur Road, Nashik ITO (HQ), Nashik

12 Rooms (i) Aayakar Colony Near Setu Bhawan, Kamatwada, Ofo PCIT (VU)-1, Nashik,

Kutwad Nagar, Nashik

3 Aurangabad Aayakar Bhawan Uday N. Kulkarni

3 Rooms Opp: Holly Cross English School, ITO (HQ), Aurangabad

Cantonment, Aurangabad O/o PCIT(AU)-1, Aurangabad,

4 Kolhapur Aayakar Bhawan, Tarabai park, Kolhapur Praveen Kumar

4 Rooms ITO (HQ), Kolhapur

O/o PCIT(AU)-1, Kolhapur,

5 Panvel Income Tax Staff Quarters, Flat No. 4, E-5, Sector-18, Brijesh Meena,

2 Rooms CIDCO Colony, New Panvel-410206 ITO, Panvel

Pratibha Bhawan IT
Guest House, Patna
(29 Rooms)

Patna (01 Suite)

Pune (i) 14 Rooms
(ii) 02 Rooms
(iii) 01 Rooms

(iv) 05 Rooms

Pratibha Bhawan, 145, Patliputra Colony, Patna
patna.ito.infra@incometax.gov.in

C.R. Building, Birchand Patel Marg, Patna
patna.ito.infra@incometax.gov.in

(i) Tirath Kunj, 16 Queens Garden, IT Officers

Quarter, Camp, Pune-411001

(ii) Praptikar Sadan 60/61Erandwana Karve Road,
Pune-411004

(i)  Sarathi Guest House, J.M. Road, Near Sai Service
Station, Pune-411005

(iv)  Pratkashya Kar Bhawan, Akurdi, Near Akurdi
Railway Station, Pune-411044
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Santosh Kumar Choubey
ITO(Welfare-1), O/o Pr.

CCIT(B&J), Patna

Ph: 0612-2504200

O/o PCIT(RU-1), Jamshedpur

Ajay G. Pardeshi
ITO(HQ)(Admin),
O/o Pr. CCIT, Pune
020-26069379



CENTRAL VIGILANCE COMMISSION

DELHI 1st Floor, al Vigilance Commissi Satarkata Bhawan,
GPO Complex Block-A, INA, New Delhi- 110023

Praveen Kumar Srivastava

cve cvc@nic.in 011-24651228
A S Rajeev as.rajeev@gov.in

VvC vc02-cve@gov.in 011-24651390
Trishaljit Sethi .

Secretary Secy.cvc@nic.in 011-24651259
Ajay Kumar Kanoujia as3-cvc@n|c.|r.1 011-24651017
AS as3-cvc@gov.in

Arti C Srivastava as2-cvc@nic.in

AS as2-cvc@gov.in 011-24651867
Shiv Kumar as4-cve@nic.in 011-24600267
AS as4-cvc@gov.in 011-24651083
Yashashri Shukla as1-cvc@n|c.|r'1 011-24651689
AS as1-cvc@gov.in

Ashok Kumar cte1-cve@gov.in 011-24651859
CTE

Kapil Deo Narayan cte2-cve@gov.in 011-24651813
CTE

Nitin Kumar bot1admn-cvc@gov.in

JS nitin.72@gov.in 011-24651229

INCOME TAX APPELLATE TRIBUNAL

Kendralaya, 63/04 CGO Complex, 1st Florr, CPWD-Building,

RA TD : 2
AG Sanjay Place, Agra-282 002. © T
Sunil Kumar Singh S . L
Judicial Member sunil.singh62@itat.nic.in 0562-2523624
Abhinav Arcade, 3rd & 4th floor, Pritam Nagar, Ashram Road,
AHMEDABAD 9 (STD : 079)

Near Bank of Baroda, Ellis Bridge, Ahmedabad-380006

Dr. B R R Kumar brrkumar@yahoo.com 079-26582022
Vice President y ' 079-26582499(D)

Sanjay Garg

Judicial Member sanjay.garg@itat.nic.in 079-35100277

222:5:2; fﬂi‘:\:at‘)er annapurna.mehrotra@itat.nic.in 079-26576745

TS;ZZZ?MIZ;T:? ks.raghunath@itat.nic.in 079-26582803

lei.CiSaelr;\;P;ilmel;Tar vakilsenthil@rediffmail.com 079-26581588

i(:i(ii:izlrt&aerl;l]z::iyal snautiyal100@gmail.com 079-26580373

Z:;zzi:znlzrl\jsei:ibseinha npsinha1960@gmail.com 079-26582808
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Jeetendra D. Upadhyay
Assistant Registrar

ALLAHABAD

Vacant

Judicial Member
Vacant

Accountant Member

AMRITSAR

Udayan Dasgupta
Judicial Member
Vacant

Accountant Member

Vacant
Assistant Registrar

BENGALURU

George George K.
Vice President
Chandra Poojari
Accountant Member
Ms. Beena Pillai
Judicial Member
Balakrishnan S
Accountant Member
Rajani P. G.
Assistant Registrar

CHANDIGARH
Rajpal Yadav
Vice President (A/C)
Vikram Singh Yadav
Accountant Member
Krinwant Sahay
Accountant Member
Paresh M Joshi
Judicial Member
Anupama Ghera
Assistant Registrar

CHENNAI

George George K
Vice President

Aby T. Varkey
Judicial Member
S.S. Visvanethra Ravi
Judicial Member
Padmavathy S
Accountant Member
Manu Kumar Giri
Judicial Member

S. R. Raghunatha
Accountant Member

OTHER ORGANISATIONS

jeetu.upadhyay@itat.nic.in 079-26581546

Aayakar Bhawan, Annexure-R Block, 38, M.G. Road,
Allahabad-211001.

0522-2721280

0532-2400225

Central Revenue Building, 1st floor, ‘C’ Block, Magbool Road,
Amritsar-143 001.

udayandasgupta59@ gmail.com 0183-2506372

0183-2506372

0183-2506429

amritsar.bench@itat.nic.in 0183-2502720

No. 51, 1st Cross, 4th T Block East, Jayanagar, Thilak Nagar, Behind Jal

Bhavan, Bangalore-560 041.
080-22047400

george.k@itat.nic.in 080-29755944 F

chandra.pujari@itat.nic.in 080-22047403

beena.pillai@itat.nic.in 080-22047404

080-22047402
080-22047444
080-29755344 F
Kendriya Sadan, Sector 9-A, Chandigarh.-160017.

0172-2742765
0172-2991909

p.rajani@itat.nic.in

rajpal.yadav@itat.nic.in

vs.yadav1973@itat.nic.in 0172-2991936

krinwant.sahay@itat.nic.in 0172-2991890

paresh.m.joshi@itat.nic.in 0172-2991887

anupama.ghera@itat.nic.in 0172-2740367

A-3, 2nd floor, Rajaji Bhavan, Besant Nagar,
Chennai—600090.

george.k@itat.nic.in 044-29520321

aby.varkey@itat.nic.in 044-29520311
ssv.ravi@itat.nic.in 044-29520314
padmavathys.s@itat.nic.in 044-29520319
solicitor.tax@gmail.com 044-29520016
raghu@srmr.co.in 044-24420316
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Inturi Rama Rao
Accountant Member

COCHIN

Vacant

Judicial Member
Vacant

Accountant Member

CUTTACK

Vacant

Judicial Member
Vacant

Accountant Member
Vacant

Assistant Registrar

DELHI

Mahavir Singh
Vice- President
Challa Nagendra Prasad
Judicial Member
Vikas Awasthy
Judicial Member
Satbeer Singh Godara
Judicial Member
Raj Kumar Chauhan
Judicial Member
Sanjay Awasthi
Accountant Member
Renu Jauhri
Accountant Member
Amitabh Shukla
Accountant Member
M. Balaganesh
Accountant Member
Ramit Kochar
Accountant Member
S Rifaur Rahman
Accountant Member
Madhumita Roy
Judicial Member
Yogesh Kumar US
Judicial Member
Vimal Kumar
Judicial Member
Anubhav Sharma
Judicial Member
Sudhir Kumar
Judicial Member
Naveen Chandra
Accountant Member
Brajesh Kumar Singh
Accountant Member

ramaraoitat1964@gmail.com

Income Tax Appellate Tribunal Kendriya Bhavan, First Floor,

OTHER ORGANISATIONS

044-29520320

C1 & C2, Kakkanad, Cochin-682037

cochin.bench@itat.nic.in

cochin.bench@itat.nic.in

0484-2424755

0484-2424754

Sector-1, CDA, Cuttack-753014, Odisha

10th & 11th Floor, Lok Nayak Bhawan, NDMC Complex, Khan

Market, New Delhi-110003

cn.prasad@itat.nic.in

sanjayawasthi06@gmail.com

renujauhari@gmail.com

amitabh63@gmail.com

m.balaganesh@itat.nic.in

yogeshkumar.us@itat.nic.in

anubhav.sharma@itat.nic.in
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0671-2964115

0671-2964116

011-41544461

011-20818962

011-41635241

011-42184227
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Manish Agarwal
Accountant Member

GUWAHATI

Manomohan Das
Judicial Member
Vacant

Accountant Member

HYDERABAD

Vijay Pal Rao

Vice President

G Manjunatha
Accountant Member
Ravish Sood
Judicial Member
Madhusudan Sawdia
Accountant Member
Geetha Viswanathan
Assistant Registrar

INDORE

Vijay Pal Rao
Judicial Member
B.M.Biyani
Accountant Member

JABALPUR

Vacant
Assistant Registrar

JAIPUR
Gagan Goyal
Accountant Member
Narinder Kumar
Judicial Member
Vacant
Judicial Member
Vacant
Accountant Member
Vacant
Assistant Registrar
JODHPUR
Sudhir Pareek
Judicial Member
K.C. Meena
Assistant Registrar
KOLKATA
D R L Reddy

Vice President/ Judicial Member

George Mathan
Judicial Member
Laxmi Prasad Sahu
Accountant Member

OTHER ORGANISATIONS

Jeevan Prakash Bhavan, 2nd Floor, Fancy Bazaar, S. S.
Road, Guwahati-781001

0361-2514405

0361-2443603

Room No. 502 & 505, 5th Floor, CGO Towers, Kavadiguda,
Secunderabad-500080; hyderabad.bench@itat.nic.in

vijaypal.rao23@itat.nic.in 040-29553816

manjunatha.g@itat.nic.in 040-29553814

sood.ravish@itat.nic.in 040-29553824

ms.sawdia@itat.nic.in 040-29383818

saigvish@itat.nic.in 040-27536887

C.G.O. Complex, 1st floor, A Wing, Shivaji Chaouraha,
A.B. Road, Indore-452001.

Vijaypal.rao23@itat.nic.in 0731-2923840

bmbiyani@itat.nic.in 0731-2924840

Jabalpur ‘Flora House’, 46, Napier Town,
Near Hotel Krishna, Jabalpur (M.P.) —482001

jabalpur.bench@itat.nic.in 0761-2450543

G-4, Rajmahal Residency Area, C-Scheme, Jaipur-302 006.

jaipur.bench@itat.nic.in 0141-2930852

jaipur.bench@itat.nic.in 0141-2983055

jaipur.bench@itat.nic.in 0141-2983050

jaipur.bench@itat.nic.in 0141-2983054

jaipur.bench@itat.nic.in 0141-2983056

27-A, Hanuwant Vihar, Riaka Bagh, Jodhpur (Rajasthan)-342001

0291-2544642

kailashchandermeena6429@gmal.com 0291-2544591

6th & & 7th Floor, 225/C, A.J.C., Bose Road, Kolkata-700 020.

033-35474530

drl.reddy@itat.nic.in 033-22875027

george.mathan@itat.nic.in 033-22900115

Ip.sahu@itat.nic.in 033-22870127
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Rajesh Kumar

Accountant Member rajesh-k@itat.nic.in 033-35473816
Sonjoy Sarma . .
Judicial Member sonjooysarma@gmail.com 033-22870152
P K Choubey . .
Judicial Member choubeypradip123@gmail.com 033-35473816
Manish Bhoi . . .
Assistant Registrar manish.bhoi@itat.nic.in 033-22901222
A-Block, PICUP Bhawan, 5th Floor, Vibhuti Khand, Gomti
’ ’ ’ ; TD : 0522
LUCKNOW Nagar, Lucknow- 226010 lucknow.bench@itat.nic.in s 0522)
Saktijit Dey (Head Quarter at Delhi) e 0522 2721756
Vice President/ Judicial Member saktijit.dey@itat.nic.in 0522 2720864
Sud.h.anshu Srivastava sudhanshu.srivastava@itat.nic.in 0522-2720912
Judicial Member
Anadee Nath Misshra . . o
Accountant Member an.mishra@itat.nic.in 0522-2720911
Madhuraj Singh Narwaria ms.narawaria@itat.nic.in 0522-2720910
Assistant Registrar
Old CGO Bldg., Pratishtha Bhawan, 3rd & 4th Floor, 101, M.K.
MUMBAI e (STD : 022)

Marg, Mumbai-400 020.
022-22014556
;m::gi(;eeg?etd.) C. V. Bhadang justice.cvbhadang@aij.gov.in gizjgg;‘:iigwt
022-22036817 F
B.R. Baskaran
Accountant Member
Arun Khodpia
Accountant Member
Bijayananda Pruseth
Accountant Member
Jagadish
Accountant Member
Makarand Vasant Mahadeokar
Accountant Member

br.baskaran@itat.nic.in 022-22086946

bijupruseth@gmail.com
jagadish64@gmail.com

mmahadeokar@gmail.com

JALT;iLZTL;:I:mber amit.shukla@itat.nic.in 022-22000144
:/LZ?;QVK:::ger vikas.awasthy@itat.nic.in 022-22030035
lj:(;;'al\/;;kr:ﬁer aby.varkey@itat.nic.in 022-22060244
ZA::OaJLs‘EZLI:E:;abnetrKr Madhusudan prashant.maharishi@itat.nic.in 022-22033839
JKS;?l?als,i\:g:qber kuldip.singh@itat.nic.in 022-22036017
giéllf;l:nt Member op.kant@itat.nic.in 022-22070282
Tj&i?:lr;:;?:: Choudhry nk.choudhry@itat.nic.in 022-22056452
‘Tj(;i?a:(;r:;rbgfdale pk.gadale@itat.nic.in 022-22030350
i&gﬁ;;:ta&:;ger s.rahman@itat.nic.in 022-22004137
ﬁzj:ec‘)rﬂrt'ntsai:?:/lember amarjit.singh@itat.nic.in 022-22060289
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Kavitha Rajgopal
Judicial Member
Padmavathy S.
Accountant Member
Sandeep Singh Karhail
Judicial Member
Rahul Chaudhary
Judicial Member
Gagan Goyal
Accountant Member
Biju P.K.

Assistant Registrar
Manish V. Palav
Assistant Registrar

PATNA
Vacant
Judicial Member
PANAJI

Pavan Kumar Gadale
Judicial Member

Ganyash Dattatraya Padmahshali

Accountant Member

PUNE

Rama Kanta Panda
Vice President
Manish Borad
Accountant Member
Astha Chandra
Judicial Member
Dipak P. Ripote, IRS
Accountant Member
Vinay Bhamore
Judicial Member
Sunil Kumar More
Assistant Registrar

RAIPUR
Partha Sarathi Chaudhury
Judicial Member

Avdhesh Kumar Mishra
Accountant Member

RAJKOT

Dr. Arjun Lal Saini
Accountant Member

Dinesh Mohan Sinha
Judicial Member

OTHER ORGANISATIONS

kavitharajagopaladv@gmail.com 022-22033489

padmaca1995@gmail.com 022-22030320

skarhail@gmail.com 022-22060232

rahulchaudhary_rc@yahoo.com 022-22035525

gagan_goyal123@rediffmail.com 022-22060069

022-22069648

pk.biju@itat.nic.in 022-22065682

palav.manish@itat.nic.in 022-22014528

Central Revenue Building, 5th floor, (Annexe) Bir Chand Patel
Marg, Patna-800 001.

patna.bench@itat.nic.in 0612-2504179

01st floor, Rua-De-Ourem, Cortim, Panaji, (Goa)-403 001.

pk.gadale@itat.nic.in 0832-2426611

gd.padmahshali@itat.nic.in 0832-2426238

2nd Floor, Maharashtra Jeevan Pradhikaran Bldg., Near St.
Mary High School, 463, Stavey Road, Pune 411 001.

panda.rk@itat.nic.in 020-29701608

manish.borad@]tat.nic.in 020-29701602

astha.chandra@itat.nic.in

astha.mumbai@gmail.com 020-29701446

dr.dipakrgmc@gmail.com 020-29708084

vinay.bhamore@itat.nic.in 020-29992524

sk.more@itat.nic.in 020-29701933

Central Secretariate Building, 5th Floor, ‘B’ & ‘C’ Wing,
Sector-24, Naya Raipur, Atal Nagar, Raipur

partha.sarathi@itat.nic.in 0771-2990185

akm2563akm@gmail.com 0771-2990181

5th Floor, Amruta Estate, Adjacent to Girnar Cinema,
M.G.Road, Rajkot —360001.

al.saini@itat.nic.in 0281-2970721

dineshmohansinha3@gmail.com 0281-2970722
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RANCHI

VACANT
Assistant Registrar

SURAT

Vacant

Judicial Member
Vacant

Accountant Member

VISAKHAPATNAM

Vacant

Judicial Member
Omkareshwar Chidara
Accountant Member
VACANT

Assistant Registrar

1% floor, Block-‘A’ Shahdeo Towers (West Entrance) PP

Compound, Near Maharana Appt., Ranchi, Jharkhand-834001 (STD : 0651)
ranchi.bench@itat.nic.in 0651-2332445
Titaanium Business Hub, 2nd floor, Sarsana, Near VIP (STD : 0261)
Crossing, Surat Khajod Road, Bhimrad, Surat-395 007. :
0261-2297001
0261-2297002
5th floor, LIC Building, Jeevitha Bima Road, (STD : 0891)

Visakhapatnam-530 004.

0891-2737617
omkar.chidara@itat.nic.in 0891-2794521

vizag.bench@itat.nic.in 0891-2795058

INTERIM BOARD FOR SETTLEMENT

IBS-I & Il, Delhi
Rolee Agarwal
Member -1 (A/C)

Nidhi Srivastava
Member-2 (A/C)

Deepali Chandra
Member-3

Shubhrata Prakash
Secretary

Chanchal Meena
DIT (Inv.)

Rishpal Bedi
CIT (DR) 1 &2

Mithun Nandkumar Shete
Addl. DIT (Inv.)

Sachin Parcha
DDO/AO

IBS-V & VI, Mumbai
Harinder Kumar

Member-1 (A/C)

Abha Rani Singh

Member-2

Anurag Prasad

Member-3

Ajay Modi

Secretary & DIT (Inv.), IBS -V

Vacant
DIT (Inv.), IBS-VI

9th Floor, Lok Nayak, C-Wing Bhawan, Khan Market,

New Delhi-110003 (24626275 Fax) (STD:011)
delhi.secretary.ibs@incometax.gov.in

delhi.ddo.interimboardforsettlement@

incometax.gov.in

2nd Floor, Mahalaxmi Chambers, S.K. Rathod, Marg, (STD : 022)

Mahalamxi, Mumbai- 400 034
mumbai.member1.ibs5@incometax.gov.in

mumbai.member2.ibs5@incometax.gov.in
mumbai.member3.ibs5@incometax.gov.in
mumbai.dit.ibs5@incometax.gov.in

mumbai.secretary.ibs5@incometax.gov.in

mumbai.cit.dr.ibs5@incometax.gov.in
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Avinash Karpe

Addl. CIT

Ravindra K. Shikhare
Superintendent

640, Anna Salai, Sathguru Complex, Chennai-600035

IBS-VII, Chennai (24342033, 24349042 Fax) (STD : 044)
Dr. Dirisam Sudhakara Rao . . . .
Member 1, IBS-VII, Chennai (A/C) chennai.member1.ibs7@incometax.gov.in 044-24348031
Siripurapu Padmaja . . . .
Member 2, IBS-VII, Chennai (A/C) chennai.member2.ibs7@incometax.gov.in 044-24343368
Dr. Dirisam Sudhakara Rao . . . .
Member 3, IBS-VII, Chennai (A/C) chennai.member3.ibs7@incometax.gov.in 044-24348031
C Vatchala ) . . )
Secretary, IBS, Chennai (A/C) chennai.secretary.ibs7@incometax.gov.in 044-24341797
S. Maruthu Pandian o . !
DIT(Inv.) (A/C) chennai.dit.ibs7@incometax.gov.in 044-24344404
S. Easwar
Addl. DIT
V. Justin chennai.cit.dr.ibs7@incometax.gov.in 044-24349859
CIT (DR) (A/C) oar -gov-
IBS-IV, Kolkata 10-C, Middleton Road, 2nd Floor, Kolkata-700071 (22651176) (STD : 033)
Mayank Priyadarshi 29640230
Member-1 (A/C)
Kalika Singh 29640232
Member-2 (A/C)
Esther Lal Ruatkimi 29640235
Member-3 (A/C)
kolkata.secretary.ibs4.incometax.gov.in 29640233

Secretary & CIT (DR)
Pranob Kumar Koley kolkata.dit.ibsiv.incometax.gov.in 29640236
DIT (Inv.)
Subhro Das 29640234
(Addl./Jt. DIT)
Anup Chattopadhyay 29640231
Superintendent

Ao s 152 4th Floor, Hotel Samrat, Chanakyapuri, New Delhi (STD:011)

RULINGS ‘ ’ YARER '
BAR-l, Delhi
Rolee Agarwal member1bar1@incometax.gov.in 011-26877014
Member-1, BAR- (A/C) gov.
Deepali Chandra . .
Member-2, BAR-I (A/C) member2bar1@incometax.gov.in 011-26877015
Siddharth Bhimsingh Meena . .
Secretary, BAR- (A/C) secretarybar1@incometax.gov.in 011-26877013
BAR-II, Delhi 4th Floor, Hotel Samrat, Chanakyapuri, New Delhi (STD: 011)
Deepali Chandra . .
Member-1, BAR-II (A/C) member1bar2@incometax.gov.in 011-24100125
Rolee Agarwal . .
Member-2, BAR-II (A/C) member2bar2@incometax.gov.in 011-26877015
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Rajesh Gupta

Secretary, BAR-I|

Siddharth Bhimsingh Meena
CIT(DR)(BAR)-II

BAR-lll, Mumbai

Sunil Bajpai

Member-1, BAR-III (A/C)

Dr. Vikram Sahay

Member-2, BAR-III (A/C)

Dr. Mahesh Deoram Akhade

Secretary, BAR-III (A/C)

Amrita Singh

CIT(DR)(BAR)-III
APPELLATE TRIBUNAL

(SAFEMA)

Justice Munishwar Nath Bhandari

Chairman

Gopal Chandra Mishra

Member

Balesh Kumar

Member

V Anandarajan

Member

Rajesh Malhotra

Member

Anoop Kumar Parmar

Registrar

ADJUDICATING AUTHORITY,
PREVENTION OF MONEY

secretarybar2@incometax.gov.in 011-26877013

501, Fifth Floor, Hoechst House, Nariman Point,

Mumbai-400021 (STD: 022)
member1bar3@incometax.gov.in 022-20820668
member2bar3@incometax.gov.in 022-20820668
secretarybar3@incometax.gov.in 022-20820668
mumbai.cit.dr.aar@incometax.gov.in 022-22043648
4th Floor, ‘A’ & ‘C’ wing, Lok Nayak Bh ,
manishbhandari13@gmail.com 011-20819788
gc.mishra@gov.in 011-20819783
balesh.kumar@nic.in 011-20819782
v.anandarajan@nic.in 011-20819789
malhotrarajesh100@gmail.com 011-20819917
anoopkumar.parmar@gov.in 011-20819915

4th Floor, Jeevan Deep Building, Parliament Street, New
Delhi-110001

(STD:011)

LAUNDERING ACT
Pradeep Kumar Upadhyay
Chairperson(Acting)/Member Finance

ADJUDICATING AUTHORITY,
PROHIBITION OF BENAMI
PROPERTY TRANSACTION

ACT

Rajendra Kumar

Adjudicating Authority
COMPETENT AUTHORITY

& ADMINISTRATOR
SAFEMA(FoP) & NDPS

Rajendra Kumar
Competent Authority Administrator

SECURITIES APPELLATE
TRIBUNAL(SAT)

PS Dinesh Kumar
Justice

Dr. Dheeraj Bhatnagar
Member

registraraapmla-rev@nic.in 011-23363625

9th Floor, ‘B’ Wing, Lok Nayak Bhawan, Khan Market, New

Delhi-110003 (24616379) (STD:011)

cadelhi.05@gmail.com 011-40453251

9th Floor, ‘B’ Wing, Lok Nayak Bhawan, Khan Market, New

Delhi-110003 (24616379) (STD:011)

cadelhi.05@gmail.com 011-40453251

Mittal Court, “B” & “C” Wing,1st Floor, 224 Nariman Point, (STD: 022)
Mumbai-400021; https://satweb.sat.gov.in :
justicedineshkumar@gmail.com

db6263@gmail.com
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Meera Swarup

meera.swarup@gmail.com

Member
PRINCIPAL CHIEF 9th FI Lok Nayak Bh Khan Market, N
oor, Lok Naya awan, Khan Market, New
TD : 011
CONTROLLER OF Delhi-110003 (S 011)
ACCOUNTS

Dr. Jaideep Kumar Mishra .
Pr. Chief Cpontroller Accounts peca-cbdi@gov.in 011-24622788
B K Agrawal L
Chief Controller of Accounts bk-agrawal@nic.in 011-24694571
Charu Gupta .
Controllerpof Accounts gupta.charu@.gov.in 011-24645053
Patil Chinmay Prabhakar . . .
Controller of Accounts ™™ chinmay.patil@gov.in
Gautam Mohakul .
Dy. Controller of Accounts gautam.92@gov.in 011-24651837
Abirami S P N .
Dy. Controller of Account " abirami.sp@gov.in 044-28338700
D i B

eepti Bagga . Deepti.bagga@gov.in 033-22104868

Dy. Controller of Accounts
Ankit Baraik

Asst. Controller of Acc
Kol : Bamboo Villa (Annexe), 169 A.J.C. Bose Road, Kolkata- 700014

Mum: Aayakar Bhawan, M.K. Road, Church Gate, Mumbai.

Che : Ground Floor, Wanaparthy Block, Aayakar Bhawan, 121, Nungambakkam High Road, Chennai
Del: 3rd Floor, N-Block, Vikas Bhawan, IP State, New Delhi

COMPTROLLER & AUDITOR
DEEN DAYAL UPADHYAY MARG, NEW DELHI-110124 :
GENERAL OF INDIA > . e 0 (STD:011)

AMAN DEEP CHATHA

Ankit.baraik@gov.in

t Del

PR. AG, Delhi chathaad@cag.gov.in 23702252
REBECCA MATHAI ) ]
DY. CAG, Delhi mathair@cag.gov.in 23221365
D JAISANKAR o )
PR. AG Mumbai jaisankard@cag.gov.in 46168642
DIRECTORATE OF Headquarters, Pravartan Bhawan, Dr. APJ Abdul Kalam Road, (STD : 011)
ENFORCEMENT New Delhi-110011 :
R.ahul Navin dir-enforcement@nic.in 011-23339103
Director

Rajnish Dev Burman

Special Director (Adjudication)
Manu Tentiwal

Special Director (HO)

T Sankar

011-24043901

011-23339105

Special Director (HIU) sd-hgrenforce@gov.in 01128338292
Dinesh Paruchhuri _ .
Additional Director (HIU-1) dhiu1-ed@gov.in 01128336203
Vinay Kaushal jdhiu2-ed@gov.in 011-23339120
Additional Director (HIU-2 & STF) y gov:
B Naveen Kumar adepr-ed@gov.in 011-23339243

Additional Director (Prosecution)
Nishi Chaudhary

Joint Director (Admin)

Madhur D Singh

Joint Director(Intelligence)

011-23339114

jdint-ed@gov.in 011-23339118
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Visakh K . .

Joint Director (Coordination) Jdcoord-ed@gov.in 011-23339122
Anup Singh Rauthan

Joint Director (Estt. & Vig.)

J Jasper Jacob Ponraj

Deputy Legal Advisor-1

Sonali G. Bhade

Deputy Legal Advisor-2

Anshu Choudhry

Joint Director (Capacity Building Unit)
Vikas C. Mehta

Joint Director (Adjudication-1)
Deepak Chauhan

Joint Director (Adjudication-2)
Swapan Bose

Joint Director (Adjudication-3)

Viplav Kumar Choudhry

Special Director, Central Region

N. Padmanabhan

Special Director, Eastern Region

N Padmanaban

Special Director, Northern Region
Prashant Kumar

Special Director, Southern Region
Subhash Agrawal

Special Director, Western Region 022-24823042

DIRECTORATE GENERAL OF | West Block VIl Wing No.-6, 2nd Floor, R.K. Puram,
. (STD : 011)
GST INTELLIGENCE (HQRS) |New Delhi-110066

Rajesh Pandey

011-23339124

dlaho1-ed@gov.in 011-23339148

dlaho2-ed@gov.in 011-23339386

011-24043905

- 011-24043904

011-24043909

- 011-24043928

011-23339302

033-23378343

0172-2700520

044-28255051

Principal Director General prdg.dggihars@gov.in ori-zoneTent
:::lac:li:if::ln;:ector General pradg-dggihars@gov.in 011-20892838
et s W
zijrz::t)iac])r?aalrgirector invdggL.ha@govin ri-anseress
\’}/c':’i‘:tdgichg‘rar Batish add-int-dggihg@gov.in 011-20897783
gzzﬂf;am\r/:;gf dggihg-policy@gov.in 011-20892283
g:;‘utsya;‘::?j dd2int-dggihg@gov.in 011-20893496
g‘;:ﬁ; gi::tﬁ dd1int-dggihg@gov.in 011-20893046
'é:';t‘; El;liJraector invdggi.hq@gov.in 011-20893016
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NARCOTICS CONTROL West Block-1, Wing-5, R.K.Puram, New Delhi- 110066 STD - 011
BUREAU (NCB) STy @ Al s, @) (STD:011)

Anurag Garg, IPS 011-26172089

Director General dg-ncb@nic.in 011-20863133
Vineet Vinayak,IPS .
Addl. Director General adg-ncb@gov.in 011-20867456
Monika A Batra, IRS L
Dy.DG (P&AICC/Coord/CVO),(NCB) HQ  999¢neb@nicin 011-20861393
Neeraj Kumar Gupta, IPS ddge-ncb@nic.in 011-20863132

Dy.Director General,(OEC), NCB HQ
T.G.Venkatesh, IRS

Dy.Director General ddgsplwing-ncb@nic.in 011-20863886
(Spl.Wing/Awareness/Legal),NCB HQ

Anand Prakash Tiwari, IPS

Dy.Director General (NR),NCB ddgnr-ncb@nic.in 011-20863153

SERIOUS FRAUD
INVESTIGATION OFFICE

3" Floor, Pt. Deendayal Antyodaya Bhawan, B-3/4 Wing,

CGO Complex, New Delhi (STD: 011)

(SFIO)

Ashwin Samir Vakil, IRS director@sfio.nic.in 011-24365787
Director - 011-24369247

FINANCIAL INTELLIGENCE | 6th Floor, Tower-2, Jeevan Bharti Building, Connaught Place,
UNIT-INDIA (FIU) New Delhi -110001

AMIT MOHAN GOVIL director-fiu@fiuindia.gov.in 011-23314458

DIRECTOR 011-23314435
Xj(;it?:n':rgferc'j::mt’ TS m.hairat@fiuindia.gov.in 011-23311762
igg:t'i‘o'::rvs:ézz addl-director4@fivindia.gov.in 011-23314371
ijg;ﬁ:' %?raeif:r”ri’ IRS addl-director3@fiuindia.gov.in 011-23312853
iziieiltriir:all(llgrir::(r:’tc??s rajarshi.kr@gov.in 011-23312853
QZZZ?oanaBlag?éLi)Sr addl-director2@fivindia.gov.in 011-23312852
XZZ;%:;r;‘?r:crtga"eSh dydirector-14@fivindia.gov.in 011-23314354
Shommeons e
\JIOII':FS:Z'C')S: loFS dydirector-17@fivindia.gov.in 011-23312853
f;:fg'::g:: A& AS jtdir-domc@fiuindia.gov.in 011-23314209
Sumit Bhatia, IRS

Joint Director

EZZ:T;’ I;'fehc‘:;f Anand, IRS dydir.13@fiuindia.gov.in 011-23463644
SZ;E}‘,’ S::egcr:élss dydirector-11@fiuindia.gov.in 011-23313012
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Ezzﬁylbli?esctor dd-esw2@fiuindia.gov.in 011-23463642
;ZSEtCSD‘?’rj(’:tES dd-esw@fiuindia.gov.in 011-23463642
gzga’yﬁ‘r‘;‘i:o'fs dydirector-15@fiuindia.gov.in 011-23463635
gi:ju't(; Si:c'for'RS dydirector-19@fiuindia.gov.in 011-23313012
g:;tu?;ié?i::;,?' css amit.s13@nic.in 011-23312854
g‘;i:j;hDKi:aT:; IRPS dydirector7@fiuindia.gov.in 011-23463643
gzi,;’jt’; g/:f:szl:wari, ICoAS dydirector-22@fiuindia.gov.in 011-23463695
'S:'S:@“éﬁ:;’:;j Chandrakant, IRS jirector-24@fiuindia.gov.in 011-23314473
Se?):etl;girector dydirector-25@fiuindia.gov.in 011-23463639
Xispsiinstz:;n;irr:cstg?k, IRS asstdir-ag2@fiuindia.gov.in 011-23312762
,'::;?sg:?gi:z:{or asstdir-ag3@fiuindia.gov.in 011-23463698
22:|2fa:tu;?erc§rs asstdir-sag1@fiuindia.gov.in 011-23463697
str;:tlailtjrgigclngS asstdir-sag2@fiuindia.gov.in 011-23463696
Hemant Kumar hemant.kumar@nic.in 011-23315721

Assistant Director

Rajeev Kumar . L
Scientist D" rajeev.kr@nic.in -
Sweta Pratap

Scientist 'C' sweta.pratap@nic.in -

DIRECTORATE GENERAL (Broadcasting Corporation of India)

PRASAR BHARATI Prasar Bharati Secretariat Prasar Bharati House, Copernicus | (STD : 011)
Marg, New Delhi-110001

Gaurav Dwivedi

Chief Executive Officer ceo@prasarbharati.gov.in 011-23118803
3" Floor, Tower-C, Prasar Bharati Bhawan, Copernicus Marg, )
ol el Mandi House, New Delhi-110001 (STD:011)

K. Satish Nambudiripad

Director General dgdd@prasarbharati.gov.in 011-23114599
ALL INDIA RADIO Akashvani Bhawan, Parliament Street, New Delhi-110 001 (STD : 011)
Rajeev Kumar Jain 011-23421690

dgair@prasarbharati.gov.in

Director General 011-23421218

S K Saxena

ADG(Admin & HR) 011-23118812
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CENTRAL BUREAU OF 2nd Floor, Soochna Bhawan, CGO Complex, New Delhi (STD: 011)
COMMUNICATION ' ' PIEs: :

Kanchan Prasad .
Director General prdgcvc@gov.in 011-24369521

S.N. Choudhary 011-24369577

ADG
Ajay Agrawal adgop.cbc@gmail.com 011-24369180
ADG
igngh Kumar Jha rajeshjhacbc@gmail.com 011-24364475

Directorate of Printing, GIP Building,

DIRECTORATE OF PRINTING (STD : 011)

DDU Marg, New Delhi-110 002

Ajay Kumar Sinha

Director (Printing) (A/C) dir-pr[at]nic[dot]in 011-23212965

Ishwar Dutt Kashyap . .

Deputy Director (A-l) ishwardutt[dot]lkashyap35[at]gov[dot]in 011-23221092

Ravi Kumar . . .

Deputy Director (A-ll) ravi[dot]kr47[at]nic[dot]in 011-23221307

Rajender Singh rajender[dot]singh79[atlgov[dot]in 011-23221830

Deputy Director (T&P) ) 9 9

ajender Singh . . .

Deputy Director (Ptg.)/Addl. Charge rajender[dot]singh79[at]gov[dot]in 011-23221830
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10.

11.

12.

13.

14,

15.

16.

Amit Mohan Govil
Rupinder Brar
Sanjeet Singh

Ramesh
Krishnamurthi

Vasundhara
Upamanyu

Biswaranjan Sasmal

Rahul Navin

Richa Khoda

Sanjiv

Sanjiv Shankar

Anurag Goyal

Inder Pal Singh

Bindra

Archana Sharma
Awasthi

Ansuman Pattnaik

Manoj Kumar

Rajat Subhra Biswas

1990

1990

1991
1992

1992

1993

1993

1993

1993

1993

1994

1994

1994

1994

1994

1994

Director General in CEIB; dirgen.ceib@gov.in
Director (FIU) (A/C)

Additional Secretary, Ministry of Coal;
brarrupinder90@gmail.com

Senior Lead (HR) NITI Aayog, New Delhi sanjeet@gov.in

Central P.F. Commissioner (EPFO), New Delhi;
ramesh.krishnamurthi@incometax.gov.in

Joint Secretary Department of Public Enterprises, Ministry of
Finance; vasundharaupmanyu@gmail.com

Additional Secretary Department of Social Justice &
Employment (On lateral shift from the post of Special
Secretary, State Govt. of Odisha);
biswaranjan.sasmal@incometax.gov. in

Director, Directorate of Enforcement, Delhi;
rahul.navin@nic.in

Joint Secretary Department of Health Research, Ministry of
Health & Family Welfare; richa.khoda@incometax.gov.in

Joint Secretary Department of Promotion of Industry and
Internal Trade, New Delhi; sanjivirs@incometax.gov.in

Additional Secretary & Financial Advisor, Consumer Affair,
New Delhi; sanjiv.shankar@incometax.gov.in

Senior Adviser, NITI Aayog New Delhi;
anurag.goyal@incometax.gov.in

Secretary, Competition Commission of India (CCI), Delhi;
inderpal.s.bindra@incometax.gov.in

Additional Secretary, Department of School Education &
Literacy ND Department of School Education & Literacy ND ;
archana.s.awasthi@incometax.gov.in;
archana9803@gmail.com

Director General, Office of Director General, Competition
Commission of India (CCl),
ansuman.pattnaik@incometax.gov.in

Additional Secretary, Department of Investment & Public
Asset Management; manoj.kumaré@incometax.gov.in;
manojkumar.1994@gov.in

Competent Authority & Administrator, Under the Smugglers
and Foreign Exchange Manipulators, Kolkata;
rajat.s.biswas@incometax.gov.in;
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17.

20.

21.

22.

23.

24,

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

Uma Shankar Dhyani

Vanita Rattan
Sharma

Kesang Yangzom

Sherpa

Madhukar Kumar
Bhagat

T. Roumuan Paite

Garima Jain

Garima Bhagat

Rashmita Jha

Samir Ashwin Vakil

Chittaranjan Dash

Ekta Vishnoi

Sanjog Kapoor

Meera Srivastava

Pradeep Kumar Meel

Anita Rupavataram

Vimal Anand

Vivek Verma

Vrunda Manohar

Desai

Manoj Kumar

Amit Kumar Sharma

1994

1994

1995

1995

1996

1996

1996

1997

1998

1999

1999

1999

1999

2001

2003

2003

2003

2003

2003

2004

Executive Director, Food Safety and Standards Authority of
India (FSSAI), uma.s.dhyani@incometax.gov.in

Executive Director (Finance) (JS Level) Food Corporation of
India (FCI) under Department of Food & Public Distribution
vr.sharma@nic.in

Additional Secretary, Department of School Education &
Literacy Delhi; kesangysherpa@gmail.com

Joint Secretary, Department of Health & Family Welfare ,
madhukar.bhagat@incometax.gov.in

CMD, National Scheduled Tribes Finance & Development
Coorporation (NSTFDC) under Ministry of Tribal Affairs Delhi
t.r.paite@incometax.gov.in

Joint Secretary(L)& CVO, Rajya Sabha Secretariat garima.
jain@incometax.gov.in

Joint Secretary, Department of Defence Production; garima.
bhagat@incometax.gov.in

Chief Vigilance Officer, National Thermal Power Corporation
Limited (NTPC), Delhi, Ministry of Power, Lodi Road, New
Delhi-110003; rashmita.jha@incometax.gov.in

Director, SFIO, Ministry of Corporate Affairs, New Delhi;
samir.a.vakil@incometax.gov.in

Principal Commissioner, DDA in the Ministry of Housing and
Urban Affairs, New Delhi; chittaranjandash@nic.on

JS, Department of Bio Technology;
ekta.vishnoi@incometax.gov.in

Joint Secretary & Financial Advisor, Ministry of Education;
cadelhi.05@gmail.com

Joint Secretary, Department of Health & Family Welfare
meera.srivastava@incometax.gov.in

Advisor(FA), Competition Commission of India;
pradeep.k.meel@incometax.gov.in

Director, Office of the Custodian, Mumbai under Department of
Financial Services; anita.rupavataram@incometax.gov.in

Joint Secretary, Department of Commerce, Ministry of
Commerce & Industry; vimal.anand@nic.in

Secretary, Land Ports Authority of India (LPAI) ;
vivek.verma@incometax.gov.in; vivek.lvs@hotmail.com

Textile Commissioner; vrunda.desai@incometax.gov.in,
vrunda.desai@gov.in

CVO, Jawahar Lal Nehru Port Authority (JNPA), Mumbai under
Ministry of Port, Shipping and Waterways;
manoj.kumar1@incometax.gov.in

Chief Vigilance Officer, National Fertilizers Limited;
amit.k.sharma@incometax.gov.in
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37.

38.

39.

40.

41.

42.

43.

44,

45.

46.

47.

48.

49.

50.

51.

52.

53.

54.

55.

56.

G. Hukugha Sema

Parveen Kumar

Ved Prakash Mishra

Vijay Choudhary

Vivek Aggarwal

Sambit Mishra

Love Kumar

Nishtha Tiwari

Radha Katyal Narang

Ramesha G.

Sheetal Shashwat

Verma

Alok Malviya

Bedobani Chaudhuri

Priyanka Singh

Rajeev Kumar

Roli Khare

Rukmani Attri

Tshering Ongda

Ajay Gopalrao Dhoke

Amit Dua

2004

2004

2004

2004

2004

2004

2005

2005

2005

2005

2005

2006

2006

2006

2006

2006

2006

2006

2007

2007

Commissioner and Secretary, State Govt. of Nagaland
drghsema@gmail.com

Advisor, International Monetary Fund (IMF), Washington DC,
USA; parveenirs@gmail.com

Joint Secretary, Ministry of Environment, Forest and Climate
Change; ved.p.mishra@incometax.gov.in

Addl. Director, (Investigation) Serious Frauds Investigation
Office (SFIO)

Advisor Finance Department in State Government of Haryana,
Chandigarh Vivek.agarwal@incometax.gov.in

Dy. Director General, Narcotics Control Bureau (NCB), Ministry
of Home Affairs; sambit.mishra@incometax.gov.in

Additional Director (Investigation) in Serious Frauds
Investigation Office, Ministry of Corporate Affairs;
love.kumar@incometax.gov.in

Joint Secretary, Ministry of Home Affairs, Delhi;
“nishtha.tiwari@incometax.gov.in

Director, Department of Official Language in the Ministry of
Home Affairs; radha.katyal@incometax.gov.in

Chief Vigilance Officer, Karnataka Antibiotics & Pharmaceutical
Limited (KAPL), Bangalore ;ramesha.g@incometax.gov.in

Special Secretary, Dept. of Finance, State Government of
Chhattisgarh; adif.cg@gov.in, ss.fin-cg@gov.in

Director, Department of Commerce, Delhi;
alok.malviya@incometax.gov

Additional Director, FIU-IND ;
bedobani.chaudhuri@incometax.gov.in

Director, Central Vigilance Commissioner, Delhi ;
priyanka.singh@incometax.gov.in

Director, Ministry of Culture, New Delhi ;
rajeev.kumard@incometax.gov.in, rajeev.kr37@gov.in

Deputy CEO, Government eMarketplace, Under Ministry of
Commerce & Industry; roli.khare@incometax.gov.in

Joint Development Commissioner, Ministry of Micro, Small
Medium Enterprises, Delhi, rukmaniatri@gmail.com, rukmani.
attri@incometax.gov.in

Managing Director, Sikkim Scheduled Castes, Scheduted
Tribes & other Backward Classes Development Corporation
Ltd.(SABCCO), State Government of Sikkim;
tshering.ongda@incometax.gov.in

General Manager, National Film Development Corporation
New Delhi; ajay.dhoke@incometax.gov.in

Additional Director, Directorate of Enforcement Delhi ; amit.
dua@incometax.gov.in
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57.

58.

59.

60.

61.

62.

63.

64.

65.

66.

67.

68.

69.

70.

71.

72.

73.

74.

75.

76.

Amit Raj

M Anitha

M.c. Omi Ningshen

Pankaj Srivastava

Prashant Ranjan

Ramanjaneyulu B

Samrat Rahi

Vijyendra Kumar

Yashvendra Singh

Mahesh Gopinath

Jiwade

Mrinal Kumar Das

Abhishek Narang

Anita Meena

Anil Kumar

Apul Jayaswal

Ashok Babu
Nelapatla

Lalmalsawma
Pachuau

Namoijam Kheda
Varta Singh

Nilabhra Dasgupta

Pradeep Singh
Gautam

2007

2007

2007

2007

2007

2007

2007

2007

2007

2007

2007

2008

2008

2008

2008

2008

2008

2008

2008

2008

Director, Ministry of Environment Forest & Climate Change
New Delhi; amit.raj@incometax.gov.in

Director, Department of Investment and Public Asset
Management. Delhi;
m.anitha@incometax.gov.in; m.anitha80@gov.in

Managing Director, North East Cane and Bamboo
Development Council (NECBDC), Assam under the Ministry of
Development of North Eastern Region
mco.ningshen@incometax.gov.in

Director, Ministry of Cooperation
pankaj.srivastava@incometax.gov.in

Private Secretary, Hon’ble Minister for State for Home Affairs ;
prashant.ranjan@incometax.gov.in

Director, LOKPAL; b.ramanjaneyulu@incometax.gov.in

Deputy Chairperson, Kolkata Dock System, Syama Prasad
Mookerjee Port Trust, Kolkata, Ministry of Ports, Shipping and
Waterways, New Delhi; samrat.rahi@incometax.gov.in

Deputy Inspector General of Police, CBI, B-3 3rd Floor Block,
Type-5A Kidwai Nagar (East) New Delhi-110023;
vijyendra.kumar@incometax.gov.in

Director (Election Expenditure), Election Commission of India,
New Delhi yashvendra.singh@incometax.gov.in

Private Secretary, Minister of State for Power and New and
Renewable Energy; mahesh .g.jiwade@incometax.gov.in

Director, Department of Consumer Affairs, New Delhi
mrinal.k.das@incometax.gov.in

Private Secretary, Hon’ble Minister for Food Processing
Industries; narang_abhishek2@incometax.gov.in

Director, Ministry of Housing and Urban Affairs, New Delhi
anita.meena@incometax.gov.in

Deputy Secretary, Ministry of Textile, New Delhi ; anil.
kumar8@incometax.gov.in

Director, Central Vigilance Commission, New Delhi; apul.
jayaswal@incometax.gov.in

Director, National River Conservation Directorates,
Department of Water Resources, River Development & Ganga
Rejuvenation; nelapatla.a.babu@incometax.gov.in

State Government of Mizoram;
lalmalsawma.pachuau@incometax.gov.in

Secretary/Special Secretary, State Government of Manipur
namoijam.k.v.singh@incometax.gov.in

Deputy Chairperson, Deen Dayal Port Authority, Kandla,
Ministry of Ports, shipping & Waterways;
nilabhra.dasguptha@incometax.gov.in

Addl. Director, FIU-IND;
pradeep.s.gautam@incometax.gov.in
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77.

78.

79.

80.

81.

82.

83.

84.

85.

86.

87.

88.

89.

90.

91.

92.

93.

94.

95.

96.

97.

98.

Pramod Kumar

Purnesh Gururani

Smarak Swain

Swami Shanteshwar

Ramling

Vinod Sharma

Neelam Agrawal

Rohit Raj
Rohit Anand

Abhyuday A. Anand

Kumar Padmapani
Bora

Mritunjaya Sharma

Mayank Mishra

Dinesh Paruchuri

Ankita Pandey

Amit Pratap Singh

Sabiha Rizvi

Tatung Padi

Abs Shalini

Amar Singh

Rama Gopala Reddy

Karri

Gaurav Pundir

Pragya Singh

2008

2008

2008

2008

2008

2008

2008
2008

2009

2009

2009

2009

2009

2009

2009

2009

2009

2010

2010

2010

2010

2010

Director, Department of Pension and Pension Welfare, Delhi
promod.kumar@incometax.gov.in; pramod.kumar79@gov.in

Director, Ministry of Textiles, New Delhi ;
purnesh.gururani@incometax.gov.in

Director, Department of Revenue, New Delhi
smarak.swain@incometax.gov.in

Additional Director; Narcotics Control Bureau (NCB), Ministry
of Home Affairs; shanteshwar.r.swami@incometax.gov.in

Joint Director, Directorate of Enforcement ;
vinodsharma@incometax.gov.in

Director, Department of Financial Services
neelam.agrawal@incometax.gov.in

Director, Ministry of Civil Aviation; rohit.raj@incometax.gov.in

Director, Department of Administrative Reforms & Public
Grievances; rohit.anand@incometax.gov.in

Additional Director, Directorate of Enforcement ;
abhyuday.a.anand@incometax.gov.in

Secretary, Tourism Department and Project Director, Assam
Infrastructure Financing Authority, State Government of
Assam; padmapanib@incometax.gov.in

Officer on Special Duty (OSD) Hon’ble President of India
mritunjays@incometax.gov.in

Director, Ministry of Home Affairs, Delhi;
mayank.mishra@incometax.gov.in

Addl. Director of Enforcement in the Directorate of
Enforcement, New Delhi; paruchuri.dinesh@incometax.gov.in

Director, Ministry of Micro, Small & Medium Enterprises
ankita.pandey@incometax.gov.in

Superintendent of Police, Central Bureau of Investigation
(CBI); amit.p.singh1@incometax.gov.in

Director, Department of Promotion of Industry and Internal
Trade, New Delhi sabiha.rizvi@incometax.gov.in

Private Secretary, Hon’ble Minister of External Affairs;
tatung.padi@incometax.gov.in

Deputy Secretary, Department of Consumer Affairs, New Delhi
abs.shalini@incometax.gov.in

Private Secretary, Hon’ble Minister of Environment, Forest and
Climate Change; amar.singh2@incometax.gov.in

Joint Director, Directorate of Enforcement;
ramagopala.r.karri@incometax.gov.in

Director, Department of Commerce, Delhi;
gaurav.pundir@gov.in

Executive Director, Footwear Design & Development Institute
(FDDI), Chandigarh Campus pragya.singh@incometax.gov.in
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99.

100.

101.

102.

103.

104.

105.

106.

107.

108.

109.

110.

111.

112.

113.

114.

115.

116.

117.

118.

119.

Prashant Shukla

Raj Kumar

Rajesh Kumar

Surabhi Sharma

Swapna Devireddy

Swati Ratna

Sunil Sharma

Ridhima Vasisht

Kajal Singh

Sunil Kumar Yadav

Amit Sanjay Kadam

Amrit Agrahari

Bhawna Gulati

Himanshu Roy

Jitender Singh

Jivan Kautikrao

Bachhav

Kranti E. Khobragade

Navaneet Agrawal

Patil Swapnil
Sharadrao

Prabhudesai Aditya
Divakar

Reshma
Raghunathan

2010

2010

2010

2002

2010

2010

2010

2010
2010

2010

2011

2011

2011

2011

2011

2011

2011

2011

2011

2011

2011

Director, Department of Personnel & Training (DoPT)
prashant.shukla@incometax.gov.in

Joint Director, Directorate of Enforcement ;
rajkumar1@incometax.gov.in

Joint Director, National Testing Agency (NTA) ;
rajesh.kumar27@incometax.gov.in

Competent Authority & Administrator Mumbai under the
Smugglers and Foreign Exchange Manipulators and the
Narcotics Drugs and Psychotropic Substance Act, 1965.
irssurabhi@gmail.com

Deputy Secretary, D/o Drinking Water and Sanitation,
New Delhi; swapna.devireddy@incometax.gov.in

Deputy Secretary, Central Vigilance Commission, New Delhi;
swati.ratna@incometax.gov.in

Director, Department of School Education & Literacy;
sunil.sharma@incometax.gov.in

Director, Ministry of Defence; ridhima.vasisht@nic.in

Director, Department of Social Justice & Empowerment
kajal.singh@incometax.gov.in

Director, Ministry of Housing and Urban Affairs
sunil10irs@gmail.com

Suprintendent of Police, Central Bureau of Investigation (CBI)
amit.s.kadam@incometax.gov.in

Director, Prime Minister Office; amrit.agrahari@gov.in

Chief Accounts Officer, Delhi Development Authority (DDA),
Ministry of Housing and Urban Affairs, Delhi;
bhawna.gulati@incometax.gov.in

Deputy Secretary, Department of Pharmaceuticals, Ministry of
Health and Family Welfare; himanshu.roy@incometax.gov.in

Joint Director, Directorate of Enforcement (HQRS), New Delhi
jitender.singh@incometax.gov.in

Private Secretary, Hon’ble Minister of State Independent
Charge, Ministry of Ayush; jivan.k.bachhav@incometax.gov.in

Deputy Secretary, Department of Public Enterprises, Delhi
kranti.e.khobragade@incometax.go v.in

Joint Director, Enforcement Directorate, 6th Floor, Lok Nayak
Bhawan, Khan Market, Room No. 5, New Delhi ;
navaneet.agrawal@incometax.gov.in

Private Secretary, Hon’ble Minister of State for Rural
Development; swapnilshpatil@gmail.com

Deputy Secretary,Cabinet Sectt;
aditya.d.prabhudesai@incometax.gov.in

Deputy Secretary, Prime Minister’s Office ;
reshma.r.nair@incometax.gov.in
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120.

121.

122.

123.

124.

125.

126.

127.

128.

129.

130.

131.

132.

133.

134.

135.

136.

137.

138.

139.

140.

141.

Shibanka Das Biswas

Vinay Kaushal

Ankita Singh

Pooja Hali

Meenu Singh Bisht

Amit Kumar Soni

Deepak Kapoor

Ananjay Kumar

Tiwary

Chaphekar Prasad
Arvind

Gaurav Bharill
Komaljit Meena
Neha Yadav

Raghav Gupta

Samruddhi Hande

Neha Nautiyal
Garima Sharma
Bhanu Pratap Singh

Tanwar

Chandra Mohan
Singh

Kaustubh Sandip Giri
Kumar Abhinav

M. Shanmuga Priya

Nishi Chaudhary

2011

2011

2011

2011

2011

2011

2011

2012

2012

2012

2012

2012

2012

2012

2012

2012

2013

2013

2013

2013

2013

2013

Deputy Secretary, G-20 Secretariat in the Ministry of External
Affairs shibanka.biswas@.gov.in

Additional Director, Directorate of Enforcement;
vinay.kaushal@incometax.gov.in

Deputy Secretary, Capacity Building Commission, DoPT;
ankita.singh1@incometax.gov.in

Deputy Secretary, National Gallery of Modern Art, Ministry of
Culture; hali.pooja@gov.in

Dy. Secretary, Department of Sports, Delhi;
meenu.s.bist@incometax.gov.in

Addl. Director(Investigation), SFIO, Ministry of Corporate
Affairs, New Delhi amit.k.soni@incometax.gov.in

Director (Technical Coordination & OSD to Revenue
Secretary), Department of Revenue; kapoor.deepak@gov.in

Deputy Secretary, Department of Drinking Water & Sanitation
New Delhi ; ananjay.tiwary@gov.in

Deputy Secretary, Ministry of New and Renewable Energy;
prasadchaphekar2014@gmail.com

Private Secretray, Minister of State of Tribal Affairs;
gaurav.bharill@incometax.gov.in

Deputy Secretary , Ministry of Defence;
komaljit. meena@incometax.gov.in

Joint Director, Directorate of Enforcement, New Delhi ; neha.
yadav@incometax.gov.in

Deputy Secretary, National Intelligence Grid (NATGRID), Delhi,
Ministry of Home Affairs; raghav.gupta@incometax.gov.in

Director, Khadi and Village Industries Commission(KVIC)under
the Ministry of Micro, Small & Medium Enterprises;
hande.samruddhi@gmail.com

Deputy Secretary, DMEO, Niti Aayog
neha.nautiyal@incometax.gov.in

Deputy Secretary , Department of Higher Edcuation, Delhi;
garima.sharma1@incometax.gov.in

Deputy Secretary, Senior Executive Cadre Cabinet Secretariat
bps.tanwar@nic.in

Private Secretary, Minister of State for Ports, Shipping and
Waterways; chandramohan.singh@incometax.gov.in

Deputy Secretary, Department of Health & Family Welfare;
kgiri911@gmail.com

Deputy Secretary, DoPT (Department of Personnel & Training).
kumar.abhinav@incometax.gov.in

Joint Director, FIU, DOR ND ;
mshanmuga.priya@incometax.gov.in

Joint Director, Directorate of Enforcement, New Delhi ;
nishi.chaudhary@incometax.gov.in
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142.

143.

144.

145.

146.

147.

148.

149.

150.

151.

152.

153.

154.

155.

156.

157.

158.

159.

160.

161.

Prabhakar Prabhat
Pugalia Chandan
Rajendra

Rajeev Ranjan
Ranveer Singh
Tanwer

Richa Jaiswal

Sawni Dikshit

Satyakam Dutta

Sukant Vatsa

Suresh Kumar S.

Visakh. K

Amrita Singh Ahuja

Alkesh Uttam

Akash Bhairannavar

Bashir Ahmad Bhat

Ibu Sanjeev Garg
Jitu Doley

K. Venkateshwara
Rao

Manoj Mittal

Parth Gautam

Raja Yaqgoob Farooq

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2013

2014

2014

2014

2014

2014

2014

2014

2014

Joint Director, Directorate of Enforcement, New Delhi
prabhakar.prabhat@incometax.gov.in

Financial Adviser, Prime Ministers Museum and Library;
chandan.pugalia@incometax.gov.in

Deputy General Manager, National Financial Reporting
Authority (NFRA); rajeev.ranjan5@incometax.gov.in

Deputy Director, Directorate of Enforcement, Delhi
ranveer.s.tanwer@incometax.gov.in

Deputy Director, Directorate of Enforcement, Delhi ;
richa.jaiswal@incometax.gov.in

Joint Director (Investigation), Serious Fraud Investigation
Office, Ministry of Corporate Affairs, New Delhi;
sawnidksht8@gmail.com

Joint Director, Directorate of Enforcement, Mainak Tower, G.S.
Road, Guwahati ; satyakam.dutta@incometax.gov.in

Private Secretary, Hon’ble Minister for Environment, Forest &
Climate Change; sukant.vatsa@incometax.gov.in

Under Secretary, Senior Executive Cadre of Cabinet Sectt;
suresh.kumar.s@incometax.gov.in

Joint Director, Directorate of Enforcement, Delhi ;
visakhk@incometax.gov.in

Tax Policy Advisor, Global Forum on Transparency &
Exchange of Information for Tax pusposes at Paris, France;
amrita.s@gov.in; amritasingh.ahuja@oecd.org

OSD, Hon’ble Minister of State for Finance;
alkesh.uttam@incometax.gov.in

Deputy Secretary, Senior Executive Cadre, Cabinet
Secretariat; akash.bhairannavar@incometax.gov.in

Vice Chairman, J&K Lake Conservation and Management
Authority, Union Territory of Jammu & Kashmir;
bashir.a.bhat@nic.in

Joint Deputy Director, Intelligence Bureau, Ministry of Home
Affairs; sanjeeb.garg@incometax.gov.in

Additional Secretary, Government of Assam,
jitu.doley@incometax.gov.in

Dy. Director (Investigation), SFIO, Ministry of Corporate Affairs,
New Delhi; venkateshwararao.kalluru@incometax.go

Deputy Director, Enforcement Directorate, Delhi;
manoj.mittal@incometax.gov.in

Private Secretary, Hon’ble Minister of State for Education
and Development of North Eastern Region in the Ministry of
Education; parth.g.sharma@incometax.gov.in

Director, Government of Union Territory of Jammu & Kashmir;
raja.y.faroog@incometax.gov.in
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163.

164.

165.

166.

167.

168.

169.

170.

171.

172.

173.

174.

175.

176.

177.

178.

179.

180.

181.

Anurag Chandra

P. Amrutha Varshini

Srishti Chaudhary

Savyasachi Kumar

Sonawane Pankaj

Rajaram

Nikhil Saraswat

Apoorvi Singhal

Ashish Kumar Rai

Bhageerath
Choudhary
Chetan Krishna G.

Dr. Kavita Patil

Hari Mohan Dubey

Kommula Raghava
Sai Krishnam Naidu

Kondari Balaji

Gurudutt

Kothawade Swapnil
Sharad

Pemmaiah K.d.
Rachna Chhokar
Rishabh Shukla

Robin Bansal

Sandeep Ahuja

2014

2014

2014

2014

2014

2014

2015

2015

2015

2015

2015

2015

2015

2015

2015

2015

2015

2015

2015

2015

Deputy Secretary, Department of Chemicals and
Petrochemicals, New Delhi; anurag.chandra@incometax.gov.in

Dy. Secretary, Department of Economic Affairs under CSS;
amrutha.varshini@gov.in

Suprintendent of Police , Central Bureau of Investigation (CBI);
srishti.chaudhary#@incometax.gov.in

Suprintendent of Police , Central Bureau of Investigation (CBI);
savyasahi.kumar@incometax.gov.in

Suprintendent of Police , Central Bureau of Investigation (CBI);
pankaj.r.sonawane@incometax.gov.in

Private Secretary, Minister of State for Road Transport and
Highways; nikhil.saraswat@incometax.gov.in

Deputy Director, Enforcement Directorate
apoorvi.singhal@incometax.gov.in

Dy. Director(Admn.) Unit -4, Directorate of Enforcement,
Jalandhar Zonal Office, 3rd Floor, 556-B, Cool Road, The
Mirage, Jawahar Nagar, Jalandhar;
ashish.k.rai@incometax.gov.in

Deputy Director Directorate of Enforcement;
bhageerath.choudhary@incometax.gov.in

Deputy Director, Enforcement Directorate,;
chetankrishna.h.g@incometax.gov.i n

Joint Director (Inv.),
SFIO, Ministry of Corporate Affairs, New Delhi;
kavita.gokulpatil@incometax.gov.in

Deputy Director, Enforcement Directorate,;
hari.m.dubey@incometax.gov.in

OSD to the level of Deputy Secretary,
Minister of State for Rural Development and Communication;
krish.kommula@gmail.com

Deputy Director, Enforcement Directorate,
kondari.b.gurudutt@incometax.gov.in

Under Secretary, Cabinet Sectt; ;
swapnil.s.kothawade@incometax.gov.in

Deputy Director, Enforcement Directorate,
pemmaiaa.k@incometax.gov.in

Deputy Director, Enforcement Directorate,;
rachna.chhokar@incometax.gov.in

Under Secretary, Senior Executive Cadre of Cabinet Sectt;
rishabh.shukla@incometax.gov.in

Deputy Director, Enforcement Directorate, Delhi,
robin.bansal@incometax.gov.in

OSD to the level of Deputy Secretary,

OSD with Minister of State for Commerce & Industry and
Electronic & Information Technology; sandeep.ahuja@
incometax.gov.in
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182.

183.

184.

185.

186.

187.

188.

189.

190.

191.

192.

193.

194.

195.

196.

197.

198.

199.

200.

201.

202.

203.

Sohrab Singh

Chauhan

Subramaniyan G

Davinder Chodha

Rohit Yadav

Dr. Karan Choudhary

Amitabh Mishra

Ayushman Shukla

J. Nagaraj

M. Thangsuansang

Zou

Rahul Latiyal

Sahil Arora

Sarveshwaran J.

Tushar Srivastava

Varun Goyal

Vikas Aswal

Avadh Kishore Pawar

Vibhuti Bhushan

Akshar Kumar P.

Godhani

Amareshwar Patil

Dipin Goel

Honey Patodi

Jivitesh Anand

2015

2015

2015

2015

2015

2016

2016

2016

2016

2016

2016

2016

2016

2016

2016

2016

2016

2017

2017

2017

2017

2017

Deputy Director, Enforcement Directorate, Delhi
sohrab.chauhan@incometax.gov.in

Deputy Director, Enforcement Directorate,;
subramaniyan.g@incometax.gov.in

Dy. Secretary, Government e-Marketplace under Department
of Commerce; davinder.chodha@incometax.gov.in

Deputy Director , Directorate of Enforcement;
rohit.yadav2@incometax.gov.in

Addl. Private Secretary, Hon’ble Minister of Jal Shakti; karan.
choudhary@incometax.gov.in

Deputy Director, Enforcement Directorate,;
amitabh.mishra@incometax.gov.in

Under Secretary, Cabinet Secretariat;
ayushman.shukla@incometax.gov.in

Addl. Superintendent of Police, National Investigation Agency
(NIA), Chennai; j.nagaraj@incometax.gov.in

Deputy Director, Enforcement Directorate;
sbmunluo@gmail.com

Deputy Director, Enforcement Directorate,
rahul.latiyal@incometax.gov.in

Deputy Director, Enforcement Directorate,
sahil.arora@incometax.gov.in

Deputy Director, Enforcement Directorate,
sarveshwaran.j@incometax.gov.in

Deputy Director, Enforcement Directorate,
tushar.srivastava@incometax.gov.in

Deputy Director, Enforcement Directorate,
varun.goyal@incometax.gov.in

Deputy Director, FIU, DOR ND;
vikas.aiswal@incometax.gov.in

Dy. Director, Zone- 1, ED Office, Nungambakkam, Chennai;
avadhkishor.pawar@incometax.gov.in

Deputy Director, Directorate of Enforcement;
vibhuti.b@incometax.gov.in

Deputy Director, Enforcement Directorate,
aksharkumar.godhani@incometax.go v.in

Addl. Private Secretary, Hon’ble Minister of Heavy Industries;
amareshwar.patil@incometax.gov.in

Deputy Director, Enforcement Directorate, Delhi
dipin.goel@incometax.gov.in

Deputy Director, FIU, DOR ND;
honey.patodi@incometax.gov.in

Deputy Director, Enforcement Directorate,
jivitesh.anand@incometax.gov.in
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204.

205.
206.

207.

208.

209.

210.

211.

212.

213.

214.

215.

216.

217.

218.

219.

220.

221.

222.

223.

224.

Rajeev Jain

Seuj Kumar Saikia
Shardul

Brij Shankar

Mayank Prakash

Manish Chauhan

Poonam Ushara J

Shreyas

Jvalin Tejpal

Aakanksha
Kulshrestha

Mahesh Gupta

Rajendra Singh

Arjun Singh

Pushpender Singh

Prem Chandra

Maurya

Sandeep Raj

Rajnish Dev Burman

Ashim Kumar Modi

Chetan P. S. Rao

Manu Tentiwal

Vivek Sharma

2017

2017
2017
2017

2017

2017

2017

2018

2018

2018

2017

2014

1995

1998

1999

2000

2002

2003

2003

Deputy Director, Directorate of Enforcement, Central Region,
New Delhi; rajeev.jain@incometax.gov.in

Deputy Director, FIU, DOR ND; seuj.sakia@incometax.gov.in
Deputy Director, FIU, DOR ND; shardul.-@incometax.gov.in

Deputy Director, Directorate of Enforcement
brij.shankar@incometax.gov.in

Deputy Director, Directorate of Enforcement,
Zonal Office, Jalandhar;
mayank.prakash@incometax.gov.in

Deputy Director, Directorate of Enforcement, Zonal Office,
Jaipur; manish.chauhan@incometax.gov.in

Deputy Director, Directorate of Enforcement, Zonal Office-II,
Chennai; poonam.ushara.j@incometax.gov.in

Deputy Director, Directorate of Enforcement, Zonal Office,
Hyderabad; shreyas@incometax.gov.in

Deputy Director, Directorate of Enforcement;
jvalin.tejpal@gov.in

Assistant Director, Lal Bahadur Shastri National Academy of
Administration (LBSNAA), Mussoorie
aakanksha.kulshreshtha@incometax.gov.in

Deputy Director, Directorate of Enforcement, Central Region,
New Delhi; mahesh.gupta@incometax.gov.in

CEO, Central Board of Film Certification, Mumbai;
rajendra.singh@incometax.gov.in

Private Secretary, Hon’ble Minister of State for Jal Shakti;
arjun.singh2@incometax.gov.in

Addl. Private Secretary; Hon’ble Minister of State for
Communation; pushpender.singh@incometax.gov.in

Joint Secretary, Ministry of Heavy Industries;
maurya.127477@nic.in

Joint Secretary and FA, Department of Atomic Energy;
sandeep.raj@gmail.com, sandeep.raj@incometax.gov.in

Special Director of Enforcement, Directorate of Enforcement;
rajnish.d.burman@incometax.gov.in

Joint Secretary &FA, Ministry of Coal;
ashim.k.modi@incometax.gov.in

Member (Finance),
DDA in the Ministry of Housing and Urban Affairs, New Delhi;
chetan.rao@gov.in

Special Director of Enforcement, Directorate of Enforcement;
manu.tentiwal@incometax.gov.in

Managing Director; Development Institute (FDDI), Noida
Under Department for promotion of Industry and Internal
Trade(DPIIT), Ministry of Commerce and Industry;
vivek.sharma@incometax.gov.in

270
CONTENT


mailto:mayank.prakash@incometax.gov.in
mailto:poonam.ushara.j@incometax.gov.in
mailto:arjun.singh2@incometax.gov.in
mailto:maurya.127477@nic.in
mailto:sandeep.raj@gmail.com, sandeep.raj@incometax.gov.in
mailto:rajnish.d.burman@incometax.gov.in
mailto:ashim.k.modi@incometax.gov.in
mailto:vivek.sharma@incometax.gov.in

SRR arfreTY

OFFICERS ON DEPUTATION

225.

226.

227.

228.

229.

230.

231.

232.

233.

234.

235.

236.

237.

238.

239.

240.

241.

242.

243.

244,

245.

T Sankar

Ravinder Maini

N Padmanaban

Shewta Mishra

Apoorva Bhardwaj

Vikas Singh

Maimun Alam

Shashi Kajle

Aashwita Lal

Mudit Srivastava

Aastha Lakshmi

P.s. Thuingaleng

Mayank Pandey

Vinay Sheel Gautam

Mayank Prabha
Tomar

Avanessh Tiwari

Rakesh Kumar
Suman

Niraj Kumar

Parikshit Singh

Prateek Kumar

Mishra

Atul Kumar

2003

2005

2005

2007

2007

2007

2007

2007

2008

2008

2008

2008

2009

2009
2009

2009

2009

2009

2009

2011

2011

Special Director of Enforcement, Directorate of Enforcement;
t.sankar@incometax.gov.in

Executive Director, Insolvency and Bankruptcy Board of India;
ravinder.maini@incometax.gov.in

Special Director of Enforcement, Directorate of Enforcement;
n.padmanaban@incometax.gov.in

Chief Vigilance Officer, Bureau of Indian Standards;
shweta.mishra@incometax.gov.in

Joint Secretary, Union Public Service Commission; apporva.
bhardwaj@incometax.gov.in

Director, Ministry of Petroleum and Natural Gas; vikas.
singh79@nic.in

Director, Ministry of Steel; maimun.159808.cbdt@nic.in,
m.alam78@gov.in

Director, Department of Economic Affairs; shashi.kajle@
incometax.gov.in

Director, NITI Aayog New Delhi; aashwita.lal@gmail.com

Director (Internal Financial Adviser), Heavy Water Board,
Mumbai under Department of Atomic Energy;
mudit.srivastava@incometax.gov.in

CVO, New Delhi Municipal Corporation;
aastha.lakshmi@incometax.gov.in

General Manager, Tribal Co-operative Marketing Development
Federation of India(TRIFED) at Guwahati under the Ministry of
Tribal Affairs; thuingaleng.ps@incometax.gov.in

Additional Director, Directorate of Enforcement; mayank.
pandey@incometax.gov.in

Director, Ministry of Cooperation; vinaysheel.gautam@gov.in

Director, Department of Administrative Reforms & Public
Grievances; mayank.pt@incometax.gov.in

Additional Director, Directorate of Enforcement, New Delhi;
avaneesh.tiwari@incometax.gov.in, avaneeshtiwari.ed@gov.in

Additional Director, Directorate of Enforcement, New Delhi;
rakesh.k.suman@incometax.gov.in

Joint Secretary and Legal Advisor as part time CVO,
Department of Legal Affairs and Legal Department;
niraj.kumar82@nic.in

Regional Director, Group A, ESI Corporation;
parikshit.singh@incometax.gov.in

Director, Department of Justice;
prateek.k.mishra@incometax.gov.in

Director, Department of Investment and Public Asset
Management (DIPAM), Delhi; atulkumar@incometax.gov.in
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Sathiya S 2011 Director, Ministry of Cooperation;

246.
sathiya.sivaprakasam@incometax.gov.in
247 Praveen Shekhar 2012 Joint Director, Directorate of Enforcement, New Delhi;
' praveen.shekhar@incometax.gov.in
Akash Jain 2013 Deputy Secretary, National Recruitment Agency under
248. Department of Personnel & Training;
akash.jain@incometax.gov.in
249 Pavitra Kumar 2013 Private Secretary, Hon’ble Minister of State for Cooperation;
' pavitra.kumar@incometax.gov.in
250 Tarun Kumar 2013 Joint Dy. Director/Exe, Intelligence Bureau, Ministry of Home
’ Affairs; tarun.kumar@incometax.gov.in
251 Abhinav Agrawal 2014 Deputy Secretary, Election Commission of India;

abhinav.agrawal@incometax.gov.in

Rajarshi Dasgupta 2014 Joint Commissioner, Office of the Competent Authority &
Administrator, Kolkata under the Smug
252. glers and Foreign Exchange Manipulators(forfeiture of
Property)Act 1976 and the Narcotics Drugs and Psychotropic
Substance Act 1965; rajarshi.dasgupta@incometax.gov.in

253 Suvasis Das 2014 Dy. Secretary, Department of Pharmaceuticals;
' suvasis.das@incometax.gov.in
254 Tarannum Verma 2014 State Government of Chattisgarh,
' tarannum.verma@incometax.gov.in
P.s. Aravind 2014 Joint Commissioner, Office of the Competent Authority &
Administrator, Kolkata under the Smug
255. glers and Foreign Exchange Manipulators(forfeiture of
Property)Act 1976 and the Narcotics Drugs and Psychotropic
Substance Act 1965; p.s.aravind@incometax.gov.in
256 Nabeel Ahmad Saad 2015 Deputy General Manager, International Financial Services
’ Centrea Authority; nabeelahmad.saad@incometax.gov.in
257 Ashish Kumar Panda 2015 Dy. Director(Investigation), SFIO, Ministry of Corporate Affairs,
' New Delhi; ashis.k.panda@incometax.gov.in
258 Shilpi Chopra 2015 Deputy Secretary, Department of Defence, New Delhi;
' shilpi.chopra@incometax.gov.in
259 Yuvraj Pal Singh 2015 Deputy Secretary, Ministry of Environment Forest & Climate
' Change New Delhi; yuvraj.p.singh@incometax.gov.in
260 Kavinder Singh Negi 2015 Suprintendent of Police, Central Bureau of Investigation (CBlI);
’ kavinder.s.negi@incometax.gov.in
261 Sandipan Khan 2015 Additional Supritendent of Police, National Investigation
' Agency(NIA); sandipan.khan@incometax.gov.in
262 A. Manju 2016 Deputy Director, Directorate of Enforcement;
' manju.adure@incometax.gov.in
263 Vedant Kanwar 2016 Suprintendent of Police, Central Bureau of Investigation (CBlI);

vedant.kanwar@incometax.gov.in
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265.

266.

267.

268.

269.

270.

271.

272.

273.

274.

275.

276.

277.

278.

279.

280.

281.

282.

283.

Abhishek J Jain

Y Vishnu Vardhan

Reddy

Gayathri M

Shashank Sheohare

Saif Igbal

Gaurav Kapoor

Manish Gupta

Dr. G. Poojitha

Ritesh Bhatt

Sanghpriya Singh

Danish Agastham

Tapan Deka

Harish Kumar Tanwar

Pradipta Dutta

Vaibhav Pratap Jain

Sanket Agarwal

Pranav Dubey

Hrudaya Kumar Das

Bikram Gangwar

Chirumamilla Vinay
Kumar Chowdary

2016

2016

2016

2016

2016

2017

2017

2017

2017

2017

2017

2017

2017

2017

2018
2018

2018

2018

2018

2019

Assistant Director, Narcotics Control Bureau (NCB), Ministry of
Home Affairs; abhishek.j.jain@incometax.gov.in

Assistant Director, Narcotics Control Bureau (NCB), Ministry of
Home Affairs; y.vishnu.r@incometax.gov.in

Dy. Director(Investigation), SFIO, Ministry of Corporate Affairs,
New Delhi; gayathri.m@incometax.gov.in

Assistant Director, Narcotics Control Bureau (NCB), Ministry of
Home Affairs; shanshank.sheohare@incometax.gov.in

Assistant Director, Narcotics Control Bureau (NCB), Ministry of
Home Affairs; saif.eqgbal@incometax.gov.in

Deputy Director(Investigation), SFIO, Ministry of Corporate
Affairs, New Delhi; gapoor@incometax.gov.in

Deputy Director, Directorate of Enforcement,
manish.guptab@incometax.gov.in

Additional Private Secretary, Minister of State for Home Affairs;
drpoojithairs@gmail.com, poojitha.gaddam@incometax.gov.in

Deputy Director, Directorate of Enforcement;
ritesh.bhatt@incometax.gov.in

Deputy Director, Directorate of Enforcement;
sanghpriya.singh@incometax.gov.in

Deputy Director, Directorate of Enforcement;
danish.agastam@incometax.gov.in

Deputy Director, Directorate of Enforcement, Mainak Tower,
G.S. Road, Guwahati; tapan.deka@incometax.gov.in

Deputy Director(Investigation), Serious Fraud Investigation
Office(SF10); harish.k.tanwar@incometax.gov.in

Deputy Director, Competition Commission of India (CCl), Delhi;
pradipta.dutta@incometax.gov.in

Deputy Director, FIU-IND; vaibhav.p.jain@incometax.gov.in

Dy. Commissioner, TPRU, Department of Revenue;
sanket.agarwal1@incometax.gov.in

Deputy Director, Directorate of Enforcement;
pranav.dubey@incometax.gov.in

Assistant Director, Narcotics Control Bureau (NCB), Ministry of
Home Affairs; hrudaya.das@incometax.gov.in

Deputy Director, Directorate of Enforcement; bikram.
gangwar@incometax.gov.in

Additional Private Secretary to Minister of State for Steel, New
Delhi; vinay.k.chirumamilla@incometax.gov.in
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284.

285.

286.

287.

Gopal Krishan Ravi

Arindam Misra

Vipul Kumar

Sapna Bhatia

2014

2003

Assistant Director, Directorate of Enforcement; gopal.k.ravi@
incometax.gov.in

Term Consultant at World Bank, Washington, DC, USA;
arinmdam.misra@incometax.gov.in

Assistant Director, Directorate of Enforcement, Mainak Tower,
G.S. Road, Guwahati; vipul.kumar1@incometax.gov.in

CIT, NDC Study Course
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YIRETRT AT Wl AT (WeTheer)

INDIAN REVENUE SERVICE OFFICERS
(RETIRED)

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

D B Ahuja
CIT, Delhi

AV Swaminathan
Chairman, CBDT

H Banerjee
CCIT, Patna

R K Tandon
CIT-XI, Mumbai

A N Misra
Chairman, ITSC

N Rangachary
Chairman, CBDT

S S Inamdar
CCIT-IIl, Mumbai

G K Mishra
Chairman, CBDT

G S Sidhu
Chairman, ITSC

R K Malhotra
CCIT (C), New Delhi

Ravi Kant
Chairman, CBDT

SKLal
Chairman, ITSC

Narayan D Lakshmi
CCIT, Bengaluru

T S Krishna Murthy
Ex ECI

V Jayaraman
CCIT, Chennai

V R Sagar
CIT, Mumbai

J K Gupta
CCIT, Ahmedabad"

S K Ray
CCIT, Kanpur

M M Joshi
Member, ITSC

P C Hadia
CIT, Jaipur

1953

1955

1957

1957

1959

1960

1960

1961

1961

1962

1962

1962

1963

1963

1963

1963

1964

1964

1965

1965

A-6, Pushpanjali, Vikas Marg Extn.,
New Delhi-110092 ; knk62005@gmail.com

Flat B-2, 2nd Floor, Ramar Kutil, 5 Second Main
Road, Gandinagar, Adyar, Chennai-20,

CJ-117, Salt Lake City, Kolkata-700 091
2702 B, Imperial Heights, Gajanand Maharaj Path,

Gore Goan West, Mumbai-400104

401, Kalpataru, 129, Suryanagar, Unit-7,
Bhubaneswar- 751003. Odisha ;
anmisra@rediffmail.com

C-101, RNS Shanthi Nivas, Tumkur Road,
Bangalore-560022 rangachary.n@gmail.com

V-2148, Ashiana utsav Lavasa, Dist-Dasve, Pune-
412112 (Maharashtra); sudhirinamdar@hotmail.com

HX-94, E-7, Arera Colony, Bhopal-462 016
46, Kartarpura Village, Rowas, PO- Sular,

Teh. Patiala, Punjab-147001

602, Sapodilla Apartment, Marigold Complex, Kalyani
Nagar, Pune-411014

F-86, Richmond Park, DLF Phase-IV, Gurgaon,
Haryana-122002; ravisri40@gmail.com

G1, Flat No.-5, Shirine Garden, |.T.l| Road, Aundh,
Pune-411007

W-6-A27, Ashram Prashanti Nilayam Puttaporthy,
Distt.-Anandpur-515134(A.P.)

95 Satyadev Avenue, MRC Nagar, Chennai 600038;
krishnamurthy.ts@gmail.com

Flat No.5, 158, Luz Church Road, Mylapore,
Chennai-600004

133/1, Vasant vihar, Dehradun Uttrakhand-248006
Flat No. 1904-04, A-Wing, Chaitanya Tower, Prabha
Devi, Mumbai-400025

D-603, Purvasha Anand Lok CGHS Ltd., Mayur Vihar
Phase-l, Delhi-110091 ; ray.subir1938@gmail.com

620, Raheja Crest-3, Oshiwara, Andheri West,
Mumbai-400053

K-45, Income Tax Colony, Durgapura, Tonk Road,
Jaipur-302018
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23.

24.

25.

26.

27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

40.

41.

S C Saxena
CCIT-ll, Delhi

A K Misra
Member, CAT,Luck. Bench

K D Gupta
Member, AAR
R K Upadhyaya
CCIT, Pune

S N Mandal
CCIT-IV, Mumbai

Satrajit Chaudhuri
Member, CBDT

T N T Nayar
CCIT&Member CAT

T Z Mani

CCIT, Bangalore
A C Chandra
DGIT(Inv.), Bhopal
Bibhas C Mohanty
CCIT, New Delhi

G B Parida
CCIT, Delhi

K K D Burman
CIT(Central)-2, Kolkata

Satish Chandra
Accountant Member
(ITAT)

Shobha Majumdar
Chairman, CBDT

Berjinder Singh
Chairman, CBDT

Dr. Binoy Gupta
CCIT-l, Chennai

M C Joshi
CCIT, Thane

P A Chowdary
CCIT-I, Hyderabad

P Mishra
CCIT-I, Pune

S C Tiwari
Member, ITAT Mumbai

Sikandar Talwar
CCIT

1965

1966

1966

1966

1966

1966

1966

1966

1967

1967

1967

1967

1967

1967

1968

1968

1968

1968

1968

1968

1968

E-84, 2nd Floor, Greater Kailash-1, New
Delhi-110048; iampramil@gmail.com

2/585, Vineet Khand, Gomti Nagar, Lucknow-226010

504 Anand Pragati Apartment 7/40A Tilak Nagar
Kanpur 208002; muditalok@gmail.com

A-201 Keveri Appt. Alakhnanda, New Dehi-110019;
rajkishore1966@gmail.com

Block-B, L-390, Sector-II, Salt Lake City,
Kolkata-700091 ; m_sachin42@yahoo.com

CJ-311, Salt Lake City, Sector-2, Kolkata-91

15, Kairali Apartments, Panampilly Nagar,
Kochi-682036; tnt42@rediffmail.com

45, Kairali Apartments, Panampalli Nagar,
Kochi-682036; tz_mani@yahoo.com

Flat No.17, Block-2, Green City, E-8, Arera Colony,
Bhopal-462039; acchandra42@yahoo.com

Plot No. 1324, Mahanadi Vihar, Cuttak-753004

E-252, Ist Floor, Greater Kailash-lI,

New Delhi -110048 ; rohitparida@hotmail.com
GD 135, Sector-3, Salt Lake, Kolkata-700106;
khagesh_cal@yahoo.co.in

F-601, Sunflower Building, Gundecha’s Valley of
Flowers, Opp. Bhor Industries, Thakur Village,
Kandivali (East), Mumbai-400001 ;
satishchandra.cj@gmail.com

D-502, Purvasha Anand Lok Housing Society, Mayur
Vihar, Phase - |, Delhi-110091;
shobha_majumdar@yahoo.com

H. No. 20 B, Sector-4A, Chandigarh-160001;
berjindersinghO6@gmail.com

Flat No.1101, Shiromani, Rajkamal Lane, Parel,
Mumbai-400012; eleema100@hotmail.com

P-4-25 DLF, phase-2 Gurugram-122022;
mcjoshi@liv.com

A-502, Trendset Grand Erramanzal Behind Taj
Dakkin, H. No. 6-3-252, Hyderabad-500034;
chowdharypa@yahoo.co.in

Bungalow No. 33, Florida Estate, Keshav Nagar,
Mundwa, Pune-36 ; pmisrairs@gmail.com

309, Maker Bhawan No.3, New Marine Lines,
Mumbai-400020; tiwarisc@yahoo.com

E-88, Greater Kailash, Part-l New Delhi-11048
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42.

43.

44,

45.

46.

47.

48.

49.

50.

51.

52.

53.

54.

55.

56.

57.

58.

59.

60.

61.

Urvashi Saxena
CCIT, Mumbai &
Chairperson ITSC

Vijaya Mohanram
CCIT-I, Bengaluru

A K Sawhney

Mem. Telcom Commission

& Sec. to Govt. of India

Arun Bhargava
Member, CBDT

Baljit Bains
CCIT, NWR Chandigarh

Dr. J K Goyal
CCIT, Raipur

Dr. K Gopalan
CCIT-Il, Chennai

J G Pendse
Member (CBDT) &
Chairman, ITSC, Delhi

S M Gadgil
CCIT, Pune

S N Prasad
CIT, Delhi

Vijay Mathur
DGIT (Intl. Tax.), Delhi

B M Singh
Chairman, CBDT

B Ravibalan
CCIT

Hriday Narain
Member (A), CAT

Indira Bhargava
Chairman, CBDT

Joginder Pall

Member(ITAT), Amritsar

L Kuriakose
CCIT

P K Sridharan
CCIT-lll, Chennai

R K Aggarwal
CCIT-VI, Delhi

Raj Kishore
Vice Chairman, ITSC
Mumbai

1968

1968

1969

1969

1969

1969

1969

1969

1969

1969

1969

1970

1970

1970

1970

1970

1970

1970

1970

1970

2602, Light Bridge, Hiranandani Meadows, Gladys
Alwares Road, Off. Pokharan Road No.2, Thane
(West)-400610; saxena_u@yahoo.com

505/506, Brigade Classic Arumugam Circle,
Basavanagudi, Bengaluru-4

Flat No. 3041, Tower-3, ATS- One hamlet, Sector-104,
Noida, Behind High Court, Judges Colony-201304;
akstrai@gmail.com

807, Ikaria, Adani Shantigram Township,

Near Vaishnodevi Circle, S.G. Highway,
Ahmedabad-382421; abhargava@yahoo.com

552, Sector-18B, Chandigarh-160018 ;
baljit_bains@rediffmail.com

Flat No 301, Tulip (Amaltas Complex), Moulshree
Vihar, Opp: Hotel Babylon International, V.I.P. Road,
RAIPUR(C.G.)-492001; drjkgoyal@gmail.com
No.-32, Giri Road, T. Nagar, Chennai-17
Nungambakkam, Chennai-600034
raji319@hotmail.com

Bhagirathi, Plot No. 11, Sector-25, Appughar Road,
Nigdi Pradhikaran,Pune-411004 ;
jgpendse@gmail.com

Building -I, Flat No. -1, Mantri Park Society, 29/1,
Kothrud Road, Pune-411038 ; smgadgil@gmail.com
B-43, Retreat Apptt., Plot No.-20, |.P. Extension,
Patparganj, New Delhi-110092
shivnandansprasad9@gmail.com

D-2A/3, Vasant Vihar, New Delhi ;
tax_mathur@hotmail.com

265 Majithia Enclave, Patiala-147001;
bm.singh@gmail.com

Ramavilas Agriculture College Road, Vellayani
P.O.Trivandrum -695522; ravibalan60@gmail.com
T6-1004, Crescent Bay, Jerbai Wadia Road, Parel,
Mumbai- 400012; hriday_narain@yahoo.com

807, Ikaria, Adani Shantigram Township

Near Vaishnodevi Circle, S.G.Highway,
Ahmedabad-382421

144-Gurjeet Nagar, Garha Road, Street no.-2, Jaland-
har-144022; jpall1946@yahoo.com

28/3182, (55/3940) St. Mary’s Sunoro, Church Road
Kochi - 682020; kuriakose.46@gmail.com

New No.5 Old No.9, 13th St, Nandanam Extn,
Chennai-600035

C-94, First Floor, South Extension Part-Il,
New Delhi-49; rk_aggarwal@yahoo.com

Flat No. 21, 2nd Floor, Malhar Tower, Film City Road,
Goregaon (East), Mumbai-400063;
rajk_47@yahoo.co.in
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63.

64.

65.

66.

67.

68.

69.

70.

71.

72.

73.

74.

75.

76.

77.

78.

79.

80.

81.

82.

Rashmi Chaudhry
CCIT, Delhi

Ratneshwar Prasad
Chairman, CBDT

S K Bhardwaj
CCIT-X, Mumbai

V S Mathur
DGIT(Systems)

A K Purwar
CIT

B K Srivastava
CCIT, Kanpur

C Rajendran
IT Ombudsman, Kochi

G C Srivastava
DGIT(Intl. Tax)

Manju Madhavan

Member, Finance

P K Misra
Chairman, CBDT

Prasanta Ray
CCIT-I, Delhi

R Sharan
DGIT(Inv.), Kolkata &

R S Mathoda
Chairman, CBDT

S S Gandhi
DGIT(Sys.)

Sudeep Roy
CCIT, Kolkata

Upender Singh
CCIT, Rajkot

V K Srivastava
CCIT Allahabad
Manju Lakhanpal
CCIT, Chandigarh

A Selvaraj
CCIT-Ill, Chennai

Abraham Pothen
CCIT, Mumbai

Fareed Ahmed
Member, ITAT

1970

1970

1970

1970

1971

1971

1971

1971

1971

1971

1971

1971

1971

1971

1971

1971

1971

1971

1972

1972

1972

C-1/1430, Ground Floor, Vasant Kunj, New
Delhi-110070; chaudhuri.rashmi@gmail.com

1801, Kingston Tower, Parel Tank Road, Mumbai-33;
ratneshwarp@hotmail.com

C-397 (SFS), Sheikh Sarai, Phase-I, New Del-
hi-110017; bhardwajskb@yahoo.com

B-70, Sector-14 Noida-201301 (UP) ;
mathur.viresh@gmail.com

2102, Whitefield, Hiranandani Meadows, Gladys
Alwares Road, Thane (W)-400 610;
ashokpurwar@gmail.com

Member, Appellate Tribunal for Forfeited Property,
New Delhi

Manjusha 36/2306, Azad Road, Kaloor, Kochi-682017
rajendranchowara@gmail.com

Tower 28, Flat no. 1203, Lotus Panache Sector 110
NOIDA; srivastavagirish@hotmail.com

House No. 638, Sector -16, Chandigarh

Flat No.4042, 4th Floor,Tower-4 DN Oxy Park,
Dumduma, Bhubneswar-751019;
prasannakumar.misra@gmail.com

Flat A-4, \Prosadi\ 1A, Maharaja Nanda Kumar Road,
Kolkata-700029 ; prasanta_ray@hotmail.com
C-101, Sector-49, Noida U.P.-201301 ;
rampriyasharma@yahoo.com

324, Sector-9, Chandigarh-160009 ;
rsmathoda@gmail.com

E-401 Kanakia Paris, Bharat Nagar, Bandra(E),
Mumbai- 400051; shyam.gandhi@yahoo.co.in

214, Jodhpur Park, Kolkata-700068 ;
sudeep@hotmail.com

Post Mankapur dish Gonda C/o Shri Putt. Memorial
Public School of Science & Commerce gayatri nagar
mankapur U.P. 271302

1205/06 Shivalaya Tower, 90 Feet Road, Thakur
Complex, Kandivali East, Mumbai-400101
H.no. 638, Sector 16, Chandigarh

203 Padma/Mahalakshmi Malika, 6 Ratnavel Pandian
Road, Golden George Nagar, Chennai-600107;
aselvaraj1949@yahoo.co.in

A-702, Pascoal Square, Sundernagar, Kalina,
Santacruz East, Mumbai-400098;
abraham47@yahoo.com

B-14, Niralanagar, Near Raidas Mandir,
Lucknow-226020; fareed_pune@yahoo.com
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83.

84.

85.

86.

87.

88.

89.

90.

91.

92.

93.

94.

95.

96.

97.

98.

99.

100.

101.

102.

M K Moghe
CCIT, Bhopal

M M Das
CCIT-Il, Mumbai

Mala Ramakrishnan
DGIT(Inv.), Mumbai

P P Jauhari
CCIT-Il, Hyderabad

Pramod Kumar Chopra
CCIT, Chandigarh

Pramod Kumar
CCIT-I, Bengaluru

S K Gupta
CCIT(C), Delhi

S K Mohanty
CCIT, Bhubaneshwar

S S Khan
Member, CBDT

Saroj Bala
Member, CBDT

Shaikh Naimuddin
Member, CBDT

V D S Balhahara
DGIT(Inv.), Chandigarh

V K Aggarwal
CCIT

Vijay Ranjan
CCIT, Udiapur

A R Malhotra
CCIT(V), Mumbai and
Vice Chairman, ITSC

Aarti Sawhney
CCIT-l, Delhi

Ashwani Kumar
CCIT-V, Chennai

B R Sudhakara
ITSC, Chairman
Debabrata Das
Vice Chairman, ITSC

M Narsimhappa
CCIT, Pune

1972

1972

1972

1972

1972

1972

1972

1972

1972

1972

1972

1972

1972

1972

1973

1973

1973

1973

1973

1973

Raghu, Opp. NDRF Academy, Jaja Rani Chowk,
Tample Road, Civil Line, Nagapur-440001
ajobamohan@yahoo.com

A-1404/1405, Julian Alps, Bhakti Park, Wadala(E)
Mumbai-37; munin45@gmail.com

H. No. 18, Gulmarg Apartment, Napean Sea Road,
Mumbai-400001; malasr1974@gmail.com

House No. 86, (Shantiniketan) Colony, Mahendra
Hills, East Maredpally, Secunderabad (AP)-500026;
ppjauhari48@gmail.com

92, Sector-11A, Chandigarh-160011;
pkchpy@outlook.com

Flat No. E-6, Tower -5, New Moti Bagh,

New Delhi-110023; pramoda21@gmail.com
Satya Villa, D-128, Sector-40, Noida-201301;
sushilkgupta47@yahoo.co.in

Flat No. 1101, Tower-10, Tata Ariana, Kalinga Nagar,
Bhunaneswar-751029
swarajmohanty1@rediffmail.com

Flat No. 5153, L-Tower, Parx Laureat, Sector-108,
Noida; shahid2412@gmail.com

Apartment No. 302, Tower C-6, The Legend Appt,
Sector 57, Gurgaon sarojbala044@gmail.com
Type -7, D/S 2/1, Unit -2, Bhubaneswar-751016
shaikhnadimuddin1@yahoo.com

H. No.-1009, Tower -2, Tata Preman, Sector-72,
Gurugram; vdsbalahara@yahoo.co.in;
vdsbalahara@indiatimes.com

B-10, Sector-51, Noida (U.P.) ;
vk.aggarwal@yahoo.com

Flat no. B-402, 15, the address, Mr. Sanidhya,

Vikramnagar, Bopal, Ambli Road,
Ahmedabad - 380058

Flat no. 121, Tower-Q, New Town height Sector-90,
Gurgoan-122505; malhotraar@yahoo.co.in

Flat No. 3041, Tower-3, ATS- One hamlet,
Sector-104, Behind High Court, Judges Colony,
Noida -201304; akstrai@gmail.com

Flat No. 601, Supreme Epitome, Dr. C.G. Road,
Village Wadwali, Chembur, Mumbai-400074;
ashwani.1948@gmail.com

No. 888, Ground Floor, 20 Main Road, Jaya Nagar,
4th T-Block, Banglore-560041

502, June Blossoms 60-60A, Manuel Gonsalves
Road, Mumbai-400050; debabrata100@gmail.com
1st Floor, Chinmai Nilayam, Plot No. 22, Phase-I,
Kamalapuri Colony, Hyderabad-500073;
narasimhappa@gmail.com
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103.

104.

105.

106.

107.

108.

109.

110.

111.

112.

113.

114.

115.

116.

17.

118.

119.

120.

121.

122.

123.

124.

P C Chhotaray
Chairman, ITSC

Prakash Chandra
Chairman, CBDT

Ramiji Sinha
Chairman ITSC
S P Singh
CCIT, Indore

S S N Moorthy
Chairman, CBDT

Sudhir Chandra
Chairman, CBDT

Usha Gupta
CCIT, Delhi

Aruna Bhatia
CCIT, Hubli

B R Kaushik

Member(ITAT), Jabalpur

Bharti Mandal
CIT, Kolkata

Dr. Sudhakar Tiwari
CCIT

Gautam Choudhuri
CCIT-I, Kolkata

Laxman Das
Chairman, CBDT

L Sailo
CCIT, Delhi

M C Joshi
Chairman, CBDT
M N Bajpai
Member, AAR

RN Tripathi
VC, ITSC, Mumbai

S C Gupta
CCIT, Mumbai

S K Chattopadhyay
CCIT Mumbai

A K Biswas
CIT, Kolkata

Anjani Kumar
CCIT

Baljit Singh Dhillon
CCIT, NWR

1973

1973

1973

1973

1973

1973

1973

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1974

1975

1975

1975

903 B, Gundecha Hills Near S.M. Shetty School,
Chandiwali Road, Powai, Mumbai-400072

"B-53, Sector-39, Noida-201301;
chandraprakashirs@gmail.com"

House No. 202-B, Govt. Officers society Phase-1,
Sector Omega-1,Greater Noida-201308;
ramjisinha_irs@yahoo.com

28, Vikas Vihar, Mohanpuri, Meerut, (U.P.)-250002

GFQ, | Floor, B-Block Summit Apartment,
Mettupalayam Road, Coimbatore-641043

E-396, Greater Kailash-Il, New Delhi
sudhirchandra9@gmail.com

1/73, Vipul Khand-1, Gomti Nagar, Lucknow -226010;
ushagirs@gmail.com

E-302, Raheja Residency, 3rd Block,
Korumangla, Bangalore-560034

1124/14, Faridabad, Haryana-121007 ;
brkaushik@gmail.com

Block-C, 3/35, Kendriye Vihar, VIP Road, Kaikhali,
Kolkata-700052; rubi1408@yahoo.co.in

B-3/76, Vishal Khand, Gomti Nagar,

Lucknow -226010

60, Jatin Das Road, Flat No. 2-B, Kolkata-29
gchoudhuri@gmail.com

801 Shyam Vrund, Opposite Dhananjay Tower,
Shyamal Cross Road, Satellite, Ahmedabad-380015;
das.laxman@gmail.com

Tuivamit Tlang, House No. 50, Aizawl -796009,
Mizoram

P-2/41, ATS Village, Sector 93A (Noida Expressway),
Noida-201304; chief.mcj@gmail.com

Flat no 3, Hanvant Bhuvan 80/E Napeansea road,
Malabar Hill, Mumbai Maharashtra 400006

Laxmi Narayan Kirpa, 562/2, Samdarshan Ashram,
Sector 1B, Gandhinagar, Gujarat-382007

B-402, Mayurdhwaj Apartments, 60 |.P. Extension,
Patpargunj, New Delhi-110092
sonibhash@hotmail.com

Flat No-1002, Neelkant Residency-1 Plot No-2, Sector
46 A, Nerul Navi Mumbai West-400706

BK-3, Sector-Il, Salt Lake, Kolkata-700091
krish69ambi@gmail.com

E-320, 2nd Floor, Greater Kailash, Part-1,
New Delhi-110048; akumarirs@gmail.com

131, Sector 18A, Chandigarh,
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125.

126.

127.

128.

129.

130.

131.

132.

133.

134.

135.

136.

137.

138.

139.

140.

141.

142.

143.

144.

Brahma Prakash Gaur
DGIT(Inv.), Mumbai

D C Agrawal
Accountant Member ITAT

Dr. Kalyan Chaudhuri
CCIT-Il, Kolkata;

IT (Ombudsman),
Ahmedabad

Dr. Poonam K Saxena
Chairperson, CBDT

Indra Kumar
CCIT, Bangalore

K K Tripathi
DGIT(Inv.), Chennai

K Madhavan Nair
Member, CBDT

Kalyan Chand
DGIT, Delhi

Lakshmi Prasad
CCIT-XI, Delhi

M L Gusia

Acc'nt M’er(ITAT) Jaipur
Malsomi Sailo

CCIT, Delhi

Manoj Misra
CCIT-l, Kolkata

Nilima Mansukhani
CCIT, Mumbai

Sachi Chaudhuri
CCIT, Delhi

Sovarani Basu
CCIT, Jharkhand

Sumohan Chakravarty
CCIT, Odisha

Y K Gaiha
CCIT-Il, Ahmedabad,
Retd. Member, BIFR

Abraham Christopher
CCIT, Kochin

Arvind Pinto
CCIT, Coimbatore

Ashok K Manchanda
CCIT, Delhi

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1975

1976

1976

1976

2601-A, D B Woods, Krishna Vatika Lane Gokuldham,
Goregaon (East), Mumbai-400063;
bpgaur1952@gmail.com

23/802 Heritage City, M.G. Road Metro Station M.G.
Road. Gurgaon-122009; dcagrawal49@gmail.com
Clo Ar. Soroshi Michelle Chaudhuri, Flat No: S-16,
2nd Floor, Block: A-3, Kurtarkar Joaquim Maria
Symphony Ambhaiji, Fatorda (Margao), Goa- 403602
kalyan_chaudhuri75@hotmail.com

H.1.G.-80/14, Khumbha Marg, Pratap Nagar, Sec.-8,
Sanganer, Jaipur-302033; pksaxena21@gmail.com
Flat DS-901 Canpoy Crest Apts, Kogilu Main Road,
Maruti Nagar, Yelahanka, Bangalore-560064;
indra1950gmail.com

Vatsalavali, 40/891, NA Hanamannavar Road,
Kuvempu Nagar (Post: Hindalga), Belgaum
(Karnataka)-591108 ; kamlakant2007 @yahoo.co.in
1A, Sylvan Heights, Amala Bhawan Road,
Kadavanthra, P.O. Kochi-682020, Kerala ;
manairk@yahoo.com

6362, Alok Vihar Il, F-6, Sector-50, Noida-201301;
kalyanc2000@yahoo.com

C-1/1289, Vasant Kunj, New Delhi -110070 ;
laxmi_irs@rediffmail.com

Plot No-1, Scheme-8, Gandhi Nagar, Alwar,
Rajasthan-301001

Tuivamit Tlang, House No. 50, Aizawl -796009,
Mizoram; malsomisailo23@gmail.com

B-498, Sushant Lok -1, Gurugram-122009;
manojmisrairs@rediffmail.com

B-504,Sterling Sea face Building, Annie Besant Road,
after Poonam Chamber, Worli Mumbai-400018;
nilimascorpio@gmail.com

C — 503, Som Vihar Apartment, Sector 10 R.K. Puram,
Opp. DPS School R.K. Puram, New Delhi - 110022.

Flat 903, Tower 3, UPOHAR, 2052 Chak Garia,
Kolkata-700094; sbasu05@yahoo.com

30/C, Sree Mohan Lane, Kolkata-700026;
sumohanchakravarty48@gmail.com

Flat No. 114, First Floor, Golf Appartment, Sujan
Singh Park, 3 Maharishi Raman Marg,
New Delhi-110003 ; ygaiha@yahoo.com

Plot No.-87, Jawahar Nagar, Kadavandhara,
Kochin-682020; cabraham08@gmail.com

Clara Sadan, 16 Road, Chembur, Mumbai-400071
pleaderpinto@gmail.com

1-101, IRIS Tower, Bestech Park View Spa
Sector- 47, Gurugram ashokkmanchanda@gmail.com
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145.

146.

147.

148.

149.

150.

151.

152.

153.

154.

155.

156.

157.

158.

159.

160.

161.

162.

163.

164.

B S Verma
CIT, Kota

Sudha Sharma
Chairman, CBDT

Brijesh Gupta
CCIT, Jaipur

Dr. C P Ramaswami
CIT, Jaipur

Manika Datta
CCIT-XI, Kolkata

N C Mohanty
CCIT-IX, Mumbai

Naresh Kumar
CCIT, Mumbai

O P Agarwal
CIT-l, Patna

Pankaj Gupta
CCIT, Lucknow

R K Tewari
Chairman, CBDT

R N Dash
DGIT (Intl. Tax)

Raj Kishore Tewari
Chairman, CBDT

S K Jha
CCIT, Pune

S S Bajpai
Vice-Chairman, ITSC

Sat Paul
CCIT

Shashi M Kapila

Vijay Sharma
VC, ITSC

A K Jain
CCIT, Bhopal

A R Reddy
CIT, Chennai

G R Sufi
CCIT, Amritsar

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1976

1977

1977

1977

A 1103/04 Sahyadri tower,, upper govind nagar,
malad east, Mumbai 400097;
bsahaiverma1947@gmail.com

House No. 1414, Sector-42-B, Chandigarh -160036;
sudha_irs@yahoo.co.in

Villa No. T-38, Ashiana Manglam Complex, Kalwar
Road, Machwa, Jaipur-303706 ;
bgupta15@rediffmail.com, bguptairs@gmail.com

Flat No. 303, Geetanjali, Plot No. 108, Srinagar
Colony, Hydrabad-500073; cpramaswami@gmail.com

E 8/1 Karunamoyee, Abasik Samity, ED block ,
Salt Lake City Kolkata 700091;
manika.datta49@gmail.com

F-804, Kamakia Paris, CHS, Bandra East,
Mumbai- 400051; mohantynirmal@yahoo.co.in

H. No. 6, Kumar Elite Hsg Society, Lane No. 4, 110,
Koregaon Park, Pune-411001;
nksharma1952@gmail.com

Flat No. 501, Jagdish Enclave, Behind RBI Building,
Exhibition Road, Patna -1; opa76045@yahoo.in

A-1803, Eldora Society, Hiranandani Gardens, Powai,
Mumbai-400076; guptapankaj45@gmail.com

H1/401 Shalimar Gallaerd Maha Nagar
Lucknow-226006; rajkishoretiwari@gmail.com

D-111, Utkal Royal Residency, 77 Gautam Nagar,
Bhubaneswar;-dashrabi@gmail.com

H 401, Shalimar Gallant,Vigyanpuri, Mahanagar,
Lucknow; rajkishoretewari@gmail.com

D-7/3, Padamvilas Enclave, Wanowrie, Pune-411040;
Jhasudhir17@yhoo.com

Flat. No. 14052, ATS Advantage, Phase-2,
Ahinsa Khand-1, Indirapuram, Ghaziabad-20104 ;
sadashivbajpai@gmail.com

Village Rampur, Lallian, P.O. Lambra, Near
PhoenixNursing Institute, Jalandhar-144026
satpaul51@yahoo.co.uk

4, Todar Mal Lane, Bengali Market, ( Near Nathu
Sweets Shop), New Delhi 110001.
shashikapila@gmail.com

107-E, S. K. Puri, Patna-800001;
vs_ddg@yahoo.co.uk; vee.ess10@gmail.com
H.No. -3 Parika Housing Society, Phase-I, Chuna
Bhatti, Kolar Road, Bhopal-462016;
akjain2702@rediffmail.com

Flat No. 202, EKAM Residential Apartment, Plot
75A, Roll No. 10 Film Nagar, Behind Apollo Hospital,
Jubilee Hills, Hyderabad-500033

Maskani-ldraak, House No. 29, School Line, Near
Masjid Kubra, L. D. Colony, Mouza, Rawalpura,
Srinagar, Kashmir (J&K)
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165.

166.

167.

168.

169.

170.

171.

172.

173.

174.

175.

176.

177.

178.

179.

180.

181.

182.

183.

184.

185.

K A Gopinathan
CCIT

K K Dhawan
CIT, Chennai

M N A Chaudhary
CCIT, Delhi; Vice-
Chairman, ITSC

M S Reddy

CIT-1, Vishakapatnam
P K Ray

CCIT-VIII, Kolkata

Pomela Bali Prasad
Pr.DGIT(Admn.), Delhi

R K Roye
Chairman, ITSC

Ravindra Kumar Rai
Pr. CCIT(B&J), Patna

Smitrekha Vishnoi
CCIT, Delhi
Sujata Pant

CCIT, Mumbai

A K Bala

CIT-1V, Kolkata
Arun Kumar Jain
Chairman, CBDT
Anita Kapur
Chairperson, CBDT
Arun Kumar Singh
CCIT, Lucknow
Atulesh Jindal
Chairman, CBDT

B D Sinha
Director (Inv.)

B N Panda
CCIT-lll

Bibhab Dutta
CCIT-I, Hyderabad

E T Lukose
CCIT, Kochi

G Rajeshwar Rao
CCIT, Hyderabad

Girish Narain Pande
Pr.CCIT, UP (E),

1977

1977

1977

1977

1977

1977

1977

1977

1977

1977

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

H. No.55/2962, lind Cross Street, Cheruparambath
Road Kadavanthara, Kochi-682020;
gopinathan.ka@gmail.com

House No.236, Sector 36A, Chandigarh,
Punjab-160036; kamalkdhawan@gmail.com

H. No. 182, Green Woods, Government Housing
Society, Phase-I, Pocket 2, Omega -1,
Greater Noida-201306

Plot no.-43, Meenakshi Bamboos, Gachibowli,
Hyderabad-500032; msarvothamareddy@yahoo.co.in

43/N, Jheel Road, Kolkata-700031

C-24, Defence Colony, New Delhi
pomelaprasad@yahoo.com

Flat No-A 6, Prathmesh Twin Tower Lane, of Bir
Savarkar Road, Prabha Devi, Mumbai-400025;
rk_roye@yahoo.com

703, Amrut Elegance, Nehru Road, Vile Parle East,
Mumbai 400057; rkrai193@gmail.com

H. 72, Ridgewood estate Gurugram-122009
smitrekhavishnoi@gmail.com

3402 Lodha Primero, NM, Joshi Marg, Mahalaxmi
East Mumbai-400011; sujapa@hotmail.com

C L-164, Sector-Il, Salt Lake, Kolkata-700091

B-802, Prateek Stylome, Sector-45, Noida-201303;
akjaincit@gmail.com

B-9/12, Ground Floor, Vasant Vihar, New Del-
hi-110057; anita.kapur@nic.in

D-1101, Ambience Tiverton F-33, Sector-50,
Noida-201301; arunkumartewatia@gmail.com

A 256 Indira Nagar Lucknow-226016 ;
atuleshjindal@yahoo.com

B-12, Sector-55, Noida-201 301 ;
bdsinha@gmail.com

A-1001, Indraprastha-8, Nr. Surdhara Circle, Near

Advani Sports Complex, Thaltej, Ahmedabad-380054;
baiakunphnathpanda@gmial.com

Archcon Divine , Flat 2A, Dasihthatur, By Lane No-3,
Beltola, Guwahati-781028;
bibhab.dutta@gmail.com

33/746, A.R Camp Road, Merikunnu P.O, Calicut.
(Kozhikode)-673012 Kerala; etlukose@gmail.com

Villa No-34, Lumbini SLN Springs Near Botanical
Gardens, Gachibowli, Hyderabad-500032;
grajeswararao@gmail.com

B-19, Sector O Aliganj, between CMS and Kendriy
Vidyalay, Lucknow 226024; gnpande@gmail.com
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186.

187.

188.

189.

190.

191.

192.

193.

194.

195.

196.

197.

198.

199.

200.

201.

202.

203.

204.

205.

206.

207.

Girish Sharma
CCIT-XIll, New Delhi

J R Barolia
CIT, Surat

KV Chowdary
CcvC

N C Joshi
Pr.CCIT,

Nand Lal Parihar
CIT(A)(XXI), Ahmedabad

Praveen Agarwal
CCIT-Surat

Purnima Singh
CCIT, Delhi

R C Pramanik
CCIT -IX, Kolkata

Rajendra Prasad Bahmani
CIT-Ill, Kolkata

R L Rinawma
Pr.CCIT, Delhi

S M Rastogi
CCIT, Delhi

S Rajguru
CCIT, Rajkot

S Ravi
Pr.CCIT, Tamil Nadu

S Sendamarai Kannan
CCIT, Chennai

Surender Paul
CIT-IX, Delhi

Swatantra Kumar
Pr. CCIT, Chandigarh

T Jena
Pr.DGIT(HRD)

Y K Batra
DGIT

Zora Singh Klar
CCIT, Panchkula

Ambika Khatua
CCIT, Panchkula

Amit Chatterjee
CCIT, Delhi

Archana Ranjan
Spl Secy-cum-DG (CEIB)

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1978

1979

1979

1979

P-8A, Second Floor, Hauz Khas Enclave,
New Delhi-110016; girish.pandit@gmail.com

4615/51, Regarpura, Karolbagh, New Delhi-110005
jaswantrajbarolia@yahoo.com

Teja 511, Navadweepa, Madhapur,
Hyderabad-500081

Flat No. 502, Tower No. 18, Orchid Petal, Sohna
Road, Gurgaon-122018; n.c.joshi@live.com

B-202, Symphonia Bhawan, Gandhipath West,
Vaishali Nagar, Jaipur- 302021;
nandlalparihar1951@gmail.com

Flat No : G-1, ADVENT BUILDING 12 -A, Gen J R
Bhosale Marg Mumbai-400021

11-20, Vipul Khand, Gomtinagar, Lucknow;
A-150, Sector-43, Noida

Flat -3A, Kalyan Aptt. 67A, Block-D, New Alipore
Ramtanu, Lahiri Sarane Kolkata-700053

B-318, New Friends Colony, Mathura Road, New
Delhi-110025; bahmanirp@gmail.com

Fairwinds, Mission Vengthlang Aizawel, -796005,
Mizoram, Near Sports Authority of India Centre;
rino144@gmail.com

C-517, Ist Floor, Defence Colony, New Delhi-110024

H. No. C-2/2380, Vasant Kunj, New Delhi-110070 ;
rajguru.satyagopal@gmail.com

New No. 6, V.V. Koil Street, Chinmaya Nagar State 1,
Chennai 600 092; sudhaandravi@gmail.com

104, 22nd Street Ashtalakshmi Nagar, Alapakkam,
Chennai-600116; sskannan1953@gmail.com

42-C, Pocket-A/11, Surya Apartment, Kalkaji Extn.,
New Delhi-110019

D 1303, Vajram Tiara, Doddaballapura Main Rd,
Yelahanka, Avalahalli, Bengaluru, 560064 ;
swantantrakumar07@yahoo.co.in

C-36, Nangal Dewat, Vasant Kunj, New Delhi-110070;
citizenjena@gmail.com

C-1/2850, Sushant Lok, Phase-1, Gurugram-122002;
ykbatra@gmail.com

H no. 1283 sector 18 C Chandigarh;
klar.zora@gmail.com

194, N-Block, Ground Floor, Greater Kailash -1, New
Delhi-110048; ambika.khatua@gmail.com

I-1797 CR Park, New Delhi 110019;
amit.chatterjee3@gmail.com

A4/1, Ground Floor, Vasant Vihar,
New Delhi-110057. ranjan.archana@gmail.com

284
CONTENT



208.

209.

210.

211.

212.

213.

214.

215.

216.

217.

218.

219.

220.

221.

222.

223.

224.

225.

226.

227.

228.

229.

Ashok K Bhardwaj
CCIT(OSD), Delhi

Ashok K Chatterjee
CCIT, Kolkata

Ashok Kumar Garg
CIT-VII, New Delhi

Ashok Kumar Sinha
Pr.CCIT, New Delhi

Ashwani Kumar Mehta
DGIT(Logistics)
Bonani Ghosh

CCIT

D S Chopra

CIT-Il, Jaipur

Devendra Swaroop
Saksena
Pr.CCIT, Mumbai

H P Kain
CCIT(OSD), Delhi

K K Tripathy
CCIT, Bhubneswar

L D Sailo
CCIT, New Delhi

Promila Bhardwaj
DGIT(Systems), Delhi

R N Prasad
CCIT-IV, Delhi

Raj Kumar
Pr.CCIT, Jaipur,

Rani Singh Nair
Chairperson, CBDT

Ravi Mathur

Special Sec. Govt. of India

Sheba Bhattacharya
CCIT

Siddhartha Mukherjee
CCIT-9, Delhi

Surabhi Sinha

Ex-Member(P&V), CBDT

Suresh Babu Indla
Sushil K Sahai
Member, CBDT

Ujjwal Choudhary
CCIT, Patna

HRT IToRa T RIBRY (Farfrga)

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

1979

Tower-12, Flat No.-702, The Close South,
NIRVANA Country, Sector-50, Gurgaon-122018;
ashokbhardwaj79@gmail.com

Usha Kiran, A/323, Sahid Nagar,
Bhubaneshwar-751007; akc270952@gmail.com

402/25, Heritage City, MG Road, Gurugram;
gargashokkumar@gmail.com

A-301, Pearl Gateway Towers, Sector-44, Noida,
UP-201303 ; ashoksinha79@gmail.com

M-102, Park Place Sector-54, DLF-5,
Gurugram-122011; akmehta.irs@gmail.com

18 Southern Avenue, Dwarka Kunj
Kolkata 700026

C-139/101, Golden Harmony Kalyan Path, Bapu
Nagar, Jaipur-15; dschopra6@gmail.com

202 Rajsi Apartment, Rajvansh Complex, Bodexdev,
Ahmedabad-380054; saksena.sushma@gmail.com

House No. 180J, Lane W 6 B Sanik Farms,
New Delhi-110062; hp.kain@gmail.com

Flat No.-401, Tower-8, Z-Estate, Raghunathpur,
Papai, Bhubaneshwar-951024

B-15, Sujan Singh Park, New Delhi- 110003

Tower-12, Flat No.-702, The Close South, NIRVANA
Country, Sector-50, Gurgaon-122018;
bhardwaj_promila@ Yahoo.co.in

1 Shiwalik Greens, Ambli near Sharda School,
Ahmedabad-380058;
rajeevnarayanprasad54@gmail.com

N-904 ,Grevillia, Magarpatta,City, Pune-411028
raj.kumarit0105@gmail.com

C-4/4098, Vasant Villas, Vasant Kunj, New Delhi-
110070; rani.nair@nic.in

225, Vasant Vihar, Phase-l, Dehradun, U.K.-248006;
ravimathurO@gmail.com

A-2/120, Safdarjung Enclave, New Delhi-110029;
sheba2310@gmail.com

B-5/51, 2nd Floor, Safdarjung Enclave, New
Delhi-110029. Sid_mukherjea@yahoo.co.in

B-23, Aditi Apartment, 16-A, I.P. Extension,
Patparganj, Delhi-110092; surabhishakti@yahoo.com

Plot no 14 panchavati coop colony road no 3 Banjara
Hills Hyderabad; Isureshbabu56@gmail.com

GF-01, Tower.-14, ATS Pristine, Sector-150, Noida-
201301; sk.sahai@gov.in; sukusahai@gmail.com

P.O. Keota, Dist. Samistipur, Bihar-848114;
esnespicei@gmail.com
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230.

231.

232.

233.

234.

235.

236.

237.

238.

239.

240.

241.

242.

243.

244,

245,

246.

247.

248.

249.

Vallabhadas Devajibhai
Parmar
DIT(Inv.), Pune

Vivek Varun Prasad
PDGIT(L&R), Delhi

Abrar Ahmad
Pr.CCIT, New Delhi

Ajit Kumar Shrivastava
Member,CBDT,New Delhi

Anita Gupta
Pr. CCIT, Chennai

Chandra Sekhar Dash
CCIT, Tiruchirappalli

Dinesh Verma
Chairman, ITSC

Gopal Mukherjee
Member (Retd.), CBDT

K K Sinha
CCIT, Ranchi

Kailash Chandra Jain
Pr.CCIT, NWR, Chandigarh

Neeraj Vinay Bansal
CCIT, Mumbai

Parsharam Dhayal
DGIT(Inv.), Ahmedabd

Sriharsha Mohapatra
CCIT, Raipur

Sushil Chandra
Chairman, Delhi

Tridiv Mohan Das
CCIT

V K Sehgal
CIT, Noida

A Bhaskar Reddy
CIT, Hyderabad

A K Panda
CCIT, Raipur

Ameeta Saini
Pr.CCIT, Jaipur

Arbind Modi
Member, CBDT

1979

1979

1980

1980

1980

1980

1980

1980

1980

1980

1980

1980

1980

1980

1980

1980

1981

1981

1981

1981

Flat No. 2002, 20th Floor, Sheepati Arcade, A Wing,
Nana Chowk, A K Road, Grant Road(W)

Mumbai — 400026; vallabhbabu51@gmail.com

Flat 702, ERA -2, Marathon NextGen, G.K. Marg,
Lower Parel West, Mumbai 400013;
virusad365@gmail.com

G-72 Nizamuddin west New Delhi 110013;
Abrarahmednizamuddin@gmail.com

A-1103, Century Ethos Cross, Bellari Road, Opposit
Sahkar Nagar, Bengalore-92, UP;
shrivastavairs@gmail.com

201G.F., Sukhdev Vihar, New Delhi-110025;
anitagupta88@yahoo.com

1191, Ratnakar Bagh-2, Tankapani Road,
Bhubaneswar-751018 ; dashcsd@yahoo.co.in
A-2/126, Second floor, Safdarjung Enclave, New
Delhi-110029; vermad_98@yahoo.com

M-102, Saket, New Delhi-110017;
gopal_mukh@hotmail.com

601 Gallardia, Venkatesh Flora Ph-2, Deccan Paper
Mill Rd, Mundhwa Pune 411036

sinha_irs@ yahoo.com

Jeetpuria House, R-13, Nehru Enclave, Kalkaji Road,
New Delhi-110019; kcjain.irs@gmail.com

H-304 Jaipuria Sunrise Green, Ahinsa
Khand, Indirapuram, Ghaziabad -201014;
neerajvinaybansal@yahoo.com

126-127, Girnar Colony, South, Gandhi Path, Vaishali
Nagar, Jaipur-302021 ; dhayalpr@yahoo.co.in

Flat No. A- 104, 10th Floor, Block A, Utakal Royal
Residency, Goutam Nagar, Bhubaneshwar-751014;
mshriharsha@hotmail.com

Election Commissioner, Bungalow No. 75, Type- 7,
New Moti Bagh, New Delhi- 110021

Niharika Niwas, 284 Mother Teresa Road, Gita Nagar,
Guwahati-781024; triadmoh@gmail.com
A-269, Sector 46, Noida-201301; vks134@gmail.com

Villa No. E-7, Rolling Hills, Opp. Ramky Towers,
Gachibowli, Hyderabad-500032;
bhaskarreddy53@yahoo.com

10 Vedant Kundan Bunglows Sardar Patel Ring Road,
Ahmedabad-380060; akpanda1955@gmail.com

Tower-2A/201, Crescent Court, J P Green, Greater
Noida-201310; ameetasaini@gmail.com

V-3, Green Park Main, New Delhi-110016;
arbindmodi@gmail.com
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250.

251.

252.

253.

254.

255.

256.

257.

258.

259.

260.

261.

262.

263.

264.

265.

266.

267.

268.

269.

Bommaraju Ramakotaiah

Desh Raj
CIT-IV, Ahmedabad

Dinesh Kumar Gupta
Vice Chairman, ITSC
Kolkata

Dr. Ram Samujh
CIT

K K Sharma
CIT, Raipur

Krishna Saini
CCIT, New Delhii

M S Meena
CIT, Udaipur

Omprakash Jain
CIT (Audit)Jaipur
P K Sharma
CCIT, Jaipur

Pavan Ved
(Supreme Court
Advocate) CIT, Mumbai

Prafulla Kumar Dash
CCIT, Cuttack

S S Rathore
Pr.CCIT, Delhi

Sanjeev K Abrol
CCIT, New Delhi

Sunil Kumar Misra
DGIT(Inv.), Bangalore

Suresh C Kabra
CCIT-IX, Kolkata

Syed Muhmmad Ashraf
Vice Chairman, ITSC,
Kolkata

A K Nigam
CCIT, New Delhi

Abha Anand Kishore
Pr.DGIT(Vig.)

Abhay Tayal
Pr.CCIT (UP West & Uk)

Ajay Mankotia

1981

1981

1981

1981

1981

1981

1981

1981

1981

1981

1981

1981

1981

1981

1981

1981

1982

1982

1982

1982

1104. B Block, Vamsiram Jyoti cosmos

Whitefields Road, Kondapur, Hyderabad 500084
Telangana; rkbommaraju@hotmail.com

D-202, Kasturi-1ll, Thaltej Shilaj Road, Nr. Vrindavan
Bungalows-2, Thaltj, Ahmedabad-380059 ;
deshraj_family@yahoo.com

T5 flat 101 Parsvnath Srishti Sector-93 A, Noida;
guptadinesh51@yahoo.com

A-19, Budh Vihar, Phase-l, Part-A, Tara Mandal,
Gorakhpur-273017; ramsamujhirs@gmail.com
B-153, Street No. 9 Smiriti Nagar, Bhilai Nagar (C.G)-
490020; kksharma151515@gmail.com

2A/201, Crescent Court, Jaypee Greens, Greater
Noida; krishnasaini@gmail.com

J-303, Mahima elite, Swage Farm, Bhagwan

Marg, New Sanganer Road, Jaipur (Raj.)-302019;
msmeena49@gmail.com

B-44A Vashisth marg Shyam Nagar Jaipur 19

Plot No.-3, Moti Marg, Ram Nagar Colony, Opposit
Mahavir Colony, Pushkar Road, Ajmer

Advocate Income Tax 203, Mourya Heritage 56,
Shop Road, 10/5 New Palasia, Indore (MP)-452001;
pavanved@gmail.com

Flat No.2014, Aadeet Residency, Kanan Vihar,
phase-2, Patia, Bhubaneswar-751024.

C-250, 2nd Floor, Defence Colony, New Delhi-
110024; ssrathor@yahoo.com

G-33, 2nd Floor, Jangpura Extension, New
Delhi-110014; skabrol@gmail.com

A-303, MERA HOMES, Seegehalli-Hoskote Main
Road, Kadugodi, Whitefield, Bangalore 560067;
sunilmisra56@yahoo.com

Flat No. 13, 13th Floor, Desai Residency, 144
Princess Street, Shyamal Das Gandhi Marg,
Mumbai-400002; sureshkabra01@gmail.com ;
sureshkabra01@yahoo.com

Al Barkaat Public School Campus Anoop Shehr Road,
Aligarh UP 202122; smashraf57@yahoo.com

Flat no.- 502 Eldeco Elegance Vibhuti Khand Gomti
Nagar, Lucknow -226010; aknigam_irs@yahoo.com

2204, Sector 57, Near Devi Shahe Park
Gurugram-122011; abhakishore58@gmail.com

B-33, Sector-51, Noida, District Gautam Budh
Nagar- 201301; abhay_tayal@yahoo.co.in

46, 3rd floor, NRI Complex, GK 1V,
New Delhi- 110019; ajaymankotia@hotmail.com
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270.

271.

272.

273.

274.

275.

276.

277.

278.

279.

280.

281.

282.

283.

284.

285.

286.

287.

288.

289.

Akhilesh Ranjan
Member, CBDT

Amresh Chandra Shukla
Pr. CCIT, Pune and Vice-
Chairman, ITSC, Mumbai

Ashutosh Chandra
Member(NCLT),
Bangalore

Chhedi Lal
CIT, New Delhi

Desh Bandhu Goel
CCIT, Ludhiana

Girish Kumar Maheshwari
PCIT, Delhi

Hukum Chand Jain
Vice Chairman, ITSC

K R Chhawal
CIT, Bikaner(Raj.)

K Ramalingam
CCIT

Karan K P Karuna

Krishan Kumar Kanwat
CIT, Mumbai,

Kumaran S Udaya
CIT

M C Singhal
CCIT

M P Lohia
CIT(Appeal), Madurai

N Biswal
CIT, Hyderabad

Pramod Chandra Mody
Chairman, CBDT

Pawan Parmar Singh
Pr.CCIT, Bhopal

Prasana Kumar Dash
Member, CBDT

R K Chaudhary
CIT(TDS), Bhopal

Rajendra
Member ITAT Mumbai

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

1982

3004, Tower C, Mahindra Luminare, Golf Course
Extension Road , Sector 59, Gurugram-122011
aranjan1960@gmail.com

Flat no. 3, Building no. 1, Atur Park Society, Naylor
Road, Pune-1; acshukla82@gmail.com

C 15, Zonasha Paradiso, ORR-ITPL Bypass,
Doddanekundi, Bangalore-560048;
ashutoshchandra@hotmail.com

B-2/302 Lotus Pond, Vaibhav Khand, Indira Puram,
Ghaziabad; chhedi1503@gmail.com

H.No. 362, Sector-19, Faridabad
nidhiddgoel@gmail.com

1466, Pocket B&C Sector A Vasant Kunj,
Delhi-110070; gkmcit@hotmail.com

Flat 5602, ICC tower-2, Mumbai;
hcjain56@gmail.com

602/B-201, Golden heights, Rajendra Marg, Bapu
Nagar, Jaipur (Rajasthan), Pin-302015;
krchhawal@gmail.com

B-18, Parsn Palm Legend, Ondipudur, Coimbatore-18;
k.ramalingam@nic.in

Plot No. 394, M.G. Nagar, Fourth Lane Punkunnam,
Trichur-680002; karunakp_123@rediffmail.com

46, GOM Defence Colony, Valmiki Marg, Vaishali
Nagar, Jaipur- 302021 (Rajasthan);
kkanwat1@gmail.com

901-A Wing, Parakriti Tower, By-lane No-1, Sai Marg,

Gokuldham, Goregaon East, Mumbai-400063;
udkumar30@gmail.com

H. No. 83, Sec. -14, Faridabad, Haryana

1501-02, Aum Saheel Tower, 454 Senapati Bapat
Marg, Lower Parel, Mumbai - 400013;
mplohia@gmail.com

A-605, Western Plaza, O.U. Colony, Shaikhpet,
Hyderabad-500008; biswal2111@gmail.com

Secretary-General, Rajya Sabha-4, Safdarjung lane,
New Delhi-110011; pcmody.sgrs@gmail.com

H. No.510, Phase-1, Sec-55 Mohali-160055, Punjab;
singhpawan1@gmail.com

F-042 India Bull Enigma, Dwarka Expressway,
Sector-110, Gurugram-122017; dash.prasana@gov.in

5A Panchwati Apartment, F.A. Road kumarpara,
Guwahati-781001, Assam;
rkchaudhary_irs@yahoo.co.in

Walkeshwar road;
rajendra82010@gmail.com
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290.

291.

292.

293.

294.

295.

296.

297.

298.

299.

300.

301.

302.

303.

304.

305.

306.

307.

308.

309.

Rajiv Sahai

Rajnish Kumar
Pr.CCIT

Ramesh Konde

CIT(DR), ITAT Hyderabad

Satish Goyal
PCIT, Bangalore

V K Tripathi
CIT

Ashok Kumar Bal
MD BRPL, Bhubaneswar

B C Meena
Member (ITAT), Jaipur

B Murali Kumar
Pr.CCIT, Chennai

B R Balakrishnan
Pr. CCIT

Binod Kumar
Pr. CCIT, Nagpur

Feroz Khan
CCIT, Delhi

G S Singh
K K Arumugam

PCIT- 1, Chennai

Neena Nigam
Pr. CCIT, Rajasthan

Prakash Adnur
CIT(LTU), Bengaluru

Rakesh Mohan Garg
CCIT, Delhi

S Sankaralingam
CIT (A), Madurai

Seema Khorana Patra
Member (A&J), CBDT

Shyama P Choudhary
Pr.CCIT, Hyderabad

Sishir Sinha
PCIT, Kolkata

1982

1982

1982

1982

1982

1983

1983

1983

1983

1983

1983

1983

1983

1983

1983

1983

1983

1983

1983

1983

C 351, Pradhan Marg ,Malviya Nagar , Jaipur
302017; rajiv.sahai@gmail.com

Flat No. B-403, Chintels Paradiso, Sector-109,
Gurugram-122017; rkumar84in@gmail.com

CC-32 + WRS8, Aditya Emprass Towers, 8-1-307/3-8/
AET, W1/32, G Block, Flat 1103, Aditya Emprass
Tower internal road, beside Passport Office, Sabza
Colony, Aziz bagh Colony, Shaikpet Hyderabad,
Telengana-500008; konderamesh@gmail.com

Flat -304 Dheeraj Manor, 24 Kensington Road, Ulsoor,
Bengaluru -56008; stagoyal@yahoo.co.in
Ex-Director & President, Reliance Group, Director
Easy Trip Planners, Flat No.-2201/02, La View
Building, 22nd Floor, Jacob Circle, Mumbai-400011
37 VIP IRS Village, Nagapalli, Bhubaneswar-751015;
ashokkbal@gmail.com

D-21, Lal Bahadur Nagar (East) J.L.N. Marg
Jaipur-302017 Rajasthan;
bhagchandmeena@gmail.com

Plot # 312, 9th Avenue, Seashore Town, Panaiyur,
ECR, Chennai- 600119;
bmuralikumar59@yahoo.com

Flat No. 501, 5th Floor, Krypton Towers, 7 New
Prabhadevi Road, Mumbai-400025;
krishnanbr@gmail.com

54, IRs Society Abhay Khand-2, Indirapuram,
Ghaziabad-201010; binod.kumar59@gmail.com

11082 ATS Pristine Sec-150, Noida;
feerozkhann@gmail.com

1201, Solitaire, T J Road, Grant Road West
gssingh55@gmail.com

Door No.B-5, Rudraprayag Tristar Appts, Avanashi
road, Coimbatore-641037 kkarumugan5@yahoo.com

508, Murlimonahar Apptt 7/86 Tilak Nagar
Kanpur-208002; neenanigam@hotmail.com

7, 1st A Main, 2nd A Cross, Dollars Colony, Ashwath
Nagar, RMV 2nd Stage, Bengaluru-94

H 38, 3rd floor, Green Park Ext, New Delhi
gargrm@gmail.com

No.760, Karpagam Nagar, 4th Street, K. Pudur,
Madurai-625007; lingams2@gmail.com

E- 570, Greater Kailash, part- 2, New Delhi- 110048
seemapatra@gmail.com

Flat no. 697, Road No. 2, Bharat Villa, Rudrapur, Puri
Canal Side Road, Bhubaneshwar- 752101

297, Nehru Nagar, Patna-800013;
sishirsinha@yahoo.co.in
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310.

311.

312.

313.

314.

315.

316.

317.

318.

319.

320.

321.

322.

323.

324.

325.

326.

327.

328.

329.

330.

Subrata Kumar Dash
Pr. DG (Systems)

T P Krishna Kumar
ITSC, Vice Chairman,
Chennai

Vinodanand Jha

Pr CCIT, Pune

Y R Saini

PCIT, Panchkula

Anil Kumar Jain
PCIT

Anuradha Bhatia
Pr. CCIT, Pune

Kishore Kumar Vyawahare
Member (R), AAR,
Mumbai

Krishna Mohan Prasad
Special Sec. & Member
(IT and A&J), CBDT

M K Singh

CCIT-10, Mumbai
Mehar Singh
Accountant Member,
ITAT, Chandigarh

Om Prakash Meena
Member ITAT

Om Prakash Pahadia
CIT

Rajan Singla
CIT

Rajni Kant Gupta
CCIT, Ghaziabad

Raman Kumar Goyal
CCIT, Delhi

Rashmi Saxena Sahni
Pr.CCIT(Exemption), Delhi

Ravindra Kr Srivastava
Member ITSC, Mumbai

S R Malik
DGIT(Inv.), Patna

Samir Mukhopadhyay
PCIT, Delhi

Sangeeta Gupta

Sonali Arora
Pr.CCIT, Chandigarh

1983

1983

1983

1983

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

1984

C-532, Ground floor, Defence colony, New Delhi
dashsubha@gmail.com

Flat -3B, Block-B, Artech Varsha Apartments,
Mukkolackal, Madathunada, P.O. Thiruvanathapuram,
Kerala-695043

Plot No.4, IRS cooperative Group Housing Society,
Abhayakhand-II, Indrapuram, Ghaziabad -201014

H.No. 5414, Sector 38 West, Chandigarh -160036

E-161, Ram Path, Shyam Nagar, Jaipur-302019;
akjainirs@yahoo.com

Tower 4, Flat no 401, Planet Godrej, Khadey Marg
Jacob Circle (Saat Rasta), Mahalakshmi

Mumbai 400011; anubhatia60@yahoo.com

501,C wing, Lapis Lazuli apartments, Koregaon park,
5th South main road, Pune- 411001;
kiskvy@gmail.com

Plot No 12, Greenwoods Govt. officers Society Phase
-2, Sector Omega -1, Greater Noida -201310
kmohanp84@gmail.com

Sweet water villa no. -5, Amnora Town, Hadapsar,
Pune-411028

H. No. 544, Sec-7, U.E. Kuruksehtra, Distt.
Kuruksrehtra, Haryana-136118

35 Tagore Nagar DCM Ajmer Road Jaipur-302021,
Rajasthan; omimewal@gmail.com

H. No. S-18, 3rd Floor, Alaknanda DDA Flats, Opp
Don Bosco School Near Greater Kailash Part-2,
New Delhi-110018; ompahadia1@gmail.com

A-146, Sushant Lok, Phase-1, Gurgaon-122002;
rajan.synghal@gmail.com

Flat No. F-1502, Prateek Stylome, Sector-45,
Noida-201303; resgupta1959@gmail.com

F 12, GF, Geetanjali Enclave, Malviya Nagar,
Delhi-110017; Ramangoyal84@gmail.com

kothi number 3504, CAT Members Residences
Sector 24 D, Chandigarh - 160023

B-1, Bhikha Bai Bunglows, Ramdev Nagar, Satellite
Ahmedabad-380015

L 201 shalimar Gallant, Mahanagar Lucknow
vigyanpurishafigr.malik@gmail.com

AE-125, Salt Lake City, Kolkata-700064;
sm02011957@gmail.com

A-1/232, Ground Floor, Safdarjung Enclave,
opposite Aiims Trauma Centre, New Delhi-110029;
sangeetaguptaart@gmail.com

15,The FarmVille,Manakpur sharif
sonali_arora@hotmail.co.uk
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331.

332.

333.

334.

335.

336.

337.

338.

339.

340.

341.

342.

343.

344.

345.

346.

347.

348.

349.

350.

351.

Suraj Bhan Nain
PCIT, Gurgaon

Suresh Kumar Mittal
Pr.DGIT(L&R)

Surinder Jit Singh
CCIT, Delhi

Usha S Nair
CCIT

Vinod Kumar Pandey
CCIT, Rajkot

Virender Kumar Saksena
Vice Chairman ITSC

Ajay Pal Singh
CCIT-4

Anjali Tewari
CCIT

Chitta Ranjan Pati
Pr.CCIT, UP East

Dr. D P Semwal
PCIT(C), Mumbai

Gadi Venu Gopala Rao
CCIT

Hemant Sarangi
CCIT(IT&TP) WZ

J B Mohapatra
Chairman, CBDT

Manas Shankar Ray
PCIT-1, Ahmedabad

Manik Lal Karmakar
Pr. CCIT, Chennai

Nitya Nand Mishra
CCIT (C)-1, Mumbai
P K Ambastha
CCIT, Ghaziabad

Parmod Nangia
CCIT

R S Meena

CCIT

Raghubir S Upadhyay
CCIT-2, Kolkata

S R Sikder
Pr. DIT(Inv.), Bhubaneswar

HRT IToRa T RIBRY (Farfrga)

1984

1984

1984

1984

1984

1984

1985

1985

1985

1985

1985

1985

1985

1985

1985

1985

1985

1985

1985

1985

1985

House No-280, Sec-27, Gurugram-122009;
surajnain@hotmail.com

H. No. 112, Sector 24A, Chandigarh-160023;
tauras_sk2003@yahoo.co.in

195 omaxe mulberry villas New Chandigarh 140901

Devigiri, TC16/653, JWRAG9, Sivamandiram lane
Kochar Road, Jagathy, Trivandrum-695014

C-104, Godrej Horizon, Undri, Pune-411060 ;
vinodpandeyirs@gmail.com

C-175, Kendriya Vihar, Sector-51, Noida-201301;
vksaksena_irs@hotmail.com

Quila& VPO Kathgarh District, Nawanshahr,
Balachaur City, Punjab-144522 ;
ajaypal2@hotmail.com

H 401, Shalimar Gallant, Vigyanpuri, Mahanagar,
Lucknow; anjali.tewari1@gmail.com

C-4/5, Chandrama Housing Complex,

Unit- 1ll, Kharavel Nagar, Bhubneshwar-751001;
cranjanpati@yahoo.com

Flat No. -301, Tower-3, Ashok Vatika, Jaypee Greens,
Greater Noida, UP-201306;
deviprasad_semwal@yahoo.com

Shree Sai Nilayam L- 83, 4th Main,15th Cross, 6th
Sector, HSR Layout, Bangalore-560102
gvgrao59@gmail.com, gvgopalarao@gmail.com
Villa No 101, House of Heeranandan Devanhalli,
Bengaluru; hemantsarangi@gmail.com

B-044, Kingswood Oriental Villa, Jaypee Wishtown,
Sector 128, Noida, UP 201301;
jbmohapatra123@yahoo.co.in

H-1579, Second Floor, C. R. Park, New Delhi 110019;
msrayirs@gmail.com

M-1001, Grevillea, Magarpatta City, Hadapsar, Pune-
411028: maniklalkarmakar@gmail.com

Flat No. 4, D-2201, High Land Heaven, Coorporative
Housing Society, Saket Road, Thane - 400608

17/304, Kailash Dham Society, Sector-50,
Noida- 201301; deepakwa84@gmail.com

C-9/9454, Vasant Kunj, New Delhi;
pramodnangia@hotmail.com

4-H/280, Indira Gandhi Nagar, Housing Board Colony,
Jagatpura, Jaipur-302017; rsmeena0210@gmail.com

Tower 5,Flat 2703 URBANA 783 Anandapur, Kolkata;
raghubirsharanupadhyay@gmail.com

4/4 Jadu Mtra Lane, Kolkota-700004
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352.

353.

354.

355.

356.

357.

358.

359.

360.

361.

362.

363.

364.

365.

366.

367.

368.

369.

370.

371.

Satbir Singh
CCIT, Vijaywada

Sunil Kumar Ojha
PCIT, Hyderabad

Tirumala K Medisetti
CCIT (TDS), Chennai

V Mahalingam
CCIT, Ranchi

Vijay Kumar
PCIT, Faizabad
Virendra Singh

Pr.CCIT, (Bihar &
Jharkhand)

Manoj Kumar Dubey
DGIT (Inv.), Pune

Anil Kumar
Pr.CCIT(OSD), Kolkatta

Anuradha Mookerjee
PCIT, Shimla

Atul Pranay
PCCIT, AP& Telangana

B G Reddy
CCIT, Vijayawada

Chhavi Anupam
Pr.CCIT Pune

Dr. Ramesh Kumar
PCIT, Ahmedabad

Durga Charan Dash
CCIT, Coimbatore

Kaushalendra K Singh
Pr. DGIT(Admin & TPS)

Mahendra Singh
DGIT (Inv.), Rajasthan

Md. Wasimul Haque
CCIT, Kolkata

Nitin Gupta
Chairman, CBDT

Pramod Kumar
PCIT-1, Surat

R Bhama
PCIT-1, Ludhiana

IR IToRa e RIS RY (Farfga)

1985

1985

1985

1985

1985

1985

1985

1986

1986

1986

1986

1986

1986

1986

1986

1986

1986

1986

1986

1986

904, Shiv Shakti Apartments, Sector 54, Gurugram
(Haryana) ; satbird7@gmail.com

1/N/49, R C Vyas colony, Bhilwara (Rajasthan)
311001; sunilojhairs@gmail.com

No.46-12-36 Medisetti Bldg, Danavaipet Rajamahen-
dravaram East Godavari AP-533103,
medisetti1960@gmail.com

Flat No.3, 16th Floor, A Block, TaishaTamilnadu All In-
dia Services Housing Association, Natesan Nagar 2nd
Main Road end, Virugambakkam, Chennai 600092;
mahalingav@gmail.com

B-9/F-1, Block-B, Dilshad Garden, Delhi-110095;
kvijayiitd@gmail.com

Flat no. 7071, ATS Pristine, Sector-150, Noida 201310
(U.P.); virendra30@hotmail.com

B-1002 ; Rosary , Uday Baug, Pune
dubeymk1960@gmail.com ;

1501, Grand Pallazo, Shankar Ghanekar Road,
Prabhadevi, Mumbai 400025
jatav.anil@gmail.com

62, NRI Complex, 3rd Floor, G. K. -4,
New Delhi - 110019; amooker@hotmail.com

E-2/501, Aditya Sunshine, Kothaguda,
Hyderabad-500034; atulpranay63@yahoo.com

FF-3, Kalyan Residency, Balayya Sastry Layout,
Seethammadhara, Visakhapatnam, Andhra
Pradesh-530013; reddy_b_g@yahoo.co.in

A — 116, Janta Colony, Jaipur - 302004
chhavianupam1234@gmail.com

A-102, Embassy Apartments, Ambawadi, Vikram
Sarabhai Marg, Ahmedabad-380015;
irs.drk1986@gmail.com

C403, Homes121, Sector 121, near Parthala Bridge,
Noida- 201316. durga.charan.dash.2005@gmail.com

Flat No 10-C. Hestia apartments, Gomti Nagar
Extension, Lucknow; kksinghirs@gmail.com

A-716, State Hanger Road, Siddharth Nagar, Jaipur —
302017; itisemri@yahoo.com

B-331, 2nd Floor, Chittaranjan Park, New
Delhi-110019; wasimhaque37@gmail.com

Chairperson, National Financial Reporting Authority
(NFRA)

A-4103, Lodha Parkside, Senapati Bapat Marg, Lower
Parel, Mumbai-400013; pjih2001@gmail.com

D-18, Gulmohar Park, New Delhi - 110049
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372.

373.

374.

375.

376.

377.

378.

379.

380.

381.

382.

383.

384.

385.

386.

387.

388.

389.

390.

391.

Rajiv Vijay Nabar
Pr. CCIT, Madurai

Ravindra Kumar
Pr.CCIT, Ahmedabad

Ronmoy Das
CCIT, Shillong

Sandeep Kapoor
CCIT, Udaipur

Sangeeta Singh
Member (IT & R)

Satyakam Mishra
PCCIT, Int'l Taxation

Shiv Dayal Srivastava
PCIT, Aurangabad

Shyam Kumar
Pr.CCIT (WB & Sikkim),

Sunil Agarwal
Sr.DR ITAT, Delhi

Susie B Varghese
CCIT-Chennai

Venkateswarlu Sanka
PCIT

Amitabh Kumar
PCCIT(OSD), Mumbai

Aniruddha Kumar
Pr. CCIT, Delhi

Anuja Sarangi
Member (A & FS), CBDT

Anuradha Mishra
CCIT-3 Delhi

Archana Choudhary
Pr.DGIT(Admn. & TPS),
Delhi

Ashutosh Dikshit
PCIT

B V Gopinath
Pr. CCIT, Kerala

Binod Kumar Sinha
PCIT, Delhi

Bipin Bihari Singh
CCIT, Dehradun

1986

1986

1986

1986

1986

1986

1986

1986

1986

1986

1986

1987

1987

1987

1987

1987

1987

1987

1987

1987

Flat No. 1005, Tower No. 3, Mahima Heights, Chandni
chowk, Piplod, Surat-395007, Gujarat;
rajivnabar@hotmail.com

A-804, Rajvi, Rajvansh Co-op Housing Society,
Judges Bunglow Road, Ahmedabad-380054;
k_ravindra@hotmail.com

Aeroden Cottage, Stonylands, Shillong, Meghalaya,
Shillong — 793003; ronsharl@gmail.com

D-402, Leh Jardin Appt., Lawgarden ellis bridge,
Ahmedabad-380015

Laurel 5103, Parx Laureate, Sector 108,
NOIDA-201304; sansingh1@hotmail.com

Flat No.Z-10A, Meghdutam Apartments, Near
Meghdutam Park. F-21C Sector-50, Noida,

(UP) - 201301; satyamkam09@hotmail.com
H.No.-199, Green Wood Govt. Officers Society,
Phase-l, P-2 Sector, Omega-1, Greater Noida-201310;
shivdayal_srivastava@tediffmail.com

902, Anurag, Between Gujarat Vidhyapeeth
Swimming Pool & Vidya Nagar School, USMANPURA,
Ahmedabad (Gujarat);
shyamkumarchandel61@gmail.com

G-101, 2nd Floor, Saket, New Delhi- 110 017;
skamum1986@gmail.com

House No.4, Kumaranasan Nagar, Kadavanthra PO,
Kochi-682020; sbv26@rediffmail.com

Flat No. 4008, Jubilee Ball Park, Road No.-2, Jubilee
Hills, Hyderabad-500033, Telangana ;
svirs86@yahoo.com

1st Floor, W-Block-32, G.K.-I, New Delhi-110048
amitabhkumar87@gmail.com

U-19, Green Park Extn., 1st Floor,
New Delhi- 110016; kumaraniruddha318@gmail.com

C 1/8, Humayun Road, New Delhi

C-56, 2nd floor, East Nizamuddin, Delhi - 110013

5A, Ground Floor, Jangpura, Main mathura road
Delhi 110014

Tower 14, Flat 702, The Close South, Nirvana
Country, Sector 50, Gurgaon-122018;
ashudikshit@yahoo.com

A-1802, Lansum Etania, Puppalaguda, Hyderabad
-500089, bvgopinath62@gmail.com

F-401, Civitech Stadia, Sector 79,
Noida-201301; bscita32@gmail.com

Flat no A-36, Asian games village. Delhi-110049
bipinbsingh@gmail.com
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392.

393.

394.

395.

396.

397.

398.

399.

400.

401.

402.

403.

404.

405.

406.

407.

408.

409.

410.

411.

Chaitali Panmei
Pr.CCIT, NER

Doly Loyi

Dr. Milind Bhusari
CIT, Nagpur

Dr. Ram Subachan
CCIT, Mumbai

Gajanand Meena
PDIT

Gnanaprakash, K.
CCIT, Chennai

HB S Gill
Member (TPS&R)

Jairaj Kumar
PCIT, Kolkata

K K Sharma
CIT, Cochin

K M Bali
Pr.CCIT, Nagpur

Krinwant Sahay
Pr. DGIT (L&R), Delhi

Krishna Behari Shukla
CCIT(ReAC), Kolkata
Kunal Singh

Lekha Kumar

Pr. CCIT, Bhopal

M Chandra Y Reddy
PCIT

Manoj Joshi
CCIT(OSD) Panaiji

Manoj Kumar Gautam
Pr. CIT, AU-2, Kolkata

Mohanish Verma

PCCIT, Exemption, Delhi.

Mukhendu Singh Pawar
CCIT

Narottam Mishra
DGIT(Inv.), Lucknow

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

The Magnolia, Pilangkata Main Road, Near Cathy
Spicy Corner, Pator Kuchi Maikhuli, Guwahati,
Assam - 781029

Kabu Village, Aalo- Mechuka Road, P.O. & P.S —
AALO, West Siang, Arunachal Pradesh-791001;
deltalima1960@gmail.com

250-C, Temple Road, Near Rajarani Square, Civil
lines, Nagpur-440001

Flat no 2702, B Wing, RNA NG ECLAT Yamuna
Nagar, opposite Millat Nagar, Oshiwara Andheri West
Mumbai, 400053 Maharashtra

D-20, Sidharth Nagar, Behind North West Railway
Headquarter, Gattor Road, Jaipur-302017;
gajanand1959@yahoo.com

Plot No-367E, Road No.87, Jublie hill, Hyderabad-34;

2nd floor, A-1/174 Safdarjung Enclave, New Delhi

E 052, DLF New Town Height, Action Area — 3, New
Town, Kolkata - 700135; xIx07@protonmail.com

1st Floor, A-59, South Ext. Part-2, New Delhi-110049
K.K. Sharma Law offices, 4th Floor, Sisham House,
119, Shahpur Jat-110049; kksharmairs@gmail.com

House No. 623, Sector-25, Panchkula, Haryana;
kmbalihp@gmail.com

Flat number 6453, Sector -C, Pocket 6, Vasant Kunj,
New Delhi; ksahay@hotmail.com

6/61A, Vipulkhand, Gomtinagar, Lucknow - 226010
kbshukla87061@rediffmail.com

C-511, Third Floor Defence Colony, New Delhi
110024; kunalincometax732@gmail.com

1st Floor, W-Block-32, G.K.- |, New Delhi-110048;
lekhakumar@gmail.com

61/A, Phase-ll filmnagar, Jubilee Hills, Hyderabad

Casa Joshi, 14/7, Pello Vaddo, Uccassaim, Goa
manojgcjoshi63@gmail.com

113, Harsh Vihar, Pitampura, Delhi-110034;
gautam6310@rediffmail.com

Tower 3, Flat 301, Vipul Belmonte, Sector — 53, Golf
Course Road, Gurgaon - 122011, mohanish64@
yahoo.co.in

74, Mahashweta Nagar Dewas Road Ujjain
MP-456010; chirmitra.farm@gmail.com

Flat no. 6 Sneh Apartment, near Ambuja Tower,
Navrangpura, Ahmedabad-380014;
narottam12@yahoo.co.in
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412.

413.

414.

415.

416.

417.

418.

419.

420.

421.

422.

423.

424.

425.

426.

427.

428.

429.

430.

431.

Omkareshwar
CCIT, Member (ITAT),
Mumbai

Pankaj Vidyarthi
Pr. DGIT (Admn. & TPS)

Parneet Singh Sachdev
Pr. CCIT, NWR,
Chandigarh

Poonam Khaira Sidhu
Pr. DGIT(Admn.& TPS),
Delhi

Pradeep Kumar
CIT, Delhi

Pragya Sahay Saksena
Member CBDT

Rakesh Mishra
Pr.CCIT, Bihar &
Jharkhand

Ramesh Kumar Yadav
DGIT(I&CI), Delhi

Ratnesh Nandan Sahay
CCIT, Kolkata

Reena Sinha Puri
Pr.CCIT(NaFAC)

Renu Jauhri
Pr.CCIT(Exempt.), Delhi

RSVS Pawan Kumar
PCIT, Mumbai

Sadhna Shanker
Pr.DGIT(HRD)
Sanjay Kumar

PCIT, Delhi

Sanjiv Dutt
CCIT Delhi

Shishir Jha
Pr. CCIT (UP West & UK)

Srinivas V.
CCIT-2, Bangalore

Subashree Anantkrishnan
Member, CBDT

Subrat Mishra
PCCIT, Pune

Sumant Sinha
DGIT(Inv.), Jaipur

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

1987

A 701 Golf view apartments Nanakramguda
Hyderabad - 500032; omkar1961@gmail.com

N 1601, Amrapali Sapphire, Sector 45,
Noida - 201303; pankajvidyarthi@hotmail.com.

A 7, 6th Floor, Crosswinds Apartments, Guru Amar
Das Nagar, Ludhiana; parneetsachdev@yahoo.com

115 C Model Town, Patiala 147001; punamsidhu@
gmail.com

10, Dakshineshwar, 10 Hailey Road,
New Delhi -110001; pradeeplogin@gmail.com

Administrative Member, Jammu Branch.
Wajahat Road, Jammu - 180003

E-5, Hestia Apartments, Awadh Apartments Sahkari
Awas Samiti Ltd, Sector-4, Gomti Nagar, Extn., Luc-
know-226010 rakeshmishrairs@gmail.com

A-2, Third Floor, Anand Niketan, New Delhi — 110021;
rky1961@gmail.com

C-71, Sector-33, Noida- 201301;

H8/10B FF01, Phase 1, DLF City, Gurugram
Haryana -122002

A-54, 2nd Floor, Defence colony, New Delhi-110024;
renujauhri@gmail.com

101 A Yadugiri Nest, Between 13th and 15th cross,
11th main, Malles Waram, Bangalore-560003 rpavan-
kumarr@gmail.com

First Floor, Type7, Tower 2, East Kidwai Nagar, New
Delhi. sadhna99@hotmail.com

T-8/2B, Moulsari Avenue, DLF Phase 3, Sector-24,
Gurgaon-122010; amarsanjayirs@gmail.com

Flat No. -6, 3rd Floor, Bekvedere Building, Bhola Bhai
Desai Road, Mumbai - 400026;
dutt.sanjiv@gmail.com

K-43C, Smartworld Orchard, Sector-61, Guru-
gram-122098; shishir.irs87@gmail.com

2106, Lotus Towers ITPL, Main Road, whitefield,
Bengaluru-56400438; valluri.irs@gmail.com

Prestige Shantiniketan, Whitefield
Bangalorehaksuan@gmail.com

B-115, Utkal Royal Residency, Gautam Nagar,
Bhubneshwar-751014; subratms@hotmail.com,
subratmishra.irs@gmail.com

Flat no.-802, Naman Residency, BKC Bandra East,
Mumbai — 400098
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432.

433.

434.

435.

436.

437.

438.

439.

440.

441.

442.

443,

444,

445,

446.

447.

448.

449.

450.

A G Bhatkar
CIT-48, Mumbai

Ajay Kumar Srivastava
Pr. CCIT, Bhopal

Amrapalli Das
Pr.CCIT, Chandigarh

Anand Kumar
DGIT, Kochi

Anil Kumar
CCIT

Ashok Kumar Pandey
Pr. CCIT, Delhi

Ashwani Kumar Mahajan
Pr.CCIT, Mumbai

Bhushan Prashant
PCCIT, Jaipur

Debendra Narayan Kar
Pr.CCIT, NFAC

Dr. Dheeraj Bhatnagar
Pr.CCIT(Central), Delhi

Goli Srinivas Rao
CCIT, Bengaluru

Irina Garg

Pr.CCIT, Rajasthan
Jai Raj Kajla
PDIT(Inv.), Nagpur

Jayanthi Krishnan
Pr.CCIT, Chennai

K'HP Rao
CIT(A), Guntur
Kavita Bhatnagar

CCIT, Surat

Manoranjan Panigraphy
Pr.CCIT

Mitali Madhusmita
Pr.CCIT, Hyderabad

Navneet Soni
CCIT at ITSC, New Delhi

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

Flat No. 191, Raaq CHSL, Megh Malhar Complex,
General A.K. Vaidya Marg, yashpdhan, Goregaon(E),
Mumbai-400063

G-901, One North B G Shirke Rd, Magarpatta Pune
411028; ajayksri@yahoo.com

X-212, Regency Park - 2, DLF, Phase - 4,

Gurgaon - 122002

Babu Patti, Sheotar - 805109

1701, Tata Glen Eagle, Shri Ram Tekdi Road, Parel
Mumbai-400012; anilabhi1961@rediffmail.com

Professors colony, Karamtoli, Ranchi-834008
Jharkhand

47, Jawahar Singh Enclave, Dala Colony, Jail Road,
Gurdaspur (Punjab)
drashwanikumarmahajan@hotmail.com

B-612, Durga Marine Drive Apartment,
Near Rajapur Pul, Dujra, Patna-800001;
prashantbhushan7@gmail.com

C-164, Tower C, DLF Commanders Court, 49, Ethiraj
Salai, Egmore, Chennai, Tamil Nadu- 600008
dnkarirs@gmail.com

Presently Posted as : Technical Member, Securities
Appellate Tribunal, Mumbai

25, Belvedere, Bhoolabhai Desai Marg, Cumballa
Hills, Mumbai -400026; db6263@gmail.com

Plot no: 5, Floor no : 5, Sai Prithvi Enclave, Masjid
Banda, Kondapur, Hyderabad-500084, Telangana
goli.srvs@gmail.com

25 Palm court Jagatpura, Jaipur;
irinagarg@gmail.com

Flat no. 4233, Sector-B, Pocket 5&6, Vasant Kunj,
Delhi — 110070; jrk7860@gmail.com

3B,Kings Mead Apartments,3,South Mada
Street,Srinagar Colony,Saidapet,Chennai-600015;
jayaks@hotmail.com

Door No. 26-39-114, 80 Agraharam, 11 line,
Ram Nagar Colony, Guntur

AB-3, Pandara Road, New Delhi-110003;
kavitab88@gmail.com

B 3/5, UNIT IX Flat area, near Regional institute of
Education, Bhubaneswar-751022
mrpanigrahy@rediffmail.com

B-5, Tower-4, New Motibagh, Chanakyapuri, New
Delhi — 110023

P-9123, Palm Tower, 12th Floor, Parx Laureate,
Sector 108, Noida-201304 ;
navneetsoni62@gmail.com
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451.

452.

453.

454,

455.

456.

457.

458.

459.

460.

461.

462.

463.

464.

465.

466.

467.

468.

469.

470.

471.

P.B. Sekaran
Pr.CCIT, Chennai

Parminder
Pr. CCIT, Nagpur

Pradip Mehrotra
CCIT, Chandigarh

Rajeev Agarwal
CCIT, Vadodara

Rajiv Sinha
CCIT, Kolkata-4

Rameshwar Singh
Pr. DGIT (HRD)

Ravi Sarangal
Pr CCIT

Reena Jha Tripathi
Pr.CCIT Pune

Sanjai Kumar Verma
Member (S&FS), CBDT

Sanjay Kumar Rastogi
CCIT, Delhi

Santosh Kumar
PCIT, Patna

Shaji P Jacob
Pr.CCIT(Chennai)

Smita Srivastava
PCCIT, Kolkata

Stephen George
CCIT, Member ITSC,
Chennai

Sunil Mathur
Pr.CCIT, TN &P, Chennai

Sunita Bainsla
Pr.DGIT(I&CI), Delhi

Suresh Kumar
DGIT(Inv.), Kolkata

Sushil Kumar Singh
CCIT, Pune

Vasundhara Sinha
Pr.CCIT, Nagpur

Vinod Kumar
CCIT

Vinod Kumar Tiwari
CCIT

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

1988

19th Floor 2nd Flat, TAISHA D Block, Natesan Nagar
West, Virugambakkam, Chennai 600092

1501, Grand Pallazo, Shankar Ghanekar Road,
Prabhadevi, Mumbai -400025; jatav.anil@gmail.com

F-196, 4th Floor, Sector-57, Sushant Lok-2, Extn.,
Gurgaon -122011, pradip_mehrotral@yahoo.com

D-290, Defence Colony, New Delhi-110024;
rajiv.irs.88@gmail.com

Late Shanti Rajendra Sinha, Shantiniketan,
Parmeshwar Dayal Road, Barmasia, Baidyanath
Deoghar - 814112

C-866, Mahanagar Extension. Lucknow 226006

283, Cassia Omaxe Phase-3, PO Tira Cricket Stadium
Road, Kharar, SAS Nagar, New Chandigarh -160014
Punjab; ravisarangal@gmail.com

43, Blue Haven, 14 Mount Pleasant Road, Malabar
Hill, Mumbai — 400006

1012, Windmills of your Mind, Whitefield, Banguluru;
sanjaiverma@gmail.com

B-1301, The Ark- Voyage to the Stars, NIBM Post
Office Road, Pune-411060;
sanjayrastogi88@yahoo.com

C/36 Kankar Bagh Housing Colony patna 800020;
itsantosh@yahoo.com

Sweta’s, VTJ Enclave Kundannoor Junction Maradu
Ernakulam Kerala 682304; shajipjacob@yahoo.com

Flat no 18, Belvedere Central Govt Apartments
Bhulabhai Desai Road, Mumbai -400026;
smitasrivastavairs@gmail.com

Villa Rosa, 61, PPD Emerald Hills, Kodoor,
Venkode P. O, Trivandrum, Kerala - 695028.
stephenirs@yahoo.co.in

B38A, Shyam Nagar, Sodala, Ajmer Road,
Jaipur - 302019; sunil.mathur1964@gmail.com

C — 70, Sushant Lok, Phase-1, Sector-43, Gurgaon
B-901, One North Condominium, Magarpatta,

Hadapsar, Pune-411013; surkumar@hotmail.com

Flat No. A-1/802, Windsor Avenue, Wanaworie,
Pune — 411001; sksingh_cit@yahoo.co.in

Villa no. 4, Vessela Meadows, Opp Taramati Baradari,
Ibrahimbagh, Hyderabad ; sinhavasundhara@gmail.
com

54, 4th floor, Jacaranda Marg, DLF Phase 2, Sector —
25, Gurgaon 122008; vinod-doc88@yahoo.com

4B, Hestia Apptt., Gomti Nagar Extension.
Lucknow-226010; vktiwari10@yahoo.co.in
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472.

473.

474.

475.

476.

477.

478.

479.

480.

481.

482.

483.

484.

485.

486.

487.

488.

489.

490.

491.

Waseem Arshad

CIT (DR) (ITAT)-3 Delhi
Y K Singh
DGIT(Systems), New
Delhi

Abhay Damle
CCIT, Kolkata

Ajit Kumar Varma
CCIT, Mumbai

Alka Rajvanshi Jain
CIT (Appeal Unit)-1,
Jodhpur

Amrendra Kumar
CCIT, Shilong

Anil Kumar
CCIT, Panji, Goa

Anup Kumar Dubey
CCIT, Gwalior

Arvind Mishra

Ashok Kumar Khandelwal
PCIT, Ahmedabad

Ashok Kumar Tripathi
CCIT, Indore

Brajesh Kumar Singh
CCIT-2, Mumbai

Dinesh Kumar Chhablani
CCIT, Mumbai

Dr Sudha Kumari

PCIT, Delhi

Dr Zakir Thomas
DGIT (Systems), Bengaluru

Dr. Banwari Lal
CCIT(TDS), Ahmedabad

Dr. Harshvardhini Buty
Pr. CCIT Nagpur

Ganapati Bhat
Pr.CCIT, Karnataka & Goa

Harmeet Singh
PCIT

Jagdeep Kumar Goel
PDIT(Inv.), Ahmedabad

1988

1988

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

12/6A Nehru Enclave East, New Delhi - 110019

Presently working as Technical Member, NCLT
C-2101, Ambience Tiverton, Sec.50,

Noida, Gautam Budh Nagar (UP)-201301
yksinghirs@gmail.com

A1-902, Windsor Avenue, Azad Nagar, Wanawadi,
Pune; damleabhay@hotmail.com

Anupama house Sadanam road, Cochin,

Kerala - 682016

Villa no 533, Shashwatam, Near gate no 3,Umaid
Heritage, Ratanada, Jodhpur-342006.

D-55, Sector-52, Noida UP-201301;
amrendrakumar.irs@gmail.com

164, Shri Gopal Nagar, Opposite JCA School, Ridhi
Siddhi Choraha, Gopal Pura bypass, Jaipur -302019;
anilkumarirs89@gmail.com

Plot no 65 Indirapuram IRS co operative society,
Abhay Khand Il, Indirapuram Gaziabad UP;
anupkumardubey903@yahoo.com

A -301, Rohtas Apartments , Vikas Nagar,

Lucknow -226022; arvmis@gmail.com

C/1201, Sheetal Aqua, Sabarmati Riverfront, Nr
Subhash Bridge, Shahibaug, Ahmedabad-380004;
akkhandelwal62@gmail.com

Flat No A-2/804, Belvedere Court One, Shalimar One
World, Shaheed Path, near Ekana Stadium Lucknow
226010; akumartripathi@yahoo.co.in

Tower 6, C-3, New Motibagh, New Delhi-110023;
callbks89@gmail.com

T-11 Inderaprastha Colony Lalghati-Airport Road,
Bhopal, MP-462030; dchhablani@gmail.com

Block D, KC, Greater Kailash I, New Delhi-110048dr.
skumari2019@outlook.com

Villa 358, Swiss Town, Sadahalli,

Bengaluru- 562110; zaksthomas@gmail.com

1702, Tower-12, Kalypso Court, Jaypee Greens

Wishtown, Sector-128, Noida - 201304;
blbsingh.20@gmail.com

Nagpur
Bidrepal. Post Nandolli.Tq:Yellapur.Dist :Uttar

Kannada Karnataka, Pin- 581359

468 IAS officers society Sector 1, New Chandigarh,
SAS Nagar 140901

Flat No. 12A, A wing , The North , Ambli Bopal Road;
jgoel89@gmail.com
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492.

493.

494.

495.

496.

497.

498.

499.

500.

501.

502.

503.

504.

505.

506.

507.

508.

5009.

510.

511.

512.

513.

John Benny
CCIT, Chennai

Jyoti Kumari
Pr. DGIT (Admn & TPS)

K. Venkat Narsimha
CCIT, Hyderabad

Krishna Murari
Pr.CCIT, Pune

M. Jagdish Babu
CCIT-1, Delhi

Naresh Kumar Balodia
Pr.CCIT, Rajasthan

Nav Ratan Soni
Pr.CCIT, MP

Naveen Chandra
CCIT, Kolkata

Niraj Kumar
Pr.CCIT(WB)

P. N. Devadasan
CCIT, Kolkata

Paramita Satpathy
Tripathy
Pr.CCIT, Odisha

Prabodh Seth
Member (Admi.), CBDT

Prawin Kumar
Pr.CCIT, Delhi

Purushottam Tripuri
Pr. CCIT, Bhopal

R K Choubey
CCIT( Central-2), Mumbai

R L Meena
PCIT, Ajmer

Radha Krishna Sreepada
CCIT, Vijayawada

Radhakrishna S.
CIT, TDS Kochi

Rajesh Kumar Sinha
CCIT-1, Ahmedabad

Rakesh Kumar Goyal
PCIT, Chandigarh

Ramesh Narain Parbat
Member(Legislation), CBDT

Rathinasamy M.
CCIT, TDS, Chennai

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

Villa Number -36, Kent Palm Vilas, Fort Valley
Township, Athani, Kakkanad, Ernakulam,
Kerala-682030; benny1098@gmail.com

R-145, Ground floor, GK 1, New Delhi

2nd Floor, Plot No. 396A, Road No. 81, Jubalee Hills,
Hyderabad ; kvncharya@gmail.com

Flat no. 604, Building P1, Oxford village Premiums,
Wanowrie, Pune 411040

Villa -35, Orion Villas Next to NSL Orion SEZ
Rayadurgam Hyderabad-500104;
jagdishbabu.irs@gmail.com

B 502 Celestia spaces, Tokersi Jivraj Road,
Mumbai - 400015; nkbalodia@gmail.com

76, Vraj Garden, Shela Road, South Bopal,
Ahmedabad- 380058

A-55, Sector-56, Noida-201301;
navin.chandra05@gmail.com

S-563, Third Floor (Rear), S- Block, Alaknanda Road,
Greater Kailash, Part 2, Delhi - 110048

Shanti, P.O. Karanthoor, Via-Kunnamangalam,
Kozhikode, Keralam-673571; vinvpn@gmail.com

3 A, Plot no 476, Shailashree Vihar,
Chandrasekharpur, Bhubaneswar-751016
paramita_345@yahoo.co.in

C1/17, Humayun Road, New Delhi - 110003

90, IRS Co-operative Housing Society,
Abhay Khand-2, Indirapuram, Ghaziabad 201014

194 Shopping Centre Kota-324007

17, 1 R S Society, Abhay Khand-2,Indirapuram,
Ghaziabad 201014

8, Ganesh Vihar, Modal Town, Jaipur - 802017
Member Techical National Company, Law Tribunal

Raheja Towers, M. G. Road, Bangalore- 560001

31/992-B, 1st Floor, (Akkora House Home) Panorama
Enclave Subash Chandra Bose Road, PO Viyttila,
Kochi-682019;

C-001, Aishwarya Complex, B/h INOX, Near Ellora
Park, Vadodra-390007; rksitax@yahoo.com

House No. 146, Sector-18A, Chandigarh-160018;
rakeshgoyalirs@gmail.com

Tower B-2, Flat A-15, CGO Type-VIlI Residential
Complex, DDU Marg, New Delhi - 110002

C-703, Chettind Burgundy Apartment, GRG Nagar,
Coimbatore-641014; rathinasamy1963@gmail.com
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514.

515.

516.

517.

518.

519.

520.

521.

522.

523.

524.

525.

526.

527.

528.

529.

530.

531.

532.

533.

534.

Ratna Dasgupta
CCIT, Mumbai

S. Ramakrishnan
CCIT, Chennai

Sanjay Awasthi
Member, ITAT, Delhi

Sanjeev Sharma
CCIT, Delhi

Santanu Kumar Saikia
CCIT, Thane

Shelley Jindal
Pr.CCIT, Bengaluru

Shishir Agarwal
CCIT, Hyderabad

Subhash Chandra
CIT(A)-21, Delhi

Veer Singh Amar
CCIT, Ranchi

Vijay Kumar Gupta
Pr.CCIT(Int'l Tax), Delhi

Vikram Gaur,
PCCIT, Ludhiana

Vivek Misra
Pr. CCIT, Lucknow

Yogender Chaudhry
CCIT, Chandigarh

Manoj Kumar Gupta
Pr. CCIT, Kanpur

Adhir Jha
CIT, Delhi

Adarsh Kumar Modi
Pr. CCIT, Pune
Ajay Goyal

DGIT (L&R)

Ajit Kumar Jain
CIT, Mumbai

Amal Pusp
CCIT(Central)-1, Mumbai

Anadee Nath Mishra
Member(ITAT), Lucknow

Anand Rajeshwar Baiwar
Pr. CCIT, Hyderabad

R IToRe T RSN (FaTfrga)

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1989

1990

1990

1990

1990

1990

1990

1990

Flat No. 4702, Tower — 5, Crescent Bay, Jerbai Wada
Road, Parel, Mumbai - 400012
ratna89017@gmail.com

140/70 Raja Krishna Street Eldams Road Teynampet
Chennai; ramsheel95@hotmail.com

Flat Number-8012, Sector-B, Pocket -11, Vasant Kunj,
New Delhi-110070;

sanjayawasthi0O6@gmail.com

C-32, North Park, Shantigram, Ahmedabad-382421,
Gujarat ; sharma_s63@hotmail.com

A3, 4th Floor, Tower 1E, Regent Paradise, Bishnu
Rabha Path, Bhetapara, Guwahati-781028;
xantanuxaikia@yahoo.com

B-2904, Lotus Enpar Residency, Hanuman Ln, Lower
Parel West, Mumbai, Maharashtra 400013

D-401, Myhome Abhra, Madhapur,
Hyderabad-500081; agarwalshishir@hotmail.com
D-54/31 Noida Gautam Bhudh Nagar,
subhashchandradr@yahoo.com

House No.666, Village-Bhooranga, Post Office-
Chhaichhau, Tehsil —-IGLAS, District- Aligarh, Uttar
Pradesh 202124; dramarveersingh@gmail.com

E-201, Pearl Court, Ramprastha Greens, Vaishali,
Ghaziabad - 207102

346, Foothills, Sector-1, New Chandigarh - 140901
vikrampriyanka@gmail.com

B-1/208, Viram Khand, Gomti Nagar,
Lucknow - 226010

HNo 100, IRS society , abhay khand 2, Indrapuram,
Ghaziabad, UP- 201014

F 101, Central Government, Residential Complex,
DDU Marg New Delhi -110002

C-201, Shakti Apartment, Plot -18, Sector-5, Dwarka,
New Delhi; adhirjha@hotmail.com

B - 402, The Art NIBM, Post Office Road,
Mohamad Wadi, Pune - 411048

17/4, Raj Niwas Marg, Rajpura Road, Civil Lane,
New Delhi 110054

B-7303, Marquise, Lodha Park, Senapati Bapat Marg,
Lower Parel, Mumbai 400013; jain.ajit@hotmail.com

Flat no. S-1, Plot no. 103, Elegant Homes, Pocket 1,
Ramprastha Greens, Sector 7, Vaishali,
Ghaziabad — 201010; amal.pusp@gmail.com

ITAT Complex, Shaheed Path, Near Medanta Hospital
and next to Power Grid Office, Lucknow: 226002.

anandbaiwar@yahoo.com
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535.

536.

537.

538.

539.

540.

541.

542.

543.

544.

545.

546.

547.

548.

549.

550.

551.

552.

553.

554.

555.

556.

Asit Singh
Pr.CCIT, Mumbai

Bharat S.
CIT

Bhupender Kumar Gupta
CCIT-4, Chennai

Devinder Singh Kalayan
CCIT(OSD), Chandigarh

Dhirendra Kumar Mishra
Pr. CCIT, Guwahati

Dr. G. M. Doss
CCIT(TDS), Mumbai

E S Nagendra Prasad
Pr.CCIT (TN&P), Chennai

Gautam Mandal
CCIT-9, Delhi

Joe Sebastian
CCIT, Coimbatore

Kamlesh C Varshney
Pr.CIT

Kavita Pandey

Lalit Krishan Singh Dehiya
Pr.CCIT MP&CG, Bhopal

Laxman Singh
CIT(A), Trivendrum

Mithilesh Kumar Jha
CCIT

Mukesh Verma
CCIT(Intl. Tax.), Delhi

Pathlavath Peerya
CCIT-7, Mumbai

Pawan K. Kumar
CCIT, Delhi

Pirthi Lal
CIT

Prafulla Kumar Prusty
Pr. DGIT(I&CI)

Ramesh Chander
CIT, Judicial, Delhi
Ravjit Singh Arneja
DGIT Ahmedabad

Reema Hota Singh
CCIT, Dehradun

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

C - 99 A,14 th Avenue, Sector - 44, NOIDA,
UP - 201301

No.B-9, Janaki Apts, K K Padmanabhan Road, MG
Road, Ernakulam, Kochi-682 018;
sbharath23@gmail.com

C 75, Second Floor, Suncity, Sector 54,
Gurgaon 12201; bkgupta1964@gmail.com

House No 02, Sector-7, Chandigarh — 160019
C 419, Venus Royal Hyde Apartment, Rasulgarh,

Bhubaneswar - 751010

Flat No.40, 10th Floor, G block, Hyderabad Estate, LD
Ruparel Marg, Malabar Hill, Mumbai-400006

C/o ESVC Shekhar, Flat No. 102, Anurag Villa, beside
Post Office - Barkatpura, Hyderabad

BH-17, Second Floor, Salt Lake, Kolkata - 700091

Villa-311 Swiss Town Flamingo Lane Sadahalli
Devanahalli Bengaluru Karnataka -562110;
joeseb4321@yahoo.com

Flat no 1701 A tower Raheja Vivarea Arthur Road
Mumbai Central 400011

Flat No 2203, Tower 5, Kalypso Court, J P Wish
Town, Sector 128, NOIDA
kavitapandey1507 @gmail.com

H. No. 127, Sector 14, Sonipat (Hr)

Flat No. 1002, Vamsiram Jyoti cosmos, Adjecent to
Water Mark, White field, Kodapur, Hyderabad 500081,
Telangana

Flat No. 3073, Pocket D-3&4, Vasant Kunj, Opposite
Fortis, New Delhi

C4 tower 4, New moti bagh, Chankyapuri
New Delhi 110023

H.No 7-2-F32, plot no F-32, Road No 16, Panchavati
Colony, Mani Konda, Hyderabad, Telangana

House No. 37Aradhana Enclave, New Delhi - 110006
2141, Sunny Enclave, Sec-125, SAS nagar Mohali ;
pirthilal@yahoo.com

D-Il / 207, Kidwai Nagar West, Near Mother Dairy,
New Delhi - 110023

D-72, Sector-12, Noida, UP-201301;
rchander_irs1990@yahoo.co.in

B 2601, Lotus Enpar Residency Lower Parel Mumbai
400013; raviarneja@gmail.com

10/5, Upper Ground Floor, Sarva Priya Vihar, New
Delhi — 110016
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558.

559.

560.

561.

562.

563.

564.

565.

566.

567.

568.

569.

570.

571.

572.

573.

574.

575.

576.

577.

Renu Amitabh
DGIT(Inv.), Jaipur

Ruchika Chaudhry Govil
CCIT-2, Delhi

S K Ambastha
CCIT-3, Kolkata

Sanjay Kumar Sah
CCIT-8, Delhi

Sasmita Misra
CCIT, Vishakhapatnam

Satyendra Kumar Mishra
CCIT, Delhi-8

Shantanu Dhamija
CCIT, Thiruvananthapuram

Shashi Bhushan Prasad
CCIT, Indore

Sibendu Moharana
CCIT, Kolkata

Sulekha Verma
CCIT-1, Mumbai

Sushma Singh
CCIT-7, Delhi

Syed Nasir Ali
Pr.DGIT (HRD), Delhi

Vimalendu Verma
CCIT(Cen.)-2, Delhi

Vismita Tej
CCIT-3, Delhi

A. Mohan
PCIT, Mumbai

Abha Kala Chanda
CCIT-Bairelley

Dharmendra Kumar Mishra
CCIT, Bengaluru

Dinesh Aibor Jayal
Sawkmie
PCIT, Shillong

Gopalan Gurusamy
DGIT(System), Bengaluru

Jacinta Zimika Vashai
PCIT, Mumbai

Jasbir Singh Chouhan
PCIT-19, Mumbai

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1990

1991

1991

1991

1991

1991

1991

1991

Bunglow 1, Income Tax Colony,
Malviya Nagar, Jaipur

C 5/10 first floor SDA, New Delhi-110016

75, Akanksha Enclave, Abhay Khand -2,
Indirapuram, Ghaziabad - 201014

Flat no- 2102 Banyan Tower, Parx Laureate , GH-01,
02, 03, sector 108, Noida Expressway, Gautam Nagar,
Noida, U.P. 201304

A-901, Vyan, Z Estate, Nandakanan Road,
Kalarahanga, Bhubaneswar-751024 (Odisha)

86, Akanksha Enclave, Abhay Khand 2, Indirapuram,
Ghaziabad 201014; satyendra_mishra@yahoo.com

67 First Floor Uday Park New Delhi 110049

101, Classic Saket, E-39, Saket Nagar,
Indore-452018

G-1104, Aparna Hill Park Lake Breeze, Chandanagar,
Hyderabad-500050 ; shibendu_m@hotmail.com

Flat no. S-1, Plot no. 103, Elegant Homes, Pocket 1,
Ramprastha Greens, Sector 7, Vaishali,
Ghaziabad - 201010

Flat No. B-104, Taj Apartment, Ghazipur,
New Delhi - 110096

75, Jasola Residential Society, Pocket-1
Behind Apollo Hospital, New Delhi - 110025

A-601, Apex Apartment, GHS-3, Sector-17, Panchkula
(Haryana)- 134109

A 17, Tower 5, New Moti Bagh, New Delhi - 110021

42B, MG Nagar, Peroorkada, Thiruvananthapuram,
Kerala 695005; amohan6161@gmail.com

C- 226 , Niralanagar Lucknow;
abhadeb@yahoo.com

D-22, Golden Enclave Apartment, Old Airport Road,
Bengaluru-560017

Magnolia, Plot No 155, New Kench's Trace, Shillong -
793004. Meghalaya; sawkmie@gmail.com

Flat No | -3rd floor, Nu-Tech sherwood apartments,
14/31, Pycrofts garden road, Chennai 600 006

Flat No. 102, Tower 6, Common Wealth Games
Village, Near Akshardham, New Delhi-110092
jacintazv@rediffmail.com

2502, 25th floor, Springhill CHS, Opposite Hiranandani
School, Hiranandani Estate, Off Ghodbunder Road,
Thane West - 400 607
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578.

579.

580.

581.

582.

583.

584.

585.

586.

587.

588.

589.

590.

591.

592.

593.

594.

595.

596.

597.

598.

599.

Md. Shahid A. Khan
Pr.DIT(Inv), UP(East),
Lucknow

Munesh Kumar
PCIT-1, Kochi

N Rengaraj
CCIT-4, Chennai

Prabhjot Kaur
CCIT-2, Ahmedabad

Pratap Singh
DGIT(Inv.), Chennai

Preeti Jain Das
CCIT-8, Mumbai

R Jeya Kumar
PCIT, Kolkata

R Laxman
CIT, Hyderabad

Rachna Singh
PCIT Delhi
Rahul Kaul

Rajeev B. Ranade
CIT, Pune

Rajendra Kumar Mishra
CIT

Ranjan Kumar
CCIT, Ranchi

Ranjeet Singh
PCIT(AU)-1, Jaipur

Ruby George

CIT, Thiruvananthapuram
S Naiyer Ali Najmi

CCIT, Vadodara

Sanjay Kumar

Pr. CIT, Delhi

Sanjay Singh

PCIT Mumbai

Santosh Mohanty
CIT

Selvaganesh P
DGIT(Inv.), Kochi

Sudhanshu Shekhar Jha
CCIT, Jodhpur

Surendra Kumar
CCIT, Ludhiana

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

1991

23 Sukhdev Vihar, 3rd Floor, New Delhi;
mshahidakhan91@gmail.com

46 D, Vijaymandal Enclave, Near Hauz Khas,
New Delhi - 110016

96, Thasami Park Residency, Singanallur,
Coimbatore - 641005

2068, Phase 7, Sector 61, SAS Nagar, Mohali,
Panjab; prabhjotkaur91016@gmail.com

1602, Sigram, Income Tax Complex, M G Road,
Nungambakkam, Chennai, pin 600034

D-9, Ground Floor, Suncity, Sector — 55,

Gurgaon- 122001

Plot No. 31, Taruna Avenue, East Anand Bagh, Mala-
kajiri, Hyderabad-47

Flat No.1002, Vamsiram Jyoti Cosmos Adjacent to
Water park, white field Kondapur, Hyderabad- 500081.
Telangana; ratodlaxman@yahoo.co.in

#468, IAS-PCS Officers Society, Sector1, New
Chandigarh-140901; rachna.singhirs@gmail.com

Flat No 2202, Tower A, Lotus Enpar Residency, Lower
Parel Mumbai-400013rahuljnkaul@gmail.com

75, Natraj Society, Lane No. 2, Karvenagar,
Pune - 411052; rajeev855@gmail.com

D-4/61, Kendriya Vihar, Tamando, Bhubneshwar,
Odisha-751028; rkmishra61@outlook.com

Flat 203 Alpha Block Sr Officers Orts Behind Durga
mandir Shastrinagar Patna 800014
ranjan65@gmail.com

35, Lion's Lane, Parvati Marg, Sirsi Road, Jaipur.
418, 25th Street, 5th Sector, K. K. Nagar,

Chennai - 600078

HD- 167, HIG Duplex Villas, Sector -135, Near
Shriram Millenium School Noida - 201304

L-25, Ground floor, South Extension, Part-2,
Delhi-110049

B 1002, Laburnum Park, Magarpatta City, Pune
411028; cit.ssingh@gmail.com

M-29, Samanta Vihar Chandrasekharpur, Bhu-
baneswar; skmohanty@sebi.gov.in

TF1 Lokesh Enclave, 10/19, Club Road
Chetpet, Chennai 600031

D-6/2, Padmavilas Enclave , Wanowarie,
Pune-411040, Maharashtra

D 1402, Sai Radiance, Sector 15, CBD Belapur
Navi Mumbai - 400614

303
CONTENT



R IToRe T RSN (FaTfrga)

IRS OFFICERS (RETIRED)

600.

601.

602.

603.

604.

605.

606.

607.

608.

609.

610.

611.

612.

613.

614.

615.

616.

617.

618.

619.

620.

621.

622.

Vibha Bhalla
CCIT, Delhi

Vinay Kumar Karan
PCIT, Agra

Alok Kumar Mitra
CIT(A)-3, Kochi

Dr. Amlan Tripathy
CCIT-3, Mumbai

Ishtiyaque Ahmed

Leena Srivastava
CCIT, Nasik

Nausheen Jahan Ansari
CCIT, Bhopal

Parwinder Kaur
PCIT-7, Delhi

Pramila Sharan
PCIT Ghaziabad

Yagya Dutt Sharma
PCIT(Cen.)-3, Mumbai

Binod Kumar Singh
PCIT, Kolkata

Govind Singhal
PCIT(OSD), Delhi

K. S. Rajendra Kumar

CIT(Appeals), U-2, Guntur

Manoj Mishra
PCIT-1, Pune

Nandita Kanchan
PCIT-20, Delhi

Oram Phagu
CIT, Bhubneswar

Parashivaiah K.
CIT (Appeals)

Rajeev Kumar
PCIT-4, Delhi

Sardar Singh Meena
PCIT(C)

Sunita Kejriwal
CIT, New Delhi

YV ST Sai

CIT(DR)(ITAT)-2, Hyd.
Ashok Kumar Kardam
PCIT Audit -1 Mumbai

Devi Sharan Singh
PCIT (Audit)-2, Delhi

1991

1991

1992

1992

1992

1992

1992

1992

1992

1992

1993

1993

1993

1993

1993

1993

1993

1993

1993

1993

1993

1994

1994

# 803, Tower A, Park Grandeura, BPTP,
Sector 82, Faridabad -121001

B-63, First Floor, Soami Nagar North,
New Delhi 110017; vinaykkaran@gmail.com

155, Rajendranagar, Lucknow-226004;

243, Shaheed Nagar, Bhubneshwar - 751007
183, Munirk Enclave, New Delhi
Ishtiyaqueirs@gmail.com

401, Chaitanya Apartment, Seminary Hills,
Nagpur - 440006, Maharahtra

06, Aasra Homes, Chitnavis layout, Byramji Town,
Nagpur- 440013
E-12, Type — 5, R.K. Puram, Delhi

3A061. GC grand. Vaibhav khand. Indirapuram.
Ghaziabad; pramisharanirs@gmail.com

1801, Tower-3, Lotus 300, Sector-107, Noida-201304
1702 (FF) Sector — 33D, Chandigarh - 160020

irsbksingh@gmail.com

House no.55, Road no. 42, West Punjabi Bagh,
Delhi -110026

201, Vijaya Grand, First Line, Vidyanagar,
Guntur, A.P 522007

14th Floor, Ekta Occlus, Moti Bagh Park, Behind
Ratan Siipii Hotel Chamber East, Mumbai - 400071

BG, Tower 10, Type 6, East Kidwai Nagar Central
Govt. Flats, Delhi

JD-20, Plot No. 36, JAGDA, Rourkela,
QOdisha -769042 ; phaguoram@yahoo.co.in

266, ‘Shivam’, 7th Main Dollars Colony, JP Nagar
4th Phase, Bengaluru 560078, Karnataka
CRDII/9, Pandara Park, Pandara Road, New Delhi

250/87, Pratap Enclave, Haldighati Marg, Pratap
Nagar, Jaipur-302017com.

95, Lodhi Estate, New Delhi
143, JP Nagar, Miyapur, Hyderabad-500049;

saiyvst@yahoo.com

401- Sunrise Tiara, Santacruz (East) Mumbai -55;
irskardam@gmail.com

4260, Sector B 5&6, Vasant Kunj, Delhi-110070
dssingh43@gmail.com
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623.

624.

625.

626.

627.

628.

629.

630.

631.

632.

633.

634.

635.

636.

637.

638.

639.

640.

641.

642.

643.

644.

Jyoti Legha
PCIT

Kumar Hrishikesh
PCIT (AU)-4, Delhi

Niraj Bansal
CIT

Sandeep Dahiya
PCIT(Judicial), Mumbai

Dr . G. Manoj Kumar
CIT, Bangaluru

Jitendra Yadav

Dr. Narendar Rebelly
CIT

Ravindra Sai Mylavarapu
CCIT(Int'l Tax.), SZ

Sobhan Kar
CIT(DRP), Delhi

Aloke Nag
CIT Audit NER Guwahati

Debasish Lahiri
CIT(A) Unit-11, Kolkata

Hitendra Bhauraoji Ninawe
CIT (Appeal Unit)-2, Nasik
James Kurian

CIT(A), Ahmedabad

Rakesh Kumar Das
CIT(A), Unit-4, Kolkata

Satyendra Mohan Das
DIT(I&CI), Patna

Rakesh Kumar Gupta
DIT(I&CI), Kanpur

S Venkatramani
CIT(Appeal) U-12, Kolkata

C. Daxini Ghanshyam K.
CIT

Gautam Kumar Mandal
CIT

Pavan Kumar Sharma
CIT

Subhrajyoti Bhattacharjee
CIT, Shillong

Sudhendu Das
CIT(A)-11, Ahmadabad

1994

1994

1994

1994

1997

1997

1998

1998

1999

2001

2002

2002

2002

2002

2002

2003

2003

2004

2004

2004

2004

2004

147 Bapu Nagar, Jaipur
jyotilegha@gmail.com

C-1/81, Moti Bagh, Shanti Path, Chanakyapuri,
New Delhi-110021

2701A, Rheja Atlantis, near Pennincula Corporate
Park, Lower Parel, Mumbai-400013;

House No. 26, Sector-4, Mansa Devi Complex,
Panchkula, (Haryana)-134114

H.no 110 . RBD Still Waters, Haraluru Road HSR
extension, Bangalore - 506002;
manojkumarirs@yahoo.in

710, Nestle 3C, Pandurang Mudhkar Marg,
Mumbai - 400013; jitsyadav123@gmail.com

Villa no: 119, Villa Greens, Gandipet, Hyderabad,
500075; narenirs@gmail.com

F 803 DSR Fortune Prime , 1-92, kavuri hills
road , gafoor nagar , Madhapur , Hyderabad
500081 ravindrasai@gmail.com

E-202, Platinum Apartments, Ramprastha Greens,
Vaishali, Ghaziabad-201010;
sobhanpoonam@hotmail.com

Flat No B2 1st Floor, 105 Bosepukur Road Kolkata
700042 anag_an@yahoo.co.in

5N, Cornfield Road, Kolkata- 700019

D-702, Shree Rajyog Society, Behind Vivekanand
Statue, Satara Road, Bibwewadi, Pune- 411037

19, Sahajanand Villa I, Near Sakar English School,
New C. G. Road, Chandkheda, Ahmedabad-382424

Torsa Cooperative Housing Society, ED-10, U-Town,
Action Area-1, Kolkata-700156

JC-4/2, Ashwini Nagar, Baguiati, Kolkata-700159
observersmdas@gmail.com

R-747, Second Floor, Near D.l. Khan School, New
Rajendra Nagar, New Delhi - 110060

193/1H Picnic Garden Road Kolkata 700039

19 Aastha Palace, Near Bhagvat Vidhyapith Sola,
Ahmedabad- 380060; daxinig@gmail.com

Flat No. A/8, Cluster-2, Purbachal, Salt Lake,
Kolkata- 97

1169 sector 21, Panchkula, Haryana - 134112
Kamalalaya’,Opposite L.P.School, Rilbong,
SHILLONG-793004; subhrajyotib@yahoo.com

N-401, Safal Parisar -2, South Bopal
Ahmedabad - 380058
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645.

646.

647.

648.

649.

650.

651.

652.

653.

654.

655.

656.

657.

658.

659.

660.

Sunil Kumar Agarwala
CIT(Appeal), Unit-8

Vikash Kumar Agarwal
CIT (AU)-1, Nagpur

Dileep Kumar
CIT, Ahmedabad

Nilay Baran Som
CIT (DR) (ITAT)-1,
Chennai

Pardeep Kumar
CIT, Chandigarh

Pijush Mukherjee
CIT(Audit), Guwahati

Prabal Chowdhury
CIT(Appeal), Unit-1,
Bhubaneswar

Prakash Nath Barnwal
CIT(DR)(ITAT)-1, Kolkata

Rudolph N Dsouza
CIT DR(ITAT)-1, Ahmedabad

S L Anuragi
CIT(DR)(ITAT), Raipur
Subhra Jyoti Chakraborty
CIT(A) Unit-8, Kolkata

A GV Prasad

CIT(A)-3, Hyderabad
Krishnagiri N. Dhandapani
CIT, Chennai

Ravinder Mittal
CIT(Appeal) Unit-1, Ludhiana
G Johnson

CIT(DR)(IBS), Chennai

N Gopi Krishna
CIT(Appeals),
Visakhapatnam

2004

2004

2005

2005

2005

2005

2005

2005

2005

2005

2005

2006

2006

2006

2007

2007

501, Sipani Grande, 868, 17th E Main Road,
6th Block, Koramangala, Bangalore — 560095;
sunilmohit@gmail.com

C/o rajesh Agarwal, 244/N malancha road
PO — Nimpura, Kharagpur, West Bengal -721304

9A, Vasto Pooja Apartment, Opp. Raghuveer
Bunglows, Citylight, Surat - 395007
dileepkumar.irs@gmail.com

Flat No 202, Turni Nisitha Housing Cooperative.
CE 148, Street no 236, Action Area 1C, New Town,
Kolkata - 700156.

H.No. 58, Mahindra Complex, Kheri Road,

Patiyala - 147001

Flat no. 2, 1st Floor, 'Raj Court', 1901, Rajdanga Main
Road, East Kolkata Township, Nabaplly, Kasba,
Kolkata-700107

AJ — 159, Salt Lake City, Kolkata - 700091

Ujaas The Condoville, Flat no. 6/202
69, S K DEV Road, Patipukur, Lake town
Kolkata 700048

A 302, Popular Domain, Near Starbucks, Bodakdev
Satellite, Ahmedabad 380015

C-405, Paradise Apartment, |. P. Extension,
Patparganj, Narwana Road, Delhi - 110092

Flat No. 12G, Tower-1, Alcove Gloria, Sreebhumi,
Kolkata - 700048

H. No 11, Migh Colony New Bhoiguda
Secunderabad-500080; girijavenkata@gmail.com

Shriyaa , 1 C 25, Baashyaam Crown Residences,
P. H . Road , Koyembedu, Chennai 600107

House Number 79, Surya Vihar, Rishi Nagar,
Ludhiana, Punjab - 141001

Flat no 5B, India temple view towers,
15th main road, Anna Nagar. Chennai- 600040

Flat no 502, Cherukuri Nilayam, near Govt BC Girls
Hostel, Boravanipalem, Visakhapatnam 531163
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FUNCTIONS OF CENTRAL BOARD OF DIRECT TAXES
PEERT TTUST PN ATS O PRI

(FUNCTIONS, ORGANISATION & ALLOCATION OF WORK)

1. Functions and Organization

The Central Board of Direct Taxes is a statutory authority constituted under the Central Board of Revenue Act, 1963. The
officers of the Board in their ex-officio capacity also function as a Division of the Ministry dealing with matters relating to levy
and collection of direct taxes.

2. Historical Background of C.B.D.T.

The Central Board of Revenue as the apex body of the Department, was entrusted with the task of administration of taxes.
It came into existence as a result of the Central Board of Revenue Act, 1924. Initially, the Board was in charge of both direct
and indirect taxes. Subsequently, the Board was split up into two, namely the Central Board of Direct Taxes and Central
Board of Excise and Customs with effect from 1.1.1964. This bifurcation was brought about by constitution of two Boards

u/s 3 of the Central Board of

Revenue Act, 1963.

3. Composition and Functions of CBDT

The Central Board of Direct
Chairman

Member (Administration)
Member (Income Tax)

Taxes consists of a Chairman and following six Members:

Member (Systems & Faceless Assessment Scheme)

Member (Tax Payer Services & Revenue)

Member (Audit & Judicial)
Member (Legislation)

4, Jurisdiction (Zonal)

Member
(Adm
Member
(Income Tax)
Member

(Systems & Faceless
Assessment Scheme)

Member (Tax Payer
Services & Revenue)

Member
(Audi )

Member
(Legislation)

ZONAL CHARGE

Coordination and overall supervision of Board’s Work and DGIT(Inv.), CCITs (Central) and
Pr.DGIT(I&CI).

Supervision over Pr. DGIT (HRD), Pr.DGIT (Training) & DGIT (Vigilance);

In-charge of West Zone (Mumbai, Pune & Nagpur).

Supervision over Pr. CCIT (Exemptions);
In-charge of Karnataka & Goa, Andhra Pradesh & Telangana.

Supervision over DGsIT (Systems), Pr.CCIT(NFAC), Pr.CCIT(NaFAC);
In-charge of Kerala and Tamil Nadu

Supervision over Pr. DGIT (Admn.& TPS).
In-charge of East Zone (West Bengal & Sikkim, Bihar & Jharkhand, Odisha & NER)

Supervision over DGIT (L&R).
In-charge of Central Zone (Rajasthan, Gujarat, Madhya Pradesh & Chhatisgarh).

Supervision over TPL, FT&TR, Pr.CCIT(Intl. Taxn.).
In-charge of North Zone {Delhi, UP (East), UP (West)}, and Uttarakhand and NWR.
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FUNCTIONS, ORGANISATION & ALLOCATION OF WORK
A. Allocation of Work

l. Cases or classes of cases, which shall be considered jointly by the Board

1.

Policy regarding discharge of statutory functions of the Board and of the Union Govt. under the various laws relating

to direct taxes.

General Policy relating to:—

a. Organization of the set-up and structure of Income-tax Department.

b. Methods and procedures of work of the Board.

C. Measures for disposal of assessments, collection of taxes, prevention and detection of tax evasion and tax
avoidance.

d. Recruitment, training and all other matters relating to service conditions and career prospects of the personnel
of the Income-tax Department.

Laying down of targets and fixing of priorities for disposal of assessments and collection of taxes and other related
matters.

Write off of tax demands exceeding Rs. 25 lakhs in each case.
Policy regarding grant of rewards and appreciation certificates.

Any other matter which the Chairman or any Member of the Board, with the approval of the Chairman, may refer for

joint consideration of the Board.

o a0~ w

10.
1.

12.

13.
14.
15.
16.

Administrative planning.

Transfers and postings of officers in the cadre of Chief Commissioner of Income-Tax and Commissioner of Income-
tax.

All matters relating to foreign training.
Work relating to Grievance Cell and Inspection Division.
All matters relating to tax planning and legislation relating to direct taxes referred to Chairman by Member (Legislation).

All matters relating to Central and Regional Direct Taxes Advisory Committees and Consultative Committee of the
Parliament.

Any other matter which the Chairman or any other Member of the Board may consider necessary to be referred to
the Chairman.

Coordination and overall supervision of Board’s work.

Technical and administrative matters relating to prevention and detection of tax evasion particularly those falling
under Chapter XIIB in so far as they are relevant to the functioning of Directors General of Income-tax (Inv.) and
Chief Commissioners of Income-tax (Central), all matters falling under Chapter XIIIC, Chapter XIXA, Chapter XXB,
Chapter XXI, Chapter XXII, Sections 285 B, 287,291, 292 and 292 A of Chapter XXIII of the Income-tax Act, 1961 and
corresponding provision of other Direct Tax Acts.

Processing of complaints regarding evasion of tax.

All matters relating to administrative approval for filing, dropping or withdrawing of prosecution cases in respect of
offences mentioned in Chapter XXII of the Income-tax Act and corresponding provisions in other Acts relating to
Direct Taxes.

All technical and administrative matters relating to provisions of sections 147 to 153 (both inclusive) of the Income-tax
Act, 1961.

Searches, seizures and reward to informants.
Survey.
Voluntary disclosures.

Matters relating to the Smugglers and Foreign Exchange Manipulators (Forfeiture of Property) Act, 1976.
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17.
18.

19.

21.

FUNCTIONS, ORGANISATION & ALLOCATION OF WORK
Work connected with High Denomination Bank Notes (Demonetizations) Act, 1978.

Supervision and control over the work of all DGIT (Investigation), all Chief Commissioners of Income Tax (Central)
and DGIT (I&Cl).

All matters relating to Black Money (Undisclosed Foreign Income and Assets) and Imposition of Tax Act, 2015.

All matter and cases or classes of cases relating to the Benami Transactions (Prohibition) Act, 1988 and/or the
Prohibition of Benami Property Transactions Act, 1988, other than those considered by Member (Legislation), CBDT
and by Member (A&J), CBDT.

Verification of Global Entry Program (GEP) applications.

lll. Cases or classes of cases, which shall be considered by Member (Income-tax)

1.

All matters relating to Income-tax Act, Super Profit-tax Act, Companies Profit (Sur-tax) Act, and Hotel Receipts Tax
Act, except matters which have been specifically allotted to the Chairman or to any other Member.

All matters relating to Interest Tax Act, 1974, Compulsory Deposit Act, 1974.

All Matters relating to Revenue budget including assigning of Revenue Budgetary targets amongst Pr. Chief
Commissioners of Income-tax throughout the country.

Recovery of taxes (Chapter XVII of Income Tax), sections 179, 281, 281B, 289, Second Schedule and Third Schedule
of the Income-tax Act, 1961.

Supervision and control over the work of Pr. CCIT (Exemptions) and all policy matters related to Exemption [Section
10, 11, 12 & 13].

IV. Cases or classes of cases which shall be considered by Member (Legislation)

1.
2.

3.
4.

All work connected with the reports of various commissions and committees relating to Direct Taxes Administration.

All matters of tax policy and legislation relating to direct taxes and the Benami Transactions (Prohibition) Act, 1988
and/or the Prohibition of Benami Property Transactions Act, 1988.

Monitoring of tax avoidance devices suggesting legislative remedial action.

Supervision over TPL, FT&TR, DGIT(Systems) and Pr.CCIT(International Taxation).

V. Cases or classes of cases, which shall be considered by Member (TPS & Revenue)

1.
2.

© ® N o

1.

All matters relating to taxpayer services.

All matters concerning Wealth-tax Act, Expenditure-tax Act, Estate Duty Act and Gift Tax Act, excluding those relating
to prevention and detection of tax avoidance.

All matters falling under Chapter XXA and XXC of the Income-tax Act, 1961.
General coordination of the work in the Board.

Supervision and control over the work of Chief Commissioners of Income-tax situated in Eastern Zone-Bihar, Odisha,
North East, Jharkhand, West Bengal.

Work relating to Pr. DGIT (Admin. & TPS).

Supervision and control over the work of Chief Engineers (Valuation Cell).
All matters relating to widening of tax base.

All matters relating to expenditure budget.

Office and residential accommodation for the Income-tax Department.

Office equipments.
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VI. Cases or classes of cases which shall be considered by Member (Administration)

1.

I T

All Administrative matters relating to Income-tax establishments. Transfers and posting at the level of Assistant/
Deputy Commissioners, Joint/Addl. Commissioners, Commissioners & Chief Commissioners will be routed through
Member (Admn.) and shall be made with the approval of the Competent Authority as per Transfer and Posting
guidelines, 2010.

All matters relating to deputation of officers of the Department to ex-cadre posts.

All matters relating to training except foreign training.

All matters relating to implementation of official language policy.

Supervision & control over work of Pr. DGIT (HRD), Pr. DGIT (Trg.), Pr. DGIT (Vig.), Faceless Scheme(s).

Vigilance, Disciplinary proceedings and complaints against all officers and members of staff (both gazetted and non-
gazetted).

VIl. Cases or Classes of Cases, which shall be Considered by Member (Audit & Judicial)

w
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All judicial matters under Chapter XX and section 288 of the Income-tax Act, 1961.

All matters relating to writ and appeals to the High Courts and Supreme Court and all matters relating to civil suits
under the code of Civil Procedure, 1908.

Matters relating to appointment of Standing Counsels, Prosecution Counsels and Special Counsels for the Income tax
Department before the High Courts and Supreme Court.

All matters relating to Audit & Public Accounts Committee.
All matters falling u/s 72A and 80-O of the Income Tax Act, 1961.
Supervision and control over the work of Pr. DGIT (L&R).

All matters and cases or classes of cases relating to the Audit & Public Account Committee, Court Cases before High
Courts and Supreme Court and appointment of counsels in respect of the Benami Transactions (Prohibition) Act,
1988 and/or the Prohibition of Benami Property Transactions Act, 1988.

B. Work Allocation among Commissioners of Income-tax, C.B.D.T

1.  CIT (Audit & Judicial)

1.
2.

All files related to Audit & Judicial.

Chairman of the Circular group

2. CIT (Coordination & Systems)

1.

All policy matters relating to establishment and cadre management, on behalf of CBDT.

Financial Management relating to expenditure budget for which ADG (Expenditure Budget) is the nodal agency, shall
be supervised by him on behalf of CBDT.

Policy relating to infrastructure requirement of the Department.

Serious cases of Grievances and all VIP references in this regard wherever urgent attention is needed.

All PMO references, Supervision of Implementation of Cabinet decisions, decisions of Cabinet Committee.

Any other matter of Coordination on behalf of CBDT as assigned by Revenue Secretary.

Maintaining liaison with outside agencies.

Matters relating to Data Base Cell (DBC).

Work related to the Information Security as the Chief Information Security Officer of the Income Tax Department.
Work related to e-SamiKsha, PRAGATI Portal.

Any other work assigned by Chairman and other higher authorities.
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Work allocated to Director (Headquarters)

1.

2.
3.
4.

All PMO references, Supervision of Implementation of Cabinet decisions, decisions of Cabinet Committee.
Policy relating to infrastructure requirement of the Department.
Any other work assigned by the CIT (C&S), Chairman and other higher authorities.

Nodal Officer for RTI applications in above subjects.

Work allocated to Director (Ad. VIII/DT)

1.

Issuance of sanction order in the capacity of ‘Sanction Communicating Authority’ in respect of various Infrastructure
Projects.

3. CIT(ITA)

All sections working under Member (IT & R) will report through CIT (ITA) & CIT (ITA) will perform the works as
assigned by Member (IT & R).

Complaints, Representations relating to above.

Zonal work pertaining to collection of revenue, coordination with Chief Commissioners of the Zone, and developing
strategy for Revenue enhancement of the Zone.

Parliament questions and matters relating to PAC and Consultative and Advisory Committees of Parliament relating
to the above.

4, Commissioner (Investigation)

10.

1.
12.

13.
14.
15.

16.

Policy matters relating to the detection, investigation, and monitoring of tax evasion, including studies and researches
relating to the same.

Divisions-l, I, VI and Data Analysis Cell (DAC) working under Chairman, CBDT will report through Commissioner
(Inv.).

All tax evasion complaints including those received from M.Ps. and others.
Inter-departmental coordination relating to investigation and enforcement agencies.

All complaints/representations, Parliament Questions, PAC work, Consultative and Advisory Committee work relating
to the above.

All matters relating to search and seizure including statistics and cases relating to Sections 132 and 132A of the
Income-tax Act.

Monitoring the review of the work of the Directorate of Investigation under the Directors General of Income tax
(Investigation).

Co-ordination with other enforcement Agencies.
All matters relating to Black Money (Undisclosed Foreign Income and Assets) and Imposition of Tax Act, 2015.

All matter and cases or classes of cases relating to the Benami Transactions (Prohibition) Act, 1988 and/or the
Prohibition of Benami Property Transaction Act, 1988, other than those considered by Member (Legislation), CBDT
and by Member (A&J), CBDT.

Verification of Global Entry Program (GEP) applications.

Matters relating to Crypto-Asset Reporting Framework (CARF), Common Reporting Standard (CRS)/ Foreign
Account Tax Compliance Act (FATCA) information received under Automatic Exchange of Information (AEOI) and
dissemination of the same to DGsIT (Inv.).

Matters relating to Foreign Asset Investigation Units (FAIUs).
Matters relating to co-operation with OECD Task Force on Tax Crimes and other similar bodies dealing tax Crimes.

Matters relating to co-ordination with the Election Commission of India, including monitoring of election related
expenditure, political funding and contribution reports of political parties

Matters relating to Data Analysis and NUDGE initiatives.
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5. CIT (OSD)(Inv.)

1.
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11.
12.
13.
14,
15.
16.
17.

18.

Divisions-lll, IV and V working under Member (Inv.), CBDT will report through CIT(OSD)(Inv.).
All matters relating to rewards for Officers and Informants.

Monitoring of Internal Action Plan of DsGIT (Inv.), CCsIT (Central) and DGIT(I&CI).

All matters relating to Survey operations under Income Tax Act.

All matters relating to Central Charges.

All matter relating to the Interim Boards for Settlement (IBsS).

All performance Audit-Co-ordination with Field and C & AG.

All matters relating to exchange of information with FIU-IND, stock and commodities regulators, market intermediaries,
etc. and related coordination.

All matters relating to tax evasion petitions (TEPs)/Complaints including from VIPs and monitoring action thereon.

All matters relating to PEPs (Politically Exposed Persons), VHNIs (Very High Net-Worth Individuals) and HNIs (High
Net-worth Individuals).

All matters relating to FATF.

All matters relating to Penalties, Prosecution and Compounding under Direct Tax laws.
All matters relating to DGIT(I&CI).

All matters relating to investigation in Virtual Digital Assets/Cryptocurrency cases.

All matters related to Joint International Tax Shelter Information Centre(JITSIC) (DLG).
Orders u/s. 119 of the Income Tax Act, 1961 relating to above.

Complaints/representations, Parliament Questions, PAC, Consultative/Advisory Committee work relating to the
above.

All policy matter related to CRIU/VRU functionality.

Note: Any other work as allocated/assigned by Member (Inv.), CBDT from time to time.

6. CIT (IT&CT)

1.
2.

5.
6.

All sections working under Member (TPS & R) will report through CIT (IT&CT).

Work connected with constitution and meetings of the Central Direct Taxes Advisory Committee and the Regional
Direct Taxes Advisory Committee.

Work connected with the meeting of Parliamentary Standing and Consultative Committees.

All complaints/representations, Parliament Questions, Consultative and Advisory Committee work relating to the
above.

Zonal work of Member (TPS & R).

Matters relating to interpretation of Right to Information Act and its implementation in CBDT.

1.

2.

All files dealt with by Director (V&L) shall be submitted to the Member (Admn.) through Commissioner (Vig.), CBDT.
CIT (Vig.) shall assist Member (Admn.) in work relating to

(i) Vigilance and disciplinary proceedings/complaints against Group A Officers.

(i) Zonal matters falling under Member (Admn.)

(iii) Any other work assigned by member (Admn.)

Monitoring and review of work of Pr. CCsIT in zone assigned to Member (Admn.).
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4.  References from the Members of Parliament / VIPs / Ministries and Parliament Questions pertaining to the above

subject.

5. Nodal Authority for Training Matters (NADT).

8. CIT(Media & Technical Policy)

Media Cell, CBDT, is headed by an officer of the level of Commissioner of Income Tax, who is designated as the Media
Coordinator for CBDT and is assisted by a team of DCITs and other staff members. The Media Coordinator also functions
as the Official Spokesperson for CBDT and reports directly to the Chairperson, CBDT.

FUNCTIONS OF MEDIA CELL

The Media Cell of the Central Board of Direct Taxes (CBDT) plays a pivotal role in ensuring transparent, authentic, and
timely dissemination of information related to Direct Taxes. It acts as the public communication arm of the Income Tax
Department (ITD), addressing public concerns, managing taxpayer awareness, countering misinformation, and fostering
trust through strategic use of both traditional and digital media.

Press Releases-Official Communication

The Media Cell is responsible for issuing official Press Releases on:

1. Significant policy decisions and legal developments.

2. Key administrative and operational announcements.

3. Achievements and initiatives of the Department.
These press releases serve as authentic sources of communication from CBDT and help maintain consistency and
accuracy in public narratives surrounding Direct Taxes.

Engagement with Print and Web Media
Pre-Publication Activities

1. Dissemination of Correct Information: Ensuring that the correct facts, context, and departmental position are
communicated to media outlets in advance to promote accurate coverage.

2. Authoring Articles: Articles and opinion pieces are contributed across platforms on key tax developments, ensuring
clarity and understanding.

3. Media Query Handling: The Cell responds to queries from journalists and editorial boards with verified data, ensuring
that media houses present facts accurately.

Countering Misinformation

a. Proactive fact-checking and clarification are provided to media houses in case of misinterpretation or
misleading narratives.

b. Continuous engagement ensures prevention of distortions in the public discourse.
Post-Publication Monitoring

1. A repository of all important publications across print and web media is maintained.
2. Regular content analysis is undertaken to identify deviations or misinformation.

3. In such cases, corrective communication is issued and shared with the concerned media houses.
Social Media Management

a. The Media Cell manages the Department’s social media presence, through the X (formerly Twitter), Instagram,
Facebook & LinkedIn account of the Department, maintained and operated by the Media Cell, CBDT.

Core Pillars of Social Media Strategy being Information, Education, Communication
Information
a. Timely updates on compliance deadlines, circulars, notifications, advisories, and initiatives.

b. Examples: PAN-Aadhaar linking reminders, e-filing deadlines, ITR verification timelines.
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Education
Educational content is delivered through structured campaigns aimed at increasing tax literacy, example-
a. Let's Learn Campaign, E-filing Made Easy, Tax Assist etc.

Communication & Online Grievance Redressal

A dedicated Online Response and Reputation Management (ORM) system is in place for:
a Identifying and resolving taxpayer grievances in near real-time.
b. Collaborating with backend verticals (CPC e-filing, PAN, JAO, etc.) for resolution.
c. Achieving an average turnaround time of 2 hours for grievance response.
d. Active coordination with 18 regional Twitter handles to provide local-language support and jurisdictional resolution.
Workflow Process of ORM-
a. Active Listening: Tax-related social media content is continuously monitored.
b. Categorization: Based on issue, urgency, and responsible division.
c. Response Drafting: Inputs from divisions are vetted and tailored into public responses.
d. Inter-Vertical Coordination: Grievances are resolved by liaising with multiple verticals in real time.

Amplification through Other Social Media Platforms

To maximize reach:
a. Creatives and posts are adapted for Instagram, Facebook and LinkedIn.

b. Content is optimized to resonate with various age groups and geographies, expanding taxpayer education and
engagement.

WhatsApp Channel
a. A WhatsApp Channel has been launched for secure, privacy-conscious one-way broadcasting of key tax updates.

b. Real-time alerts on compliance deadlines, advisory messages, and policy changes are delivered directly to taxpayers’
devices.

c. This initiative leverages WhatsApp’s wide user base to ensure last-mile communication.
Coordination with PIB and Ministry of Finance
a. Close collaboration is maintained with the Press Information Bureau (PIB) and MoF Media Coordinators to ensure:
b. Accurate and timely dissemination.
C. Coherent messaging across government departments.

d. Proactive fact-checking and reputation management..

1. Ad. VI Section

Recruitment of ACIT in IRS(IT) (Group'A') cadre.

-

2. DPCs for promotion to the grade of ACIT, JCIT, CIT, PCIT, CCIT and Pr.CCIT.

3. Pay-Next Below Rule.

4. Technical Resignation.

5. Transfer/postings of IRS (Group 'A") officers.

6. All India Inter-se seniority of ITOs and Seniority in the grade of ACIT to Pr.CCIT.

7. Parliamentary matters pertaining to the subjects being dealt in the Ad. VI Section.

8. Relieving of IRS (IT) (Group A) on appointment on deputation basis.

9. Court cases, RTI matters and Grievances arising out of the subjects being dealt in the Ad. VI Section.
10. Periodical Reports/Returns pertaining to the subjects being dealt in the Ad. VI Section.
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2.  Ad.VI(A) Section

The following matters relating to Gazetted officers of Income-tax Department :

1.
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14.
15.
16.

Payment of interest on delayed pensionary benefits for the cases dealt in Ad.VIA Section.
CCS (Conduct) Rules, 1964.

Medical Attendance Rules.

House Building Advance, Car Advance, G.P.F. Advance, part and final withdrawal.

Leave Matters in respect of the cases where powers have not been delegated to CCIT/DGIT..
Leave encashment on LTC/Retirement.

Permission to Non-entitled officers to travel by air.

Change of Home Town/Name/Surname/Date of Birth.

Voluntary Retirement of Officers/Resignation (other than Technical Resignation).

Permission for commercial employment after retirement as per DOP&T instruction/setting up.
Comments on the Court cases in respect of above items of work. Counting of Past service & Pay protection.
Permission for relaxation to travel by Private Airlines other than Air India.

Parliament Questions on the above items of work.

RTI matter on the above subject.

Fees/Honorium/HRA/CCA.

Reports & Returns

3. AD.VII SECTION

1.

2.
3.

10.
11.
12.

13.

14.

15.

16.

All general organizational administrative matters relating to Attached and Subordinate offices under the CBDT.
Representations against supersession in promotion to non-gazetted posts.

Non or delayed confirmation/promotion-Representations thereof.

All matters relating to reservation for SC/ST in services in the attached and subordinate offices under the CBDT.
All matters relating to seniority of Group ‘C’ and ‘B’ non-gazetted Staff.

Processing of proposals for de-reservation of posts and preparation of various statistical returns relating to reservation.
Appointment on compassionate grounds of dependents of deceased Govt. Servants-Processing of proposals.
Representations against adverse remarks in confidential reports—Review and revision of CR forms.

Withdrawal of resignation and reinstatement in service.

Matters relating to granting financial assistance to Canteens and Recreation Clubs.

CCS (Conduct) Rules—administration of.

Processing of representations from Unions/Associations of Income-tax employees in service matters concerning
Ad.VIl Section—Preparation of monthly reports to the Board regarding important matters.

Compilation of various statements/returns regarding reservation for SC/STs in offices under CBDT.

Preparation of various reports and returns relating to staffing strength, for group ‘ B’ & * C’ non-gazetted staff,
recruitment on non-Indians as sportsmen etc.

Reservation/absorption etc. for physically handicapped persons and ex-servicemen.

Parliament Questions relating to the above items of work.
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4.  Ad. VI (DT) Section

. Issuance of sanction order in the capacity of ‘Sanction Communicating Authority’ in respect of various Infrastructure

Projects.

5. Ad. IX Section

Sl. No.

13.
14.
15.
16.
17.
18.

Functions
Subject
Advance—G.P.F. Advance, House Building Advance, Floor Advance etc.
Leave, Holidays and leave salary etc.
Condonation of break in service
Fixation of pay of re-employed pensioners and ex-combatant clerks

Allowances—(HRA, DA, LTC, Children Education Allowance, Washing Allowance, Conveyance
Allowance etc.)

Waving of recovery of over payments.

Association and Unions (Recognition and other matters).

Pension and Gratuity etc.—Matter regarding.

Counting of previous military and civil service for Pension, Leave etc.
Arrear Claims of Pay, Allowance etc.

Medical Charges-Re-imbursement and investigation of arrears claim etc.

Department Council of the Ministry of Finance—Quarterly meetings—follow up action—
Committee Meetings of the Departmental Council.

Suggestion Scheme—matter regarding.

Delegation of Financial Power Rules.

Central Government Employees Insurance Scheme/Linked Insurance Scheme.
Miscellaneous reference.

Parliament Questions pertaining to the above subjects.

Reference from MPs/Ministers/PMO/President Secretariat pertaining to above subjects.

6. Vigilance & Litigation Section

Vigilance & Litigation-|

i Issuance of office memorandums/orders in Disciplinary Proceedings pertaining to vigilance matters in respect of
Gazetted and retired Non-gazetted officials of the Income-tax Department.

ii. Related appeals and petitions in the above-mentioned cases.

iii.  Complaints pertaining to vigilance in respect of Gazetted employees of the Income-tax Department.

iv.  Coordination of work with Chief Vigilance Officer (CBDT) i.e DGIT(Vigilance).

V. Grant of vigilance clearance of various officers (Group ‘A’ IRS) retiring on superannuation as well as on other matters,
if so required.

vi.  Processing of any suggestion of vigilance matters from the field formation or otherwise.

318
CONTENT



vii.

viii.

Xii.

Xiii.

FUNCTIONS, ORGANISATION & ALLOCATION OF WORK

Suits/Court cases and legal matters in various benches of the Central Administrative Tribunal, High Courts and
Supreme Court of India regarding Vigilance matters.

To monitor the matters coming in the Courts/Central Administrative Tribunal and assisting/briefing Government
Counsel/Central Agency in the above specified vigilance litigation cases.

Engagement of Special Counsels/Standing Counsels/ Additional Standing Counsels/ Senior Standing Counsels in
various Vigilance litigation matters.

Consultation with UPSC, Ministry of Law including Central Agency Section and other Ministries/ Departments in
respect of Vigilance matters.

Take remedial action on account of any change in the Central Civil Services (Classification, Control & Appeal) Rules
and/or Central Civil Services (Conduct) Rules pertaining to Vigilance Matters.

References from the Member of Parliament/VIPs/Ministers and Parliament Questions pertaining to above subjects.

Monitoring of reports in the above subject matter.

Vigilance & Litigation Section-ll

1.

4.

Coordination of Service litigation matters pending in various courts including the Supreme Court, High Court and
several Benches of the Central Administrative Tribunal.

Engagement of Standing Counsels/Additional Standing Counsel/Senior Standing Counsels/ASG and stakeholders in
various service litigation matters.

Consultation with the Ministry of Law and other Ministries & their Divisions or Central Agency Section in respect of
service litigation matters.

Monitoring of Reports and periodical statements in respect of service litigation matters.

ITA-l Section

All matters relating to subjects dealt with in the following Chapters of Income Tax Act, 1961:

1.
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10.

12.
13.

Chapter | i.e. Extent and scope of the Act, Determination of previous year, Definitions, Declarations of Companies-
excluding section 2(17)(iv) and 2(3).

Chapter Il i.e. Basis of charge excluding section 5(2),9 and 9A.

Chapter Il i.e. Income which do not form part of total income and other exemptions under section 10, 11, 12 & 13
[Excluding section 10(4 B), 10(4E), 10(4F), 10(4G), 10(6A), 10(6B), 10(6BB), 10(6C), 10(6D), 10(8), 10(9), 10(15),
10(15A), 10(48)]

Chapter 1V i.e. Computation of total income- following parts of Chapter IV: A. Salaries B. Interest on securities
excluding section 21. C. Income from property excluding section 25. D. Income from other sources excluding section
58(a) (ii).

Chapter V i.e. Income of other persons included in assessee’s total income.

Chapter VI-A i.e. Deductions to be made in computing total income (excluding sections 80-O, 80-R, 80 RRA).
Chapter VIl i.e. Income forming part of total income on which no income tax is payable.

Chapter VIl i.e. Reliefs and Rebates.

Chapter X Special provision relating to avoidance of tax (excluding section 92, 93 & 94A & other section of Chapter-X
of the Act which relates to international taxation, transfer pricing, advance pricing agreements).

Chapter Xl i.e. Determination of tax in certain special cases excluding sections 111A, 112, 112A, 115A, 115AB,
115AC, 115ACA, 115AD and 115BBA.

Chapter XII B with regard to special provisions relating to certain companies.
Chapter XII C with regard to special provisions relating to retail trade.

Work connected with interpretation and implementation of the provisions of the various Tax Credit Certificates
Schemes under Chapter XXII-B of the Income Tax Act.

319
CONTENT



14.
15.
16.
17.
18.
19.
20.
21.

FUNCTIONS, ORGANISATION & ALLOCATION OF WORK
Jurisdiction under section 120 except jurisdiction of CIT (A) which has been allotted to Judicial and 124.
Transfer of cases under section 127.

Opening of new Income-tax Offices.

Interest Tax Act.

Hotel Receipt Tax Act, 1980.

Industrial parks and SEZs

Order under section 119 of the Income-tax Act, 1961 relating to the above subjects.

Complaints, Representations and Parliament Questions relating to above.

8. ITA-Il Section

All matters having bearing on subjects dealt within the following Chapter of the Income Tax Act, 1961.

1.

2
3
4
5.
6
7
8
9

10.
11.
12.
13.
14.
15.
16.
17.
18.
19.

20.
21.
22.
23.

Chapter IV-Parts D and E only viz. profits and gains of business of Profession and Capital gains except Section 44B,
44BBA, 44C,44D and 44DA.

Chapter VI except set off and carry forward of loss.

Chapter XIl i.e. Determination of tax in certain special cases (Section 111A, 112 and 112 A).
Chapter XIV Sections from 139 to 146-All matters relating thereto.

Chapter XV viz. liability of Special cases except Parts H, 1&J.

Chapter XVI viz. Special provisions applicable to firms.

Chapter XVIII viz. Relief regarding tax on dividend in certain cases.

Chapter XXB-Sections 269T and 269TT of Income-tax Act, 1961.

All schedules to the Income-tax Act, 1961 except Schedule Il & I11.

Section 138 of Chapter XIII-C.

Section 153 Viz. Time limit for completion of assessment.

Sections 154 to 158-All matters relating thereto.

Approval u/s 35(1)(ii)(iii) relating to above subjects of the Income-tax Act, 1961.

Approval under clause (d)/clause (e) of the proviso to sub-section (5) of section 43 of the Income-tax Act, 1961.
Approval under section 35CCC of the Income-tax Act, 1961.

Approval under section 35CCD of the Income-tax Act, 1961.

Approval under section 35AD of the Income-tax Act, 1961.

Approval under section 36(1) (xii) of the Income-tax Act, 1961.

All complaints/representations, Parliament Questions, PAC work, Consultative and Advisory Committee work,
relating to above subjects of the Income Tax Act, 1961.

ITVC and ITCC under Pilot Scheme.
Concessions to migrants from Pakistan, Burma, Sri Lanka and East African countries.
Registration of firms etc. except Section 182 (3).

Orders u/s 119 of the Income-tax Act, 1961 relating to the above subjects.

9. I.T. (Judicial) Section

1.
2.
3.

All problems having bearing on subjects dealt with in Chapter XX of Income Tax Act, 1961, i.e. Appeals and Revisions.
Section 288 relating to appearance by Authorized Representatives.

Chapter XIVA-Special provision for avoiding repetitive appeals.
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Writ Petitions relating to Direct Tax matters.
All suit matters relating to Income tax.
Jurisdiction and control over the work of CIT (A), distribution of their work, transfer of appeals and jurisdiction of CIT
(A) u/s 120.
Engagement of Special counsels, Standing Counsels and Prosecution Counsels.
Statistics regarding:
(a) Pendency of appeals etc. with High Courts/Supreme Court.
(b) Institution, disposal and pendency of appeals, references before Commissioner of Income Tax (Appeals).
(c) Institution, disposal and pendency of appeals, reference/cross objections with Income Tax Appellate Tribunal.
Order u/s 119 of the Income-tax Act, 1961 relating to the above subjects.
All complaints/representations, Parliament Questions, PAC work, Consultative and Advisory Committee work relating
to the above.
Taking remedial action either by issue of administrative instructions or by amendment of law on decisions of the
courts in the light of the advice given/views expressed by the Ministry of Law.
Reviewing and monitoring the impact of new provisions of law granting reliefs and their implementation/administration
by the field officers for the purpose of plugging any loopholes pointed out by the field formations.
The work relating to the following subjects has been assigned to the Pr. DGIT (L&R)

(a) Income tax appeals to Supreme Court by way of SLP and Leave granted by High Courts (SAFEMFOPA). SLP
cases are to be dealt by the Deputy Secretary (Competent Authority Cell), Department of Revenue;

(b) To attend matters coming in the courts and assisting/briefing govt. counsel/central agency and

(c) Implementation of NJRS.

Note: The actual work relating to the processing of appropriate legislation regarding items 11 and 12 above will be

the responsibility of TPL Section to whom the matter should be referred after examination.

10. Income Tax Coordination Section (ITCC)

1.
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10.

1.
12.
13.
14.

Coordination and compilation of various Fortnightly, Monthly and Quarterly Reports i.e. PM's references, MP/VIP
references, Significant Events, etc.

Coordination and compilation of Annual Report of Ministry of Finance (CBDT Part).
Board's Meeting-Organization and follows up action.
Chief Commissioners' Conference-Organization and follow up action.

Work connected with constitution and meetings of the Central Direct Taxes Advisory Committee and the Regional
Direct Taxes Advisory Committees

Work connected with the meeting of Parliamentary Consultative Committee

All complaints/representations, Parliament Questions, Consultative and Advisory Committee work relation to the
above.

Monitoring of recovery of arrears in big arrears cases.
Sections 281, 281 B of Chapter XXIIl of the I.T.Act, 1961.

The Second and Third Schedules to I.T. Act, 1961 i.e. procedure for recovery of tax and procedure for distrait
by the Income-tax Officer.

Order u/s 119 of the Income-tax Act, 1961 relating to the above subjects.
Circular Group Meetings for vetting of the circulars / instructions of the Board.
Allotment of number to the Instructions/Circulars and notifications issued by various Sections.

Preparation of Index of all Circulars and Instructions issued by the Board.
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Zonal work of Member (TPS) for NER, West Bengal & Sikkim regions, Odisha region, Bihar & Jharkhand region
and Directorate of Income Tax (Admn.& TPS).

All matter and references relating to Wealth-tax and Expenditure tax but excluding:

(a) All matters and references relating to agreements with other countries for the avoidance of double taxation
in respect of Wealth Tax and grant of unilateral relief;

(b)  All matters relating to penalties under Wealth-Tax/ Expenditure -Tax Act.

(c) All matters relating to tax evasion under these Acts (Wealth-Tax, Expenditure-Tax Acts) including complaints
and evasion petitions.

All matters and references relating to Estate Duty/ Gift-tax Acts but excluding:

(a) All matters and references relating to agreement with other countries, avoidance of double taxation in respect
of Estate Duty/Gift-Tax.

(b)  All matters relating to Tax-Planning and Legislation and issue of instruction relating to the new legislation in
respect of Estate Duty/ Gift Tax Acts.

(c)  All matters relating to penalties under Estate Duty/ Gift-Tax Acts.
(d)  All matter relating to tax evasion under these Acts (ED & GT) including complaints/ tax evasion petitions.
Chapter XXA of Income-tax Act, 1961,Acquisition of immovable properties.
Chapter XXC of Income-tax Act, 1961, Pre-emptive purchase of Immovable properties.
All Court cases pertaining to Chapter XXC/ XXA of Income Tax Act, 1961.
Parliament Questions, PAC work, Consultative and Advisory Committee work relating to the above.
All non-statutory work relating to Securities Transaction Tax (STT).
Chapter VI-only set-of and carry forward of loss.
Chapter XIX viz. Refund
Orders u/s 119(2)(b) relating to point no. 16 to 24.

Grievances relating to Start-Up Cell.

Systems & Faceless Schemes Division (S&FS Division)

1.
2.

4.
5.

Work assigned by Member (S&FS) in relation to supervision over DGsIT(Systems) and Faceless Schemes;

Monitoring various projects being undertaken by the Systems Directorate and inter-departmental/ministerial co-
ordination relating to these projects.

Complaints/representations, Parliament Questions, matters relating to various Parliamentary Committees, etc.
relating to the above.

Zonal work of Member (S&FS).
Any other work assigned by Member (S&FS)

I.T. (Budget) Section

1.

Receipt, Analysis and Dissemination of all statistics relating to Corporation Tax, Income Tax only in respect of Budget
Targets and Collection of Demands (Arrear and Current both).

Estimation and allocation of Budget Targets.
Periodical Review of Budget collection and measures to be taken for augmenting it.

All matters connected with Chapter XVII (except section 195, 194E, 194LC, 194LD,196A, 196C, 196D, 228A & 230)
and Chapter XVII D including its implementation, interpretation by way of issue of circulars, instructions etc. and
processing of suggestions in this regard.

Receipt and analysis of TDS data in details and monitoring it for increasing the collection under this head.

Evolving system for monitoring and control of collection by way of Advance Payment of Tax.
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17.

FUNCTIONS, ORGANISATION & ALLOCATION OF WORK
Measures to be taken for collection of Current and Arrear Demands.
Problems relating to scaling down and write off of Arrear Demand.
Delegation of powers of write off to ITOs, ACITs, DCITs, Chief Commissioners/Directors General.
Monitoring of Annual Action Plan for TROs.

Work including references from Chief Controller of Accounts relating to acceptance of Direct Taxes by public sector
banks.

Opening of new Heads of Accounts under Revenue Receipts.

Section 289 of Chapter XXIII of Income-tax Act.

Orders u/s 119 of the Income-tax Act, 1961 relating to the above subjects.

Refund Banker scheme

All Complaints/representations, Parliament Questions, PAC work, Consultative and Advisory Committee work relating
to the above.

The Nodal Office for work relating to authentication of Notifications issued under the Income Tax Act to be laid on the
table of both houses of the Parliament.

11. Wealth-Tax and Other Taxes

1.

All matter and references relating to Wealth-tax and Expenditure tax but excluding: -
(@) All matters and references relating to agreements with other countries for the avoidance of double taxation in
respect of Wealth Tax and grant of unilateral relief;

(b)  All matters relating to penalties under Wealth-Tax/ Expenditure -Tax Act.

(c)  All matters relating to tax evasion under these Acts (Wealth-Tax, Expenditure-Tax Acts) including complaints
and evasion petitions.

All matters and references relating to Estate Duty/ Gift-tax Acts but excluding:-
(a) All matters and references relating to agreement with other countries, avoidance of double taxation in respect
of Estate Duty/ Gift-Tax.

(b)  All matters relating to Tax-Planning and Legislation and issue of instruction relating to the new legislation in
respect of Estate Duty/ Gift Tax Acts.

(c)  All matters relating to penalties under Estate Duty/ Gift-Tax Acts.

(d)  All matter relating to tax evasion under these Acts (ED & GT) including complaints/ tax evasion petitions.
Chapter XXA of Income-tax Act, 1961, Acquisition of immovable properties.

Chapter XXC of Income-tax Act, 1961, Pre-emptive purchase of Immovable properties .

All Court cases pertaining to Chapter XXC/ XXA of Income Tax Act, 1961.

Parliament Questions, PAC work, Consultative and Advisory Committee work relating to the above.

All non-statutory work relating to Securities Transaction Tax (STT).

Chapter VI-only set-of and carry forward of loss.

Chapter XIX viz. Refund

Orders u /s 119(2)(b) relating to the above subjects.

Zonal matters relating to Odisha, Bihar & Jharkhand Zonal Charges and Directorate of Income Tax(Admn. & TPS)

Grievances relating to Start-Up Cell.
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12. TPL-1

Basis of charge (Chapter II).

Incomes which do not form part of total income (Chapter Ill).
Special provision for computation of total income of non-residents.
Double taxation relief (Chapter IX-B).

Special provisions relating to avoidance of tax (Chapter X).
General Anti Avoidance Rule (Chapter XI).

Determination of tax in certain special cases (Chapter XIII).

® N o o kw2

Special provisions relating to non-residents and foreign companies (Chapter XIII-E).

©

Tax on income of certain manufacturing domestic companies (Chapter XIlI-C).

10. Capital gains on purchase by company of its own shares or other specified securities (Chapter IV).
11.  Tax on income from securitisation trusts (Chapter XIII-F).

12.  Tax on accreted income (Chapter XVII-B).

13.  Tax on income in case of venture capital undertakings (Chapter XIII-F).

14. Tax on income of unit holder and business trust (Chapter XIII-F).

15.  Tax on income of investment fund and its unit holders (Chapter XIII-F).

13. TPL-1I
1. Income from Salaries.
2. Capital gains.
3. Income from other sources.
4. Heads of Income.
5. Deductions to be made in computing total income (Chapter VIII).
6. Rebates and reliefs (Chapter IX).
7. Incentives in relation to SEZ/STP etc.
8. Special provisions for minimum alternate tax and alternate minimum tax (Chapter XlII-D).
9. Conversion of an Indian branch of foreign company into subsidiary Indian company (Chapter XIII-E).
10. Foreign company said to be resident in India (Chapter XIII-E).
11. Al legislative matters relating to the Benami Transactions (Prohibition) Act, 1988 and/or the Prohibition of Benami

Property Transactions Act, 1988
12. Proposals for new tax concessions

13. All legislative matters relating to Black Money (Undisclosed Foreign Income and Assets) and Imposition of Tax Act,
2015.

14. Any other subject which is not specifically allotted to any other director in the TPL division.

14. TPL-1II

1. Profits and gains of business or profession.

Income of other persons, included in assessee’s total income (Chapter V).
Aggregation of income (Chapter V1) and set off or carry forward of losses (Chapter VII).
Tonnage Tax Scheme (Chapter XIII-G).

Deduction & Collection of Tax (Chapter XIX-A & B).

Special provisions relating to Association of persons, firm, Hindu undivided family, etc. (Chapter XVII-A).
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All legislative matters relating to Wealth Tax Act, 1957.
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15. TPL-IV

1.
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Income from House Property.

Income tax Authorities (Chapter XIV).

Procedure for assessment (Chapter XVI-A).

Special Provision for Avoiding Repetitive Appeals (Chapter XVIII-B).
Special Procedure for Assessment of Search Cases (Chapter XVI-B).
Refunds (Chapter XX).

Dispute resolution committee in certain cases (Chapter XVIII-D-1)
Advance rulings (Chapter XVIII-D-2).

Appeals, revisions and alternate dispute resolutions (Chapter XVIII).
Mode of taking or accepting certain loans, deposits and specified sum (Chapter XII).
Penalties (Chapter XXI), Offences and Prosecutions (Chapter XXII).
Miscellaneous (Chapter XXIII).

INVESTIGATION SECTION

16. Deputy Secretary/Director (Investigation-l)

I.T. (Investigation- 1) Section O/o Commissioner (Inv.)

1.

2
3
4.
5
6

10.
11.

12.

13.

Policy matters relating to tax evasion, including measures and suggestions for curbing evasion.
Policy matters relating to intelligence and investigation for detection of tax evasion.
Researches and studies to monitor tax evasion and measures to curb tax evasion.

Matters relating to investigation not specifically allotted to any other division of Investigation.
Orders u/s 119 of the Income Tax Act, 1961 relating to above.

Complaints/representations, Parliament Questions, PAC, Consultative/Advisory Committee work relating to the
above.

Nodal for matters relating to communication under Mutual Legal Assistance Treaties (MLAT)/Letter Rogatory (LR)
and Interpol Requests.

Nodal for matters related to Look Out Circulars (LOCs), in coordination with MHA.
Matters related to antecedent verifications related to RBI, MHA, post retirement commercial employment.
Matters related to SIT on Black Money.

Capacity Building — Coordination of OECD trainings related to Tax and Financial Crime Investigation, with respective
DGsIT (Inv.) and CCsIT (Central) charges.

All work related to the Benami Transactions (Prohibition) Act, 1988 and/or the Prohibition of Benami Property
Transactions Act, 1988 mentioned as under —

. All policy matters, including issuing Guidelines and monitoring the performance of the Benami Prohibition
Units (BPU) of the Income-tax Department.

. All matters related to the Adjudicating Authority and the Appellate Tribunal, excluding appointment of counsels.

. All matters relating to penalties.
. All matters relating to prosecution, excluding appointment of counsels.
. Parliament Questions relating to the above.

. Reports relating to the PBPT Act, 1988.

All other miscellaneous matters not specifically allotted to to any other division of Investigation.
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L.T. (Investigation- 1) -O/o Commissioner (Inv.)

10.
11.

12.
13.
14.

Matters relating to search & seizure operations and related reports including two hourly, telex/fax, search & seizure
Statistics.

MIS on search & seizure cases.

Administrative matters including complaints/petitions, disciplinary proceedings relating to Investigation Directorates,
Central charges and Intelligence & Criminal Investigation Directorates.

Matters relating to Multi Agency Centre (MAC) under the Ministry of Home Affairs.
Matters relating to Data Bank, NATGRID and related issues (including SEIN Node).

Matters relating to ITBA/Insight, Cyber Forensic Labs and related software/tools/issues including emerging
technologies like VDAs, Al, Block Chain Technologies, Dark net, etc. related to Investigation Directorates.

Inter-Branch and Inter-Division coordination within the CBDT, related to Investigation Directorates.

Sharing of information with Law Enforcement Agencies (CBI, RBI, SEBI, DRI/CBIC, FIU-IND, Delhi Police, ED and
SF10) through Nodal mechanism.

Inter-departmental coordination with various agencies (Central, State or Non-government) on investigation related
matters.

Orders u/s. 119 of the Income Tax Act, 1961 relating to above.

Complaints/representations, Parliament Questions, PAC, Consultative/Advisory Committee work relating to the
above.

Verification of Global Entry Program (GEP) applications.
Matters related to Digital Intelligence and Analytics Labs (DIAL).

Capacity building of the officers/officials of the department in the use of various tools assisting in investigation actions.

18. LT. (INV. Ill) Section
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10.
11.

Matters relating to reward to informants relating to Income Tax Act, 1961, Black Money (Undisclosed Foreign Income
and Assets) and Imposition of Tax Act, 2015.

All works related to the Benami Transactions (Prohibition) Act, 1988 and/or the Prohibition of Benami property
Transaction Act, 1988 mentioned as under:

. Matters of the reward to informants and related reports.

. Parliament Questions relating to the above.

Matters relating to reward to officers and staff in search and seizure cases and assessment cases, survey cases and
representation before Tribunal.

Monitoring of DO letters and working of DGsIT (Inv.) and CCsIT (Central) and issues arising out of the same including
centralization & decentralization of cases, search assessments and related reports.

Monitoring of Internal Action Plan of DGsIT (Inv.) and CCsIT (Central).

Matters relating to survey operations under Direct Tax laws.

Orders u/s. 119 of the Income Tax Act, 1961 relating to above.

Complaints/representations, Parliament Questions, PAC, Consultative/ Advisory Committee work relating to the
above.

All technical and administrative matters relating to provisions of sections 147 to 153 (both inclusive) of the
Income-tax Act, 1961.

Matters relating to the Interim Board for Settlement (IBsS).

Coordination for exchange of best practices and standards amongst the Investigation and Central Charges and from
other Agencies.

Instructions regarding uploading of information on the CRIU/VRU functionality on the Insight Portal for the
implementation of Risk Management Strategy (RMS) Rules.
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19. LT. (INV.IV) Section

© © N o

Matters relating to exchange of information with FIU-IND, stock and commodities regulators, market intermediaries,
etc. and related coordination.

Matters relating to tax evasion petitions (TEPs)/Complaints including from VIPs and monitoring action thereon.

Monitoring of PEPs (Politically Exposed Persons), VHNIs (Very High Net-Worth Individuals) and HNIs (High Networth
Individuals) to reduce tax risks and deepen the tax base in these groups of taxpayers.

Information management, data-warehousing and data mining relating to reduction of tax avoidance and curbing tax
evasion, management of tax risks.

Matters relating to FATF and other similar bodies/agencies dealing with anti-money laundering (AML) and counter-
terror funding (CFT) issues having bearing on direct taxes.

Matters related to investigations in Online Gaming.
Matters relating to 24X7 Control Room, Top Secret/Secret Record Management and related issues.
Orders u/s. 119 of the Income Tax Act, 1961 relating to above.

Complaints representations, Parliament Questions, PAC, Consultative/ Advisory Committee work relating to the
above.

Complaints, representations, and Tax Evasion Petitions including from VIPs and monitoring action thereon relating
to the Benami Transactions (Prohibition) Act, 1988 and/or the Prohibition of Benami Property Transactions Act, 1988
and Parliament Questions relating to it.

20. LT. (INV.V) Section

10.
11.

All matters relating to administration of penalties under Chapter XXI of the Income Tax Act, 1961 and corresponding
penalties under other direct tax laws.

All matters relating to prosecution and compounding under Direct Tax laws.

All matters relating to DGIT (I&Cl) including SFT Compliance, e-Verification scheme, 2021, AIR/AIS and information
received through FT&TR Division under automatic exchange of information.

Monitoring of DO letter, working and internal action plan of DGIT (I&Cl) and issues arising out of the same.
All matters related to investigation in Crypto currency/Virtual Digital Assets.

All matters related to Joint International Tax Shelter Information Centre (JITSIC) to combat cross-border tax
avoidance pertaining to coordination of SPOC for DLG.

All matters relating to security of Direct Tax establishments, including CBDT, its attached Directorates and subordinate
offices.

All matters relating to establishment of armed units, procurement of arms & ammunition, management of armory and
related issues.

All matters relating to establishment of marine/air-borne units for the purpose of counter intelligence and special
operations.

Orders u/s. 119 of the Income Tax Act, 1961 relating to above.

All complaints/representations, Parliament Questions, PAC, consultative/ Advisory Committee work relating to the
above.

Note: Any other work as reallocated/allocated/assigned by Member (Inv.), CBDT to any Division from time to time.
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21. Addl. CIT/JCIT(OSD)(Investigation-VI)

I.T. (Investigation- VI) -O/o Commissioner (Inv.)

1.

All matters relating to Black Money (Undisclosed Foreign Income and Assets) and Imposition of Tax Act, 2015.
Matters relating to investigation into foreign assets cases.

Matters relating to formulation and analysis of risk determination rules for dissemination of information received under
CRS-AEOI and FATCA to the field formations.

Coordination with CAFRAC committee for finalization of risk rules

Matters relating to the Standard Operating Procedure for investigation in CRS/FATCA Cases and any revision/
update on the same.

Matters relating to dissemination of information and cases pertaining to CRS/FATCA to investigation directorates, in
coordination with Systems Directorate.

Coordination with Organization for Economic Cooperation and Development [OECD] on matters pertaining to Task
Force on Tax Crimes [TFTC].

Coordination and participation with the International Cooperation (IC) Division, DOPT on matters relating to G20 Anti-
Corruption Working Group (ACWG), BRICS, ACWG.

Representation of CBDT in matters related with United Nations Convention Against Corruption (UNCAC) as law
enforcement agency.

Matters relating to inputs on Capacity Building in IPEF (Indo-Pacific Economic Framework)- Pillar IV (Fair Economy).

Complaints/representations, Parliament Questions, Consultative / Advisory Committee work relating to the above.

22. Addl. CIT/JCIT(OSD)(Data Analysis Cell)

Data Analysis Cell (DAC)-O/o Commissioner (Inv.)

o M @ DN

10.

11.
12.

13.

14.

Undertake data analytics of the available data, both of internal and external origin.

Identification of tax evasion patterns on the basis of data analytics.

Development of risk parameters to curb tax evasion.

Undertake research work and studies to monitor tax evasion and measures to curb tax evasion.

Scoping and identification of digital integration friendly data, available with other entities, which may be relevant for
Income Tax Investigation and associated procedures.

Devising specialized plans for outreach and sensitization of the vulnerable geographies/classes of persons.

Sharing of research work and potential cases/intelligence with Investigation Directorate or other relevant division for
the necessary action.

Policy matters related to SAKSHAM-NUDGE initiatives and co-ordination with other organizations for SAKSHAM-
NUDGE.

Matters related to research proposals under taken by Digital Intelligence & Analytics Labs (DIAL).

Matters related to analysis and risk assessment of information relating to Virtual Digital Assets (VDAs) and under
Crypto-Asset Reporting Framework (CARF) and dissemination thereof to field formations.

Coordination with the Election Commission of India (ECI) for all Electoral Matters.

Coordination with field Investigation Directorates and the ECI on matters pertaining to Affidavit Verification Reports
(AVRs) of contesting candidates of Parliamentary and State Legislative Assemblies Elections.

Handling complaint matters related with Politically Exposed Persons (PEPs) cases received from the ECI and
furnishing of status of action in these matters.

Handling Complaint matters received in CBDT directly or from other sources, in respect of falsification of assets’/
liabilities’ details declared by the candidates in their election affidavits, in coordination with field formations of CBDT.
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Handling matters of violation of provisions of Income-tax Act by the Political Parties (including Registered Un-
recognised Political Parties (RUPP)), including non-filing/late filing of Contribution Reports (CRs) before the ECI.

Coordination with Nodal Officers in every state during MCC and compilation of data.
Election Expenditure Monitoring (EEM) coordination with field Directorates.

Coordination with FIU in respect of STRs/CTRs related to elections/political parties and also giving policy inputs to
frame the relevant risk rules.

All policy matters and all parliamentary questions related to the above.

23. A & PAC-l Section

Dad A

All general matters relating to Internal & Revenue Audit.

Matters relating to Internal Audit/Organization set up.

References from C&AG of India on Audit objections on specific cases of Income tax, Corporate Tax.
References from C.|.Ts regarding audit objections on specific cases as regards Income tax, Corporate Tax.

Processing of draft audit paras for Audit Report (Revenue Receipts) Direct Taxes from C & AG’s Office in individual
cases relating to Income-tax, Corporate Tax.

Procuring and furnishing the statistical data required for publication in C & AG’s Report and liaison with CAG & ADG
(R&S) of Income-tax Department and other Sections of the Ministry in this connection.

Processing of Systems Reviews/Appraisal conducted by the C&AG and included in the Audit Report of the C&AG.

Action on informal assurances made in the course of the meetings of the PAC relating to audit paras dealt in the
section.

Coordinating and monitoring the processing of recommendations contained in PAC Reports and furnishing Action
Taken Notes.

Parliament Questions on the above items.
All matters relating to the Specified Authority under Section 72 A of the Income Tax Act 72A(1), A (3), A (2) (ii)

Zonal matters of Member (A&J), CBDT.

24. The work profile of the DT-Pers Section is as follows

Vi.

Vii.

viii.

Secretariat assistance for 56(j) cases and its court cases.
Examination of administrative complaints against Group ‘A’ officers of Income-Tax Department.

Verification of fake caste certificates and character & antecedents of IRS (IT) officers/probationers for the year 2019
onwards and court cases emanated out of these issues.

Furnish report requisitioned by AD.VI & AD.VI(A) at the time of administrative/vigilance clearance for the purpose of
promotion, VRS or resignation & deputation.

Examination of cases under Rule 9 of CCS (Pension) Rules in respect of retired officers of Income-Tax Department
referred by Pr.CCIT/CCA.

Examination of proposals for extension of ad-hoc appointment in respect of Group ‘B * Gazetted officers.

Service matters of Group ‘B’ gazette officers referred by Pr. CCITs/CCAs where clarification on policy/guidelines is
required.

Examination of proposals for additional remuneration under FR 49 and proposals for payment of interest on delayed
payment of gratuity cases in respect of IRS (IT) & Group ‘B’ gazetted officers.

|-card/validation slip and parking label of IRS (IT) officers
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25. A & PAC.Il Section

1.

References from C&AG of India on audit objections relating to Income Tax, Corporation Tax

2. References from Commissioners of Income-Tax regarding audit objections on Income Tax, Corporation Tax
3. Processing of draft audit paras for Audit Report (Revenue Receipts) received from C& AG’s Office in individual cases
relating to Corporation Tax
4. Procuring and furnishing of information of Public Accounts Committee before and after its meeting.
5. Taking action on informal assurances made in the course of the meetings of the Public Accounts Committee relating
to audit paras dealt in the Section.
6. Coordinating and monitoring the recommendations contained in the Public Accounts Committee Reports including
Action Taken reports on audit paras dealt in the Section.
7. Parliament Questions on the above items.
8. Preparing action taken reports on the Annual Reports of C & AG, and also on PAC Reports.
9. Miscellaneous items including O & M Reports/Returns.
10. Processing of Systems Reviews/Appraisal conducted by the C&ACG and included in the Audit Report of the C&AG.
11.  All matters related to co-ordination with C&AG of India and PAC of Parliament including liaison & PR
FOREIGN TAX & TAX RESEARCH DIVISION
The work distribution in the Foreign Tax and Tax Research as revised by CBDT on 6.12.2013 is as under:
26. FT&TR-I

Director(FT&TR-I)

1.

All matters relating to Double Taxation Avoidance Agreements (DTAA) and Agreements for the Exchange of
information and Assistance in Collection of Taxes (AEI & ACT) with countries/jurisdictions in the following geographical
regions:

a. North America including Caribbean Islands and

b. Europe

All matters relating to Mutual Agreement Procedure except those relating to Transfer pricing issues, in respect of
countries in Europe and North America (including Caribbean Islands);

Matters relating to section 115A, 115AB, 115AC, 115BBA, 195;
All matters relating to sections 194E; 194LC; 194LD; 196A; 196C; and 196D of the Income-tax Act, 1961(the ‘Act’)

Coordination with OECD in work related to Working Party 1 (including BEPS work taken by WP-1) and Task Force
on Digital Economy.

Coordination with OECD in work related to Global Forum on Tax Treaties;
All matters related to Tax Administrative Reforms Committee;

Providing inputs on policy issues related to above;

Cairn Arbitration case;

Vedanta Arbitration case;

Any other work assigned by the Joint Secretary (FT&TR-I)

330
CONTENT



FUNCTIONS, ORGANISATION & ALLOCATION OF WORK

Director(FT&TR-III)

1.
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10.
11.
12.
13.
14.

15.
16.
17.

General Coordination on matters related to Exchange of Information and Administrative Assistance in Tax Matters
and matters related to Central Direct Taxes Advisory Committee.

All matters related to Exchange of Information and Administrative Assistance in Tax Matters under DTAA/TIEA/
Multilateral Convention with countries/jurisdictions having names in Europe and North America (including Caribbean
Islands).

All matters relating to sections 94A and 230 of the Income-tax Act, 1961.

All matters relating to Inter-Governmental Agreement (IGA) with the USA under Foreign Account Tax Compliance Act
(FATCA) and Automatic Exchange of Information (AEOI) under Common Reporting Standards (CRS) (including at
Global Forum on Transparency and Exchange of Information for Tax Purposes) including the Common Transmission
System (CTS).

All matters related to Coordinating Body under Multilateral Convention for Mutual Administrative Assistance in Tax
Matters.

All matters related to Working Party 10 (Exchange of Information and Tax Compliance) of OCED.
All matters related to Joint International Task Force on Shared Intelligence and Collaboration (JITSIC).
All matters related to BEPS Action 2 (Hybrids) and Action 12 (Mandatory Disclosure Regimes).

Coordination with OECD including Committee on Fiscal Affairs (CFA) and Working Party 11 (Aggressive Tax
Planning) and the G20 Inclusive Framework on BEPS.

All matters related to BEPS Action 3 (CFC) and Action 4 (Interest Deduction).

All matters related to engagement with the European Union.

All matters relating to Black Money and Special Investigation Team (SIT) handled in FT&TR Division.
Matters related to General Administration in the FT&TR-III division.

All matters related to Vodafone international arbitration case including related proceedings before the domestic
Courts.

Parliamentary matters and RTI related to above.
Providing inputs on policy issues related to above.

Any other work assigned by Joint Secretary (FT&TR-I).

Deputy Secretary, APA (FT&TR)

1.
2.
3.

All Bilateral APA matters pertaining to Treaty partner countries/jurisdictions in North America and Europe.
Unilateral APA cases with names starting with alphabets ‘A’ to ‘K’ or starting with non-alphabets.

Transfer Pricing Mutual Agreement Procedure (MAP) matters pertaining to Treaty partner counties/Jurisdictions in
North America and Europe.

All technical and procedural matters, including policy inputs, pertaining to transfer pricing provision including
regarding the APA Programme and Safe Harbour Rule.

Matters pertaining to Action Point 5,8,9,10,13, and 14, of the OECD-G20 BEPS Project.

Matters pertaining to the FTA MAP Forum and of the working party 6 of the OECD. In addition, inputs for Working
Party 2, FTA Projects, and Forum on Harmful Tax Practices (FHTP) are to be provided if requested by the Divisions
concerned. Matters pertaining to country by country reporting standard.

Parliament Questions or other parliament related work.

Any other matter relating to foreign tax that may be assigned by JS(FT&TR-I).
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9. Providing inputs on policy issues relating to International Taxation, Transfer pricing, Advance Pricing Agreements,
International fax Evasion and Avoidance and Exchange of Information in the work area related to JS (FT&TR-I), in
consultation with JS (FT&TR-II).

10. Any other matters relating to foreign tax that may be assigned by Member, CBDT [in charge FT&TR division].
27. Director-FT&TR-II

1. All matters relating to Double Taxation Avoidance Agreement (DTAA) with countries in Asia (excluding Japan)

2. All matters relating to Mutual Agreement Procedure and Advance Pricing Agreement in respect of countries
mentioned in S.No.1

All tax matters (including capacity building) related to SAARC

All matters relating to foreign training

Coordination with OECD on issues relating to Global Relations and Training
All matters relating to Dispute Resolution Panels

Coordination with OECD on issues relating to Working Party 2

Processing of Unilateral APAs (L to Z) or as may be rationalized by Director (FT&TR-II) for workload management.

© ® N o o & ®

Matters related to platform on Collaboration of Tax
10. All matters relating to Sections 10(15), 44B, 44BB, 44BBA, 44BBB of the Income Tax Act, 1961

11.  Processing applications for notification under section 10(23FE) of the Income Tax Act, 1961 received from Sovereign
Wealth Funds/Pension Funds of Countries.

12.  All administrative matters relating to ITOUs.

13.  All tax matters (including capacity building) relating to United Nations, G-24, ADB (Asia Pacific Tax Hub).
14. Matters relating to MLI Coordination & Conference of the parties to the MLI.

15.  All matters relating to Sections 44C, 44D, 44DDA, 44G, 44H of the Income-tax Act, 1961.

16. Providing inputs on policy issues relating to the above

17.  Any other matter relating to foreign tax that may be assigned by JS (FT&TR-II).

Director (FT&TR-IV)

1. All matters relating to :-
i. DTAA with countries —

a. in Africa; and
b. Australia, New Zealand and Pacific Islands

ii. Agreement for Exchange of Information and Assistance in Collection of Taxes (AEI & ACT) with countries in
South America, Asia, Australia, Pacific Islands and Africa.

2. All matters relating to Mutual Agreement Procedure (MAP) in respect of countries in the geographical jurisdiction
assigned to Director (FT&TR-IV)

3. All matters relating to Exchange of Information in respect of countries in South America, Australia, New Zealand,
Pacific Islands, Asia & Africa.

4. Coordination with OECD on issues relating to Tax and Development and Tax Inspectors without Border (TIWB).
5. Capacity Building -
i. Through bilateral & multilateral arrangements (excluding UN & SAARC)

ii. Coordination of training on international taxation, transfer pricing and exchange of information with NADT &
RTls.

332
CONTENT



8.
9.

FUNCTIONS, ORGANISATION & ALLOCATION OF WORK

All matters relating to Global Forum on Transparency and Exchange of Information for Tax Purposes [the Global
Forum] (excluding issues relating to automatic exchange of information) and the Asia Initiative of the Global Forum.

All matters relating to Section 6(2), 9, 90, 90A and 91 of the Income-tax Act, 1961.
Providing inputs on Policy issues relating to above.

Any other matter relating to foreign tax that may be assigned by JS (FT&TR-II).

Director (FT&TR-V)

1.
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All matters pertaining to MAP and BAPA in respect of the following jurisdiction,

a) Japan

b)  South America

All matters pertaining to DTAAs in respect of the jurisdiction mentioned in SI.No.1 above
All matters pertaining to BRICS and IBSA.

All matters pertaining to Sections 163, 172, 173 and 174 of the Income-tax Act, 1961.

All matters pertaining to foreign investments including FDI Applications and FDI Policy.
All matters pertaining CIAT, CATA, ISORA and SGATAR.

All matters pertaining to Model DTAA.

All matters pertaining to BEPS Action 5 and FHTP

All matters pertaining to comments sought by other Departments/Ministries on Cabinet Notes.
Matters pertaining to Standing Committee on Parliament and other Parliamentary matters.
All matters pertaining to section 9A of the Income-tax Act, 1961.

Providing inputs on policy issues relating to the above.

All reports including the periodic reports.

Any other work assigned by JS (FT&TR-II).
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FUNCTIONS OF DIRECTORATE GENERAL OF ADMN. & TPS

Functions of ADG (PR, P&P)

1.

10.
11.

12.
13.

To carry out the advertisement campaign for the Income Tax Department in print, electronic media, internet, social
media and outdoor publicity for bring awareness amongst taxpayers about Income tax provisions and statutory
timeline campaigns.

Set up and operate Tax Payer Lounge at the Indian International Trade Fair, New Delhi and also in other fair/
exhibitions in India.

Setting up of Taxpayer's Hubs for spreading tax awarness.

Running of Social Media handle of the Department on YouTube and posting of videos on different campaigns.
Broadcast of programmes from ‘Samvaad’, sound proof communication center of Department at Mayur Bhawan for
taxpayer outreach and communication both within and outside the Department.

Running the Mobile App ‘Aaykar Kutumb’

Bring out publications for internal use of Income Tax Department.

Updation and uploading of e-Administrative Hand Book(AHB) containing information in respect of the CBDT and the
Income tax Department, and contact details of Senior Officers.

Creating, designing and Printing of Tax Payer Information Series in the form of brochures/pamphlets pertaining to
various tax related issues.

Manufacturing of Board Games for distribution in Schools to spread tax literacy amongst future taxpayers (Kids).
Providing technical support in terms of infographics, design, videos etc. to different verticals of the Department for
running campaign as desired by them from time to time.

Providing paper based Income Tax Refund Orders with the help of India security press, Nashik.

Making available education material in the form of Manual, Books to field formations.

Functions of ADG (TPS-l ; TDS & BIFR)

1.

All the matters relating to Tax Payers Services i.e. taxpayer/citizens grievances, VIP Grievances, reference from
Board/DoR etc. and grievances bearing File Tracking System(FTS) Number and e-Nivaran excluding CPGRAMs and
CPGRAM appeal.

Coordination with Directorate of System for effective disposal of grievances and speedy resolution of tickets raised
by the field formations and collecting data for analysis and monitoring of grievances. Monitoring of TDS Collections,
Consolidation of statistical data (DO/KRA report) from TDS verticals relating to prosecution and compounding, TDS
Survey/spot verifications, outreach/awareness programme as per targets set-out in Central Action Plan.

Preparation of the agenda for the Annual TDS Conference, coordination for holding of TDS annual Conference,
preparation of booklet for conference, drafting and circulation of the minutes of the conference and monitoring of
progress on actionable points emanated from the confrence.

Collate and furnish the various monthly statistical report of the functions of the Directorate and put up a consolidated
report to Member (Tax Payer Services & Revenue) through Pr. DGIT (Admn. & TPS).

Providing inputs for seamless transition of matters of erstwhile BIFR to field formations subsequent to notification of
IBC, 2016 as per territorial jurisdiction of NCLT/NCLAT.
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Monitoring the work of certification by BIS and conduct of internal audit and management review by the Aaykar Sewa
Kendra Centres across the country, training of personnels deputed in ASK Centres through DOT, collection/collection
of reports/data etc. of ASK Centres.

Collection and collation of data monthly Taxpayer Charter (TPCC) report on Services Delivery Standards as per the
Taxpayers’ Charter Cells of each Pr. CCIT regions.

*The TPS module was transferred to ADG(Systems)-4 w.e.f. 01.05.2024.
The services of the TRP scheme have been discontinued by the vendor w.e.f. 22.02.2020 and the scheme has been
proposed to TPL Division, CBDT for discontinuation.

lll. Functions of ADG (TPS-Il)

0}

(i)
(iii)
(iv)

Monitoring of CPGRAMS on pgportal (https://pgportal.gov.in/cpgoffice) on behalf of CBDT for their timely redressal.
Nodal officer for coordinating the movement of CPGRAMS within the various verticals of the Department.
Coordinating with DARPG or any other government department with respect to CPGRAMS on behalf of CBDT.

Prepare monthly reports regarding CPGRAMS grievances and put up to Pr. DGIT (Administration and Tax Payer
Services).

IV. Functions of ADG (Organization and Management Services)

1.

2B

10.
1.
12.
13.
14,

(i)
(if)
(iii)

(iv)

Work related to streamlining of ‘Reporting System’ of the Department,Review of Result Framework Document (RFD),
MOP, Vision Document of Department of Revenue as part of ‘National Development Agenda’ and act as internal
management consultant to CBDT for conduct of organization and management studies by DOMS, etc.

Functions related to collection, compilation, analysis and dissemination of Statistical Data of the Department in the
form of various monthly, quarterly and annual reports being obtained from the field formations including submission
of monthly DO letter to the CBDT.

Nodal office for executing the internship scheme of the Department.

Ensuring timely submission of all the periodical reports being submitted to the CBDT and other authorities.
Supervision of organization and management studies.

Coordinating agency for Results Framework Document (RFD) of the CBDT. It liaises with the various Attached

Directorates of CBDT in order to obtain the action points related to objectives enshrined in the RFD and regularly
coordinates with them to ensure that the objectives are met within the resolved deadlines.

Updation of Manual of Office Procedure

Work including technical work in respect of ‘Invest India’ study.

Outreach programmes across all verticals, Directorates and Pr.CCIT Regions

Nodal Agency for ‘Swachhta Action Plan’ across the country.

Nodal Agency for National e-Governance Services Delivery Assessment (NeSDA).

Monitoring Cell for High Pitched Assessment Grievances for the Department.

Monitoring of accessibility of Aayakar Seva Kendras for differently abled Tax Payers across the country.

Working as the nodal office for Vision Document of Department of Revenue in relation to:

(@) 15 years Vision,

(b) 7 years Strategy to convert the long-term vision into implementable policy and action as a part of “National

Development Agenda”,

(c) 3 years Action Plan; and for exercise & handling to achieve Strategic D

Functions of Directorate of Expenditure Budget (EB) :

Work related to budgetary requirements and allocation of budget to respective Budget Controlling Authorities (BCA’s);
Examine the budget proposals received from the various constituent formations / units/ under the grant ;

Consolidating the budget proposals received from the various constituent formations/units/at each stage of the
Budget exercise i.e. Budget Estimate(BE), Revised Estimate(RE), and Final requirement (FR);
Allocate object head-wise approved provisions to respective Budget controlling authorities;
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VIL.

S.

(xiv)

ATTACHED DIRECTORATES OF CBDT

Preparing the Statement of Budget Estimates (SBEs) for inclusion in the relevant Budget Documents;

Monitoring the progress in Expenditure vis-a-vis Sanctioned Grant and submit the Monthly and Quarterly Expenditure
Review to FA(Finance) for further action;

To Propose the Re-appropriation orders, surrender savings etc. to FA (Finance) for concurrence / approval of the
competent authority ;

To finalize the Appropriation Accounts in Consultation with Principal CCA, CBDT and submit to the FA(Finance) for
concurrence ;

To take necessary action in respect of the examination by the Standing Committee on Finance on Detailed Demand
for Grants(DDG) ;

To take action in respect of the audit references in Expenditure matters, for example , Action taken notes on Audit
Paras/PAC para etc ;

To manage the various Advances namely House Building Advance (HBA) and Computer Advance(CA) ;

Nodal agency for circulation of Budget Circular (issued by Budget Division) ;

Analyze the various proposals received from the field formations to obtain the Administrative Approval & Financial
Sanction from the Competent Authority and comment on the financial viability and availability of funds for the
execution of these projects ;

Any other matter related to the above;

Functions of Directorate of Infrastructure :

1.

To function as a nodal authority for receiving, examining and processing of Infrastructure proposals of the
department and to work as the coordinator & facilitator helping the field formations in getting the approval of the IFU
and competent authorities for various infrastructural proposals of the field formations of the department regarding
acquisition/purchase, minor works including repairs, renovations of departmental buildings, disposal of surplus lands
and buildings etc.

Framing and interpretation of rules regarding allotment of residential accommodation in departmental pool.
Processing proposals of purchase, replacement and hiring of vehicles for CBDT’s attached & subordinate offices.

Framing SOPs and policies related to pan India infrastructural matters of the department like Operational Vehicles,
Laptops, mobile handsets, telephone facilities etc.

Functions of ADG (Research and Statistics)

1.

Responsible for collection, compilation and dissemination of statistics on various aspects of Direct Taxes. Statistics
are being collected from the field establishments i.e. from the offices of Chief Commissioners of Income Tax/Director
General of Income Tax and Commissioners of Income Tax (Appeals). Based on the statistics collected from the field
establishments, this directorate prepares various periodical reports, (as below) which are used by the Central Board
of Direct Taxes for monitoring & evaluation of existing policies and for formulation of new policies.

List of Reports of R&S

Name of the Report Source of Data Periodicity Due date of
dissemination

Monthly Report/ MDR on Disposal ITBA Monthly End of the following
of Appeals by Commissioners of month
Income Tax (Appeals)
Quarterly Progress Report (QPR) Field Formations Quarterly End of Following
on Tax Recovery Officer's Work Quarter
Quarterly Progress Report (QPR) Field Formations Quarterly End of Following
on Appeals/writs & Other Matters Quarter
before ITAT/High Courts/Supreme
Court

336

CONTENT



ATTACHED DIRECTORATES OF CBDT

4. Quarterly Progress Report (QPR) Field Formations Quarterly End of Following
on Write-off of Arrear Demand upto Quarter
Rs. 1,00,000/- and below

5. Annual Report on Income Tax (IT), DG Systems, DOMS, CPC Annually End of Following
Corporate Tax (CT) & Other Taxes Bangalore, Field Formations Quarter
(OT)

VIIl. Functions of ADG (Recovery)

1.

Monitoring of dossiers above 500 Crores, recovery matters thereto, follow up of directions provided by the directorate,
processing of matters relating to publication of names of Tax defaulters, collecting and collating information pan India.
Analysis of confidential matters relating to recovery, processing for FIU data mining as nodal agency, dissemination
of information thereto etc.

Write off, Processing of matters relating to write off, analysis thereto.
PAC matters relating to recovery above Rs.500 Crores, recovery matters, DO matters pertaining to Member (TPS).

Strategizing for augmenting revenue collections, recovery matters, arrear demand recovery etc. and providing data
analysis to CBDT for policy decision making and other matters as desired by CBDT.

FUNCTIONS OF DIRECTORATE OF LEGAL & RESEARCH

The Director General of Income Tax (L&R) reports to the Member (A&J), CBDT. The broad functions of Directorates under
DGIT (L&R) are given below:

Functions of DGIT (Legal & Research)

The Directorate of Income-Tax (L&R) is responsible for processing of the proposals received from field offices in respect
of filing of Special Leave Petitions (SLPs) / Appeals before the Hon’ble Supreme Court. It is the nodal agency of the
Department for processing of proposals and for coordinating with the Ministry of Law in this respect. The Directorate
scrutinizes the proposal received from the field offices with respect to the involvement of question of law and status of such
issue already pending before the Hon’ble Court. The Directorate also handles the appeal of the assessee filed before the
Hon’ble Supreme Court and files the affidavit/counter affidavit in such appeals.

The Central Technical Committee and Circular Committee constitute the Research wing of L&R Directorate.

Apart from legal and research work, ADG (Audit & Inspection) also functions under the Directorate.

Functions of ADG/CIT

1.

ADG (L&R)-1: ADG-(L&R)-1 is responsible for:

(@) Administration of the Directorate;

(b)  SLP work of West Zone-I (Mumbai), West Zone-Il, South Zone-Il and East Zone,

(c)  Nodal authority for LIMBS, which is co-ordinated and anchored by the Ministry of Law,
(d) Management of the various ICT initiatives of the Directorate,

(e)  Other administrative work assigned from time to time.

ADG (L&R)-2: ADG-2 is responsible for:
(a) Administration of the Supreme Court Cell,

(b)  SLP work of North Zone-I, North Zone-Il and South Zone-I,

(c) Coordination of the Central Technical Committee (CTC), a measure towards better litigation management and
to provide clarity and consistency on contentious legal issues and to formulate a Departmental view.
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ATTACHED DIRECTORATES OF CBDT
ADG (A&Il): The ADG (A&l) is responsible for:
(@) Compiling monthly & quarterly report of Internal & Revenue Audit Objections for reviewing performance and
taking necessary course correction measures;

(b) Providing Draft Action Taken Notes (ATN) on draft para and inputs on queries raised by C&A G w.r.t
Performance / Compliance Audit;

(c) Review of Inspection Reports received from the field formation;

(d) Publishing of ‘Compendium of Audit’ with Quality/Unique Audit Objections (both of Internal & Revenue Audit)
& common errors in scrutiny assessments ;

(e) Publishing ‘Taxalogue’ the in-house E-journal of Dept., comprising of Articles on varied aspects of Taxation
(both theory & practice).

FUNCTIONS OF DIRECTORATE OF TRAINING

Functions of Pr. DGIT (Training)

13.
14.

16.
17.

18.
19.

All matters related to Policy on Training and Capacity Building for the officers and officials of Income Tax Department.

All matters including academic, operational and administrative issues of entire training set up under CBDT including
NADT, Regional Campuses and Ministerial Staff Training Institutes.

All matters related to Annual Trainer’s Conference and preparation of Annual Training Calendar.

All matters related to any kind of training programmes including Induction Training, Orientation Programme, In-
service Programme, Refresher courses Feedback courses and also special training programmes conducted by, or
in collaboration with, Foreign Tax Jurisdictions / International Organization / Institutions such as World Bank, IMF,
OECD etc.

All matters related to conduct of Mid-Career Training programmes (MCTP) for Group ‘A’ Officers.

All matters related to Faculty Development Programmes, Trainers Development Programme (TDP), Augmentation
of Capacity of Training Institute (ACTI).

All matters related to Long Term Domestic Programme conducted by Training Division of DoPT and any other
Department / Ministry.

All matters related to National Programme for Civil Services Capacity Building (NPCSCB)-Mission Karmayogi,
Integrated Government Online Training (iGOT) and Capacity Building Commission.

All matters related to coordination and collaboration and collaboration with DoP&T, Administrative Training Institution,
Central Training Institutes etc. on Training and collaboration, and other departments / organizations / Institutions.

All matters related to conducting Training Need Assessment and designing training modules.

All matters related to nomination of officers to foreign study or training programmes, which are treated as ‘on-duty’
training under FR 9 (6)(b)(i).

All matters related to collaboration with Foreign Tax Jurisdictions / International Organization / Institutions on Capacity
Building including negotiation and signing of MOUs.

All matters related to Selection Committee including nomination of expert for TIWB Programme etc.

All matters related to certification and accreditation programs for tax professionals. All matters related to offering
professional development opportunities to the workforce including reimbursement of course fee.

All matters related to developing a digital training management system including maintaining records of training
attendance, certifications, and learning graph of tax officers for compliance and monitoring purposes.

All matters related to Knowledge Management System and platforms for sharing best practices.

All matters related to research on tax policy, tax administration, revenue forecasting, tax compliance etc. conducted
by Departmental Training Institutes or in partnership with domestic or foreign institutes / agencies.

All matters related to establishment and operation of “Centre for Tax and Finance” as per G20 deliverable.

Liasioning with CBDT
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20.

21.
22.

23.

24.
25.
26.
27.
28.

ATTACHED DIRECTORATES OF CBDT

Performing establishment and personnel functions including allocation of work, sanction of leaves, reporting &
reviewing performance, redressal of staff grievances and welfare measures, transfer and posting of officers/officials,
training needs & skill enhancement of subordinates, determining representations, service litigation matters for NADT
and 10 NADT-Regional Campuses.

Monitoring implementation of official language policy.

Monitoring implementation of computerization/digitalization/e-office as per policies and procedures laid down by
CBDT.

Performance of vigilance functions including preventive vigilance, processing & reports on vigilance proceedings,
appointment of enquiry officers, intimations under conduct rules, coordination with Pr.CCIT(CCA), DGIT(Vig.) & other
government agencies, determining proceedings under conduct rules as Disciplinary Authority, appointing custodian
of records.

Sanction of Leave of DG/ADGs of DoT and NADT/NADT-REGIONAL CAMPUSES.

Monitoring compliance of Swachh Bharat Mission and ensuring office hygiene and general cleanliness.
Ensuring organization of meetings, workshops and various functions.

Monitoring implementation of various Government Schemes and campaigns.

Any other matter which may be specially assigned by the CBDT.

Functions of Pr. ADG/ADG (Training & Collaboration)

@ & w b

14,
15.

Head of Organization Functions for Directorate of Training
Supervise manpower management & work allocation
Allocation of Work amongst officers/officials of DoT
Liasioning with all the Pr. CCs/CCs

Monitoring & Reviewing Expenditure including allocation of funds, finalizing budget estimates, approving financial
sanctions, requesting budgetary grants, monthly expenditure statements for NADT and 10 NADT-Regional
Campuses.

All matters including academic, operational and administrative issues of entire training set up under CBDT including
NADT, Regional Campuses and Ministerial Staff Training Institutes.

All matters related to Annual Trainer's Conference and preparation of Annual Training Calendar.

All matters related to any kind of training programmes including Induction Training, Orientation Programme, In-
service Programme, Refresher courses Feedback courses and also special training programmes conducted by, or
in collaboration with, Foreign Tax Jurisdictions / International Organization / Institutions such as World Bank, IMF,
OECD etc.

All matters related to conduct of Mid-Career Training programmes (MCTP) for Group ‘A’ Officers.

All matters related to Faculty Development Programmes, Trainers Development Programme (TDP), Augmentation
of Capacity of Training Institute (ACTI).

All matters related to Long Term Domestic Programme conducted by Training Division of DoPT and any other
Department / Ministry.

All matters related to National Programme for Civil Services Capacity Building (NPCSCB)-Mission Karmayogi,
Integrated Government Online Training (iGOT) and Capacity Building Commission.

All matters related to coordination and collaboration and collaboration with DoP&T, Administrative Training Institution,
Central Training Institutes etc. on Training and collaboration, and other departments / organizations / Institutions.

All matters related to conducting Training Need Assessment and designing training modules.

All matters related to nomination of officers to foreign study or training programmes, which are treated as ‘on-duty’
training under FR 9 (6)(b)(i).

All matters related to collaboration with Foreign Tax Jurisdictions / International Organization / Institutions on Capacity
Building including negotiation and signing of MOUs.

All matters related to Selection Committee including nomination of expert for TIWB Programme etc.

339
CONTENT



ATTACHED DIRECTORATES OF CBDT

18. All matters related to certification and accreditation programs for tax professionals. All matters related to offering
professional development opportunities to the workforce including reimbursement of course fee.

19. All matters related to developing a digital training management system including maintaining records of training
attendance, certifications, and learning graph of tax officers for compliance and monitoring purposes.

20. All matters related to Knowledge Management System and platforms for sharing best practices.

21.  All matters related to research on tax policy, tax administration, revenue forecasting, tax compliance etc. conducted
by Departmental Training Institutes or in partnership with domestic or foreign institutes / agencies.

Functions of DG, NADT, Nagpur and Pr. ADG/ADG, NADT-Regional Campuses

A. SUPERVISORY & ADMINISTRATION

-

Head of Organization Functions

Allocation of Work amongst officers/officials

Supervise Functioning of Administration at NADT/RCs/MSTUs
Supervise development & maintenance of Infrastructure
Supervise manpower management

Supervision of training

Finalize Budget estimates/ Revised estimates

Setting Targets, Performance Review & Appraisal

© ® N o o~ 0N

Approve welfare measures (CGHS, LTC), Departmental
Transfer and Postings within NADT/RCs

a A
- O

Deciding Representations

N
N

Matters related to Casual Labourers

N
w

Court matters

N
&

Appointment of Enquiry Officer in case of enquiry against Officials

N
o

Receiving the relevant intimations under CCS Conduct Rules.
B. TRAINING MANAGEMENT

-

Matters related to Induction Training/Orientation Training/other training
Finalizing Design & Schedule of Training/ Supervise manpower management
Monitor & supervise all the Training Programmes

MoU with institutes of repute for training purposes in consultation with DoT
Evaluation of Trainees

Suggesting Changes and Improvements to the Training Programs of NADT/RCs
Reviewing the planned training programs by NADT/RCs

Analysis of Feedback of Training Programs from Field Offices

© ® N o o > N

Planning training courses of National Level for Field Formations

N
©

Identifying new methods of imparting training including use of I&CT

-
N

Promoting Training Research and preparation of case studies
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FUNCTIONS OF NADT NAGPUR

MODULE Project / Assignments / Functions / Work Allocation

1 ADG 1. Planning and conduct of Induction training for newly recruited Officer Trainees of IRS.
INDUCTION 2. Conducting examination of Officer Trainees of IRS.

3. Personnel and establishment matters including leave & service matters of Officer Trainees
of IRS.

4. All matters relating to Library & Archives in NADT, Nagpur.
2 ADG (P&R) 1. Planning and Conduct of In-service courses.
2. Planning and conduct of Orientation training for the newly promoted ACsIT.
3. Planning and conduct of courses for other organisations both domestic and international.
4. All matters relating to Computerization, development and maintenance of website of
NADT, Nagpur.
5. All matters related to i-GoT and CBC accreditation of NADT.
3 ADG 1. All personnel, establishment and service matters of Officers and Officials ofNADT.
(Administration) 2. Development and maintenance of infrastructure of NADT.
3. All administrative matters of NADT.
4. All matters relating to Raibhasha Hindi.
4 Regional . ADGs head the Regional Campuses and supervise the overall functioning and
Campuses administration of training for the officers and officials posted in respective Pr. CCsIT (CCA

Regions).
. Training at Regional Campuses is imparted through mandatory and In-Service programmes
as well as national and regional course which include special and request courses.

. Similar programmes are conducted at the level of the MSTUs for the officials below the
cadre of Inspectors of Income-tax.

FUNCTIONS OF DIRECTORATE OF SYSTEMS

MODULE Assignments/Functions/Work Allocation

1 ADG 1. All work related to Permanent Account Number (PAN).
(Systems)-1 2. Managing PAN Service Providers agreements with PAN SPs.

3. Work related to Monitoring and Implementation of ITBA-PAN module and technical matters
related to same.

4. Management of extension of online PAN Verification Validation services extended through
Protean e-Gov Technologies and UTIITSL.

5. Integration of PAN with other Departments such as MCA, DIPP (e-Biz), PFMS, SEBI,
NSWS (National Single Window System), SSWS (State Single Window System) etc.

6.  Seeding of Aadhaar into PAN database.
Monitoring of grievances related to PAN with PAN SPs received on CPGRAM, e-Nivaran
and other modes.
Handling right to information (RTI) matters relating to PAN.
Handling Court matters relating to PAN.

10. Furnishing of information relating to PAN u/s 138 of Income Tax Act, 1961 to various Law
Enforcement Agencies / Authorities.

11. Handling Parliamentary questions relating to PAN.

12.  Technical support to RCCs in respect of ITBA-PAN.

13. Technical support to RCCs in matters of PAN Updation and Correction etc.

14.  Upcoming PAN 2.0 project

15.  All administrative matters relating to New PAN Project (PAN 2.0)

16. Greivances related to PAN Services
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MODULE Assignments/Functions/Work Allocation

2 ADG

(Systems)-2 Project Insight—Implementation of an integrated data warehousing and analytical platform to
strengthen the non-intrusive information driven approach for improving compliance and effective
utilization of information. The project also operationalizes two new centres i.e. Income Tax
Transaction Analysis Centre (INTRAC) and Compliance Management Centralized Processing
Centre (CMCPC).
Non-filers Monitoring System (NMS)—Pilot project to prioritise action on non-filers with potential
tax liabilities.
Computer Aided Scrutiny Selection (CASS) System—Selection of scrutiny cases by a
centralized rule based selection system.
Risk management System(RMS)- Flag cases to Jurisdictional Assessing Officer at Insight under
CBDT approved Risk Management Strategy (RMS) Rules as defined in Explanation1(i) to section
148.
Data Exchange-Integration of data exchange with other Government Departments and Exchange
Partners to collect the data, conduct data mining and processing.
Data Analytics- Handle preliminary verification, campaign management, generation of bulk
letters/notices and follow-up through Compliance Management Centralised Processing Centre
(CMCPC) .

3 ADG
(Systems)-3

Project Director of IEC 2.0.

Matters relating to contract management and steering committee meetings and certifications.
Coordination: Board level, other agencies and Systems Directorate for IEC Project.
Coordination and Operations of TIN 2.0.

Vernacular website, Taxpayer Outreach on the relevant aspects, legal assistance module.
E-proceedings: Coordination and operations.

Grievance management, coordination with ORM.

Taxpayer outreach.

Reply to parliamentary questions.

S ©® No o bk wbh-=

0. Any other work assigned from time to time.
4 ADG Taxnet Project: Taxnet 1.0 project provides a secure network connectivity from ITD sites to the
(Systems)-4 Data Centre(s) where various modules are being hosted. The network is a seamless MPLS IP

VPN with more than 22000 nodes connecting departmental users spread across more than 780
ITD sites in over 500 cities across India. These include several special sites such as Primary
Data Centre (PDC), Business Continuity Plan (BCP) site & Disaster Recovery (DR) Centers,
NSDL, UTI, CPC-TDS Data Centers, etc. This module also facilitates shifting and setting up of
network infrastructure, bandwidth augmentation, installation & relocation of nodes at all the ITD
sites.
Video Conference: This project facilitates secure Video Conferencing (VC) at over 57 locations
pan India (including 7 locations at North Block) over Taxnet connectivity. The VC facility is also
being used for holding conferences, imparting training and conducting workshops.
FMS Services: The Facility Management Services (FMS) project provides onsite support
services to networked PCs at all ITD offices across all over India. The support services include:
1. Helpdesk services,
2. Technical support for Taxnet project and basic troubleshooting support for other departmental

modules,

Asset Management,

Vendor Management,

Distribution of Remote Secure Authentication (RSA) token.
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MODULE Assignments/Functions/Work Allocation

4

6.

ADG
(Systems)-4

ADG
(Systems)-5

CIT(PMU)

Technical Support on Information Technology & other Advisory Services: Recommending

technical specifications requirements for hardware and software procurements made by the

department regarding Desktop, Laptops etc., for the Income Tax Department.

Data Centre 1.0 project:

This project provides co-location space, power and necessary utilities/facilities on hire for setting

up and operating server infrastructure to various ITD modules at the Data Centres viz., PDC at

Delhi & BCP at Mumbai and DR at Chennai.

Upcoming Projects:

(1) Taxnet 2.0 project:

The Taxnet 2.0 project will replace the existing Taxnet 1.0 project with a single integrated project

comprising of Network connectivity, Facilities Management Services (FMS) and the Video

Conference project. The project will provide a secure, reliable and seamless connectivity services

to departmental users. The implementation of the project is underway and expected to go live by

August 2025.

2. Network Implementation Management and Monitoring Services (NIMMS) project:

This project has an independent third-party vendor, NIMMS provider, which will carry out the

acceptance testing of Taxnet 2.0 as well as manage and monitor the services of Taxnet 2.0

during the Operations & Maintenance phase.

All Technical Matters.

All Administration Matters.

All EDP related Matters.

H.O.D. Functions

Rajbhasha

Aayakar Sampark Kendra (ASK) Grievances received from :-

(i) PMO.

(i) FM, RS & CBDT.

(iiiy DGIT (Systems).

(iv) CPGRAMS.

(v) E-Nivaran.

(vi) Others including Paper Grievances & e-mails / twitter.

a) PMU shall be acting in advisory capacity to various IT projects and future initiatives to be
taken by DG IT system.

b)  PMU shall monitor various parameters of the progress of IT projects under execution.

c) PMU shall assist the department in identifying the red flags in a project under execution
which may act as a roadblock in timely completion of the project.

d) PMU will review the progress reports of the different projects and record suggestions for
improvement to ensure that the project is on track with its intended objectives and timeline.

e) Keep track of technical and functional problems being faced by each project.

f) Organize coordination among stakeholders for resolving issues, if any.

g) PMU shall extend its expertise in narrowing down the problem statement.

h)  Inter-Project synergy development

i) Recommend change in milestones or redirection of efforts, if required.

j) Advise the project owner on identifying suitable panel of technical experts for necessary
consultations.

k)  Advise the module owner on additional requirements and additional sub projects required
and its technical framework.

) Validating the Change request raised by Sls / Service Provider.

m)  Assistance in resolving the disputes with Sls / Service Provider.

n)  Monitoring the performance of existing project
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7. CPC-TDS 1.  CPC (TDS) comprises two major portals, namely:

a) AO Portal which provides a robust TDS administration system with a focus on
compliance functions by the TDS Assessing Officers.

b) TRACES Portal which provides a platform for Deductors/Deductees for bulk functions
including corrections in TDS/TCS statements, applying and obtaining a certificate for
lower/nil deduction online, and for viewing tax credits on account of TDS/TCS in Form
26AS/ Annual Tax Statement (ATS).

2 CPC(TDS) Project provides the following major functionalities to the end users:
a) Rule Based TDS/TCS Statement Processing
b)  Online Issuance of Lower/No Deduction Certificate
c)  Online Generation of TDS/TCS Certificate
d)  Online Correction of TDS/TCS Statements
e) Availability of Annual Tax Credit Tax Statement (26AS) to the Taxpayers
f) Online Application for TDS Refund
g) Online Request for Challan Correction etc.
3. CPC-TDS includes the Webmaster (also referred to as the National Website of Income-tax
Department)

a) The Webmaster Project manages and maintains the National Website
“incometaxindia.gov.in” of Income-tax department.

b) The project ensures regular uploading of relevant circulars, notifications, amendments
in the Acts, Rules, Tax Calculators, FAQs & other relevant information for taxpayers,
deductors, & all other stakeholders.

4. The upcoming CPC(TDS) 2.0 is the next-generation, enhanced version of the existing
CPC(TDS) system, designed to offer improved functionality, user experience and efficiency
in TDS/TCS compliance. It will, inter alia, provide the following features:

a)  Online filing of both original as well as correction TDS/TCS statements at TRACES
portal.

b)  End to end e-Proceedings for section 201/206, defaults, prosecutions, rectifications,
recoveries, Order Giving Effect, revisions, application disposals and scrutiny reports
etc.

c)  Customizable User Dashboards with real-time updates, pending actions, compliance
alerts and insights—helping users stay informed and compliant with minimal effort.

d)  Mobile-Responsive and Multi-Device Accessibility on smartphones, tablets or
desktops—on anytime, anywhere basis.

e) Refurbished National Website with simplified navigation, effortless search,
accessibility for all, utility for comparative reading of Income-tax Act, 2025 & Income-
tax Act, 1961 apart from several other enhancements.
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8.

PDIT- CPC- . Processing of regular returns and updated returns.
ITR, Bengaluru Accounting of ITBA orders.
. Carrying out rectifications filed online and initiated suo moto
. Handling of grievances filed through CPGRAMS, E-nivaran and letters.
. Handling of call centers which respond to taxpayers’ queries.
. Handling of queries and tickets raised by Assessing Officers.
. Inwarding of tax credits and maintaining the database of TDS credits and taxes paid.
. Issue of refunds and demand notices.
. Tax payer services relating to failed refund and refund re-issue.
. Handling all judicial matters relating to CPC(ITR)

CIT (OSD) . All Operations relating to E-filing 2.0

(E-Filing) . Development of statutory Forms.
. Engagement with CPC and CBDT for ITR/Form related changes.
. Taxpayers outreach.
. All related matters for project sigh off.

CIT(OSD)HQ & - Co-ordination between verticals under DGIT(Systems) Bengaluru.
Coord)

CIT (OSD) . Facilitate resolution of outstanding demands through coordination between the tax payer
(DFC) and Assessing Officers over Email/Call.
. Obtaining AO responses based on categorization of demands and compilation of CAP 1
Report.
. Monitoring of demands in the demand header raised by CPC to check for presence of
duplicate demands, fictitious demands etc and prune them.
. Extinguishment of old demands (Rs 25,000 upto AY 2010-11 and Rs 10,000 AY 11-12 to
AY15-16), corresponding to Budget announcement and CBDT order dt 13.2.2024.

CIT(ITBA) 1. The following functionalities/aspects/modules of ITBA 1.0: -
a) Assessment module
b)  Appeal module
2. All works pertaining to ITBA 2.0

CIT(OSD)(ITBA) All functionalities/aspects/modules of ITBA 1.0 except for those assigned to CIT(ITBA).

CIT(OSD)- 1. CIT(OSD) Insight 2.0 is entrusted with Designing, Development and Implementation of
Insight 2.0 Project Insight 2.0. Overseeing works incidental to onboarding of MSP for Project Insight
2.0.

a.  Design and Development of RFP
b.  Conduction of the bid process:
i Pre-Bid stage
ii. Bid submission stage
iii.  Bid Evaluation stage
iv.  Contract Signing
2. Transition to Insight 2.0 and maintaining continuity of services.
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Overview:

Directorate of Vigilance is headed by the DGIT (Vigilance), who is the Chief Vigilance Officer of the organization. DGIT
(Vigilance) is responsible for:

1. Taking the initial decision on complaints against Group-A officers,

2. Maintaining up-to-date records of such complaints with latest status through prescribed registers for submission of
quarterly reports to the CVC, DOP&T, etc. All complaints against Group-A officers are required to be forwarded to
CVO for registration in register and also for further necessary action.

3. Examination and comment on all proposals where reference to the CVC needs to be made.

4. Making all vigilance related references to CBDT, CVC, DOPT, UPSC etc. All such references are sent to CVO
through the Zonal ADGs (Vigilance) at New Delhi, Mumbai, Kolkata and Chennai.

Zonal Directorates

Four Zonal Vigilance Directorates with jurisdiction over regions and headquarters as noted below are headed by Addl.
Director General (Vigilance) under the control and supervision of DGIT (Vig.)/ CVO, CBDT. Zonal ADsG (Vig.) are CVOs in
respect of Group-B and Group-C officers and officials in their jurisdictions. Zonal Directorates process complaints against
Group-B officers and also conduct preliminary verification and investigation of both Group-A and Group-B officers.

Designation Headquarters Jurisdiction CCIT (CCA) wise
ADG (Vig.), North Delhi Delhi, NWR, Lucknow and Kanpur
ADG (Vlg.), South Chennai Chennai, Bengaluru, Hyderabad and Kochi
ADG (Vlg.), East Kolkata Kolkata, Bhubaneswar, Guwahati and Patna
ADG (Vlg.), West Mumbai Mumbai, Pune, Jaipur, Ahmedabad, Bhopal and Nagpur

POWERS, FUNCTIONS AND ALLOCATION OF WORK OF DIRECTORATE OF HRD

ADG (HRD)-1

All matters related to general administration of the Directorate of HRD including exercise of financial powers
Building in-charge including allocation of rooms, maintenance of conference rooms and their equipment.
Service Confirmation of Group A IRS officers

Promotions from ITO to ACIT

Selection Committee meetings for promotions to the grade of DCIT/DDIT(STS)

All preparatory work related to IRS DPCs for JAG level

Selection Committee meetings for promotions to the grade of NFSG (Addl. CIT)

All preparatory work related to IRS SAG DPCs

9. NFU Matters [CIT (SAG) & Pr. CIT (HAG)]

10. All preparatory work related to IRS DPCs for HAG level

11.  All preparatory work related to IRS DPCs for HAG+ level

12.  All preparatory work related to IRS DPCs for Apex level

© N o g AN =

13. Process of Empanelment as Joint Secretary/Addl. Secretary/Secretary for IRS officers

14. All policy matters related to APAR including designing of scientific appraisal system, scheme of performance
measurement, custodian of APARs of Group A officers and ITOs, NRC matters, APAR gradings, Representations,
designing of APAR formats, coordinating annual performance appraisals etc.

15. Liasioning with “external consultants” to develop a suitable system to track, support and monitor individual
performance and maintain accountability;

16. Development of Management Information System (MIS) and Performance Management System (PMS) for capturing
individual performances
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17.

18.

19.
20.

ATTACHED DIRECTORATES OF CBDT

Development of performance indicators for the organization, group and individual posts based on objective goal
setting taking into consideration manpower and infrastructural constraints

All matters related to Award schemes including linking of rewards with performance and designing appropriate
reward policy

Vigilance and Service Litigation matters of Group A officers

Database of working strength of Group A officers

21. Al matters related to IPR

22. HR matters and policies related to Information Security within Directorate of HRD

23. SPARROW for Group A, B and C including data security and related issues.

24. e-office implementation in CBDT coordination with NIC.

25. IRS Mentoring Programme (UDAAN)

26. Organizing Annual HRD Conference

27. Parliamentary Committees/ Questions, VIP references, Grievances, RTI matters and other matters relating to the
above matters

28. Coordination with CBDT including AD.VI and field charges in all above matters

29. Any other work assigned by the higher authorities

ADG (HRD)-2

1. All matters related to manpower forecasting, planning & talent acquisition including annual direct recruitment plan,
projecting requirements-non-IRS cadres including Group B &C, and EDP

2. Recruitment Rules for non-IRS cadres including Group B &C, EDP

3. Recruitment of staff (non-IRS cadres including Group B &C, EDP) in the Income Tax Department (CGLE/Steno
exam/non-technical exam) and their allocation to Pr. CCITs & related issues

4. All matters related to career development, career progression, equal opportunities and talent management-non-IRS
cadres including Group B &C, EDP
DPC and Promotion related matters of non-IRS cadres including Group B &C, EDP

6.  Policy matters related to Inter Charge Transfer on loan basis-non-IRS cadres including Group B &C, EDP
Matters relating to litigation of Group B & C cadres including Pan-India portal for Service and Litigation matters,
development and maintenance

8.  Issues related to casual workers

9. Issues related to differently abled & their training & coordination with other Departments of Group B & C cadres

10. Coordination with AD IX for all pay commission matters, pay fixation, clarification and pay anomaly matters and any
other related correspondence.

11. Coordination of work for identification and action against officers (Gr.B)/officials who are either on un-authorized
leave or are absconding in the Income tax Department in all cadres

12.  AIlITEF /ITGOA issues related to subject matter

13.  All matters related to Sports and Cultural Committees & guidelines for recruitment of Sportsperson in Department

14. Conducting Departmental Examinations for the post of Assistant Commissioner of Income Tax (Probationers) and
other Gazetted and Non-Gazetted cadres of Income Tax Department and dealing with all matters relating to these
exams

15. All matters related to employee wellbeing including health related matters, grievance redressal, counselling on
technical & personal matters and engagement

16. Parliamentary Committees/ Questions, VIP references, Grievances, RTI matters and other matters relating to the
above matters

17. Coordination with CBDT including AD.VI and field charges in all above matters

18. Inter-Departmental Transfer in respect of Group B & C officials

19. Ad-hoc appointment in respect of Group B & C officials.

20. Any other work assigned by the higher authorities.
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ADG (HRD)-3
1. All matters related to manpower forecasting, planning & talent acquisition including annual direct recruitment plan,
projecting requirements of IRS officers
2. All matters related to workforce planning, staffing, placement, succession planning of IRS officers

3. All matters related to career development, career progression, equal opportunities and talent management of IRS
officers

4. All matters related to administrative efficiencies in the Department and employee relations

5. All matters related to evaluation of capacity development, skill gaps, identifying officers with requisite skill sets,
determine job requirements & job profiles, roles & responsibilities etc.

6.  Verification of character and antecedents of IRS officers of batches 2009-2018

7.  Policy matters related to deputation of IRS Group ‘A’ officers

8.  Processing of Foreign Deputation applications of IRS officers

9.  Processing of Domestic Deputation applications

10. Coordination with borrowing organizations

11.  Compilation of IRS Deputation Database

12. Civil List matters of Group A officers

13. Selection Committee Matters including nomination of expert for TIWB Programme, Secondment etc.
14. Matters related to Cadre Review and Restructuring of IRS and Income Tax Department

15. Implementation of Cadre Restructuring of the Income Tax Department and Coordination with Pr. CCITs (CCAs) on
matters relating to implementation of Cadre Restructuring.

16. All matters related to creation and diversion of sanctioned posts in the Department including database of sanctioned
posts

17. All matters related to Transfer Policy of Group A officers
18. All matters related to IRS Recruitment Rules

19. Gender Issues in CBDT including matters related to OECD Forum on Tax Administration (FTA) Gender Balance
Network

20. All matters related to HR technologies including HRD corner, IDeAS portal.
21. Cadre Controlling Authority of the Official Language(OL) cadre including

. All matters related to manpower forecasting, planning & talent acquisition including annual direct recruitment
plan, projecting requirements

. Recruitment Rules

. Recruitment of staff in the Income Tax Department (CGLE/Steno exam/non-technical exam) and their allocation
to Pr. CCITs & related issues

. All matters related to career development, career progression, equal opportunities and talent management
. DPC, Promotion and other policy related matters

22. Parliamentary Committees/ Questions, VIP references, Grievances, RTI matters and other matters relating to the
above matters

23. Coordination with CBDT including AD.VI and field charges in all above matters
24. Creation of website of HRD
25. HRMS

26. Any other work assigned by the higher authorities.
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COST INFLATION INDEX

The Central Government has been empowered to specify the cost inflation index for any year by way of notification in the Official

Gazette. As per Notification 70/2025, dated 01-07-2025, the following table should be used for the Cost Inflation Index :-

S.No. | F.Y. | Cost Inflation Index
1 2001-02 100
2 2002-03 105
3 2003-04 109
4 2004-05 113
5 2005-06 117
6 2006-07 122
7 2007-08 129
8 2008-09 137
9 2009-10 148
10 2010-11 167
11 2011-12 184
12 2012-13 200
13 2013-14 220
14 2014-15 240
15 2015-16 254
16 2016-17 264
17 2017-18 272
18 2018-19 280
19 2019-20 289
20 2020-21 301
21 2021-22 317
22 2022-23 331
23 2023-24 348
24 2024-25 363
25 2025-26 376
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Disclaimer:

The contents of this document are for information purposes only. This aims to enable public to
have a quick and an easy access to information and do not purport to be legal documents.

Viewers are advised to verify the content from Government Acts/Rules/Notifications etc.

TAX RATES FOR THE ASSESSMENT YEAR 2026-27 & 2025-26

In this part you can gain knowledge about the normal tax rates applicable to different taxpayers. For special tax rates
applicable to special incomes like long term capital gains, winnings fromlottery, etc. refer "Tax Rates" under "Tax Charts &
Tables"

Old Tax Regime for Individual & HUF:

The taxpayer has to exercise the option under section 115BAC(6) to avail the benefit of old tax regime.

The normal tax rates applicable to a resident individual will depend on the age of the individual. However, in case of a non-
resident individual the tax rates will be same irrespective of his age.

For the purpose of ascertainment of the applicable tax slab, an individual can be classified as follows:

. Resident individual below the age of 60 years.

. Resident individual of the age of 60 years or above at any time during the year but below the age of 80 years.
. Resident individual of the age of 80 years or above at any time during the year.

. Non-resident individual irrespective of the age.

INDIVIDUALS
(Other than senior and super senior citizen)

Net Income Rande Rate of Income-tax
9 A.Y.2026-27 A.Y.2025-26

Up to Rs. 2,50,000

Rs. 2,50,000 to Rs 5,00,000 5% 5%
Rs. 5,00,000 to Rs. 10,00,000 20% 20%
Above Rs. 10,00,00 30% 30%

SENIOR CITIZEN
(who is 60 years or more at any time during the previous year)

Net Income Range Rate of Income-tax
9 A.Y.2026-27 A.Y.2025-26

Up to Rs. 3,00,000

Rs. 3,00,000 to Rs. 5,00,000 5% 5%

Rs. 5,00,000 to Rs. 10,00,000 20% 20%

Above Rs. 10,00,000 30% 30%
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SUPER SENIOR CITIZEN

(who is 80 years or more at any time during the previous year)

Net Income Range Rate of Income-tax
9 A.Y.2026-27 A.Y.2025-26

Up to Rs. 5,00,000
Rs. 5,00,000 to Rs. 10,00,000 20% 20%
Above Rs. 10,00,000 30% 30%

HINDU UNDIVIDED FAMILY
(Including AOP, BOI and Artificial Juridical Person)

Net Income Rande Rate of Income-tax
9 A.Y.2025-26 A.Y.2024-25

Up to Rs. 2,50,000

Rs. 2,50,000 to Rs 5,00,000 5% 5%
Rs. 5,00,000 to Rs. 10,00,000 20% 20%
Above Rs. 10,00,000 30% 30%

Surcharge : Surcharge is levied on the amount of income-tax at following rates if total income of an assessee exceeds

specified limits:-

RATE OF SURCHARGE

Assessment Year 2026-27 Assessment Year 2025-26
Range of Income Range of Income
Rs. 50 Rs. 1 Crore Rs.2Crores Exceeding Rs. 50 Rs. 1 Crore Rs. 2 Crores Exceeding
Lakhs to Rs. toRs. 2 toRs. 5 Rs. 5 Crores Lakhs to Rs. toRs. 2 toRs. 5 Rs. 5 Crores
1 Crore Crores Crores 1 Crore Crores Crores
10% 15% 25% 37% 10% 15% 25% 37%

Note:

(M

(@)
®)
4)

The enhanced surcharge of 25% & 37%, as the case may be, is not levied, from income chargeable to tax under
sections 111A, 112, 112A and 115AD. Hence, the maximum rate of surcharge on tax payable on such incomes shall
be 15%.

The maximum rate of surcharge on tax payable on dividend income shall be 15%.
The surcharge rate for AOP with all members as a company, shall be capped at 15%.

The surcharge rate is nil if the total income of a 'specified fund‘ as referred to section 10(4D) includes any income in

respect of securities as given under section 115AD(1)(a).

However, marginal relief is available from surcharge in following manner

(a)

(b)

(©)

in case where net income exceeds Rs. 50 lakh but doesn't exceed Rs. 1 Crore, the amount payable as income tax and
surcharge shall not exceed the total amount payable as income tax on total income of Rs 50 Lakh by more than the
amount of income that exceeds Rs 50 Lakhs.

in case where net income exceeds Rs. 1 crore but doesn‘t exceed Rs. 2 crore, marginal relief shall be available from
surcharge in such a manner that the amount payable as income tax and surcharge shall not exceed the total amount
payable as income-tax on total income of Rs. 1 crore by more than the amount of income that exceeds Rs. 1 crore.

in case where net income exceeds Rs. 2 crore but doesn‘t exceed Rs. 5 crore, marginal relief shall be available from
surcharge in such a manner that the amount payable as income tax and surcharge shall not exceed the total amount
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payable as income-tax on total income of Rs. 2 crore by more than the amount of income that exceeds Rs. 2 crore.

(d) in case where net income exceeds Rs. 5 crore, marginal relief shall be available from surcharge in such a manner that

the amount payable as income tax and surcharge shall not exceed the total amount payable as income-tax on total

income of Rs. 5 crore by more than the amount of income that exceeds Rs. 5 crore.

Health and Education Cess : Health and Education Cess is levied at the rate of 4% on the amount of income-tax

plus surcharge.

Note: The Health and Education Cess is nil if the total income of a 'specified fund* as referred to section 10(4D) includes any

income in respect of securities as given under section 115AD(1)(a).

Alternate Minimum Tax (AMT)

In the case of a non-corporate taxpayer to whom the provisions of Alternate Minimum Tax (AMT) applies, tax payable

cannot be less than 18.5% (+HEC) of "adjusted total income" computed as per section 115JC. For provisions relating to
AMT refer tutorial on "MAT/AMT" in tutorial section.

Notes:

In case of a unit located in an IFSC which derives its income solely in convertible foreign exchange, the rate of AMT shall be
at the rate of 9% instead of existing rate of 18.50%.

The rate of AMT shall be 15% instead of existing rate of 18.5% in case of a co-operative society.

Note: A resident individual (whose net income does not exceed Rs. 5,00,000) can avail rebate under section 87A. It is

deductible from income-tax before calculating education cess. The amount of rebate is 100 per cent of income-tax or Rs.

12,500, whichever is less.

Non-resident individual/HUF

Up to Rs. 2,50,000
Rs. 2,50,000-Rs. 5,00,000

Rs. 5,00,000-Rs. 10,00,000

Above Rs. 10,00,000

Nil Nil

5% of (total income minus 4% of income-tax

Rs. 2,50,000)

Rs. 12,500 + 20% of (total income
minus Rs. 5,00,000)

Rs. 1,12,500 + 30% of (total income 4% of income-tax
minus Rs. 10,00,000)

4% of income-tax

Surcharge: Surcharge is levied on the amount of income-tax at following rates if total income of an assessee exceeds

specified limits:-

RATE OF SURCHARGE

Assessment Year 2026-27

Range of Income

Rs. 50 Rs. 1 Crore
Lakhs to Rs. toRs. 2
1 Crore Crores

10% 15%

Range of Income

Rs. 2 Crores  Exceeding Rs. 50 Rs. 1 Crore Rs. 2 Crores
Rs. 5 Crores Lakhs to Rs. toRs. 2 toRs.5
1 Crore Crores Crores
37% 10% 15% 25%

However, marginal relief is available from surcharge in following manner-

Assessment Year 2025-26

Exceeding
Rs. 5 Crores

37%

(a) in case where netincome exceeds Rs. 50 lakh but doesn‘t exceed Rs. 1 Crore, the amount payable as income tax and

surcharge shall not exceed the total amount payable as income tax on total income of Rs 50 Lakh by more than the

amount of income that exceeds Rs 50 Lakhs.
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(b) in case where net income exceeds Rs. 1 crore but doesn‘t exceed Rs. 2 crore, marginal relief shall be available from
surcharge in such a manner that the amount payable as income tax and surcharge shall not exceed the total amount
payable as income-tax on total income of Rs. 1 crore by more than the amount of income that exceeds Rs. 1 crore.

(c) in case where net income exceeds Rs. 2 crore but doesn‘t exceed Rs. 5 crore, marginal relief shall be available from
surcharge in such a manner that the amount payable as income tax and surcharge shall not exceed the total amount
payable as income-tax on total income of Rs. 2 crore by more than the amount of income that exceeds Rs. 2 crore.

(d) in case where net income exceeds Rs. 5 crore, marginal relief shall be available from surcharge in such a manner that
the amount payable as income tax and surcharge shall not exceed the total amount payable as income-tax on total
income of Rs. 5 crore by more than the amount of income that exceeds Rs. 5 crore.

Health and Education Cess: Health and Education Cess is levied at the rate of 4% on the amount of income-tax plus
surcharge.

AMT : In the case of a non-corporate taxpayer to whom the provisions of Alternate Minimum Tax (AMT) applies, tax payable
cannot be less than 18.5% (+HEC) of "adjusted total income" computed as per section 115JC. For provisions relating to
AMT refer tutorial on 'MAT/AMT' in tutorial section.
Notes:
. In case of a unit located in an IFSC which derives its income solely in convertible foreign exchange, the rate of AMT
shall be at the rate of 9% instead of existing rate of 18.50%.
. The rate of AMT shall be 15% instead of existing rate of 18.5% in case of a co-operative society.

New tax regime Rate for Individual, HUFs, AOP, BOIl and AJP

The new tax regime is the default tax regime for the Individual, HUF, Association of Persons (AOP)/Body of Individuals
(BOI) and Artificial Juridical Person (AJP). If one to opt-out from default new tax regime, he has to exercise the option under
section 115BAC(6).

The tax rates under the new tax regime are as under:

Assessment Year 2025-26 Assessment Year 2026-27

Net Income Range Tax rate Net Income Range Tax rate
Upto Rs. 3,00,000 Nil Upto Rs. 4,00,000 Nil
From Rs. 3,00,001 to Rs. 7,00,000 5% From Rs. 4,00,001 to Rs. 8,00,000 5%
From Rs. 7,00,001 to Rs. 10,00,000 10% From Rs. 8,00,001 to Rs. 12,00,000 10%
From Rs. 10,00,001 to Rs. 12,00,000 15% From Rs. 12,00,001 to Rs. 16,00,000 15%
From Rs. 12,00,001 to Rs. 15,00,000 20% From Rs. 16,00,001 to Rs. 20,00,000 20%
Above Rs. 15,00,000 30% From Rs. 20,00,001 to Rs. 24,00,000 25%
Above Rs. 24,00,000 30%

Surcharge: Surcharge is levied on the amount of income-tax at following rates if total income of an assessee exceeds
specified limits:-

Range of Income

Rs. 50 Lakhs to Rs. 1 Crore Rs. 1 Crore to Rs. 2 Crores Exceeding Rs. 2 crores
10% 15% 25%

Notes: The maximum rate of surcharge on tax payable on dividend income or capital gain referred to in Section 111A, Section
112, Section 112A or Section 115AD shall be 15%.

However, marginal relief is available from surcharge in the following manner-

(a) incase where netincome exceeds Rs. 50 lakh but doesn‘t exceed Rs. 1 Crore, the amount payable as income tax and
surcharge shall not exceed the total amount payable as income tax on total income of Rs 50 Lakh by more than the
amount of income that exceeds Rs 50 Lakhs.
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(b)

in case where net income exceeds Rs. 1 crore but doesn‘t exceed Rs. 2 crore, marginal relief shall be available from
surcharge in such a manner that the amount payable as income tax and surcharge shall not exceed the total amount
payable as income-tax on total income of Rs. 1 crore by more than the amount of income that exceeds Rs. 1 crore.

in case where net income exceeds Rs. 2 crore, marginal relief shall be available from surcharge in such a manner that
the amount payable as income tax and surcharge shall not exceed the total amount payable as income-tax on total
income of Rs.2 crore by more than the amount of income that exceeds Rs. 2 crore.

Health and Education Cess : Health and Education Cess is levied at the rate of 4% on the amount of income-tax plus
surcharge.

AMT : The assessee opting for this scheme have been kept out of the purview of Alternate Minimum Tax (AMT). Further the
provision relating to the computation, carry forward and set off of AMT credit shall not apply to these assessees.

Note:

(a)

(c)

For AY 2025-26, a maximum rebate of Rs. 25,000 is allowed under section 87A, if the total income of an individual
is chargeable to tax under section 115BAC(1A) and total income does not exceed Rs. 7,00,000. Further, if the total
income of the resident individual exceeds Rs. 7,00,000 and the tax payable on such income exceeds the difference
between the total income and Rs. 7,00,000, he can claim a rebate with marginal relief to the extent of the difference
between the tax payable on such total income and the amount by which it exceeds Rs. 7,00,000.

For AY 2026-27, a maximum rebate of Rs. 60,000 is allowed under section 87A, if the total income of an individual
is chargeable to tax under section 115BAC(1A) and total income does not exceed Rs. 7,00,000. Further, if the total
income of the resident individual exceeds Rs. 7,00,000 and the tax payable on such income exceeds the difference
between the total income and Rs. 7,00,000, he can claim a rebate with marginal relief to the extent of the difference
between the tax payable on such total income and the amount by which it exceeds Rs. 7,00,000.

If an assessee has opted for new tax regime, the provisions of AMT shall not be applicable.

Note: The total rebate under section 87A shall not exceed the amount of income tax payable as per the rates provided in

section 115BAC(1A) [effective from AY 2026-27]

Conditions to be satisfied:

The option to pay tax at lower rates shall be available only if the total income of assessee is computed without claiming
following exemptions or deductions:

(@)
(b)
(c)
(d)
(e)
()
(9)
(h)
(@)
()
(k)
0]

Leave Travel concession [Section 10(5)]

House Rent Allowance [Section 10(13A)]

Official and personal allowances (other than those as may be prescribed) [Section10(14)]
Allowances to MPs/MLAs [Section 10(17)]

Allowances for income of minor [Section 10(32)]

Deduction for units established in Special Economic Zones (SEZ) [Section 10AA];
Entertainment Allowance [Section 16((ii)]

Professional Tax [Section 16(iii)]

Interest on housing loan [Section 24(b)]

Additional depreciation in respect of new plant and machinery [Section 32(1)(iia)];
Deduction for investment in new plant and machinery in notified backward areas [Section 32AD];

Deduction in respect of tea, coffee or rubber business [Section 33AB];
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(m) Deduction in respect of business consisting of prospecting or extraction or production of petroleum or natural gas in
India [Section 33ABA];

(n) Deduction for donation made to approved scientific research association, university college or other institutes for doing
scientific research which may or may not be related to business [Section 35(1)(ii)];

(o) Deduction for payment made to an Indian company for doing scientific research which may or may not be related to
business [Section 35(1)(iia)];

(p) Deduction for donation made to university, college, or other institution for doing research in social science or statistical
research [Section 35(1)(iii)];

(q) Deduction for donation made for or expenditure on scientific research [Section35(2AA)];

(r)  Deduction in respect of capital expenditure incurred in respect of certain specified businesses, i.e., cold chain facility,
warehousing facility, etc. [Section 35AD];

(s) Deduction for expenditure on agriculture extension project [Section 35CCC];

(t) Deduction in respect of certain incomes other than specified under Section 80JJAA, 80CCD(2), 80CCH(2) and
deduction under section 80LA for Unit located in IFSC [Part C of Chapter VI-A].

Total income of the assessee is calculated after claiming depreciation under section 32, other than additional depreciation,
and without adjusting brought forward losses and depreciation from any earlier year (if such loss or depreciation pertains
to any deduction under the aforesaid sections). Further, loss under the head house property can't be set off against other
heads of Income.

Moreover, such loss and depreciation will not be carried forward.

If the assessee has any unabsorbed depreciation, relating to additional depreciation, which has not been given full effect,
the corresponding adjustment shall be made to WDV of the block of assets in the prescribed manner.

An assessee having income other than income from a business or profession can opt for the old tax scheme every year. In
other words, he has the option to opt out of the old tax scheme every year if he has opted for it in the preceding year.

Where an assessee earning income from a business or profession has opted for the old tax scheme, he can withdraw from
the old tax scheme only once for a previous year other than the year in which it was exercised. Once such an option has
been exercised, the assessee shall never be eligible to exercise such an option again, except where such person ceases to
have any income from business or profession.

Where a person has income from business or profession, he has to exercise the option for the old tax scheme, in a
prescribed manner, on or before the due date for furnishing the return of in come under Section 139(1). Whereas a person
having income (other than income from business or profession) has to exercise the option along with the return of income
to be furnished under Section 139(1).

Normal tax rates applicable to a firm

A firm is taxed at a flat rate of 30%. Apart from tax @ 30%, Health and Education Cess is levied @ 4% of income-tax.

Surcharge : Surcharge is levied @ 12% on the amount of income-tax where net income exceeds Rs. 1 crore. In a case
where surcharge is levied, health and education cess of 4% will be levied on the amount of income-tax plus surcharge.

The Health and Education Cess is nil if the total income of a 'specified fund® as referred to section 10(4D) includes any
income in respect of securities as given under section 115AD(1)(a).

However, marginal relief is available from surcharge in such a manner that in the case of a person having a net income
of exceeding Rs. 1 crore, the amount payable as income tax and surcharge shall not exceed the total amount payable as
income-tax on total income of Rs. 1 crore by more than the amount of income that exceeds Rs. 1 crore.

AMT : In the case of a non-corporate taxpayers to whom the provisions of Alternate Minimum Tax (AMT) applies, tax
payable cannot be less than 18.5% (+SC+HEC) of "adjusted total income" computed as per section 115JC. For provisions
relating to AMT refer tutorial on '"MAT/AMT" in tutorial section.
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Normal Tax rates applicable to a domestic company

Income-tax rates applicable in case of domestic companies for assessment year 2024-25 and 2025-26 are as follows:

Domestic Company Assessment Year 2025-26 Assessment Year 2026-27

Where its total turnover or gross 25% NA
receipt during the previous year

2022-23 does not exceed Rs. 400

crore

Where its total turnover or gross NA 25%
receipt during the previous year

2023-24 does not exceed Rs.

400 crore

Any other domestic company 30% 30%

Surcharge : In addition to tax at above rate, surcharge is levied @ 7% on the amount of incometax if net income exceeds
Rs. 1 crore but does not exceed Rs. 10 crore and @ 12% on the amount of income-tax if net income exceeds Rs. 10 crore.
In a case where surcharge is levied, health and education cess of 4% will be levied on the amount of income-tax plus
surcharge.

However, marginal relief is available from surcharge in such a manner that in the case of a company whose net income
exceeds Rs. 1 crore but does not exceed Rs. 10 crore, the amount payable as income-tax and surcharge shall not exceed
the total amount payable as income-tax on total income of Rs. 1 crore by more than the amount of income that exceeds Rs.
1 crore.

In case of a domestic company whose net income exceeds Rs. 10 crore, marginal relief is available from surcharge in such
a manner that the amount payable as income-tax and surcharge shall not exceed the total amount payable as income-tax
and surcharge on total income of Rs. 10 crore by more than the amount of income that exceeds Rs. 10 crore.

Health and Education Cess: The amount of income-tax and the applicable surcharge, shall be further increased by health
and education cess calculated at the rate of four percent of such income-tax and surcharge.

Note: The Health and Education Cess is nil if the total income of a "specified fund' as referred to section 10(4D) includes
any income in respect of securities as given under section 115AD(1)(a).

MAT : In the case of a corporate taxpayer to whom the provisions of Minimum Alternate Tax (MAT) applies, tax payable
cannot be less than 15% (plus surcharge, if applicable and cess) of "Book profit" computed as per section 115JB. However,
MAT is levied at the rate of 9% (plus surcharge, if applicable and cess) in case of a company, being a unit of an International
Financial Services Centre and deriving its income solely in convertible foreign exchange. For provisions relating to MAT
refer tutorial on "MAT/AMT" in tutorial section.

Special Tax rates applicable to a domestic company

The special Income-tax rates applicable in case of domestic companies for assessment year 2025-26 and 2026-27 are as

follows:
Domestic Company Assessment Year 2025-26 Assessment Year 2026-27
Where it opted for Section 115BA 25% 25%
Where it opted for Section 115BAA 22% 22%
Where it opted for Section 115BAB 15% 15%

Surcharge : The rate of surcharge in case of a company opting for taxability under Section 115BAA or Section 115BAB shall
be flat 10% irrespective of amount of total income.

Health and Education Cess: The amount of income-tax and the applicable surcharge, shall be further increased by health
and education cess calculated at the rate of four percent of such income-tax and surcharge.

The Health and Education Cess is nil if the total income of a 'specified fund‘ as referred to section 10(4D) includes any
income in respect of securities as given under section 115AD(1)(a).
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MAT : The domestic company who has opted for special taxation regime under section 115BAA & 115BAB is exempted
from provision of MAT. However, no exemption is available in case where section 115BA has been opted.

Normal tax rates applicable to a foreign company

A foreign company is taxed at a flat rate of 35%. Apart from tax @ 35%, Health and Education Cess is levied @ 4% of
income-tax.

Surcharge : In addition to tax at above rate, surcharge is levied @ 2% on the amount of incometax if net income exceeds
Rs. 1 crore but does not exceed Rs. 10 crore and @ 5% on the amount of income-tax if net income exceeds Rs. 10 crore.
In a case where surcharge is levied, health and education cess of 4% will be levied on the amount of income-tax plus
surcharge.

However, marginal relief is available from surcharge in such a manner that in the case of a foreign company whose net
income exceeds Rs. 1 crore but does not exceed Rs. 10 crore the amount payable as income-tax and surcharge shall not
exceed the total amount payable as income-tax on total income of Rs. 1 crore by more than the amount of income that
exceeds Rs. 1 crore.

In case of a foreign company whose net income exceeds Rs. 10 crore, marginal relief is available from surcharge in such a
manner that the amount payable as income-tax and surcharge shall not exceed the total amount payable as income-tax and
surcharge on total income of Rs. 10 crore by more than the amount of income that exceeds Rs. 10 crore.

MAT : In the case of a corporate taxpayer to whom the provisions of Minimum Alternate Tax (MAT) applies, tax payable
cannot be less than 15% (plus surcharge, if applicable and cess) of "Book profit" as per section 115JB. However, as per
Explanation 4 to section 115JB as amended by Finance Act, 2016 with retrospective effect from 1/4/2001, it is clarified that
the MAT provisions shall not be applicable and shall be deemed never to have been applicable to an assessee, being a
foreign company, if—

(i) the assessee is a resident of a country or a specified territory with which India has an agreement referred to in sub-
section (1) of section 90 or the Central Government has adopted any agreement under sub-section (1) of section
90A and the assessee does not have a permanent establishment in India in accordance with the provisions of such
agreement; or [As amended by Finance Act, 2016]

(i) the assessee is a resident of a country with which India does not have an agreement of the nature referred to in clause
(i) and the assessee is not required to seek registration under any law for the time being in force relating to companies.
For provisions relating to MAT refer tutorial on 'MAT/AMT! in tutorial section.

Note: In case of a unit located in an IFSC which derives its income solely in convertible foreign exchange, the rate of MAT shall
be at the rate of 9% instead of existing rate of 15%.

Normal tax rates applicable to a Co-operative societies

Up to Rs. 10,000 10%
Rs. 10,000-Rs. 20,000 20%
Above Rs. 20,000 30%

Apart from tax at above rate, Health and Education Cess is levied @ 4% of income-tax.

Note: The Health and Education Cess is nil if the total income of a 'specified fund‘ as referred to section 10(4D) includes any
income in respect of securities as given under section 115AD(1)(a). [For assessment year 2024-25]

Surcharge : Surcharge is levied @ 7% on the amount of income-tax if net income exceeds Rs. 1 crore but does not exceed
Rs. 10 crore and @ 12% on the amount of income-tax if net income exceeds Rs. 10 crore. In a case where surcharge is
levied, health and education cess of 4% will be levied on the amount of income-tax plus surcharge.

However, marginal relief is available from surcharge in such a manner that in the case of a person having a net income
exceeding Rs. 1 crore, the amount payable as income tax and surcharge shall not exceed the total amount payable as
income-tax on total income of Rs. 1 crore by more than the amount of income that exceeds Rs. 1 crore.
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Similarly, if the net income exceeds Rs. 10 crore, the amount payable as income-tax and surcharge shall not exceed the
total income payable as income-tax and surcharge on total income of Rs. 10 crore by more than the amount of income that
exceeds Rs. 10 crore.

AMT : In the case of a non-corporate taxpayer to whom the provisions of Alternate Minimum Tax (AMT) applies, tax payable
cannot be less than 15% (+SC+HEC) of "adjusted total income" computed as per section 115JC. For provisions relating to
AMT refer tutorial on 'MAT/AMT" in tutorial section.

In case of a unit located in an IFSC which derives its income solely in convertible foreign exchange, the rate of AMT under
section 115JC shall be at the rate of 9% instead of existing rate of 15%.

Special tax rates applicable to a Co-operative societies

For Resident co-operative societies

The Finance Act, 2020 has inserted a new section 115BAD in Income-tax Act to provide an option to the co-operative
societies to get taxed at the rate of 22% plus 10% surcharge and 4% cess. The resident co-operative societies have
an option to opt for taxation under newly section 115BAD of the Act w.e.f. Assessment Year 2021-22. The option once
exercised under this section cannot be subsequently withdrawn for the same or any other previous year.

If the new regime of Section 115BAD is opted by a resident co-operative society, its income shall be computed without
providing for specified exemption, deduction or incentive available under the Act. The societies opting for this section have
been kept out of the purview of Alternate Minimum Tax (AMT). Further, the provision relating to computation, carry forward
and set- off of AMT credit shall not apply to these assessees.

The option to pay tax at lower rates shall be available only if the total income of cooperative society is computed without
claiming following exemptions or deductions:

a)  Deduction for units established in Special Economic Zones (SEZ) [Section 10AA];

b)  Additional depreciation in respect of new plant and machinery [Section 32(1)(iia)];

c)  Deduction for investment in new plant and machinery in notified backward areas [Section 32AD];
d)  Deduction in respect of tea, coffee or rubber business [Section 33AB];

e) Deduction in respect of business consisting of prospecting or extraction or production of petroleum or natural gas in
India [Section 33ABA];

f) Deduction for donation made to approved scientific research association, university college or other institutes for doing
scientific research which may or may not be related to business [Section 35(1)(ii)];

g) Deduction for payment made to an Indian company for doing scientific research which may or may not be related to
business [Section 35(1)(iia)];

h)  Deduction for donation made to university, college, or other institution for doing research in social science or statistical
research [Section 35(1)(iii)];

i) Deduction for donation made to National Laboratory or lITs, etc. for doing scientific research which may or may not be
related to business [Section 35(2AA)];

j) Deduction in respect of capital expenditure incurred in respect of certain specified businesses, i.e., cold chain facility,
warehousing facility, etc. [Section 35AD];

k)  Deduction for expenditure on agriculture extension project [Section 35CCC];
1) Deduction in respect of certain incomes other than specified under Section 80JJAA [Part C of Chapter VI-A].

Where a co-operative society exercises option for availing benefit of lower tax rate under section 115BAD, it shall not
be allowed to claim set-off of any brought forward losses or depreciation attributable to any restricted exemption or
deduction in the Assessment Year for which the option has been exercised and for any subsequent Assessment Year.
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For new manufacturing resident co-operative Societies

The Finance Act, 2023 introduced a new tax scheme under section 115BAE for the resident cooperative societies engaged
in the manufacturing or production of an article or thing. This new scheme will be applicable from the assessment year 2024-
25. If a co-operative society opts for this scheme, then income will be taxable at a concessional rate of 15%.

However, any income derived from non-manufacturing or production activities will be taxed at the rate of 22%.

The option to pay tax at lower rates shall be available only if the total income of co- operative society is computed without
claiming following exemptions or deductions:

(a) Deduction for units established in Special Economic Zones (SEZ) [Section 10AA];
(b) Additional depreciation in respect of new plant and machinery [Section 32(1)(iia)];
(c) Deduction in respect of tea, coffee, or rubber business [Section 33AB]J;

(d) Deduction in respect of business consisting of prospecting or extraction or production of petroleum or natural gas in
India [Section 33ABA];

(e) Deduction for the donation made to an approved scientific research association, university, college, or other institute
for doing scientific research which may or may not be related to business [Section 35(1)(ii)];

(f)  Deduction for payment made to an Indian company for doing scientific research which may or may not be related to
business [Section 35(1)(iia)];

(g) Deduction for donation made to a university, college, or other institution for doing research in social science or
statistical research [Section 35(1)(iii)];

(h) Deduction for donations made to National Laboratory or IITs, etc., for doing scientific research which may or may not
be related to business [Section 35(2AA)];

(i) Deduction in respect of capital expenditure incurred in respect of certain specified businesses, i.e., cold chain facility,
warehousing facility, etc. [Section 35AD];

(i) Deduction for expenditure on agriculture extension project [Section 35CCC];
(k) Deduction under Chapter VI-A other than specified under Section 80JJAA.

Where a co-operative society exercises option for availing benefit of lower tax rate under section 115BAE, it shall not be
allowed to claim set-off of any brought forward losses or depreciation attributable to any restricted exemption or deduction
in the Assessment Year for which the option has been exercised and for any subsequent Assessment Year.

The tax calculated on the total income shall be further increased by the surcharge. The surcharge shall be levied at the
rate of 10% of tax on total income. Further, the amount of income tax and the surcharge shall be increased by health and
education cess calculated at the rate of 4% of such income tax and surcharge.

From the assessment year 2024-25, the co-operative societies opting for the new tax scheme under Section 115BAE have
also been given an exemption from the payment of AMT.

The eligible co-operative society has to exercise the option in the prescribed manner on or before the due date for furnishing
the first return of income under Section 139(1) for any previous year relevant to the assessment year commencing on
or after 01-04-2024. Once such an option is exercised, it shall apply to subsequent assessment years. The manner of
exercising the option shall be prescribed by the CBDT.

Further, Where it appears to the Assessing Officer that, owing to the close connection between the co-operative society and
any other person, or for any other reason, the course of business between them is so arranged that the business transacted
between them produces to the society more than the ordinary profits, the Assessing Officer shall, in computing the profits
and gains of such society for the purposes of this section, take the amount of profits as may be reasonably deemed to have
been derived therefrom.

In case the aforesaid arrangement involves a specified domestic transaction, the amount of profits from such transaction
shall be determined having regard to arm’s length price as defined in Section 92F.
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The profits in excess of the amount of the profits determined by the Assessing Officer shall be deemed to be the income of
the co-operative society and charged to tax at the rate of 30%.

Normal tax rates applicable to local authorities

A local authority is taxed at a flat rate of 30%. Apart from tax @ 30%, Health and Education Cess is levied @ 4% of income-
tax and surcharge.

Surcharge : Surcharge is levied @ 12% on the amount of income-tax where net income exceeds Rs. 1 crore. In a case
where surcharge is levied, HEC of 4% will be levied on the amount of income-tax plus surcharge.

However, marginal relief is available from surcharge in such a manner that in the case of a person having net income
exceeding Rs. 1 crore, the amount payable as income tax and surcharge shall not exceed the total amount payable as
income-tax on total income of Rs. 1 crore by more than the amount of income that exceeds Rs. 1 crore.

AMT : In the case of a non-corporate taxpayer to whom the provisions of Alternate Minimum Tax (AMT) applies, tax payable
cannot be less than 18.5% (+SC+HEC) of "adjusted total income" computed as per section 115JC. For provisions relating
to AMT refer tutorial on '"MAT/AMT" in tutorial section.

In case of a unit located in an IFSC which derives its income solely in convertible foreign exchange, the rate of AMT under
section 115JC shall be at the rate of 9% instead of existing rate of 18.50%.

(As amended by Finance Act, 2025)
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WIREhRT ST
STATISTICAL DATA

DIRECT TAXES COLLECTION

(Rs. in crore)

Corporate Tax Non-Corporate Tax@ Other Direct Tax

2000-01 35,696 31,764 68,305
2001-02 36,609 32,004 585 69,198
2002-03 46,172 36,866 50 83,088
2003-04 63,562 41,386 140 1,05,088
2004-05 82,680 49,268 823 1,32,771
2005-06 1,01,277 63,689 250 1,65,216
2006-07 1,44,318 85,623 240 2,30,181
2007-08 1,93,561 1,20,429 340 3,14,330
2008-09 2,13,395 1,20,034 389 3,33,818
2009-10 2,44,725 1,32,833 505 3,78,063
2010-11 2,98,688 1,46,258 1,049 4,45,995
2011-12 3,22,816 1,70,181 990 4,93,987
2012-13 3,56,326 2,01,840 823 5,58,989
2013-14 3,94,678 2,42,888 1,030 6,38,596
2014-15 4,28,925 2,65,772 1,095 6,95,792
2015-16 4,53,228 2,87,637 1,079 7,41,945
2016-17 4,84,924 3,49,503 15,286 8,49,713
2017-18* 5,71,202 4,20,084 11,452 10,02,738
2018-19* 6,63,572 4,73,179 967 11,37,718
2019-20* 5,56,876 4,92,7117 1,088 10,50,681
2020-21* 4,57,719 4,87,560 1,897 9,47,176
2021-22* 7,12,037 6,96,604 3,781 14,12,422
2022-23* 8,25,834 8,33,307 4,545 16,63,686
2023-24* 9,11,055 10,44,726 4,385 19,60,166
2024-25* 9,86,767# 12,35,161# 4,447# 22,26,375#

Source: Union Finance Accounts of respective years and reports of C&AG/ AT Rl

Receipt Budget upto FY 2016-17.

*Pr. CCA, CBDT

@ Figures under NCT includes taxes paid by individuals, HUFs, Firms, AoPs,
Bols, Local Authorities, Artificial Juridical Person. NCT also includes collections '
of Security Transaction Tax. 4.

# Provisional. - X ‘.-""

e
L1

“Disclaimer: The data provided is provisional & subject to change in future.
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STATE AND U.T. WISE BREAK-UP OF DIRECT TAX COLLECTIONS

(Rs. crore)

AndhraPradesh 42,730.45 40,314.07 56,663.27 57,324.09 26,066.46 23,804.85
ArunachalPradesh 241.48 182.06 233.34 293.90 233.98 150.60
Assam 4,723.02 4,550.89 5,688.45 8,111.38 7,510.93 6,819.31
Bihar 5,723.48 5,381.96 7,396.60 6,845.32 6,692.73 6,904.99
Jharkhand 6,637.17 5,581.39 7,031.06 9,213.47 10,500.59 10,712.95
Goa 2,170.29 2,655.27 2,879.41 3,379.19 3,867.43 4,515.85
Guijarat 49,517.69 46,863.55 71,642.27 85,018.91 93,300.72 1,07,241.41
Haryana 27,824.12 24,492.81 37,729.33 45,649.85 70,947.31 79,731.48
HimachalPradesh 2,482.26 2,322.74 3,072.86 3,537.79 3,150.17 3,076.54
JammuKashmir
Karnataka 1,08,973.15 1,16,254.58 1,68,678.09 2,08,168.88 2,34,098.39 2,61,528.83
Kerala 15,164.10 14,515.59 19,562.02 23,983.26 23,966.92 27,974.60
MadhyaPradesh 18,698.24 13,283.23 18,137.83 19,484.78 20,086.99 19,639.22
Chhattisgarh 5,008.88 4,451.08 7,782.70 8,747.52 13,534.13 12,518.10
Maharashtra 3,84,258.21 3,31,969.03 5,24,497.65 6,05,268.35 7,61,716.30 8,97,425.86
Manipur 139.11 417.65 310.50 383.13 323.12 368.17
Meghalaya 1,101.54 999.73 1,063.86 1,608.82 1,800.73 2,174.48
Mizoram 42.28 44.07 90.14 105.36 81.78 74.46
Nagaland 134.77 176.91 292.70 295.44 344.10 225.27
Delhi 1,49,613.12 1,20,120.94 1,77,824.22 2,21,522.20 2,03,197.06 2,29,250.33
Odisha 13,581.03 10,257.99 15,587.24 19,590.40 20,865.54 25,444.08
Punjab 11,703.85 10,491.10 15,981.11 17,271.44 17,215.00 19,656.65
Rajasthan 16,507.93 17,539.35 25,215.64 30,609.56 30,551.42 34,382.78
Sikkim 400.26 291.82 384.10 365.17 287.83 292.17
TamilNadu 69,809.31 61,122.33 88,438.33 1,07,063.82 1,27,067.17 1,32,368.09
Tripura 292.02 488.73 424.19 481.39 417.38 387.29
UttarPradesh 26,990.00 26,735.17 34,719.83 37,983.05 48,333.44 69,011.21
Uttarakhand 3,406.16 3,088.27 4,208.44 4,632.19 15,861.49 2,629.65
WestBengal 40,628.71 40,310.24 53,774.61 55,560.62 60,374.64 63,075.47
Telangana 14,045.81 15,853.93 27,184.95 35,433.56 84,439.24 97,860.86
StateSub-total 10,22,548.46 9,20,756.48 13,76,494.77 16,17,932.86 18,86,832.99 21,39,245.55
AndamanNicobar 116.17 67.88 88.86 96.18 79.88 66.33
Chandigarh 2,668.12 1,868.01 3,574.08 3,939.81 3,972.80 4,741.55
DamanandDiu 264.40 344.18 440.48
DadarN.Haveli 269.65 548.34 98500 669.78 518.50 998.03
Puducherry 805.41 611.86 991.78 1,268.68 1,273.44 1,299.72
Ladakh - 0.02 -0.06 0.01 -1.54 -0.68
Lakshadweep 20.36 20.77 28.79 33.52 39.79 28.79
JammuKashmir 1,318.29 1,036.83 1,778.40 2,036.10 1,965.17 2,708.95
UTSub-total 5,462.40 4,153.71 7,446.85 8,388.26 8,288.52 9,842.69
C.TD.S. 22,669.70 22,266.20 28,480.83 37,365.35 40,548.08 41,723.25¢
Foreign 26,122.34 35,715.47

Unapportioned 31.64 -152.02

GrandTotal 10,50,680.56 9,47,176.37 14,12,422.45 16,63,686.47 19,61,823.56 22,26,374.94

*Source: Pr. CCA, CBDT (based on NSDL data).

# Source: DGIT (Systems), Provisional figures (FY 2024-25) @ Pr. CCA, CBDT, Provisional Figures

Note-1 : The interpretation of 'Foreign'is the state-code mentioned in communication address is '99' as Outside India.

Note-2:- The interpretation of 'unapportioned' is the state-code mentioned in communication address is either blank / null or it holds an incorrect value.
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CONTRIBUTION OF DIRECT TAXES TO TOTAL TAX REVENUE

Financial Direct Taxes* Indirect Taxes** Total Taxes Direct Tax as % of
Year (Rs. crore) (Rs. crore) (Rs. crore) Total Tax
2000-01 68,305 1,19,814 1,88,119 36.31%
2001-02 69,198 1,17,318 1,86,516 37.10%
2002-03 83,088 1,32,608 2,15,696 38.52%
2003-04 1,05,088 1,48,608 2,53,696 41.42%
2004-05 1,32,771 1,70,936 3,03,707 43.72%
2005-06 1,65,216 1,99,348 3,64,564 45.32%
2006-07 2,30,181 2,41,538 4,71,719 48.80%
2007-08 3,14,330 2,79,031 5,93,361 52.97%
2008-09 3,33,818 2,69,433 6,03,251 55.34%
2009-10 3,78,063 2,43,939 6,22,002 60.78%
2010-11 4,45,995 3,43,716 7,89,711 56.48%
2011-12 4,93,987 3,90,953 8,84,940 55.82%
2012-13 5,58,989 4,72,915 10,31,904 54.17%
2013-14 6,38,596 4,95,347 11,33,943 56.32%
2014-15 6,95,792 5,43,215 12,39,007 56.16%
2015-16 7,41,945 7,11,885 14,54,180 51.03%
2016-17 8,49,713 8,61,515 17,11,228 49.65%
2017-18 10,02,738 9,15,256 19,17,994 52.28%
2018-19 11,37,718 9,37,322 20,75,040 54.83%
2019-20 10,50,681 9,563,513 20,04,194 52.42%
2020-21 9,47,176 10,74,809 20,21,985 46.84%
2021-22 14,12,422 12,89,662 27,02,084 52.27%
2022-23 16,63,686 13,81,935 30,45,621 54.63%
2023-24 19,60,166 14,96,114 34,56,280 56.71%
2024-25 22,26,375¢ 15,59,596@ 37,85,971¢ 58.81%

Source: * Pr. CCA, CBDT
** TRU Division, CBIC
@ Provisional.

Number of Persons Filing Income-Tax Return (Return Filers)

PAN Category FY 2021-22 FY 2022-23 FY 2023-24 FY 2024-25

INDIVIDUAL 6,54,61,868 6,96,90,925 7,63,70,510 8,08,80,773
HUF 12,26,587 12,46,413 12,85,421 13,31,881
FIRM 14,51,576 15,10,551 15,88,455 16,62,015
COMPANY 9,71,319 10,27,200 10,80,882 11,37,872
AOP(TRUST) 2,711,117 2,74213 2,90,665 3,03,408
OTHER AOP/ BOI 2,40,167 2,47,682 2,73,672 3,03,624
LOCAL AUTHORITY 3,594 3,529 3,760 4,029
AJP 8,800 9,321 9,394 9,982
OTHERS 418 435 556 705
TOTAL 6,96,35,446 7,40,10,269 8,09,03,315 8,56,34,289

Note: Abbreviation:

AOP: Association of Person BOI: Body of Individual
HUF: Hindu Undivided Family AJP: Artificial Juridical Person

*AOP & BOI category has been merged in one category i.e. “Other AOP/
BOI", accordingly data of return for AOP & BOI has been clubbed.

*PAN Category- ‘Government’ has been changed to PAN Category
—'Others’
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NUMBER OF INCOME-TAX RETURNS FILED (INCLUDING REVISED RETURN)

PAN Category FY 2021-22 FY 2022-23 FY 2023-24 FY 2024-25

INDIVIDUAL 6,86,47,490 7,33,11,873 8,13,90,736 8,68,65,490
HUF 12,66,524 12,74,426 13,12,454 13,70,123
FIRM 15,19,326 15,73,766 16,54,877 17,28,795
COMPANY 10,59,314 10,88,414 11,46,117 12,11,364
AOP(TRUST) 2,86,049 2,86,997 3,14,183 3,24,707
OTHER AOP/BOI 2,54,771 2,66,743 2,99,469 3,29,718
LOCAL AUTHORITY 3,877 3,763 4,085 4,321
AJP 9,283 9,907 10,239 10,765
OTHERS 439 461 619 784
TOTAL 7,30,47,073 7,78,16,350 8,61,32,779 9,18,46,067
Note:

*AOP & BOI category has been merged in one category i.e. “Other AOP/BOI”", accordingly data of return for AOP & BOI has been clubbed.

PAN Category- ‘Government’ has been changed to PAN Category —‘Others’

In FY 2017-18 and earlier years, returns of two assessment years (current assessment year + belated returns of previous assessment year) could be filed.
However, due to change in law, returns of only the current years can be filed from FY 2018-19 onwards. Hence, the marginal decline in returns filed in

FY 2018-19.

NUMBER OF TAXPAYERS*

INDIVIDUAL 8,25,04,957 8,90,89,795 9,91,75,656 11,61,36,768
HUF 12,70,730 12,89,935 13,32,135 13,76,723

FIRM 15,59,327 16,31,592 17,22,629 18,06,205
COMPANY 10,14,535 10,77,312 11,36,751 11,97,412
AOP(TRUST) 3,01,893 3,05,023 3,23,899 3,40,401
OTHER AOP/BOI 3,33,547 3,565,022 3,92,413 4,37,646
LOCAL AUTHORITY 11,534 12,188 13,043 13,580
AJP 11,508 11,968 12,105 12,791
OTHERS 3,895 4,034 5,216 5,983
TOTAL 8,70,11,926 9,37,76,869 10,41,13,847 12,13,27,509

Note:
A “Taxpayer” is a person who either has filed a return of income for the relevant Assessment Year (AY) or in whose case tax has been deducted at source in the
relevant Financial Year but the taxpayer has not filed the return of income.
AOP & BOlI category has been merged in one category i.e. “Other AOP/BOI", accordingly data for AOP & BOI has been clubbed.
PAN Category- ‘Government’ has been changed to PAN Category —‘Others’
Abbreviation:
AOP: Association of Person BOI: Body of Individual
HUF: Hindu Undivided Family AJP: Artificial Juridical Person
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PRE-ASSESSMENT AND POST-ASSESSMENT COLLECTIONS

Financial

Year

2000-01

2001-02
2002-03
2003-04
2004-05
2005-06
2006-07
2007-08
2008-09
2009-10
2010-11

2011-12
2012-13
2013-14
2014-15
2015-16
2016-17
2017-18*
2018-19*
2019-20*
2020-21*
2021-22*
2022-23*
2023-24*

2024-25*

Source: (i) Reports of C&AG upto FY 2016-17

28,213
32,672
36,568
42,955
43,972
58,606
70,689

1,05,047

1,28,230

1,45,736

1,68,669

1,98,679

2,10,654

2,48,547

2,59,106

2,87,412

343,134

412,768

4,87,667

4,80,383

4,70,276

6,34,243

8,17,970

6,51,922
9,47,915

Adv. Tax

32,614

34,094

49,158

58,713

90,034

87,084
1,21,227
1,568,673
1,43,332
1,73,417
2,12,538
2,51,526
2,75,794
2,92,522
3,26,525
3,52,899
4,06,769
4,61,967
5,30,284
4,67,315
5,17,769
7,09,364
7,27,925

12,77,868
11,94,297

Self- Regular
Assessment. Assessment
Tax Tax
5,841 8,121
5,479 9,492
6,414 10,745
9,852 16,015
10,043 6,006
11,618 22,112
13,825 30,396
21,375 25,970
30,779 21,337
32,507 33,274
36,887 51,838
27,648 51,512
39,470 62,418
44,123 72,528
52,050 80,189
54,860 63,814
68,160 74,138
1,01,873 98,785
99,716 1,03,774
85,099 67,620
84,734 42,297
1,14,506 60,829
1,29,954 78,520
1,17,514 58,194
1,68,713 1,03,886

(i))*2017-18 onwards: OLTAS & Pr. CCA, CBDT(figures rounded off)

$ Other receipts includes Surcharge, Health & Education Cess, Securities Transaction Tax, Central TDS, Dividend Distribution Tax, Wealth Tax, Equalization

Levy, etc.

# Gross Tax Receipts without reducing refunds.

Other
Receipts *

5,420
4,094
2,184
3,150
10,406
7,875
20,495
43,792
49,237
50,229
43,966
50,134
48,596
63,884
81,589
1,05,384
1,20,200
79,043
77,356
1,33,842
91,815
1,17,139
2,17,879
2,32,924
2,88,296

(Rs. in crore)
Total Gross

Direct Tax

Receipts *
80,209
85,831
1,05,069
1,30,685
1,60,461
1,87,294
2,56,632
3,54,858
3,72,915
4,35,163
5,13,898
5,79,499
6,36,932
7,21,604
7,99,459
8,64,369
10,12,401
11,54,693
12,98,797
12,34,258
12,06,891
16,36,081
19,72,248
23,38,422

27,03,107
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#
j-"-r
¥,
.-"-' =
W
f ——
___.-"--. al Fu "
" {
|
o f.f": i i
- el e
e P
: I-":- i____=_._--,.-_'|'. _-_".-'_""___.q ——
366

CONTENT



2000-01
2001-02
2002-03
2003-04
2004-05
2005-06
2006-07
2007-08
2008-09
2009-10
2010-11
2011-12
2012-13
2013-14
2014-15
2015-16
2016-17
2017-18
2018-19
2019-20
2020-21
2021-22
2022-23
2023-24

@
2024-25

Source: (i) Reports of C&AG upto FY 2016-17

COST OF COLLECTION

Financial Year Total Collection Total Expenditure Cost of Collection
(Revenue)

68,305
69,198
83,088
1,05,088
1,32,771
1,65,216
2,30,181
3,14,330
3,33,818
3,78,063
4,45,995
4,93,987
5,58,989
6,38,596
6,95,792
7,41,945
8,49,713
10,02,738
11,37,718
10,50,681
9,47,176
14,12,422
16,63,686
19,60,166
22,26,375

(i)*2017-18 onwards: OLTAS & Pr. CCA, CBDT(figures rounded off)
$ Other receipts includes Surcharge, Health & Education Cess, Securities Transaction Tax, Central TDS, Dividend Distribution Tax, Wealth Tax,

Equalization Levy, etc.

# Gross Tax Receipts without reducing refunds.

Cont of Collociion
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933

984
1,050
1,138
1,194
1,349
1,687
2,248
2,726
2,698
2,976
3,283
3,641
4,101
4,593
5,578
6,087
7,074
6,952
7,223
7,479
8,452
8,634
9,136

(Rs. in crore)

1.36%
1.35%
1.18%
1.00%
0.86%
0.72%
0.59%
0.54%
0.67%
0.72%
0.60%
0.60%
0.59%
0.57%
0.59%
0.61%
0.66%
0.61%
0.62%
0.66%
0.76%
0.53%
0.51%
0.44%
0.41%



DIRECT-TAX GDP RATIO

Financial Net Collection GDP Current Direct Tax GDP Growth Tax Growth Rate Buoyancy Factor
year of Direct Taxes Market Price GDP Ratio Rate
(Rs. Crore) (Rs. Crore)
2000-01 68,305 21,02,376 3.25% 7.7% 17.85% 2.32
2001-02 69,198 22,81,058 3.03% 8.5% 1.31% 0.15
2002-03 83,088 24,58,084 3.38% 7.76% 20.07% 2.59
2003-04 1,05,088 27,54,621 3.81% 12.06% 26.48% 2.19
2004-05 1,32,771 32,42,209 4.1% 17.7% 26.34% 1.49
2005-06 1,65,216 36,93,369 4.47% 13.92% 24.44% 1.76
2006-07 2,30,181 42,94,706 5.36% 16.28% 39.32% 242
2007-08 3,14,330 49,87,090 6.3% 16.12% 35.56% 2.27
2008-09 3,33,818 56,30,063 5.93% 12.89% 6.20% 0.48
2009-10 3,78,063 64,57,352 5.85% 14.69% 13.25% 0.90
2010-11 4,45,995 76,74,148 5.81% 18.84% 17.97% 0.95
2011-12 4,93,987 90,09,722 5.48% 17.4% 10.76% 0.62
2012-13 5,58,989 1,01,13,281 5.53% 12.25% 13.16% 1.07
2013-14 6,38,596 1,13,55,073 5.62% 12.28% 14.24% 1.16
2014-15 6,95,792 1,25,41,208 5.55% 10.45% 8.96% 0.86
2015-16 7,41,945 1,35,67,192 5.47% 8.25% 6.63% 0.80
2016-17 8,49,713 1,53,62,386 5.53% 13.23% 14.53% 1.10
2017-18 10,02,738 1,70,98,304¢ 5.86% 11.30% 18.00% 1.59
2018-19 11,37,718 1,88,86,957¢ 6.02% 10.46% 13.46% 1.29
2019-20 10,50,681 2,00,74,856@ 5.23% 6.29% -7.65% -1.21
2020-21 9,47,176 1,98,29,927¢ 4.78% -1.22% -9.85% -
2021-22 14,12,422 2,35,97,399@ 5.97% 19.34% 49.12% 2.54
2022-23 16,63,686 2,68,90,473@ 6.19% 13.96% 17.79% 1.27
2023-24 19,60,166 3,01,22,956@ 6.51% 12.02% 17.82% 1.48
2024-25 22,26,375# 3,30,68,145@ 6.73% 9.78% 13.58% 1.39

Source: @ MOSPI Press releases dated 29.5.2020, 31.5.2021, 31.5.2022, 31.5.2023, 31.05.2024 & 30.05.2025.
**As both GDP and Tax growth rate were negative, tax buoyancy has not been computed for FY 2020-21.
# Provisional figures

Derich T CHOF Halss
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